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Priority claimed from 28/04/2016; Application No. : 015382062 ;European Union 

3428775    11/05/2016
[International Registration No. : 1317353]
ARC INTERNATIONAL
104 avenue du Général de Gaulle F-62510 ARQUES France

Proposed to be Used
IR DIVISION
Cl.8;Implements for food preparation, kitchen knives and cutlery.

Cl.21;Unworked and semi-worked glass, for non-specific use; tableware, kitchen utensils and containers for household 
or kitchen use; statues, figurines, plaques and works of art, made of materials such as porcelain, terracotta or glass, 
included in the class; glasses, containers for liquids and bar accessories; tumblers [containers for beverages]; glasses 
[drinking containers]; glasses [receptacles].
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3429493    21/04/2016
[International Registration No. : 1316617]
Outrigger Hotels Hawaii
2375 Kuhio Avenue Honolulu HI 96815 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely, T-shirts, polo shirts, sweatshirts, jackets, hats and caps.

Cl.35;Business management of hotels and of other temporary accommodations for others.

Cl.36;Vacation real estate time-sharing services; real estate services, namely, condominium and vacation apartment 
management services; real estate services, namely, rental property management; real estate services, namely, leasing 
and management for others of residential condominiums located within hotel developments.

Cl.37;Real property development services, namely, construction and renovation of shopping centers, hotels, 
condominiums and resorts.

Cl.39;Travel and travel-tour information services; making reservations and bookings for transportation and travel tours.

Cl.41;Providing facilities for recreational activities; arranging and booking of admission to entertainment events and 
activities in the nature of ticket agency services; recreational-tour information services; making reservations and 
bookings for recreational tours; arranging catamaran tours for recreational purposes.

Cl.43;Hotel services; resort lodging services; providing temporary accommodations; restaurant and bar services; 
agency services for the reservation of temporary accommodations; information in the field of providing temporary 
accommodation.
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Priority claimed from 04/12/2015; Application No. : UK00003139244 ;United Kingdom 

3429507    12/04/2016
[International Registration No. : 1316863]
J & P Coats, Ltd.
1 George Square, Glasgow G2 1AL Scotland United Kingdom

Proposed to be Used
IR DIVISION
Cl.17;Yarns and threads, not for textile use; elastic threads and elastic yarns, not for use in textiles; covered rubber 
thread and yarns, not for textile use; yarns and thread of carbon fibres, other than for use in textiles; yarns and threads of 
ceramic fibres, other than for use in textiles; yarns and threads of plastic materials, not for textile use; yarns and threads 
of rubber, not for use in textiles; yarns of carbon fibre, other than for textiles; carbon fibres, other than for textile use; 
semi-worked polymer resins in the form of fibres; fibres impregnates with synthetic resins for use in manufacture; spun 
polyester fibre, other than for textile use; vulcanized fibre; plastics fibres, other than for textile use; glass fibre and glass 
wool for insulation; chemical fibres not for textile use; synthetic fibres, other than for textile use; yarns, threads and fibres
for insulation, other than for textile use.

Cl.21;Yarns and threads, other than for insulation or textile use; glass yarns and glass threads, not for textile use; 
fibreglass yarns and threads, not for textile use; fibreglass other than for insulation or textile use; vitreous silica fibres, 
not for textile use.

Cl.23;Yarns and threads, for textile use.

Cl.40;Custom assembling of spools of yarns, threads and fibres for others; custom manufacture of spools of yarns, 
threads and fibres for others; custom assembling services, namely, taking existing spools of thread, yarn and fibre and 
rewinding these on to new spools of the same or different sizes for others; dyeing services; dyeing of yarns, threads, 
fibres and zip fasteners; advisory, consultancy and information services relating to all of the aforementioned services.

7553



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 27/01/2016; Application No. : 302016000008326 ;Italy 

3429522    25/02/2016
[International Registration No. : 1317220]
Eurocoating S.p.A.
Via Al Dos De La Roda, 60 I-38057 Pergine Valsugana Località Cirè (TN) Italy

Proposed to be Used
IR DIVISION
Cl.5;Hydroxyapatite osteointegrative coatings for medical purposes, which enhance the bone adhesion onto 
implantable medical devices and prostheses surfaces.

Cl.10;Dental implants, namely, dental prostheses; orthopedic prostheses; shoulder prostheses; elbow prostheses; 
hand prostheses; hip prostheses; knee prostheses; joint prostheses; prostheses for vertebral columns; prostheses for 
maxillofacial reconstructions or neurosurgery.

Cl.40;Custom processing of medical materials, namely, treatment and coating of medical materials, particularly through 
hydroxyapatite osteointegrative coatings, which enhance the bone adhesion onto implantable medical devices and 
prostheses surfaces.
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3429563    03/05/2016
[International Registration No. : 1317092]
SHANGHAI METERSBONWE FASHION & ACCESSORIES CO., LTD.
No. 800, Kangqiao East Road, Kangqiao Town, Pudong New District Shanghai China

Proposed to be Used
IR DIVISION
Cl.18;Purses; shopping bags; handbags; briefcases; valises; haversacks.

Cl.25;Clothing; down garments; shoes; hats; hosiery; gloves (clothing); neckties; scarves; leather belts (clothing); 
clothing of leather; outerclothing; sports jerseys; topcoats; stuff jackets (clothing); clothing of imitations of leather; 
drawers (clothing); underclothing; slippers; sports shoes; shawls.
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3429760    21/04/2016
[International Registration No. : 1317633]
Anastasia Beverly Hills, Inc.
21329 Nordhoff St. Chatsworth CA 91311 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Color cosmetics; non-medicated skincare creams, gels, oils, serums, and mists; liquid cleansers and scrubs for 
use on the face; eye area creams, gels, and serums; waxes, gels, serums, pencils and powders for defining and shaping 
eyebrows.

Cl.8;Eyebrow tweezers; eyebrow grooming scissors.

Cl.16;Eyebrow stencils.

Cl.21;Cosmetic brushes.
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Priority claimed from 06/11/2015; Application No. : 4224064 ;France 

3429848    06/05/2016
[International Registration No. : 1317352]
LOHR IMMOBILIER
29 rue du 14 Juillet F-67980 HANGENBIETEN France

Proposed to be Used
IR DIVISION
Cl.6;Mobile containers of metal for transport.

Cl.7;Workstations and loading/unloading docks of a combined transport rail/road (machine) station; road or rail or 
wagons load handling gears or parts thereof (machines); rolling gears for industrial and public works and building sites 
(machines); chain and belt conveyors; speed governors for machines; industrial automation and robots; automatic 
handling machines (manipulators); lifting apparatus; building site gears (machines); rolling gears for loading, unloading 
and transshipment (machines); automation for loading and unloading of transport vehicles.

Cl.9;Management and communication software; management or logistics software relating to transport and storage; 
software for control and automation of operations for loading and unloading of vehicles; computerized management 
software of complexes particularly for combined rail/road transportation; transport logistic software; management 
software for companies specialized in transportation or construction, operation, financing, rental of land vehicles; 
electronic and computer apparatus for aid and assistance to road maneuvering and loading and unloading maneuvering; 
safety apparatus for rolling and conducting of land vehicles.

Cl.12;Road, rail, land vehicles for the transport of passengers or goods, wagons, buses, trolley buses, trams, trams on 
tires, motor coaches, rail-cars, omnibuses, automatic guided vehicles; articulated trains for urban transport; commercial 
road vehicles; road or rail vehicles car carrier; non-agricultural tractors, trailers and semi-trailers; vehicles and trailers for 
military use; recovery vehicles, enforcement vehicles; articulated road trains and trucks; road gears of transport or 
handling (vehicles); rolling gears for industrial and public works and building sites (vehicles); rail/road convertible 
vehicles; special vehicles for combined rail/road transportation; special wagon of loading and unloading of a road vehicle,
a part thereof or a road freight; components or body parts of vehicles; rolling gears of loads handling (vehicles); rolling 
gears of loading, unloading and transshipment (vehicles); rolling gears for building sites (vehicles); convertible rail/road 
vehicles; wagons for the transport of vehicles.
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Cl.16;Printed products and printed publications; printed matter, especially booklets, advertising posters, photographs, 
magazines, periodicals, calendars.

Cl.35;Franchising services: technical assistance services for the establishment and management of business offering 
real estate services, insurance broker and broker mortgages.

Cl.36;Estate rentals of offices, homes, buildings, workshops, prefabricated buildings; all types of financing; financing 
and insurance of vehicles; capital investment; financial services for credit, loans, hire-purchase financing and investment;
mutual funds; acquisition of financial guarantees; insurance consultancy; financial studies and advice relating to the 
rental of vehicles; financial consultancy; information relating to financing and insurance; financial and fiscal estimates 
and appraisals; financial transactions; capital investment; evaluation of properties; financial evaluation of vehicles; 
financial and fiscal surveying; credit and financing services from computers and telematics networks; financial 
transactions via electronic networks.

Cl.37;Cleaning, repair, maintenance and refurbishment of land vehicles and structures and equipment for land vehicles, 
namely, trays, porches, elevators, car bodies, cabins, motors, generators, actuators; transplants of mechanical parts and 
bodywork on land vehicles, namely, replacement and repair of mechanical parts and bodywork on land vehicles; 
machinery rental of industrial production and construction works; rental of construction and public works gears; rental of 
building site gears.

Cl.38;Communications via computer terminals; electronic messaging services; services of a press agency; 
telecommunication, multimedia telecommunication, telecommunication via computer terminals and especially via internet 
networks; telematic, radio, telegraph, telephone telecommunication; television program broadcasting, television and radio
broadcasts (programs); electronic messaging; computer-aided transmission of messages and images; information 
transmission by data communication; transmission of information held in data banks; online messaging services; 
transmission and display of information services of a computer-stored data bank; electronic communication services by 
computer; electronic data exchange services; rental of access time to databases.

Cl.39;Road or rail transport of goods and persons; road or rail transport vehicles; combined rail/road transport; rental 
of land vehicles; rental of rolling stock and land transport vehicles; rental of transport equipment; transshipment, loading 
and unloading of vehicles and road loads; assistance for land vehicles in case of breakdown (towing); stock management 
(storage); chartering activity of transport vehicles and organizing transports; management and organizing of activities 
related to transports, namely, logistic relating to transport; forwarding services relating to transport; rental of 
warehouses, halls and storage areas, garages; information, advisory and consultancy relating to storage, transport; 
technical control of vehicles; expert reports, studies and research relating to transport; rental of land vehicles and 
trailers; rental of self-propelled or road towed or site vehicles, vehicles rental from computer and telematics networks; 
information services relating to the rental of vehicles via telematics networks; information, advisory and consultancy 
relating to handling (loading and unloading).

Cl.41;Training of staff; training of drivers, agents for conducting, operators and handlers relating to transport.

Cl.42;Design and creation of computer software; installation, maintenance and updating of computer software; creation 
of databases; lending and rental of software; work of engineers and engineering offices relating to transports; work of 
engineers services related to the design of circuits, stations, track facilities, transfer stations and equipment and rolling 
equipment.

Cl.45;Information, advice and consultancy relating to security in the field of transports; inspection and checking of 
vehicles and goods for security purposes.
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Priority claimed from 19/06/2015; Application No. : 1312651 ;Benelux 

3430093    24/11/2015
[International Registration No. : 1317017]
Marvesa Oils & Fats B.V.
Parklaan 1 NL-3016 BA Rotterdam

Proposed to be Used
IR DIVISION
Cl.5;Supplements for animal consumption; edible vegetable oils and fats as raw materials for dietetic and medicated 
animal consumption, dietetic and medicated animal food and as supplements for dietetic and medicated animal food.

Cl.29;Edible oils and fats; edible vegetable oils and fats; edible oils and fats as raw materials for animal consumption, 
animal food and as supplements for animal food; edible vegatable oils and fats as raw materials for animal consumption, 
animal food and as supplements for animal food; fatty substances for the manufacture of edible fats.

Cl.31;Foodstuffs for animals; food and fodder for animals; mixed animal foodstuffs; raw materials for animal food, 
animal consumption, mixed animal foodstuffs and as supplements for animal foods.

Cl.40;Blend of vegetable oils and fats; design of animal food recipes; design of specific mixtures made from the above-
mentioned goods in classes 29 and 31 (recipes).
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3430096    08/01/2016
[International Registration No. : 1316843]
Xiamen Minliu Fashion Co. Ltd.
Room 0316, 16 Hubinbeilu Siming District, Xiamen Fujian China

Proposed to be Used
IR DIVISION
Cl.9;Contact lenses; sunglasses; eyeglasses.

Cl.14;Precious metals, unwrought or semi-wrought; jewellery cases [caskets]; jewellery; necklaces (jewelry); rings 
(jewelry); pins (jewelry); charms (jewelry); wristwatches.

Cl.18;Fur; pocket wallet; backpacks; valises; coverings of skins [furs]; leather thongs; umbrellas; canes; harness 
fittings.

Cl.25;Clothing; layettes [clothing]; bathing suits; footwear; caps [headwear]; hosiery; girdles; wedding gown.
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Priority claimed from 27/10/2015; Application No. : 1730604 ;Australia 

3431118    21/03/2016
[International Registration No. : 1316854]
Clap Online Pty Ltd
47 The Drive Stanwell Park NSW 2508 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; software and software applications to enable transmission, access, organization, and 
management of text messaging, instant messaging, online blog journals, text, weblinks, and images via the internet and 
other communications networks; computer software used to enhance the capabilities and features of other software and 
nondownloadable online software; software for accessing information on a global computer network; downloadable 
software via the internet and wireless devices; downloadable software in the field of social networking; downloadable 
software in the nature of a mobile application.

Cl.38;Telecommunications; electronic mail services; instant messaging services, web messaging services, and text 
messaging services; electronic communication services; broadcasting services; webcasting services; transmission of 
messages, data and content via a global computer network and other computer and communications networks; 
transmission of updated messages, comments, information, and multimedia content by electronic mail, instant 
messaging, text messaging, and via a global computer network and other computer and communications networks; 
providing online chat rooms and forums for the transmission of messages, comments, information, blogs and multimedia 
content among users; enabling users to transmit messages, comments, multimedia content, videos, movies, films, 
photos, audio content, animation, pictures, images, text, information, and other user-generated content via a global 
computer network and other computer and communications networks; providing online community forums for users to 
post, watch, share, critique, rate, and comment on multimedia content, videos, movies, films, photos, audio content, 
animation, pictures, images, text, information, and other user-generated content; broadcasting services via a global 
computer network and other computer and communications networks, namely, uploading, downloading, posting, 
showing, displaying, tagging, sharing and electronically transmitting messages, comments, multimedia content, videos, 
movies, films, photos, audio content, animation, pictures, images, text, information, and other user-generated content; 
providing access to a video sharing portal; telecommunication services, namely, providing online and telecommunication 
facilities for real-time interaction between and among users of computers, mobile and handheld computers, and wired and
wireless communication devices; enabling individuals to send and receive messages via email, instant messaging or a 
website on the internet in the field of general interest; providing on-line chat rooms and electronic bulletin boards for 
transmission of messages among users in the field of general interest; providing online forums for users to search 
multimedia content, videos, movies, films, photos, audio content, animation, pictures, images, text, information, and other 
user-generated content.

Cl.42;Hosting a website on the internet for the purpose of social networking; hosting and creating an online community 
for registered users to share information, photos, audio and video content about themselves, their likes and dislikes and 
daily activities, to get feedback from their peers, to form virtual communities, and to engage in social networking; 
software as a service (SAAS).

Cl.45;Personal and social services rendered by others to meet the needs of individuals; online social networking 
services.
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Priority claimed from 05/02/2016; Application No. : VA 2016 00317 ;Denmark 

3431130    09/05/2016
[International Registration No. : 1317073]
E&R
c/o Hesham Morten Gabr Vardegade 9, st. tv. DK-2100 Copenhagen Ø Denmark

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; office requisites (except furniture).

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; gymnastic and sporting articles.
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3431141    30/11/2015
[International Registration No. : 1318359]
Shandong Linwo Heavy Machinery Co.,Ltd
Room 2801A, Building 6 Shuntai Plaza, No.2000 Shunhua Road, High-Tech Zone Jinan City China

Proposed to be Used
IR DIVISION
Cl.7;Agricultural machines; mowing and reaping machines; sowers [machines]; engraving machines; packaging 
machines; loader; hoppers [mechanical discharging]; road rollers; excavators; extractors for mines; carry scraper (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); derricks; generators of 
electricity; metalworking machines; road sweeping machines [self-propelled].

Cl.11;Lighting apparatus and installations; light-emitting diodes [LED] lighting apparatus; lighting installations for air 
vehicles; vehicle reflectors; lamps for directional signals of automobiles; anti-dazzle devices for automobiles [lamp-
fittings]; miners' lamps; lamps; headlights for automobiles; automobile lights.

Cl.12;Fork lift trucks; sprinkling trucks; trucks; trailers [vehicles]; tractors; waggons; concrete mixing vehicles; 
automobile chassis; tipping bodies for lorries [trucks]; automobile wheels; axles for vehicles; gear boxes for land 
vehicles; tyres for vehicle wheels; tilting-carts.

Cl.42;Petroleum exploitation; geoexploration.
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Priority claimed from 14/10/2015; Application No. : 86788209 ;United States of America 

3431360    14/04/2016
[International Registration No. : 1317629]
Starcom MediaVest Group, Inc.
35 West Wacker Drive Chicago, IL 60601 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advertising agency services; planning and purchasing media time for advertisements of others and promoting 
events of others; providing advertising consulting services in the field of facilitating the planning, buying and selling of 
media and the development of advertising content; marketing research and analysis services; preparing and placing 
advertisements for others; marketing, advertising, content development and brand consulting in the field of brand 
communication strategy services; marketing and advertising consulting services for others, namely, media planning 
services and media buying services and the development of marketing and advertising content; branding services, 
namely, analysis and consulting on brands for businesses; advertising consultation, namely, providing analysis, 
attribution information, reporting and optimization recommendations for online advertising content; content marketing 
services; creation of advertising content; advertising and marketing services, namely, curation of advertising content.

Cl.41;Special event planning for educational, cultural, sporting, or entertainment activities; providing information 
relating to sports and sporting events; providing information relating to the organizing of educational, cultural, sporting, 
or entertainment exhibitions; entertainment and event production services, namely, arranging, coordinating and 
conducting sporting events in the nature of athletic competitions, an array of sporting events, sports and athletic 
competitions, and community sporting events, cultural exhibitions, entertainment performances in the nature of live or 
pre-recorded dance, music, theater, comedy, musical band, and rock group performances, showing movies, shows, plays 
or musical performances; production of television programs.
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Priority claimed from 17/11/2015; Application No. : 154226683 ;France 

3431426    27/01/2016
[International Registration No. : 1317792]
Bolloré
ODET F-29500 ERGUE GABERIC France

Proposed to be Used
IR DIVISION
Cl.9;Scientific (other than for medical use), nautical, surveying, photographic, cinematographic, optical, weighing, 
measuring, signaling, checking (supervision), rescue (life-saving) apparatus and instruments; apparatus and instruments 
for conducting, switching, transforming, accumulating, regulating or controlling electricity, and in particular batteries, 
battery chargers, capacitors and super-capacitors; cables, apparatus for charging electric batteries; equipment for data 
processing and computers; software and software packages; delivery tracking software; logistics management software 
in the field of transport, of freight; inventory management software; apparatus for the recording, transmission, 
reproduction, storage, processing of sound or images and data; telephones, mobile telephones; personal assistants 
(computers), computers, laptop computers, MP3 players; electronic chips; chip readers, remote chip readers; computer 
terminals and computer peripheral devices; identification microprocessors; electronic and digital media for recording 
data; electronic geolocation apparatus.

Cl.35;Administrative management of the transport of merchandise (administrative and customs authorizations); import-
export agencies; completion of administrative formalities for the international or domestic transport of merchandise; 
commercial promotion services in the field of transport; advice on commercial strategy in the field of logistics and 
management in the field of logistics; advertising sponsorship; wholesale and retail sale of combustibles, fuels, motor 
fuels, diesel oil, greases, lubricants, non-chemical additives for combustibles, fuel and lubricants, and of electricity; retail 
sale of transport equipment and transport vehicles and the component parts thereof; retail sale of pallets, containers and 
spare parts thereof; supply of containers and spare parts for containers for others [purchasing of goods and services for 
other companies]; business management of all transport and handling equipment; supply of industrial vehicles, rolling or 
not, handling machines, railway cars, barges, boats and their components for others [purchasing goods and services for 
other companies]; business management of container depots; business management of port facilities and port terminals; 
business management of branch railway lines and river docks; business management of container depots; preparation of 
business and management reports; business management of port facilities.

Cl.36;Customs agency services; customs duty collection services; financial sponsorship.

Cl.37;Maintenance of port terminals; maintenance, repair and upkeep of containers; construction of storage and 
distribution sites for petroleum products and derivatives (including fuels); shipping services, namely services for fitting a 
ship with all the on-board equipment necessary for its type of navigation; maintenance, upkeep and repair for the 
modification and transformation of containers of all kinds, in workshops, on outdoor sites, in ports and on-board ships, 
whether these containers are intended for transportation use or any other use, including for building, especially of works 
or storage; maintenance and repair of industrial vehicles, rolling or not, handling machines, railway cars, barges and 
components thereof; monitoring of goods and containers; manual auditing of electrical installations, connections and 
container temperatures (maintenance); cleaning and washing of containers.

Cl.39;Transport services; transport of goods and merchandise; packaging and storage of goods and merchandise; 
organization of transport of goods and cargo by sea, river, air, land; transport of goods and merchandise by boat, rail, 
road and airplane; management and consulting services for the transport of merchandise; transit (storage) of goods and 
merchandise by sea, air and land; chartering services; packaging and repackaging of products and merchandise; rental of
pallets, containers and spare parts for containers; storage services for containers and pallets; services for unloading and 
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loading pallets and containers; inspection, storage, warehousing, storage, grouping and unpacking, choking of 
containers; terminal services for managing transport of containers in a port area; rental of warehouses; storage, 
forwarding and delivery services for cargo and mail; delivery tracking services; information services relating to the 
transport, storage and delivery of merchandise; freight forwarder services; ship brokerage services, freight brokerage, 
transport brokerage; vehicle rental; express distribution and delivery of mail and parcels; removal services; cargo 
unloading services; maritime transport agency services; port operators, namely, management of maritime traffic and of 
the loading and unloading of merchandise, as part of concessions; port handling; transport services for machinery and 
accessories required for petroleum extraction and mining; distribution, transport, storage of combustibles, fuel, motor 
fuel, gasoline, greases, lubricants, non-chemical additives for combustibles, fuel and lubricants, and of electricity; 
navigation and freight services; consignment of goods, warehousing of goods with a view to the reservation or guarding 
thereof, prior or subsequent to land haulage or other means of transport; merchandise transport logistics services; 
loading and unloading of ships, boats, barges, railway cars and trucks; rental of industrial vehicles, rolling or not, 
handling machines, railway cars, barges and components thereof; freight handling services and cargo and goods 
handling; assistance to industrial and commercial companies with transport logistics; consulting, information on 
transport logistics for all goods and merchandise.

Cl.42;Industrial analysis and research services in the field of logistics and transport; quality control and audit in the 
field of transport and transport logistics; design, development, management and updating (maintenance) of software and 
software packages in the field of logistics and transport; installation of software packages and software; consulting 
relating to software and software packages; surveying (engineering work); programming for computers; design, 
development, management and updating (maintenance) of software and software packages; design, development of 
electronic apparatus for tracking transported goods; research and development of new products for others; engineering 
services in the field of transport, freight logistics and tracking; technical control and expert reports (engineers’ work); 
monitoring services for port facilities; research and development services in the field of electrical engineering, the 
production of electrical, solar, hydraulic, geothermal and thermal energy; consulting in the field of the environment.
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Priority claimed from 06/10/2015; Application No. : 278564 ;Israel 
3432117    06/04/2016
[International Registration No. : 1316858]
Emefcy Ltd.
7 Ha'eshel st, P.O. B. 3171 3088900 Ceasarea Israel

Proposed to be Used
IR DIVISION
Cl.9;Apparatus, installations, bio-reactors and tanks for electrochemical electricity generation, namely galvanic cells, 
electrolysis cells, fuel cells, batteries, and electric conductors.

Cl.11;Apparatus, installations, bio-reactors and tanks, for wastewater treatment and purification.

Cl.37;Construction, installation, maintenance and repair of wastewater treatment and purification systems and plants; 
construction, installation, maintenance and repair of energy and electricity generation systems and plants.

Cl.40;Wastewater treatment and purification; generation of energy; generation of electricity.

Cl.42;Engineering services and engineering consultation for the construction of water treatment and purification 
systems and plants; engineering services and engineering consultation for the construction of electricity generation 
systems and plants.
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3432140    25/04/2016
[International Registration No. : 1316688]
Shanghai Metersbonwe Fashion and Accessories Co., Ltd.
No. 800, Kangqiao East Road, Kangqiao Town, Pudong New District Shanghai China

Proposed to be Used
IR DIVISION
Cl.18;Wallets (pocket -); school bags; backpacks; handbags; briefcases; keycases; travelling bags; umbrellas; walking 
sticks.

Cl.25;Clothing; shoes; headgear for wear; hosiery; gloves [clothing]; neckties; scarves; girdles.
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3432143    13/04/2016
[International Registration No. : 1318414]
SERHAT ITHALAT VE PAZARLAMA ANONIM SIRKETI
Evren Mh. Gülbahar Cd. No:9 K:6, Bagcilar ISTANBUL Turkey

Proposed to be Used
IR DIVISION
Cl.9;Eyeglasses, sunglasses, optical lenses and cases, containers, parts and components thereof.

Cl.14;Horological and chronometric instruments.
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3432754    27/04/2016
[International Registration No. : 1318152]
Shanghai jintoushang xinxikeji Co., Ltd.
Room 3032, Building 5, No. 1630, Yecheng Rd, Jiading Industrial Zone Shanghai China

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; posters; books; printed publications; newspapers; periodicals; magazines [periodicals]; 
newsletters; stationery; writing instruments.

Cl.35;Advertising; publicity; design of advertising materials; layout services for advertising purposes; business 
management assistance; organization of exhibitions for commercial or advertising purposes; commercial information and 
advice for consumers [consumer advice shop]; sales promotion for others; marketing; sponsorship search.

Cl.36;Capital investments; loans [financing]; financing services; financial sponsorship; fund investments; art appraisal; 
leasing of real estate; real estate management; rental of offices [real estate]; real estate agencies.

Cl.38;Television broadcasting; radio broadcasting; cable television broadcasting; wireless broadcasting; news 
agencies; wire service; providing online forums; telephone services; communications by cellular phones; message 
sending.

Cl.41;Instruction services; organization of exhibitions for cultural or educational purposes; arranging and conducting 
of conferences; organization of competitions [education or entertainment]; arranging and conducting of congresses; 
arranging and conducting of colloquiums; publication of books; production of radio and television programmes; ticket 
agency services [entertainment]; providing museum facilities [presentation, exhibitions].

Cl.42;Technical research; quality control; industrial design; packaging design; styling [industrial design]; construction 
drafting; design of interior decor; hosting computer sites [web sites]; authenticating works of art.
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Cl.43;Accommodation bureaux [hotels, boarding houses]; cafés; cafeterias; canteens; hotels; bar services; snack-bars; 
restaurants; rental of meeting rooms.
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Priority claimed from 05/04/2016; Application No. : 86964922 ;United States of America 

3432763    11/04/2016
[International Registration No. : 1318389]
Go Daddy Operating Company, LLC
14455 N. Hayden Road, Suite 226 Scottsdale AZ 85260 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer search engine software for enhancing search engine capabilities and increasing internet traffic to web 
sites; computer programs, namely, for developing and displaying an interactive electronic storefront on a global network, 
for adding and managing a catalog of products for selling on a global network, for processing payment calculation and 
collection over a global network, and for generating reports of web site activity for a designated site on a global network; 
computer programs to assist others in marketing their businesses through the creation of targeted email campaigns; 
computer programs, namely, programs for creating, posting and maintaining websites on the global computer network; 
computer graphics software, computer authoring software, and digitized graphics modules for processing images, 
graphics and text for designing and developing web sites on a global computer network; computer software, namely, 
mobile applications.

Cl.25;Clothing, namely, men's and women's shirts, caps and hats.

Cl.35;Increasing traffic flow to websites on the internet, namely, promoting the goods and services of others by 
providing automated hypertext links to the websites of others using optimal search terms and search engines; business 
appraisals, namely, providing appraisal services relating to the purchase and sale of domain names; domain monetization 
services for others; pay per click advertising management services, namely, providing computer services which allows 
for revenue generated from click-through advertising for facilitation of the storage and monetization of domain name 
addresses; online commercial information directories on the internet featuring software developers and software 
applications; online domain auction services via a global computer network; providing information about domain names 
for sale by means of the internet; on-line advertising and marketing services for others, namely, search engine 
optimization services, email marketing services, business directory listings, creating corporate and brand identity for 
others; providing online bookkeeping services for others; reseller services, in the field of internet services, namely, 
domains, hosting, SSL certificates, email and online services; affiliate marketing services; business advice and 
information relating to small and medium businesses; providing information and expert opinions relating to companies 
and business, namely, information in the fields of accounting and business management; domain name brokering 
services, namely, brokering the purchase and sale of domain names.

Cl.36;Philanthropic services concerning monetary contributions to charitable and community organizations; payment 
processing by electronic means, namely, credit card payments, ach payments, person-to-person payments, and tax 
payment processing services; providing financial management tools, namely, personal and business financial 
management services; providing online banking and electronic cash transaction services via electronic and optical 
communication networks; providing information and expert opinions relating to companies and business, namely, 
information in the fields of finance, financial planning and tax planning; financial valuation of domain names.

Cl.38;Data sharing services in the nature of peer-to-peer computer services, namely, the electronic transmission of data
among computers; providing email services for others.

Cl.42;Designing, and developing web sites for others on a global computer network and in a mobile application; 
hosting the software, websites and other computer applications of others through virtual private servers, cloud hosting, 
dedicated services and virtual hosting; dedicated IP hosting for others; DNS hosting services for others; computer 
services, namely, data encryption service for digital communications featuring digital encryption certificate; providing 
temporary use of non-downloadable computer software for use in the fields of personal and business finance and 
accounting, transaction processing and planning, tax payment filing, business process management, and financial 
planning, inventory management, estimating, job costing, employee time tracking, business operations management and 
project management; design services for others, namely, design services in the nature of graphic design in the field of 
logos; providing on-line software tools for account management services of domain names for identification of users on a 
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global computer network; providing temporary use of non-downloadable computer software or use in sharing data with 
others, for performing queries and transactions, and for storing, modifying, transmitting and receiving information in the 
fields of personal finance, business finance, accounting, banking, bill payment, financial planning and tax planning; 
online computer services, namely, providing e-mail and spam filtering services to protect websites and online 
applications from receiving unsolicited messages, blocking pop-up messages and protecting the privacy of users during 
the course of interacting with a global computer network; provision of Internet search engines for global computer 
system domain name searching, namely, conducting computer searches for the availability of domain names and a list of 
expired domain names; technical support services, namely, troubleshooting of computer hardware and software 
problems; information technology services related to registration and account management services of email accounts 
for identification of users on a global computer network; developing and hosting a server on a global computer network 
for the purpose of facilitating e-commerce and an on-line store via such a server; computer services, namely, on-line 
scanning, detecting, quarantining and eliminating of viruses, worms, trojans, spyware, adware, malware and unauthorized 
data and programs on computers and electronic devices; on-line security services, namely, providing code signing and 
driver signing certificates; computer services, namely, providing on-line non-downloadable software for database 
management, electronic spreadsheets, designing, creating, editing and publishing documents, note taking, email, 
calendaring, contacts management, presentation graphics, desktop publishing, document management, word processing, 
instant messaging, voice over internet protocol (voip), video conferencing, audio conferencing, application sharing, 
computer desktop sharing, file transfer, sensing and providing user presence information, and telephony, computer 
network security, anti-virus protection, and intrusion detection and prevention; parking domain names for others; storage 
of electronic data, namely, images, text, audio, financial and contact data; electronic storage services for archiving 
databases, images and other electronic data.

Cl.45;Computer services, namely, providing digital certificates that authenticate the identity of web sites and encrypt 
information sent to the server using secure sockets layer (ssl) technology; providing user authentication service in 
electronic transactions and communications on a global computer network; online social networking services; domain 
name registration services, namely, global computer system domain name searching services for the purpose of 
providing advice on domain name registration; information services concerning availability of domain names for the 
purpose of domain name registration; domain name registration services, namely, providing information indicating 
expired domain names; domain name registration services, namely, services providing information concerning listings of 
domain names for sale by others for the purpose of providing advice on domain name registration; computer services, 
namely, assisting users in registering previously registered domain names by registering the domain names when the 
domain names become publicly available; providing user authentication service in e-commerce transactions on a global 
computer network; computer services, namely, registering previously registered domain names by registering the domain 
names when the domain names become publicly available; computer services, namely, registering domain names for use 
on a global computer network; online social networking services; global computer system domain name searching 
services; information services concerning availability of domain names; global computer system domain name searching 
services; providing legal information about the availability of domain names; registration and transfer of domain names 
for identification of users on a global computer network; domain name privacy services; domain name backordering 
services.
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3433597    07/05/2016
[International Registration No. : 1318474]
GEELY HOLDING GROUP CO., LTD.
1760 Jiangling Road, Binjiang District Hangzhou, Zhejiang China

Proposed to be Used
IR DIVISION
Cl.12;Electric vehicles; vehicles for locomotion by land, air, water or rail; cars; propulsion mechanisms for land 
vehicles; cycle cars; motorcycles; automobile chassis; gear boxes for land vehicles; tires for vehicle wheels; brakes for 
vehicles.

Cl.37;Electric appliance installation and repair; air conditioning apparatus installation and repair; machinery 
installation, maintenance and repair; motor vehicle maintenance and repair; cleaning of automobiles; vehicle service 
stations [refuelling and maintenance]; gas station for vehicle; spraying and coating service for vehicle; repair of rubber 
tires; burglar alarm installation and repair.
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3433605    17/09/2015
[International Registration No. : 1317614]
Panasonic Corporation
1006, Oaza Kadoma, Kadoma-shi Osaka 571-8501 Japan

Proposed to be Used
IR DIVISION
Cl.7;Metal working machines; welding machines; industrial robots; soldering machines; chip mounting machines; 
semiconductor manufacturing apparatus and machines; plasma washing machines and apparatus; electric arc welding 
machines and apparatus; metal cutting machines and apparatus by use of arc, gas or plasma; carbon rods for electric 
welding machines; electronic component placement machines and apparatus; electronic component insertion machines 
and apparatus; soldering paste printing machines and apparatus; micro soldering machines and apparatus; adhesive 
dispensing machines and apparatus for electronic component placement; electronic component feeding machines and 
apparatus; die bonding machines and apparatus; flip chip bonding machines and apparatus; dry etching machines and 
apparatus for manufacturing semiconductors; laser metal processing machines and apparatus; laser processing 
machines utilizing carbon dioxide; laser oscillators for soldering, jointing and processing; laser metal engraving 
machines; ultraviolet curing machines for use in the manufacture of semiconductors; electric power tools for metal 
working; electrically operated tools for crimping metal cables; fittings and attachments to the head of electric power tools 
for metal working; tool bits, drill sockets and drill tips for electric power tools for metal working; chucks for electric 
screwdrivers; blades for electric metal cutters; grinding machines; saws for metalworking machines; blades for electric 
power tools for metalworking; electrically-operated circular saws for metalworking; electrically operated reciprocating 
saws for metalworking; blades for electrically operated cutting machines, tools and apparatus for metalworking; adjusters 
for adjusting head attachments of electric power tools for metal working; carrying cases for electric power tools for metal 
working; tool belts for holding electric power tools for metal working; centrifugal blowers [machines] not for specific 
purposes; axial flow blowers [machines] not for specific purposes; elevators [lifts]; machines for lifting wall cabinets; 
lifting apparatus for lightings; car parking installations, namely lifts for parking cars and storing them for parking 
purpose; washing machines for household purposes; tubs as structural parts of washing machines for household 
purposes; dish washing machines for household purposes; compressors [machines] not for specific purposes; pumps; 
electric pumps; well pumps; electric water pumps for washing machines; electric mixing machines, for food, for 
household purposes; electric hand mixers for household purposes; electric mixing machines for household use, namely, 
electric food processors, electric coffee mills, electric juice extractors, electric juicers, electric meat grinders, electric tea 
leaf grinders, electric rice milling machines and electric ice crushers; electric blenders for household purposes; electric 
vacuum cleaners; electric floor polishers; dust collecting machines for industrial use; blowing machines; air suction 
machines; dust filters and bags for vacuum cleaners; electric vacuum cleaners for loose hair of pets; electric dust 
collecting machines; loading-unloading machines and apparatus; pneumatic or hydraulic machines and instruments; 
vending machines; food peeling machines for commercial use; food cutting, chopping and slicing machines for 
commercial use; dynamo brushes; electric centrifugal fans; electric axial flow fans.

Cl.9;Cameras; cases for cameras; electric flash lights for cameras; digital still cameras; mount adapter for digital 
cameras; MC (multi-coating) protector for digital cameras; filter for digital cameras; lens cap for digital cameras; body cap 
for digital cameras; viewfinder for digital cameras; microphones for use with digital cameras; shutter remote control for 
digital cameras; tripod adapter for digital cameras; zoom lever assist for digital cameras; camera bag for digital cameras; 
camera case for digital cameras; silicon jacket for digital cameras; body case for digital cameras; strap for digital camera; 
waterproof case for using digital cameras in water; coupler for digital cameras; AC adapter for digital camera; digital 
photo frame; batteries and cells; dry cells; rechargeable batteries; storage batteries; storage batteries for electric 
motorcycles; storage batteries for electric cars; cellular phone batteries; battery chargers; nickel cadmium batteries; 
nickel hydrogen batteries; lithium batteries; lithium ion batteries; fuel cells; solar batteries; solar power generating 
apparatus; solar cell modules for electricity generation; converter of solar electricity; solar panels for electricity 
generation; apparatus for charging electric vehicles and plug-in hybrid electric vehicles; carbon rods for dry batteries; 
electric wiring apparatus; electric wiring devices with sensors; electrical connectors; switches; electric sockets; dimmer 
switches; times witches; automatic electric switching apparatus with sensors; magnetic switches; photo-electric 
switches; electrical switches; detection switches; operating switches; dimmer control (dimmer function switches); card 
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operated switches; parts for electrical switches; switchboards; switch boxes; electrical conduits of metal; electricity 
conduits; flexible electrical conduits; floor ducts for housing electric cables; cable racks (electrical wires and cable laying 
materials); factory automation ducts (factory use power distribution ducts); ballasts for lighting; circuit breakers; 
magnetic contactors and starters; circuit protectors; thermal protectors; earth leakage circuit breakers; power distributing
boxes [electricity]; electric outlets; fixing frames for electric outlets; taps [electricity]; popup type electric floor outlets; 
electric floor outlets; electric floor wiring devices; electric undercarpet wiring installations; plugs (electrical); current 
converters; socket plates for covering socket outlet; antennas; aerials; distribution board cabinets capable of storing IT 
equipment; power control panels; electronic panels indicating attendance/non-attendance of office workers; terminals for 
television; fixtures for telephone wires; plug-in phone jacks; trolley ducts for electrical wires and cable; electrical 
adaptors; earth terminals; electric extension cords; modular jacks (connection for in-house LAN); protective covers for 
exposed wirings; monitoring televisions for use in video intercom systems; intercoms; gas leakage alarms; anti-theft 
warning apparatus; glass break detectors (anti-theft warning apparatus); thermic ray detectors (human body warmth 
detectors alarms/burglar alarms); infrared detectors (infrared transparent block detectors/burglar alarms); electric radio 
door chimes; radio receiving/transmitting devices for fire alarms; fire alarms; fire control panels; fire detectors; fire alarm 
bells (sound equipment); electronic control units for fire and smoke prevention equipment; emergency fire alarm 
equipment; automated emergency notification equipment (notification equipment for fire alarms and intrusion); video 
monitoring systems (access control equipment/intrusion detection equipment); imaging sensors (person identification 
alarm equipment); face recognition equipment for access controls (access control equipment); iris recognition access 
control systems consisting of cameras and management servers; cameras with an iris recognition function; surveillance 
cameras; closed circuit video equipment systems comprised of security camera & lens, analog or digital recorders, 
monitors, video servers, matrix switches and control systems, housing and mount brackets, fiber optics; electric and 
electronic video surveillance installations; communication systems and surveillance systems using video cameras for 
apartments and condominium buildings; apparatus and instruments for remote monitoring, remote communication and/or 
remote controlling; communication and monitoring appliance for buildings; acoustic machines, apparatus and 
instruments; radios; cassette tape players/recorders; radio cassette recorders/players; portable cassette tape 
players/recorders; portable radio cassette players/recorders; IC (integrated circuit) memory and/or hard disc 
players/recorders; radio/compact disc players; portable audio players; MP3 (MPEG-1 Audio Layer-3) players; cases for 
portable audio players; speakers (audio equipment); stereo tuners; amplifiers; power amplifiers; power amplifiers for 
automotive audio system; microphones; slip mats for turntable for record players; IC (integrated circuit) recorders (voice 
recorders); digital sound processors; headphones; cordless headphones; earphones; stereo components; audio mixers; 
optical fiber cables; audio cables/video cables; wireless microphone system consisting of wireless microphones, wireless 
transmitters, wireless powered speaker, wireless receivers, wireless amplifiers, diversity tuners; digital multi equalizers; 
digital multi processors; car audio apparatus; audio-visual equipment for automotive audio-visual systems including 
radios, DVD players, CD players, televisions, displays, monitors for rearview camera systems; speakers for automotive 
audio systems; subwoofers for automotive audio-visual systems; cassette adaptors for use with portable audio players; 
audio cables for use with DVD/CD changer; audio visual machines, apparatus and instruments; television receivers; 
plasma television receivers; plasma displays; plasma display panels; stands for plasma display panels or plasma 
television receivers; wall mount bracket for plasma display panels or plasma television receivers; LCD television 
receivers; liquid crystal displays; liquid crystal displays for use with beauty care apparatus; liquid crystal display panels; 
LCD video monitors; wireless displays; organic light emitting displays; 3D (three dimensional) television apparatus; 
combined television receivers incorporating video disc/video tape players/recorders; video tuners; LCD (liquid crystal 
display) projectors; lenses for LCD (liquid crystal display) projectors; ceiling mount brackets for LCD (liquid  crystal 
display) projectors; lamps for LCD (liquid crystal display) projectors; digital light processing video projectors; lenses for 
video projectors; video cassette recorders; video cassette players; camcorders; cables for camcorders; cases for 
camcorders; electric viewfinders for camcorders; waterproof covers for camcorders; AC (alternating current) adapters for 
camcorders; batteries for camcorders; shoulder straps for camcorders; filter for video cameras; shoe adapter for video 
cameras; DC light for video cameras; shoulder belt for video cameras; soft bag for video cameras; microphones for use 
with video cameras; cassette adapter for video cameras; tripod for cameras; digital HD (high definition) video cassette 
tape recorders; digital HD (high definition) video cassette tape players; DVD video recorders; DVD video players; digital 
video cassette recorders; digital video cassette players; digital video cassette camera recorders; all-in one DVD video 
cassette recorders; all-in one DVD video cassette players; video display terminals; color image large-scale display 
apparatus; cable television systems comprising set-top boxes; CATV digital set top boxes; audiovisual teaching 
apparatus, namely, computer hardware and software for displaying educational materials; electric optical display boards; 
multi purpose electric information display systems comprised of displays, projectors, media players, site controllers; 
camcorders for professional use, video recorders for professional use; computer hardware and software for DVD 
authoring systems; light emitting diode displays; in-vehicle camera apparatus; wireless security cameras (electric); 
wireless video camera monitoring apparatus (electric); video signal converters for network cameras; network camera 
controllers; servers for network cameras; outdoor wireless video camera monitoring apparatus with motion sensors and 
lights; switching device for live image production for use in broadcasting; real time graphic proccessors; digital 
audiovisual mixers; carrying handles for projectors; electronic publication [downloadable]; table racks for televisions; 
digital photograph players to be connected with television apparatus; video monitors; video switcher; video mixer; home 
theater systems; antennas for television receivers; video splitter; computer hardware and software for use in image 
recognition; three-dimensional eyeglasses; satellite receivers; optical disc drives; optical disc recorders; optical disc 
players; optical disc changers; optical disc cartridges (blank); optical disc players/recorders/drives and parts thereof; 
lens cleaning discs for optical disc players; optical pickups; communication machines and apparatus; telecommunication 
machines and apparatus; facsimile transceivers; telephones; cellular phones; smart phones; accessories for cellular 
phones; hands free kits for mobile-phones; IP (Internet protocol) telephones; cordless telephones; conference 
speakerphones; wireless speakerphones; telephone answering machines; private automatic branch switching systems; 
global positioning system receivers; radio telephones; multi-channel access radio systems; electric traffic information 
displays; telecommunication apparatus for video teleconferencing; telecommunication apparatus for local area network; 
encoding and decoding apparatus; car navigation equipment;  hand held navigation apparatus for assistance of travels; 
protection films for use on screens of navigation apparatus; remote controllers for navigation apparatus; stands for 
navigation apparatus; cables for navigation apparatus; visual/information distribution systems comprising management 
servers, operating terminals, controllers; digital broadcasting systems which consists of video cameras for digital 
broadcast, switchers, outside broadcast vans; multimedia learning systems consisting personal computers, audio-video 
recorders, and computer software; emergency call remote controllers; ON/OFF remote controllers; remote controllers for 
audio/visual machines; remote controllers for air conditioners; remote lighting control systems; receivers for wireless 
shutter open/close remote controllers (electrical automatic door open/close systems); transmitters for wireless shutter 
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open/close remote controllers (electrical automatic door/close systems); remote controller transmitters/receivers; power 
supply adapters for use with portable electronic devices; road and traffic information receivers; radio receivers for 
receiving alert from the governmental crisis management systems; radio transmitters and receivers for use in search of 
lost pets; power distribution or control machines and apparatus; remote controls for lighting appliances; liquid level 
controllers [electric or electronic]; circuit controllers; power controllers; frequency controllers; remote control panels for 
lighting appliances; operation control panels for lifting device; lighting control panels; emergency broadcasting 
apparatus; sequencers (programmable logic controllers); computers; computer peripheral devices; tablet computers; 
mobile computers; hard disc drives; USB cables; MPU (micro processor unit) cooling fans; gateway apparatus for 
computer broadband network; image scanners; printers for computers; toner cartridges [empty] for computer printers; 
toner cartridges [empty] for multi-function printers for use with computers; digital photo printers; video printers for 
computers; video printers for digital cameras; video printers for camcorders; plain paper copiers; automatic document 
feeders for multi-function printers for use with computers; multi-function printeers for use with computers, namely, those 
which can be used as a printer, a scanner and a facsimile machine in one unit having network connectability; multi-
function printers for use with computers; finishers for multi-function printers for use with computers; paper feeding 
stands for multi-function printers for use with computers; paper transporting units for multi-function printers for use with 
computers; hard disk drive units for multi-function printers for use with computers; memory boards for multi-function 
printers for use with computers; printed page counting software for multi-function printers for use with computers; 
digitized document distribution (to PC/mobiles) software for multi-function printers for use with computers; waste 
containers for toners for multi-function printers for use with computers; hardware and software for verifying stamps for 
multi-function printers for use with computers; accessibility kit for multi-function printers for use with computers; G3 
communication units for multi-function printers for use with computers; Internet facsimile units  foor multi-function 
printers for use with computers; paper cassette units for multi-function printers for use with computers; catch trays for 
multi-function printers for use with computers; voice mail apparatus for multi-function printers for use with computers; 
RFID (radio frequency identification) reader/writer for multifunction printers for use with computers; LAN (local area 
network) boards for multi-function printers for use with computers; extension cassette for multi-function printers for use 
with computers; handset units for multi-function printers for use with computers; electronic blackboards; electronic 
whiteboards; PC cards; computer keyboards; floppy disk drives; card readers; card readers/writers; bar code readers; bar 
code scanners; portable data processing computer terminals; terminal for POS (point of sales) systems; electronic 
calculators; network cameras; computer network routers; monitors [computer hardware]; wireless LAN (local area 
network) adaptors; power supply adaptors; SD (secure digital) memory data copy apparatus; network disk recorders; 
memory card camera recorders; memory card recorders; memory card drives; video encoder cards; port replicators; 
optical disc cartridges; electronic map [downloadable]; downloadable electronic data files for computer programs; 
computer software; computer programs for electronic map; computer programs [downloadable software]; computer 
software for programmable controllers for use in production lines; computer software for processing images and 
graphics; OCR (optical character recognition) computer software; OCR development computer software; computer 
software for use with medical and/or beauty care apparatus; computer systems for accepting, guiding and paging 
outpatients in hospital facilities; electronic devices for assisting communication of persons with disabilities; apparatus 
for remote monitoring of patients; computers for use in hospitals and clinics for management of medical affairs; 
electronic health record systems; computer systems for management and review of a patient medicinal records; 
intelligent security and surveillance systems; factory surveillance systems; computer hardware and software for use in 
long storage and backup of surveillance images; computer hardware and software for use in enterprise contents 
management system; computer hardware and software for use in web contents management, system; computer hardware 
and software for use in documents management system; computer hardware and software for use in office administration 
systems; computer hardware and software for use in security systems for management of identification data; computer 
hardware and software to accelerate data processing for databases; full-text search engine computer software; remote 
access controlling systems relating to corporate computer network; disaster prevention wireless communication 
systems; computer hardware and software for use in newspaper distribution systems; computer hardware and software 
for use in data broadcast and electric program guide systems; digital audio broadcast system for in-building; OFDM 
(orthogonal frequency division multiplexing) modulators for in-building; computer hardware and software for use in 
electronic toll collection systems; computer hardware and software for use in traffic control systems; computer hardware 
and software for use in dam  management systems; multimedia tablet computers; computer hardware and software for 
electronic medical charts; computer hardware and software for use in health insurance pharmacy; computer networks; 
computer servers; blank external data storage media; blank video cassette tapes; head cleaning tapes for tape drives of 
audio and video tape recorders and players; blank D-VHS video cassette tapes; blank digital video cassette tapes; blank 
audio cassette tapes; blank floppy discs; blank optical discs; IC memory cards; SD (secure digital) memory cards; 
thermoluminescence dosimetry devices; dosimeters equipped with alarms; counters; thermometer, not for medical 
purposes; distortion meters; electric weighing scales that also measure body fat; weighing machines/scales; pedometers; 
apparatus for measuring calories burned during exercise; apparatus for measuring exercise intensity; operation hour 
meters; gas meters; ultrasonic gas meters; water meters; apparatus for measuring the numbers of bacteria in oral cavity; 
distant measuring apparatus; sensors (electronic parts); automatic sensing devices comprising lights; light emitting 
diodes; light emitting diode chips; light emitting diode packages; light emitting diode modules; LSI (large scale 
integration circuits); hybrid ics (integrated circuits); microcomputers; halftone image data processors; semi-conductors; 
semiconductor memory devices; integrated circuits; semiconductor lasers; connectors [electricity]; electric/electronic 
display instruments; CCD (charge couple device) image sensors; MOS (metal-oxide semiconductor) image sensors; film 
capacitors; electric tuner units; high frequency apparatus; radio communication apparatus, namely, radio frequency front-
end modules; RF (radio frequency) modulators; speaker components; power modules; DC/DC converters; inductors 
[coils]; condensers [capacitors]; power capacitors; diode; transistor; filter of electric signals being electrical/electronic 
components; noise filters (electronic parts); light modulators; optical transmission components; photo detectors; optical 
connectors; optical semiconductor elements; optical lenses; aspherical lenses; transformers; thermistors; varistors 
(surge absorbers); acousto-optic devices; electric resistors; potentiometers; trimmer potentiometers; thermal cutoffs; 
electric apparatus consisting of resistor array for interface circuits (resistance networks); electric apparatus consisting of 
capacitor array interface circuits (capacitance networks); electric apparatus consisting of resistor array and capacitor 
array for interface circuits (resistance/capacitance networks); encoders; magnetic resistive (magnetic resistant) elements; 
chip coils (electronic parts) for use in circuit boards; choke coils; touch panels; remote controls; duplexers; SAW (surface
acoustic wave) devices; baluns (balanced to unbalanced transformer); electric power dividers; wireless communication 
modules/units; RF (radio frequency) modules; PLL (phase locked loop) synthesizer modules; bi-directional low-power 
wireless modules; bead cores for EMI (electromagnetic interference) filtering (electronic components); bead arrays for 
EMI (electromagnetic interference) filtering (electronic components); micro chip fuses; relays, electric; solenoids; 
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inverters for power supply; power supply units; inverters; inverters for power  units; automatic time switches; high 
density wiring boards; printed wiring boards; circuit protectors; hinges for flip-type cellular phones; ion generators; 
ionization apparatus, not for the treatment of air; electric cooling fans for electronic machines and apparatus; electric 
cooling fans for telecommunication machines and apparatus; electric laser marking apparatus; electric laser markers; 
devices for alert of animal approaching using ultrasonic; portable power sources; direct current power supply units; 
uninterruptible electrical power supplies; PLC (power line communication) adapters; portable digital image magnification 
devices; temperature indicators for refrigerators; apparatus for measuring moisture content of the skin; microscopes; 
self-propelled electronic devices for guiding and directing people to different places, and software therefor, sold as a unit; 
self-propelled electronic devices for assisting users to make purchases in facilities, and software therefor, sold as a unit; 
self-propelled electronic devices for assisting delivering and retrieving of items; self-propelled electronic devices for 
assisting remote communication between users; switch units integrated with nurse call button, outlets, lights, to be 
installed at the hospital room bedheads; 3-D (three-dimensional) profilometers; C02 laser oscillators for soldering, 
jointing and processing; timers for use in factories; temperature regulators; interface terminals [electricity]; image 
processing apparatus; appearance testers [not for medical use]; measuring or testing machines and instruments; rotary 
converters; phase modifiers; electric wires and cables; electronic machines, apparatus and their parts; thermometers, not 
for medical purposes; encoders; automatic switching appliances; switching devices for live image production; lamps for 
LCD (liquid crystal display) projectors.

Cl.11;Lighting apparatus and installations; light emitting diode lamps; electrical bulbs and lighting instruments; 
incandescent lamps; head lamps (head torches); fluorescent lighting fixtures; incandescent lighting instruments; 
miniature light bulbs; flashlights [torches]; hand-held emergency torch lights; electric lanterns; lamps for bicycles; 
motion sensitive security lights; discharge lamps; stage lighting apparatus; wall lights; outdoor lights for gardens and 
yards; ceiling lights; flood lights; electric lamps for repelling insects; germicidal lamps; gate lights; street lightings; 
chandeliers; glow switch lamps; downlights; glow switch starter lamps; desk lights; electric lanterns; spotlights; 
temporary emergency lighting; emergency lights; indicator lights; emergency indication lights; mercury vapor lamps; 
high-pressure mercury vapor lamps; sodium lamps; safety lamps; light diffusers; searchlights; cycle lights and light 
bulbs therefor; dynamo lights for bicycles; electric fans; neck flashlights; high-intensity lights; waterproof flashlights; 
emergency lights for home; emergency signal lamps; electric lights for walking in the dark; clip lights; pen lights; radio 
flashlights; battery size-free flashlights; tough flashlights; rubber flashlights; flexible flashlights; installations for cooking 
for household purposes; electric cooking utensils for household purposes; microwave ovens; automatic bread making 
machines for household use/household purposes; electric kettles; electric thermo pots; electric pressure cookers 
[autoclaves] for household purposes; electric rice cookers for household purposes; electric rice cookers and warmers for 
household purposes; induction heating electronic rice cookers and warmers for household purposes; electric roasters for 
household purposes; ovens for cooking for household purposes; toasters for household purposes; electric sandwich 
toasters for household use; electric coffee makers; electric cooking stoves; gas cookers; induction cookers for 
household purposes; electric barbecue griddles for household purposes; electric cooking heaters; electric food pans for 
household purposes; sinks; cooking tables comprised in integrated kitchen systems; gas cooktops for household 
purposes; electric rice cake makers for cooking for household purposes; electric frying pans for cooking for household 
purposes; installations for refrigeration and freezing; refrigerators; gas refrigerators; freezers; cold/hot water dispensers 
for household purposes; electric water coolers; electric ice makers; electric refrigerators for cosmetics; electric 
appliances for heat retentions, cold storage and refrigeration of foods and drinks for household purposes; refrigerating 
apparatus for storage of blood; ultra-low temperature freezers; pharmaceutical refrigerators; refrigerating display 
cabinets; freezing display showcases; heat exchange cooling units for cooling electric apparatus and instruments; 
ventilating apparatus and instruments; electric fans; ventilating fans for household use; electric dehumidifiers; electric 
humidifiers; air curtains; air handling units; ceiling fans; ventilators; roof ventilators; ventilation apparatus and 
installations; electrostatic precipitators for cleaning air; electric air deodorizers for cars; electric air purifiers; filters for air 
purifiers; range hoods for cookers; air outlets for air conditioners; apparatus for making and supplying oxygen enriched 
air; electric air deodorizers; air filtering units; installations for heating, cooling and air-conditioning; air conditioners; air 
conditioners for automobiles; air filters for air conditioners; electrically heated carpets; electric space heaters; electric 
blankets other than for medical purposes; electric radiant heaters; hot-water space heating apparatus; hot water floor 
heating apparatus; electric heating equipments; electric foot warmers; electric floor heaters; car seat heaters; positive 
temperature coefficient heaters; carbon lamp heaters; electric water heaters; electric cooling and warming mats in the 
nature of heating and cooling inserts for pet beds; gas fired heaters for industrial purposes; water heaters for household 
purposes (other than gas or oil); water heaters for industrial purposes (other than gas or oil); gas-fired water heaters and 
hot water suppliers for industrial purposes; heat pump units; heat pump electric water heaters; solar water heaters; toilets
with self-cleaning functions; water purifying and mineralizing apparatus for household use; sauna baths; steam saunas; 
mist sauna; electrical foam makers for household use for body washing; cordless air dischargers for home bubble bath; 
shower rooms; apparatus for shower; shower heads; water boilers for showers; instantaneous hot water boilers; bathtub 
units integral only with a bathroom floor; bathtubs; electric air bubble bathtubs; set units of bathroom; bathroom 
equipments; bathtub units integral with a bathroom floor and a sink; apparatus for foaming and injection of air bubble in 
bathtubs; whirlpool bath; toilet [water-closets]; toilet bowls; water ionizers; toilet stool units with a washing water 
squirter; portable toilets; wash-hand basins [parts of sanitary installations]; sterilization equipments for mattress and 
futon for household purposes; water purifying apparatus for household purposes; electric space heaters for bathrooms; 
clothes drying machines for household purposes; electric clothes drying machines for household purposes; electric hand 
dryers for household use; electric hair dryers; brushes being parts of hair dryers; electric hair dryers specifically for 
drying hair roots; dryers for pets for household purposes; electric dish dryers for household purposes; bedding dryers 
for household purposes; ventilation [air-conditioning] installations and apparatus for bathrooms; electrical automatic 
waterer for home gardening; electric hair steamers for household purposes; ultrasonic facial steamers for household 
purposes; electric facial steamers for household purposes; ultrasonic vibration facial treatment steamers for household 
purposes; steam generators for facial treatment for household purposes; electric pore cleanser steamers for household 
purposes; refillable cartridges for electric hair steamers for household purposes (containing hair care cosmetics); facial 
saunas for household purposes; electric pore minimizer steamers for facial treatment; steamers for nebulizing cosmetic 
lotions for face; ultraviolet curing lamps; fabric steamers for household purposes; toilet bowls and seats sold as a unit; 
boilers [other than parts of prime movers, engines]; air-conditioning apparatus [for  industrial purposes]; household 
electrothermic appliances; kitchen worktops with integrated sinks; bathtub units integral with a bathroom floor and a 
sink.

Cl.37;Construction and installation services; installation of electric appliances; installation, repair or maintenance of 
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radio receivers and television receivers; installation, repair or maintenance of telecommunication apparatus and 
machines; installation, repair or maintenance of household electric appliances; installation, repair or maintenance of 
electric lighting apparatus; installation, repair or maintenance of power distribution and control apparatus; installation, 
repair or maintenance of electric motors; installation of measuring and/or testing machines and instruments; installation 
of medical apparatus and instruments; installation of metalworking machines and tools; installation of electric cooking 
apparatus for commercial use; installation of automatic vending machines; installation of water purifying apparatus; 
installation of musical instruments; installation of watches and clocks; installation, repair or maintenance of electric water 
heaters for household purposes; installation of bath equipment; installation of toilet seat unit with washing function; 
installation, repair or maintenance of computer hardware; installation, repair or maintenance of air-conditioning 
apparatus; installation of office machines and equipments; installation of machinery; installation, repair or maintenance 
of computers; installation, repair or maintenance of printers; installation, repair or maintenance of telephones; 
telecommunication wiring; installation of laboratory apparatus and instruments; installation, repair or maintenance of 
electronic apparatus; construction, fitting and installation of electric and electronic apparatus and instruments; 
installation of ramps for wheelchairs; construction; installation, repair or maintenance of freezing machines and 
apparatus; construction consultation; construction information; building construction supervision; maintenance and 
repair of buildings.

Cl.42;Computer software design; computer programming; maintenance of computer software; computer system 
design; configuration of computer systems; computer rental; providing computer programs on data networks; website 
design; hosting computer sites [websites]; updating of computer software; computer services, namely, hosting and 
maintaining an on-line web site for others; providing temporary use of non-downloadable computer software to enable 
sharing of multimedia content and comments among users; providing temporary use of non-downloadable computer 
software a website that gives computer users the ability to upload, exchange and share photos, videos and video logs; 
providing computer programs for use in digital image processing; providing computer programs for browsing information 
on the Internet; providing computer programs for delivering digital images to computers or portable telephones via a 
global computer network; rental of electronic data storage space on the internet; rental of web servers for delivering 
digital images to computers or mobile phones via a global computer network; providing computer programs for online 
search engine services on a database comprised of digital image data and computer programs for processing digital 
image data; providing computer programs having function to manage the delivering of data files; architectural design; 
designing; providing temporary use of non-downloadable computer software featuring technology enabling users to 
upload and download electronic files; providing temporary use of non-downloadable computer software featuring 
technology enabling users to edit photos, create photo albums and upload photos and photo albums; providing 
temporary use of non-downloadable computer software for online electronic conference systems via cloud computing; 
maintenance of computer database and website; providing temporary use of non-downloadable computer software for 
online remote control of computers; rental of virtual computer servers; maintenance of computer software for computer 
systems; technical supports for installation and maintenance of computer programs; architectural services; construction 
drafting; architectural consultation; providing information in the field of architectural design; surveying; geological 
surveys or research; design of building interiors and exteriors; architectural research; research on city planning.
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3433764    11/04/2016
[International Registration No. : 1318442]
Tiens Group Co., Ltd.
Wu Qing Development Zone, Tianjin New Tech Industrial Park Tianjin China

Proposed to be Used
IR DIVISION
Cl.35;Commercial intermediary services; providing business information through website; import-export agencies; 
sales promotion for others; procurement services for others [purchasing goods and services for other businesses]; 
marketing; provision of an on-line marketplace for buyers and sellers of goods and services; demonstration of goods; 
business management consultancy; publicity.

Cl.39;Freighting; freight forwarding; transport and storage of trash; transportation logistics; packaging of goods; 
storage of goods; warehousing; rental of warehouses; transport; gift wrapping.

Cl.42;Technical research; technological consultancy; scientific research; biological research; provision of scientific 
information, advice and consultancy in relation to carbon offsetting; technical project studies; research and development 
for others; consultancy in the field of energy-saving; industrial design; research in the field of environmental protection.
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3433787    16/05/2016
[International Registration No. : 1317666]
Kennede Electronics MFG. Co., Ltd.
No.21, Jintong Road, Tangxia Town, Pengjiang District, Jiangmen City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.7;Mixers [machines]; kitchen machines, electric; food processors, electric; washing machines [laundry]; hand-held 
tools, other than hand-operated; machines and apparatus for cleaning, electric; beaters, electric; robots [machines]; 
blowing machines; road sweeping machines [self-propelled].

Cl.9;Computer peripheral devices; battery chargers; batteries, electric; plates for batteries; weighing machines; 
transformers [electricity]; computer programs [downloadable software]; switches, electric; alarms; signal lanterns.

Cl.11;Lamps; lighting apparatus and installations; torches for lighting; fans [air-conditioning]; air purifying apparatus 
and machines; radiators, electric; air conditioning installations; hair driers; refrigerators; light-emitting diodes [LED] 
lighting apparatus.
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Priority claimed from 27/03/2015; Application No. : 1684129 ;Australia 

3433789    28/09/2015
[International Registration No. : 1318351]
Downer EDI Limited
L2, Triniti 111, Triniti Business Campus, 39 Delhi Rd North Ryde NSW 2113 Australia

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; steel fabrications, structural steelwork; transportable buildings of metal; metal tanks; non-
electric cables and wires of common metal; small items of metal hardware; pipes and tubes of metal; fire doors, furnace 
fireguards; acoustic panels of metal; none of the foregoing being materials for strapping, binding or securing packages, 
bundles, stacks or containers.

Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; milling and mine working 
machinery; conveying machines and installations, including conveyors for use in mines and quarries; heat exchangers 
(parts of machines).

Cl.9;Scientific, nautical, surveying, electric, photographic including road traffic cameras and surveillance cameras, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), lifesaving and teaching apparatus and 
instruments; apparatus for recording, transmission or reproduction of sound or images, and for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; magnetic data carriers, recording discs; mechanisms for 
coin operated apparatus; cash registers, calculating machines, data processing equipment, computers, computer 
hardware, computer peripherals and computer software; detection, monitoring, alarm and warning apparatus, equipment 
and systems; communications apparatus, equipment and systems; telemetry and process control apparatus, equipment 
and systems; access control systems; detection control systems; securities and facilities management software and 
hardware to control building environment, access and security systems; identification and surveillance apparatus, 
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equipment and systems, including for automated number plate recognition; security apparatus, equipment and systems; 
safety apparatus, equipment and systems; fire-extinguishing apparatus; metering apparatus; metering instruments and 
devices; metering systems; telemetry apparatus; telemetry installations; telemetry instruments.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; heat exchangers, ventilators for heat exchangers.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; locomotives and rolling stock for railways; railway 
rolling stock.

Cl.13;Firearms; ammunition and projectiles; explosives; fireworks.

Cl.35;Business services relating to the management of facilities; business consultancy; risk management consultancy 
(business); advisory services relating to business risk management; database management; railway and airport 
commissioning (business services); disposal, being the sale of rolling stock; back office and call centre administration 
and management; business services in the nature of plant and equipment performance management; procurement of 
contracts (for others); procurement of services for others (purchasing goods and services for other businesses); project 
management; business consulting services relating to logistics; advisory and consultancy services relating to all the 
aforesaid services.

Cl.36;Real estate affairs; valuation of real estate; valuation of property; valuation of buildings.

Cl.37;Building construction; repair; installation services; building construction consultancy; construction consultation; 
building of railways and airports; railway and airport construction, installation and repairs; electrical engineering services 
(construction and maintenance); mechanical engineering services (construction and maintenance); structural engineering 
services (construction and maintenance); on site building project management; supervision of construction projects; 
construction and maintenance of roads, bridges, dams, railtrack, rail overhead traction and major road and rail projects; 
construction, installation, maintenance and refurbishment of transportation, parking, energy and power infrastructure 
works, plants and equipment and telecommunications structures and networks; mining extraction; mining services; 
mining (extraction of oil, gas and minerals); mine blasting; drilling and blasting services; earth moving services; 
maintenance, repair of railway rolling stock and locomotives; dismantling of rolling stock for disposal or recycling; 
construction and maintenance of telecommunications networks; ICT data centre network maintenance; building project 
management, construction and maintenance of transport telemetry and signalling systems; hire of equipment for 
building, construction, maintenance, and repair; supervision including safety supervision of equipment for building, 
construction, maintenance, and repair; maintenance and repair of computer hardware.

Cl.38;Consulting services relating to telecommunications; wireless communication services; advisory and consultancy 
services relating to wireless communications and wireless communications equipment for tracking of rolling stock; 
design and operations of telecommunications networks; telecommunications services being ICT data centre network 
operations.

Cl.39;Transport and tourism services, including services in connection with the transport of travellers and goods; 
travel arrangements; car, coach and bus services; charter, hire, rental, booking and reservation services relating to 
vehicles, including motor vehicles, cars, coaches and buses; provision of information relating to vehicles, including car, 
coach and bus transport services; provision of logistical support in relation to all motor vehicle, car, coach and bus 
transport services and their operation; advisory services relating to the transport industry; consultancy services relating 
to transportation; travel ticket reservation services; operation of railway rolling stock; leasing of rolling stock; packaging 
and storage of goods; provision, operation and management of parking facilities; road traffic control services; provision 
of information relating to traffic and road traffic conditions; storage, distribution, supply and transmission of water and 
energy, including electricity and gas; logistics; advisory and consultancy services relating to all the aforesaid services; 
GPS tracking of rolling stock and fleet; maintenance and repair of computer hardware.

Cl.40;Treatment of materials; mineral processing and refining; coal processing and refining; treatment of water and 
effluent; recycling of rolling stock; disposal, being the crushing of scrapped rolling stock; destruction, incineration and 
recycling of waste and trash; waste treatment services; water treatment services; energy generation and production 
services; advisory and consultancy services relating to all the aforesaid services.

Cl.41;Education; providing of training; arranging and conducting of workshops (training); conducting training 
seminars; organisation of training courses; compiling and preparing training material; trainee induction; training 
advisory; provision of training facilities; development and certification of accredited training qualifications.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; architecture; architectural consultation; advisory 
services relating to architecture; architectural project management; architectural services relating to land development; 
design of facilities for the transportation of waste; engineering consultancy; engineering project management services; 
consultancy services relating to research in the field of environmental protection; environmental hazard assessment, 
environmental monitoring services, environmental surveys, environmental sustainability services, environmental testing, 
research in the field of environmental protection; town planning consultancy services; town planning advisory services; 
urban design; urban planning; building and structural inspection services (engineering, quality assessment, and 
surveying services); engineering surveying; quantity surveying; drilling (geological prospecting); gas, oil, petroleum, 
minerals exploration (prospecting); geophysical exploration; tyre analysis services; tyre inspection services; tyre 
research services; environmental planning and management services in relation to air and water quality and heritage 
conservation; advisory services relating to environmental protection; monitoring of events and activities which influence 
the environment; project design services for roads, road lighting, road signals and intersections; pavement and 
geotechnical engineering; geotechnical services; project design of traffic and railway control systems; project design 
services for roads, bridges, pavements and railways; process engineering services and design of industrial projects and 
processes, roads, bridges, dams and railways; scientific and industrial research in relation to mining and mineral 
extraction; laboratory services in relation to mining and mineral extraction, road maintenance and construction; 
geological estimation; surveying of land; naval architecture; design and engineering consultancy services for rail industry
(particularly rolling stock); design, testing and commissioning of new, modified and upgraded rolling stock; design of 
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avalanche monitoring and control systems; telecommunications network design and consultancy; asset life research and 
predictive modelling; railway and airport commissioning (testing, inspection and certification of the readiness of railways 
and airports to commence and/or continue operations); design and feasibility consultancy relating to telecommunications 
network construction and site acquisition; laboratory testing of telecommunications service and technology; design of 
telecommunications networks; feasibility, design and architectural or engineering project management of transport 
telemetry and signalling systems; preparation of technical manuals being compiling and preparing operating and 
maintenance manuals development and certification of accredited training qualifications; design and development of 
computer software and hardware, including in relation to ticketing systems; design and development of ticketing 
machines; design and development of electronic cards, smart cards and tickets (for use to pay for travel and transport 
services and fares); design and development of online systems, telecommunication systems and networks used in 
relation to electronic payment for travel and transportation services and fares; advisory and consultancy services in 
relation to the aforesaid design and development services; commissioning (testing and inspection) services; civil 
engineering consultancy; civil engineering; marine engineering; naval engineering; maintenance and repair of computer 
software; technical design and planning of telecommunication networks.
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Priority claimed from 08/09/2015; Application No. : 4208136 ;France 

3433799    03/03/2016
[International Registration No. : 1318384]
NEOCASE SOFTWARE 
89-91 boulevard National F-92250 LA GARENNE-COLOMBES FR

Proposed to be Used
IR DIVISION
Cl.9;Computer operating system programs and utilities; computer software for downloading, accessing, posting, 
displaying, tagging, streaming, linking, sharing or providing via other means, electronic media or information via 
computer and communication networks; computer software for use by administrators of computer networks for the 
deployment and management of application software and network server software; computer network server software for 
managing user content on computer networks; computer software for managing secure communications on computer 
networks; computer software for the development, management and operation of intranet sites; software for performing 
inventories of computer hardware and software for businesses and monitoring their use within the business; computer 
application programs and operating system programs for use with communication servers; computer programs for 
managing communications and data exchange between computers and electronic devices.

Cl.35;Provision of information in the field of business and commerce via the computer networks and communication 
networks; on-line retail store services featuring computers, computer hardware, computer software, computer peripheral 
devices, portable music players and their accessories, personal digital assistants, mobile telephones and their 
accessories, video game consoles, web cameras and their accessories, books, computer bags; business services, 
namely business and marketing consulting, information and business consultancy services; promoting the goods and 
services of others to employees, via computer networks, procurement services for others; the bringing together, for the 
benefit of others, of a variety of goods, enabling customers to conveniently view and purchase those goods from an 
Internet website; consultancy pertaining to personnel issues.

Cl.42;Application service provider, namely hosting, managing, analyzing, developing, updating and maintaining 
applications, computer operating systems, computer software and websites for others; assistance, consultancy and 
technical resources in the field of computer security, on-line security and privacy; computer diagnostic services; 
providing on-line technical support, repair, testing and consultancy in the field of computers, computer systems and 
computer software; computer services, namely computer system administration for others; computer services, namely 
employee relation management and operations of shared global service centers, local or regional; computer services, 
namely cloud hosting service provision; design of computer software; software development and computer programming 
development for others; services provided by consultants relating to software design; services provided by consultants 
in the field of information technology; consulting services in the field of computer-based information systems for 
businesses; consulting related to the provision of applications and on-line non-downloadable software; providing on-line 
non-downloadable application software intended for businesses and general use; providing on-line non-downloadable 
software for website development and database management; providing non-downloadable software for searching on the 
Internet, database management; providing information relating to computer systems, computer hardware, computer 
software, Internet, networks, databases and mobile applications.
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Priority claimed from 25/11/2015; Application No. : 30 2015 108 303 ;Germany 

3433800    26/04/2016
[International Registration No. : 1317643]
NEUMAN & ESSER Verwaltungs- und Beteiligungsgesellschaft mbH
Werkstraße 52531 Übach-Palenberg Germany

Proposed to be Used
IR DIVISION
Cl.7;Compressors; compressors (machines); compressors as parts of machines, motors and engines; compressors for 
cooling systems; compressors for machines; diaphragm compressors, piston compressors, superchargers, compressor 
control devices; compressor regulating devices; water cooled condenser (machines); seals, gaskets, valves, parts for 
machines, spare parts for compressors, fittings for machines.

Cl.11;Water coolers, fittings.

Cl.37;Servicing, namely maintenance, repair, installation, assembly, conversion, commissioning and inspection of 
compressors, installation of pipe systems.

Cl.42;Technical planning and consultancy, drawing up technical reports; drawing up modernizing concepts; 
technological consultancy in the field of performance measuring and diagnosis for compressors.
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3433880    16/05/2016
[International Registration No. : 1319482]
Kennede Electronics MFG.Co., Ltd.
No.21, Jintong Road, Tangxia Town, Pengjiang District, Jiangmen City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.7;Mixers [machines]; kitchen machines, electric; food processors, electric; washing machines [laundry]; hand-held 
tools, other than hand-operated; machines and apparatus for cleaning, electric; beaters, electric; robots [machines]; 
blowing machines; road sweeping machines [self-propelled].

Cl.9;Computer peripheral devices; battery chargers; batteries, electric; plates for batteries; weighing machines; 
transformers [electricity]; computer programs [downloadable software]; switches, electric; alarms; signal lanterns.

Cl.11;Lamps; lighting apparatus and installations; torches for lighting; fans [air-conditioning]; air purifying apparatus 
and machines; radiators, electric; air conditioning installations; hair driers; refrigerators; light-emitting diodes [LED] 
lighting apparatus.
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Priority claimed from 12/04/2016; Application No. : M201607945 ;Ukraine 

3433931    13/04/2016
[International Registration No. : 1319435]
MANORYK PETRO ANDRIYOVYCH
bul. Druzhby narodiv, 26/1, kv.11 Kiev 01103 Ukraine

Proposed to be Used
IR DIVISION
Cl.5;Acaricides; aconitine; alkaloids for medical purposes; alginates for pharmaceutical purposes; alginate dietary 
supplements; algicides; aldehydes for pharmaceutical purposes; amino acids for veterinary purposes; amino acids for 
medical purposes; analgesics; anaesthetics; antibiotics; appetite suppressants for medical purposes; first-aid boxes, 
filled; aluminium acetate for pharmaceutical purposes; acetates for pharmaceutical purposes; cotton for medical 
purposes; tonics [medicines]; germicides; bacterial poisons; bacterial preparations for medical and veterinary use; 
bacteriological preparations for medical and veterinary use; balms for medical purposes; balsamic preparations for 
medical purposes; aseptic cotton; tobacco-free cigarettes for medical purposes; bandages for dressings; albumin dietary 
supplements; albuminous preparations for medical purposes; albuminous foodstuffs for medical purposes; biological 
tissue cultures for veterinary purposes; biological tissue cultures for medical purposes; biological preparations for 
veterinary purposes; biological preparations for medical purposes; biocides; bismuth subnitrate for pharmaceutical 
purposes; flaxseed meal for pharmaceutical purposes / linseed meal for pharmaceutical purposes; meal for 
pharmaceutical purposes; bracelets for medical purposes; bromine for pharmaceutical purposes; bronchodilating 
preparations; vaginal washes; petroleum jelly for medical purposes; vaccines; wadding for medical purposes; cotton 
sticks for medical purposes; cotton swabs for medical purposes; absorbent cotton; veterinary preparations; decoctions 
for pharmaceutical purposes; tartar for pharmaceutical purposes; vitamin preparations; mineral waters for medical 
purposes; hydrated chloral for pharmaceutical purposes; dietary fibre; charcoal for pharmaceutical purposes; gases for 
medical purposes; gallic acid for pharmaceutical purposes; guaiacol for pharmaceutical purposes; hematogen; 
haemoglobin; herbicides; preparations for destroying noxious plants; weedkillers; panty liners [sanitary]; menstruation 
knickers; sanitary knickers; sanitary panties; menstruation bandages; sanitary pads; sanitary napkins; sanitary towels; 
menstruation tampons; sanitary tampons; hydrastine; hydrastinine; mustard for pharmaceutical purposes; mustard oil for 
medical purposes; mustard plasters; anthelmintics; glycerine for medical purposes; glycerophosphates; glucose for 
medical purposes; hormones for medical purposes; mud for baths; medicinal sediment [mud]; rubber for dental 
purposes; gum for medical purposes; gamboge for medical purposes; gurjun [gurjon, gurjan] balsam for medical 
purposes; disinfectants; disinfectants for hygiene purposes; disinfectants for chemical toilets; deodorants for clothing 
and textiles; deodorants, other than for human beings or for animals; detergents for medical purposes; digitalin; 
diagnostic preparations for veterinary purposes; diagnostic preparations for medical purposes; diastase for medical 
purposes; dietary supplements for animals; glucose dietary supplements; flaxseed dietary supplements; linseed dietary 
supplements; flaxseed oil dietary supplements; linseed oil dietary supplements; royal jelly dietary supplements; pollen 
dietary supplements; propolis dietary supplements; wheat germ dietary supplements; dietetic beverages adapted for 
medical purposes; dietetic substances adapted for medical use; dietetic foods adapted for medical purposes; yeast for 
pharmaceutical purposes; yeast dietary supplements; eucalyptus for pharmaceutical purposes; eucalyptol for 
pharmaceutical purposes; extracts of hops for pharmaceutical purposes; elixirs [pharmaceutical preparations]; esters for 
pharmaceutical purposes; cellulose esters for pharmaceutical purposes; ethers for pharmaceutical purposes; cellulose 
ethers for pharmaceutical purposes; gelatine for medical purposes; milking grease; greases for veterinary purposes; 
greases for medical purposes; jujube, medicated; chewing gum for medical purposes; articles for headache; nervines; 
sedatives; tranquillizers; personal sexual lubricants; dental amalgams; dental amalgams of gold; dental mastics; dental 
cements; isotopes for medical purposes; adjuvants for medical purposes; reagent paper for medical or veterinary 
purposes; insecticides; Irish moss for medical purposes; caustic pencils; caustics for pharmaceutical purposes; iodine 
for pharmaceutical purposes; alkaline iodides for pharmaceutical purposes; iodides for pharmaceutical purposes; 
iodoform; casein dietary supplements; calomel; camphor for medical purposes; camphor oil for medical purposes; 
capsules for medicines; carbolineum [parasiticide]; castor oil for medical purposes; cachou for pharmaceutical purposes; 
quassia for medical purposes; quebracho for medical purposes; oxygen for medical purposes; acids for pharmaceutical 
purposes; oxygen baths; bone cement for surgical and orthopaedic purposes; adhesives for dentures; fly catching 
adhesives; fly glue; cocaine; collodion for pharmaceutical purposes; compresses; condurango bark for medical 
purposes; angostura bark for medical purposes; cedar wood for use as an insect repellent; mangrove bark for 
pharmaceutical purposes; barks for pharmaceutical purposes; cinchona for medical purposes; quinquina for medical 
purposes; rhubarb roots for pharmaceutical purposes; lint for medical purposes; collyrium; cream of tartar for 
pharmaceutical purposes; creosote for pharmaceutical purposes; blood for medical purposes; depuratives; haemostatic 
pencils; hemostatic pencils; styptic preparations; dill oil for medical purposes; croton bark; starch for dietetic or 
pharmaceutical purposes; cultures of microorganisms for medical and veterinary use; preparations of microorganisms 
for medical and veterinary use; curare; dental lacquer; lactose for pharmaceutical purposes; milk sugar for 
pharmaceutical purposes; lecithin for medical purposes; lecithin dietary supplements; fly catching paper; adhesive bands 
for medical purposes; adhesive tapes for medical purposes; medicine cases, portable, filled; medicines for alleviating 
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constipation; eyepatches for medical purposes; medical preparations for slimming purposes; drugs for medical 
purposes; medicines for veterinary purposes; remedies for perspiration; medicines for human purposes; medicines for 
dental purposes; medicinal roots; medicated animal feed; medicinal tea; medicinal herbs; remedies for foot perspiration; 
medicinal drinks; medicinal infusions; medicinal oils; medicinal hair growth preparations; liniments; liquorice for 
pharmaceutical purposes; dog lotions; lotions for veterinary purposes; lotions for pharmaceutical purposes; lupulin for 
pharmaceutical purposes; candy for medical purposes; flaxseed for pharmaceutical purposes; linseed for pharmaceutical 
purposes; magnesia for pharmaceutical purposes; sunburn ointments; ointments for pharmaceutical purposes; frostbite 
salve for pharmaceutical purposes; gauze for dressings; teeth filling material; dental impression materials; royal jelly for 
pharmaceutical purposes; melissa water for pharmaceutical purposes; menthol; milk of almonds for pharmaceutical 
purposes; dog washes; animal washes; cattle washes; myrobalan bark for pharmaceutical purposes; mineral food 
supplements; bunion pads; moleskin for medical purposes; lacteal flour for babies; milk ferments for pharmaceutical 
purposes; sea water for medicinal bathing; mint for pharmaceutical purposes; scapulars for surgical purposes; vesicants; 
narcotics; tincture of iodine; tinctures for medical purposes; fumigation preparations for medical purposes; fumigating 
pastilles; fumigating sticks; cachets for pharmaceutical purposes; wart pencils; headache pencils; oil of turpentine for 
pharmaceutical purposes; opium; opodeldoc; rat poison; poisons; cooling sprays for medical purposes; air purifying 
preparations; stick liquorice for pharmaceutical purposes; pants, absorbent, for incontinents; paper for mustard plasters; 
paper for mustard poultices; mothproof paper; mothproofing paper; parasiticides; lozenges for pharmaceutical purposes; 
pastilles for pharmaceutical purposes; insect repellent incense; pectin for pharmaceutical purposes; babies' diapers 
[napkins]; babies' napkins [diapers]; diapers for incontinents; napkins for incontinents; pepsins for pharmaceutical 
purposes; peptones for pharmaceutical purposes; dressings, medical; pearl powder for medical purposes; hydrogen 
peroxide for medical purposes; pesticides; tanning pills; appetite suppressant pills; slimming pills; anti-oxidant pills; 
diapers for pets; babies' diaper-pants; babies' napkin-pants [diaper-pants]; pyrethrum powder; blood plasma; adhesive 
plasters / sticking plasters; breast-nursing pads; nutritional supplements; nutritive substances for microorganisms; 
bacteriological culture mediums; bouillons for bacteriological cultures; media for bacteriological cultures; pomades for 
medical purposes; powder of cantharides; porcelain for dental prostheses; laxatives; belts for sanitary napkins [towels]; 
haemorrhoid preparations; preparations for callouses; chilblain preparations; sunburn preparations for pharmaceutical 
purposes; corn remedies; preparations for reducing sexual activity; air deodorising preparations; mothproofing 
preparations; acne treatment preparations; preparations for destroying dry rot fungus; larvae exterminating preparations; 
preparations for destroying mice; fly destroying preparations; vermin destroying preparations; slug exterminating 
preparations; preparations for destroying noxious animals; preparations for the treatment of burns; opotherapy 
preparations; organotherapy preparations; mouthwashes for medical purposes; soil-sterilising preparations; bath 
preparations for medical purposes; aloe vera preparations for pharmaceutical purposes; preparations of lime for 
pharmaceutical purposes; preparations of trace elements for human and animal use; bismuth preparations for 
pharmaceutical purposes; opiates; preparations to facilitate teething; eye-washes; poultices; chemical conductors for 
electrocardiograph electrodes; food for babies; by-products of the processing of cereals for dietetic or medical purposes; 
evacuants; purgatives; propolis for pharmaceutical purposes; protein dietary supplements; protein supplements for 
animals; asthmatic tea; febrifuges; chemical contraceptives; antiseptic cotton; antiseptics; corn rings for the feet; 
antiparasitic collars for animals; antiparasitic preparations; anti-rheumatism bracelets; anti-rheumatism rings; anti-uric 
preparations; anticryptogamic preparations; leeches for medical purposes; radium for medical purposes; radio-active 
substances for medical purposes; diagnostic biomarker reagents for medical purposes; radiological contrast substances 
for medical purposes; insect repellents; repellents for dogs; digestives for pharmaceutical purposes; fish meal for 
pharmaceutical purposes; cod liver oil; ergot for pharmaceutical purposes; solutions for contact lenses; solutions for use 
with contact lenses; solvents for removing adhesive plasters; mercurial ointments; sarsaparilla for medical purposes; 
goulard water; lead water; suppositories; tissues impregnated with pharmaceutical lotions; serotherapeutic medicines; 
siccatives [drying agents] for medical purposes; serums; syrups for pharmaceutical purposes; sulfur sticks 
[disinfectants]; soporifics; bicarbonate of soda for pharmaceutical purposes; bath salts for medical purposes; smelling 
salts; salts for mineral water baths; potassium salts for medical purposes; mineral water salts; salts for medical 
purposes; sodium salts for medical purposes; malt for pharmaceutical purposes; malted milk beverages for medical 
purposes; semen for artificial insemination; medicinal alcohol; alcohol for pharmaceutical purposes; alloys of precious 
metals for dental purposes; douching preparations for medical purposes; sterilising preparations; steroids; stem cells for 
veterinary purposes; stem cells for medical purposes; dental abrasives; strychnine; sulfonamides [medicines]; vulnerary 
sponges; therapeutic preparations for the bath; thermal water; turpentine for pharmaceutical purposes; thymol for 
pharmaceutical purposes; gentian for pharmaceutical purposes; smoking herbs for medical purposes; herbal teas for 
medicinal purposes; tobacco extracts [insecticides]; pharmaceutical preparations; pharmaceutical preparations for 
treating dandruff; pharmaceutical preparations for skin care; phenol for pharmaceutical purposes; fennel for medical 
purposes; enzymes for veterinary purposes; enzymes for medical purposes; ferments for pharmaceutical purposes; 
enzyme dietary supplements; enzyme preparations for veterinary purposes; enzyme preparations for medical purposes; 
formic aldehyde for pharmaceutical purposes; molding wax for dentists; phosphates for pharmaceutical purposes; 
fungicides; chemical preparations to treat wheat blight [smut]; chemical preparations to treat wheat smut; chemical 
preparations for treating phylloxera; chemico-pharmaceutical preparations; chemical preparations for the diagnosis of 
pregnancy; vine disease treating chemicals; chemical preparations for veterinary purposes; chemical preparations for 
medical purposes; chemical preparations for pharmaceutical purposes; chemical preparations to treat mildew; chemical 
reagents for medical or veterinary purposes; quinine for medical purposes; chinoline for medical purposes; surgical 
implants comprised of living tissues; surgical glues; surgical dressings; diabetic bread adapted for medical use; 
chloroform; flowers of sulfur for pharmaceutical purposes; cement for animal hooves; candy, medicated; sugar for 
medical purposes; contact lens cleaning preparations; jalap.

Cl.10;Aerosol dispensers for medical purposes; obstetric apparatus; forceps; anaesthetic apparatus; anaesthetic 
masks; heart rate monitoring apparatus; apparatus for acne treatment; microdermabrasion apparatus; radiotherapy 
apparatus; body rehabilitation apparatus for medical purposes; apparatus and installations for the production of X-rays, 
for medical purposes; hot air therapeutic apparatus; blood testing apparatus; apparatus for use in medical analysis; 
testing apparatus for medical purposes; apparatus for the treatment of deafness; physical exercise apparatus, for medical 
purposes; apparatus for artificial respiration; bandages, elastic; cupping glasses; dental burs; vaginal syringes; cases 
fitted for medical instruments; obstetric apparatus for cattle; veterinary apparatus and instruments; orthopedic footwear; 
traction apparatus for medical purposes; castrating pincers; hot air vibrators for medical purposes; bed vibrators; vi-
bromassage apparatus; basins for medical purposes; containers especially made for medical waste; artificial teeth; ear 
plugs [ear protection devices]; ear picks; galvanic belts for medical purposes; strait jackets; gastroscopes; 
haemocytometers; hemocytometers; hypogastric belts; plaster bandages for orthopaedic purposes; plaster bandages for 
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orthopedic purposes; acupuncture needles; needles for medical purposes; suture needles; lice combs; hernia bandages; 
trusses; surgical sponges; defibrillators; mirrors for dentists; mirrors for surgeons; diagnostic apparatus for medical 
purposes; dialyzers; drainage tubes for medical purposes; radiology screens for medical purposes; stockings for varices; 
elastic stockings for surgical purposes; elastic stockings [surgery]; electric acupuncture instruments; electrodes for 
medical use; electrocardiographs; heating cushions [pads], electric, for medical purposes; heating cushions, electric, for 
medical purposes; heating pads, electric, for medical purposes; endoscopy cameras for medical purposes; clips, 
surgical; protection devices against X-rays, for medical purposes; probes for medical purposes; corn knives; dental 
apparatus and instruments; teething rings; dentures / sets of artificial teeth; sex toys; inhalers; injectors for medical 
purposes; incubators for babies; incubators for medical purposes; insufflators; cannulae; heart pacemakers; catheters; 
quartz lamps for medical purposes; catgut; feeding bottle valves; enema apparatus for medical purposes; compression 
garments; compressors [surgical]; corsets for medical purposes; droppers for medical purposes; dentists' armchairs; 
armchairs for medical or dental purposes; lasers for medical purposes; lamps for medical purposes; lancets; beds, 
specially made for medical purposes; medical apparatus and instruments; medical guidewires; intraocular prostheses 
[lenses] for surgical implantation; lenses [intraocular prostheses] for surgical implantation; spoons for administering 
medicine; love dolls [sex dolls]; massage apparatus; gloves for massage; masks for use by medical personnel; suture 
materials; uterine syringes; hydrostatic [water] beds for medical purposes; furniture especially made for medical 
purposes; crutches; douche bags; breast pumps; instrument cases for use by doctors; air mattresses, for medical 
purposes; air pillows for medical purposes; air cushions for medical purposes; tips for crutches for invalids; finger 
guards for medical purposes; thread, surgical; scissors for surgery; knives for surgical purposes; ambulance stretchers; 
stretchers, wheeled; fumigation apparatus for medical purposes; operating tables; walking frames for disabled persons; 
orthodontic appliances; orthopedic articles; knee bandages, orthopedic; orthopedic soles; orthopaedic [orthopedic] belts;
ophthalmometers; ophthalmoscopes; gloves for medical purposes; pessaries; saws for surgical purposes; suspensory 
bandages; draw-sheets for sick beds; hypodermic syringes; spittoons for medical purposes; babies' bottles; feeding 
bottles; dropper bottles for medical purposes; slings [supporting bandages]; bandages for joints, anatomical; supportive 
bandages; soporific pillows for insomnia; cushions for medical purposes; childbirth mattresses; pumps for medical 
purposes; receptacles for applying medicines; maternity belts; belts, electric, for medical purposes.
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Priority claimed from 14/04/2016; Application No. : 2016-042699 ;Japan 

3433938    02/05/2016
[International Registration No. : 1318247]
Lumielina International Inc.
Ginza Yamato Building, 7-9-17 Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Cl.8;Curling tongs; crimping irons; hand implements for hair curling; electric razors; electric hair clippers; eyelash 
curlers; electric curling tongs  [for industrial purposes].

Cl.11;Hair dryers   [for industrial purposes]; hair steamer for use in beauty salons or barbers' shops; apparatus and 
instruments for use in beauty salons or barbers' shops [not including "hairdressing chairs"];  hair dryers; electric hair 
steamer [for household purposes]; household electrothermic appliances for beauty or sanitary purposes.
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3433957    30/11/2015
[International Registration No. : 1318661]
Zhuhai Leadsun Electronic Technology Co., Ltd.
West Area, Floor 2, General Complex, No. 1, Pingdong 1 st Road, Nanping Science & Technology Industrial Park Zhuha City, 
Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Batteries; signal lights; inverters (electric); sound alarms; buoys; navigation signaling equipment; road safety 
reflective panels; automation apparatus for power plants; remote control devices; light regulators (electric).

Cl.11;Lighting; electric blankets (terms considered too vague by the International Bureau - rule 13(2)(b) of the Common 
Regulations); water purification equipment and machinery; electric heating equipment; cooling equipment and devices; 
air regulating equipment; water heating equipment; water heaters; lighting devices and equipment; solar thermal energy 
collectors.

7592



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

 

3433987    26/02/2016
[International Registration No. : 1318056]
WGSN Limited
c/o Top Right Group Limited, The Prow, 1 Wilder Walk London W1B 5AP United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software, computer programs, data recorded in electronic, optical or magnetic form; data carriers; audio 
and visual recordings; mobile telephone software; downloadable mobile application software for phones and tablets; 
computer software to enable access of online databases; computer software for fashion design; computer software for 
graphic design; computer software to enable the synchronization and transmission of information to wireless handheld 
units and devices; computer software and software applications that enable electronic communications network users to 
create, upload, bookmark, view, annotate, and share data, information and media content relating to business, finance, 
entertainment, fashion, style, beauty, current affairs, textiles, cosmetics, decorating and home furnishing; publications in 
electronic form (downloadable) supplied on-line from databases or from facilities provided on the Internet (including web 
sites); downloadable electronic publications, downloadable electronic magazines; multi-media recordings and 
publications; downloadable recordings and publications in MP3 and other digital formats.

Cl.35;Marketing and advertising services; market research services; business data analysis; business monitoring and 
consulting services, namely, data and behaviour analysis to provide strategy, insight, and marketing guidance, and for 
analysing, understanding and predicting behaviour and motivations, and market trends in the fields of business, finance, 
entertainment, fashion, style, beauty, current affairs, textiles, cosmetics, decorating and home furnishing; promoting the 
goods and services of others by placing advertisements and promotional displays in electronic sites accessed through 
telecommunications or computer networks; electronic retrieval of data in the fields of business, finance, entertainment, 
fashion, style, beauty, current affairs, textiles, cosmetics, decorating and home furnishing; on-line computer services, 
namely, providing information regarding goods and services of others in the nature of an information and buyer's guide 
relating to the subject matter of style, beauty and fashion by means of electronic computer communications systems; 
provision of business information relating to the entertainment, fashion, beauty, textiles, cosmetics, decorating and 
furnishing industries; providing business data analysis; interpretation and analysis of business or industry trends 
information; providing business forecasting analysis; business analysis of markets; assistance, advisory services and 
consultancy with regard to business analysis; advertising and marketing services, namely the provision of information 
relating to advertising; administration, processing and organizing electronic information services, namely, compiling and 
maintaining an on-line database of information and data in the fields of business, finance, entertainment, fashion, style, 
beauty, current affairs, textiles, cosmetics, decorating and home furnishing; administration, processing and organising 
electronic information services in the field of business, for retrieval and access by subscribers; collection and 
compilation of information into computer databases in the fields of business, finance, entertainment, fashion, style, 
beauty, current affairs, textiles, cosmetics, decorating and home furnishing, finance, entertainment, fashion, style, beauty, 
current affairs, textiles, cosmetics, decorating and home furnishing; compilation and provision of trade and business 
price and statistical information; compilation and systemization of information in data banks; compilation and 
systemization of information into computer databases; compilation of advertisements for use as web pages on the 
Internet; compilation of business directories; compilation of statistics for business or commercial purposes; compilation, 
production and dissemination of advertising matter; management and compilation of computerized databases; services 
comprising the recording, transcription, composition, compilation and systemization of written communications and 
recordings, as well as the compilation of mathematical or statistical data; services consisting of the registration, 
collection, transcription, compilation and systemization of written communication and data; auctioneering services; 
interactive information provided on-line from computer databases or the Internet in the field of business; administration, 
processing and organizing electronic information services, namely, compiling of information into computer databases in 
the fields of business, finance, entertainment, fashion, style, beauty, current affairs, textiles, cosmetics, decorating and 
home furnishing; promotion of commodities and display of goods; provision of business and/or marketing information 
and advice to prospective customers of commodities and goods in the fields of fashion, fashion styles, beauty and 
cosmetics; information and advisory services relating to all the aforesaid.

Cl.38;Providing access to on-line facilities for real-time interaction with other computer users for the dissemination of 
information via the Internet in the fields of business, finance, style, entertainment, fashion, beauty, current affairs, textiles, 
cosmetics, decorating and home furnishing; provision of access to electronic on-line networks of information retrieval; 
provision of user access to online graphic design or fashion design software; transfer of information and data via 
computer networks; telecommunications; providing access to the Internet; providing access to electronic databases; 
provision of telecommunication connectivity services and access to electronic communications networks, for 
transmission or reception of audio, video or multimedia content; provision of telecommunication connectivity services 
and access to electronic communications networks for transmission or reception of computer software and applications; 
web casting; electronic transmission of computer software and applications via the internet and other computer and 
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electronic communication networks and wireless devices; broadcasting; broadcasting or transmission of radio programs; 
broadcasting or transmission of television programs; broadcasting or transmission of streamed and downloadable digital 
audio and video content via computer and other communications networks; wireless transmission and broadcasting of 
television programmes; transmission and distribution of cable television and distribution of television programmes via a 
global computer network or the Internet; broadcasting of cable television; broadcasting and transmission services for 
video subscription television and radio; computer network communications; transmission and reception of data and 
information, namely SMS messaging services namely sending, receiving and forwarding messages in the form of text, 
audio, graphic images or video or a combination of these formats; message collection and transmission services; 
transmission, broadcast, reception and telecommunication of sound, data or images by computer, cable, electronic mail, 
television or satellite means; receiving and exchanging information, messages, text, sound, images and data; electronic 
mail services; satellite transmission; pay per view television transmission services; video on demand transmissions; 
electronic bulletin board services; information and advisory services relating to all the aforesaid.

Cl.41;Entertainment services; training services; educational services; providing interactive news information on-line 
from computer databases or the Internet in the field of entertainment, education, and culture; provision of education, 
entertainment and culture information via communication and computer networks; information relating to education, 
entertainment and culture provided on-line in the form of a computer database or from the Internet; education, cultural 
and entertainment information services relating to fashion, style, beauty, textiles, cosmetics, decorating, furnishing 
provided online from computer databases or the internet; publication and publishing of magazines, newspapers, guides 
and books; publishing, and publication services relating to fashion, style, beauty, textiles, cosmetics, decorating, 
furnishing, media and advertising, news and reviews; organisation of fashion shows for entertainment, educational and/or 
cultural purposes; education and entertainment information services relating to news and reviews; custom writing 
services in the fields of fashion, beauty and style; commissioned writing services in respect of material for publication on-
line from computer databases or from the Internet; educational information provided by means of the Internet and on-line 
computer databases in the field of entertainment; provision of information and advisory services relating to the 
publication of printed or electronic media in the fields of fashion and/or fashion styles on-line from a computer database 
or the Internet; organising and conducting cultural and recreational activities; educational and training services in the 
fields of fashion, style, beauty, textiles, cosmetics, decorating and furnishing; conducting of workshops and seminars in 
the fields of fashion, style, beauty, textiles, cosmetics, decorating and furnishing; interactive entertainment and/or current 
affairs information provided on-line from computer databases or the Internet in the field of entertainment, current affairs; 
educational and entertainment information provided by means of the Internet and on-line computer databases in the filed 
of business, finance, entertainment, fashion, style, beauty, current affairs, textiles, cosmetics, decorating and home 
furnishing; providing education information relating to fashion, fashion styles, beauty and cosmetics via computer 
networks to subscribers; information and advisory services relating to all the aforesaid.

Cl.42;Fashion design services; graphic design services; design of fashion designs, prints and graphics for others; on-
line cloud computing services, on-line computer design and development services, on-line computer programming 
services; computer programming services given on-line; provision of information relating to the design of textiles, 
decorating and furnishing; hosting of websites; website design services; graphic design services; rental of computers, 
namely, timesharing; rental and leasing of computers; commissioned technical writing services concerning the Internet 
and on-line computer services; design, development, or hosting information services relating to an on-line computer 
database in the field of fashion, fashion styles, beauty and cosmetics information; electronic storage of data in the fields 
of business, finance, entertainment, fashion, style, beauty, current affairs, textiles, cosmetics, decorating and home 
furnishing; information and advisory services relating to all the aforesaid.
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Priority claimed from 02/05/2016; Application No. : 30 2016 104 081 ;Germany 

3433989    11/05/2016
[International Registration No. : 1318234]
LEONHARD KURZ Stiftung & Co. KG
Schwabacher Strasse 482 90763 Fürth Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software, downloadable; computer software; software for the configuration, maintenance, control, 
remote-control and monitoring of industrial installations and machines; software and firmware for machines and 
industrial installations; software for portable mini-computers, mobile telephones and personal digital assistants (PDA); 
software for exchange of data between computers, databases and machines; software for processing and transmission of 
orders and purchase orders; computer database software and client software for access to databases and servers; 
electronic databases and computer databases; computer software for database administration and database 
management; downloadable electronic documentations and publications; magnetic, optical and/or electronic data 
carriers; machine-readable data carriers; interfaces [interface devices or interface software for computers and for 
machines and industrial installations].

Cl.38;Providing access to electronic communication networks and electronic databases; telecommunication services 
for electronic data transmission and for the access to databases, particularly for obtaining information and data; 
providing access to data or information stored in central files and computer networks; providing user access to portals 
on the Internet; providing user access to mainframe computers and to databases; data transmission via the Internet; 
transmission of data and of information by electronic means; electronic transmission of orders and purchase orders; 
providing access for temporary use to non-downloadable software via computer networks, intranets and the Internet; 
electronic communication for providing access to industrial installations and machines via electronic communication 
networks and/or the Internet for electronic configuration, maintenance, control, remote-control and monitoring of 
industrial installations and machines; electronic communication for remote-control and monitoring of industrial 
installations and machines.

Cl.42;Development of computer software; programming of computer software for analysis and calculation of data; 
Software as a Service; provision for temporary use of non-downloadable software via computer networks, intranets and 
the Internet; application service provider services featuring software for providing of access to software for controlling 
and monitoring of industrial installations and machines; technological consulting by means of provision of information 
online by means of computer databases or the Internet for the areas of surface decoration and/or surface coating, plastics 
treatment and plastics processing, stamping machines and stamping processes as well as printing machines and printing 
processes; installation, maintenance and support of firmware and of control programs for machines; time sharing-
services for data processing apparatus; technical services of electronic configuration, maintenance, control, remote-
control and monitoring of industrial installations and machines, also via computer networks, intranets and the Internet; 
technological consultancy and services of an engineer concerning surface decoration and/or surface coating; 
technological consultancy and services of an engineer concerning plastics treatment and plastics processing; 
technological consultancy and services of an engineer concerning stamping machines and stamping processes; 
technological consultancy and services of an engineer concerning printing machines and printing processes; services of 
an industrial designer; technical development and technical project management as well as technological consultancy 
concerning set-up, installation, configuration, use and operation of machines for the graphics industry, stamping 
machines, printing machines, material feeding mechanisms and material carrying-off mechanisms, and of components 
and controls for such machines; technical development and technical project management as well as technological 
consultancy concerning set-up, installation, configuration, use and operation of installations and apparatus of industrial 
automation technology.

Cl.45;Licensing of computer software; licensing of software and firmware for machines and industrial installations; 
licensing of interface software.
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Priority claimed from 06/11/2015; Application No. : 1320667 ;Benelux 

3434011    04/05/2016
[International Registration No. : 1317660]
Alrov Properties & Lodgings LTD., te Londen, Groot-Brittannië
Burgemeester de Manlaan 2 NL-4837 BN Breda

Proposed to be Used
IR DIVISION
Cl.43;Providing food and drink; restaurant [the provision of meals]; providing temporary housing accommodations; 
hotel services.

Cl.44;Hygienic and beauty care for human beings; spa services; sauna services.
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Priority claimed from 16/11/2015; Application No. : 14801021 ;European Union 

3434149    21/04/2016
[International Registration No. : 1317856]
MASCHINENFABRIK REINHAUSEN GmbH
Falkensteinstraße 8 93059 Regensburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Sensors; computers, computer hardware, computer software; measuring equipment, controlling equipment, 
monitoring equipment; installations and equipment for conducting, regulating, controlling, monitoring and checking of 
electrical installation, equipment and devices, of power supply systems, electricity grids, solar modules, photovoltaic 
installations, wind turbines, wind parks, transformers (electrical), generators (electrical), coils (electrical), capacitors, 
accumulators, switching devices, tap changers, sensors, electric motors and drives; computer software for influencing, 
operating, controlling, monitoring and checking of electrical installations, equipment and devices, o power supply 
systems, electricity grids, solar modules, photovotaic installations, wind turbines, wind parks, transformers (electrical), 
generators (electrical), coils (electrical), capacitors, accumulators, switching devices, tap changers, sensors, electric 
motors and drives; electrical and electronic installations, electrical and electronic equipment and computer software for 
ensuring and improving of the power quality of public, private and industrial power supply systems and electricity grids; 
sensors for temperature, filling level, flow, speed, acceleration, tension (mechanical), deformation, bending, elongation, 
shear, torsion, pressure, moisture, surface waves, sound, vibrations, radiation (electromagnetic), light, microwaves, 
current (electric), voltage (electric), energy (electric), power (electric), impedance (electric), power factor (electric), phase 
shift and dissolved gas analysis; computer hardware and computer software for evaluating and visualising of data, 
information and signals, and for controlling of industrial processes; laboratories arranged in mobile containers; 
laboratory furniture; technical, electrical, mechanical, scientific, biological, chemical and physical installations, 
equipment, devices, instruments and furniture for laboratory use and for stationary, mobile and portable laboratories for 
biological, chemical and physical examinations and for the examination of oil, machine oil, engine oil, insulating oil, 
transformer oil, tap changer oil, water, air, gases, insulating materials; laboratory devices and laboratory instruments 
(non-medical); components and assemblies for the aforesaid goods.

Cl.35;Updating, maintenance and management of data bases; data management services; capture, collection, 
compilation, systematization, evaluation, testing, representation and visualisation of data, information and signals; 
business and organisation management of technical and electrical installations and equipment, and of laboratories.

Cl.36;Financing services, financial consultancy, financial brokerage; financing of technical and electrical installations 
and equipment, and of laboratories.

Cl.37;Assembly, commissioning (startup) and maintenance of technical and electrical installations, equipment and 
devices, of laboratories, power supply systems, electricity grids, solar modules, photovoltaic installations, wind turbines, 
wind parks, transformers (electrical), generators (electrical), coils (electrical), capacitors, accumulators, switching 
devices, tap changers, sensors, computer hardware, motors, drives, measuring equipment, control equipment and 
monitoring equipment; assembly, commissioning and maintenance, repair and overhaul of the goods mentioned above in 
class 09, except computer software, included in this class.

Cl.41;Training; training in connection with technical and electrical installations, equipment and devices, with 
laboratories, power supply systems, electricity grids, solar modules, photovoltaic installations, wind turbines, wind parks, 
transformers (electrical), generators (electrical), coils (electrical), capacitors, accumulators, switching devices, tap 
changers, sensors, computer hardware, computer software, motors, drives, measuring equipment, control equipment and 
monitoring equipment; training in connection with the goods mentioned above in class 9 and the services mentioned 
above in class 35 and class 37.

Cl.42;Planning of technical and electrical installations, equipment and devices, of laboratories, power supply systems, 
electricity grids, solar modules, photovoltaic installations, wind turbines, wind parks, transformers (electrical), generators 
(electrical), coils (electrical), capacitors, accumulators, switching devices, tap changers, sensors, computer hardware, 
motors, drives, measuring equipment, control equipment and monitoring equipment; planning of the goods mentioned 
above in class 09; laboratory services, analytical and scientific laboratory services; conducting of laboratory analysis and 
laboratory testing; planning, creating, installation, commissioning (startup), updating and maintenance of computer 
software; consultancy in connection with computer hardware and computer software; storage, backup and protection of 
data; technological and scientific consultancy on selecting of a suitable sensor for temperature, filling level, flow, speed, 
acceleration, tension (mechanical), deformation, bending, elongation, shear, torsion, pressure, moisture, surface waves, 
sound vibrations, radiation (electromagnetic), light, microwaves, current (electric), voltage (electric), energy (electric), 
power (electric), impedance (electric), power factor (electric), phase shift and dissolved gas analysis (DGA), and on 
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selecting of a suitable mounting position for such sensor; technological and scientific research services, development 
services, engineering services; technological and scientific research services, development services, engineering 
services, technological and scientific consultancy, quality control, project planning, surveying, analysis, calibration, 
specifying and qualification in connection with technical and electrical installations, equipment and devices, with 
laboratories, power supply systems, electricity grids, solar modules, photovoltaic installations, wind turbines, wind parks, 
transformers (electrical), generators (electrical), coils (electrical), capacitors, accumulators, switching devices, tap 
changers, sensors, computer hardware, computer software, motors, drives, measuring equipment, control equipment and 
monitoring equipment, and with the goods mentioned above in class 09 and the services mentioned above in class 35 and 
class 37.
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3436809    27/04/2016
[International Registration No. : 1318402]
Zyagnum AG
Lyoner Str. 20 60528 Frankfurt am Main Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals and natural remedies; dietary supplements and dietetic preparations.

Cl.9;Software; databases (electronic); audio/visual and photographic devices.

Cl.10;Diagnostic, examination, and monitoring equipment for medical purposes; medical and veterinary apparatus and 
instruments.

Cl.42;Medical research; pharmaceutical research services; software development, programming and implementation; 
design of computer databases; encryption, decryption and authentication of information, messages and data.

Cl.44;Medical services for the diagnosis of conditions of the human body; therapy services; medical services for the 
testing of blood; medical advisory services; pharmacy advice; dietary guidance.
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Priority claimed from 23/10/2015; Application No. : 302015000064911 ;Italy 

3436816    01/02/2016
[International Registration No. : 1318191]
Fin-Ceramica Faenza S.p.A.
Via Granarolo, 177/3 I-48018 Faenza (RA) Italy

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals and/or biomedical products, regenerative medicine products, tissue engineering products, 
products combined with use of cells and/or pharmaceutical drugs.

Cl.10;Implantable medical devices for medical-surgical use; implantable medical devices for the regeneration of bone 
defects; implantable medical devices for the regeneration of cartilaginous defects; implantable medical devices for the 
regeneration of osteocartilagineous defects; filling materials for bone tissue; bone substitutes; materials for bone and 
teeth reconstruction; implantable medical devices for the reconstruction of bone, cartilage or osteocartilage in 
orthopedic, spinal, dental, cranio-maxillo-facial surgery; orthopedic prostheses; implantable prosthetic devices for joints; 
non-implantable medical devices for perfusion/mixing of biological fluids and filling materials; medical materials [included
in this class] and medical devices for tissue engineering, combined with use of cells and/or pharmaceutical drugs.

Cl.42;Analysis services and medical research, surgical research, regenerative medicine research, tissue engineering 
research, research of the use of cells in medicine and surgery.
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Priority claimed from 29/01/2016; Application No. : 86891071 ;United States of America 

3437105    01/03/2016
[International Registration No. : 1318193]
Atlassian Pty Ltd.
Level 6, 341 George Street Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use on computers and mobile devices for issue tracking; computer software for use on 
computers and mobile devices for use in task and project management, general work management, project tracking, 
document management, business management, transmission and receipt of data, images, messaging and conversation 
based contextual sharing of information, organizing and providing a platform for collaboration, sharing of information and 
interactive discussions to other users, and uploading and transferring files; computer software for use on computers and 
mobile devices for electronic communications, chats, email and discussions; computer software for collaboration, 
development and release of software; computer software for facilitating the exchange of information via the internet 
featuring collaboration tools; computer software for information technology support services, namely, for managing help 
desk services, trouble shooting of computer software problems, technical support services, and providing information 
related to technology project management services; electronic publications, namely, manuals, brochures, newsletters, 
technical data sheets and product specifications in the fields of computer software and information technology.

Cl.38;Providing online forums for transmission of messages among computer users concerning software design and 
development; providing access to databases; providing user access to computer programs in data networks; 
communication services, namely, electronic transmission of data and documents among users of computers.

Cl.42;Online non-downloadable software for issue tracking; software as a service (SAAS) services featuring software 
for issue tracking; online non-downloadable software for use in task and project management, general work management, 
project tracking, document management, business management, transmission and receipt of data, images, messaging 
and conversation based contextual sharing of information, organizing and providing a platform for collaboration, sharing 
of information and interactive discussions to other users, and uploading and transferring files; online non-downloadable 
software for electronic communications, chats, email and discussions; online non-downloadable software for 
collaboration, development and release of software; online non-downloadable software for facilitating the exchange of 
information via the Internet featuring collaboration tools; online non-downloadable software for information technology 
support services, namely, for managing help desk services, troubleshooting of computer software problems, technical 
support services, and providing information related to technology project management services; computer software 
design and development; consulting services in the field of design and development of computer software; hosting a 
website featuring non-downloadable software in the fields of information technology, task management and project 
management; providing temporary use of a non-downloadable web application for collaboration, project management, 
document management, and software development.
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Priority claimed from 01/04/2016; Application No. : 4261389 ;France 

3437413    11/05/2016
[International Registration No. : 1318163]
DUTEXDOR
15 avenue du Parc de l'Horloge F-59840 PERENCHIES France

Proposed to be Used
IR DIVISION
Cl.18;Luggage; travel luggage; bags; handbags; bags worn on the shoulder; shoulder bags; backpacks; hiking bags; 
beggars' bags; carrier bags; game bags; satchels; bum bags; waist bags; satchels; school bags; pen and pencil cases; 
schoolchildren's backpacks; school book bags; evening bags; dress bags; beach bags; sports bags; traveling bags; 
suitcases; trunks [luggage]; bags for transporting animals; suitcases [carrying cases]; clutch bags; bags or net bags for 
shopping; bags or small bags (envelopes, pouches) for packaging (made of leather); waist belts; traveling sets; toiletry 
sets; vanity cases; school satchels; briefcases [leatherware]; briefcase-type portfolios; briefcases of leather; attaché 
cases; make-up bags; purses; wallets; purses (coin purses); bank card cases; umbrellas; parasols; bags for umbrellas; 
key cases; lockers for personal belongings; straps for bags and suitcases; jewelry rolls and sets for travel; travel sets 
[leatherware]; gladstones; garment bags for suits, shirts and dresses; garment bags for travel.

Cl.25;Clothing, underwear, hosiery, footwear (except orthopedic footwear); stockings, socks; headgear.
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3437453    07/04/2016
[International Registration No. : 1318035]
ECDL FOUNDATION 
The Grange, Stillorgan Road, Blackrock, Co. Dublin Dublin 4 IE

Proposed to be Used
IR DIVISION
Cl.9;Instructional and teaching apparatus and instruments; computer software; compact discs; video and audio 
cassette tapes and discs; computer software and publications in electronic form supplied on line from databases or from 
facilities provided on the Internet.

Cl.41;Education and training; arranging and conducting competitions, seminars, conferences and workshops; 
publication of books and texts; instruction services; certification and examination services.
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3438536    17/02/2016
[International Registration No. : 1317822]
Mountain Warehouse Limited
3 Eccleston Street London SW1W 9LX United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; bags; handbags; overnight bags; sports bags; shopping bags; beach bags; 
garment bags; shoulder bags; sling bags; tote bags; backpacks; rucksacks; holdalls; suitcases; back packs; satchels; 
boxes; boxes and bags of leather, leatherboard or vulcanised fibre; document cases; key cases; purses; shoulder belts; 
wallets; baby carriers (slings or harnesses); card holders; luggage label holders; travel bags, items of luggage, slings; 
belts; leather belts; walking poles; mountaineering sticks; leather laces; parts and fittings for the aforesaid goods.

Cl.25;Clothing, footwear, headgear; menswear; womens wear; childrens wear; articles of outer clothing; articles of 
under-clothing; beach clothes; beach shoes; swimsuits; bathing trunks; swimwear; belts for clothing; money belts; 
headbands; hats; berets; caps; bandanas; neckties; cap peaks; visors; skull caps; neck warmers; insoles; bibs (not of 
paper); boots; ski boots; walking boots; wellington boots; shoes; canvas footwear; sports shoes; boots for sports; 
sandals; footwear for sports; slippers; walking shoes; running shoes; trainers; flip flops; scarfs; shawls; balaclavas; 
coats; wristbands; cyclists' clothing; dresses; blouses; skirts; salopettes; ear muffs; gloves; mittens; hand warmers; 
hosiery; jackets; waterproof jackets; windproof jackets; casual jackets; fleece jackets; gilets; tops; tops; jerseys; 
knitwear; leggings; leg warmers; stockings; socks; sleep masks; overalls; overcoats; pants; parkas; pockets for clothing; 
ponchos; pullovers; sports jerseys; soles for footwear; suits; sweat-absorbent underclothing; sweaters; shirts; short-
sleeve shirts; t-shirts; polo shirts; tights; trousers; underpants; underwear; waistcoats; vests; waterproof clothing; wet 
suits; sweat shirts; jumpers [sweaters]; hoodies; shorts; rainwear; rainproof clothing; sleepwear; sleeping garments; 
dressing gowns; sleepsuits; pyjamas; bodysuits; sportswear; rugby shirts; ski wear; parts and fittings for all the 
aforesaid goods.
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Cl.35;Advertising; business management; business administration; office functions; organisation, operation and 
supervision of loyalty and incentive schemes; retail services and online retail services relating to scientific, nautical, 
surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving 
and teaching apparatus and instruments, apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of sound or 
images, magnetic data carriers, recording discs, compact discs; retail services and online retail services relating to DVDs 
and other digital recording media, mechanisms for coin-operated apparatus, cash registers, calculating machines, data 
processing equipment, computers, computer software, fire-extinguishing apparatus, goggles, sunglasses, optical 
apparatus, binoculars, rechargeable batteries, battery chargers, protective clothing; retail services and online retail 
services relating to protective helmets, headphones, global positioning system [GPS] apparatus, compasses; retail 
services and online retail services relating to apparatus for lighting, heating, steam generating, cooking, refrigerating, 
drying, ventilating, water supply and sanitary purposes, gas and electric cookers, cooking stoves, torches, lamps, 
flashlights, flares, lanterns, leather and imitations of leather, animal skins, hides, trunks and travelling bags, umbrellas 
and parasols, walking sticks, whips, harness and saddlery, bags, handbags, overnight bags; retail services and online 
retail services relating to sports bags, shopping bags, beach bags, garment bags, shoulder bags, sling bags, tote bags, 
backpacks, rucksacks, holdalls, suitcases, back packs, satchels, boxes, boxes and bags of leather, leatherboard or 
vulcanised fibre, document cases, key cases, purses, shoulder belts, wallets, baby carriers (slings or harnesses), card 
holders, luggage label holders, travel bags, items of luggage, slings, belts, leather belts; retail services and online retail 
services relating to walking poles, mountaineering sticks, leather laces, furniture, mirrors, picture frames, bedding, 
mattresses, pillows, sleeping bags, sleeping mats, cushions, chairs, stools and seats, camp beds, tables, screens 
[furniture], tent poles and tent pegs, non-metallic locks, non-metallic cylinder locks, inflatable beds, ropes, string, nets, 
tents, awnings, tarpaulins, sails, sacks and bags, padding and stuffing materials (except of rubber or plastics); retail 
services and online retail services relating to raw fibrous textile materials, lightweight shelters, ground sheets, 
hammocks, metal karabiners, first aid kits, pen knifes, textile piece goods, bath towels, bath linen, table linen, bed covers, 
table covers, travellers rugs, textiles for making articles of clothing, duvets, covers for pillows, covers for duvets, towels, 
face cloths, mosquito nets; retail services and online retail services relating to clothing, footwear, headgear, menswear, 
womens wear, childrens wear, articles of outer clothing, articles of under-clothing, beach clothes, beach shoes, 
swimsuits, bathing trunks, swimwear, belts for clothing, money belts, headbands, hats, berets, caps, bandanas, neckties, 
cap peaks, visors, skull caps, neck warmers, insoles, bibs (not of paper), boots, ski boots, walking boots, wellington 
boots, shoes, canvas footwear, sports shoes, boots for sports; retail services and online retail services relating to 
sandals, footwear for sports, slippers, walking shoes, running shoes, trainers, flip flops, scarfs, shawls, balaclavas, coats, 
wristbands, cyclists' clothing, dresses, blouses, skirts, salopettes, ear muffs, gloves, mittens, hand warmers, hosiery, 
jackets, waterproof jackets, windproof jackets, casual jackets, fleece jackets, gilets, tops, tops, jerseys, knitwear, 
leggings, leg warmers, stockings, socks, sleep masks, overalls; retail services and online retail services relating to 
overcoats, pants, parkas, pockets for clothing, ponchos, pullovers, sports jerseys, soles for footwear, suits, sweat-
absorbent underclothing, sweaters, shirts, short-sleeve shirts, t-shirts, polo shirts, tights, trousers, underpants, 
underwear, waistcoats, vests, waterproof clothing, wet suits, sweat shirts, jumpers [sweaters], hoodies, shorts, rainwear, 
rainproof clothing, sleepwear, sleeping garments, dressing gowns, sleepsuits, pyjamas; retail services and online retail 
services relating to bodysuits, sportswear, rugby shirts, ski wear, textiles and textile goods all for running, hiking, 
camping, caravanning, cycling, skiing, walking, gardening, sporting activities and travel, printed matter, books, 
magazines, paper, stationery, maps, notepads, household or kitchen utensils and containers, cooking pots and pans, 
picnic boxes; retail services and online retail services crockery, cutlery, drinking bottles, drinking vessels, food storage 
bags; retail services and online retail services relating to games and playthings, gymnastic and sporting articles, sledges, 
meat, fish, poultry, game, coffee, tea, cocoa, sugar, rice, beers, mineral waters, aerated waters and other non-alcoholic 
drinks, alcoholic beverages, matches, whistles; retail services and online retail services relating to yoga equipment, yoga 
accessories, yoga mats, exercise equipment, exercise accessories, cycling equipment, cycling accessories, bike lights, 
cycling repair kits, cycling maintenance equipment, ski goggles, cycling goggles, protective sports clothing, protective 
clothing for cycling, sports helmets, cycling helmets, climbing helmets; retail services and online retail services relating 
to climbing equipment, climbing accessories, protective clothing, footwear and headgear, protective sports gloves, 
protective gloves for cycling, protective gloves for climbing, protective clothing for outdoor activities, sports towels, gym 
towels, camping towels, travel towels, drinking bottles, sports bottles, nutritional sports supplements, sports drinks, 
nutritional sports snacks; organisation, operation and supervision of loyalty and incentive schemes; information, 
advisory and consultancy services relating to the aforesaid services.
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Priority claimed from 06/11/2015; Application No. : 57639/2015 ;Switzerland 

3439970    04/05/2016
[International Registration No. : 1318619]
United Grinding Group AG
Jubiläumsstrasse 95 CH-3003 Bern Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines for additive manufacturing; machines for production of 3D modules, 3D models and 3D prototypes.

Cl.40;Custom manufacturing of tools (machine parts) and hand-operated hand tools of metal or plastic materials in the 
form of 3D modules, 3D models and 3D prototypes on demand and according to client instructions.
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Priority claimed from 23/10/2015; Application No. : 63209/2015 ;Switzerland 

3440269    21/04/2016
[International Registration No. : 1318725]
Advanced Digital Broadcast S.A.
Avenue de Tournay 7 CH-1292 Chambesy Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Television decoder; software for interactive television; remote controls; operating manuals in electronic format.

Cl.35;Commercial management of the licensing of goods and services for others.

Cl.42;Design of computer software; maintenance of computer software; updating of computer software; consulting 
services in connection with computer software and hardware; design of computer systems.
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3440485    27/11/2015
[International Registration No. : 1319295]
Wei Qingquan
No. 63, Gongqianhoupan Park, Huadong Village, Daba Town, Puning City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Calculator bag (sheath); telephone set sheath; network communication equipment; sound transmitting apparatus; 
camcorders; earplug ware (terms considered too vague by the International Bureau - rule 13.2.b) of the Common 
Regulations); cameras [photography]; photograph apparatus bag (terms considered linguistically incorrect by the 
International Bureau - rule 13.2.b) of the Common Regulations); speed indicators; pressure gauges; pressure measuring 
apparatus; thermometers, not for medical purposes.

Cl.17;Rubber sleeves for protecting parts of machines; plastic film other than for wrapping; glue cover (terms 
considered incomprehensible by the International Bureau - rule 13.2.b) of the Common Regulations); ebonite molds; 
gluesheath (terms considered incomprehensible by the International Bureau - rule 13.2.b) of the Common Regulations); 
asbestos packing; waterproof packings; padding materials of rubber or plastics; bags [envelopes, pouches] of rubber, for 
packaging; packing [cushioning, stuffing] materials of rubber or plastics.

Cl.18;School bags; rucksacks; pocket wallets; bags for climbers; bags for campers; beach bags; travelling bags; 
briefcases; valises; umbrellas.
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Priority claimed from 13/11/2015; Application No. : 014799084 ;European Union 

3440507    02/05/2016
[International Registration No. : 1318727]
Meusburger Georg GmbH & Co KG
Kesselstr. 42 A-6960 Wolfurt Austria

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys, in particular steel, aluminium, bronze, and brass, unwrought or semi-wrought in 
the form of plates, sheets, bars and profiles; metal components (structural parts of metal); common metals and their 
alloys for mould bases, die sets and standard components for mould making, die making and jigs and fixtures 
construction; metal goods; shaped metal parts which have been processed, drawn, stamped, forged, milled, drilled, 
turned and/or polished in any way; injection, compression and die casting moulds of metal; mould bases and standard 
components of metal for injection, compression and die casting moulds and die sets for cutting, stamping, embossing 
and drawing dies; parts, replacement parts and accessories for all of the aforesaid goods.

Cl.7;Machine tools and dies; cutting, stamping and drawing dies; machine-operated tools and dies, in particular cutting, 
stamping and drawing dies for machining materials of all kinds; cutting tools being parts of machines; injection, 
compression and die casting moulds of metal (parts of machines); machines parts, namely, base moulds of metal; mould 
bases and standard components of metal (parts of machines) for injection, compression and die casting moulds and die 
sets for cutting, stamping, embossing and drawing dies; tools as parts of machines; tool holders as parts of machine 
tools; parts, replacement parts and accessories for all of the aforesaid goods.

Cl.8;Hand-operated and/or hand-guided tools, apparatus and instruments, in particular pliers, vices, drills, files (tools), 
screwdrivers and spanners; tools, apparatus and instruments (hand-operated and/or hand-guided) for milling, filing, 
grinding, sharpening and polishing materials of all kinds; hand-operated and/or hand-guided cutting, stamping and 
drawing dies, apparatus and instruments; hand-operated tools for metal processing; parts, replacement parts and 
accessories for all of the aforesaid goods.

Cl.9;Measuring, testing and checking (supervision) apparatus, devices and instruments; proximity switches, limit 
switches, counters and sensors, in particular for measuring, testing and checking (monitoring) of pressure, flow, 
temperature and magnetic fields; optical lenses and lamps; downloadable electronic publications; software; 
downloadable computer software (applications); downloadable electronic books, newspapers, periodicals, magazines, 
catalogues, brochures, newsletters, information brochures, leaflets, prospectuses, posters, folders and information 
portfolios; electronic books, newspapers, periodicals, magazines, catalogues, brochures, newsletters, information 
brochures, leaflets, prospectuses, posters, folders and information portfolios, all of the aforesaid sent via email; 
downloadable publications; electronic publications (downloadable); electronic publications, downloadable; downloadable 
publications in electronic form; computer software downloadable from the internet; parts, replacement parts and 
accessories for all of the aforesaid goods.

Cl.35;Retailing, intermediate trading and wholesaling, and online trading, including via the internet, a web-shop and/or 
via e-commerce, in relation to the following goods: cleaning, polishing, scouring and abrasive preparations, in particular 
for processing and maintenance of metals, metal goods, and metal and plastic parts; retailing, intermediate trading and 
wholesaling, and online trading, including via the internet, a web shop and/or via e-commerce, in relation to the following 
goods: industrial oils, greases and waxes, in particular for protecting, lubricating, separating and cutting metal goods, 
and metal and plastic parts, lubricants; retailing, intermediate trading and wholesaling and online trading, including via 
the internet, a web-shop and/or via e-commerce, in relation to the following goods: common metals and their alloys, in 
particular steel, aluminium, bronze, brass, unwrought or semi-wrought in the form of plates/sheets, bars and profiles, 
metal components (structural parts of metal), mould bases, die sets and standard components for mould making, die 
making and jigs and fixtures construction, metal goods; retailing, intermediate trading and wholesaling, and online 
trading, including via the internet, a web-shop and/or via e-commerce, in relation to the following goods: shaped metal 
parts which have been processed, drawn, stamped, forged, milled, drilled, turned and/or polished in any way, injection, 
compression and die casting moulds of metal, mould bases and standard components of metal for injection, compression 
and die casting moulds and die sets for cuffing, stamping, embossing and drawing dies; retailing, intermediate trading 
and wholesaling, and online trading, including via the internet, a web-shop and/or via e-commerce, in relation to the 
following goods: machine tools, cutting, stamping and drawing dies, machine-operated tools, in particular cutting, 
stamping and drawing dies in the form of machine tools for materials of all kinds, cutting tools, injection, compression 
and die casting moulds of metal (parts of machines), base moulds of metal; retailing, intermediate trading and 
wholesaling, and online trading, including via the internet, a web-shop and/or via e-commerce, in relation to the following 
goods: mould bases and standard components of metal (parts of machines) for injection, compression and die casting 
moulds and die bases for cutting, stamping, embossing and drawing dies, tools in the form of parts of machines, tool 
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holders in the form of parts for machine tools; retailing, intermediate trading and wholesaling, and online trading, 
including via the internet, a web-shop and/or via e-commerce, in relation to the following goods: hand-operated and/or 
hand-guided tools, apparatus and instruments, in particular pliers, vices, drills, files (tools), screwdrivers and spanners; 
retailing, intermediate trading and wholesaling, and online trading, including via the internet, a web-shop and/or via e-
commerce, in relation to the following goods: tools, apparatus and instruments (hand-operated and/or hand-guided) for 
milling, tiling, grinding, sharpening and polishing materials of all kinds, hand-operated and/or hand-guided cutting, 
stamping and drawing dies, apparatus and instruments, tools for metal processing; retailing, intermediate trading and 
wholesaling, and online trading, including via the internet, a web-shop and/or via e-commerce, in relation to the following 
goods: measuring, testing and checking (monitoring) apparatus, devices and instruments, proximity switches, limit 
switches, counters and sensors, in particular for measuring, testing and checking (monitoring) of pressure, flow, 
temperature and magnetic fields, optical lenses and lamps, downloadable electronic publications, software, downloadable 
software (apps); retailing, intermediate trading and wholesaling, and online trading, including via the internet, a web-shop 
and/or via e-commerce, in relation to the following goods: downloadable electronic books, newspapers, periodicals, 
magazines, catalogues, brochures, newsletters, information brochures, leaflets, prospectuses, posters, folders and 
information portfolios; retailing, intermediate trading and wholesaling, and online trading, including via the internet, a 
web-shop and/or via e-commerce, in relation to the following goods: downloadable electronic books, newspapers, 
periodicals, magazines, catalogues, brochures, newsletters, information brochures, leaflets, prospectuses, posters, 
folders and information portfolios, all of the aforesaid sent via email; retailing, intermediate trading and wholesaling, and 
online trading, including via the internet a web-shop and/or via e-commerce, in relation to the following goods: 
downloadable publications, downloadable electronic publications, downloadable publications in electronic form, 
computer programs downloadable from the internet; demonstration and presentation of goods by means of websites; 
goods and services presentations; presentation of goods and services using electronic media, communications media 
and/or via internet portals.
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Priority claimed from 30/09/2015; Application No. : 4-2015-26798 ;Viet Nam 

3441580    18/12/2015
[International Registration No. : 1318774]
European Plastic Joint Stock Company
Dong Van Industrial Zone, Duy Tien Dist. Hanam Province Viet Nam

Proposed to be Used
IR DIVISION
Cl.1;Filler masterbatch; chemical preparations for the manufacture of pigments, masterbatch; chemicals used in 
industry.

Cl.2;Color masterbatch; raw natural resins.

Cl.4;Lubricants.

Cl.17;Acrylic resins [semi-finished products].

Cl.35;Purchasing and selling services, import and export services of filler masterbatch, chemical preparations for the 
manufacture of pigments, masterbatch, lubricants, chemicals used industry.
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Priority claimed from 26/02/2016; Application No. : 302016000020304 ;Italy 

3442582    04/03/2016
[International Registration No. : 1319390]
M.I.V.V. METAL INDUSTRIA VAL VIBRATA S.P.A.
Zona Industriale I-64027 SANT'OMERO (Teramo) Italy

Proposed to be Used
IR DIVISION
Cl.7;Exhaust mufflers for engines; silencers for engines; exhaust system for engines; exhaust mufflers for engines and 
motors and silencers as part of vehicle exhaust systems.

Cl.12;Vehicles and motorbikes their parts and accessories namely brake pedals, gear shifts, transmissions, petrol tank 
caps.
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Priority claimed from 22/09/2015; Application No. : 14582977 ;European Union 

3442586    21/03/2016
[International Registration No. : 1319397]
August Rüggeberg GmbH & Co. KG
Hauptstraße 13 51709 Marienheide Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; mechanical tools; grinding 
machines; rotary burrs; mounted points, fine grinding tools and polishing tools, diamond tools and cubic boron nitride 
(CBN) tools, grinding wheels and abrasive cut-off wheels, stationary abrasive cut-off wheels, technical brushes, all 
aforementioned products as parts of machines or power-operated tools; tool drives, in particular pneumatic drives, 
electric drives and flexible shaft drives.

Cl.8;Hand tools and implements (hand-operated); files [tools]; rasps.
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Priority claimed from 15/10/2015; Application No. : 014679914 ;European Union 

3442603    11/04/2016
[International Registration No. : 1319398]
CMS Hasche Sigle Partnerschaft von Rechtsanwälten und Steuerberatern mbB
Kranhaus 1, Im Zollhafen 18 50678 Köln Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.16;Paper; cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks; newsletters in the field of the local and global practice and development of law and the professional 
exchange of information regarding same.

Cl.35;Advertising; business management; business administration; office functions; services to industrial and 
commercial enterprises, to members of liberal profession and to associations in business management and organization; 
association services, namely, promoting the interests of member law firms through the professional exchange of 
information about the local and global practice and development of law; business information and inquiries; compilation 
and systematization of information into computer databases; organization of exhibitions for commercial or advertising 
purposes.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; conducting and providing 
seminars, conferences and meetings in the field of law firm practice and management, legal services, law firm marketing, 
issues affecting law firms, and law firm and lawyer networking, and distributing printed, audio and/or electronic course 
materials in connection therewith; providing online non-downloadable newsletters, books, newspapers, articles, 
monographs, audio recording, audio-visual recording, recorded on CD-ROMS, in the field of the local and global practice 
and development of law and the professional exchange of information regarding same for educational purposes; hosting 
educational and social event meetings, conferences and seminars regarding the local and global practice and 
development of law and permitting attendees to engage in the professional exchange of information on these topics; 
arranging and conducting of colloquiums, conferences, congresses, seminars and symposiums; publication of books, 
magazines, newspapers and pamphlets; publication of texts (other than publicity texts), providing of training.

Cl.42;Providing temporary use of online non-downloadable computer software and hosting of databases.

Cl.45;Legal services; security services for the protection of property and individuals; providing information about the 
local and global practice of law and the development of law; litigation services; legal research; supplying professional 
information regarding the evolution and the practice of law on a general and local level; referrals for legal services; legal 
advice services to industrial and commercial enterprises, to members of liberal profession and to associations in 
business management and organization.
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Priority claimed from 22/01/2016; Application No. : 302016000006062 ;Italy 

3442933    24/02/2016
[International Registration No. : 1319155]
Artsana S.p.A.
Via Saldarini Catelli, 1 I-22070 Grandate (CO) Italy

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated oils.

Cl.5;Disinfectants for medical use; medical dressings, coverings and applicators; first-aid boxes, filled; adhesive 
plasters; enema preparations; absorbent cotton; medicated creams; disinfectants; gauze for dressings; alcohol-based 
antibacterial skin sanitizer gels; cooling sprays for medical purposes; haemostatic preparations; hemostatics for medical 
purposes; medicated oils; sterile solutions for medical purposes; eyepatches for medical purposes; eye bandages for 
medical use; pregnancy testing preparations for home use; air deodorising preparations; gauze compresses; medicated 
plasters; saline solutions; diagnostic tests strips for medical purposes; diagnostic reagents.

Cl.9;Computer software.

Cl.10;Aerosol dispensers for medical purposes; medical syringe needles; apparatus for intestinal washing; urine and 
feces testing instruments for medical and diagnostic purposes; corsets for medical purposes; electric warming pads for 
medical use; heating cushions [pads], electric, for medical purposes; cushions [pads] (heating -), for medical purposes; 
cushions for medical purposes; chemically activated hot and cold gel packs for medical use; vaginal douche bags; 
supportive bandages; orthopaedic bandages; bandages, elastic; surgical mesh; incontinence sheets; 
sphygmomanometers; disposable syringes; injection syringes; medical syringes; stethoscopes; ear plugs for medical 
purposes; ear plugs for protection against noise; clinical thermometers; thermometers for medical purposes; electronic 
thermometers for medical use; digital thermometers for medical purposes; mercury thermometers for medical use; 
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hypodermic syringes; catheters; orthopedic articles; inhalers; rigid bandages for orthopaedic purposes; humidifiers and 
vaporisers for medical purposes; heat pads for medical use; ice bags for medical purposes; disposable gloves; medical 
and surgical gloves; tourniquets; therapeutic devices for administering oxygen; surgical drapes.

Cl.11;Electric hot-water bottles; humidifiers; electric humidifiers; sterilizers.
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3442937    11/03/2016
[International Registration No. : 1318607]
Coppola Industria Alimentare Srl
Via Macello 3/9 I-84085 Mercato San Severino (SA) Italy

Proposed to be Used
IR DIVISION
Cl.29;Dairy products and dairy substitutes; soups; condensed tomatoes; dips; stews; preserved, frozen, dried and 
cooked fruits and vegetables; edible oils and fats; preserves, pickles; tomatoes [preserved]; baked beans; canned beans; 
canned soups; canned meat.

Cl.30;Crackers; pies; sandwiches; seasonings; condiments; sauces; mustard; vinegar; spices; mayonnaise; salad 
dressings; chutneys; salts, seasonings, flavourings and condiments; canned pasta foods; prepared pasta meals; 
prepared meals containing [principally] pasta.
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Priority claimed from 04/09/2015; Application No. : 302015000048759 ;Italy 

3443038    26/02/2016
[International Registration No. : 1320100]
COOPERATIVA CERAMICA D'IMOLA S.C.
Via Vittorio Veneto, 13 I-40026 IMOLA (BOLOGNA) Italy

Proposed to be Used
IR DIVISION
Cl.19;Tiles, not of metal, for building; floor tiles, not of metal; parquet flooring and parquet slabs; floors, not of metal; 
building stone; mosaics for building; ceilings, not of metal; duckboards, not of metal; luminous paving blocks; partitions, 
not of metal; non-metal coverings; non-metal roof coverings; wood panelling; signalling panels, non-luminous and non-
mechanical, not of metal; marble; stones; cement slabs; building materials and components, not of metal; tiles; fireproof 
tiles; translucent tiles (not of metal); ceramic tiles for flooring; ceramic tiles for paving; ceramic tiles for internal walls; 
ceramic tiles for external floors; ceiling tiles (non-metallic); tiles, not of metal, for building exteriors; building bricks, not 
of metal; facing bricks, not of metal; parquet flooring; parquet wood flooring; parquet floor boards; roofing tiles, not of 
metal; roof construction materials, not of metal; cladding panels, not of metal, for roofs; covering panels, not of metal, for 
roofs; non-metal roof coverings; non-metallic roofing plates; veneers; pavements; floorboard; flooring screeds; pavement 
screeds; flooring (non-metallic); paving cobblestones; paving blocks; paving stones; ceramic coverings for floor; non-
metallic paving products; floors, not of metal; non-metallic flooring materials; paving blocks, not of metal; building 
panels, not of metal; wall panelling, not of metal; non-metallic cladding panels; non-metal floor panels; non-metallic 
interlocking panels for building; translucent building panels made from plastic materials; non-metallic waterproofing 
boards; non-luminous and non-mechanical signs, not of metal; non-metallic sidings; coatings (building materials); non-
metallic facing bricks; cementitious waterproofing coatings; non-metallic wall claddings; wall panelling made of non-
metallic materials; facing panels of non-metallic materials; non-metallic building slabs; fire burrs; non-metallic ceiling 
tiles; non-metallic ceiling panels; non-metallic cladding for ceilings; non-metal coverings for ceilings; signs made of 
plastic (non-luminous and non-mechanical); partitions, not of metal; screed coatings; building glass; figurines, statuettes 
of stone, concrete or marble included in this class; marble for building.

Cl.35;Advertising; rental of advertising spaces; business research; conducting of marketing research; organization of 
trade fairs for commercial purposes; sponsorship search; business management; business administration; office 
functions; commercial or industrial management assistance; advertising agency services; demonstration of goods for 
promotional and advertising purposes; sales promotion for others; dissemination of advertising matter; distribution of 
samples; presentation of goods on communication media, for retail purposes; production of promotional films; shop 
window dressing; shop window display arrangement services; business administration assistance; bill-posting (outdoor 
advertising); commercial information and advice for consumers (consumer advice shop); market research and surveys; 
conducting of marketing studies; negotiation and conclusion of commercial transactions for third parties; consultancy 
services related to human resources management; outsourcing services; business merchandising display services; 
products merchandising; public relations; import and export services; procurement services for others (purchasing 
goods and services for other business); arranging and conducting of events for promotional and advertising purposes; 
organizing and conducting trade fairs, events and exhibitions for commercial and advertising purposes; sponsorship 
[promotion and marketing services].
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Priority claimed from 03/02/2016; Application No. : UK00003147700 ;United Kingdom 

3443675    13/05/2016
[International Registration No. : 1318594]
Plan Limited
Dukes Court, Block A, Duke Street WOKING Surrey GU21 5BH United Kingdom

Proposed to be Used
IR DIVISION
Cl.36;Charitable fundraising; eleemosynary services in the field of monetary donations; collections; benevolent 
collections; capital raising; organisation of charity contributions (financial); financial services for persons in need, 
including income generation services; financial and monetary services provided by a charity; managing and allocating a 
charitable fund, including income generation services; funding, including research funding; services for the provision of 
credit and loans; charitable fundraising by means of events; all of the aforesaid relating to the provision of humanitarian 
aid and to the promotion of health, hygiene, education, training, human rights, child protection, disaster prevention and 
preparedness, and the development of community resources and skills; information, consultancy and advisory services 
in relation to the aforesaid goods.

Cl.41;Education; providing of training, including practical training; sporting and cultural activities; practical training; 
charitable services, namely education and training; arranging for and providing formal and informal education services 
and skills training for needy children, their families and communities; arranging, developing and providing cross-cultural 
learning among children and their families and those who provide them with financial and material support, via 
programmes, discussion forums, meetings, workshops, seminars, congresses, colloquia, distance learning, shared 
learning experiences and cultural activities; conducting of conferences, seminars, educational exhibitions and training 
workshops; publication of books, booklets, pamphlets, leaflets, reports, magazines, newsletters, posters and texts; 
publication and provision of educational and teaching materials; educational and training information; providing online 
electronic publications; providing of online educational resources including images audio, video, audio-visual and 
multimedia recording; production of educational and training films; publication of electronic books and journals online; 
provision of educational information and materials online or via a website; organising and hosting charity events for 
educational or cultural purposes; all of the aforesaid relating to the provision of humanitarian aid and to the promotion of 
health, hygiene, education, training, human rights, child protection, disaster prevention and preparedness, and the 
development of community resources and skills; information, consultancy and advisory services in relation to the 
aforesaid services.

7619



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

3444265    29/04/2016
[International Registration No. : 1320089]
WELOOP TECHNOLOGY (SHENZHEN) CORPORATION
Rm. 201, Office Building A of Qianhai Shenzhen Hong Kong Cooperation Area Management Bureau, No. 1 of Liyumen Street, Qianwan
First Road Qianhai Shenzhen Hong Kong Cooperation Area, Shenzhen City Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Computers; data processing apparatus; computer software, recorded; pedometers; mechanisms for coin-operated 
apparatus; voting machines; chronographs [time recording apparatus]; false coin detectors; photo telegraphy apparatus; 
weighing machines; measures; signal bells; mobile telephones; cameras [photography]; stereoscopes; wires, electric; 
remote control apparatus; resistances, electric; capacitors; video screens; light conducting filaments; lightning arresters; 
heat regulating apparatus; electrolysers; extinguishers; radiology screens for industrial purposes; goggles for sports; 
protective helmets for sports; alarms; eyeglasses; galvanic cells; animated cartoons.

Cl.10;Spirometers [medical apparatus], pulse meters; arterial blood pressure measuring apparatus; ophthalmometers; 
blood testing apparatus; heart rate monitoring apparatus; electric acupuncture instruments; ear trumpets; orthopedic 
belts; electrocardiographs.

Cl.14;Alloys of precious metal; jewelry cases [caskets]; chains [jewelry], watches; straps for wristwatches; clocks and 
watches electric; chronographs [watches], wristwatches; clocks, watch cases.

Cl.25;Clothing; sports jerseys; cyclists' clothing; bathing suits; waterproof clothing; shoes; sports shoes; headgear for 
wear; hosiery; gloves [clothing].

Cl.28;Games; toys; playing cards; sports rackets; balls for games; body-building apparatus; archery implements; 
elbow guards [sports articles]; knee guards [sports articles]; physical exercises (machines for -).
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Priority claimed from 15/10/2015; Application No. : 014682901 ;European Union 

3444272    11/04/2016
[International Registration No. : 1320523]
Waystream Holding AB
Färögatan 33 SE-164 51 KISTA Sweden

Proposed to be Used
IR DIVISION
Cl.9;Electrical apparatus for the provision and control of broadband networks, network installations and 
telecommunications apparatus and installations; scientific apparatus; data processing apparatus, instruments and 
equipment; computer hardware; computer software; computer hardware and software for interconnecting, managing, 
securing and operating local and wide area networks; network switches and routers; cable television receivers; hardware 
and software for use in cable television systems; downloadable instructional materials namely manuals, guides and test 
materials, in the fields of network communications, and managing, operating and using local, wide and global networks, 
and cable television systems; equipment for the provision and control of broadband internet services; interfaces for 
interconnecting computers; computer hardware containing network security functionality, including firewalls, data 
encryption, and/or interoperability with network security protocols; network cards; cables and computer network 
adapters; fibre optic cable, feeder cable, coaxial cable; optical fibers; leads, access leads; parts and fittings for all the 
aforesaid goods.

Cl.38;Telecommunications; broadband communications; internet communications; services regarding and providing of 
access to telecommunication networks, routing and junction services, data communication networks and internet 
services; provision of online information regarding telecommunication; messages and images transmission via 
computer; consultancy, advisory and information services in relation to telecommunication; consultancy, advisory and 
information services in relation to the aforesaid services; consultancy services within the data communication area and 
telecommunication area; operation of electronic communications networks.

Cl.42;Computer programming; technical support and technical information services within the field of hardware and 
software for managing and operating local and wide area networks; computer consultation services; updating of 
computer software; computer systems analysis; provision of installation of software for computer networks and cable 
television systems; provision of installation of computer software; provision of IT network security; provision of IT 
network planning, provision of security services for IT networks; planning of implementation strategies of IT networks; 
provision of IT network integration; provision of upgrading of software for computer networks; online services, namely 
providing technical information relating to computer networks, computer systems and cable television systems; 
consultancy, advisory and information services in relation to the aforesaid services.
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Priority claimed from 10/11/2015; Application No. : 014775134 ;European Union 

3446319    10/05/2016
[International Registration No. : 1319041]
Right Livelihood Award Foundation
Stockholmsvägen 23 SE-122 62 Enskede Sweden

Proposed to be Used
IR DIVISION
Cl.36;Financial affairs; monetary affairs; fundraising and sponsorship; arranging charitable collections for others; 
arranging of funds for overseas aid projects; benevolent fund services; charitable fund raising; charitable collections; 
charitable services, namely financial services; eleemosynary services in the field of monetary donations; financial 
sponsorship; fund sponsorship; financing services for sponsoring businesses; organising of charitable collections; 
organisation of financial collections; political fund-raising services; providing educational scholarships; providing college
scholarships; philanthropic services concerning monetary donations.

Cl.41;Education; providing of training; education; arranging and conducting conferences; organisation of meetings and
conferences; arranging and conducting of symposiums; university services; educating at university or colleges; 
university education services; arranging teaching programmes; publication of documents in the field of training, science, 
public law and social affairs; publication of printed matter and printed publications; publication of catalogs and 
brochures; publication of books, magazines; publication of electronic books online; providing online publications; 
publication of educational materials; arranging of exhibitions for educational purposes; organization of exhibitions for 
educational purposes; arranging and conducting competitions; entertainment; sporting and cultural activities; publishing 
and reporting; entertainment and organisation of sports events; audio and video production, and photography; hosting 
awards; arranging and conducting award ceremonies; arranging of award ceremonies to recognise achievement; 
arranging of award ceremonies to recognise bravery; arranging and conducting of concerts; organisation of ceremonial 
events; organising events for cultural purposes; entertainment services in the nature of arranging social entertainment 
events; organisation of shows; publication of newspapers, periodicals; publication of almanacs and journals; publication 
of journals online; arranging of exhibitions for cultural purposes; organization of exhibitions for cultural purposes.
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3446648    03/05/2016
[International Registration No. : 1319057]
Yanfeng Automotive Trim Systems Co., Ltd.
399 Liuzhou Road 200235 Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Chronographs (time recording apparatus); navigation apparatus for vehicles (on-board computers); megaphones; 
portable media players; surveying apparatus and instruments; speed checking apparatus for vehicles; kilometer 
recorders or milage recorders for vehicles; automatic steering apparatus for vehicles; thermostats for vehicles; 
simulators for steering and control of vehicles; petrol gauges; gasoline gauges; data processing apparatus; recorded 
computer software; vehicle radios.

Cl.12;Bumpers for automobiles; sun-blinds adapted for automobiles; air bags as safety devices for automobiles; head-
rests for vehicle seats; safety belts for vehicle seats; vehicle seats; upholstery for vehicles; steering wheels for vehicles; 
vehicle running boards; vehicle safety seats for children; hoods for vehicles; vehicle instrument panel; vehicle console; 
vehicle door panel; land vehicle fender.
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3447071    10/02/2016
[International Registration No. : 1319098]
INVENOX GmbH
Lilienthalstraße 9 85748 Garching Germany

Proposed to be Used
IR DIVISION
Cl.9;Batteries; accumulators (electric); apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; scientific, nautical, surveying, photographic, cinematographic, optical, 
weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and instruments.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; powertrains, including engines and motors, for land 
vehicles; motors, electric, for land vehicles.
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Priority claimed from 24/03/2015; Application No. : 2015-026830 ;Japan 

3448072    17/09/2015
[International Registration No. : 1319144]
Panasonic Corporation
1006, Oaza Kadoma, Kadoma-shi Osaka 571-8501 Japan

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; doors of metal and parts and accessories thereof; roof coverings of metal; gateposts of 
metal; gutters of metal; letter boxes of metal; roofing of metal; steel poles for guiding lead-in electrical wires and cables; 
bathroom handrail of metal.

Cl.7;Metal working machines; welding machines; industrial robots; soldering machines; chip mounting machines; 
semiconductor manufacturing apparatus and machines; plasma washing machines and apparatus; electric arc welding 
machines and apparatus; metal cutting machines and apparatus by use of arc, gas or plasma; carbon rods for electric 
welding machines; electronic component placement machines and apparatus; electronic component insertion machines 
and apparatus; soldering paste printing machines and apparatus; micro soldering machines and apparatus; adhesive 
dispensing machines and apparatus for electronic component placement; electronic component feeding machines and 
apparatus; die bonding machines and apparatus; flip chip bonding machines and apparatus; dry etching machines and 
apparatus for manufacturing semiconductors; laser metal processing machines and apparatus; laser processing 
machines utilizing carbon dioxide laser oscillators for soldering, jointing and processing; laser metal engraving 
machines; ultraviolet curing machines for use in the manufacture of semiconductors; electric power tools for metal 
working; electrically operated tools for crimping metal cables; fittings and attachments to the head of electric power tools 
for metal working; tool bits, drill sockets and drill tips for electric power tools for metal working; chucks for electric 
screwdrivers; blades for electric metal cutters; grinding machines; saws for metalworking machines; blades for electric 
power tools for metalworking; electrically-operated circular saws for metalworking; electrically operated reciprocating 
saws for metalworking; blades for electrically operated cutting machines, tools and apparatus for metalworking; adjusters 
for adjusting head attachments of electric power tools for metal working; carrying cases for electric power tools for metal 
working; tool belts for holding electric power tools for metal working; centrifugal blowers [machines] not for specific 
purposes; axial flow blowers [machines] not for specific purposes; elevators [lifts]; machines for lifting wall cabinets; 
lifting apparatus for lightings; car parking installations, namely lifts for parking cars and storing them for parking 
purpose; washing machines for household purposes; tubs as structural parts of washing machines for household 
purposes; dish washing machines for household purposes; compressors [machines] not for specific purposes; pumps; 
electric pumps; well pumps; electric water pumps for washing machines; electric mixing machines, for food, for 
household purposes; electric hand mixers for household purposes; electric mixing machines for household use, namely, 
electric food processors, electric coffee mills, electric juice extractors, electric juicers, electric meat grinders, electric tea 
leaf grinders, electric rice milling machines and electric ice crushers; electric blenders for household purposes; electric 
vacuum cleaners; electric floor polishers; dust collecting machines for industrial use; blowing machines; air suction 
machines; dust filters and bags for vacuum cleaners; electric vacuum cleaners for loose hair of pets; electric dust 
collecting machines; loading-unloading machines and apparatus; pneumatic or hydraulic machines and instruments; 
vending machines; food peeling machines for commercial use; food cutting, chopping and slicing machines for 
commercial use; dynamo brushes; electric centrifugal fans; electric axial flow fans.

Cl.9;Cameras; cases for cameras; electric flash lights for cameras; digital still cameras; mount adapter for digital 
cameras; MC (multi-coating) protector for digital cameras; filter for digital cameras; lens cap for digital cameras; body cap 
for digital cameras; viewfinder for digital cameras; microphones for use with digital cameras; shutter remote control for 
digital cameras; tripod adapter for digital cameras; zoom lever assist for digital cameras; camera bag for digital cameras; 
camera case for digital cameras; silicon jacket for digital cameras; body case for digital cameras; strap for digital camera; 
waterproof case for using digital cameras in water; coupler for digital cameras; AC adapter for digital camera; digital 
photo frame; batteries and cells; dry cells; rechargeable batteries; storage batteries; storage batteries for electric 
motorcycles; storage batteries for electric cars; cellular phone batteries; battery chargers; nickel cadmium batteries; 
nickel hydrogen batteries; lithium batteries; lithium ion batteries; fuel cells; solar batteries; solar power generating 
apparatus; solar cell modules for electricity generation; converter of solar electricity; solar panels for electricity 
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generation; apparatus for charging electric vehicles and plug-in hybrid electric vehicles; carbon rods for dry batteries; 
electric wiring apparatus; electric wiring devices with sensors; electrical connectors; switches; electric sockets; dimmer 
switches; time switches; automatic electric switching apparatus with sensors; magnetic switches; photo-electric 
switches; electrical switches; detection switches; operating switches; dimmer control (dimmer function switches); card 
operated switches; parts for electrical switches; switchboards; switch boxes; electrical conduits of metal; electricity 
conduits; flexible electrical conduits; floor ducts for housing electric cables; cable racks (electrical wires and cable laying 
materials); factory automation ducts (factory use power distribution ducts); ballasts for lighting; circuit breakers; 
magnetic contactors and starters; circuit protectors; thermal protectors, being electric components for use in overheat 
protection of electric circuit; earth leakage circuit breakers; power distributing boxes [electricity]; electric outlets; fixing 
frames for electric outlets; extension cords with multiple electric outlets; popup type electric floor outlets; electric floor 
outlets; electric floor wiring devices; electric undercarpet wiring installations; plugs (electrical); current converters; 
socket plates for covering socket outlet; antennas; aerials; distribution board cabinets capable of storing IT equipment; 
power control panels; electronic panels indicating attendance/non-attendance of office workers; terminals for television; 
fixtures for telephone wires; plug-in phone jacks; trolley ducts for electrical wires and cable; electrical adaptors; earth 
terminals; electric extension cords; modular jacks (connection for in-house LAN); protective covers for exposed wirings; 
monitoring televisions for use in video intercom systems; intercoms; gas leakage alarms; anti-theft warning apparatus; 
glass break detectors (anti-theft warning apparatus); thermic ray detectors (human body warmth detectors alarms/burglar 
alarms); infrared detectors (infrared transparence block detectors/burglar alarms); electric radio door chimes; radio 
receiving/transmitting devices for fire alarms; fire alarms; fire control panels; fire detectors; fire alarm bells (sound 
equipment); electronic control units for fire and smoke prevention equipment; emergency fire alarm equipment; 
automated emergency notification equipment (notification equipment for fire alarms and intrusion); video monitoring 
systems (access control equipment/intrusion detection equipment); imaging sensors (person identification alarm 
equipment); face recognition equipment for access controls (access control equipment); iris recognition access control 
systems consisting of cameras and management servers; cameras with an iris recognition function; surveillance 
cameras; closed circuit video equipment systems comprised of security camera & lens, analog or digital recorders, 
monitors, video servers, matrix switches and control systems, housing and mount brackets, fiber optics; electric and 
electronic video surveillance installations; communication systems and surveillance systems using video cameras for 
apartments and condominium buildings; apparatus and instruments for remote monitoring, remote communication and/or 
remote controlling; communication and monitoring appliance for buildings; acoustic machines, apparatus and 
instruments; radios; cassette tape players/recorders; radio cassette recorders/players; portable cassette tape 
players/recorders; portable radio cassette players/recorders; IC (integrated circuit) memory and/or hard disc 
players/recorders; radio/compact disc players; portable audio players; MP3 (MPEG-1 Audio Layer-3) players; cases for 
portable audio players; speakers (audio equipment); stereo tuners; amplifiers; power amplifiers; power amplifiers for 
automotive audio system; microphones; slip mats for turntable for record players; IC (integrated circuit) recorders (voice 
recorders); digital sound processors; headphones; cordless headphones; earphones; stereo components; audio mixers; 
optical fiber cables; audio cables/video cables; wireless microphone system consisting of wireless microphones, wireless 
transmitters, wireless powered speaker, wireless receivers, wireless amplifiers, diversity tuners; digital multi equalizers; 
digital multi processors; car audio apparatus; audio-visual equipment for automotive audio-visual systems including 
radios, DVD players, CD players, televisions, displays, monitors for rearview camera systems; speakers for automotive 
audio systems; subwoofers for automotive audio-visual systems; cassette adaptors for use with portable audio players; 
audio cables for use with DVD/CD changer; audio visual machines, apparatus and instruments; television receivers; 
plasma television receivers; plasma displays; plasma display panels; stands for plasma display panels or plasma 
television receivers; wall mount bracket for plasma display panels or plasma television receivers; LCD television 
receivers; liquid crystal displays; liquid crystal displays for use with beauty care apparatus; liquid crystal display panels; 
LCD video monitors; wireless displays; organic light emitting displays; 3D (three dimensional) television apparatus; 
combined television receivers incorporating video disc/video tape players/recorders; video tuners; LCD (liquid crystal 
display) projectors; lenses for LCD (liquid crystal display) projectors; ceiling mount brackets for LCD (liquid  crystal 
display) projectors; lamps for LCD (liquid crystal display) projectors; digital light processing video projectors; lenses for 
video projectors; video cassette recorders; video cassette players; camcorders; cables for camcorders; cases for 
camcorders; electric viewfinders for camcorders; waterproof covers for camcorders; AC (alternating current) adapters for 
camcorders; batteries for camcorders; shoulder straps for camcorders; filter for video cameras; shoe adapter for video 
cameras; DC light for video cameras; shoulder belt for video cameras; soft bag for video cameras; microphones for use 
with video cameras; cassette adapter for video cameras; tripod for cameras; digital HD (high definition) video cassette 
tape recorders; digital HD (high definition) video cassette tape players; DVD video recorders; DVD video players; digital 
video cassette recorders; digital video cassette players; digital video cassette camera recorders; all-in one DVD video 
cassette recorders; all-in one DVD video cassette players; video display terminals; color image large-scale display 
apparatus; cable television systems comprising set-top boxes; CATV digital set top boxes; audiovisual teaching 
apparatus, namely, computer hardware and software for displaying educational materials; electric optical display boards; 
multi purpose electric information display systems comprised of displays, projectors, media players, site controllers; 
camcorders for professional use, video recorders for professional use; computer hardware and software for DVD 
authoring systems; light emitting diode displays; in-vehicle camera apparatus; wireless security cameras (electric); 
wireless video camera monitoring apparatus (electric); video signal converters for network cameras; network camera 
controllers; servers for network cameras; outdoor wireless video camera monitoring apparatus with motion sensors and 
lights; switching device for live image production for use in broadcasting; real time graphic processors; digital 
audiovisual mixers; carrying handles for projectors; electronic publication [downloadable]; table racks for televisions; 
digital photograph players to be connected with television apparatus; video monitors; video switcher; video mixer; home 
theater systems; antennas for television receivers; video splitter; computer hardware and software for use in image 
recognition; three-dimensional eyeglasses; satellite receivers; optical disc drives; optical disc recorders; optical disc 
players; optical disc changers; optical disc cartridges (blank); optical disc players/recorders/drives and parts thereof; 
lens cleaning discs for optical disc players; optical pickups; communication machines and apparatus; telecommunication 
machines and apparatus; facsimile transceivers; telephones; cellular phones; smart phones; accessories for cellular 
phones; hands free kits for mobile-phones; IP (Internet protocol) telephones; cordless telephones; conference 
speakerphones; wireless speakerphones; telephone answering machines; private automatic branch switching systems; 
global positioning system receivers; radio telephones; multi-channel access radio systems; electric traffic information 
displays; telecommunication apparatus for video teleconferencing; telecommunication apparatus for local area network; 
encoding and decoding apparatus; car navigation equipment;  hand held navigation apparatus for assistance of travels; 
protection films for use on screens of navigation apparatus; remote controllers for navigation apparatus; stands for 
navigation apparatus; cables for navigation apparatus; visual/information distribution systems comprising management 
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servers, operating terminals, controllers; digital broadcasting systems which consists of video cameras for digital 
broadcast, switchers, outside broadcast vans; multimedia learning systems consisting personal computers, audio-video 
recorders, and computer software; emergency call remote controllers; ON/OFF remote controllers; remote controllers for 
audio/visual machines; remote controllers for air conditioners; remote lighting control systems; receivers for wireless 
shutter open/close remote controllers (electrical automatic door open/close systems); transmitters for wireless shutter 
open/close remote controllers (electrical automatic door/close systems); remote controller transmitters/receivers; power 
supply adapters for use with portable electronic devices; road and traffic information receivers; radio receivers for 
receiving alert from the governmental crisis management systems; radio transmitters and receivers for use in search of 
lost pets; power distribution or control machines and apparatus; remote controls for lighting appliances; liquid level 
controllers [electric or electronic]; circuit controllers; power controllers; frequency controllers; remote control panels for 
lighting appliances; operation control panels for lifting device; lighting control panels; emergency broadcasting 
apparatus; sequencers (programmable logic controllers); computers; computer peripheral devices; tablet computers; 
mobile computers; hard disc drives; USB cables; MPU (micro processor unit) cooling fans; gateway apparatus for 
computer broadband network; image scanners; printers for computers; toner cartridges [empty] for computer printers; 
toner cartridges [empty] for multi-function printers for use with computers; digital photo printers; video printers for 
computers; video printers for digital cameras; video printers for camcorders; plain paper copiers; automatic document 
feeders for multi-function printers for use with computers; multi-function printers for use with computers, namely, those 
which can be used as a printer, a scanner and a facsimile machine in one unit having network connectability; multi-
function printers for use with computers; finishers for multi-function printers for use with computers; paper feeding 
stands for multi-function printers for use with computers; paper transporting units for multi-function printers for use with 
computers; hard disk drive units for multi-function printers for use with computers; memory boards for multi-function 
printers for use with computers; printed page counting software for multi-function printers for use with computers; 
digitized document distribution (to PC/mobiles) software for multi-function printers for use with computers; waste 
containers for toners for multi-function printers for use with computers; hardware and software for verifying stamps for 
multi-function printers for use with computers; accessibility kit for multi-function printers for use with computers; G3 
communication units for multi-function printers for use with computers; Internet facsimile units for multi-function printers 
for use with computers; paper cassette units for multi-function printers for use with computers; catch trays for multi-
function printers for use with computers; voice mail apparatus for multi-function printers for use with computers; RFID 
(radio frequency identification) reader/writer for multifunction printers for use with computers; LAN (local area network) 
boards for multi-function printers for use with computers; extension cassette for multi-function printers for use with 
computers; handset units for multi-function printers for use with computers; electronic blackboards; electronic 
whiteboards; PC cards; computer keyboards; floppy disk drives; card readers; card readers/writers; bar code readers; bar 
code scanners; portable data processing computer terminals; terminal for POS (point of sales) systems; electronic 
calculators; network cameras; computer network routers; monitors [computer hardware]; wireless LAN (local area 
network) adaptors; power supply adaptors; SD (secure digital) memory data copy apparatus; network disk recorders; 
memory card camera recorders; memory card recorders; memory card drives; video encoder cards; port replicators; 
optical disc cartridges; electronic map [downloadable]; downloadable electronic data files for computer programs; 
computer software; computer programs for electronic map; computer programs [downloadable software]; computer 
software for programmable controllers for use in production lines; computer software for processing images and 
graphics; OCR (optical character recognition) computer software; OCR development computer software; computer 
software for use with medical and/or beauty care apparatus; computer systems for accepting, guiding and paging 
outpatients in hospital facilities; electronic devices for assisting communication of persons with disabilities; apparatus 
for remote monitoring of patients; computers for use in hospitals and clinics for management of medical affairs; 
electronic health record systems; computer systems for management and review of a patient medicinal records; 
intelligent security and surveillance systems; factory surveillance systems; computer hardware and software for use in 
long storage and backup of surveillance images; computer hardware and software for use in enterprise contents 
management system; computer hardware and software for use in web contents management, system; computer hardware 
and software for use in documents management system; computer hardware and software for use in office administration 
systems; computer hardware and software for use in security systems for management of identification data; computer 
hardware and software to accelerate data processing for databases; full-text search engine computer software; remote 
access controlling systems relating to corporate computer network; disaster prevention wireless communication 
systems; computer hardware and software for use in newspaper distribution systems; computer hardware and software 
for use in data broadcast and electric program guide systems; digital audio broadcast system for in-building; OFDM 
(orthogonal frequency division multiplexing) modulators for in-building; computer hardware and software for use in 
electronic toll collection systems; computer hardware and software for use in traffic control systems; computer hardware 
and software for use in dam  management systems; multimedia tablet computers; computer hardware and software for 
electronic medical charts; computer hardware and software for use in health insurance pharmacy; computer network 
hubs, switches and adapters; computer networking hardware; computer servers; blank external data storage media; blank
video cassette tapes; head cleaning tapes for tape drives of audio and video tape recorders and players; blank D-VHS 
video cassette tapes; blank digital video cassette tapes; blank audio cassette tapes; blank floppy discs; blank optical 
discs; IC memory cards; SD (secure digital) memory cards; thermoluminescence dosimetry devices; dosimeters equipped 
with alarms; counters; thermometer, not for medical purposes; distortion meters; electric weighing scales that also 
measure body fat; weighing machines/scales; pedometers; apparatus for measuring calories burned during exercise; 
apparatus for measuring exercise intensity; operation hour meters; gas meters; ultrasonic gas meters; water meters; 
apparatus for measuring the numbers of bacteria in oral cavity; distant measuring apparatus; sensors (electronic parts); 
automatic sensing devices comprising lights; light emitting diodes; light emitting diode chips; light emitting diode 
packages; light emitting diode modules; LSI (large scale integration circuits); hybrid ics (integrated circuits); 
microcomputers; halftone image data processors; semi-conductors; semiconductor memory devices; integrated circuits; 
semiconductor lasers; connectors [electricity]; electric/electronic display instruments; CCD (charge couple device) image 
sensors; MOS (metal-oxide semiconductor) image sensors; film capacitors; electric tuner units; high frequency 
apparatus; radio communication apparatus, namely, radio frequency front-end modules; RF (radio frequency) modulators;
speaker components; power modules; DC/DC converters; inductors [coils]; condensers [capacitors]; power capacitors; 
diode; transistor; filter of electric signals being electrical/electronic components; noise filters (electronic parts); light 
modulators; optical transmission components; photo detectors; optical connectors; optical semiconductor elements; 
optical lenses; aspherical lenses; transformers; thermistors; varistors (surge absorbers); acousto-optic devices; electric 
resistors; potentiometers; trimmer potentiometers; thermal cutoffs; electric apparatus consisting of resistor array for 
interface circuits (resistance networks); electric apparatus consisting of capacitor array interface circuits (capacitance 
networks); electric apparatus consisting of resistor array and capacitor array for interface circuits (resistance/capacitance 
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networks); encoders; magnetic resistive (magnetic resistant) elements; chip coils (electronic parts) for use in circuit 
boards; choke coils; touch panels; remote controls; duplexers; SAW (surface acoustic wave) devices; baluns (balanced to
unbalanced transformer); electric power dividers; wireless communication modules/units; RF (radio frequency) modules; 
PLL (phase locked loop) synthesizer modules; bi-directional low-power wireless modules; bead cores for EMI 
(electromagnetic interference) filtering (electronic components); bead arrays for EMI (electromagnetic interference) 
filtering (electronic components); micro chip fuses; relays, electric; solenoids (electromagnetic coils); inverters for power 
supply; power supply units; inverters; inverters for power  units; automatic time switches; high density wiring boards; 
printed wiring boards; circuit protectors; hinges for flip-type cellular phones; ion generators; ionization apparatus, not for 
the treatment of air; electric cooling fans for electronic machines and apparatus; electric cooling fans for 
telecommunication machines and apparatus; electric laser marking apparatus; electric laser markers; devices for alert of 
animal approaching using ultrasonic; portable power sources; direct current power supply units; uninterruptible electrical 
power supplies; PLC (power line communication) adapters; portable digital image magnification devices; temperature 
indicators for refrigerators; apparatus for measuring moisture content of the skin; microscopes; self-propelled electronic 
devices for guiding and directing people to different places, and software therefor, sold as a unit; self-propelled electronic 
devices for assisting users to make purchases in facilities, and software therefor, sold as a unit; self-propelled electronic 
devices for assisting delivering and retrieving of items; self-propelled electronic devices for assisting remote 
communication between users; switch units integrated with nurse call button, outlets, lights, to be installed at the hospital
room bedheads; 3-D (three-dimensional) profilometers; C02 laser oscillators for soldering, jointing and processing; timers 
for use in factories; temperature regulators for use with industrial equipment; interface terminals [electricity]; image 
processing apparatus; appearance testers [not for medical use]; measuring or testing machines and instruments; rotary 
converters; phase modifiers; electric wires and cables; electronic machines, apparatus and their parts; thermometers, not 
for medical purposes; encoders; automatic switching appliances; switching devices for live image production; lamps for 
LCD (liquid crystal display) projectors.

Cl.11;Lighting apparatus and installations; light emitting diode lamps; electrical bulbs and lighting instruments; 
incandescent lamps; head lamps (head torches); fluorescent lighting fixtures; incandescent lighting instruments; 
miniature light bulbs; flashlights [torches]; hand-held emergency torch lights; electric lanterns; lamps for bicycles; 
motion sensitive security lights; discharge lamps; stage lighting apparatus; wall lights; outdoor lights for gardens and 
yards; ceiling lights; flood lights; electric lamps for repelling insects; germicidal lamps; gate lights; street lightings; 
chandeliers; glow switch lamps; downlights; glow switch starter lamps; desk lights; electric lanterns; spotlights; 
temporary emergency lighting; emergency lights; indicator lights; emergency indication lights; mercury vapor lamps; 
high-pressure mercury vapor lamps; sodium lamps; safety lamps; light diffusers; searchlights; cycle lights and light 
bulbs therefor; dynamo lights for bicycles; electric fans; neck flashlights; high-intensity lights; waterproof flashlights; 
emergency lights for home; emergency signal lamps; electric lights for walking in the dark; clip lights; pen lights; radio 
flashlights; battery size-free flashlights; tough flashlights; rubber flashlights; flexible flashlights; installations for cooking 
for household purposes; electric cooking utensils for household purposes; microwave ovens; automatic bread making 
machines for household use/household purposes; electric kettles; electric thermo pots; electric pressure cookers 
[autoclaves] for household purposes; electric rice cookers for household purposes; electric rice cookers and warmers for 
household purposes; induction heating electronic rice cookers and warmers for household purposes; electric roasters for 
household purposes; ovens for cooking for household purposes; toasters for household purposes; electric sandwich 
toasters for household use; electric coffee makers; electric cooking stoves; gas cookers; induction cookers for 
household purposes; electric barbecue griddles for household purposes; electric cooking heaters; electric food pans for 
household purposes; sinks; cooking tables comprised in integrated kitchen systems; gas cooktops for household 
purposes; electric rice cake makers for cooking for household purposes; electric frying pans for cooking for household 
purposes; installations for refrigeration and freezing; refrigerators; gas refrigerators; freezers; cold/hot water dispensers 
for household purposes; electric water coolers; electric ice makers; electric refrigerators for cosmetics; electric 
appliances for heat retentions, cold storage and refrigeration of foods and drinks for household purposes; refrigerating 
apparatus for storage of blood; ultra-low temperature freezers; pharmaceutical refrigerators; refrigerating display 
cabinets; freezing display showcases; heat exchange cooling units for cooling electric apparatus and instruments; 
ventilating apparatus and instruments; electric fans; ventilating fans for household use; electric dehumidifiers; electric 
humidifiers; air curtains; air handling units; ceiling fans; ventilators; roof ventilators; ventilation apparatus and 
installations; electrostatic precipitators for cleaning air; electric air deodorizers for cars; electric air purifiers; filters for air 
purifiers; range hoods for cookers; air outlets for air conditioners; apparatus for making and supplying oxygen enriched 
air; electric air deodorizers; air filtering units; installations for heating, cooling and air-conditioning; air conditioners; air 
conditioners for automobiles; air filters for air conditioners; electrically heated carpets; electric space heaters; electric 
blankets other than for medical purposes; electric radiant heaters; hot-water space heating apparatus; hot water floor 
heating apparatus; electric heating equipments; electric foot warmers; electric floor heaters; car seat heaters; positive 
temperature coefficient heaters; carbon lamp heaters; electric water heaters; electric cooling and warming mats in the 
nature of heating and cooling inserts for pet beds; gas fired heaters for industrial purposes; water heaters for household 
purposes (other than gas or oil); water heaters for industrial purposes (other than gas or oil); gas-fired water heaters and 
hot water suppliers for industrial purposes; heat pump units; heat pump electric water heaters; solar water heaters; toilets
with self-cleaning functions; water purifying and mineralizing apparatus for household use; sauna baths; steam saunas; 
mist sauna; electrical foam makers for household use for body washing; cordless air dischargers for home bubble bath; 
shower rooms; apparatus for shower; shower heads; water boilers for showers; instantaneous hot water boilers; bathtub 
units integral only with a bathroom floor; bathtubs; electric air bubble bathtubs; set units of bathroom; bathroom 
equipments; bathtub units integral with a bathroom floor and a sink; apparatus for foaming and injection of air bubble in 
bathtubs; whirlpool bath; toilet [water-closets]; toilet bowls; water ionizers; toilet stool units with a washing water 
squirter; portable toilets; wash-hand basins [parts of sanitary installations]; sterilization equipments for mattress and 
futon for household purposes; water purifying apparatus for household purposes; electric space heaters for bathrooms; 
clothes drying machines for household purposes; electric clothes drying machines for household purposes; electric hand 
dryers for household use; electric hair dryers; brushes being parts of hair dryers; electric hair dryers specifically for 
drying hair roots; dryers for pets for household purposes; electric dish dryers for household purposes; bedding dryers 
for household purposes; ventilation [air-conditioning] installations and apparatus for bathrooms; electrical automatic 
waterer for home gardening; electric hair steamers for household purposes; ultrasonic facial steamers for household 
purposes; electric facial steamers for household purposes; ultrasonic vibration facial treatment steamers for household 
purposes; steam generators for facial treatment for household purposes; electric pore cleanser steamers for household 
purposes; refillable cartridges for electric hair steamers for household purposes (containing hair care cosmetics); facial 
saunas for household purposes; electric pore minimizer steamers for facial treatment; steamers for nebulizing cosmetic 
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lotions for face; ultraviolet curing lamps; fabric steamers for household purposes; toilet bowls and seats sold as a unit; 
boilers [other than parts of prime movers, engines]; air-conditioning apparatus [for industrial purposes]; household 
electrothermic appliances; kitchen worktops with integrated sinks; bathtub units integral with a bathrooms floor and a 
sink.

Cl.19;Non-metallic building materials, namely, linoleum, plastic, synthetic materials, asphalt, rubber, plaster, lime, 
cement, timber, stone and glass; wooden interior materials; plywood; boards for wall shelves, made of wood; handrails 
(non-metallic); wooden stairs; window glass, for building; staircases, not of metal, excluding those of ceramics, bricks 
and refractory materials; bathroom doors (non-metallic); sound proof building materials, not of metal, excluding those of 
ceramics, bricks and refractory materials; non-metallic building materials (fixture materials), namely, linoleum, plastic, 
synthetic materials, asphalt, rubber, plaster, lime, cement, timber, stone and glass; wooden doors; tiles of glass; tiles of 
stone; rain gutters (not of metal); non-combustible wall materials, namely, linoleum, plastic, synthetic materials, asphalt, 
rubber, plaster, lime, cement, timber, stone and glass; non-metallic wall panels, excluding those of ceramics, bricks and 
refractory materials; door frames, not of metal (other than ceramic building materials, bricks and refractory products); 
windows, not of metal; window frames, not of metal; partitions (not of metal); gate posts, not of metal; a woody flooring 
material; bathroom handrail, not of metal.

Cl.20;Furniture; microwave oven racks; drying machine racks [furniture]; television racks; racks for audio-visual 
apparatus and equipments [furniture]; rotary closets for clothes; washstands [furniture]; kitchen cabinets; wall cabinets; 
mail boxes, not of metal or masonry; chairs [seats]; mirrors [looking glass]; furniture units for kitchen; shoe cabinets; 
closet organizers [furniture]; food repository cabinets; storage boxes for home delivery services; tables for sunken 
kotatsu; floor cabinets [furniture]; shelves [furniture]; chests, not of metal; racks [furniture]; counters [furniture]; table 
racks for televisions.

Cl.36;Providing information in the field of real estate; real estate brokerage; management of buildings; leasing or 
renting of buildings; purchase and sale of buildings; land management; leasing of land; purchase and sale of land; 
providing information on buildings or land (real estate affairs); real estate management; real estate agencies; leasing of 
real estate; real estate appraisal; providing real estate information; insurance agency and brokerage services.

Cl.37;Construction and installation services; installation of electric appliances; installation, repair or maintenance of 
radio receivers and television receivers; installation, repair or maintenance of telecommunication apparatus and 
machines; installation, repair or maintenance of household electric appliances; installation, repair or maintenance of 
electric lighting apparatus; installation, repair or maintenance of power distribution and control apparatus; installation, 
repair or maintenance of electric motors; installation of measuring and/or testing machines and instruments; installation 
of medical apparatus and instruments; installation of metalworking machines and tools; installation of electric cooking 
apparatus for commercial use; installation of automatic vending machines; installation of water purifying apparatus; 
installation of musical instruments; installation of watches and clocks; installation, repair or maintenance of electric water 
heaters for household purposes; installation of bath equipment; installation of toilet seat unit with washing function; 
installation, repair or maintenance of computer hardware; installation, repair or maintenance of air-conditioning 
apparatus; installation of office machines and equipments; installation of machinery; installation, repair or maintenance 
of computers; installation, repair or maintenance of printers; installation, repair or maintenance of telephones; 
telecommunication wiring; installation of laboratory apparatus and instruments; installation, repair or maintenance of 
electronic apparatus; construction, fitting and installation of electric and electronic apparatus and instruments; 
installation of ramps for wheelchairs; construction; installation, repair or maintenance of freezing machines and 
apparatus; construction consultation; construction information; building construction supervision; maintenance and 
repair of buildings.

Cl.42;Computer software design; computer programming; maintenance of computer software; computer system 
design; configuration of computer systems; computer rental; providing computer programs on data networks; website 
design; hosting computer sites [websites]; updating of computer software; computer services, namely, hosting and 
maintaining an on-line web site for others; providing temporary use of non-downloadable computer software to enable 
sharing of multimedia content and comments among users; providing temporary use of non-downloadable computer 
software a website that gives computer users the ability to upload, exchange and share photos, videos and video logs; 
providing computer programs for use in digital image processing; providing computer programs for browsing information 
on the Internet; providing computer programs for delivering digital images to computers or portable telephones via a 
global computer network; rental of electronic data storage space on the internet; rental of web servers for delivering 
digital images to computers or mobile phones via a global computer network; providing computer programs for online 
search engine services on a database comprised of digital image data and computer programs for processing digital 
image data; providing computer programs having function to manage the delivering of data files; architectural design; 
designing; providing temporary use of non-downloadable computer software featuring technology enabling users to 
upload and download electronic files; providing temporary use of non-downloadable computer software featuring 
technology enabling users to edit photos, create photo albums and upload photos and photo albums; providing 
temporary use of non-downloadable computer software for online electronic conference systems via cloud computing; 
maintenance of computer database and website; providing temporary use of non-downloadable computer software for 
online remote control of computers; rental of virtual computer servers; maintenance of computer software for computer 
systems; technical supports for installation and maintenance of computer programs; architectural services; construction 
drafting; architectural consultation; providing information in the field of architectural design; surveying; geological 
surveys or research; design of building interiors and exteriors; architectural research; research on city planning.
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Priority claimed from 23/12/2015; Application No. : 3592287 ;Spain 

3448390    05/01/2016
[International Registration No. : 1320471]
FERROGLOBE PLC 
Legalinx Ltd, One Fetter Lain London ECA4 1BR GB

Proposed to be Used
IR DIVISION
Cl.1;Industrial minerals, silicon; silicon dioxide, silicon semiconductors, silica fume; alloys of calcium silicide plated 
with metal for use in metallurgy, strontium, strontium carbonate; semi-worked cast silicon for building; products made 
from silicon as a replacement for cement and additives for improving the properties of fresh or hardened concrete; 
concrete-aeration chemicals; activated carbon, carbon black for industrial use; inoculants; inoculants made of 
ferrosilicon; chemical substances for use in metallurgy.

Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; metallic materials 
for railway tracks; non-electric cables and wires of common metal; ironmongery and small items of metal hardware; tubes 
of metal; safes [strong boxes]; metal building materials; ores of metal.

Cl.7;Foundry machines; mining machinery; machine tools; motors and engines, excluding engines for land vehicles; 
machine coupling and transmission components (other than for land vehicles).

Cl.19;Silicon quartz, quartz, rock crystal, cement; building elements of concrete, cement or silicon based materials; 
building materials, not of metal.

Cl.37;Construction services; mining services; mining extraction services; rental of machinery for use in mining; 
construction of mine installations; quarrying.

Cl.39;Transport services; storage and packaging of goods, especially of metals, ferro-alloys and minerals.

Cl.40;Treatment of metals and ferro-alloys; metallurgical processing of cast iron; hardening of metals, metal tempering; 
processing, treatment and transformation of bauxite, alumina, aluminum and silicon oxide, grinding and polishing of the 
aforesaid materials, for packaging, automobiles, aviation, marine, construction, machinery, electronic door lock, home, 
decoration, sports and leisure, kitchen equipment; electrometallurgy; cast iron and steel; contract manufacturing 
services.

Cl.42;Engineering services; scientific and technological services and their related research and design services; 
industrial or scientific analysis and research services; metallurgical testing and analysis services; metallurgical 
laboratory services; research relating to metals; classification of minerals; research of mineral resources; conducting 
feasibility studies relating to exploration of minerals; chemical services relating to mineralogy; consultancy in the design 
and development of computers, design and development of computer software; design of computers; development of 
computers; maintenance, repair and updating of software systems; creation of an Internet platform for e-commerce; 
technical testing and quality control services.
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Priority claimed from 16/11/2015; Application No. : 2015-117551 ;Japan 

3448423    03/12/2015
[International Registration No. : 1320481]
Kamimura, Yuki
Amflat yaesu 502 12-11 shinkawa, 2 chome, Chuou-ku Tokyo 104-0033 Japan

Proposed to be Used
IR DIVISION
Cl.38;Audio, video and multimedia broadcasting via the Internet and other communications networks; webcasting 
services; transmission of messages, data and content via the Internet and other communications networks; providing 
access to forums and chat rooms for the transmission of messages, comments and multimedia content among users in 
the field of general interest via the Internet and other communications networks; transmission of electronic media, 
multimedia content, videos, movies, pictures, images, text, photos, user-generated content, audio content, and 
information via the Internet and other communications networks; providing access to community forums for users to 
post, search, watch, share, critique, rate, and comment on, videos and other multimedia content via the Internet and other 
communications networks.

Cl.41;Arranging and conduction of education courses and entertainment to provide electronic medium, electronic 
information by Internet or other communications networks; operating lotteries; educational services relating to arts, 
sports or knowledge; arranging of donation of human corpses for medical education; planning and administration of 
seminars; animal horse training; plant exhibitions; animal presentations; electronic online publication of periodicals and 
books; reference libraries of literature and documentary records; display of artworks; botanical and zoological garden 
services; caves for public admission; production of books; planning or administration of the performance of movies, 
entertainment, dramas or music; production of radio or television programs; screening, production or distribution of 
movies; presentation of live show performances; direction or presentation of dramas; arranging of music performances; 
directing of radio and television programs; operation of video and audio equipment for the production of radio and 
television programs; production of videos for education, culture, entertainment and sports; direction or presentation of 
plays; operation of video and audio equipment for the production of radio and television programs; arrangement of sports 
competitions; planning and administration excluding performance of movies, entertainment, dramas, music, sports, horse 
racing; organization, arranging and conducting of bicycle races, boat races, auto races; entertainment in the nature of 
automobile racing and exhibitions; conducting horse races; film and television studio services; providing exercise 
facilities; amusement center services; providing facilities for movies, entertainment, dramas, music or education training; 
seat reservation for entertainment events; loan of movie machine appliances, projection films, musical instruments, 
exercise machines, television receivers, radio receivers, books, records, recorded magnetic tapes, positive and negative 
films, toys, machine appliances for the amusement park, appliances for games, paintings and calligraphic work, cameras; 
loan of movie machine appliances, projection films, musical instruments, exercise machines, television receivers, radio 
receivers, books, records, recorded magnetic tapes, positive and negative films, toys, machine appliances for the 
amusement park, appliances for games, paintings and calligraphic works, cameras; photography; interpreter services; 
translation.
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Priority claimed from 09/10/2015; Application No. : 014659882 ;European Union 

3448428    11/02/2016
[International Registration No. : 1320491]
VODAFONE GROUP PLC
Vodafone House, The Connection Newbury, Berks RG14 2FN United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Telecommunications, telephonic and communications apparatus and instruments; radio telephones, mobile and 
fixed telephones; mobile phones; portable telecommunications apparatus; smartphones; cases for telephones; headsets 
for telephones; handheld, mobile and tablet computers; wearable electronic telecommunication and computing devices; 
data communication apparatus and instruments; voice processing systems; computer networking and data 
communications equipment; mobile data apparatus; data processing systems; electronic databases; digital telephone 
platforms and software; computer hardware for telecommunications; telecommunication networks; modems; network 
routers; broadband installations; decoders; set-top box apparatus including apparatus having an interactive viewing 
guide and/or a recorder for recording television and audio programmes; electrical and electronic apparatus for use in the 
reception of satellite, terrestrial or cable broadcasts; apparatus and instruments for the processing, transmission, 
storage, logging, reception and retrieval of data being in the form of encoded data, text, audio, graphic images or video or 
a combination of these formats; wireless handheld units and devices; remote controls for electric and electronic devices; 
personal digital assistants; electronic sensors including pedometers altimeters and weighing scales; barcode and quick 
response code readers and scanners; audio and video recordings; media for storing information, data, images and 
sound; digital media content (downloadable), including films, television programmes, radio programmes, videos, images, 
music, text, data, images, graphics and ringtones, provided from a computer database, the Internet or other electronic 
network; satellite receiving and transmission apparatus and instruments; computer and video games, including 
downloadable games; electronic publications (downloadable) provided on-line from computer databases, the Internet or 
other electronic networks; machine readable media; downloadable digital audio, video and data provided from a computer 
database, or the Internet or other electronic network; battery chargers for use with telecommunications apparatus; 
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batteries; battery back-up power supply; peripheral equipment for televisions and computers; computers including laptop 
and notebook computers; electronic personal organisers; electronic and satellite navigational and positional apparatus 
and instruments including global positioning systems; desk or car mounted units incorporating a loud speaker which 
permits hands-free use of a telephone handset; in-car telephone handset cradles; teaching apparatus and instruments; 
metering apparatus; smart meters; blank and pre-recorded magnetic cards; cards containing microprocessors; telephone 
cards; credit, debit and payment cards; telephone credit cards; encoded cards; computer software, including computer 
software supplied from a computer database, the Internet or other electronic network; data communications software; 
application software, including application software for mobile telephones; downloadable computer software 
applications; computer software for wireless data communication; computer software and application software for the 
synchronization, transmission and sharing of voice, data, calendar and content between one or more electronic devices, 
for purchasing applications handheld electronic devices and for secure, encrypted purchases; operating system 
software; computer software for the streaming transmission and encryption and storage, of audio, video, graphics, text 
and data on and over communication networks; computer software to enable peer-to-peer networking and file sharing; 
search engine software; computer software for conducting and co-ordinating communications among computer users 
sharing information and audio data via electronic communications networks; software for interactive televisions; image 
and video editing software including software applications for use on mobile devices; software for the identification of 
persons; software for access control, video control and detecting the presence of persons; software for computer 
security, including antivirus, firewalls, antispam, anti-spyware, web filtering; intrusion detection software; virtual private 
network software; computer software for receiving, processing, transmitting and displaying information relating to 
fitness, body fat, body mass index, sleep patterns, locations, attitude, weather and temperature; computer software for 
managing information regarding tracking, compliance and motivation with a health and fitness program; anti-theft devices 
not for vehicles; anti-collision sensors for vehicles; devices and apparatus for locating movable property; apparatus for 
sending and receiving information from movable property; devices and apparatus for remote control of electrical 
apparatus and household appliances; alarm devices and installations; satellite location and navigation systems; systems 
for the downloading and updating of computer software to and from electronic apparatus; electronic and biometric 
apparatus and installations for access control; apparatus for identifying persons; closed circuit television systems; 
cameras, television cameras and video recorders for closed-circuit television; optical and photographic apparatus; 
electronic speedometers; electronic odometers; electronic tachometers; speed checking apparatus for vehicles; kilometre
recorders for vehicles; electric or electronic sensors for vehicles; electronic sensors; sirens; electric locks for vehicles; 
remote control apparatus; electronic keys for vehicles; electronic keyless vehicle access and starter systems; systems 
for the automatic opening and closing of vehicle doors, boot, bonnet and roof; communication apparatus integrated into 
motorcycle helmets; GPS apparatus; apparatus for vehicles for determining or signalling vehicle location, locations of 
site, travel routes, time, traffic conditions, presence of emergency vehicles and hazard conditions; systems for 
communication between vehicles and road infrastructures; road marking detection devices; vehicle teleguidance systems 
and instruments; blind spot and lane changing assistance monitoring systems; vehicle on-board computers; on-board 
electric, electronic or optical equipment for vehicles, including land vehicles; on-board diagnostic systems and remote-
controlled diagnostic systems for vehicles; systems for the downloading and updating of computer software to and from 
vehicles; devices to detect and/or exchange data between a vehicle and a remote unit for security purposes; parking aids, 
obstacle detection  devices; parking assistance, reversing and blind spot detection systems and alarms; pre-collision 
detection and collision avoidance systems; electronic immobilisers for vehicles; in vehicle touch screen computer 
systems; devices for remote location of vehicles; watchbands that communicate data to smartphones; downloadable 
software for promotional and demonstration purposes, for customised display screens on telecommunications apparatus.

Cl.35;Advertising, marketing and promotion services; retail services connected with telephones, mobile telephones, 
smartphones, mobile digital devices, telecommunication apparatus, computer software, computers and electronic 
communication networks and accessories for such goods, set-top boxes and modems, telecommunication apparatus, 
devices and accessories; the bringing together, for the benefit of others, of a variety of telecommunications and computer 
services, enabling customers to conveniently view and purchase those services; telephone answering and message 
handling services; provision of space on websites for advertising goods and services; the bringing together, for the 
benefit of others, of a variety of communications and telecommunications apparatus, instruments and software, enabling 
customers to conveniently view and purchase those goods, including such services provided on-line from a computer 
database, the Internet or other electronic network; the bringing together, for the benefit of others, of a variety of services 
in the field of entertainment, fashion, lifestyle, music, sports, news, current affairs, business, finance, trade, technology, 
science, nature, industry, transport, art, history, travel and culture, games and gaming, film and navigation enabling users 
to conveniently view and acquire those services; the bringing together, for the benefit of others, of a variety of 
downloadable digital media content, including software, software applications, films, television programmes, radio 
programmes, videos, music, text, data, images, graphics and ringtones, enabling customers to conveniently view and 
purchase those goods; the bringing together for the benefit of others of a variety of services providers, namely providers 
of digital media content including software, software applications, films, television programmes, radio programmes, 
videos, music, text, data, images, graphics and ringtones via the Internet or telecommunications network or via a 
streaming service, enabling customers to conveniently view and purchase those services; provision of information and 
advice to the prospective purchasers of commodities and goods; administration of loyalty programmes involving 
discounts or incentives; loyalty card services; organisation, operation and supervision of sales and promotional incentive 
schemes; provision of information and advice on the supply and promotion of products and selection and display of 
goods; compilation and systemization of information into computer databases and online searchable databases; data 
retrieval services; compilation of directories, including business and commercial directories, for publication on computer 
databases, the Internet or other electronic networks; searching, browsing and retrieving information, sites and other 
resources available on global computer networks for others; organizing content of information provided over a global 
computer network according to user preference; arranging and conducting of exhibitions for business purposes; 
database and data processing services; data management services; collection of data; business data analysis; business 
promotion, research, management, administration, assistance and information services; business strategy and planning 
services; economic forecasting, marketing, market research, market analysis and survey services; publication of publicity 
texts; compilation of statistical information; provision of trade information; dissemination of advertising for others via 
wireless network, telecommunication apparatus or devices or a global computer network; advertising services provided 
by television and radio and via electronic media; telephone answering and message handling services; provision of 
information and advice on the supply and promotion of products and selection and display of goods; customer club 
services, for commercial, promotional and/or advertising purposes; subscriptions (arranging -) to telecommunication 
services for others; subscriptions (arranging -) to a telematics, telephone or computer service [internet]; subscription to a 
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television channel; auctioning via telecommunications networks; electronic commerce services, namely, providing 
information about products via telecommunication networks for advertising and sales products; publicity and sales 
promotion relating to goods and services, offered and ordered by telecommunications; business promotion services 
provided by telephone; organisation for a third party of telephone welcoming services and of telephone receptionist 
services; commercial information services provided by access to a computer database; provision of business directory 
services; arranging of subscriptions to online music streaming services; telephone directory information services.

Cl.36;Banking services including home, mobile, Internet and remote banking; financial sponsorship; insurance and 
finance services, including such services provided over the Internet or any other electronic network; electronic wallet 
services (payment services); payment services provided via wireless telecommunication apparatus and devices; 
electronic payment services including electronic fund transfer services and on-line transaction facilities; issue, collection 
and redemption of tokens, vouchers, points and cash back; credit card services; charge card services; electronic 
currency transfer services; insurance, financing and guarantee services relating to telecommunications and 
communications apparatus and instruments; financial guarantee services relating to telecommunications and 
communications apparatus and instruments; provision of investment and fund management information; financial affairs; 
monetary affairs; real estate affairs; administration of funds and investments; stock, shares and bond information and 
brokerage services; financial and monetary services in relation to charitable services including charitable fundraising and 
support services; charitable collections; charitable donations; distribution and allocation of charitable funds; provision of 
information and advisory services relating to monetary affairs, including the provision of information from a computer 
database, the Internet or other electronic network; provision of information and advice for the prospective purchasers of 
commodities and goods, all related to payment terms and insurance; financial information services provided by access to 
a computer database; insurance services for mobile telephones; telephone banking services.

Cl.38;Telecommunications; mobile and fixed telecommunication and telephone, satellite telecommunication, cellular 
telecommunication, radio and cellular telephone, radio facsimile, radio paging and radio communication services; voice 
transmission services; voice messaging and voicemail services; electronic mail services for data and voice; hire, leasing 
and rental of telecommunications, radio, radio telephone and radio facsimile apparatus; rental of telecommunication 
facilities; leasing of telephone circuits; communication of data by radio, telecommunications and by satellite; 
transmission and receiving by radio; communications services by satellite, television and/or radio; transmission and 
reception of voice communication services; voice over IP services; communication telecommunication services via a 
global computer network or the Internet; telephone and mobile telephone message collection and transmission; delivery 
and reception of sound data and images; personal numbering services (telephony services); providing a service allowing 
customers to borrow replacement telecommunications apparatus on a temporary basis in the case of breakdown,   loss   
or theft, as part of a telecommunication service; provision of Internet services, namely Internet access services; Internet 
service provider (ISP) services; telecommunication of information (including web pages), computer programmes and any 
other data; electronic mail services; provision of broadband services; wireless communication services; wireless 
telephony; digital network telecommunications services; portal services; provision of location based telecommunications 
services for telecommunications apparatus; provision of wireless application protocol services including those utilising a 
secure communications channel; provision of transmission signal identification information relating to or identifying 
telephone and telecommunications apparatus and instruments; telecommunications routing and junction services; data 
interchange services; transfer of data by telecommunications; data streaming; streaming of digital media content, 
including films, television programmes, radio programmes, videos, music, text, data, images, graphics and ringtones, via 
the Internet or a telecommunications network; delivery of digital media content, including films, television programmes, 
radio programmes, videos, music, text, data, images, graphics and ringtones, via the Internet or a telecommunications 
network; data transmission services; broadcasting services; data broadcasting services; broadcast or transmission of 
radio or television programmes; transmission of digital audio, video and multimedia content by telecommunications; 
electronic transmission of audio and video files via computer and other electronic communications networks; 
transmission of news and current affairs information; delivery of digital music by telecommunications; delivery of digital 
music by telecommunications; providing access to social networking websites; video text services, videotex services, 
telex services, video communication services, interactive video text services; messaging services, namely, sending, 
receiving and forwarding messages in the form of text, audio, graphic images or video or a combination of these formats; 
unified messaging services; voicemail services; providing data network services; video conferencing services; video 
telephone services; providing telecommunications connections to the Internet or databases; computer aided 
transmission of messages, data and images; computer communication services; provision and operation of electronic 
conferencing; providing and leasing access time to computer databases, computer bulletin boards, computer networks, 
interactive computer communications networks, electronic publications in various fields, merchandising and service 
catalogues and information and computerised research and reference materials; providing access to educational content, 
websites and portals; communication services for the remote control of electronic devices; communications networks for 
systems of smart metering; communication services for the delivery of emergency messages and calls; electronic 
transmission of data and documents via computer terminals and electronic devices; signal transmission for electronic 
commerce via telecommunications systems and data communication systems; providing access to electronic 
communications networks and electronic databases; provision of communication facilities for the interchange of digital 
data; communication of data by means of telecommunications; transmission of data, including by audio-visual apparatus; 
transmission of sound, picture, video and data signals; providing access to databases; data bank interconnection 
services; electronic data exchange services; email data services; data broadcasting and communications services; 
providing third party users with access to telecommunication infrastructure; provision of information relating to 
telecommunications, providing electronic telecommunications connections; telecommunication gateway services; 
interactive telecommunications services; telecommunication network services; telecommunications consultancy 
services; telecommunications services for aircraft passengers; provision of access to electronic payment services 
including electronic fund transfer services and on-line transaction facilities; Internet café services, namely providing 
telecommunications connections to the Internet in a café environment; provision of access to online address book, 
calendar and diary services.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; education and training including 
such services provided on-line from a computer, the Internet or other electronic network; organisation of games; radio 
and television entertainment services including those provided on-line from a computer, the Internet or other electronic 
network; sporting and cultural activities; providing on-line electronic publications; publication of electronic books and 
journals on-line; arranging and conducting of conferences, seminars, symposia, tutorials and workshops; interactive and 
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distance learning courses and sessions provided on-line via a telecommunications link or computer network or provided 
by others means; electronic library services for the supply of electronic information (including archive information) in the 
form of text, audio and/or video information; providing digital content including music, films and games from a computer 
database, the internet or other electronic network, all for entertainment or educational purposes; providing online 
searchable databases and directories for obtaining data in the fields of music, video, film, books, television, games and 
sports; production of media content; publication and dissemination of user-generated digital media content; publication 
of blogs and vlogs; entertainment services provided on-line from a computer database or the Internet; educational 
information provided on-line form a computer database or the Internet; entertainment services provided by telephone; 
competitions provided by telephone; providing sports information by telephone; library services provided by means of a 
computerised database; electronic games services provided by mean of the Internet; providing digital music from the 
internet; publication of material which can be accessed from databases or from the Internet; providing publications from 
the Internet which may be browsed; electronic publishing; providing interactive multi-player games via communications 
networks including the internet; arranging and conducting of exhibitions for entertainment purposes; entertainment 
services, namely, the provision of streamed or downloadable music, films, TV programmes, audio books and games to 
online usage via global or local computer networks.

Cl.42;Providing online, non-downloadable software interfaces to provide personalised access to computer databases, 
the Internet or other electronic networks; providing online, non-downloadable software applications through computer 
databases, the Internet or other electronic networks; hosting services; hosting of digital content on the Internet including 
on-line blogs and journals; server hosting; hosting websites and computer databases;  maintenance and updating of 
computer software and programmes; on-line computer engineering,   development   and   technical support services; on-
line computer programming services; cloud computing; computer rental; engineering design, drawing services and 
commissioned writing of computer programmes, software and code for the creation of web pages on the Internet; 
computer consultation services; computer programming and software design; installation, maintenance and updating of 
computer software; creating and maintaining websites; information technology support services; hosting the website of 
others; provision of information and advice of a technical nature for the prospective purchasers of commodities and 
goods; information relating to hardware or software, provided online from a global computer network or the internet; 
design of communications systems; software as a service; application service provider, namely, hosting computer 
software applications of others; design of software including software applications for use on mobile devices; provision 
of information, advisory and consultancy services relating to computers and information technology; designing, 
managing and monitoring online forums for discussion; research and development services; research and development 
of new products; research in the field of technology; provision of information, advisory and consultancy services relating 
to the aforementioned services; monitoring of network systems in the field of telecommunications; encryption, decryption 
and authentication of information, messages and data; provision of security services for computer networks, computer 
access and computerized transactions, including through electronic means via wireless network and/or mobile 
telecommunication devices; data conversion of electronic information, including data and computer programs (except 
physical conversion); monitoring of network systems in the field of telecommunications; data conversion of electronic 
information, including data and computer programs (except physical conversion); data warehousing; data mining; 
database design; testing of electronic data processing systems; rental of software; hosting of podcasts; server hosting; 
computer time-sharing services; computer programming for telecommunications; data security services [firewalls]; data 
encryption services; data migration services; data recovery services; data warehousing; off-site data backup; digital 
compression of data; providing temporary use of non-downloadable computer software for use in the creation and 
publication of on-line journals and blogs; telecommunications technology consultancy; design of telecommunications 
apparatus and equipment; development, maintenance and updating of a telecommunication network search engine; 
design of telephones, including mobile telephones; provision of weather information via the telephone; internet web site 
design services; provision of internet search engines; rental of software for internet access; maintenance of software for 
internet access; providing temporary use of non-downloadable computer software over communication networks, 
intranets and the internet; updating of software databases; installation and actualization of programs for data processing; 
computer network services; monitoring of computer networks; data analysis and data mining services; creating, 
maintaining and updating databases of traffic and travel information; installation   and   updating of computer software on 
electric and electronic apparatus, installations for access control, biometric apparatus and installations for access 
control, closed circuit television systems, cameras, television cameras and video recorders for closed-circuit television, 
optical and photographic apparatus; providing online and non-downloadable software for computer security, including 
antivirus, firewalls, antispam, anti-spyware, web filtering, intrusion detection software (IDS) and virtual private network 
(VPN) software; installation, repair and maintenance of software for computer systems for the downloading and updating 
of computer software to and from vehicles, computer programs for the automotive field; telecommunication technology 
consultancy; provision of non-downloadable software for promotional and demonstration purposes, for customised 
display screens on telecommunications apparatus; providing online,  non-downloadable software applications from a 
computer database, the internet or other electronic network, all for entertainment or educational purposes; electronic data 
storage services.
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3448447    20/04/2016
[International Registration No. : 1320534]
MÜLLER-BBM VibroAkustik Systeme GmbH
Robert-Koch-Str. 13 82152 Planegg Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, rich clients and web clients applications for mobile devices for capturing, displaying and 
managing data and for creating graphics; software, including in the form of downloads; computer data media with 
software; electric modules and apparatus for treating and processing dynamic data, in particular acoustic signals, digital 
bus data and vibration signals; electric measuring and checking (supervision) apparatus and systems in the field of 
acoustics, vibration technology and resistance, in particular for measuring and processing dynamic data, including 
acoustic signals, digital bus data and vibration signals; apparatus for recording, transmission or reproduction of sound or
images; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electrical signals and electricity; instruments for measuring and transmitting of commands.

Cl.41;User training in connection with computer software and measuring technology hardware for dynamic data 
capture in the field of acoustics and resistance, and for vibration technology.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of measuring technology hardware for capturing dynamic data and software; technical 
planning of vibroacoustic system solutions for measuring, analysing, evaluating and managing dynamic data; 
maintenance, updating and repair of software; rental of measuring technology hardware and computer software; 
consultancy in connection with measuring technology, method and application engineering and system solutions for 
capturing, analysing and managing data; technical capture and technical management of measurement data; hosting of 
data and cloud-based services.
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Priority claimed from 08/12/2015; Application No. : 302015228140 ;Germany 

3449842    27/04/2016
[International Registration No. : 1319962]
PANTALEON Entertainment AG
Katharinenstraße 4 61476 Kronberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Downloadable image files; peripherals adapted for use with computers; computer programs [downloadable 
software]; readers [data processing equipment]; downloadable music files; computer software applications, 
downloadable; audio-and video-receivers; compact discs [audio-video]; recorded computer software; films, exposed; 
cinematographic film, exposed; sound recording strips; sound recording carriers; video cassettes; animated cartoons; 
devices for streaming media content over local wireless networks.

Cl.16;Posters; printed tickets; periodicals; magazines [periodicals]; newspapers.

Cl.25;Clothing.

Cl.35;Writing of résumés for others; updating and maintenance of data in computer databases; data search in computer
files for others; advertising agencies; design of advertising materials; television advertising; marketing; on-line 
advertising on a computer network; sponsorship search; dissemination of advertising matter; rental of advertising time 
on communication media; arranging subscriptions to telecommunication services for others.

Cl.38;Television broadcasting; radio broadcasting; providing user access to global computer networks; streaming of 
data; transmission of digital files; rental of access time to global computer networks; providing access to databases; 
streaming of television over the internet; streaming audio and video material on the internet; video, audio and television 
streaming services; streaming of video material on the internet.
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Priority claimed from 04/08/2015; Application No. : 30 2015 048 717 ;Germany 

3449959    18/01/2016
[International Registration No. : 1320245]
EURASIA Sales & Marketing Limited
Core B, Block 71, The Plaza, Park West Dublin 12 Ireland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use; food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings, material for stopping teeth, dental wax; preparations for destroying vermin; fungicides, 
herbicides; medicinal preparations for slimming purposes; slimming pills; medicinal alcohol; anti-rheumatism bracelets; 
anti-rheumatism rings; appetite suppressants for medical purposes; appetite suppressant pills; bracelets for medical 
purposes; bath salts for medical purposes; bath preparations for medical purposes; therapeutic preparations for the bath; 
dietary fiber; balms for medical purposes; balsamic preparations for medical purposes; sedatives; medicated candy; 
tanning pills; chemical preparations for medical purposes; diabetic bread adapted for medical use; dietetic substances 
adapted for medical use; dietetic supplements in bar form; dietetic beverages for medical purposes; dietetic foods 
adapted for medical use; dill oil for medical purposes; elixirs (pharmaceutical preparations); gentian for pharmaceutical 
purposes; enzymes for medical purposes; eucalyptol for pharmaceutical purposes; eucalyptus for pharmaceutical 
purposes; fennel for medical purposes; greases for medical purposes; extracts of hops for pharmaceutical purposes; 
capsules for medicines; cachets for pharmaceutical purposes; chewing gum for medical purposes; headache pencils; 
herbal teas for medicinal purposes; linseed for pharmaceutical purposes; linseed meal for pharmaceutical purposes; 
magnesia for pharmaceutical purposes; malt for pharmaceutical purposes; malted milk beverages for medical purposes; 
milk of almonds for pharmaceutical purposes; medicinal herbs; medicinal infusions; lactose for pharmaceutical 
purposes; mineral food supplements; albumin dietary supplements; alginate dietary supplements; enzyme dietary 
supplements; royal jelly dietary supplements; glucose dietary supplements; yeast dietary supplements; casein dietary 
supplements; linseed dietary supplements; linseed oil dietary supplements; lecithin dietary supplements; pollen dietary 
supplements; propolis dietary supplements; protein dietary supplements; wheat germ dietary supplements; sodium salts 
for medical purposes; by-products of the processing of cereals for dietetic or medical purposes; medicinal oils; lozenges 
for pharmaceutical purposes; mint for pharmaceutical purposes; pharmaceutical preparations for skin care; salts for 
medical purposes; syrups for pharmaceutical purposes; glucose for medical purposes.

Cl.29;Meat; fish; poultry; game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, jams, 
compotes; eggs; milk; milk products; edible oils and fats; curds; albumen for culinary purposes; meal substitutes, meat-, 
fish-, poultry-, or game-based, or based on meat extracts; preserved, frozen, dried and cooked fruits and vegetables; meal 
replacements, made from jellies, jams, compotes; meal substitutes, based on eggs, milk, or milk products, edible oils and 
fats; low-fat potato chips; fruit-based snack food; yoghurt; kimchi [fermented vegetable dish]; milk of almonds for 
culinary purposes; milk shakes; whey; seeds, prepared; soya milk [milk substitute]; pollen, prepared, as foodstuff; rice 
milk (milk substitute); fruit peel; soya beans, preserved, for food; sunflower seeds, prepared.

Cl.30;Coffee; tea; cocoa; artificial coffee; rice; tapioca; sago; flour; preparations made from cereals; bread; pastries 
and confectionery; ice cream; sugar; honey, treacle; yeast; baking powder; salt; mustard; vinegar; sauces (condiments), 
spices, ice; aniseed; sweetmeats (candy); dietetic beverages based on cocoa, coffee, chocolate, or tea; iced tea; meal 
substitutes, not for medical purposes, made from coffee, tea, cocoa, sugar, rice, tapioca, sago; essences for foodstuffs, 
except etheric essences and essential oils; pastry; fruit jellies (confectionery); preparations made from cereals, in 
particular cereal energy bars; cereal-based snack foods; glucose for culinary purposes; oat flakes; husked oats; halvah; 
ginger (spice); cookies; crackers; linseed for human consumption; corn (milled); corn flakes; malt for human 
consumption; muesli; carbohydrate-based nutritional drink mix for use as a meal replacement; oat-based food; chocolate-
coated nuts; mint for confectionery; peppermint candy; high-protein cereal bars; rice-based snack food; bars and 
preparations based on wheat; sandwiches; ready-to-eat cereal bars based on cereals and grains; preparations and snacks
based on cereals.
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Priority claimed from 19/02/2016; Application No. : 302016000017531 ;Italy 

3450308    24/02/2016
[International Registration No. : 1319953]
TURBOLENZA S.R.L
Via Acquario, 82 I-47923 RIMINI (RN) Italy

Proposed to be Used
IR DIVISION
Cl.18;Bags; shoulder bags; wheeled bags; hiking bags; beach bags; bags for sports; trunks and travelling bags; 
sportsman's hunting bags; leather bags and wallets; leather bags; bags for sports clothing; all-purpose sports bags; 
clutch bags; hip bags; rucksacks; hiking rucksacks; sports packs; rucksacks on casters; rucksacks for mountaineers; 
daypacks; pocket wallets; key cases of leather and skins; valises; trunks; kit bags; duffle bags for travel; holdalls for 
sports clothing.

Cl.25;Clothing, not being protective clothing, incorporating reflective or fluorescent elements or material; weather-
resistant outerclothing; weatherproof clothing; outdoor clothing; caps with visors; climbing footwear; leisure shoes; 
sweatsocks; wind suits; waterproof suits; winter gloves; wet suits for surface watersports; padded shorts for athletic use; 
padded pants for athletic use; leisure wear; clothing for sports; jackets being sports clothing; tracksuit bottoms; tracksuit 
tops; waterproof jackets; leather jackets; down jackets; warm-up jackets; jackets; trousers; waterproof trousers; warm-up 
pants; casual trousers; wind pants; sports pants; stretch pants; sweatpants; cycling shorts; ski pants; gloves; gloves for 
cyclists; ski gloves; motorcycle gloves; hats; jerseys; undershirts; sports jerseys; warm-up tops; baselayer tops; jogging 
tops; cycling tops; athletics vests; running vests; shoes; aqua shoes; field hockey shoes; mountaineering shoes; running 
shoes; walking shoes; volleyball shoes; football shoes; football boots; canvas shoes; sports jackets; sports caps; sport 
shirts; clothing for gymnastics; gymnastic shoes.

Cl.41;Providing facilities for winter sports; providing on-line information about education, training, entertainment, 
sporting and cultural activities; rental of sports grounds; organization of competitions and award ceremonies; 
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organization of educational, entertainment, cultural and sporting competitions; sport camp services; training of sports 
players; sporting services; sports tuition; tuition in sports; sporting activities; organising gymnastics events; organising 
of gymnastic displays; rental of sports equipment for use at gymnastic events; providing fitness and exercise facilities; 
provision of information relating to sports; organising of sporting activities and of sporting competitions; production of 
sporting events; providing sports facilities; sporting education services; sports club services; provision of recreational 
events; organisation of sporting events; organization of educational events; conducting of educational events; 
conducting of entertainment events; conducting of cultural events; organising events for entertainment purposes; 
publication of calendars of events; provision and management of sporting events; organisation of entertainment and 
cultural events; live entertainment production services; conducting of live sports events.
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Priority claimed from 03/09/2015; Application No. : UK00003125450 ;United Kingdom 

3451192    01/03/2016
[International Registration No. : 1320255]
PneumRx Limited
5 Fleet Place London EC4M 7RD United Kingdom

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical and diagnostic devices, apparatus and instruments; surgical, medical and diagnostic devices, 
apparatus and instruments for use in interventional pulmonology; medical devices for use in pulmonary and thoracic 
surgery and procedures; lung volume reduction devices; artificial surgical implants for use in interventional 
pulmonology; surgical implants; artificial implants for use in restoring, maintaining and improving lung function; parts 
and fittings for all the aforesaid goods.

Cl.41;Education; provision of educational content; provision of educational content for apps (applications) for mobile 
devices and computers; provision of education and training in the field of interventional pulmonology; training and 
educational development services in the field of interventional pulmonology; providing computerised, electronic and 
online databases for medical education purposes in the fields of pulmonary and thoracic surgery; arranging, and 
conducting educational conferences and programs and providing courses of instruction in the fields of pulmonary and 
thoracic surgery; provision and publication of educational material and content in the field of interventional pulmonology; 
conducting educational seminars in the field of interventional pulmonology; information and advice relating to training 
and educational development provided online from a computer database or the internet, all relating to the medical device 
industry; providing teaching guides, instructional materials, brochures including non-downloadable electronic 
publications; providing educational electronic online databases for medical purposes in the fields of pulmonary and 
thoracic surgery.
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3451620    13/01/2016
[International Registration No. : 1320488]
PICCIN NUOVA LIBRARIA SPA
Via Altinate, 107 I-35121 PADOVA Italy

Proposed to be Used
IR DIVISION
Cl.9;Software; software for teaching and education purposes; software for publishing industry.

Cl.16;Books; manuals [handbooks]; journals; magazines; printed publications; stationery.

Cl.41;Publishing services; on-line publishing services; publication of books; publication of electronic books and 
journals on-line; arranging and conducting of cultural events; organization of cultural events.
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Priority claimed from 11/09/2015; Application No. : 1316867 ;Benelux 

3451631    22/02/2016
[International Registration No. : 1320514]
Arcadis N.V.
Gustav Mahlerplein 97-103 NL-1082 MS AMSTERDAM

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotional services; distribution of advertising, marketing and promotional material; 
advertising, marketing and promotional consultancy, advisory and assistance services; commercial trading and 
consumer information services; retail and wholesale services; business assistance, management and administrative 
services; accountancy, book keeping and auditing; administrative data processing; business consultancy and advisory 
services; business analysis, research and information services; cost price analysis; market research; collection and 
systematization of business data.

Cl.37;Building, construction and demolition; rental of tools, plant and equipment for construction and demolition; 
installation, cleaning, repair and maintenance; alarm, lock and safe installation, maintenance and repair; HVAC (heating, 
ventilation and air conditioning) installation, maintenance and repair; building maintenance and repair; interior and 
exterior cleaning of buildings; glazing, installation, maintenance and repair of glass, windows and blinds; plumbing 
installation, maintenance and repair; furniture maintenance and repair; lift and elevator installation, maintenance and 
repair; cleaning and care of fabric, textile, leather, fur and goods made thereof; extermination, disinfection and pest 
control.

Cl.40;Energy production; treatment and transformation of materials; recycling and waste treatment; air and water 
conditioning and purification.

Cl.42;IT consultancy services; software development, programming and implementation; hosting services and software 
as a service and rental of software; IT consultancy, advisory and information services; IT security services in the nature of
protection and recovery of computer data; data duplication and conversion services, data coding services; scientific and 
technological services; engineering services; surveying and exploration; architectural and urban planning services; 
research services in the field of natural science and earth science; testing, authentication and quality control; design 
services.
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Priority claimed from 26/10/2015; Application No. : 014730006 ;European Union 

3451633    19/04/2016
[International Registration No. : 1320533]
Voith Patent GmbH
Sankt Pöltener Str. 43 89522 Heidenheim Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for the manufacture and processing of paper and parts therefor.

Cl.37;Installation, repair, maintenance and overhaul of paper manufacturing and paper processing machines and parts 
therefor.

Cl.42;Technological consultancy in the paper industry.
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Priority claimed from 22/10/2015; Application No. : 1319552 ;Benelux 

3451640    21/04/2016
[International Registration No. : 1320536]
Rexnord FlatTop Europe B.V.
Einsteinstraat 1 NL-2691 GV 'S-GRAVENZANDE

Proposed to be Used
IR DIVISION
Cl.1;Plastic as a material / raw material.

Cl.7;Machines and machine tools, namely transportation and cargo handling equipment; transport equipment, 
transportation equipment and tires for conveyor systems; packing machines; machine coupling and transmission 
components and components therefor (except for land vehicles); agricultural instruments other than hand-operated; 
machine parts; movable and non-movable conveyors and conveying equipment; chains and mats, fittings for chains and 
mats, chain wheels and components for conveyor systems, such as track rollers for conveyor systems; transport 
systems, components and parts for transport systems, namely conveyors; wear plates for machines; chains and mats, 
fittings for chains and mats, chain wheels and components for conveyor systems, such as track rollers; conveyors; 
conveyor belts for transporting bottles, cans, and other food and beverage packaging and other containers and conveyor 
belts for transporting goods; chains and mats, chain wheels, all being parts of conveyors; metal and non-metal belts, 
modular curves (as part of conveyors); LED courses and guide rails being components of conveyors.
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3452397    18/05/2016
[International Registration No. : 1320601]
Salvatore Ferragamo S.p.A.
Via dei Tornabuoni, 2 I-50123 Firenze (FI) Italy

Proposed to be Used
IR DIVISION
Cl.18;Animal skins and hides; bags; shoulder bags; handbags; boston bags; waist packs; sling bags for carrying 
infants; shopping bags made of canvas, leather and imitation leather; duffle bags; evening handbags; clutch bags; 
wallets; purses; leather credit card cases and holders; business card cases; travelling bags; travelling cases of leather; 
shoe bags for travel; briefcases; attaché cases; pouches of leather; carrying cases made of leather; school bags; 
satchels; suitcases; travelling trunks; sports bags; bags and holdalls for sports clothing; garment bags for travel; key 
cases; backpacks; rucksacks; carry-on bags; wheeled bags; vanity cases sold empty; shaving bags sold empty; beach 
bags; umbrellas; parasols; walking sticks; whips, harness and saddlery.

Cl.25;Pullovers; cardigans; sweaters; jerseys; jumpers; jackets; sweat shirts; parkas; bathing suits; swimwear; pareos; 
blouses; shirts; polo shirts; trousers; jeans; waistcoats; blazers; skirts; bermuda shorts; shorts; T-shirts; boleros; 
dresses; women's dresses; men's suits; women's suits; evening dresses; wedding dresses; wedding suits; cocktail 
dresses; smoking jackets; tuxedos; coats; blousons; half coats; raincoats; anoraks; down jackets; overcoats; fur coats; 
fur jackets; tracksuits; overalls; underwear; bathrobes; camisoles; vests; pants; boxer shorts; negligees; brassieres; 
night gowns; pajamas; dressing gowns; hosiery and panty-hoses; tights; stockings; socks; leg warmers; leggings 
(trousers); capes; ponchos; sashes for wear; shawls; scarves; neckties; foulards as clothing; bandanas; bow ties; pocket 
squares; neckerchiefs; gloves as clothing; belts for clothing; braces for clothing; shoes; rain shoes; rain boots; 
gymnastic shoes; sneakers; boots; half-boots; sandals; flip-flops; slippers; clogs; hats; caps as headwear.
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Priority claimed from 15/12/2015; Application No. : 302015000083147 ;Italy 

3452477    13/05/2016
[International Registration No. : 1320600]
FERRARI S.P.A.
Via Emilia Est, 1163 I-41100 MODENA Italy

Proposed to be Used
IR DIVISION
Cl.3;Preparations for cleaning and fragrancing; automobile wax; automobile polish; cloths impregnated with a detergent 
for cleaning; preparations for cleaning, protecting and preserving vehicle surfaces; all-purpose cleaning preparations; 
oils for cleaning purposes; rust removing preparations; windscreen cleaning liquids, carburetor and choke cleaning 
preparations, carpet cleaning preparations; cleaning preparations for vehicle tires and wheels; cleaning preparations for 
automobiles; degreasers other than for use in manufacturing processes; detergents for automobiles; polishing 
preparations; polishing wax, cleaning preparations for leather; creams for leather; shoe and boot creams; shoe and boot 
polishes; shoe wax; bath soaps in liquid, solid or gel form; shaving soap; cleansing milk for toilet purposes; skin 
cleansing lotions; shampoos; soap; skin cleansing creams; detergents other than for use in manufacturing operations 
and for medical purposes; perfumes; after-shave lotions; after-shave creams; essential oils for personal use; potpourris 
[fragrances]; incense; eau de parfum; bases for flower perfumes; extracts of flowers [perfumes]; eau de Cologne, toilet 
water; scented water; antiperspirants [toiletries]; aromatherapy preparations; sachets for perfuming linen; perfuming 
sachets; air fragrancing preparations; fragrances; deodorants for pets; toiletries; cosmetic creams; make-up 
preparations; body cleaning and beauty care preparations, make-up; preparations for the bath, deodorants and 
antiperspirants for personal use; depilatory preparations and substances; shaving preparations; essential oils and 
aromatic extracts; fragrances for household purposes; cosmetics; cosmetic kits; face creams; anti-aging creams: body 
creams; cosmetic preparations for baths; bath salts, not for medical purposes; bath and shower gels, bubble bath; bath 
oils; bath pearls; balms other than for medical purposes; facial scrubs; beauty masks; colorants for toilet purposes; 
color-removing preparations; cosmetic pencils; eyebrow pencils; rouges; lipsticks; lipstick cases; lip glosses; mascaras; 
make-up powder; face powders; make-up removing preparations; foundation make-up; eyebrow cosmetics; eye-shadow; 
cosmetic preparations for eyelashes; cosmetic preparations for slimming purposes; cosmetic preparations for skin care; 
decorative transfers for cosmetic purposes; false eyelashes; false nails; hair spray; hair waving preparations, hair gel and 
hair mousse; hair lotions; hair conditioners, hair moisturisers; styling foam for hair; lotions for cosmetic purposes; body 
lotions; oils for cosmetic purposes; oils for toilet purposes; nail care preparations; nail polish; nail polish remover; nail 
art stickers; decalcomanias for fingernails; pomades for cosmetic purposes; pumice stone; sunscreen preparations; sun-
tanning preparations [cosmetics]; massage gels other than for medical purposes; talcum powder, for toilet use; tissues 
impregnated with cosmetic lotions; breath freshening sprays, gels for cosmetic use; shaving balms; shaving cream; 
adhesives for cosmetic purposes; children's play cosmetics, cosmetics for animals; cotton wool for cosmetic purposes; 
cotton sticks for cosmetic purposes; oral hygiene preparations; dentifrices; mouth washes, not for medical purposes; 
dental bleaching gels; denture polishes.

Cl.9;Eyeglasses; sunglasses; safety goggles for sports; swimming goggles; eyeglass and sunglass cases, eyeglass 
and sunglass lenses; eyeglass and sunglass frames; eyeglass and sunglass chains; eyeglass and sunglass cords; pince-
nez, pince-nez cases; pince-nez chains; pince-nez cords; pince-nez mountings; contact lenses; correcting lenses [optics]; 
magnifying glasses [optics]; cases for contact lenses; 3D spectacles; binoculars; binocular cases; microscopes; 
telescopes; anti-glare glasses; optical apparatus and instruments, recorded programs for hand-held video games with 
liquid crystal display; electronic game software for hand-held electronic devices; electronic game software for cellular 
phones; electronic game software for wireless devices; computer game software; recorded programs for electronic 
games; computer game programs [software]; games cartridges for use with electronic games apparatus; computer game 
cartridges; video game cartridges; disks for electronic games; video game discs; computer game discs; computer game 
cassettes; video game cassettes; joysticks for use with computers, other than for video games; memory cards for video 
game machines; mouse for video game machines; simulators for the steering and control of vehicles; sports training 
simulators; steering wheels for PCs; earphones for video games; in-ear headphones used for connection to hand-held 
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electronic games; joystick chargers; personal computers; laptop computers; tablet computers; computer software, 
recorded; carrying bags adapted for computers; sleeves for laptops; laptops carrying cases, bags adapted for laptops; 
protective cases for tablet computers; protective covers for tablet computers; laptop cases; computer keyboards; 
telephones; portable telephones; cellular phones; bags and cases adapted or shaped to contain mobile phones; cell 
phone straps; smartphones; covers for smartphones; smartphone holders; protective cases for smartphones; cell phone 
battery chargers for use in vehicles; electronic book readers; protective cases for electronic book readers; mouse pads; 
mouse [computer peripheral]; computer programs [downloadable software]; computer protection software; computer 
software applications, downloadable; computer screen saver software; cases adapted or shaped to contain computers; 
computer carrying cases; docking stations for laptops; bags and cases adapted or shaped to contain batteries for 
notebook computers; computer memories; monitors [computer hardware]; computer printers; modems; scanners [data 
processing equipment]; LAN [local area network] computer cards for connecting portable computer devices to computer 
networks; disk drives for computers; cordless telephones; mobile phone covers; mobile phone holders; protective cases 
for personal digital assistants; wrist rests for use with computers; protective helmets; protective helmets for sports; 
fireproof automobile racing suits for safety purposes; clothing for protection against accidents, irradiation and fire; 
protective helmets for children; riding helmets; face-shields for protection against accidents, irradiation and fire; gloves 
for protection against accidents; balaclavas for protection against accidents, irradiation and fire; shoes for protection 
against accidents, irradiation and fire; boots for protection against accidents, irradiation and fire; protection devices for 
personal use against accidents; jackets for protection against accidents, irradiation and fire; vests for protection against 
accidents, irradiation and fire; trousers for protection against accidents, irradiation and fire; suits for protection against 
accidents, irradiation and fire; garments for protection against fire; life saving apparatus and equipment; pre-recorded 
motion picture films; CD-ROMs featuring car races and the history of automobile manufacturers; DVDs featuring car races 
and the history of automobile manufacturers; CD-ROMs featuring high performance cars and automobiles; DVDs 
featuring high performance cars and automobiles; CD-ROMs and DVDs on the subjects of automobiles, automobile 
maintenance and repair, automobile racing and automobile competitions, the history of the applicant and its participation 
in automobile racing and competitions and on the subject of lifestyle, culture, fashion, design, motor and automotive 
news, sports, entertainment, safe driving schools, training courses, amusement parks and theme parks; downloadable 
music files; downloadable image files; downloadable video files; electronic publications, downloadable; downloadable 
graphics and ring tones for cell phones; DVDs; holders and cases for compact discs and DVDs; MP3 players; protective 
cases for MP3 players; CD players; DVD players; DVD recorders; cases adapted for CD players, cases adapted for DVD 
players; headphones; ear buds; in-ear headphones; compact discs [audio-video]; protective carrying cases for portable 
music players, music and video player cases; digital audio players; radios, walkie-talkies; microphones; earphones: 
headphone cases; loudspeakers; portable media players, sound recording apparatus; sound reproduction apparatus; hi-fi 
stereo systems comprised of stereos, CD players, loudspeakers, audio speakers, liquid crystal display and headphones, 
home theater systems comprised of speakers, cube subwoofers, DVD chargers and audio-video home theater receivers; 
video screens; liquid crystal display screens; projection screens; display screens; projection apparatus, hands-free kits 
for cellular phones; navigation apparatus for vehicles [on-board computers]; speed checking apparatus for vehicles; 
steering apparatus, automatic, for vehicles; automatic indicators of low pressure in vehicle tyres; voltage regulators for 
vehicles; milage recorders for vehicles; electric locks for vehicles; electronic keys for automobiles; control units of 
central locking systems for vehicles; electronic accumulators for vehicles; electric batteries for vehicles; kilometer 
recorders for vehicles; vehicle radios; car televisions, remote control apparatus; starter cables for motors; thermostats 
for vehicles; vehicle breakdown warning triangles; air bag deactivation switches for automobiles; anti-theft warning 
apparatus; monitoring apparatus, electric, regulating apparatus, electric; fire extinguishing apparatus; car antennas; 
acoustic [sound] alarms; photographic cameras; video cameras, bags specially adapted for cameras and photographic 
equipment; cases especially for photographic apparatus and instruments; digital photo frames; photo printers; single-use 
cameras; digital cameras; cinematographic cameras; time clocks [time recording devices]; chronographs [time recording 
apparatus]; calculating machines; cases for pocket calculators; scales; electronic timers; barometers; measuring devices,
electric; directional compasses; pocket calculators, compasses [measuring instruments]; precision balances; baby 
scales; food timers; kitchen timers, thermometers, not for medical purposes; temperature indicators, heat regulating 
apparatus; baby height measuring instruments; hygrometers, altimeters; measuring instruments; rulers [measuring 
instruments]; weighing apparatus and instruments; encoded magnetic cards; magnetically encoded credit cards; 
encoded key cards; magnetic or encoded access cards; electronic agendas; magnets; decorative magnets; lanyards 
especially adapted for holding cellular phones, MP3 players, cameras, video cameras, eyeglasses, sunglasses, magnetic 
encoded cards; animated cartoons; downloadable comic strips; videotapes and videodiscs recorded with animation; pre-
recorded video cassettes featuring cartoons, electronic tags for goods; holograms; battery chargers, magnetically 
encoded key cards; electronic personal organizers; electronic diaries; cases for electronic diaries; digital voice recorders; 
electronic pocket translators; electronic notice boards; divers' masks; gloves for divers; diving suits; swim floats for 
safety purposes; ear plugs for divers; ear plug holders; socks, electrically heated; baby monitors; video baby monitors; 
electronic pens [visual display units]; televisions; antennas; electronic pagers; carrying cases for radio pagers.

Cl.12;Automobiles; cars; racing cars; sports cars; structural parts of cars, racing cars, sports cars, land vehicles water 
vehicles; spare parts and accessories for cars, racing cars, sports cars, vehicles, land vehicles; hoods for vehicle 
engines; engines for land vehicles motors, electric, for land vehicles; electric vehicles; gear boxes for land vehicles; rims 
for vehicle wheels; seat covers for vehicles; vehicle covers [shaped]; covers for vehicle steering wheels; upholstery for 
vehicles; sun-blinds adapted for automobiles; ski carriers for cars; safety seats for children, for vehicles; vehicle seats; 
head-rests for vehicle seats; safety belts for vehicle seats; steering wheels for vehicles; motorcars; trucks; lorries; vans 
[vehicles]; all-terrain vehicles or ATV [quad bikes]; go carts; buses; bodies for vehicles; vehicle chassis; hoods for 
vehicles; vehicle bumpers; motors for land vehicles; driving motors for land vehicles; mudguards; rearview mirrors; 
windows for vehicles; windscreens; brakes for vehicles; caps for vehicle petrol [gas] tanks; horns for vehicles; 
crankcases for land vehicle components, other than for engines; transmissions, for land vehicles; automobile wheels; 
vehicle wheels; vehicle wheel tires; automobile tires, inner tubes for pneumatic tyres; racing seats for automobiles; 
automobile sunroofs; tops for land vehicles; sun visors [parts of automobiles]; ashtrays [parts of automobiles]; glass-
holders [parts of automobiles]; dashboard drawers [parts of automobiles]; dashboard hatches [parts of automobiles]; 
glove compartments [parts of automobiles]; glove boxes [parts of automobiles]; covers for baggage compartments [parts 
of automobiles]; freewheels for land vehicles; arm rests for vehicle seats; windscreen wipers; cigar lighters for 
automobiles; adhesive rubber patches for repairing inner tubes; repair outfits for inner tubes; luggage carriers for 
vehicles; direction signals for vehicles; automobile seat cushions; remote controlled vehicles other than toys; bicycles, 
parts and accessories thereof included in class 12; tricycles, parts and accessories thereof included in class 12; cycles, 
parts and accessories thereof included in class 12; pneumatic tyres; casings for pneumatic tires [tyres]; motor bicycles; 
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racing bicycles; cycles; motorcycles; mopeds; scooters [vehicles]; push scooters [vehicles]; non-motorized push 
scooters; non-motorized scooters [vehicles]; chains for bicycles, cycles; cranks for cycles; bicycle bells; cycle bells; 
brakes for bicycles, cycles; cycle hubs; direction indicators for bicycles, cycles; dress guards for bicycles, cycles: inner 
tubes for bicycles, cycles; gears for cycles; cycle mudguards; audible warning systems for cycles; pumps for bicycles, 
cycles; frames for bicycles, cycles; handle bars for bicycles, cycles; motors for cycles, panniers adapted for cycles: 
bicycle wheel rims; cycle rims; spokes for bicycles, cycles, bicycle pedals; pedals for cycles; saddles for bicycles, cycles 
or motorcycles; bicycle kickstands; cycle stands; tires for bicycles, cycles; tubeless tires [tyres] for bicycles, cycles; 
wheels for bicycles, cycles; bicycle trailers; saddlebags adapted for bicycles; saddlebags adapted for motorcycles; 
saddle covers for bicycles or motorcycles; baskets adapted for bicycles; baskets adapted for cycles; luggage carriers for 
bicycles; bicycle chains covers; bicycle racks for vehicles; fitted bicycle covers; baby carriages; strollers; covers for baby
carriages; stroller covers; golf carts; trailers [vehicles]; prams [baby carriages]; hoods for baby carriages; pushchairs; 
pushchair covers; pushchair hoods; parasols to be affixed to baby strollers; shopping trolleys [carts]; air bags [safety 
devices for automobiles], anti-theft devices for vehicles, security harness for vehicle seats; non-skid devices for vehicle 
tires; pet safety seats for use in vehicles; child restraints for vehicle seats; kick sledges; sleighs [vehicles]; side cars; 
caravans; water vehicles; boats; ships; yachts; two-wheeled personal transporters; snowmobiles; aircraft; parachutes.

Cl.14;Precious metals, unwrought or semi-wrought; alloys of precious metal; gold; palladium; semi-precious stones; 
precious and semi-precious gems; costume jewellery; trinkets [jewellery and imitation jewellery]; bracelets [jewellery and 
imitation jewellery]; necklaces [jewellery and imitation jewellery]; lockets [jewellery and imitation jewellery]; chains 
[jewellery and imitation jewellery]; rings [jewellery and imitation jewellery]; pins [jewellery and imitation jewellery], 
earrings; ornamental pins; tie pins; tie clips; commemorative medals; cuff links; precious stones; gemstones; jade; 
jewellery; imitation jewellery, charms [jewellery and imitation jewellery]; threads of precious metal [jewellery and imitation 
jewellery]; ankle bracelets [jewellery and imitation jewellery]; ankle chains [jewellery and imitation jewellery]; body-
piercing rings [jewellery and imitation jewellery]; brooches [jewellery and imitation jewellery]; tie fasteners [jewellery and 
imitation jewellery]; pendants [jewellery and imitation jewellery]; tiaras [jewellery and imitation jewellery]; medallions 
[jewellery and imitation jewellery]; amulets [jewellery and imitation jewellery]; key rings [trinkets or fobs]; key tags of 
plastic; lanyards [keycords]; decorative charms for cellular phones; fancy keyrings of precious metals; key rings [trinkets 
or fobs] incorporating a sound device; key rings [trinkets or fobs] incorporating fiber optics; key rings [trinkets or fobs] 
incorporating a cartoon character; key rings; key chains [jewellery and imitation jewellery]; insignia of precious metal; 
badges of precious metals; jewellery cases [caskets or boxes]; clasps for jewellery; ornaments [jewellery and imitation 
jewellery]; boxes of precious metal; trophies of precious metal; trophies coated with precious metal alloys; works of art of 
precious metal; commemorative coins; lanyards of precious metal or coated therewith for carrying items such as keys, 
cards, identity cards, badges and plastic badges; jewel cases; shoe ornaments of precious metal; hat ornaments of 
precious metal; commemorative boxes of precious metal; decorative boxes made of precious metal; statues of precious 
metal; figurines [statuettes] of precious metal; statuettes of precious metal; busts of precious metal; ingots of precious 
metals [jewellery]; coins; watches; clocks; alarm clocks; automobile clocks; clock cases; cases for watches and clocks; 
cases for clock- and watchmaking; chronometers; wristwatches; cases for watches [presentation]; watch chains; buckles 
for watch straps; watchstraps; apparatus for timing sports events; control clocks [master clocks]; digital alarm clocks; 
clock housings; clock springs; desk clocks; master clocks; pendulum clocks; small clocks; table clocks; travel clocks; 
wall clocks; clock hands [clock- and watchmaking]; clockworks; clocks and watches, electric; clocks incorporating 
radios; dials for clocks; anchors [clock- and watchmaking]; barrels [clock- and watchmaking]; movements for watches 
and clocks; chronographs [watches]; automatic watches; diving watches; jewellery watches; mechanical watches; pocket 
watches; sports watches; stop watches; stop watch metal bracelets; stop watch LCD plastic bracelets; liquid crystal 
display watches, wristwatches and clocks; quartz watches, wristwatches and clocks; analogic watches, wristwatches and 
clocks; watch bands; watch boxes; watch bracelets; watch clasps; watch crowns; watch crystals; watch dials; watch 
faces; watch glasses; watch pouches; watch springs; leather watch straps; watches containing a game function.

Cl.16;Drawing paper; wrapping paper; writing paper; boxes of cardboard or paper; towels of paper; table linen of paper; 
handkerchiefs of paper; printed paper signs; calendars; catalogues; magazines [periodicals]; yearbooks; books; 
booklets; note books; periodicals; printed guides; travel guides; guide books; manuals [handbooks]; directories [printed 
matter]; graphic representations; graphic reproductions; souvenir cards; business cards; paper badges; brochures; 
posters; pamphlets; leaflets; newsletters; brochures, calendars, catalogues, magazines, yearbooks, books, booklets, 
pamphlets, leaflets, manuals, directories, newsletters, printed guides on the subjects of automobiles, automobile 
maintenance and repair, automobile racing and automobile competitions, the history of the applicant and its participation 
in automobile racing and competitions and on the subject of lifestyle, culture, fashion, design, motor and automotive 
news, sports, entertainment and safe driving schools; printed matter; souvenir cards incorporating a sound device; 
visiting cards; postcards; bookbinding material; photographs [printed]; photograph albums; photograph holders of paper;
covers for photograph albums; pocket photographic albums; photo albums incorporating a sound device; stickers 
[stationery]; albums for stickers; albums for drawing; bookmarkers; fountain pens; writing pens; felt-tip pens; pencils; 
pastels [crayons]; ornaments for pencils and pens; pen boxes; pencil boxes; pen cases; pencil cases; penholders; pencil 
holders; covers [stationery]; document files [stationery]; desk pads; desktop organizers; exercise books; jotters; cube 
shaped jotters; notepads; diaries; agendas; covers for agendas; cases of leather for agendas; book covers; folders 
[stationery]; labels, not of textile; adhesive labels, not of textile; paperweights; pencil sharpeners, electric or non-electric; 
drawing books; adhesive bands for stationery or household purposes; paper cutters [office requisites]; rubber erasers; 
correspondence holders; albums; children's books; children's activity books; colouring cards for children; painting sets 
for children; scrapbooks; fountain pens incorporating a sound device; fountain pens incorporating fiber optics; ballpoint 
pens; ballpoint pens incorporating a sound device; ballpoint pens incorporating fiber optics; roller-tip pens; roller pens 
incorporating a sound device; roller pens incorporating fiber optics; writing pens incorporating a sound device; writing 
pens incorporating fiber optics; felt-tip pens incorporating a sound device; felt-tip pens incorporating fiber optics; pencils 
incorporating a sound device; pencils incorporating fiber optics; pastels [crayons] incorporating a sound device; pastels 
[crayons] incorporating fiber optics; pen toppers; pencil toppers; stands for pens; stands for pencils; cube-shaped 
notebooks; paper sheets for note taking; weekly planners [stationery]; covers for weekly planners; cases of leather for 
weekly planners; covers for address booklets; covers for albums; adhesive tapes for stationery or household purposes; 
erasers; clipboards; paper clips; adhesive labels of paper; adhesive tape dispensers [office requisites]; artists' pastels; 
artists' pencils; artists' pens; modelling clay; modelling paste; modelling wax, not for dental purposes; paint brushes; 
drawing brushes; writing brushes; file trays [office requisites]; paper trays [office requisites]; desk file trays [office 
requisites]; staples for offices; typewriters, electric or non-electric; pictures; portraits; blackboards; small blackboards; 
geographical maps; terrestrial globes; maps; shopping bags of plastic; shopping bags of paper; numbers [type]; type 
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[numerals and letters]; embroidery designs [patterns]; banners of paper; paper pennants; flags of paper; passes of paper; 
not magnetically encoded passes and identification cards of paper for access to a restricted area; decalcomanias; 
removable tattoos [decalcomania]; commemorative stamps; stamps for collectors; lanyards for carrying paper badges 
and paper passes; flags of paper incorporating a sound device; flags of paper incorporating fiber optics; tickets; transfers 
[decalcomanias]; cigar bands; garbage bags of plastic; placards of paper or cardboard; covers of paper for flower pots; 
fitted toilet lid covers of paper; passport holders; cream containers of paper; bags [envelopes, pouches] of paper or 
plastics, for packaging; sealing wax; bibs of paper; chaplets; subway tickets of paper other than magnetic; figurines 
[statuettes] of papier mâché; industrial packaging containers of paper; containers of cardboard for packaging.

Cl.18;Boxes of leather or leatherboard; cases of leather or leatherboard; key cases; card wallets [leatherware]; 
business card cases; card cases [notecases]; leather credit card cases; name card cases; leather address hang-tags; 
carrying cases for documents; document cases; bags [envelopes, pouches] for packaging of leather; hat boxes for travel 
[made of leather and imitation leather]; casings, of leather, for springs; leather trimmings for furniture; leather key cases; 
key cases incorporating a sound device; key cases incorporating fiber optics; key cases incorporating a cartoon 
character; leather shoulder belts; shoulder belts [straps] of leather; clothing for pets [made of leather and imitation 
leather]; collars for pets [made of leather and imitation leather]; bags for carrying animals [made of leather and imitation 
leather]; animal skins and hides; moleskin [imitation of leather]; fur; chamois leather, other than for cleaning purposes; 
attaché cases; daypacks; rucksacks; haversacks; bags for sports; beach bags; briefcases; travelling sets [leatherware]; 
handbags; shoulder bags; clutch bags; tote bags; pocket wallets; purses; school bags; net bags for shopping; shopping 
bags; slings for carrying infants; vanity cases, not fitted; duffle bags; holdalls; trolley duffles; trolley-type suitcases; 
waistbags; bags for carrying suits and dresses; cases for carrying suits and dresses; backpacks [made of leather and 
imitation leather]; knapsacks [made of leather and imitation leather]; garment bags for travel [made of leather and 
imitation leather]; school satchels [made of leather and imitation leather]; school backpacks [made of leather and 
imitation leather]; sling bags for carrying infants [made of leather and imitation leather]; suitcase handles [made of leather 
and imitation leather]; suitcases [made of leather and imitation leather]; travelling trunks [made of leather and imitation 
leather]; valises [made of leather and imitation leather]; luggage [made of leather and imitation leather]; satchels [made of 
leather and imitation leather]; boston bags [made of leather and imitation leather]; kid's school lunch bags [made of 
leather and imitation leather]; bags for campers [made of leather and imitation leather]; bags for climbers [made of leather 
and imitation leather]; game bags [hunting accessories], made of leather and imitation leather; tool bags sold empty 
[made of leather and imitation leather]; mountaineering sticks; umbrella sticks; golf umbrellas; sun umbrellas; umbrella 
covers; umbrellas; parasols; walking sticks; travelling bags; portable cosmetic bags [sold empty]; clothing for animals; 
pouches, of leather, for packaging; furniture coverings of leather; straps for skates; leather leashes; packaging containers
of leather.

Cl.20;Cushions; mattresses, sleeping bags; furniture fittings, not of metal; divans; armchairs; chairs [seats]; easy 
chairs; high chairs for babies; tables [furniture]; baby changing tables; beds [furniture]; cradles; display stands; display 
boards; display cabinets; display cases; book supports [furniture]; infant bouncers [seats], chests for toys; mirrors 
[furniture]; showcases [furniture]; garment covers [storage]; wardrobes; cupboards; desks; racks [furniture]; magazine 
racks; umbrella stands; clothes hooks, not of metal; clothes hangers; coatstands; baskets, not of metal; boxes of wood or 
plastic; containers, not of metal; mats for infant playpens; children's mats used for sleeping; ornamental number plates, 
not of metal; commemorative number plates, not of metal; keyboards for hanging keys; plastic key cards not encoded; 
trays, not of metal; inflatable plastic signs; placards of wood or plastics; signboards of wood or plastics; furniture; 
mirrors; picture frames.

Cl.21;Cups; coffee cups; drinking glasses; table plates; commemorative plates; carafes; decanters; flasks; drinking 
bottles; canteens [flasks]; insulating canteens; bottles; drinking straws; mixing spoons [kitchen utensils]; beverage 
stirrers; corkscrews; strainers; trays for household purposes; coin trays for household purposes; isothermic bags; 
napkin holders, cups incorporating a sound device; cups incorporating fiber optics; sippy cups; egg cups; fruit cups; tea 
cups [yunomi]; training cups for babies and children; cups of paper or plastic; mugs; mugs incorporating a sound device; 
mugs incorporating fiber optics; beer mugs; glass mugs; tea mugs; travel coffee mugs; commemorative and ornamental 
cups and mugs; drinking glasses incorporating a sound device; drinking glasses incorporating fiber optics; wine glasses; 
beer glasses; cocktail glasses shot glasses; set of shot glasses; tea glasses; tumblers [glasses]; tumblers [glasses] 
incorporating a sound device; tumblers [glasses] incorporating fiber optics; plates; decorative plates; melamina infant 
plates; melamina infant bowls; plastic plates; souvenir plates; dishes, drinking flasks; insulating flasks; drinking flasks 
for travellers, vacuum flasks; flasks for children; insulated bottles; refrigerating bottles; empty water bottles for bicycles, 
vacuum bottles; bottle openers, sports bottles; straws for drinking incorporating a sound device; straws for drinking 
incorporating fiber optics; coffee services; coffee grinders, non-electric; coffee percolators, non-electric; coffee pots, 
non-electric; coffee filters, non-electric; drink stirrers; saucers; scoops [tableware]; ice scoops; ice cream scoops; oven 
mitts; colanders; pasta colanders; tableware, other than knives, forks and spoons; biscuit cutters; cookie cutters; pastry 
cutters; beaters, non-electric; pepper grinders; domestic grinders, non-electric; garlic presses; non-electric fruit presses 
for household purposes; non-electric blenders for household purposes; non-electric whisks for household purposes; 
wooden cutting boards for kitchen use; chopping boards for kitchen use; serving trays; pots; mustard pots; pepper pots; 
tea pots; cooking pots and pans, non-electric; frying pans, cake pans; pot lids; saucepans; non-electric pressure cooking 
saucepans, cake moulds; moulds [kitchen utensils]; ice cube moulds; cookery moulds; jugs; salt and pepper shakers; 
bowls; bowls [basins], fruit bowls, glass bowls; sugar bowls; salad bowls; soup bowls; cruet sets for oil and vinegar, tea 
kettles; non-electric kettles; non-electric kitchen mixers; liqueur sets; spice sets; tea sets; cream and sugar sets, shakers, 
cocktail shakers, menu card holders; spatulas [kitchen utensils]; pepper mills; coffee mills, hand-operated, coolers [ice 
pails]; salt cellars; oil cruets; vinegar cruets; graters; graters for kitchen use; griddles [cooking utensils]; grills [cooking 
utensils]; non-electric heaters for feeding bottles; ice buckets; cooling buckets for wine and champagne; pails; ice pails; 
kitchen mixers, non-electric; lunch boxes; fitted picnic baskets, including dishes; pipettes [wine tasters]; tea infusers; tea 
services; tea pots, non-electric; tea balls, tea caddies; tea strainers; wine tasters; baskets for household purposes; waste 
baskets; bread baskets for domestic use; household containers; kitchen containers; heat insulated containers; thermally 
insulated containers for food; holders for plastic bags, for household use; coasters, not of paper and other than table 
linen napkin rings; toothpicks; toothpick holders; soap dispensers; soap dishes; soap holders; sandwich boxes; bread 
boxes; candy boxes; glass caps; wine strainers; comb cases; hair combs; combs; electric combs; sponges; sponges for 
household purposes; facial cleansing sponges; appliances for removing make-up; facial sponges for applying make-up; 
abrasive sponges for scrubbing the skin; brushes, except paint brushes; bath brushes; cosmetic brushes; make-up 
brushes; eyebrow brushes; hair brushes; lip brushes; nail brushes; shaving brushes; toilet brushes; cake brushes; dish 
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brushes; golf brushes; brushes for footwear; clothes brushes; scrubbing brushes; brooms; buckets; cosmetic utensils; 
perfume sprayers; perfume vaporizers; fitted vanity cases; toothbrushes; electrical toothbrushes; floss for dental 
purposes; chamois leather for cleaning; cloths for cleaning; cloth for washing floors; gloves for domestic use; vases; 
candle holders; works of art of porcelain, ceramic, earthenware or glass; toilet utensils; cosmetic toiletry utensils; 
statues, figurines, plaques and works of art, made of porcelain, earthenware or glass, included in this class; flower pots; 
flower bowls; flower baskets; plant baskets; flower vases; flat-iron stands; ironing boards; ironing board covers, shaped; 
baby baths: clothes pegs [clothes pins]; indoor aquaria; sprinklers for watering flowers and plants; toilet paper 
dispensers; toilet paper holders; dust bins; candelabra; statuettes of porcelain, ceramic, earthenware or glass: statues of 
ceramic; figurines [statuettes] of ceramic; busts of porcelain, ceramic, earthenware or glass.

Cl.24;Curtain fabrics; textiles for furnishings; upholstery fabrics; fabrics for interior decoration; chenille fabric; cotton 
fabric; crepe [fabric]; esparto fabric; flannel [fabric]; hemp fabric; jersey [fabric]; jute fabric; knitted fabric; nylon fabric; 
polyester fabric; ramie fabric; rayon fabric; silk fabrics; woollen fabric; worsted fabrics; woven fabrics; chemical fiber 
fabrics; elastic fabrics for clothing; fabric for footwear; jersey material [fabric]; lining fabric for shoes; synthetic fibre 
fabrics; cloth coasters; cotton cloth; crepe cloth; face cloths; felt cloth; hemp cloth; jute cloth; linen cloth; silk cloth; 
taffeta [cloth]; woollen cloth; velvet; canvas for tapestry or embroidery; damask; fustian; towels of textile; household 
linen; table linen of textile; bath linen, except clothing; bed linen; bath towels; beach towels; children's towels; golf 
towels; kitchen towels; tea towels; dish towels for drying; face towels of textile; large bath towels; washing mitts; linen 
[fabric]; coasters [table linen]; linen for household purposes; bed blankets; bed clothes; bed covers; bed sheets; bed 
skirts; bed spreads; bed throws; comforters [bedding]; bed covers of paper; covers for cushions; table covers; table 
runners; table cloths, not of paper; table napkins of textile; table mats, not of paper; place mats, not of paper; textile 
napkins; mattress covers; ticks [mattress covers]; pillow covers; pillow cases; pillow shams; fitted toilet lid covers of 
fabric; quilts; futon quilts; sleeping bags [sheeting]; flags, not of paper; banners and flags of textile; pennants not of 
paper; curtains of textile or plastic; handkerchiefs of textile; labels of cloth; cloth; flags, not of paper, incorporating fiber 
optics; nylon flags; nylon flags incorporating fiber optics; banners; textile pennons; curtains; shower curtains; window 
curtains; curtain holders of textile material; napkins, of cloth, for removing make-up; tissues of textile for removing make-
up; furniture coverings of textile; furniture coverings of plastic; labels of textile for identifying clothing; mosquito nets; 
tapestry [wall hangings], of textile; wall hangings of textile; travelling rugs.

Cl.25;Jackets [clothing]; ski jackets; wind-resistant jackets; overcoats; coats; cardigans; pullovers; shirts; tee-shirts; 
polo shirts; blouses; sweatshirts; sweaters; jumpers [pullovers]; jerseys [clothing]; trousers; shorts; bermuda shorts; 
jeans; skirts; work overalls; jogging suits; automobile racing suits not in the nature of protective clothing; suits; dresses; 
singlets; braces for clothing [suspenders]; cuffs; aprons [clothing]; combinations [clothing]; clothing for gymnastics; 
money belts [clothing]; motorists' clothing; ski clothing; furs [clothing]; pocket squares; quilted vests; sleeved or 
sleeveless jackets; bomber jackets; reversible jackets; rain jackets; leather jackets; padded jackets; waterproof jackets; 
stuff jackets [clothing]; down jackets; sports jackets, waistcoats; windcheaters; dust coats; raincoats; anoraks: sport 
shirts; sweat pants, sports jerseys; overalls; jogging suit trousers; training suits; track suits; sports singlets; suspenders;
wristbands [clothing]; smocks; leotards, leggings [leg warmers]; leggings [trousers]; shawls; sashes for wear; pockets 
for clothing; collars [clothing], girdles clothing, ready-made clothing; rainwear; waterproof clothing; golf shirts, golf 
clothing, other than gloves; ski suits; snowsuits; body warmers; knee warmers [clothing]; knitwear [clothing]; sweat 
bands; tank tops; coveralls; camisoles; chasubles; chemisettes [shirt fronts]; twin sets; blazers; parkas; capes; spats; 
breeches for wear; collar protectors [detachable collars] [parts of clothing]; dress shields; frocks; gaiter straps; mantillas; 
cloaks; pelerines; pelisses; dungarees; tunics; unitards; beach clothes; bathing suits; swimsuits; bathing trunks; bikinis; 
bath robes, bathing caps; swimming costumes; bathing drawers; underwear; pyjamas; dressing gowns; nightgowns; 
underpants; undershirts; drawers [clothing]; boxer shorts; slips [undergarments]; panties; g-strings; vests; bodices 
[lingerie]; corsets [underclothing]; corselets, teddies [undergarments]; brassieres; petticoats; garters; sweat-absorbent 
underclothing; sock suspenders; stocking suspenders clothing for children; babies' clothing; bibs, not of paper; baby 
sleeping bags [bag-like clothing worn by infants for sleeping in]; baby bodysuits; baby bottoms; baby bibs of plastic, 
baby doll pyjamas; baby bibs, not of paper; children's cloth eating bibs; children's and infants' cloth bibs; cloth bibs for 
adult diners; babies' overalls; babies' pants [clothing]; infants' training outfits; racing romper suits for babies; rompers; 
layettes [clothing]; socks; stockings, tights, hosiery, shoes; sports shoes; ski boots; after ski boots; ski boots bags, 
snowboard boots; soles for footwear; footwear uppers; fittings of metal for footwear; inner soles; tips for footwear; 
footwear; gymnastic shoes; training shoes; running shoes; beach shoes; sneakers; basketball sneakers; football shoes; 
slippers; sandals; boots; boots for sports; rain boots; boots for snowboarding; horse-riding boots; golf shoes; flip-flops; 
clogs; bath sandals; bath slippers; babies' footwear; heelpieces for footwear; heels; non-slipping devices for footwear; 
gaiters; footmuffs, not electrically heated; galoshes; neckwear; gloves [clothing]; driving gloves; belts [clothing]; fur 
stoles; scarves; bandanas [neckerchiefs]; foulards [clothing] neckties; ascots; bow ties, neck warmers; ski gloves; muffs 
[clothing]; mittens; headgear for wear; caps [headwear]; headbands [clothing]; sleep masks; helmet liners [headwear]; 
sun visors [headwear]; ear muffs [clothing]; caps [headwear] incorporating a sound device; caps [headwear] 
incorporating fiber optics; baseball caps, hats; small hats; hats incorporating a sound device; hats incorporating fiber 
optics; cap peaks, visors [headwear]; berets; berets incorporating a sound device; berets incorporating fiber optics; 
hoods [clothing]; shower caps; balaclavas, turbans.

Cl.28;Amusement apparatus adapted for use with an external display screen or monitor; amusement apparatus adapted
for use with an external display screen or monitor to be used in amusement parks; apparatus for games adapted for use 
with an external display screen or monitor; video game machines; television game sets, amusement machines, automatic 
and coin-operated; amusement machines, other than those adapted for use with television sets and with an external 
display screen or monitor; apparatus for video games; pocket-sized apparatus for playing video games; pocket-sized 
video games; pocket-sized electronic games; portable video games; portable electronic games; electronic games 
consoles adapted for use with an external display screen or monitor; controllers for game consoles; bags specially 
adapted for hand-held video game apparatus; bags specially adapted for video game consoles; video game machines for 
use with televisions; apparatus for games; apparatus for playing video games; hand-held video games; portable 
electronic toys; hand-held units for playing video games; stand alone video game machines; computer game equipment, 
joysticks for video games; scale model vehicles; scale model cars, scale model racing cars; scale model racing vehicles; 
racing car model silhouettes; toy full-size car replicas; toy full-size vehicle replicas; toy full-size steering wheel replicas; 
toy resin models featuring racing scenes; scale model drivers; scale model pit crews; toy models; vehicle construction 
toys; toy vehicles; toy racing sets; toy racing cars tracks; toy steering wheels; toy pedal vehicles for children; ride-on 
toys; ride-on toy cars for children in pedal version or working with batteries; playing cards; playing card cases; 
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construction toys; building blocks [toys]; toy buckets and spades; toy utensil sets; fantasy character toys; inflatable toys; 
mechanical toys; musical toys; toys for domestic pets; toy balloons; toy back-seat organizers; quoits; jigsaw puzzles; 
kites; kaleidoscopes; masks [playthings]; scooters [toys]; toy vehicle trucks; pull-along toy vehicles, toy trucks with cars; 
toy pedal karts for kids; toy cars for children in pedal version or working with batteries; toy go-karts for children in pedal 
version or working with batteries, race pit-stops [toys]; race tracks [toys]; toy trucks; toy trailers for transporting cars; 
radio-controlled toy vehicles; radio-controlled toy cars; toy gasoline service stations; toy car garages; toy car 
showrooms; toy telephones; plush toys; articulated plush toys; plush toys incorporating height measuring capability; 
moving plush toys; toy plush steering wheels; teddy bears; rocking horses; toy building blocks capable of 
interconnection; toy construction blocks; toy construction sets; bingo cards; sandbox toys comprising shovels, buckets, 
moulds and rackets; fitted boxes for toy hand tools; sets of keys for babies; toys designed to be attached to car seats; 
padded toys for seatbelts; toy frames; toy frames incorporating fiber optics; plastic character toys; rubber character toys; 
resin character toys; toy figures; positionable toy figures; spinning tops [toys]; yo-yos incorporating fiber optics; snow 
globes; toys; soft toys; action toys; pull toys; baby toys; pet toys; dolls; dolls' accessories; dolls' beds; dolls' furniture; 
dolls' houses; dolls' rooms; dolls' clothing; dolls' headgear; dolls' footwear; dolls' feeding bottles; puppets; marionettes; 
toy whistles; action figure toys; baby multiple activity toys; clockwork toys of metal; flying discs [toys]; infant 
development toys, inflatable bath toys; soap bubbles [toys]; stuffed toy bears; toy record players, articles of clothing for 
toys; toy cushions; toy cushions for containing clothing, sports balls; balls for games; playing balls, checkers [games]; 
checker boards; chess games; chess sets, chessboards; dice; cups for dice; darts; dominoes; draughts [games]; 
draughts sets; draught boards; backgammon games, cot musical toys for babies; toy pistols; water pistols; board games; 
building games; manipulative games; parlor games; pinball games; skittles [games]; counters [discs] for games; gloves 
for games; mah jong games; slot machines [gaming machines], swimming pools [play articles]; conjuring apparatus; 
puzzles; theatrical masks; percussion caps [toys]; rattles [playthings]; baby rattles; swings; slides [playthings]; roulette 
wheels; tables for table football; tables for table tennis; games; mobiles [toys]; targets; electronic targets; cosaques [toy 
fireworks]; fairground ride apparatus; marbles for games; ninepins; golf balls; golf clubs; golf gloves; golf irons; golf 
putters; golf tees; golf bags, with or without wheels; rackets; tennis rackets; cases for tennis balls; shaped covers for 
tennis rackets; sweat absorbing bands for rackets' grips; ping pong rackets; skis; bags adapted for skis; sole coverings 
for skis; surfboards; bags especially designed for skis and surfboards; skateboards; bags adapted for skateboards; 
elbow guards [sports articles]; elbow pads for sports use; knee guards [sports articles]; knee pads for sports use; shin 
guards [sports articles]; shin pads for sports use, wrist guards [sports articles]; face guards for sports use; protective 
paddings [parts of sports suits]; appliances for gymnastics; sporting articles; streetboards; ankle guards [sports articles];
ankle pads for sports use; ankle guards for skating, ankle pads for skating; push scooters [toys]; golf ball markers; golf 
club heads; golf club grips, golf club shafts; golf flags [sports articles]; divot repair tools [golf accessories]; shaped 
covers for golf bags; shaped covers for golf clubs; shaped covers for golf putters; golf ball retrievers; archery 
implements; gloves for archery; tennis balls; tennis nets; gut for rackets; strings for rackets; monoskis; surf skis; ski 
bindings; ski edges; scrapers for skis; ski poles; ski sticks; ski wax; water skis; shaped covers for ski bindings; windsurf 
boards; ski brakes; seal skins [coverings for skis]; bob-sleighs; sleighs [sports articles]; sleds [sports articles]; snow 
sledges for recreational use; roller skates; ice skates, in-line roller skates; skating boots with skates attached; 
snowshoes; swimming flippers; swimming jackets; swimming gloves; swimming belts; floats for bathing and swimming; 
batting gloves [accessories for games]; boxing gloves; fencing gauntlets, baseball gloves; shuttlecocks, snowboards; 
sailboards; harness for sailboards; bodyboards; springboards; paragliders; hang gliders: protective padding for playing 
sports; stationary exercise bicycles; body-building apparatus; machines for physical exercises; exercisers [expanders]; 
weight lifting belts; bar-bells; hunting game calls; fishing tackle; twirling batons; cricket bags; scratch cards for playing 
lottery games; ball pitching machines; dumb-bells; practical jokes [novelties]; billiard balls; billiard cue tips; billiard cues; 
billiard markers; billiard table cushions; billiard tables; climbers' harness; hockey sticks; discuses for sports, nets for 
sports, sports articles and equipment; hunting and fishing equipment; flippers for swimming; floats for swimming, 
swimming belts; swimming gloves; swimming jackets; inflatable armbands for swimming; swimming floats for 
recreational use; swimming kick boards; fairground and playground apparatus; sticks for fans and for entertainment 
[novelty items]; toy sticks for fans and for entertainment incorporating fiber optics [novelty items]; toy sticks for fans and 
for entertainment shaped as flags [novelty items]; toy sticks for fans and for entertainment shaped as flags incorporating 
fiber optics [novelty items]; toy lanyards; toy necklaces incorporating fiber optics; toy rings; toy rings incorporating fiber 
optics; toy bracelets; toy bracelets incorporating fiber optics; party poppers; streamers [party novelties]; novelties for 
parties, dances [party favors, favours]; balloons [party novelties]; paper party hats; artificial Christmas trees' decorations; 
bells for Christmas trees; artificial snow for Christmas trees; ornaments for Christmas trees, except illumination articles 
and confectionery; Christmas tree decorations.

Cl.34;Cigarette lighters, not of precious metal; cigarette lighters of precious metal; holders, not of precious metal, for 
cigarette lighters; holders, of precious metal, for cigarette lighters; match holders of precious metal; match holders, not of
precious metal; match boxes of precious metal; match boxes, not of precious metal; ashtrays for smokers; tobacco pipes;
pipe pouches; cigarettes; electronic cigarettes; cigarette cases; cigarette cases of precious metal, cigarette cases, not of 
precious metal; tobacco tins; cigars; cigar cases, tobacco; chewing tobacco; smoking tobacco; hand-rolling tobacco; 
snuff; cigarette filters; cigarette holders; cigarette paper; cigarette tips; cigarette tubes; books of cigarette papers; 
mouthpieces for cigarette holders, pocket machines for rolling cigarettes; pocket apparatus for self-rolling cigarettes; 
cigar cutters; cigar holders; cigar tubes; gas containers for cigar lighters; cigarillos; lighters for smokers; smoking pipes; 
pipe tampers; pipe cleaners for tobacco pipes; pipe racks for tobacco pipes; snuff boxes, tobacco jars; tobacco pouches; 
tobacco spittoons; tobacco substitutes; humidors; firestones; matches; safety matches.

Cl.35;Retail and wholesale services, also on line, of cleaning, polishing, scouring and abrasive preparations, soaps, 
perfumery, essential oils, cosmetics, hair lotions, plates and goods of metal in general, metallic signs for vehicles, cutlery,
razors; retail and wholesale services, also on line, of video games, electronic games, machines and apparatus for 
entertainment and fittings therefor, video game programs, recorded programs for electronic games, eyeglasses, 
sunglasses and parts and fittings therefor, optical apparatus and instruments, protecting helmets, protective clothing and 
relative accessories, protective footwear, apparatus and devices for personal protection against accidents, multimedial 
library and multimedial content, downloadable and non downloadable, magnetic data carriers, recording discs, apparatus 
and instruments for recording, transmission, reproduction of sound or images and fittings therefor, computers and 
computer peripherals, mouse pads, software; retail and wholesale services, also on line, of photographic and 
cinematographic apparatus, telephone apparatus and fittings therefor, apparatus for communication, electronic 
publications, scientific, nautical, surveying, weighing, measuring, signalling, checking [supervision], life-saving apparatus
and instruments; retail and wholesale services, also on line, of teaching apparatus and instruments, apparatus and 
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instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity, apparatus for 
recording, transmission, reproduction of sound and images and fittings therefor, recording discs compact discs, DVDs 
and other digital recording media, mechanisms for coin-operated apparatus, cash registers, data processing equipment, 
computers, retail and wholesale services, also on line, of magnetic cards, electric and electronic apparatus and 
instruments for vehicles, electric and electronic apparatus and instruments for personal use, magnets, calculating 
machines, cases adapted specifically to contain the aforesaid articles, fire-extinguishing apparatus, air conditioners for 
vehicles, lighting installations for vehicles, lights for vehicles, headlights for vehicles, anti-glare devices for automobiles, 
anti-glare devices for vehicles, defrosting apparatus for vehicles, heating apparatus for defrosting windows of vehicles, 
heating installations for vehicles, reflectors for vehicles, lights, lamps and lighting apparatus in general, fans [parts of air-
conditioning installations for vehicles], ventilators; retail and wholesale services, also on line, of automobiles and 
vehicles in general and parts and fittings therefor, apparatus for locomotion by land, air or water, spare parts for vehicles, 
pushchairs, strollers and fittings therefor, parachutes; retail and wholesale services, also on line, of clocks and watches, 
alarm clocks and parts and fittings therefor, signs, boxes, pins and lanyards of precious metals or coated therewith, 
precious metals and their alloys and goods made from these materials or coated therewith, jewellery, costume jewellery, 
precious stones, horological and chronometric instruments; retail and wholesale services, also on line, of ornamental 
novelty badges, commemorative stamps, paper, cardboard and goods made from paper and cardboard, albums, 
photograph albums, printed publications, printed periodicals, printed reports, pamphlets, magazines, yearbooks, 
encyclopaedias, books, brochures, newspapers, periodicals, printed matter, images, posters, calendars, diaries, planners, 
pens, pencils and stationery articles in general, labels, artists' materials and brushes, office requisites, bookbinding 
articles, photographs, adhesives, artists' materials, brushes, typewriters, articles for office use, instructional and teaching 
apparatus and materials, printers' type, printing blocks; retail and wholesale services, also on line, of plastics for 
packaging, bags and sacks of any material for packaging, lanyards for carrying objects made from paper; retail and 
wholesale services, also on line, of key cases, key rings, cases and holders for diaries and weekly planners, for business 
cards, pamphlets, credit cards, pens, pencils, MP3 players, CDs, CD players, DVDs, DVD players, computer and mobile 
phones; retail and wholesale services, also on line, of bags, handbags, travelling bags, rucksacks, tags for suitcases, 
unfitted vanity cases, note pads, leather and imitations of leather, goods made of leather and imitations of leather, animal 
skins, hides, trunks, valises, umbrellas, sun umbrellas, parasols, walking sticks, whips, harness and saddlery; retail and 
wholesale services, also on line, of statues and statuettes in any material, furniture, mirrors, picture frames, goods of 
wood, photograph frames, cushions, commemorative objects, ornaments; retail and wholesale services, also on line, of 
fans for personal use, drinking straws, lanyards for carrying objects made of plastic, containers and accessories for 
household and kitchen purposes, hip flasks, insulating flasks, drinking bottles, bottles, mugs, cups, coffee cups, beer 
glasses, sets of liquor glasses, glasses, services [dishes]; retail and wholesale services, also on line, of utensils and 
containers for the bathroom, for personal use and for personal hygiene, perfume sprayers, perfume vaporizers, glasses 
for candles, coin trays, goods of glass, porcelain and terracotta; retail and wholesale services, also on line, of ropes, 
string, nets, tents, awnings, tarpaulins, sails, padding and stuffing materials, raw fibrous textile materials, textile beach 
towels, towels, bed linen, bath linen, table linen, flags, standards [flags], banners, pennants, textiles and textile products; 
retail and wholesale services, also on line, of clothing, footwear, headgear, accessories for clothing, footwear and 
headgear, parts of clothing, footwear and headgear, laces, buttons, hooks, eyes, pins, badges for clothing, clips, buckles, 
lanyards for wear; retail and wholesale services, also on line, of scale model cars and scale model vehicles in general, 
games, toys, gymnastic and sporting articles, Christmas trees and relative decorations, food products, beverages, 
smokers' articles; franchising, namely services rendered by a franchisor, that is transfer of business and organisational 
know-how, assistance in the development and management of a commercial enterprise; assistance in the development 
and management of a commercial enterprise and of a chain of retail shops, restaurants, bars, cafes and other 
undertakings providing food and drink; assistance in the management of sales points; business management assistance; 
business consultancy and organization in connection with the establishment of on-line retail sale services and the 
launching of on-line retail trading activities; supply of an on-line notice for the shipment, the promotion, the sale and the 
resale of articles on a computer network and/or by means of mobile telephony services; organization of exhibitions for 
commercial or advertising purposes; organization of trade fairs for commercial or advertising purposes; shop window 
dressing; marketing research; market analysis; providing an on-line commercial information directory service on the 
Internet with the purpose of giving users a list of car dealers, retail stores and assistance centres; commercial assistance 
for the purchase of second hand automobiles; advisory services for business management; business appraisals; 
business information; providing business information directory services, via a global computer network or the Internet; 
business information services on goods and services provided in the form of a buying guide on a global computer 
network and/or by means of mobile telephony services; business management and organization consultancy; business 
management assistance and consultancy; business management of hotels; business organization consultancy; 
outsourcing services [business assistance]; commercial information and advice for consumers [consumer advice shop]; 
layout services for advertising purposes; modelling for advertising or sales promotion; presentation of goods on 
communication media, for retail purposes; publication of publicity texts; sponsorship search; updating of advertising 
material; writing of publicity texts; commercial administration of the licensing of the goods and services of others; 
commercial or industrial management assistance; procurement services for others [purchasing goods and services for 
other businesses]; personnel management consultancy; sales promotion for others; advertising, market research and 
promotional services; public relations services; product demonstration and product display services; organization of 
trade shows and exhibitions for commercial or advertising purposes; loyalty, incentive and bonus program services; 
rental of advertising space and rental of advertising time in communication media; distribution of advertising, marketing 
and promotional material; advertising, marketing and promotional consultancy and assistance services; commercial 
trading and consumer information services; auctioneering services; business assistance, management and 
administrative services;1 accountancy, bookkeeping and auditing; administrative data processing; human resources 
management and recruitment services; business consultancy and advisory services; rental of office machines; business 
analysis, research and information services; collection and systematization of business data; retail outlet management 
assistance; price comparison services; commercial information agencies; marketing studies; business inquiries; 
business investigations; business research; market surveys; location of freight cars by computers; advertising; 
advertising of goods and services on the Internet and by means of mobile telephony services and by electronic mail; 
administrative processing of purchase orders; advertising agencies; advertising by mail order; demonstration of goods; 
direct mail advertising; dissemination of advertising matter; distribution of samples; on-line advertising on a computer 
network; outdoor advertising; publicity columns preparation; publicity material rental; radio advertising; radio 
commercials; rental of advertising time on communication media; television advertising; television commercials; rental of 
advertising space; promotion of goods and services by preparing and organizing promotional contests and competitions 
with prizes to be won, on a global computer network and/or by means of mobile telephony services; promotion of goods 
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and services by placing advertisements and advertising displays on an on-line electronic site accessible via a global 
computer network and/or by means of mobile telephony services; on-line promotion of computer networks and websites.

Cl.41;Amusement park and theme park services; entertainment services provided by recreation parks, amusement 
parks and theme parks; ticket agency services [entertainment]; ticket reservation and booking services for amusement 
parks and theme parks; providing information in the field of location of theme parks featuring automobile races and 
exhibitions; electronic publishing services; publication of books, newsletters, printed matter, magazines, catalogues, 
periodicals, training manuals and yearbooks, also on-line; on-line publication of guides, maps, directories and lists for 
travellers; provision of electronic publications; publication of texts, other than publicity texts; publication of printed 
material, other than publicity texts, in particular books, magazines and newspapers, also in electronic form, CD included; 
organization of exhibitions for cultural or educational purposes; organization of sports competitions and tournaments; 
organization of sporting events; arranging and conducting of conferences, congresses, meetings, workshops, seminars, 
symposiums and concerts; arranging and conducting of workshops and seminars regarding sports and safe driving; 
sports training services in the form of driving lessons of automobiles, sports cars and racing cars; coaching [training]; 
organization and management of special events for social entertainment purposes; organization of entertainment events 
in the form of competitions and meetings for fans and collectors of automobiles; entertainment in the form of car races; 
fan club services in the nature of entertainment; club services [entertainment or education]; organization and 
administration of clubs for automobile fanciers and owners; providing museum facilities [presentation, exhibitions]; 
gaming house services; entertainment; entertainment in the form of motor racing competitions; entertainment services in 
the field of automobiles; providing recreation facilities; providing amusement arcade services; providing sports facilities; 
providing golf facilities; sport camp services; timing of sports events; rental of sports equipment, except vehicles; ticket 
reservation and booking services for cultural, entertainment and sport events; casino services; organization of lotteries 
and other gambling activities; special effects animation services for film and video; presentation of movies, shows, plays 
or musical performances; production and distribution of sound, movie and video recordings; providing movie, television 
and music video entertainment via an interactive web site; production of films, and audiovisual and television programs; 
production, post-production, preparation, presentation, distribution, control, network connection and rental of television 
and radio programs and films, animated films, cartoons and audio and video recordings; film and television studio 
services; providing of information related to automobiles, racing teams and sports activities; arranging and conducting of 
training courses and courses in the field of automobiles, sports cars and automobile races; providing on-line 
entertainment in the form of car races; education information; toy rental; games equipment rental; practical training 
[demonstration]; writing of texts, other than publicity texts; photographic reporting; health club services [health and 
fitness training]; providing on-line videos; providing on-line music; museum services, namely, exhibiting to the public a 
historical site; providing information relating to sports and sporting events; providing on-line newsletters in the field of 
automobiles, competitions and sports events; providing on-line blogs featuring technical aspects of automobiles, 
automobile races and sporting events.

Cl.43;Restaurant services; bars; cafeteria services; self-service restaurant services; coffee shop services; self-service 
cafeteria services; bar services; canteen services; snack-bar services; fast-food restaurant services; take-out restaurants, 
cocktail lounge services; delicatessens [restaurants]; providing food and drink; catering services; consultancy services 
in the field of culinary arts; wine bar services; carry-out restaurants; cafe services; coffee bars; fast-food snack-bars; 
providing of food and drinks in restaurants and bars; serving food and drinks in restaurants and bars; providing food and 
drink catering services for fair and exhibition facilities; restaurant reservation services; tea rooms; consultancy services 
in the field of menu planning for others; hotel services; hotel, motel, house, boarding house, restaurant and holiday 
accommodation booking services; hotel information; restaurant information services; rental of rooms for holding 
functions, conferences, conventions, exhibitions, seminars and meetings; provision of facilities for exhibitions and fairs; 
arranging temporary housing accommodations; arranging and providing temporary accommodation; temporary 
accommodation reservations; providing temporary accommodation in hotels, motels and boarding house services; motel 
services; bed and breakfast inn services; travel agency services for reserving hotel accommodation; accommodation 
bureau services [hotels, boarding houses]; hotel reservations; hotel accommodation services; hotel and motel services; 
boarding house services; boarding for animals; rental of conference rooms; rental of meeting rooms; rental of temporary 
accommodation; day-nursery [crèche] services; pet day care services; day-care centres; holiday camp services [lodging]; 
providing temporary lodging at holiday camps; retirement home services; tourist home services; rental of tents; rental of 
temporary accommodation in holiday homes and flats; rental of fair stands; rental of furniture for hotels; rental of towels 
for hotels; rental of chairs, tables, table linen, glassware.
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Priority claimed from 28/01/2016; Application No. : 86890521 ;United States of America 

3453044    19/05/2016
[International Registration No. : 1320561]
Stellus Technologies, Inc.
3655 North First Street San Jose CA 95134 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Flash storage systems comprised of computer servers, nonvolatile storage and software for storage optimization; 
hardware and software for use in connection with data storage systems, management of data storage, optimization of 
data storage; computer software for the development of software used for data management and storage; computer 
hardware and software for cloud-based data storage; computer hardware and software for interconnecting, managing, 
securing and operating local and wide area networks; network storage devices, comprised of computer hardware and/or 
software for controlling network storage and for optimization and analysis of network storage.

Cl.37;Technical support services, namely, trouble shooting in the nature of the repair of computer hardware; 
installation of hardware for computer systems; installation, maintenance and repair of hardware for data storage systems, 
storage devices and computer hardware for cloud-based data storage; technical support services, namely, providing 
technical advice related to the installation of computer hardware and peripherals.

Cl.41;Educational services, namely, training services provided online from a computer network related to flash storage 
systems.

Cl.42;Computer network and programming services for others; computer system design services for others; computer 
system analysis for others; installation, maintenance and repair of software and firmware; monitoring of computer 
systems to ensure proper functioning and optimization; updating of computer software and firmware; technical support 
services, namely, providing technical advice related to the installation of software; troubleshooting in the nature of 
diagnosing computer hardware and software problems; and computer technology support services, namely, help desk 
services. 
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3453385    10/03/2016
[International Registration No. : 1320280]
Hubei Yulong Investment Holdings Co., Ltd.
196 Jiefang Road, Suizhou 441300 Hubei China

Proposed to be Used
IR DIVISION
Cl.39;Transport of travellers; pleasure boat transport; gift wrapping; sightseeing (tourism); arranging of excursions; 
arranging of travel tours; booking of seats for travel; travel reservation; travel booking services provided by travel 
agencies; conducting a sightseeing travel tour.

Cl.41;Arranging and conducting of conferences; organization of sports competitions; arranging of beauty contests; 
organization of balls; organization of shows; arranging and conducting of concerts; publication of books; layout services, 
other than for advertising purposes; digital video, audio, and multimedia publishing services; production of radio and 
television programs; production of shows; production of television programmes; television entertainment; movie theatre 
presentations; amusement parks; entertainment; amusements; club services (entertainment or education); holiday camp 
services (entertainment); entertainment in the nature of live performances; ticket agency services (entertainment); 
providing golf facilities; health club services (health and fitness training); rental of sports grounds; animal training; 
zoological garden services; scriptwriting services; photographic reporting; production of music.
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3453389    12/05/2016
[International Registration No. : 1319795]
GOODBABY CHILD PRODUCTS CO., LTD.
No.28 Lufeng East Road, Lujia Town, Kunshan City Jiangsu Province China

Proposed to be Used
IR DIVISION
Cl.12;Electric vehicles; cycles; bicycles; electric bicycle; trolleys; baby carriages; covers for baby carriages; hoods for 
baby carriages; folding luggage cart; safety seats for children, for vehicles.

Cl.20;Cots; furniture; beds; high chairs for babies; infant walkers; playpens for babies; seats; mats for infant playpens.
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Priority claimed from 10/12/2015; Application No. : 50819 ;Trinidad and Tobago 

3453412    10/05/2016
[International Registration No. : 1320300]
Google Inc.
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; computer software featuring images of and geospatial information and data about the earth's 
surface, geographic areas, and landmarks for viewing and manipulation; downloadable reports featuring images of and 
geospatial information and data about the earth's surface, geographic areas, and landmarks; satellite navigational 
systems, namely, global positioning systems; satellites; downloadable computer software for providing geographic 
information, interactive geographic maps, and images of maps and mapped locations; computer software for use as an 
application programming interface (API); computer software for the collection, editing, organizing, modifying, 
transmission, storage and sharing of data and information; downloadable image files featuring aerial imagery and satellite 
imagery.

Cl.41;Digital imaging services in the nature of editing of images; aerial and satellite photography services; aerial 
imagery services in the nature of aerial photography; aerial photography services, aerial imagery collection services, 
namely, aerial imagery photography services.

Cl.42;Design, development, implementation, updating, and maintenance of computer software and databases featuring 
images of and geospatial information and data about the earth's surface, geographic areas, and landmarks; providing 
temporary use of non-downloadable software (SAAS) for viewing and manipulation of images of and geospatial 
information and data about the earth's surface, geographic areas, and landmarks; technological consulting services in the
fields of geospatial information and data, geocoding information, geographic information systems, satellite imagery, and 
consulting in relation to photogrammetry and mapping; geospatial services, namely, making maps and scale drawings 
from aerial and satellite photographs; research and design of computer systems in the field of satellite imagery and the 
management of satellite data; application service provider featuring application programming interface (API) software for 
providing online non-downloadable software for accessing satellite imagery and data for web applications on global 
computer networks, mobile devices and applications; hosting a website featuring images of and geospatial information 
and data about the earth's surface, geographic areas, and landmarks.
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3453628    16/02/2016
[International Registration No. : 1321744]
Ceratizit S.A.
101, route de Holzem L-8232 Mamer LU 

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools and parts therefor, in particular tools of steel and hard metals, where necessary with 
hard coatings or cutting edges, the aforesaid tools in particular for machining, the aforesaid tools in particular for metal 
processing, wood processing, rock processing, glass processing and plastic processing, in particular drills, centering 
drills and spot drills, countersinks, milling cutters, deburring cutters, reamers and saw blades (all the aforesaid goods 
other than hand-operated); motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural devices (not hand-operated).

Cl.42;Services of an engineer; toolmaker services, namely design, development and planning of tools and machine 
tools, and analysis and evaluation of products with respect to possible future applications.
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Priority claimed from 25/04/2016; Application No. : 015375348 ;European Union 

3453862    26/04/2016
[International Registration No. : 1321273]
Control Techniques Limited
The Gro, Pool Road Newtown, Powys SY16 3BE United Kingdom

Proposed to be Used
IR DIVISION
Cl.7;Drives, variable speed drives, motors, industrial process controllers (hydraulic, mechanical and pneumatic); AC 
drives and motors, servo drives and motors, DC drives and motors, drives for manufacturing automation, drive systems 
for machines, permanent magnet motors; linear motors; gearboxes for speed, torque and position control; starters for 
electric motors; electrical drives for machines; programmable electrical AC, DC and servo drives for controlling industrial 
and commercial machines and apparatus; safety accessories being parts of industrial converters and controllers for 
machines; parts and fittings for all the aforesaid goods.

Cl.9;Software; software for the operation and control of power electronic drives, servos and converters; software for 
configuring, monitoring, analysing, regulation of and interface with power electronic drives, servos and converters; 
electronic controllers for motors and machine tools; electronic positioning controllers for servo motors; servo amplifiers; 
motion control instrumentation; programmable logic control instrumentation; speed and position feedback devices; 
motion controllers; input/output switches and industrial pcs, remote terminal units; human machine interfaces; electric 
inverters; safety devices; electric cables; electric filters; electric filters for the suppression of electrical noise and 
radiation; power conversion equipment; encoders and resolvers for use on machines; industrial sensors; parts and 
fittings for all of the aforesaid goods.
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3454133    17/05/2016
[International Registration No. : 1321282]
ORTA ANADOLU TICARET VE SANAYI ISLETMESI TURK A.S
Osman Kavuncu Mah. Mensucat Cad. No. 24 Melikgazi Kayseri Turkey

Proposed to be Used
IR DIVISION
Cl.24;Denim fabric.

Cl.25;Trousers, shirts, coats of denim.
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Priority claimed from 23/10/2015; Application No. : 302015000065043 ;Italy 

3454586    30/12/2015
[International Registration No. : 1321223]
TELECOM ITALIA S.P.A.
Via Gaetano Negri, 1 I-20123 MILAN Italy

Proposed to be Used
IR DIVISION
Cl.9;Telephone equipment and instruments; apparatus and instruments for voice interaction telephone apparatus with 
automatic call distribution; computer; hardware and software for telephony; hardware equipment needed for access to a 
global telecommunications computer network; computer network servers; digital telephone and software platform; 
electrical and electronic apparatus for communications and telecommunications; apparatus and instruments for 
communication and telecommunications; electronic apparatus and instruments for processing, logging, storing, 
transmitting, recovering and receiving data; apparatus and instruments for storage, storing, handling, processing, 
recording, transmission, amplification and reproduction of data, sound, images, information or encoded data; equipment 
for the use, management and sharing of multimedia content, including consumer electronics devices for domestic and or 
personal use as personal computers, set-top box, connected TV, smartphones and tablets; apparatus and instruments for 
recording, reproducing, carrying, storing, processing, manipulating, transmitting, broadcasting, retrieving and 
reproducing software; apparatus for the integration of network services and electrical and electronic household devices; 
television receivers and televisions incorporating video recorders; software that allows users to capture, store, play and 
schedule music and audio, video, film, performances, games and amusements; software that allows users to capture and 
store texts, including newspapers, magazines, books, electronic books, electronic publications, multimedia texts; 
software and programs for analysis and management of data; software and programs for the installation of applications; 
educational software related to the world of music; educational software; electronic game software; video games 
software; e-books; software for teleconferencing, videoconferencing and videophone services; software for searching 
and retrieving data; software for access to databases; software for access to telecommunications services, computer 
networks and electronic bulletin boards; computer games software; software and telecommunication equipment including
modems and portable modem to enable connection to databases, local area networks and the Internet; software, 
applications and devices for the interconnection of telecommunications networks, computers and local area networks; 
movie cameras; video cameras; cameras; photographic instruments and apparatus; equipment, apparatus and 
instruments for image processing; readers and scanners for bar codes; television and radio apparatus and instruments; 
transmitters and receivers for telecommunications and radio and television broadcasting; equipment for access to 
broadcast or transmitted programs; holograms; data processing equipment; computer peripherals; programs recorded on
electronic circuits; software; discs and tapes intended as magnetic data carriers; printed circuit boards; blank and pre-
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recorded magnetic cards, also prepaid; memory cards; smart cards; cards containing microprocessors; cards with 
integrated circuits; electronic identification cards; encoded telephone cards; pre-paid telephone calling cards, 
magnetically encoded; credit cards; encoded debit cards; cards for electronic games adapted for use with telephones; 
CD-ROMs; DVDs; magnetic, digital and optical data recording media; digital, optical, blank and pre-recorded recording 
media and magnetic data carriers; USB flash drives; software downloadable from the Internet; downloadable ring tones 
for mobile phones; downloadable electronic publications available on-line from databases or the Internet; downloadable 
music files; devices for playing downloaded music files; portable media players; photographs, images, graphics, image 
files, audio clips, film, video and audio-visual programs available for download on-line or from databases or the Internet 
or Internet websites; apparatus and instruments for remote surveillance; software for remote surveillance; satellite 
transmitters and receivers; telecommunications and broadcasting satellites; electric wires and cables; optical cables; 
telecommunications apparatus and telecommunication systems; terminals intended to be connected to a telephone 
network; telephone exchange apparatus; apparatus for input, storage, conversion and processing of telecommunication 
signals; telephone equipment; equipment for fixed phones, portable phones, which allow you to keep your hands free or 
voice-activated; multimedia apparatus and instruments; interactive terminals for displaying and ordering goods and 
services; pagers, radio pagers, two-way radios and radiotelephone; telephones; mobile phones; cellular phones; 
smartphones; tablets; computer; mobile telecommunications handsets; fax machines; apparatus for the transmission and 
receipt by fax; personal digital assistants [PDAs]; electronic notebooks; electronic organizers; electronic graphic tablets; 
electronic handheld units for receipt, storage and/or wireless transmission of data and messages; mobile electronic 
devices to allow users to store or manage personal information; accessories for telephones and mobile 
telecommunications handsets; adapters for telephones; phone charger; apparatus for desks or cars containing a speaker 
to enable the use of a telephone handset without the aid of hands; telephone receivers housings for use in cars; cases for 
containment or transport of mobile phones and equipment and telephone equipment; straps for mobile phones; electronic
agendas; antennas; batteries; microbatteries; microprocessors; keyboards; modem; calculators; display screens; Global 
Positioning System [GPS] apparatus; navigation apparatus for vehicles [on-board computers], Global Positioning System 
[GPS] tracking and location devices; remote control apparatus; radio apparatus and instruments; electrical apparatus and 
instruments for control, analysis, excluding live analysis, reporting, monitoring, inspection and teaching; optical and 
electro-optical apparatus and instruments; video films; audiovisual equipment and appliances; electrical and electronic 
accessories and peripherals for computer and audiovisual equipment.

Cl.38;Telecommunications; telecommunications services; mobile telecommunications services; telecommunication 
services provided via platforms and portals on the Internet and other media; Internet portal services; services of mobile 
telecommunications networks; landline telecommunications; rental of apparatus and instruments for communications; 
provision of email services; electronic sending and transferring of documents; video communication services; voice 
interaction telephone services; telephone exchange services and automatic call distribution; provision of access to 
broadband telecommunications; wireless broadband communication services, providing broadband communication 
services via optical fiber broadband networks; transmission services including services of electronic transmission of 
audio and video files via computer and communications networks; services of transmission and reception of data, 
information and audio and video files also related to events of a cultural nature, music, sports, current affairs, by 
electronic means such as computers, cable TV, radios, television, connected television, set-top box, tablets, smart 
phones; delivery of digital music by telecommunications; audio broadcasting and subscription services through the 
global computer network Internet; audio broadcasting of music, concerts, and radio programs of musical nature; audio 
and video streaming of content on a global Internet computer network; broadcasting services for television programs; 
transmission services relating to Internet protocol TV; Internet protocol television [IPTV] transmission services; providing 
access to the Internet; communication via computer; text messaging and e-mail services; information on 
telecommunications provided by telecommunications networks; transmission and distribution of images, video and audio 
files, images and software, including movies, electronic books, music, games and entertainment in general, in digital or 
analog form, via a global computer network or the Internet; providing access to computer networks; providing access via 
data networks to software for Internet access; providing access to computer programs in data networks.

Cl.42;Scientific and technological services and research and design relating thereto; research laboratories; 
management of research, design and development projects; research, design and development of products; technical 
research; research, design and development services in the field of computers, computer programs, computer systems, 
software application solutions, data processing systems, data management, computerized information processing 
systems, communications services, communications solutions, communications applications, communications systems 
and network interfaces; providing advice and technical information relating to the aforesaid services; performing 
technical analyses; industrial testing; preparation of technical and scientific reports and technical studies; consultancy 
services relating to the design, development and use of computer hardware and software; design of computer hardware; 
maintenance, updating and design of firmware, software and computer programs; computer programming; preparation 
and supply of information relating to computers and computer networks; technical consultancy in the field of information 
technology and telecommunications; design and development of computer systems and telecommunications systems 
and equipment; providing information about the design and development of computer hardware and software; advisory 
services for information technology IT, relating to computer networks, telecommunications networks and data 
transmission networks; providing temporary use of online applications and software tools; programming services 
provided online; rental of computers; rental of software; rental of a database server to third parties; rental of computers 
for data processing; design and writing of computer software for the creation of web pages on the Internet; creation of 
virtual and interactive images; design and development of databases, intranets and websites; creation and development 
of software; providing temporary use of online applications and software tools for computer networks and servers, 
telecommunications networks and local area networks; providing non-downloadable software that enables users the 
capture, storage, execution and programming of music and audio, video, film, performances in general, games and 
amusements; providing non-downloadable software that enables users to capture and store texts, including newspapers, 
magazines, books, electronic books, electronic publications, multimedia texts; website hosting; installation and 
maintenance of software; rental of web servers for Internet access; creation, management and maintenance of web sites, 
web pages and portals for uploading text, images and music available via computers or mobile phones; providing search 
engines for the Internet; cloud computing; providing temporary use of online non-downloadable software.
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3454715    07/01/2016
[International Registration No. : 1321414]
JADRAN GALENSKI LABORATORIJ d.d.
Pulac bb HR-51000 Rijeka Croatia

Proposed to be Used
IR DIVISION
Cl.3;Fragrances; cosmetic preparations, toiletries.

Cl.5;Medicines for human purposes, medicinal products, medicinal preparations, biological preparations for medical 
purposes, medicinal herbs, medicinal tea, medicinal mud, medicinal roots, chemical reagents for medical purposes, 
hygienic products for medical use.

Cl.35;Commercial management assistance, marketing research, advertising, cost price analysis, analyses of business 
matters, organisation of exhibitions for commercial or advertising purposes, the bringing together, for the benefit of 
others, of a variety of goods (excluding the transport thereof), enabling customers to conveniently view and purchase 
those goods.
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3456467    20/05/2016
[International Registration No. : 1321419]
GEELY HOLDING GROUP CO., LTD.
1760 Jiangling Road, Binjiang District Hangzhou, Zhejiang China

Proposed to be Used
IR DIVISION
Cl.12;Electric vehicles; vehicles for locomotion by land, air, water or rail; mopeds; automobile chassis; motorcycles; 
propulsion mechanisms for land vehicles; automobiles; gear boxes for land vehicles; tires for vehicle wheels; brakes for 
vehicles.

Cl.37;Construction consultancy; construction; upholstering; air conditioning apparatus installation and repair; motor 
vehicle maintenance and repair; vehicle breakdown repair services; vehicle washing; vehicle battery charging; vehicle 
service stations [refuelling and maintenance].
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Priority claimed from 30/12/2015; Application No. : 2015/109609 ;Turkey 

3456798    22/01/2016
[International Registration No. : 1321230]
AN-EL ANAHTAR VE ELEKTRIKLI EV ALETLERI SANAYI ANONIM SIRKETI
Velibaba Mahallesi, Ankara Caddesi, No:188 Dolayoba-Pendik-Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic switches for electric household appliances and office machines.

Cl.11;Lighting installations, lighting apparatus for vehicles, interior and exterior lights; lamps, led indicator lights, light 
bulbs, lamp glasses.
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3457014    29/03/2016
[International Registration No. : 1322020]
La Maison Moreau
102 Avenue des Champs Elysées F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery; perfumes; essential oils; cosmetics; hair lotions; dentifrices; perfume water; eau de 
toilette; extracts of flowers; make-up; skincare cosmetics; cosmetic preparations for hair care; cosmetic nail 
preparations; eye make-up; make-up preparations for the lips; cosmetic preparations for cheeks; eyebrow cosmetics; 
astringents for cosmetic purposes; cosmetic preparations for bath; foundation creams; face powder; brush on 
concealers; eyelid shadow; eyebrow pencils; lipstick; lip gloss; lip liners; mascara; lash enhancers; brow pencils; brow 
fixer; creams, namely, cosmetic creams; eye toner; facial make up set; skin cream; hair creams; moisture protection 
creams; skin whitening creams; eau de cologne; skin lotion; skin cleansing lotion; body lotion; skin moisturizing lotions; 
antiperspirants; deodorant for personal use; cleaning preparations for personal use; incense; preparations for perfuming 
the air; cobblers' wax; shoemakers' wax; tailors' wax.

Cl.9;Optical instruments, in particular spectacles; sunglasses; corrective eyewear; contact lenses; frames for glasses; 
lenses for eyeglasses; glasses cases; electrically heated hair-waving devices; goggles; anti-reflective lenses; anti-glare 
glasses; anti-dazzle spectacles; lenses for sunglasses; sunglass and eyeglass frames; sports training eyeglasses; 
containers for contact lenses; protective carrying cases for portable phones and mobile phones; protective carrying 
cases for portable computers and electronic tablets; electronic tablets; portable phones; mobile telephones; cell phone 
straps; mobile telephone batteries; protective carrying cases for portable music players, including MP3 players; portable 
music players; eyeglasses; head protection; protective helmets for sports; protective masks; clothing and footwear for 
protection against accidents, irradiation and fire; scientific, nautical, surveying, photographic, cinematographic, weighing,
measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of sound or images; magnetic data carriers; recording discs; compact discs; 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers; calculators; data 
processing equipment; computers; computer software; fire-extinguishing apparatus; electronic diaries; postage stamp 
checking apparatus; voting machines; photocopiers; neon lights; telephone receivers; taximeters; speed indicators; 
ammeters; cosmographic instruments; telephone wires; carbon tubes; electronic chips; fluorescent screens; remote 
monitoring apparatus; filaments for conducting light; surge arresters; radiological apparatus for industrial purposes; 
alarm; animated cartoons; clothing heated using electrical energy; cleaning apparatus for phonograph records; 
downloadable image files; downloadable music files; downloadable ring tones for mobile phones; electronic publications, 
downloadable; eyeglass chains; eyeglass cords; magnets; decorative magnets; mouse pads; spectacle cases; spectacle 
frames; wrist rests for use with computers.
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Cl.14;Jewellery, real and imitation jewellery, also made of various materials; jewellery made of precious metals; 
jewellery fashioned from non-precious metals; enamelled jewellery; cloisonné jewellery; costume jewellery; jewellery 
cases; jewellery caskets; jewellery boxes; caskets for clocks; gold jewellery; paste jewellery; jewellery of yellow amber; 
beads for making jewellery; ear ornaments in the nature of jewellery; alloys of precious metal; jewellery stones; 
horological apparatus and instruments; wrist and pocket watches; bracelets for watches; watchstraps; watch fittings; 
parts for horological and chronometric instruments; clocks and watches, electric; non-electric clocks; non-electric 
watches; pendant chains for watches; housings for clocks and watches; watch cases; armlets, bracelets; brooches; busts 
of precious metal; amulets; clasps; cufflinks; earrings; fobs; pendants; medallions; medals; necklaces; ornamental 
beads; rings; shoe ornaments of precious metal; threads of precious metals; tie pins; tie clips; key fobs; key rings and 
key chains.

Cl.25;Clothing; stockings; boas; tights; hosiery; pants; lingerie, including bodices; waist belts; leather belts; money 
belts for clothing; shawls; pullovers; socks; shirts; corsets; bustiers; suits; swimsuits; beachwear; ties; shirt yokes; 
shoulder scarves; scarves; pelisses; trench coats; girdle; gloves; waistcoats; mackintoshes; jerseys; skirts; petticoats; 
jumpers; jackets; mantillas; parkas; bath robes; pockets for clothing; ponchos; pyjamas; gowns; trouser straps; 
underwear; brassieres; tee-shirts; togas; knitwear for clothing; ready-to-wear clothing; outerclothing; clothing for 
gymnastics; clothing of leather; clothing of imitations of leather; footwear; boots; ankle boots; lace boots; slippers; 
football boots; beach shoes; ski boots; sports shoes; jodhpurs; espadrilles; galoshes; clogs; sandals; bath sandals; 
soles for footwear; internal soles for footwear; shoes; bath shoes; gymnastic shoes; heels; inner soles; headgear; 
bandanas; headbands for clothing; berets; caps; hoods for clothing; hats; earmuffs; top hats; cowls; visors.

Cl.35;Advertising; business management; business administration; office functions; organization of fashion shows for 
promotional purposes; shop window dressing; retailing, including online, and mail order sale in relation to cosmetics, 
perfumery, spectacles, jewellery, key fobs, key rings and key chains; retailing, including online, and mail order sale in 
relation to clothing, including stockings, boas, tights, hosiery, pants, lingerie, including bodices, waist belts, leather belts, 
money belts for clothing, shawls, pullovers, socks, shirts, corsets, bustiers, suits, swimsuits, beachwear, ties, shirt yokes,
shoulder scarves, scarves, pelisses, trench coats, girdle, gloves, waistcoats, mackintoshes, jerseys, skirts, petticoats, 
jumpers, jackets, mantillas, parkas, bath robes, pockets for clothing, ponchos, pyjamas, gowns, trouser straps, 
underwear, brassieres, tee-shirts, togas, knitwear for clothing, ready-to-wear clothing, outerclothing, clothing for 
gymnastics, clothing of leather, clothing of imitations of leather; retailing, including online, and mail order sale in relation 
to footwear, including boots, ankle boots, lace boots, slippers, football boots, beach shoes, ski boots, sports shoes, 
jodhpurs, espadrilles, galoshes, clogs, sandals, bath sandals, soles for footwear, internal soles for footwear, shoes, bath 
shoes, gymnastic shoes, heels, inner soles; retailing, including online, and mail order sale in relation to headgear, 
including bandanas, headbands for clothing, berets, caps, hoods for clothing, hats, earmuffs, top hats, cowls, visors; 
retailing, including online, and mail order sale in relation to leatherware, including trunks and travelling bags, umbrellas, 
hat boxes of leather, boxes, of leather or leatherboard, baggage, cases, of leather or leatherboard, vanity cases, not fitted, 
leather, unworked or semi-worked, key bags, net bags for shopping, briefcases, briefcases for documents, imitation 
leather, card cases, wallets, music cases, tool bags of leather, empty, casual bags, rucksacks, hand bags, shopping bags, 
beach bags, gym bags, bags for packaging of leather, travelling sets of leather, suitcases, luggage, document cases, 
business cases, travel cases, attache cases, purses, key cases, bags, carry-on bags, shoulder bags, all-purpose sports 
bags, tote bags, clutch bags, toiletry and cosmetic bags sold empty, knapsacks, backpacks, pocketbooks, school bags, 
evening bags, small leather articles, coin purses, carrying cases, document holders, passport holders, checkbook 
holders, travel organizers, tie holders, covers and carrying cases for electrical goods, computers, computer tablets, 
mobile phones, portable media players and personal digital assistants; sales promotion; marketing services; promotion 
of products via television with sales offers; organization of events for commercial events; business information or 
enquiries; business management consultancy; business investigation; consultancy relating to business organization; 
relocation services for businesses; import-export agency services; personnel management consultancy; business 
auditing; compilation of information into computer databases; the bringing together, for the benefit of others, of a variety 
of goods, being cosmetics, perfumery, spectacles, jewellery, key fobs, key rings and key chains; the bringing together, for 
the benefit of others, of a variety of goods, being clothing, including, stockings, boas, tights, hosiery, pants, lingerie, 
including bodices, waist belts, leather belts, money belts for clothing, shawls, pullovers, socks, shirts, corsets, bustiers, 
suits, swimsuits, beachwear, ties, shirt yokes, shoulder scarves, scarves, pelisses, trench coats, girdle, gloves, 
waistcoats, mackintoshes, jerseys, skirts, petticoats, jumpers, jackets, mantillas, parkas, bath robes, pockets for clothing, 
ponchos, pyjamas, gowns, trouser straps, underwear, brassieres, tee-shirts, togas, knitwear for clothing, ready-to-wear 
clothing, outerclothing, clothing for gymnastics, clothing of leather, clothing of imitations of leather; the bringing 
together, for the benefit of others, of a variety of goods, being footwear, including, boots, ankle boots, lace boots, 
slippers, football boots, beach shoes, ski boots, sports shoes, jodhpurs, espadrilles, galoshes, clogs, sandals, bath 
sandals, soles for footwear, internal soles for footwear, shoes, bath shoes, gymnastic shoes, heels, inner soles; the 
bringing together, for the benefit of others, of a variety of goods, being headgear, including, bandanas, headbands for 
clothing, berets, caps, hoods for clothing, hats, earmuffs, top hats, cowls, visors; the bringing together, for the benefit of 
others, of a variety of goods, being leatherware, including, trunks and travelling bags, umbrellas, hat boxes of leather, 
boxes, of leather or leatherboard, baggage, cases, of leather or leatherboard, vanity cases, not fitted, leather, unworked or 
semi-worked, key bags, net bags for shopping, briefcases, briefcases for documents, imitation leather, card cases, 
wallets, music cases, tool bags of leather, empty, casual bags, rucksacks, hand bags, shopping bags, beach bags, gym 
bags, bags for packaging of leather, travelling sets of leather, suitcases, luggage, document cases, business cases, travel 
cases, attaché cases, purses, key cases, bags, carry-on bags, shoulder bags, all-purpose sports bags, tote bags, clutch 
bags, toiletry and cosmetic bags sold empty, knapsacks, backpacks, pocketbooks, school bags, evening bags, small 
leather articles, coin purses, carrying cases, document holders, passport holders, checkbook holders, travel organizers, 
tie holders, covers and carrying cases for electrical goods, computers, computer tablets, mobile phones, portable media 
players and personal digital assistants, enabling customers to conveniently view and purchase those goods in shops, 
including department stores; retail outlets for clothing, retail outlets for footwear, retail outlets for leatherware and bags, 
retail outlets for sporting articles and retail outlets for sporting equipment; the bringing together, for the benefit of others, 
of cosmetics, perfumery, spectacles, jewellery, key fobs, key rings and key chains; the bringing together, for the benefit of
others, of clothing, including, stockings, boas, tights, hosiery, pants, lingerie, including bodices, waist belts, leather belts, 
money belts for clothing, shawls, pullovers, socks, shirts, corsets, bustiers, suits, swimsuits, beachwear, ties, shirt yokes,
shoulder scarves, scarves, pelisses, trench coats, girdle, gloves, waistcoats, mackintoshes, jerseys, skirts, petticoats, 
jumpers, jackets, mantillas, parkas, bath robes, pockets for clothing, ponchos, pyjamas, gowns, trouser straps, 
underwear, brassieres, tee-shirts, togas, knitwear for clothing, ready-to-wear clothing, outerclothing, clothing for 
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gymnastics, clothing of leather, clothing of imitations of leather; the bringing together, for the benefit of others, of 
footwear, including, boots, ankle boots, lace boots, slippers, football boots, beach shoes, ski boots, sports shoes, 
jodhpurs, espadrilles, galoshes, clogs, sandals, bath sandals, soles for footwear, internal soles for footwear, shoes, bath 
shoes, gymnastic shoes, heels, inner soles; the bringing together, for the benefit of others, of headgear, including, 
bandanas, headbands for clothing, berets, caps, hoods for clothing, hats, earmuffs, top hats, cowls, visors; the bringing 
together, for the benefit of others, of leatherware, including, trunks and travelling bags, umbrellas, hat boxes of leather, 
boxes, of leather or leatherboard, baggage, cases, of leather or leatherboard, vanity cases, not fitted, leather, unworked or 
semi-worked, key bags, net bags for shopping, briefcases, briefcases for documents, imitation leather, card cases, 
wallets, music cases, tool bags of leather, empty, casual bags, rucksacks, hand bags, shopping bags, beach bags, gym 
bags, bags for packaging of leather, travelling sets of leather, suitcases, luggage, document cases, business cases, travel 
cases, attaché cases, purses, key cases, bags, carry-on bags, shoulder bags, all-purpose sports bags, tote bags, clutch 
bags, toiletry and cosmetic bags sold empty, knapsacks, backpacks, pocketbooks, school bags, evening bags, small 
leather articles, coin purses, carrying cases, document holders, passport holders, checkbook holders, travel organizers, 
tie holders, covers and carrying cases for electrical goods, computers, computer tablets, mobile phones, portable media 
players and personal digital assistants, enabling customers to conveniently view and purchase those goods via internet 
websites; rental of vending machines; organization of art exhibitions for advertising or commercial purposes; 
auctioneering.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 09/03/2016; Application No. : 302016000024853 ;Italy 

3458216    05/04/2016
[International Registration No. : 1321764]
PRESEZZI EXTRUSION S.P.A.
Via Rovereto, 1/D I-20871 VIMERCATE (MB) Italy

Proposed to be Used
IR DIVISION
Cl.7;Extrusion moulding machines; metal extrusion presses; metal cutting tools [machines]; extrusion moulding 
machine tools; furnace loading machines; robotic loaders for diffusion furnaces; coating machines; lamination coating 
machines other than for office use.

Cl.11;Heating apparatus for use in the treatment of metal; electric furnaces for metallurgical purposes; industrial ovens;
smelting furnaces; induction ovens; founding furnaces; industrial reheating furnaces; industrial heating furnaces; 
induction heated casting furnaces; heating furnaces (for industrial use); furnaces for melting metals; furnaces for de-
coating metals; furnaces for de-coating scrap metals.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 13/10/2015; Application No. : 302015000061034 ;Italy 

3458313    11/04/2016
[International Registration No. : 1321064]
FERRARI S.P.A.
Via Emilia Est, 1163 MODENA Italy

Proposed to be Used
IR DIVISION
Cl.9;Eyeglasses; sunglasses; anti-glare glasses; goggles for sports; swimming goggles; eyeglass and sunglass cases; 
eyeglass and sunglass lenses; eyeglass and sunglass frames; eyeglass and sunglass chains; eyeglass and sunglass 
cords; contact lenses; magnifying glasses [optics]; cases adapted for contact lenses; 3D spectacles; binocular cases; 
recorded programs for hand-held games with liquid crystal displays; electronic game software for handheld electronic 
devices; electronic game software for cellular phones; computer game software; recorded programs for electronic games;
games cartridges for use with electronic game apparatus; computer game cartridges; video game cartridges; disks for 
electronic games; video game discs; computer game cassettes; video game cassettes; joysticks for use with computers, 
other than for video games; joystick chargers; memory cards for video game machines; mouse for video game machines; 
simulators for the steering and control of vehicles; sports training simulators; steering wheels for computers; earphones 
used for connecting to hand-held games; bags and cases adapted or shaped to contain computers; bags adapted for 
laptops; sleeves for laptops; protective covers and cases for tablet computers; mouse pads; mobile telephones; mobile 
phone covers; mobile phone holders; bags and cases adapted or shaped to contain mobile phones; cell phone straps; 
cell phone battery chargers for use in vehicles; mouse [computer peripheral]; wrist rests for use with computers; 
personal computers; laptop computers; computer programs, being downloadable software; cases for laptops; laptop 
carrying cases; ear plug holders; protective helmets; fireproof automobile racing suits for safety purposes; face-shields 
for protection against accidents, irradiation and fire; gloves for protection against accidents; balaclavas for protection 
against accidents, irradiation and fire; shoes for protection against accidents, irradiation and fire; boots for protection 
against accidents, irradiation and fire; protection devices for personal use against accidents; garments for protection 
against accidents, irradiation and fire; garments for protection against fire; CD-ROMs featuring car races and the history 
of automobile manufacturers; DVDs featuring car races and the history of automobile manufacturers; CD-ROMs featuring 
high-performance cars and automobiles; DVDs featuring high-performance cars and automobiles; downloadable image 
files; downloadable video files; electronic publications, downloadable; speed checking apparatus for vehicles; steering 
apparatus, automatic, for vehicles; automatic indicators of low pressure in vehicle tyres; voltage regulators for vehicles; 
milage recorders for vehicles; hands free kits for cellular phones; electric locks for vehicles; electronic keys for 
automobiles; control units of central locking systems for vehicles; navigation apparatus for vehicles [on-board 
computers]; electronic accumulators for vehicles; accumulators, electric, for vehicles; kilometer recorders for vehicles; 
vehicle radios; car televisions; remote control apparatus; starter cables for motors; thermostats for vehicles; vehicle 
breakdown warning triangles; air bag deactivation switches for automobiles; magnets; decorative magnets; lanyards 
especially adapted for holding cellular phones, MP3 players, cameras, video cameras, eyeglasses, sunglasses, magnetic 
encoded cards; cases especially made for photographic apparatus and instruments; cases adapted for CD players; cases 
adapted for DVD players; cases adapted for MP3 players.

Cl.12;Automobiles; cars; racing cars; sports cars; motors, electric, for land vehicles; engines for land vehicles; vehicle 
seats; seat covers for vehicles; vehicle covers [shaped]; covers for vehicle steering wheels; covers for baggage 
compartments [parts of automobiles]; upholstery for vehicles; sun-blinds adapted for automobiles; head-rests for vehicle 
seats; arm rests for vehicle seats; ski carriers for cars; cigar lighters for automobiles; adhesive rubber patches for 
repairing inner tubes; repair outfits for inner tubes; luggage carriers for vehicles; direction signals for vehicles; 
automobile seat cushions; pneumatic tires; casings for pneumatic tires [tyres]; trailers [vehicles]; motor cars; bodies for 
vehicles; vehicle chassis; hoods for vehicles; vehicle bumpers; motors for land vehicles; driving motors for land vehicles;
mudguards; rearview mirrors; steering wheels for vehicles; windows for vehicles; windscreens; brakes for vehicles; caps 
for vehicle petrol [gas] tanks; horns for vehicles; crankcases for land vehicle components, other than for engines; 
automobile wheels; rims for vehicle wheels; vehicle tires; automobile tires [tyres]; racing seats for automobiles; 
automobile sunroofs; tops for land vehicles; sun visors [parts of automobiles]; ashtrays [parts of automobiles]; glass-
holders [parts of automobiles]; dashboard drawers [parts of automobiles]; dashboard hatches [parts of automobiles]; 
glove compartments [parts of automobiles], glove boxes [parts of automobiles]; freewheels for land vehicles; windscreen 
wipers; bicycles; tricycles; push scooters [vehicles]; kick sledges; sleighs [vehicles]; safety belts for vehicle seats; 
security harness for vehicle seats; air bags [safety devices for automobiles]; non-skid devices for vehicle tires; safety 
seats for children, for vehicles; anti-theft devices for vehicles; prams; covers for prams; strollers; stroller covers; 
parachutes; two-wheeled trolleys; ski lifts; golf bag trolleys.

Cl.16;Bibs of paper; boxes of cardboard or paper; containers made of paper; cardboard containers; coasters of paper; 
paper towels; table linen of paper; shelf paper; table napkins of paper; tablemats of paper; covers of paper for flower 
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pots; table decorations of paper; food decorations of cardboard; place mats of paper; table cloths of paper; handkerchiefs
of paper; kitchen rolls [paper]; place cards; packing cardboard containers; industrial packaging containers of paper; 
cream containers of paper; printed paper signs; wrapping paper; brochures; posters; calendars; catalogues; magazines 
[periodicals]; yearbooks; books; booklets; periodicals; manuals; directories [printed matter]; newsletters; printed guides; 
graphic representations; graphic reproductions; souvenir cards; visiting cards; postcards; paper badges; holders of 
paper or cardboard for badges; passport holders; pamphlets; leaflets; photographs [printed]; photographic albums; 
photograph stands; photo holders made of paper; covers for photographic albums; albums; stickers [stationery]; albums 
for stickers; colouring cards for children; painting sets for children; bookmarkers; pens; felt-tip pens; pencils; pastels 
[crayons]; pencil and pen ornaments; boxes for pens; boxes for pencils; pen cases; pencil cases; stands for pens; stands 
for pencils; covers [stationery]; paper ribbons; gift boxes; document files [stationery]; desk pads; desktop organizers; 
exercise books; notebooks; note pads; writing paper; drawing paper; sealing wax; paper sheets for note taking; diaries; 
agendas; desk diaries; covers for agendas; cases of leather for agendas; covers for address booklets; covers for albums; 
covers for books; folders [stationery]; labels, not of textile; adhesive labels, not of textile; paperweights; pencil 
sharpeners, electric or non-electric; paper cutters [office requisites]; correspondence holders; adhesives [glues] for 
stationery or household purposes; paintings [pictures], framed or unframed; pictures; portraits; non-magnetic 
underground tickets; figurines [statuettes] of papier mâché; scrapbooks; fountain pens; ballpoint pens; roller-tip pens; 
writing pens; penholders; pencil holders; cube-shaped notebooks; weekly planners [stationery]; drawing books; adhesive 
bands for stationery or household purposes; adhesive tape dispensers [office requisites]; adhesive tapes for stationery or
household purposes; rubber erasers; erasers; cases of leather for weekly planners; leather clipboards; plastic shopping 
bags; paper shopping bags; bags [envelopes, pouches] of paper or plastics, for packaging; placards of paper or 
cardboard; paper banners; paper standards [flags]; pennants made of paper; flags of paper; pennons made of paper; 
passes made of paper; cigar bands; tickets; paper ticket holders; non-magnetically encoded passes or identification 
cards made of paper for access to a restricted area; decalcomanias; transfers [decalcomanias]; commemorative stamps; 
stamps for collectors; lanyards for carrying paper cards and paper passes.

Cl.18;Boxes of leather or leatherboard; cases, of leather or leatherboard; key cases; leather key cases; leather address 
hang-tags; document cases; backpacks; knapsacks; haversacks; bags for sports; beach bags; attaché cases; card cases 
[notecases]; leather credit card cases; travelling sets [leatherware]; bags; handbags; shoulder bags; travelling bags , 
[leatherware]; cosmetic bags sold empty; clutch bags; holdalls; bags [envelopes, pouches] of leather, for packaging; 
pocket wallets; purses; school bags; school satchels; school backpacks; shopping bags of leather, textile or net; shopper 
bags; shopping bags; sling bags for carrying infants; slings for carrying infants; suitcase handles; suitcases; tote bags; 
travelling trunks; luggage; vanity cases, not fitted; duffel bags; travelling bags; trolley duffles; trolley-type suitcases; 
waist bags; Boston bags; kid's school lunch bags; briefcases; garment bags for travel; garment carriers; garment carriers 
for suits and dresses; rucksacks; satchels; clothing for pets; collars for pets; bags for carrying animals; leather leashes; 
shoulder belts [straps] of leather; girths of leather; boxes of leather; chin straps of leather; straps for luggage; leather 
laces; leather straps; leather thread; shoulder straps; studs of leather; girths of imitation leather; trimmings of leather for 
furniture; furniture coverings of leather; packaging containers of leather; leather and imitation leather; rawhide and 
leather; animal skins and hides; moleskin [imitation of leather]; fur; skins of chamois, other than for cleaning purposes; 
mountaineering sticks; alpenstocks; umbrellas; golf umbrellas; umbrella covers; walking sticks.

Cl.25;Jackets [clothing]; ski jackets; wind-resistant jackets; overcoats; coats; dust coats; raincoats; cardigans; 
pullovers; shirts; tee-shirts; polo shirts; sport shirts; blouses; sweatshirts; sweaters; jerseys [clothing]; sports jerseys; 
trousers; shorts; Bermuda shorts; jeans; skirts; overalls; jogging suits; training suits; track suits; automobile racing suits 
not in the nature of protective clothing; suits; dresses; singlets; braces [suspenders]; wristbands [clothing]; aprons 
[clothing]; combinations [clothing]; clothing for gymnastics; leggings [leg warmers]; leggings [trousers]; shawls; sashes 
for wear; money belts [clothing]; pockets for clothing; collars [clothing]; girdles; ready-made clothing; rainwear; 
waterproof clothing; golf clothing, other than gloves; motorists' clothing; ski clothing; ski suits; snowsuits; body 
warmers; knee warmers [clothing]; knitwear [clothing]; sweat bands; gaiters; gaiter straps; pocket squares; beach 
clothes; bathing suits; bathing caps; swimming costumes; bathing drawers; bathing trunks; bikinis; bath robes; 
underwear; slips [undergarments]; pyjamas; dressing gowns; nightgowns; clothing for children; babies' clothing; babies' 
overalls; baby bibs, not of paper; children's and infants' cloth bibs; bibs, not of paper; romper suits for children; romper 
suits for babies; rompers; layettes [clothing]; baby sleeping bags [bag-like clothing worn by infants for sleeping in]; 
socks; stockings; tights; hosiery; shoes; sports shoes; gymnastic shoes; sneakers; slippers; mules; sandals; boots; 
footwear for sports; ski boots; after ski boots; ski boot bags; flip-flops; clogs; bath sandals; bath slippers; soles for 
footwear; footwear uppers; fittings of metal for footwear; inner soles; tips for footwear; heelpieces for footwear; heels; 
non-slipping devices for footwear; welts for footwear; shoe straps; shoe inserts for non-orthopedic purposes; toe caps 
[parts of footwear]; tongues or pullstraps for shoes and boots; overshoes; footmuffs, not electrically heated; galoshes; 
neckwear; scarves; bandanas [neckerchiefs]; foulards [clothing]; neckties; gloves [clothing]; driving gloves; ski gloves; 
belts [clothing]; muffs [clothing]; mittens; fur stoles; caps [headwear]; hats; cap peaks; visors [headwear]; berets; 
headbands [clothing]; hoods [clothing]; shower caps; sleep masks; balaclavas; helmet liners [headwear]; sun visors 
[headwear]; ear muffs [clothing]; masks for protection against the cold.

Cl.28;Amusement apparatus adapted for use with an external display screen or monitor; apparatus for games adapted 
for use with an external display screen or monitor; video game machines for use with televisions; video game machines; 
television game sets; apparatus for games; amusement machines, automatic and coin-operated; amusement machines, 
other than those adapted for use with television sets and with an external display screen or monitor; pocket-sized 
apparatus for playing video games; pocket-sized video games; pocket-sized electronic games; hand-held video games; 
portable electronic games; portable electronic toys; hand-held units for playing video games; stand alone video game 
machines; computer game equipment; electronic games consoles adapted for use with an external display screen or 
monitor; controllers for game consoles; bags specially adapted for hand-held video game apparatus; bags specially 
adapted for video game consoles; amusement apparatus adapted for use with an external display screen or monitor to be 
used in amusement parks; apparatus for playing video games; joysticks for video games; scale model vehicles; scale 
model cars; scale model racing cars; scale model racing vehicles; racing car model silhouettes; toy full-size car replicas; 
toy full-size vehicle replicas; toy full-size steering wheel replicas; resin models featuring racing scenes; scale model 
drivers; scale model pit crews; toy models; vehicle construction toys; toy vehicle trucks; toy vehicles; toy racing cars 
tracks; toy steering wheels; pull-along toy vehicles; toy trucks with cars; toy pedal karts for kids; ride-on toys; ride-on toy 
cars for children in pedal version or working with batteries; toy cars for children in pedal version or working with 
batteries; toy go-karts for children in pedal version or working with batteries; race pit-stops [toys]; race tracks [toys]; toy 
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trucks; toy trailers for transporting cars; radio-controlled toy vehicles; radio-controlled toy cars; toy gasoline service 
stations; toy car garages; toy car showrooms; toy telephones; plush toys; toy-plush steering wheels; teddy bears; playing
cards; toys designed to be attached to car seats; padded toys for seatbelts; toy back-seat organizers; streetboards; ankle 
guards [sports articles]; ankle pads for sports use; ankle guards for skating; ankle pads for skating; push scooters [toys]; 
sticks for fans and for entertainment [novelty items]; toy sticks for fans and for entertainment shaped as flags [novelty 
items]; toy lanyards.

Cl.35;Retail and wholesale services on behalf of third parties, also online of entertainment equipment, video game 
machines, electronic games, video games and their accessories, controllers for game consoles, software, computer 
programs, recorded programs for electronic games, computers, mouse, mouse pads, headsets, earphones, joysticks for 
computer games, cases, cases for electronic apparatus; retail and wholesale services on behalf of third parties, also 
online of spectacles and parts and accessories thereof, spectacle cases, spectacle frames and other eyewear, optical 
apparatus and instruments; retail and wholesale services on behalf of third parties, also online of mobile phones, mobile 
phone covers, mobile phone holders, bags and cases adapted or shaped to contain computers and mobile phones, 
multimedia library and content, downloadable and non downloadable, telephones and their accessories; retail and 
wholesale services on behalf of third parties, also online of scientific, nautical, surveying, photographic, cinematographic, 
optical, weighing, measuring, signalling, checking [supervision], life-saving and teaching apparatus and instruments; 
retail and wholesale services on behalf of third parties, also online of electric and electronic apparatus and instruments, 
electric and electronic apparatus and instruments for vehicles, electric and electronic apparatus and instruments for 
personal use; retail and wholesale services on behalf of third parties, also online of apparatus for recording, 
transmission, reproduction of sound or images and accessories and cases thereof, magnetic data carriers, recording 
discs, compact discs, DVDs and other digital recording media; retail and wholesale services on behalf of third parties, 
also online of calculating machines, data processing equipment, computers; retail and wholesale services on behalf of 
third parties, also online of lanyards, rings for keys, trophies, sculptures, pistons, connecting rods; retail and wholesale 
services on behalf of third parties, also online of protective helmets, helmets for sports, protective clothing and relative 
accessories, protective gloves, protective footwear, protective headwear, protection apparatus and devices for personal 
use against accidents; retail and wholesale services on behalf of third parties, also online of vehicles and their parts and 
accessories, apparatus for locomotion by land, air or water, structural parts for automobiles; retail and wholesale services
on behalf of third parties, also online of strollers, prams and their accessories, safety seats for children for vehicles, baby 
monitors, video baby monitors, babies' bibs, backpacks for carrying babies, baby bunting; retail and wholesale services 
on behalf of third parties, also online of brochures, posters, calendars, catalogues, magazines [periodicals], newspapers, 
yearbooks, books, booklets, manuals, directories, newsletters, printed guides, graphic representations and 
reproductions, photographs, albums, printed material, printed publications; retail and wholesale services on behalf of 
third parties, also online of paper, cardboard and goods made from paper and cardboard, printed matter, adhesives, 
pictures, diaries, stationery articles, cases for stationery articles, writing stationery, writing instruments, labels, artists' 
materials and paint brushes, office requisites, instructional and teaching material; retail and wholesale services on behalf 
of third parties, also online of plastic materials for packaging, sacks and bags of any material for packaging, lanyards for 
carrying paper items, banners, standards [flags], pennants, flags, passes, tickets, ticket holders, identification cards, 
decalcomanias, commemorative stamps, stamps for collectors; retail and wholesale services on behalf of third parties, 
also online of bags of all kinds, leatherware, leather, goods made of leather and imitations of leather, animal skins, hides 
and imitation leather, key cases, trunks, suitcases, vanity cases, rucksacks, travelling bags, umbrellas, beach umbrellas, 
parasols, walking sticks, whips, saddlery; retail and wholesale services on behalf of third parties, also online of cases and 
holders for agendas and weekly planners, for business cards, for booklets, for credit cards, for MP3 players, for CDs, for 
CD players, for DVDs, for DVD players, hang-tags, notepads of leather, statues and statuettes in any material, lanyards for 
carrying plastic items; retail and wholesale services on behalf of third parties, also online of clothing, waterproof clothing, 
sportswear, footwear, sports footwear, headgear, belts, beachwear, underwear, legwear, neckwear; retail and wholesale 
services on behalf of third parties, also online of scale models, scale model cars and scale model vehicles in general, 
games, playthings, gymnastic and sporting articles, articles for fans and for entertainment, decorations for Christmas 
trees; assistance in the development and management of a commercial enterprise and of a chain of retail shops; shop 
window dressing; business management consultancy; providing an on-line commercial information directory service on 
the Internet with the purpose of giving users a list of car dealers, retail stores and assistance centres; commercial 
information and advice for consumers [consumer advice shop]; presentation of goods on communication media, for retail 
purposes; promotion of goods and services by placing advertisements and advertising displays on an on-line electronic 
site accessible via a global computer network and/or by means of mobile telephony services; sales promotion for others; 
outsourcing services [business assistance]; procurement services for others [purchasing goods and services for other 
businesses].
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

 

Priority claimed from 30/10/2015; Application No. : 30 2015 107 431 ;Germany 

3458392    29/03/2016
[International Registration No. : 1322515]
CupoNation GmbH
Dingolfinger Str. 15 81673 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable; encoded cards; computer software applications, downloadable.

Cl.35;Banner advertising; coupon procurement services for others; auctioneering services; commercial information 
and advice for consumers [consumer advice shop]; marketing services; presentation of goods on communication media, 
for retail purposes; price comparison services; promoting the goods and services of others; rental of advertising space; 
negotiation and conclusion of commercial transactions for third parties; procurement of contracts for others; advertising; 
providing on-line commercial directory information services.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

3458433    09/11/2015
[International Registration No. : 1321972]
Avigilon Corporation
Box 378 - 101 - 1001 West Broadway V6H 4E4 Vancouver, BC

Proposed to be Used
IR DIVISION
Cl.6;Metal brackets for use in connection with housings for cameras and security equipment.

Cl.9;Security surveillance hardware, namely, surveillance cameras, encoders, recorders, video analytics computer 
appliances; servers and power supplies; environmental enclosures, namely, structures specially adapted to hold and 
protect cameras from outside elements and tampering; optical lenses for closed-circuit television and video surveillance; 
security software, namely, user and/or operator software for controlling and monitoring live images from security 
surveillance cameras on a network and/or remotely via the internet; security software, namely, user and/or operator 
controlled software for automated recording, storage, retrieval, enhancement and analysis of images from security 
surveillance cameras; computer software and hardware for physical and logical identification of objects and access 
management, operating video surveillance and intrusion alarms, managing visitor controls and situational awareness 
event monitoring; joysticks used for controlling security surveillance equipment; keyboards; security and surveillance 
equipment for video and audio, namely, object recognition devices, motion detectors, sound detectors, traffic detectors, 
access door controllers, intrusion detectors; security and surveillance processing hardware and software for analyzing 
analog and digital video images to automatically extract, record and report information; computerized storage systems for
video, audio and analytical information used for controlling security surveillance equipment; license plate recognition 
systems comprising vehicle recognition devices and license plate recognition devices; data processing apparatus; 
computer based apparatus for remotely accessing data; computer based apparatus for accessing data via wireless 
communications networks; computer based apparatus for accessing data via internet communications networks; 
encoded electronic integrated circuit cards and chip card reading devices; computer devices for reading smart cards, 
radio frequency identification devices and biometric information for monitoring security access, identification, inventory, 
or physical state; encoded electronic integrated circuits containing programming for use in controlling and monitoring 
security access, identification, inventory and physical state; radio frequency identification (RFID) credentials, namely, 
cards, tags; encoded electronic chip cards and integrated circuit cards, namely, smart cards, containing programming 
used to control and monitor security access, identification, inventory and physical state; low light technology products in 
the nature of low light image sensors, noise reducing electronics, low light image processing software, semiconductors, 
and printed circuit boards containing same sold as an integral component of security surveillance cameras and systems; 
analytics equipment for point-of-sales (POS) security systems, namely, hardware and software for analyzing digital video 
images to extract, record and report information and associate that information with information received from POS 
equipment; housings for cameras and security equipment; camera mounts and enclosures; cloud computing software for 
use in video surveillance and access control software systems.

Cl.35;Providing consumer product information and recommendations relating to security systems, namely video 
surveillance and access control systems.

Cl.36;Security consulting, namely, video surveillance and access control system appraisals (term considered too vague
by the International Bureau - rule 13(2)(b) of the Common Regulations).

Cl.37;Installation and repair of video surveillance and access control systems; computer services, namely, installation, 
implementation, and maintenance of hardware for security surveillance systems and access control systems.

Cl.38;Providing access to video surveillance and access control systems; providing access via telecommunications to 
video surveillance and access control systems; providing access via telecommunications to data pertaining to video 
surveillance and access control systems; providing access to video surveillance and access control systems, data and 
databases via wireless communications services; electronic transmission of messages, data and reports via fixed and 
mobile computers, terminals, personal digital assistants (PDAS), smartphones and devices enabling multiple users 
access to a global security surveillance and access control information network; transmission of audio and video signals, 
namely, multiplexing video/audio data streams together for transmission over networks for security surveillance and 
access control systems.

Cl.41;Training services, namely, training regarding the installation, repair and use of security surveillance and access 
control hardware, software, and systems.

Cl.42;Custom design and engineering of security surveillance and access control software and systems; providing 
temporary use of non-downloadable cloud computing software for use in the operation of video surveillance and access 
control systems; providing temporary use of a web-based non-downloadable software applications for use in video 
surveillance and access control services, consulting services in the field of the design and development of security 
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surveillance systems and access control systems; consulting services in the field of the design and development of 
security surveillance systems and access control systems; computer services, namely, installation, implementation, 
maintenance and support in the nature of diagnosing problems of software for security surveillance systems and access 
control systems.

Cl.45;Computerized security services, namely, electronically monitoring, detecting and reporting on suspicious and 
abnormal patterns of activity.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

 

Priority claimed from 02/10/2015; Application No. : 2015-095503 ;Japan 

3459478    07/03/2016
[International Registration No. : 1322508]
SENQCIA CORPORATION
4-2 Toyo 2-chome, Koto-ku Tokyo 135-8363 Japan

Proposed to be Used
IR DIVISION
Cl.6;Metal materials for building or construction; metal reinforcement materials for beams; floor panels of metal; 
duckboards of metal; metal vibration dampers for building; elastic metal column bases used in the concrete covered 
elastic fixed column base method; metal materials for column bases in steel structures; metal reinforcement materials for 
beam-to-column connections; metal parts for pile-top connections; metal junctions for pipes; metal diaphragms for beam-
to-column connections; metal flanges; metal pulleys, springs and valves [not including machine elements]; metal 
hardware; metal joinery fittings; safes; telpher cables; metallic trestle for equipment; loading and unloading pallets of 
metal; turn-tables for load handling; chains for load handling; traversers for load handling; metal foundry molds [moulds].

Cl.7;Transmissions for machines; transmission chains, other than for land vehicles; cam sprockets, other than for land 
vehicles; driving chains, other than for land vehicles; roller chains [machine elements not for land vehicles]; machine 
elements [not for land vehicles]; shafts, axles or spindles [not for land vehicles]; shaft bearings [machine elements not for 
land vehicles]; shaft couplings or connectors [machine elements not for land vehicles]; bearings [machine elements not 
for land vehicles]; shock absorbers [machine elements not for land vehicles]; springs [machine elements not for land 
vehicles]; chain for scraping sludge [machine elements]; driving chains for wastewater and sewage treatment 
installations, other than for land vehicles; seismic control devices for buildings; seismic isolation devices for buildings; 
seismic control dampers for buildings which use hydraulic (including oil hydraulic) shock absorber technology; seismic 
isolation dampers for buildings which use hydraulic (including oil hydraulic) shock absorber technology; oil dampers; 
metalworking machines and tools; conveyance instrument for machining center tools; mining machines and apparatus; 
construction machines and apparatus; loading-unloading machines and apparatus; chain conveyors; chains for parking 
structures [parts of machines]; escalator chains [parts of machines]; elevator chains [parts of machines].

Cl.9;Solar batteries; batteries and cells; photovoltaic apparatus for converting solar radiation to electrical energy; solar 
panels for the production of electricity; solar cell modules for power generation; power distribution or control machines 
and apparatus; rotary converters; phase modifiers; electric wiring harnesses; electric wires and cables.

Cl.19;Building panels, not of metal; water-resistant roofing panels, not of metal; duckboards, not of metal; ceramic 
building materials, bricks and refractory products; material exclusively for construction using mainly synthetic resins or 
materials made therefrom; building materials made of linoleum for fixing to existing walls or floors; plastic building 
materials; synthetic building materials; asphalt, and asphalt building or construction materials; rubber building or 
construction materials; plaster [for building purposes]; lime building or construction materials; building or construction 
materials of plaster; erosion control fabric, mats and sheeting, not of metal [geotextiles]; base material for planting and 
growing plants, for building; vegetation mats for planting and growing plants, for building; erosion control mats 
integrating plants seeds; cement and its products; building timber; building stone; building glass.

Cl.27;Floor coverings, wall hangings [non-textile]; carpet tiles, carpets.

Cl.37;Construction; consultancy services relating to the construction of buildings; installation, maintenance, and repair 
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of seismic isolation devices and seismic control devices; repair or maintenance of power distribution or control machines 
and apparatus; repair or maintenance of power generators; repair or maintenance of electric motors; installation, 
maintenance and repair of solar installations for generating power.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 31/08/2015; Application No. : 014516298 ;European Union 

3459480    17/02/2016
[International Registration No. : 1322496]
Rovio Animation Ltd
Keilaranta 17 C FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.3;Essential oils and aromatic extracts; toiletries; perfumery and fragrances; oral hygiene preparations; body cleaning 
and beauty care preparations; cleaning and fragrancing preparations.

Cl.9;Animated cartoons; audio recordings; audio visual recordings; digital music downloadable provided from a 
computer database or the internet; electronic publications, downloadable; electronic publications, downloadable; 
instruction manuals in electronic format; cinematographic films; pre-recorded audio tapes; exposed film; digital music 
downloadable provided from MP3 internet web sites; holographic images; digital music downloadable provided from the 
internet; weekly publications downloaded in electronic form from the internet; recorded discs bearing images; 
downloadable graphics for mobile phones; downloadable publications; downloadable musical sound recordings; 
downloadable music files; musical video recordings; talking books; records [sound recordings]; audio recordings; 
recorded discs bearing sound; musical sound recordings; musical recordings in the form of discs; pre-recorded videos; 
tape recordings of music; printed publications in machine-readable form; printed publications in optically recorded form; 
printed publications in electronically readable format; animated cartoons in the form of cinematographic films; podcasts; 
computer documentation in electronic form; electronic publications recorded on computer media; training manuals in the 
form of a computer program; sensitized films, exposed; photosensitive media [films, exposed]; cinematographic film, 
exposed; video recordings; recorded data files; games software; recorded content; multimedia content and recorded 
content; software; databases (electronic); computer games programmes downloaded via the internet [software]; 
downloadable electronic game programs; downloadable computer game programs; downloadable video game programs; 
software programs for video games; programmed video games contained on cartridges [software]; recorded computer 
game programs; computer games; video game programs; computer programmes stored in digital form; computer 
software in the field of electronic publishing; personal computer application software for managing document control 
systems; computer software downloaded from the internet; interactive computer software; interactive multimedia 
computer programs; computer software that permits games to be played; application software; education software; 
computer software downloadable from global computer information networks; children's educational software; computer 
software concerned with children's education; data recorded electronically; audio cassettes; compact discs; DVDs; 
electronic data carriers; pre-recorded compact discs; information technology and audiovisual equipment; computer 
operating systems.

Cl.14;Jewels; jewellery boxes and watch boxes; gemstones, pearls and precious metals, and imitations thereof; 
ornaments, made of or coated with precious or semi-precious metals or stones, or imitations thereof; statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof; key rings [trinkets or 
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fobs]; trinkets coated with precious metal; key fobs [rings] coated with precious metal.

Cl.16;Disposable paper products; decoration and art materials and media; pastes and other adhesives for stationery or 
household purposes; printed matter; paper and cardboard; books; stationery and educational supplies; works of art and 
figurines of paper and cardboard, and architects' models; bags and articles for packaging, wrapping and storage of paper, 
cardboard or plastics; drawing materials; drawing paper; arts, crafts and modelling equipment.

Cl.18;Walking sticks; luggage, bags, wallets and other carriers; umbrellas and parasols.

Cl.21;Cosmetic and toilet utensils and bathroom articles; brushes and brush-making articles; statues, figurines, 
plaques and works of art, made of materials such as porcelain, terra-cotta or glass, included in the class; tableware, 
cookware and containers; glasses, drinking vessels and barware; services [dishes]; dishes [household utensils].

Cl.24;Fabrics; textile goods, and substitutes for textile goods; linens; textiles made of flannel; textile tissues; 
household textile articles; handkerchiefs; furnishing and upholstery fabrics, household textiles; textiles for furnishings.

Cl.25;Footwear; hats; clothing; sports shirts with short sleeves; menswear; casual shirts; casual trousers; leisurewear; 
layettes [clothing]; swimming trunks; sports clothing [other than golf gloves]; sportswear; tops [clothing]; coats and 
socks; tee-shirts; sweatpants; socks; shorts; slipovers; blousons; long jackets; long sleeve pullovers; printed t-shirts; 
shirts; loungewear; outerclothing for men; short-sleeve shirts; short-sleeved or long-sleeved t-shirts; trousers for 
children; children's wear; skirt suits; gloves [clothing]; collared shirts; running suits; hooded sweatshirts; hooded tops; 
slacks; skirts; denim jeans; sweat shirts; sweat suits; denim jackets; sun hats; peaked headwear; caps with visors; 
bonnets; children's headwear; bonnets [headwear]; sun visors [headwear]; sun visors; caps [headwear]; pumps 
[footwear]; football boots; footwear [excluding orthopedic footwear]; footwear for men; canvas shoes; espadrilles; 
basketball sneakers; gym boots; children's footwear; running shoes; training shoes; leather shoes; footwear for women; 
slip-on shoes; booties; slippers; shoes with hook and pile fastening tapes; sandals; infants' footwear; beach shoes; 
cycling shoes; leisure shoes.

Cl.28;Fairground and playground apparatus; festive decorations for Christmas trees and artificial Christmas trees; toys,
games, playthings and novelties; sporting articles and equipment; video game apparatus; balloons; fabric toys; carnival 
caps; face masks being playthings; children's multiple activity toy; children's bicycles (other than for transport); board 
games; kites; toy hats; toy tableware; playing balls; toy sporting apparatus; toy vehicles with transforming parts; toys; 
toys simulating objects used by adults in day to day activity; masks for children for fancy dress; teddy bears; dolls; 
battery operated toys; toy figurines; counters for games; scale model vehicles; miniature car models [toys or playthings]; 
inflatable toys; building games; sports games; children's playthings.

Cl.30;Processed grains, starches, and goods made thereof, baking preparations and yeasts; ice, ice creams, frozen 
yogurts and sorbets; coffee, teas and cocoa and substitutes therefor; baked goods, confectionery, chocolate and 
desserts; sugars, natural sweeteners, sweet coatings and fillings, bee products; salts, seasonings, flavourings and 
condiments; pastries, cakes, tarts and biscuits (cookies); chocolates; bakery goods; foodstuffs containing cocoa [as the 
main constituent]; confectionery in frozen form.

Cl.32;Non-alcoholic beverages; preparations for making beverages; juices; flavoured carbonated beverages; energy 
drinks; coconut milk [beverages], milk of almonds [beverages], peanut milk [non-alcoholic beverage], rice-based 
beverages, other than milk substitutes, soya-based beverages, other than milk substitutes; other non-alcoholic drinks; 
cordials; orange squash.

Cl.41;Publishing and reporting; education, entertainment and sports; translation and interpretation; news reporters 
services; news programme services; publishing of stories; publication of printed matter; publication of the editorial 
content of sites accessible via a global computer network; publishing of electronic publications; providing electronic 
publications; providing on-line electronic publications, not downloadable; publication of texts; on-line publication of 
electronic books and journals (non-downloadable); providing online non-downloadable comic books and graphic novels; 
providing on-line non-downloadable general feature magazines; music publishing and music recording services; music 
publishing services; on-line publishing services; publication and editing of printed matter; publication of printed matter 
relating to education; publication of educational books; publication of educational teaching materials; publication of 
instructional literature; publication of printed matter and printed publications; publication of newspapers, periodicals, 
catalogs and brochures; publication of books; consultation services relating to the publication of books; publishing 
services for books and magazines; publication and editing of books; publication of electronic books and journals on-line; 
electronic desktop publishing; publication of books relating to entertainment; electronic text publishing services; 
publication of electronic books and journals on-line; provision of electronic publications (not downloadable); publication 
of electronic magazines; live band performances; arranging of visual entertainment; arranging of visual and musical 
entertainment; organisation of recreational activities; provision of recreational events; providing recreational areas in the 
nature of play areas for children; provision of online information relating to entertainment provided online from a 
computer database or the internet; entertainment services in the nature of an amusement park show; entertainment; 
provision of entertainment services through the media of video-films; provision of entertainment services through the 
media of publications; amusement centers; production of shows; entertainment, education and instruction services; 
video entertainment services; exhibition of video films; provision of recreational activities; leisure services; sporting and 
cultural activities; computer and video game amusement services; providing information on-line relating to computer 
games and computer enhancements for games; providing on-line information in the field of computer gaming 
entertainment; television entertainment; theme park services; theatre entertainment; theatre services; theater 
productions; adventure playground services; popular entertainment services; provision of games by means of a 
computer based system; providing online computer games; game services provided by means of communications by 
computer terminals or mobile telephone; provision of on-line entertainment; provision of on-line computer games; on-line 
gaming services; providing on-line computer games from a computer database; musical entertainment; musical 
entertainment services; performing of music and singing; live entertainment; children's adventure playground services; 
organisation of events for cultural, entertainment and sporting purposes; organization of balls; game services provided 
via the internet (non-downloadable); electronic game services provided by means of the internet; electronic game 
services and competitions provided by means of the internet; amusement park services; entertainment services; 
amusement and theme park services; amusement park and theme park services; organising of shows for entertainment 
purposes; film distribution; cinematographic entertainment services; distribution of movies; rental of motion pictures; live
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entertainment services; cinema presentations; electronic games services provided from a computer database or by 
means of the internet; electronic games services, including provision of computer games on-line or by means of a global 
computer network; entertainment services in the form of television programmes; entertainment services in the form of 
motion pictures; entertainment services for producing live shows; entertainment services in the form of cinema 
performances; provision of entertainment services through the media of audio tapes; provision of entertainment services 
through the media of television; providing entertainment services in the form of recorded music; provision of 
entertainment services through the media of cine-films; entertainment, sporting and cultural activities; electronic online 
publication of periodicals and books; arranging of games; organisation of games and competitions; adult training; 
electronic data processing training; education and instruction; sports and fitness; audio and video production, and 
photography; training in electronics; provision of education courses relating to electronics; english language education 
services; arranging of training courses; education services for imparting language teaching methods; provision of 
language schools and language courses; organisation of language courses; language tuition; provision of information 
relating to training; professional consultancy relating to education; educational advisory services; organising of 
educational games; advisory services relating to education; providing computer-delivered educational testing and 
assessments; provision of day-care [educational] units; educational testing; provision of training and education; 
consultancy services relating to training; provision of education courses; providing of education; education; training and 
further training consultancy; organisation of training courses; provision of training courses; development of educational 
materials; dissemination of educational material; arranging teaching programmes; provision of training facilities; 
education services relating to the development of children's intellectual faculties; education services relating to 
computers; education services relating to computer systems; conducting courses, seminars and workshops; educational 
services provided for children; educational services provided for teachers of children; training in the operation of 
software systems; training in the development of software systems; training in the design of software systems; training of 
teachers; teacher training services; education in the field of data processing; education in the field of computing; school 
courses relating to study assistance; training in the use of data processing programs; provision of instruction relating to 
data processing; training services relating to computer-aided design; providing computer assisted courses of instruction; 
instruction in the use of computers;  instruction in the development of computers; services for the provision of training in 
the use of computers; provision of computer related training courses; provision of education courses relating to 
computers; organisation of computer related training courses; training services relating to computers; computer 
education training; training in the operation of computerised systems; training services relating to computer systems; 
computer training; computer training services; training in the development of computer programs; training in the 
operation of computer programs; training in the design of computer programs; provision of instruction relating to 
computer programming; training in computer programming; computer education training services; computerised training 
in career counselling; training relating to computer techniques; provision of courses of instruction in the management of 
information technology; training services relating to the use of information technology; educational services relating to 
information technology; sporting education services; sporting and recreational activities; sporting services; sports 
tuition, coaching and instruction; recreation and training services; services for the production of entertainment in the 
form of film; film production for entertainment purposes; production/distribution of movies; production of entertainment 
in the form of television programmes; production of entertainment in the form of sound recordings; animation production 
services; creating animated cartoons; production of animated programmes for use on television and cable; audio, film, 
video and television recording services.

Cl.43;Services for providing food and drink; services for providing food and drink; providing temporary housing 
accommodations; temporary accommodation; restaurant services; cafeterias; ice cream parlour services; hotels, hostels 
and boarding houses, holiday and tourist accommodation; nurseries, day-care and elderly care facilities; accommodation 
bureau services.

7681



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 27/10/2015; Application No. : 86801293 ;United States of America 

3459492    25/04/2016
[International Registration No. : 1322018]
Publishers International Linking Association, Inc.
50 Salem Street Lynnfield MA 01940 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Database management; maintaining a registry of metadata about, and unique digital identifiers for, scholarly 
research content and components, to enable services to make the content easy to find, link, cite, assess and reuse.

Cl.41;Educational services, namely, facilitating educational and scholarly research by maintaining a registry of 
metadata about, and unique digital identifiers for, scholarly research content and components, to enable services to make 
the content easy to find, link, cite, assess and reuse.

Cl.42;Providing on-line non-downloadable software for accessing a searchable database of a registry of digital 
reference citation links for scholarly and research materials via computer networks and the internet; providing metadata 
and customized data feeds comprised of user-defined information about authors, titles, digital object identifiers, 
licensing, funding and other information in relation to scholarly research via computer networks and the internet; 
providing network-based infrastructure to facilitate computer to computer access to a registry of unique identifiers and 
associated metadata that can be used to define relationships between digital objects that enable services to make 
scholarly research publications and content easy to find, link, cite, assess and reuse; providing on-line non-downloadable 
software, to define relationships between digital objects that enable services to make scholarly research publications and 
content easy to find, link, cite, assess and reuse; computer services, namely, creating computer network-based indexes 
of information and metadata together with related resources.
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Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

3460714    07/01/2016
[International Registration No. : 1321993]
Fabian Krüger
Werderstrasse 39 76137 Karlsruhe Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials, namely straps for soldiers' equipment, 
leather thread, leather cases, leatherboard, boxes made of leather, girths of leather, leather purses [handbags], leather 
leashes, leather straps, leather laces; animal skins, hides; trunks and suitcases; umbrellas and parasols; walking sticks; 
whips, harness and saddlery; luggage, bags, wallets and other carriers; fur, artificial fur, fur pelts, fur-skins; animal skins; 
parts and accessories for all the aforesaid goods, included in this class; sports bags; holdalls, bags and holdalls for 
sports clothing; pocket wallets; articles of luggage being bags; travel backpacks; rucksacks; briefcases; handbags; shoe 
bags for travel; carry-on bags; beach bags; school satchels; school backpacks; shopping bags; shoulder bags; straps for 
luggage; luggage tags; credit card holders; purses; keycases; card holders; garment bags for travel; cosmetic cases and 
bags.

Cl.25;Clothing, footwear, headgear.

Cl.35;Retail services related to leather and imitations of leather, and goods made of these materials, animal skins, 
hides, trunks and travelling bags, pocket wallets, travel backpacks, rucksacks, briefcases, handbags, shoe bags for 
travel, beach bags, school satchels, school backpacks, shopping bags, shoulder bags, straps for luggage, luggage tags, 
credit card holders, cases for notebooks, purses, keycases, card holders, cosmetic cases and bags, clothing, footwear 
and headgear.
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Priority claimed from 22/03/2016; Application No. : 302016000029662 ;Italy 

3462404    21/04/2016
[International Registration No. : 1322315]
RIVACOLD S.R.L.
Via Sicilia, 7, Frazione Montecchio VALLEFOGLIA (PS) I-61022 Italy

Proposed to be Used
IR DIVISION
Cl.7;Refrigeration condensers; compressors; compressors for refrigerators; heat exchangers [parts of machines]; 
aerocondensers; steam condensers [parts of machines].

Cl.11;Refrigerant condensers; water coolers; refrigerating appliances and installations; heat exchangers, not parts of 
machines; fans [air-conditioning]; air conditioning apparatus; air conditioning installations; evaporators; cooling 
evaporators; refrigerating cabinets; refrigerating chambers; freezers.

Cl.35;Business management; the bringing together, for the benefit of others, of a variety of goods, excluding the 
transport thereof, namely refrigeration condensers, compressors, compressors for refrigerators, heat exchangers in the 
nature of parts of machines, aerocondensers, steam condensers in the nature of parts of machines, refrigerant 
condensers, water coolers, refrigerating appliances and installations, heat exchangers not parts of machines, fans for air-
conditioning, air conditioning apparatus, air conditioning installations, evaporators, cooling evaporators, refrigerating 
cabinets, refrigerating chambers, freezers, enabling customers to conveniently view and purchase those goods; on-line 
retail and wholesale store services featuring refrigeration condensers, compressors, compressors for refrigerators, heat 
exchangers in the nature of parts of machines, aerocondensers, steam condensers in the nature of parts of machines, 
refrigerant condensers, water coolers, refrigerating appliances and installations, heat exchangers not parts of machines, 
fans for air-conditioning, air conditioning apparatus, air conditioning installations, evaporators, cooling evaporators, 
refrigerating cabinets, refrigerating chambers, freezers; presentation of goods on communication media, for retail 
purposes; business merchandising display services; sales promotion for others; organization of events, exhibitions, fairs 
and shows for commercial, promotional and advertising purposes; advertising, including on-line advertising on a 
computer network; business administration; office functions.
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Priority claimed from 01/10/2015; Application No. : 14631907 ;European Union 

3462409    15/03/2016
[International Registration No. : 1322013]
Biltema Holding B.V.
Westermarkt 2 NL-1016 DK AMSTERDAM

Proposed to be Used
IR DIVISION
Cl.1;Filtering materials of chemical and non-chemical substances included in the class; adhesives for use in industry; 
fertilisers, and chemicals for use in agriculture, horticulture and forestry; manures; chemical substances, chemical 
materials and chemical preparations (for preserving foodstuffs), and natural elements; fire extinguishing compositions; 
starches for use in manufacturing and industry; putties, and fillers and pastes for use in industry.

Cl.2;Dyes, colorants, pigments and inks; mordants; thinners and thickeners for coatings, dyes and inks; coatings; 
metals in foil and powder form for painters, decorators, printers and artists.

Cl.3;Toiletries; animal grooming preparations; cleaning and fragrancing preparations; abraders.

Cl.4;Fuels and illuminants; candles and wicks for lighting; dust absorbing, wetting and binding compositions; dust 
controlling compositions; lubricants and industrial greases, waxes and fluids.

Cl.5;Sanitary preparations for medical purposes; plasters, materials for dressings; first-aid kits; hygienic preparations 
and articles; disinfectants; pest control preparations and articles; preparations for destroying vermin; fungicides; 
herbicides.

Cl.6;Building and construction materials and elements of metal; ironmongery; small items of metal hardware; non-
electric cables and wires of common metal; pipes and tubes of metal; metal hardware; doors, gates, windows and window 
coverings of metal; structures and transportable buildings of metal; safes; statues and works of art of common metals; 
containers, and transportation and packaging articles, of metal.

Cl.7;Motors and engines (except for land vehicles); machine coupling and transmission components (except for land 
vehicles); agricultural implements other than hand-operated; agricultural, earthmoving, construction, oil and gas 
extraction and mining equipment; pumps, compressors and fans; generators of electricity; moving and handling 
equipment; machines and machine tools for treatment of materials and for manufacturing; engines, powertrains, and 
generic machine parts; automatic vending machines; dispensing machines; sweeping, cleaning, washing and laundering 
machines.

Cl.8;Hand tools and implements (hand-operated); hygienic and beauty implements for humans and animals; razors; 
edged and blunt weapons; side arms; food preparation implements, kitchen knives and cutlery; hand-operated tools and 
implements for treatment of materials, and for construction, repair and maintenance; lifting tools.

Cl.9;Recorded content; electronic publications (downloadable); information technology and audiovisual equipment; 
calculating machines; data processing equipment; computers; computer software; magnetic data carriers, recording 
discs; compact discs; DVDs; encoded loyalty cards; credit cards; magnetic payment cards; magnets, magnetizers and 
demagnetizers; devices for treatment using electricity; apparatus, instruments and cables for electricity; optical devices, 
enhancers and correctors; safety, security, protection and signalling devices; fire-extinguishing apparatus; diving 
equipment; navigation, guidance, tracking, targeting and map making devices; measuring, detecting and monitoring 
instruments, indicators and controllers; scientific research and laboratory apparatus, educational apparatus and 
simulators.

Cl.10;Hearing protection devices.

Cl.11;Flues and installations for conveying exhaust gases; sanitary installations, water supply and sanitation 
equipment; burners, boilers and heaters; lighting and lighting reflectors; food and beverage cooking, heating, cooling and 
treatment equipment; fireplaces; filters for industrial and household use; personal heating and drying implements; drying 
installations; refrigerating and freezing equipment; regulating and safety accessories for water and gas installations; 
heating, ventilating, and air conditioning and purification equipment (ambient); igniters.

Cl.12;Vehicles and conveyances; apparatus for locomotion by land; apparatus for locomotion by air; apparatus for 
locomotion by water; parts and fittings for land vehicles; parts and fittings for air and space vehicles; parts and fittings 
for water vehicles.

Cl.13;Weapon cases for firearms; stands for firearms; shoulder straps for arms; sight protectors for firearms; sighting 
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devices for firearms [other than telescopic]; sling straps for firearms; protective cases adapted for firearms; protective 
shields adapted for firearms; holsters; firearm stands; firing platforms; bags for storing firearms [specifically adapted]; 
covers for firearms; case covers for firearms; cleaning brushes for firearms; cleaning implements for firearms; cleaning 
rods for firearms; carrying cases adapted for firearms; cartridge pouches; belts adapted for ammunition; holders for 
ammunition; fireworks.

Cl.14;Time instruments.

Cl.16;Paper and cardboard; printed matter; catalogues; flyers; gift cards; credit cards without magnetic coding; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; decoration and art 
materials and media; paint brushes; office requisites (except furniture); instructional and teaching material (except 
apparatus); disposable paper products; bags and articles for packaging, wrapping and storage of paper, cardboard or 
plastics; filtering materials of paper; instructional manuals.

Cl.17;Plastics in extruded form for use in manufacture; flexible pipes, tubes, hoses, and fittings therefor, including 
valves, non-metallic; seals, sealants and fillers; insulation and barrier articles and materials; tire restoration and repair 
materials; shock-absorbing and packing materials, vibration dampers; tinted plastic film for use on windows; reflective 
plastic films for use on windows; rubber covers for switches; covers made of rubber for protecting electrical components;
polyethylene sheets for laying on the ground to suppress weeds; plastic sheeting for preventing weed growth; 
polyethylene sheeting for laying over the frames of horticultural structures; plastic sheeting for use in horticulture; 
polyethylene sheeting for laying over the frames of agricultural structures; plastic sheeting for use in agriculture; 
membranes and semi-processed synthetic filtering materials; adhesive tapes, strips, bands and films; clutch and brake 
linings.

Cl.18;Leather and imitation leather; pelts; hides; trunks and travelling bags; umbrellas and parasols; walking sticks; 
luggage, bags, wallets and other carriers; saddlery, whips and animal apparel.

Cl.19;Building and construction materials and elements, not of metal; doors, gates, windows and window coverings, 
not of metal; non-metallic rigid pipes for building; asphalt, pitch and bitumen; stone, clay, rock materials used in building 
flooring, roofing, countertops, walls, cladding and fireplaces, non-metallic minerals for building or construction; wood 
and artificial wood; structures and transportable buildings, not of metal; statues and works of art made of materials such 
as stone, concrete and marble, included in the class.

Cl.20;Furniture; mirrors; picture frames; statues, figurines, works of art and ornaments and decorations, made of 
materials such as wood, wax, plaster or plastic, included in the class; furniture and site furnishings; animal housing and 
beds; containers, and closures and holders therefor, non-metallic; ladders and movable steps, non-metallic; display 
stands; mooring buoys, non-metallic; locks and keys, non-metallic; door, gate and window fittings, non-metallic; valves, 
non-metallic; fasteners.

Cl.21;Porcelain ware; earthenware; household utensils; kitchen utensils; household containers; kitchen containers; 
combs; sponges; brushes; brush-making materials; articles for cleaning purposes; steelwool; unworked or semi-worked 
glass (except glass used in building); statues, figurines, plaques and works of art, made of materials such as porcelain, 
terra-cotta or glass, included in the class; gardening articles, namely gloves for gardening, garden hose spray nozzles, 
garden hose sprayers, flower vases, flower pots, flower baskets, holders for plants, indoor terrariums for plants, plant 
baskets, plant holders, plant pots, repotting containers for plants, pot plant support sticks, planters of clay, planters of 
glass, planters of plastic, roses for watering cans, saucers for flower pots, seed tray inserts, seed trays, sprinklers for 
watering flowers and plants, sprayers for attachment to garden hoses, syringes for watering flowers and plants, vases, 
watering can sprinkler, window-boxes, watering devices; tableware, cookware and containers; cosmetic and toilet 
utensils and bathroom articles; articles for animals, namely aquaria and vivaria, devices for pest and vermin control, bird 
baths, bird cages, bird feeders, cages for household pets, cat litter boxes, cat litter pans, combs for animals, dog food 
scoops, drinking troughs, animal activated animal feeders, non-mechanized animal feeders, electronic pet feeders, 
feeding troughs, filters for use in cat litter pans, food containers for pet animals, goldfish bowls, litter scoops for use with 
pet animals, litter trays for birds, artificial nest eggs, pet feeding and drinking bowls, plastic containers for dispensing 
drink to pets, plastic containers for dispensing food to pets; articles for clothing and footwear, namely boot jacks, boot 
removers, boot stretchers, buttonhooks, clothes drying hangers, clothes horses, clothes-pegs, drying racks for laundry, 
ironing boards, ironing board covers, shoe polishers (non-electric -), stretchers for clothing, tie presses, trouser presses.

Cl.22;Padding and stuffing materials (except of paper, cardboard, rubber or plastics); raw fibrous textile materials; bags
and sacks for packaging, storage and transport; nets; ropes and strings; sails; slings and bands; tarpaulins, awnings, 
tents, and unfitted coverings.

Cl.24;Fabrics; textile goods, and substitutes for textile goods; coverings for furniture; curtains; wall hangings; kitchen 
and table linens; bed clothes and blankets; bath linen; filtering materials of textile.

Cl.25;Clothing; footwear; headgear.

Cl.27;Carpets; rugs; mats; matting; linoleum; wall hangings (non-textile); floor coverings and artificial ground 
coverings; wall and ceiling coverings.

Cl.28;Sporting articles and equipment; fairground and playground apparatus; toys, games, playthings and novelties; 
festive decorations for Christmas trees and artificial Christmas trees.

Cl.34;Tobacco; smokers' articles; matches.
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Priority claimed from 10/12/2015; Application No. : 86845272 ;United States of America 

3462417    06/01/2016
[International Registration No. : 1322294]
TrainingMask LLC
2141 Plett Road Cadillac MI 49601 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Clothing, namely, shirts, pants, shorts, socks, hats and caps, jackets, and sweatshirts, sweatpants; athletic 
apparel, namely, shirts, pants, shorts, socks, hats and caps, jackets, sweatshirts, and sweatpants; exercise vests; fitness 
vests.

Cl.28;Fitness equipment.
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Priority claimed from 27/03/2015; Application No. : 1684125 ;Australia 

3464857    28/09/2015
[International Registration No. : 1322940]
Downer EDI Limited
L2, Triniti 111, Triniti Business Campus, 39 Delhi Rd North Ryde NSW 2113 Australia

Proposed to be Used
IR DIVISION
Cl.6;Metal building materials; steel fabrications, structural steelwork; transportable buildings of metal; metal tanks; non-
electric cables and wires of common metal; small items of metal hardware; pipes and tubes of metal; fire doors, furnace 
fireguards; acoustic panels of metal; none of the foregoing being materials for strapping, binding or securing packages, 
bundles, stacks or containers.

Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; milling and mine working 
machinery; conveying machines and installations, including conveyors for use in mines and quarries; heat exchangers 
(parts of machines).

Cl.9;Scientific, nautical, surveying, electric, photographic including road traffic cameras and surveillance cameras, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), lifesaving and teaching apparatus and 
instruments; apparatus for recording, transmission or reproduction of sound or images, and for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; magnetic data carriers, recording discs; mechanisms for 
coin operated apparatus; cash registers, calculating machines, data processing equipment, computers, computer 
hardware, computer peripherals and computer software; detection, monitoring, alarm and warning apparatus, equipment 
and systems; communications apparatus, equipment and systems; telemetry and process control apparatus, equipment 
and systems; access control systems; detection control systems; securities and facilities management software and 
hardware to control building environment, access and security systems; identification and surveillance apparatus, 
equipment and systems, including for automated number plate recognition; security apparatus, equipment and systems; 
safety apparatus, equipment and systems; fire-extinguishing apparatus; metering apparatus; metering instruments and 
devices; metering systems; telemetry apparatus; telemetry installations; telemetry instruments.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; heat exchangers, ventilators for heat exchangers.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; locomotives and rolling stock for railways; railway 
rolling stock.

Cl.13;Firearms; ammunition and projectiles; explosives; fireworks.

Cl.35;Business services relating to the management of facilities; business consultancy; risk management consultancy 
(business); advisory services relating to business risk management; database management; railway and airport 
commissioning (business services); disposal, being the sale of rolling stock; back office and call centre administration 
and management; business services in the nature of plant and equipment performance management; procurement of 
contracts (for others); procurement of services for others (purchasing goods and services for other businesses); project 
management; business consulting relating to logistics; advisory and consultancy services relating to all the aforesaid 
services.

Cl.36;Real estate affairs; valuation of real estate; valuation of property; valuation of buildings.

Cl.37;Building construction; repair; installation services; building construction consultancy; construction consultation; 
building of railways and airports; railway and airport construction, installation and repairs; electrical engineering services 
(construction and maintenance); mechanical engineering services (construction and maintenance); structural engineering 
services (construction and maintenance); on site building project management; supervision of construction projects; 
construction and maintenance of roads, bridges, dams, railtrack, rail overhead traction and major road and rail projects; 
construction, installation, maintenance and refurbishment of transportation, parking, energy and power infrastructure 
works, plants and equipment and telecommunications structures and networks; mining extraction; mining services; 
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mining (extraction of oil, gas and minerals); mine blasting; drilling and blasting services; earth moving services; 
maintenance, repair of railway rolling stock and locomotives; dismantling of rolling stock for disposal or recycling; 
construction and maintenance of telecommunications networks; ICT data centre network maintenance; building project 
management, construction and maintenance of transport telemetry and signalling systems; hire of equipment for 
building, construction, maintenance, and repair; supervision including safety supervision of equipment for building, 
construction, maintenance, and repair; maintenance and repair of computer hardware.

Cl.38;Consulting services relating to telecommunications; wireless communication services; advisory services relating 
to wireless communications and wireless communications equipment for tracking of rolling stock; design and operations 
of telecommunications networks; telecommunications services being ICT data centre network operations.

Cl.39;Transport and tourism services, including services in connection with the transport of travellers and goods; 
travel arrangements; car, coach and bus services; charter, hire, rental, booking and reservation services relating to 
vehicles, including motor vehicles, cars, coaches and buses; provision of information relating to vehicles, including car, 
coach and bus transport services; provision of logistical support in relation to all motor vehicle, car, coach and bus 
transport services and their operation; advisory services relating to the transport industry; consultancy services relating 
to transportation; travel ticket reservation services; operation of railway rolling stock; leasing of rolling stock; packaging 
and storage of goods; provision, operation and management of parking facilities; road traffic control services; provision 
of information relating to traffic and road traffic conditions; storage, distribution, supply and transmission of water and 
energy, including electricity and gas; logistics; advisory and consultancy services relating to all the aforesaid services; 
GPS tracking of rolling stock and fleet.

Cl.40;Treatment of materials; mineral processing and refining; coal processing and refining; treatment of water and 
effluent; recycling of rolling stock; disposal, being the crushing of scrapped rolling stock; destruction, incineration and 
recycling of waste and trash; waste treatment services; water treatment services; energy generation and production 
services; advisory and consultancy services relating to all the aforesaid services.

Cl.41;Education; providing of training; arranging and conducting of workshops (training); conducting training 
seminars; organisation of training courses; compiling and preparing training material; trainee induction; training 
advisory; provision of training facilities; development and certification of accredited training qualifications.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; architecture; architectural consultation; advisory 
services relating to architecture; architectural project management; architectural services relating to land development; 
design of facilities for the transportation of waste; engineering consultancy; engineering project management services; 
consultancy services relating to research in the field of environmental protection; environmental hazard assessment, 
environmental monitoring services, environmental surveys, environmental sustainability services, environmental testing, 
research in the field of environmental protection; town planning consultancy services; town planning advisory services; 
urban design; urban planning; building and structural inspection services (engineering, quality assessment, and 
surveying services); engineering surveying; quantity surveying; drilling (geological prospecting); gas, oil, petroleum, 
minerals exploration (prospecting); geophysical exploration; tyre analysis services; tyre inspection services; tyre 
research services; environmental planning and management services in relation to air and water quality and heritage 
conservation; advisory services relating to environmental protection; monitoring of events and activities which influence 
the environment; project design services for roads, road lighting, road signals and intersections; pavement and 
geotechnical engineering; geotechnical services; project design of traffic and railway control systems; project design 
services for roads, bridges, pavements and railways; process engineering services and design of industrial projects and 
processes, roads, bridges, dams and railways; scientific and industrial research in relation to mining and mineral 
extraction; laboratory services in relation to mining and mineral extraction, road maintenance and construction; 
geological estimation; surveying of land; naval architecture; design and engineering consultancy services for rail industry
(particularly rolling stock); design, testing and commissioning of new, modified and upgraded rolling stock; design of 
avalanche monitoring and control systems; telecommunications network design and consultancy; asset life research and 
predictive modelling; railway and airport commissioning (testing, inspection and certification of the readiness of railways 
and airports to commence and/or continue operations); design and feasibility consultancy relating to telecommunications 
network construction and site acquisition; laboratory testing of telecommunications service and technology; design of 
telecommunications networks; feasibility, design and architectural or engineering project management of transport 
telemetry and signalling systems; preparation of technical manuals being compiling and preparing operating and 
maintenance manuals development and certification of accredited training qualifications; design and development of 
computer software and hardware, including in relation to ticketing systems; design and development of ticketing 
machines; design and development of electronic cards, smart cards and tickets (for use to pay for travel and transport 
services and fares); design and development of online systems, telecommunication systems and networks used in 
relation to electronic payment for travel and transportation services and fares; advisory and consultancy services in 
relation to the aforesaid design and development services; commissioning (testing and inspection) services; civil 
engineering consultancy; civil engineering; marine engineering; naval engineering; maintenance and repair of computer 
software; technical design and planning of telecommunication networks.
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Priority claimed from 21/10/2015; Application No. : UK00003132596 ;United Kingdom 

3464964    20/04/2016
[International Registration No. : 1322307]
Luxus Ltd
Belvoir Way, Fairfield Industrial Estate Louth, Lincolnshire LN11 0LQ United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics; unprocessed plastics in the form of granules or pellets; unprocessed synthetic polymers; 
thermoplastic compounds and plastic compounds; high performance polymer compounds; polymer compounds for use 
in injection moulding; polymer compounds for use in manufacture; polymer beads for use in manufacture; synthetic 
resins for use in the manufacture of plastic moulding compounds; chemical compounds for use in the manufacture of 
polymers; chemical additives for polymers.

Cl.17;Semi-processed plastics; recycled plastics; extruded plastics; semi-processed synthetic polymer resins; semi-
processed plastics in the form of granules or pellets; injection moulding plastics; recycled compound plastics; recycled 
plastic materials for use in manufacture; engineered plastics and thermoplastic materials.

Cl.40;Recycling services; recycling of plastics; treatment and processing of plastics; waste recycling management 
services; waste disposal services; providing advice and information relating to the recycling and processing of plastics; 
information, advisory and consultancy services relating to waste recycling management and waste disposal; advisory and
consultancy services relating to the management of scrap plastic; recycling consultancy services.

Cl.42;Material testing and analysis; polymer testing and analysis; testing and analysis of recycled plastics; 
development of specific polymer solutions; product development, research and design services in the field of polymer 
technology, compounding and recycling and advisory and consultancy services relating thereto; engineering consultancy 
services relating to manufacture; information and advisory services relating to the environmental impact of waste 
materials.
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3465405    03/03/2016
[International Registration No. : 1322504]
DSM IP Assets B.V.
Het Overloon 1 NL-6411 TE HEERLEN

Proposed to be Used
IR DIVISION
Cl.5;Nutritional supplements for animals.

Cl.31;Foodstuffs for animals.
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Priority claimed from 23/11/2015; Application No. : 014821037 ;European Union 

3465708    23/05/2016
[International Registration No. : 1322046]
keeeper GmbH
Postdamm 43 32351 Stemwede Germany

Proposed to be Used
IR DIVISION
Cl.17;Plastics in extruded form for use in manufacture; non-conducting materials for retaining heat; stuffing of rubber 
or plastic; rubber buffers being stops or shock absorbers.

Cl.20;Furniture, mirrors, picture frames; goods, not included in other classes, of wood, cork, teed, rush or of plastic, 
namely shelves for storage, shelves for filing-cabinets, filing cabinets, credenzas [furniture], display boards, benches 
[furniture]; reservoirs, neither of metal nor of masonry, packaging containers of plastic, container closures (not of metal), 
picture frames, flower-stands (furniture), vats, not of metal, keyboards for hanging keys, office furniture, containers (not 
of metal), decorative articles for walls and interior fittings (not of textile material), in particular: decorative boxes made of 
plastic or wood; statues, figurines, sculptures, works of art, ornaments and decorations, made of wood, wax, plaster or 
plastic; decorative mobiles, dreamcatchers [decoration]; cake decorations of plastic; decorations of plastic for foodstuffs; 
wind chimes [decoration]; gift package decorations made of plastic; adhesive wall decorations made of wood or plastic; 
boxes of wood or plastic; clothes stands, knife and tool handles, not of metal, stools, edgings of plastic for furniture, 
stoppers, not of metal, index cabinets (furniture), coat hangers, baskets, not of metal; works of art made of wood, wax, 
plaster or plastic, mouldings for picture frames, doors for furniture, furniture partitions of wood or plastic, decorative 
articles of plastic, racks, cupboards, lockers, tea-trolleys, seats, tables of wood or plastic, table tops, packaging 
containers of plastic, display units (furniture), trolleys for computers (furniture); baby changing mats; portable changing 
mats; baby bath seats of plastic; portable toilet seats for children.

Cl.21;Household or kitchen utensils and containers (not of precious metal or coated therewith); dustbins; goblets not of
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precious metal; flower pots, window-boxes; cutting boards for the kitchen, bread bins, bread baskets, for domestic use, 
ironing boards, butter dishes, closures for pot lids, boxes (not of precious metal), buckets, bottles, bottle openers, electric
and non-electric, ice cube molds, heat-insulated containers for beverages, kitchen urns [not of precious metal], tableware, 
other than knives, forks and spoons (not made of precious metal), baskets for domestic use, not of precious metal; food 
cooling devices, containing heat exchange fluids, non-electric coolboxes, lunch boxes, mixing spoons (kitchen utensils), 
salad bowls, not of precious metal, brushes for cleaning tanks and containers, bowls, dishes, not of precious metal, 
trivets, soap boxes, dishes for soap, sieves, not of precious metal, trays for domestic purposes, not of precious metal; 
baby baths of plastic; potties of plastic; insulated bags for baby bottles.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; dolls and doll accessories, 
masks, decorations for christmas trees of plastic, board games, toys for domestic pets, rattles [playthings], balls, blocks 
(building -) [toys], model motor cars, bar-bells, ninepins, balls, nets for sports, swings, party favors, flying discs [toys].
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3465842    11/02/2016
[International Registration No. : 1321995]
The Citco Group Limited
89 Nexus Way, 2nd Floor, Camana Bay Grand Cayman KY1-1205

Proposed to be Used
IR DIVISION
Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; financial information, data, advice and 
consultancy services; financial information processing; collection of financial information; provision of financial 
information to investors and hedge funds; financial information services provided by access to a computer database; 
financial services relating to commodities, shares, stocks and foreign exchange provided via a financial database; 
provision of financial information for professionals in the field of portfolio management; providing information regarding 
traded investments; securities and commodities trading services; financial trading services in the nature of organization 
of trading markets for financial services; exchange services relating to the trading of commodities, futures and options, 
shares; currency trading and exchange services; hedge fund services; management of funds; loan and credit, and lease-
finance services; provision of trade credit; provision and financing of bridging loans; financial analysis and research 
services; financial and monetary services, and banking; financial administration of financial affairs; investment services; 
fund investments, and financial administration of investments and fund investments; preparation of financial reports 
related to tax; preparation of financial reports; real estate investment; real estate management; property portfolio 
management; providing credit rating and preparation of credit and financial reports; preparing of financial reports; 
financial transfers and transaction, and payment services; payment processing; information, advisory and consultancy 
services relating to all of the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; hosting services and software as a service and 
rental of software; software research; installation and customization of computer applications software; updating and 
maintenance of computer software; programming of data processing equipment; project studies relating to software; 
testing of computing equipment; maintaining websites; cloud computing; software as a service [SaaS]; platform as a 
service [PaaS]; application service provider [ASP]; infrastructure as a service [IaaS]; application service provider (ASP) 
and software as a service [SaaS] featuring computer software for receiving, recording, processing, transmitting, storing, 
monitoring, managing, sharing and displaying financial information including data on financial transactions and trades; 
application service provider [ASP] and software as a service [SaaS] featuring computer software that enable the 
implementation, operation, hosting and maintenance of electronic commerce across multi-platform, multi-commerce 
channels and applications, the conduct of business across those platforms, including reporting, business and economic 
analytics, and decision support; application service provider [ASP] and software as a service [SaaS] featuring computer 
software for online business process automation, global business management, accounting, financial management, office 
and business productivity, electronic funds transfer, supply chain management, electronic data interchange and data 
collection systems; software as a service (SaaS) services and application service provider [ASP] featuring software to 
enable the tracking of time and expenses, budgeting, preparation, dissemination and processing of invoices and 
payments, bookkeeping, preparation and management of work orders, sharing of documents and electronic mail 
messaging on a computer or via the Internet and other communication networks; application service provider [ASP] and 
software as a service [SaaS] that enables users to create manage real time transactions flowing through an integrated 
system and allow users to customize viewing windows into specific business workflows and transactions; application 
service provider [ASP] and software as a service [SaaS] featuring security software that enables business global 
continuity and disaster recovery to ensure recovery of all major systems and technologies; file sharing services, namely, 
hosting a website featuring technology enabling users to upload and download electronic files; hosting memory space 
and providing online tools for creating and hosting micro websites for businesses; data security services; 
troubleshooting of computer hardware and software problems; maintenance and updating of computer software relating 
to computer security and prevention of computer risks; information, advisory and consultancy services relating to all of 
the aforesaid services.
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3465903    27/11/2015
[International Registration No. : 1322483]
DONGYING WEIMA PETROLEUM DRILLING TOOLS CO., LTD.
North Fuqiandajie, East Quanzhoulu, EDZ, Dongying City 257000 Shandong Province China

Proposed to be Used
IR DIVISION
Cl.7;Drilling rigs, floating or non-floating; oil refining machines; petroleum chemical and industry equipment; petroleum 
drilling machines; slurry pumps for petroleum; wash well machines; drifting machines; taking out petroleum pumps 
(terms considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations); beach working 
machines (terms considered too vague by the International Bureau - rule 13(2)(b) of the Common Regulations).

Cl.42;Petroleum exploitation.
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Priority claimed from 16/04/2015; Application No. : 16727576 ;China 

3466605    15/10/2015
[International Registration No. : 1323167]
Shanghai Lantern Network Technology Co., Ltd.
Room N2025, Block 24, No.2 Xincheng Road, Nicheng Town, Pudong New Area Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; [downloadable software] computer programs; computer software applications, 
downloadable; computer game software; data processing apparatus; [data processing equipment] couplers; computer 
peripheral devices; [data processing equipment] readers; integrated circuit cards [smart cards]/smart cards [integrated 
circuit cards]; electronic agendas; electronic tags for goods; photocopiers [photographic, electrostatic, thermic]; 
weighing apparatus and instruments; measures; digital signs; computer networking and data communications 
equipment; Global Positioning System [GPS] apparatus; intercommunication apparatus; smartphones; audio and video 
receivers; [photography] cameras; surveying apparatus and instruments; optical apparatus and instruments; telephone 
wires; [integrated circuits] chips; semi-conductors; electrical adapters; transistors [electronic]; video screens; remote 
control apparatus; igniting apparatus, electric, for igniting at a distance/electric apparatus for remote ignition; protection 
devices for personal use against accidents; modems; electric batteries; transponders; animated cartoons; headphones; 
theft prevention installations, electric; 3D spectacles.

Cl.35;Presentation of goods on communication media, for retail purposes; providing business information via a web 
site; sales promotion for others; personnel management consultancy; relocation services for businesses; systemization 
of information into computer databases; book-keeping/accounting; on-line advertising on a computer network; rental of 
advertising time on communication media; business management and organization consultancy.

Cl.36;Insurance consultancy; financing services; antique appraisal; real estate management; brokerage; surety 
services/bail-bonding/guarantees; charitable fund raising; trusteeship/fiduciary; pawn brokerage; electronic funds 
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transfer.

Cl.38;Wireless broadcasting; message sending; providing access to databases; computer aided transmission of 
messages and images; [telecommunications services] electronic bulletin board services; video-conferencing services; 
voice mail services; providing user access to global computer networks; communications by computer terminals; 
providing online forums.

Cl.42;Technical research; information technology [IT] consultancy; consultancy in the design and development of 
computer hardware; software as a service [SaaS]; computer technology consultancy; quality control; material testing; 
data conversion of computer programs and data [not physical conversion]; electronic data storage; industrial design.
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Priority claimed from 21/09/2015; Application No. : 30 2015 053 567 ;Germany 

3467393    15/03/2016
[International Registration No. : 1323228]
Stefanie Tapella
Adickesstr. 24 22607 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science, photography, agriculture, horticulture and forestry; unprocessed artificial 
resins; unprocessed plastics; manures; fire extinguishing compositions; metal tempering and soldering preparations; 
chemical substances for preserving foodstuffs; tanning substances; adhesives for industrial purposes; biochemical 
catalysts; organic-bleaching chemicals; soil improvers; brake fluids; chemical descaling agents for engines; chemical 
additives for fuels; chemical additives for oils; petroleum dispersants; transmission fluids; power-steering fluids; 
catalysts [chemical]; synthetic materials for absorbing oil; oil-separating chemicals; oil-bleaching chemicals; oil 
dispersants; oil-purifying chemicals; combusting preparations [chemical additives to motor fuel]; unprocessed acrylic 
resins; alum; aldehydes; alkalies; salts of alkaline metals; aluminium alum; aluminium chloride; alumina; aluminium 
silicate; anti-knock substances for internal combustion engines; ethyl alcohol; acetone; bases [chemical preparations]; 
bentonite; benzene derivatives; lead oxide; condensation preparations [chemical]; chlorine; chlorides; chrome alum; 
chromates; chromium oxide; chromic salts; chromium salts; chromic acid; cobalt oxide for industrial purposes; 
diatomaceous earth; emulsifiers; mould-release preparations; iron salts; grease-removing preparations for use in 
manufacturing processes; fatty acids; preparations for the separation of greases; carbon for filters; filtering materials 
[chemical preparations]; filtering materials [unprocessed plastics]; filtering materials [mineral substances]; filtering 
materials [vegetable substances]; antifreeze; oils for tanning leather; glycol; glycol ether; glycerides; glycerine for 
industrial purposes; graphite for industrial purposes; degumming preparations; fluids for hydraulic circuits; bichromate 
of potassium; refrigerating preparations; ketones; carbon; salt for preserving, other than for foodstuffs; coolants for 
vehicle engines; cryogenic preparations; solvents for varnishes; manganate; manganese dioxide; mordants for metals; 
soap [metallic] for industrial purposes; methyl benzene; mineral acids; bichromate of soda; hypochlorite of soda; surface-
active substances; oils for preparing leather in the course of manufacture; oils for the preservation of food; olivine 
[synthetic]; oil cement [putty]; oleic acid; phosphatides; phosphorus; phosphoric acid; detergent additives to petrol 
[gasoline]; lamp black for industrial purposes; carbon black for industrial purposes; benzene-based acids; sulfur; flowers 
of sulfur for chemical purposes; silicates; stearic acid; sulfates; sulfides; sulfonic acids; carbon tetrachloride; titanite; 
toluol; bismuth.

Cl.4;Industrial oils; industrial greases; lubricants; dust absorbing compositions; dust wetting compositions; dust 
binding compositions; fuels [including motor spirit]; fuels and illuminants; candles and wicks for lighting; moistening oil; 
petrol; fuel oils; fuels; oils for releasing form work; diesel oil; gas oil; gasoline; kerosene; oils for the preservation of 
masonry; carburants; motor oil; naphtha; industrial oils; textile oils; oil-gas; paraffin; petroleum [raw or refined]; grease 
for belts; lubricating greases; lubricating oils; cutting fluids; stearine; fuel.

Cl.35;Business management; business administration; office functions; marketing; marketing research; market 
research; market analysis; opinion polling; advertising research; advertising, in particular radio, television, cinema, print, 
videotext, teletext and Internet advertising; advertising marketing; providing advertising space [including TV, internet, 
cross-media, mobile, print and radio]; public relations; updating of advertising material; retail or wholesale services, 
including via Internet as well as teleshopping in the area of industrial oils and greases, lubricants, dust absorbing 
compositions, dust wetting compositions, dust binding compositions, fuels [including motor spirit] and fuels and 
illuminants, candles and wicks for lighting, moistening oil, petrol, fuel oils, fuels, oils for releasing form work, diesel oil, 
gas oil, gasoline, kerosene, oils for the preservation of masonry, carburants, motor oil, naphtha, industrial oils as well as 
textile oils, oil-gas, paraffin, petroleum [raw or refined], grease for belts, lubricating greases and lubricating oils, cutting 
fluids, stearine, fuel; advertising agencies; business investigations; compilation of statistics; providing business expert 
opinions as well as efficiency experts; economic forecasting; provision of information, particularly in commercial and 
business matters; commercial information and advice for consumers [consumer advice shop]; publication of publicity 
texts; business information; commercial administration of the licensing of the goods and services of others; customer 
acquisition and customer care by means of mail advertising [mailing]; layout services for advertising purposes; online or 
catalog mail order services in the area of industrial oils and greases, lubricants, dust absorbing compositions, dust 
wetting compositions, dust binding compositions, fuels [including motor spirit], fuels and illuminants, candles and wicks 
for lighting, moistening oil, petrol, fuel oils, fuels, oils for releasing form work, diesel oil, gas oil, gasoline, kerosene, oils 
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for the preservation of masonry, carburants, motor oil, naphtha, industrial oils as well as textile oils, oil-gas, paraffin, 
petroleum [raw or refined], grease for belts, lubricating greases and lubricating oils, cutting fluids, stearine, fuel; 
organization and conducting of marketing promotional events; organization of exhibitions and trade fairs for commercial 
or advertising purposes; consultancy relating to business organization and organizational consulting; outdoor 
advertising; planning services for advertising; presentation of companies on the Internet and other media as well as of 
goods on communication media, in particular for retail; production of advertising films; publication of printed matter [also 
in electronic form for advertising purposes]; sponsorship search; advertising including promotion of products and 
services of third parties through sponsoring arrangements; telemarketing; business consultancy; consumer advice; 
writing of publicity texts; sales promotion; provision of addresses for advertising purposes as well as trading and 
economical contacts, also via the Internet; mediation of trade business for third parties, also in the context of e- 
commerce; arranging contracts with electricity suppliers; distribution of samples for advertising purposes, advertising 
materials [leaflets, prospectuses, printed matter, samples] and advertisements; demonstration of goods for advertising 
purposes; advertising through advertising brochures; compilation of goods for others for presentation and sales 
purposes in the area of industrial oils and greases, lubricants, dust absorbing compositions, dust wefting compositions, 
dust binding compositions, fuels [including motor spirit], fuels and illuminants, candles and wicks for lighting, moistening
oil, petrol, fuel oils, fuels, oils for releasing form work, diesel oil, gas oil, gasoline, kerosene, oil for the preservation of 
masonry, carburants, motor oil, naphtha, industrial oils as well as textile oils, oil-gas, paraffin, petroleum [raw or refined], 
grease for belts, lubricating greases and lubricating oils, cutting fluids, stearine, fuel.

Cl.37;Construction; repair and installation works related to buildings and pipeline systems; maintenance of vehicles; 
demolition of buildings; building sealing; construction information; repair information; cleaning of buildings [exterior 
surface]; warehouse construction and repair; construction consultation; construction management; dry cleaning; factory 
construction; chimney sweeping; scaffolding; plastering; harbour construction; construction and construction works in 
the field of civil engineering; interior cleaning of buildings; oil pipeline construction and maintenance; machinery 
installation, maintenance and repair; swimming-pool maintenance; building construction supervision; vehicle cleaning; 
window cleaning; vehicle breakdown assistance [repair]; rustproofing; anti-rust treatment for vehicles; bricklaying; road 
paving; street cleaning; drilling of deep oil or gas-wells; rebuilding machines that have been worn or partially destroyed; 
rebuilding engines that have been worn or partially destroyed; underwater construction; underwater repair; rental of 
pumps for drainage purposes; rental of cleaning machines; rental of road sweeping machines; motor vehicle 
maintenance; motor vehicle repair; washing; vehicle wash; motor vehicle wash; carpentry services; insulation services.

Cl.40;Material treatment, namely treatment of plastic and raw materials; waste treatment [transformation]; processing of
oil; production of energy; energy generation; generating of electricity; metal treating; recycling of waste; recycling of 
trash; destruction of waste; destruction of trash; water treatment.

Cl.42;Scientific and technological services and research and design services relating thereto; industrial analysis and 
research services; design and development of computer hardware and software; consultancy in the field of energy-
saving; provision of scientific information, advice and consultancy in relation to carbon offsetting; services of a chemist 
and physics (research); chemistry services; engineering services; chemical analysis, scientific testing; energy auditing; 
research into the reduction of carbon emissions; analysis for oil-field exploitation; preparation of technical and scientific 
surveys; chemical research and research in the area of mechanical engineering; research and development in relation to 
new products for third parties; quality control; quality testing; providing technical advice in the field of scientific and 
industrial research; technical project planning; research in the field of environmental protection; environmental impact 
assessments; water analysis; scientific research; scientific laboratory services; certifications (quality control); computer 
programming for data processing.

Cl.45;Licensing of intellectual property; licensing of intellectual property rights and copyrights; granting of licenses for 
franchising concepts; licensing of computer software; copyright management; management of copyright and 
management of industrial property rights for others and their exploitation through licensing.
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Priority claimed from 04/12/2015; Application No. : 1739049 ;Australia 

3467394    16/05/2016
[International Registration No. : 1322871]
SHOVAVA PTY LTD
663 Left Bank Road Mullumbimby Creek NSW 2483 Australia

Proposed to be Used
IR DIVISION
Cl.16;Adhesive printed matter; advertisements (printed matter); advertising material being printed matter; agendas 
(printed matter); bulletins (printed matter); cartoon strips (printed matter); diaries (printed matter); graphics (printed 
matter); images (printed matter); instruction manuals (printed matter); invitations (printed matter); laminated cards 
(printed matter); lists (printed matter); luggage labels being printed matter; memo books (printed matter); newsletters 
(printed matter); paint books (printed matter); paper for use in the manufacture of printed matter; personal organisers 
(printed matter); planners (printed matter); plastic covered cards bearing printed matter (not encoded); posters being 
printed matter; press reviews in the form of printed matter; printed matter; printed matter for advertising purposes; 
printed matter for educational purposes; printed matter for instructional purposes; printed matter for record keeping; 
printed matter for recording information; printed matter for use with board games; printed matter in the form of cards; 
printed matter relating to banking; printed matter relating to boating; printed matter relating to clothes making; printed 
matter relating to film editing; printed matter relating to film production; printed matter relating to finance; printed matter 
relating to financial services; printed matter relating to information handling systems; printed matter relating to 
instruction programs; printed matter relating to insurance; printed matter relating to knitting; program documentation 
(printed matter); program documentation in the form of printed matter; programme guides (printed matter); programme 
transcripts (printed matter); programmer reference cards (printed matter); questionnaires (printed matter); recipes 
(printed matter); record books (printed matter); record cards (printed matter); registers (printed matter); repair manuals 
(printed matter); story books (printed matter); supplements (printed matter); technical literature in the form of printed 
matter; tour books (printed matter); tour guides in the form of printed matter; trade journals (printed matter); trading cards 
(printed matter); trading cards (printed matter) bearing pictures; travel guides in the form of printed matter; user guides in 
the form of printed matter; user manuals (in the form of printed matter).

Cl.18;Tote bags; beach bags; belt bags; book bags; carrying bags (other than disposable carrier bags); cosmetic bags 
(not fitted); evening bags; garment bags for travel; jewellery bags (empty); make-up bags; messenger bags; money bags; 
school bags; shoe bags; shopping bags; shoulder bags; shoulder bags for use by children; sling bags for carrying 
children; toiletry bags; waist bags; work bags.

Cl.24;Table runners; pillow cases; wrapping cloths; bedding (linen); textile fabrics for use in the manufacture of 
bedding; textile goods for use as bedding; textile piece goods for making bedding covers; bed quilts; quilt covers; bed 
blankets; bed blankets made of cotton; cot blankets; bath sheets (towels); bath towels; beach towels; face towels of 
textile; hand towels of textile; kitchen towels (textile); tea towels; terry towels; textile fabrics for use in the manufacture of 
towels; towels (textile); towels (textile) for kitchen use; towels (textile) for use in connection with babies; bedspreads; bed 
covers; borders (textile wall hangings); coverings for walls (wall hangings, of textile); friezes (textile wall hangings); 
handcrafted textile wall hangings; tapestry (wall hangings), of textile; textile wall hangings; wall hangings of silk; wall 
hangings of textile.

Cl.25;Scarfs; shawls; tee-shirts; leggings (leg warmers); leggings (trousers); casual jackets; dinner jackets; jackets 
(clothing); jackets for casual wear; jackets for men; jackets for women; shirt jackets; wind jackets; windproof jackets; 
denim skirts; skirts; beach dresses; body dresses; cocktail dresses; dresses; evening dresses; house dresses; jumper 
dresses; pinafore dresses; shift dresses; kaftans; stoles; bandanas (neckerchiefs); sarongs; ascots; boas (necklets); 
kerchiefs (clothing); neckwear; beach hats; hats; miters (hats); paper hats (clothing); party hats (headgear, not of paper); 
sun hats; top hats; toques (hats); serapes; capes; Japanese kimonos; kimonos; bath shoes; bathing shoes; beach shoes; 
canvas shoes; dance shoes; dress shoes; flat shoes; leather shoes; rubber shoes (other than for protection against 
accident or injury); running shoes; shoes; shoes for casual wear; slip-on shoes; walking shoes; shorts; long pants; pants 
(clothing); short pants; trousers; boleros; apparel (clothing, footwear, headgear).

7700



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

3469400    26/04/2016
[International Registration No. : 1323330]
Shanghai Youzu Information Techonology Co., Ltd.
Room 406, No. 655 Yinxiang Road, Jiading District Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Recorded computer operating programs; downloadable computer software applications; downloadable image files; 
computer game programs; computer peripheral devices; downloadable electronic publications; memory cards for video 
game machines; Internet communication equipment; audio-video optical discs; electronic book readers.

Cl.41;Instruction services; organization of education or entertainment competitions; organization of exhibitions for 
cultural or educational purposes; publication of on-line electronic books and journals; providing on-line electronic 
publications, not downloadable; production of radio and television programmes; game services provided on-line from a 
computer network; game equipment rental; modelling for artists; operating lotteries.
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Priority claimed from 31/07/2015; Application No. : 302015000040820 ;Italy 

3469413    11/11/2015
[International Registration No. : 1323689]
VIAR VALVOLE S.R.L.
Via A. Sandroni, 38/A I-21040 SUMIRAGO (VA) Italy

Proposed to be Used
IR DIVISION
Cl.6;Pipes, tubes and hoses, and fittings therefor, including valves (terms too vague in the opinion of the International 
Bureau - Rule 13(2)(b) of the Common Regulation); valves of metal other than parts of machines; metal valves for 
controlling the flow of fluids in pipelines; metal valves for controlling the flow of gas in pipelines; draw-off valves of metal,
other than parts of machines.

Cl.7;Equipment for the extraction of oil and gas and mining; valves for pumps; hydraulic valves; clack valves as part of 
machines; valve closure mechanisms; valves as parts of machines; mechanical valves for regulating the flow of fluids; 
machines for the oil refining; ball valves; subsea valves; non return valves; butterfly valves; stop valves of metal (terms 
too vague in the opinion of the International Bureau - Rule 13(2)(b) of the Common Regulation).

Cl.11;Regulating and safety equipment for apparatus and pipes for liquids; taps, namely parts of installations for the 
supply of water; pressure relief valves for gas or water pipes; control valves for gas pipes; valves, in particular closing 
valves, non-return valves, ball valves, safety valves, control valves.
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Priority claimed from 23/10/2015; Application No. : 302015000065046 ;Italy 

3469443    30/12/2015
[International Registration No. : 1323730]
TELECOM ITALIA S.P.A.
Via Gaetano Negri, 1 I-20123 MILAN Italy

Proposed to be Used
IR DIVISION
Cl.9;Telephone equipment and instruments; apparatus and instruments for voice interaction telephone apparatus with 
automatic call distribution; computer; hardware and software for telephony; hardware equipment needed for access to a 
global telecommunications computer network; computer network servers; digital telephone and software platform; 
electrical and electronic apparatus for communications and telecommunications; apparatus and instruments for 
communication and telecommunications; electronic apparatus and instruments for processing, logging, storing, 
transmitting, recovering and receiving data; apparatus and instruments for storage, storing, handling, processing, 
recording, transmission, amplification and reproduction of data, sound, images, information or encoded data; equipment 
for the use, management and sharing of multimedia content, including consumer electronics devices for domestic and or 
personal use as personal computers, set-top box, connected TV, smartphones and tablets; apparatus and instruments for 
recording, reproducing, carrying, storing, processing, manipulating, transmitting, broadcasting, retrieving and 
reproducing software; apparatus for the integration of network services and electrical and electronic household devices; 
television receivers and televisions incorporating video recorders; software that allows users to capture, store, play and 
schedule music and audio, video, film, performances, games and amusements; software that allows users to capture and 
store texts, including newspapers, magazines, books, electronic books, electronic publications, multimedia texts; 
software and programs for analysis and management of data; software and programs for the installation of applications; 
educational software related to the world of music; educational software; electronic game software; video games 
software; e-books; software for teleconferencing, videoconferencing and videophone services; software for searching 
and retrieving data; software for access to databases; software for access to telecommunications services, computer 
networks and electronic bulletin boards; computer games software; software and telecommunication equipment including
modems and portable modem to enable connection to databases, local area networks and the Internet; software, 
applications and devices for the interconnection of telecommunications networks, computers and local area networks; 
moviecameras; videocameras; cameras; photographic instruments and apparatus; equipment, apparatus and instruments 
for image processing; readers and scanners for bar codes; television and radio apparatus and instruments; transmitters 
and receivers for telecommunications and radio and television broadcasting; equipment for access to broadcast or 
transmitted programs; holograms; data processing equipment; computer peripherals; programs recorded on electronic 
circuits; software; discs and tapes intended as magnetic data carriers; printed circuit boards; blank and prerecorded 
magnetic cards, also prepaid; memory cards; smart cards; cards containing microprocessors; cards with integrated 
circuits; electronic identification cards; encoded telephone cards; pre-paid telephone calling cards, magnetically 
encoded; credit cards; encoded debit cards; cards for electronic games adapted for use with telephones; CD ROM; DVD; 
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magnetic, digital and optical data recording media; digital, optical, blank and pre-recorded recording media and magnetic 
data carriers; USB flash drives; software downloadable from the Internet; downloadable ring tones for mobile phones; 
downloadable electronic publications available on-line from databases or the Internet; downloadable music files; devices 
for playing downloaded music files; portable media players; photographs, images, graphics, image files, audio clips, film, 
video and audio-visual programs available for download on-line or from databases or the Internet or Internet websites; 
apparatus and instruments for remote surveillance; software for remote surveillance; satellite transmitters and receivers; 
telecommunications and broadcasting satellites; electric wires and cables; optical cables; telecommunications apparatus 
and telecommunication systems; terminals intended to be connected to a telephone network; telephone exchange 
apparatus; apparatus for input, storage, conversion and processing of telecommunication signals; telephone equipment; 
equipment for fixed phones, portable phones, which allow you to keep your hands free or voice-activated; multimedia 
apparatus and instruments; interactive terminals for displaying and ordering goods and services; pagers, radio pagers, 
two-way radios and radiotelephone; telephones; mobile phones; cellular phones; smartphones; tablets; computer; mobile 
telecommunications handsets; fax machines; apparatus for the transmission and receipt by fax; personal digital 
assistants [PDAs]; electronic notebooks; electronic organizers; electronic graphic tablets; electronic handheld units for 
receipt, storage and/or wireless transmission of data and messages; mobile electronic devices to allow users to store or 
manage personal information; accessories for telephones and mobile telecommunications handsets; adapters for 
telephones; phone charger; apparatus for desks or cars containing a speaker to enable the use of a telephone handset 
without the aid of hands; telephone receivers housings for use in cars; cases for containment or transport of mobile 
phones and equipment and telephone equipment; straps for mobile phones; electronic agendas; antennas; batteries; 
microbatteries; microprocessors; keyboards; modem; calculators; display screens; Global Positioning System [GPS] 
apparatus; navigation apparatus for vehicles [on-board computers], Global Positioning System [GPS] tracking and 
location devices; remote control apparatus; radio apparatus and instruments; electrical apparatus and instruments for 
control, analysis, excluding live analysis, reporting, monitoring, inspection and teaching; optical and electro-optical 
apparatus and instruments; video films; audiovisual equipment and appliances; electrical and electronic accessories and 
peripherals for computer and audiovisual equipment.

Cl.38;Telecommunications; telecommunications services; mobile telecommunications services; telecommunication 
services provided via platforms and portals on the Internet and other media telecommunications services; Internet portal 
services; services of mobile telecommunications networks; landline telecommunications; rental of apparatus and 
instruments for communications; provision of email services; electronic sending and transferring of documents; 
videocommunication services; voice interaction telephone services; telephone exchange services and automatic call 
distribution; provision of access to broadband telecommunications; wireless broadband communication services, 
providing broadband communication services via optical fiber broadband networks; transmission services including 
services of electronic transmission of audio and video files via computer and communications networks; services of 
transmission and reception of data, information and audio and video files also related to events of a cultural nature, 
music, sports, current affairs, by electronic means such as computers, cable TV, radios, television, connected television, 
set-top box, tablets, smart phones; delivery of digital music by telecommunications; audio broadcasting and subscription 
services through the global computer network Internet; audio broadcasting of music, concerts, and radio programs of 
musical nature; audio and video streaming of content on a global Internet computer network; broadcasting services for 
television programs; transmission services relating to Internet protocol TV; Internet protocol television [IPTV] 
transmission services; providing access to the Internet; communication via computer; text messaging and email services;
information on telecommunications provided by telecommunications networks; transmission and distribution of images, 
video and audio files, images and software, including movies, electronic books, music, games and entertainment in 
general, in digital or analog form, via a global computer network or the Internet, via radio transmission or cable and 
telecommunications; electronic transmission of audio and video files transmitted continuously and downloadable via 
electronic networks and communications; network provider services, such as rental and management of access to data 
networks and databases, in particular the Internet; providing access to a computer database; providing access to 
databases; rental of access time to a computer database; providing access to websites containing media, music, games 
and digital video on the Internet; providing access to websites on the Internet; audio and/or video streaming on a global 
computer network Internet; management services of a network of telecommunications; information and advisory services 
relating to the above; information and advice relating to all the aforesaid services provided on-line from a database or the 
Internet; information and advisory services relating to the aforesaid, available on a telecommunications network; 
providing access to computer networks; providing access via data networks to software for Internet access; providing 
access to computer programs in data networks.

Cl.42;Scientific and technological services and research and design relating thereto; research laboratories; 
management services of research and development projects; research, design and development of products; technical 
research; research, design and development services in the field of computers, computer programs, computer systems, 
software application solutions, data processing systems, data management, computerized information processing 
systems, communications services, communications solutions, communications applications, communications systems 
and network interfaces; providing advice and technical information relating to the aforesaid services; technical data 
analysis services; industrial testing; preparation of technical and scientific reports and technical studies; consultancy 
services relating to the design and development and use of computer hardware and software; design of computer 
hardware; maintenance, updating and design of firmware, software and computer programs; computer programming; 
preparation and supply of information relating to computers and computer networks; technical consultancy in the field of 
information technology and telecommunications; design and development of computer systems and telecommunications 
systems and equipment; providing information about the design and development of computer hardware and software; 
advisory services for information technology IT, relating to computer networks, telecommunications networks and data 
transmission networks; providing temporary use of online application and software tools; programming services 
provided online; rental of computers; rental of software; rental of database server to third parties; rental of computers for 
data processing; design and writing of computer software for the creation of web pages on the Internet; creation of virtual 
and interactive images; design and development of databases, intranets and websites; creation and development of 
software; providing temporary use of online applications and software tools for computer networks and servers, 
telecommunication networks and local area networks; providing non-downloadable software that enables users the 
capture, storage, execution and programming of music and audio, video, film, performances in general, games and 
amusements; providing non-downloadable software that enables users to capture and store texts, including newspapers, 
magazines, books, electronic books, electronic publications, multimedia texts; website hosting; installation and 
maintenance of software; rental of web servers for Internet access; creation, management and maintenance of web sites, 
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web pages and portals for uploading text, images and music available via computers or mobile phones; providing search 
engines for the Internet; cloud computing; providing temporary use of online non-downloadable software; computer 
services in connection with electronic data storage, computerized data storage and online data storage, as well as cloud 
computing services, namely, cloud hosting.
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3469447    30/03/2016
[International Registration No. : 1323373]
LUNENG GROUP CO., LTD.
No. 14 Jingsan Road, Shizhong District, Jinan City Shandong Province China

Proposed to be Used
IR DIVISION
Cl.4;Electrical energy; coal; mineral fuel; fuel; fuel gas; industrial wax; candles.

Cl.6;Aluminium; ingots of common metal, namely aluminum ingots; aluminium wire; common metals, unwrought or 
semi-wrought; ores of metal; rods of metal for welding; building materials of metal; transport pallets of metal; containers 
of metal [storage, transport].

Cl.37;Construction; mining extraction; quarrying services; upholstering; machinery installation, maintenance and 
repair; motor vehicle maintenance and repair; rustproofing; dry cleaning; shipbuilding.

Cl.40;Production of energy; processing of oil; metal treating; metal casting; refining services; printing; food and drink 
preservation; decontamination of hazardous materials; air purification; water treating.
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Priority claimed from 16/07/2015; Application No. : 86694841 ;United States of America 

3469665    14/01/2016
[International Registration No. : 1323982]
American Academy of Ophthalmology, Inc.
655 Beach Street San Francisco, CA 94109 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic instructional and educational publications, namely, electronic journals, electronic 
newsletters, interactive instructional materials, coursework, and test preparation in the fields of eye care, ophthalmology 
and medical practice management; computer application software, namely, software for tablet computers, smartphones, 
cell phones and other mobile electronic devices in the fields of eye care and ophthalmology and medical practice 
management; downloadable MP3 files, MP3 recordings, on-line discussion board posts, webcasts, webinars and podcasts
featuring information in the fields of eye care, ophthalmology and medical practice management.

Cl.16;Printed materials, namely, books, pamphlets, brochures, manuals, and journals in the fields of eye care, 
ophthalmology and medical practice management.

Cl.41;Educational services, namely, conducting meetings, lectures, seminars, conferences, workshops, and symposia 
in the fields of eye care and ophthalmology and providing written and prerecorded educational materials in connection 
therewith; providing a website featuring blogs and non-downloadable prerecorded digital media, namely, videos and 
podcasts in the fields of eye care, ophthalmology and medical practice management (terms considered too vague by the 
International Bureau - rule 13(2)(b) of the Common Regulations).
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3469773    16/05/2016
[International Registration No. : 1324213]
BOLY MEDIA COMMUNICATIONS (SHENZHEN) CO., LTD.
2/F, Shanshui Building A.B, Yungu Innovation Industrial Park, No.1183 Liuxian Blvd, Taoyuan Jiedao, Nanshan District 518055 
Shenzhen, Guangdong China

Proposed to be Used
IR DIVISION
Cl.7;Dynamos; wind turbines; robots [machines]; control mechanisms for machines, engines or motors; alternators; 
generators of electricity.

Cl.9;Monitoring apparatus, electric; cameras [photography]; range finders / telemeters; optical lenses; speed measuring 
apparatus [photography]; photovoltaic cells; solar batteries; camcorders; cell phones / cellular phones; mobile 
telephones; actinometers; battery chargers; optical goods; optical apparatus and instruments; theft prevention 
installations, electric; solar panels for the production of electricity; heat regulating apparatus; monitors [computer 
hardware]; monitors [computer programs]; smartphones.

Cl.11;Solar thermal collectors [heating]; solar furnaces; heat accumulators; hot air apparatus; heating installations; 
heating apparatus for solid, liquid or gaseous fuels; heat exchangers, not parts of machines; lighting apparatus and 
installations; gas scrubbing apparatus; processing installations for fuel and nuclear moderating material / installations for 
processing nuclear fuel and nuclear moderating material.

Cl.35;Business management consultancy; advertising; sales promotion for others; on-line advertising on a computer 
network; procurement services for others [purchasing goods and services for other businesses]; price comparison 
services; presentation of goods on communication media, for retail purposes; commercial information and advice for 
consumers [consumer advice shop]; marketing; telemarketing services; business inquiries; distribution of samples; 
publicity; television advertising; organization of exhibitions for commercial or advertising purposes; compilation of 
information into computer databases; organization of trade fairs for commercial or advertising purposes; data search in 
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computer files for others; administrative processing of purchase orders; commercial administration of the licensing of the 
goods and services of others; commercial intermediation services; updating and maintenance of data in computer 
databases; providing business information via a web site; provision of an on-line marketplace for buyers and sellers of 
goods and services; outdoor advertising; provision of commercial and business contact information; search engine 
optimization for sales promotion / search engine optimisation for sales promotion; web site traffic optimization / web site 
traffic optimisation.

Cl.38;Message sending; communications by telephone; communications by cellular phones; communications by 
computer terminals; computer aided transmission of messages and images;   transmission of electronic mail; information 
about telecommunication; satellite transmission; providing access to databases; transmission of digital files; television 
broadcasting; teleconferencing services; providing internet chatrooms; transmission of greeting cards online; 
videoconferencing services; providing online forums; streaming of data.

Cl.42;Technical research; industrial design; packaging design; technical project studies; quality control; research and 
development of new products for others; styling [industrial design]; conversion of data or documents from physical to 
electronic media; creating and maintaining web sites for others; providing search engines for the internet; computer 
software design; updating of computer software; consultancy in the design and development of computer hardware; 
maintenance of computer software; data conversion of computer programs and data [not physical conversion]; computer 
software consultancy; consultancy in the field of energy-saving; research in the field of environmental protection; energy 
auditing; software as a service [saas]; off-site data backup; electronic data storage; providing information on computer 
technology and programming via a web site; cloud computing; technological consultancy; computer system design; 
vehicle roadworthiness testing; web site design consultancy; information technology [it] consultancy; computer 
technology consultancy.

Cl.45;Personal body guarding; night guard services; guard services; security consultancy; monitoring of burglar and 
security alarms; baggage inspection for security purposes; inspection of factories for safety purposes; tracking of stolen 
property; licensing of intellectual property; on-line social networking services.
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3469774    04/04/2016
[International Registration No. : 1323731]
GERLACH S.A.
ul. Braci Kobylanskich 41 PL-26-340 DRZEWICA Poland

Proposed to be Used
IR DIVISION
Cl.7;Electric food processors; knives for mowing machines; industrial knives; harvesting knives and blades; mowing 
machines blades guides; knife strips for agricultural machines; electric knives; blades for harvesting machines.

Cl.8;Hunting knives; scraping knives; vegetable shredders; grafting knives; hand instruments and tools for artisans; 
fitters' knives; scouting knives; cutlery; nippers; cutters; garden tools; scissors; shears; household scissors; tailor's 
shears; hair cutting scissors; cosmetic scissors; poultry shears; sheep shears; espalier shears; gardening scissors; flick 
knives; blades for hand tools; blades for planes; shear blades; pocket knives for gallantry, fishing, hunting, sailing and for
waiters; choppers; scrapers; cook and kitchen instruments, including cook forks; pestles; touristic cutlery sets; cutlery 
made of precious metals or plated with precious metals; kitchen instruments, namely kitchen knives and cutlery, made of 
precious metals or plated with precious metals.

Cl.21;Metal kitchen instruments and sets, other than cutlery; basting spoons; pots; cooking pots; frying pan; plates; 
kitchen containers; beverage glassware; blenders, non-electric, for household purposes; pie servers; spoons for kitchen 
use; pitchers; carving boards; kitchen stands; cake moulds; ice-cream moulds; pot lids; covers for dishes; vegetable 
dishes; salad bowls; napkin rings; services [dishes]; trays for domestic purposes; plates; pestles; table services other 
than knives, forks, spoons; non-electric utensils for cooking; beaters, non-electric.
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Priority claimed from 13/01/2016; Application No. : 281844 ;Israel 
3469779    17/05/2016
[International Registration No. : 1323693]
WIX.COM LTD.
40 Hanamal St., Yoel Building, 5th Floor Tel Aviv Israel

Proposed to be Used
IR DIVISION
Cl.9;Computer software media platform enabling e-commerce, maximization of media presentation and for saving media
storage; computer software platform enabling users to create, author, distribute, download, transmit, receive, play, edit, 
purchase, sell, extract, encode, decode, transcode, convert, display, store, and organize text, data, graphics, images, 
audio, video, and other multimedia content; computer application software for sharing, publishing, uploading, displaying, 
viewing and transmitting digital content, namely, photos, videos, blog posts, and articles, to wireless devices and 
communications networks; software and software applications to enable transmission, access, organization, and 
management of text messaging, instant messaging, online blog journals, text, weblinks, and images via the Internet and 
other communications networks; downloadable software in the nature of a mobile application for social networking; 
downloadable software in the nature of a mobile application for real-lime delivery of data, messages, location, 
photographs, links, text and other data related thereto; downloadable software to facilitate online advertising; software for 
making reservations for restaurants.

Cl.35;E-commerce services (terms too vague in the opinion of the International Bureau – Rule 13(2)(b) of the Common 
Regulations); promoting the goods and services of others; operating on-line marketplaces for sellers and buyers of goods
and/or services; providing consumer information in the form of comments, ratings, reviews, referrals, recommendations, 
videos, photos, images, notes and blog entries discussing prices, compilations, rankings, ratings, reviews, referrals, 
contact information, recommendations, deals, special offers, discounts and coupons in relation to food, dining and 
drinking establishments, businesses, venues of all kinds, travel and holiday destinations, music events and 
performances, theatre and spoiling events and cultural events, via global computer and communications networks and 
mobile applications; providing product ratings of the consumer goods of others in the field of food, beverages, 
restaurants, travel, hotels, resorts, through a website; billing services; e-billing; call center services (terms too vague in 
the opinion of the International Bureau – Rule 13(2)(b) of the Common Regulations).

Cl.36;Financial services; payment services.
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Cl.38;Broadcasting services; mobile communication services, namely, mobile radio, telephonic, television, print, 
Internet, and multi-platform and multimedia communications; providing online and telecommunication facilities for real-
time interaction with other users of computers, mobile and handheld computers, and wired and wireless communication 
devices concerning topics of general interest; transmission of interactive entertainment software; transmission of 
information via the Internet, television, and mobile phones; broadcasting by television, radio and satellite; broadcasting 
and transmission of Internet programmes; message sending services via a website; electronic communication services, 
namely communication services by electronic computer terminals; electronic mail and messaging services.

Cl.39;Travel services, making reservations for transportation, travel and touring services; provision of travel 
information; providing consultation related to making reservations for transportation, and travel and tour ticket 
reservation.

Cl.42;Providing use of on-line software for event scheduling; software support services; software troubleshooting 
services; providing non-downloadable computer application software enabling management of online waitlists in 
restaurants, reservations and customer loyalty programs; hosting non-downloadable blog postings, and digital 
publications; platform as a service (PAAS) featuring computer software platforms for hosting an interactive websites that 
allow users to build an interactive marketplace; e-support services in the nature of computer software support services.

Cl.43;Making accommodation reservations and bookings for others; providing personalized information about hotels 
and temporary accommodations for travel; providing on-line reviews of hotels; consultation services related to making 
hotel reservations for others; making reservations and bookings for others for meals and for hotel, resort and restaurant 
services; on-line provision of information relating to restaurants and hotels.
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3470665    16/12/2015
[International Registration No. : 1323177]
St. Baldrick's Foundation Inc.
1333 Mayflower Avenue, Suite 400 Monrovia CA 91016 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing an online portal for registration for fundraising events (terms too vague in the opinion of the 
International Bureau – Rule 13(2)(b) of the Common Regulations).

Cl.36;Charitable fundraising services; charitable fundraising services by means of organizing and conducting special 
events.
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Priority claimed from 18/11/2015; Application No. : 2015-113442 ;Japan 

3474498    03/03/2016
[International Registration No. : 1323212]
NanoCarrier Co., Ltd.
144-15 Chuo, 226-39 Wakashiba, Kashiwa Chiba 277-0871 Japan

Proposed to be Used
IR DIVISION
Cl.1;Reagents for chemical research use [chemicals]; chemical reagents for gene research use [other than for medical 
and veterinary use]: chemical reagents for laboratory use which are used for introducing biological active substance such 
as molecules and molecular assemblies of peptide and nucleic acids into cells such as prokaryotic cells and eukaryotic 
cells [other than for medical and veterinary use]; chemical reagents [other than for medical and veterinary use]; 
polyethylene glycol-polyamino acid block copolymer [chemicals]; polymers [chemicals]: chemicals for laboratory use 
[other than for medical and veterinary use]; chemical preparations for use in the manufacture of complexes which 
combine with nucleic acid materials for introducing the nucleic acid materials into cells; chemical preparations for use in 
the manufacture of polymeric micelle preparations; chemical preparations for use in the manufacture of medicines; 
chemicals for use in the manufacture of medicines; humectants; chemical preparations for use in the manufacture of 
cosmetics; chemicals for use in the manufacture of cosmetics; chemical preparations for use in the manufacture of 
dietary supplements; chemicals for use in the manufacture of foods; chemical additives for use in manufacture; surface-
active chemical agents; chemical agents; chemicals for industrial purposes; chemicals for used in science [other than for 
medical and veterinary use]; reagents for medical and pharmaceutical research use.

Cl.3;Skin lotions; milky lotions; beauty serums; cosmetic creams; cosmetics for basic skin care; moisturizing 
cosmetics for skin; cosmetics for massage; hair rinses; hair treatments; cosmetics for hair care; bath salts, other than for 
medical purposes; bath additives, other than for medical purposes; hair tonics for scalp and hair care (cosmetics); 
deodorants for human body; cosmetics; facial wash; body soaps; shampoos; soaps; breath fresheners; deodorants for 
pets; perfume and ethereal oils; extracts of flowers [perfumes]; dentifrices; anti-static preparations for household 
purposes; de-greasing preparations for household purposes; rust removing preparations; fabric softeners for laundry 
use; laundry bleach; laundry starch; seaweed gelatine for laundry use [Funori].

Cl.5;Chemical reagents for medical purposes; anticancer drugs; anticancer preparations; pharmaceutical preparations 
and compositions for the treatment and prevention of cancer; polymeric micelle anticancer drugs; polymeric micelle 
anticancer preparation; polymeric micelle pharmaceutical preparations and compositions for the treatment and 
prevention of cancer; polymeric micelle pharmaceutical preparations; anticancer drugs using polymers; anticancer 
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preparations using polymers; pharmaceutical preparations and compositions using polymers for the treatment and 
prevention of cancer; hair growth tonic; medicinal hair growth preparations; medicated creams for treating dermatological
conditions; medicated lotions for treating dermatological conditions; detergents for medical purposes; pharmaceutical 
preparations using polymers; deodorizers for household purposes; pharmaceutical preparations; medicines for human 
purposes; dietary supplements for humans; dietetic beverages adapted for medical purposes; dietetic foods adapted for 
medical purposes; lacteal flour for babies; beverages for babies; food for babies; dietary supplements for animals; dental 
materials; deodorizers for industrial purposes; medicated cosmetics.

Cl.42;Research and developments of anticancer drugs and anticancer preparations; research and developments in the 
field of pharmaceutical technologies concerning polymeric micelle; research, testing and analysis services for 
development of products using polymeric micelle; testing, inspection or research of pharmaceuticals, cosmetics and 
foodstuffs; development of pharmaceutical products, cosmetic products and foodstuffs; consultancy relating to 
development of pharmaceutical products, cosmetic products and foodstuffs; providing information related to 
development of pharmaceutical products, cosmetic products and foodstuffs; research and development in the 
pharmaceutical fields and chemical fields; testing of products, product development, product research; consultancy in 
the field of product development; analysis and evaluation of product development.
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Priority claimed from 29/01/2016; Application No. : 86891084 ;United States of America 

3474640    24/03/2016
[International Registration No. : 1323360]
Atlassian Pty Ltd.
Level 6, 341 George Street Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use on computers and mobile devices that allows users to view, analyze, manage, discuss, 
review and otherwise collaborate on application source code stored in version control system repositories; computer 
software for use on computers and mobile devices for collaboration, project management, and business knowledge 
management, and database storage, backup and management; graphical user interface software for use on computers 
and mobile devices for use in the field of software design and development; computer software for use on computers and 
mobile devices for electronic communications, including chats, email and discussions; electronic publications, namely, 
manuals, brochures, newsletters, technical data sheets and product specifications in the fields of information technology 
and computer software design and development.

Cl.38;Providing online forums for transmission of messages among computer users concerning software design and 
development; providing access to databases; providing user access to computer programs in data networks; provision of 
access to a global computer network; communication services, namely, electronic transmission of data and documents 
among users of computers.

Cl.42;Providing online non-downloadable software that allows users to view, analyze, manage, discuss, review and 
otherwise collaborate on application source code stored in version control system repositories; software as a service 
(SAAS) services featuring software that allows users to view, analyze, manage, discuss, review and otherwise collaborate 
on application source code stored in version control system repositories; providing online non-downloadable software 
for use in collaboration, project management, and business knowledge management, and database storage, backup and 
management; providing online non-downloadable software for electronic communications, including chats, email and 
discussions; consulting services in the field of design and development of computer software; electronic storage of data, 
files and documents; consulting services in the field of design and development of computer software and code; 
providing online non-downloadable software for computer software design and development; providing temporary use of 
a non-downloadable web application for use by software development teams to view, analyze, manage, discuss, review 
and otherwise collaborate on application source code stored in version control system repositories.
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3476383    06/04/2016
[International Registration No. : 1323905]
Moremoon Cartoon Media LLC
Suite 107, Blg. A, Chuangye First Building, No.43 Yanshan Road, Nanshan District Shenzhen Guangdong China

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications [downloadable]; computer programs[downloadable software]; computer game software; 
downloadable image files; headphone; earphone; electric wires; eyeglasses; rechargeable battery; animated cartoons.

Cl.18;School satchels; travelling bags; backpacks; purses; handbags; valises; travelling sets [leatherware]; bags; 
umbrellas; clothing for pets.

Cl.25;Shirts; clothing; outerclothing; sports jerseys; trousers; tee-shirts; pajamas.
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Priority claimed from 30/10/2015; Application No. : 86805400 ;United States of America 

3476463    20/04/2016
[International Registration No. : 1324303]
Patuga LLC
P.O. Box 540 Clarence NY 14031 United States of America

Proposed to be Used
IR DIVISION
Cl.6;Goods made in whole or significant part of common metals, namely, works of art, decorative centerpieces, 
decorative crosses, figurines, statues, wall plaques.

Cl.14;Precious metals and their alloys, namely, platinum, gold, silver, palladium, gold bullion, silver bullion; jewelry; 
jewelry goods made in whole or significant part of precious metals namely, necklaces, chains, pendants, charms, 
bracelets, rings, earrings, pins; cuff links, tie fasteners and clips, slides for bolo ties, and shirt studs; goods made in 
whole or significant part of precious metals namely, works of art, decorative centerpieces, decorative crosses, figurines, 
statues, wall plaques, medallions, medals, and jewelry cases; gemstones; collectible coins; beads for making jewelry; 
clocks; watches; and watch bands; goods made in whole or significant part of common metals, namely, jewelry, jewelry 
cases, medallions, and medals.

Cl.25;Neckwear; bolo ties with precious metal tips.

Cl.35;Wholesale and retail store services and online wholesale and retail store services featuring goods in the field of 
jewelry; wholesale and retail store services and online wholesale and retail store services featuring goods of common 
metals and goods of precious metals, including bullion, works of art, statues, figurines, collectible coins, medals, 
medallions, decorative crosses, jewelry, watches, watch bands, and gemstones.

7718



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

 

3476466    20/05/2016
[International Registration No. : 1323918]
eloSpaces
C/O EIT Digital, Otaniementie 19 B FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.20;Furniture and site furnishings; inflatable furniture; furniture (inflatable -); mattress pads; air mattresses; air 
mattresses for use when camping; air cushions.

Cl.24;Coverings of textile and of plastic for furniture (unfitted); loose covers made of textile materials for furniture; 
furniture coverings of textile; pillowcases.
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Priority claimed from 10/11/2015; Application No. : 1733559 ;Australia 

3478266    21/04/2016
[International Registration No. : 1324344]
Insurance Australia Group Limited
L26, 388 George St SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.35;Advisory services relating to business risk management; business risk assessment; advisory services relating to 
business management; business management; business administration; business consultancy services; business 
research, investigations and inquiries; business appraisals; provision of business information; advisory services relating 
to business; relocation services for businesses; office administration services (for others); operation and management of 
telephone call centres for others; organisation and management of customer loyalty programmes; compilation of 
information into computer databases; compilation of business information; database management; advertising; direct 
mail advertising; marketing; marketing studies; sponsorship (promotion and marketing services); price comparison 
services; arranging price quotations (for others).

Cl.36;Insurance; insurance services; commercial, home, building, property, landlord, personal, motor vehicle, boat, 
caravan, contents, personal effects, third party, credit, workers compensation, mortgage, liability, income, accident, 
injury, sickness, medical, health, travel, life, construction and superannuation insurances; provision of insurance 
premium quotations; insurance claim assessments; insurance claim settlements; processing and handling of insurance 
claims; providing information and advice, including online, in relation to insurance; insurance agency services; insurance 
consultancy; insurance research; insurance broking; brokerage of insurance; insurance underwriting; reinsurance 
services; insurance risk management; warranty services; brokerage or underwriting of warranties and guarantees; 
financial risk management; financial services; financial sponsorship; provision of loans; secured loans; provision of 
funds; issuance of bonds; provision of annuities; financial advisory services; financial information services; financial 
consultancy; financial planning services; investment; provision of investment services; capital investment; advisory 
services relating to investments; investment management; pension and retirement and superannuation funds and 
planning; collection of payments; payment administration services.

Cl.37;Repair, installation, maintenance and cleaning services; repair of accident damage to vehicles; emergency 
vehicle repair services; vehicle damage evaluation; motor vehicle repair, maintenance, installation, cleaning, painting, 
detailing and servicing services; garage services for vehicle repair and maintenance; building and construction services; 
building construction services; building repair services; building cleaning services; repair of fire damage; repair, 
installation and maintenance of household items and equipment; repair, installation and maintenance of security devices, 
alarms, locks, security shutters, safes, electronic security systems, fire alarms, fire detection systems and sprinkler 
systems; advice and information relating to building construction, repair, installation, maintenance and cleaning; 
locksmithing services being the installation, repair and maintenance of locks and locking systems.
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Priority claimed from 04/03/2016; Application No. : 302016000023193 ;Italy 

3478366    06/05/2016
[International Registration No. : 1325181]
Giacomini S.p.A.
Via per Alzo, 39 I-28017 San Maurizio d'Opaglio (NO) Italy

Proposed to be Used
IR DIVISION
Cl.6;Ceilings of metal; ceiling boards of metal; ceiling panels of metal; collars of metal for fastening pipes; copper rings;
drain traps [valves] of metal; ducts of metal for air conditioning installations; ducts of metal, for central heating 
installations; ducts of metal for ventilating and air conditioning installations; fittings of metal for building; fittings of metal 
for flexible pipes; fittings of metal for pipes; fittings of metal for rigid pipes; flanges of metal [collars]; fittings of metal for 
compressed air lines; junctions of metal for pipes; manifolds of metal for pipelines; manually operated metal valves, other 
than parts of machines; nozzles of metal; nuts of metal; pipe fittings [junctions] of metal; reinforcing materials, of metal, 
for concrete; metal fluid storage tanks; tanks of metal; valves of metal, other than parts of machines; ventilating ducts of 
metal; water-pipe valves of metal; water storage tanks of metal for industrial purposes; water tanks of metal; water tanks 
of metal for household purposes; water tanks of metal for industrial purposes.

Cl.7;Clack valves [parts of machines]; circulating pumps; de-aerators for feedwater; hand-held tools, other than hand-
operated; machine tools; pressure reducers [parts of machines]; pressure regulators being parts of machines; pressure 
regulators [parts of machines]; pressure valves being parts of machines; pressure valves [parts of machines]; pumps for 
heating installations; soldering apparatus, electric; water separators.

Cl.9;Air analysis apparatus; calorimeters; counters; diagnostic apparatus, not for medical purposes; electrolysers; fire 
alarms; fire hose; fire hose nozzles; fire extinguishing apparatus; flowmeters; heat regulating apparatus; hygrometers; 
intercommunication apparatus; measuring apparatus; measuring devices, electric; measuring instruments; photovoltaic 
cells; pressure gauges; pressure indicator plugs for valves; pressure measuring apparatus; pressure indicators; remote 
control apparatus; regulating apparatus, electric; smoke detectors; software and applications for mobile devices; 
software for creating, facilitating, and managing remote access to and communication with local area networks and global 
networks; solar batteries; solar panels for the production of electricity; sprinkler systems for fire protection; temperature 
indicator labels, not for medical purposes; temperature indicators; temperature sensors; thermometers, not for medical 
purposes; thermostats; water level indicators; water meters; water temperature gauges; wireless controllers to monitor 
and control the functioning of electronic devices, other than controllers for gaming apparatus; wireless controllers to 
remotely monitor and control the function and status of other electrical, electronic, and mechanical devices or systems; 
wireless receivers; wireless routers; wireless telephony apparatus; wireless transmitters; wireless weather stations.

Cl.11;Air conditioning apparatus; air conditioning installations; air cooling apparatus; air reheaters; air purifying 
apparatus and machines; bath fittings; bath installations; boiler pipes [tubes] for heating installations; boilers for heating 
installations; boilers, other than parts of machines; cooling appliances and installations; cooling installations and 
machines; cooling installations for liquids; cooling installations for water; expansion tanks for central heating 
installations; fans [parts of air-conditioning installations]; fans [air-conditioning]; feeding apparatus for heating boilers; 
filters for air conditioning; filters for drinking water; fire hydrants; fittings, shaped, for ovens; gas boilers; gas burners; 
heat accumulators; heat exchangers, not parts of machines; heating apparatus; heating boilers; heat pumps; heating 
installations; heating apparatus, electric; heating elements; heating plates; hydrants; ionization apparatus for the 
treatment of air or water; level controlling valves in tanks; mixer taps for water pipes; mixing valves for faucets; pipes for 
heating boilers; pipes [parts of sanitary installations]; pressure water tanks; radiator caps; radiators [heating]; 
refrigerating cabinets; refrigerating apparatus and machines; refrigerators; regulating accessories for gas pipes and 
lines; regulating accessories for water or gas apparatus and pipes; regulating and safety accessories for gas apparatus; 
regulating and safety accessories for gas pipes; regulating and safety accessories for water apparatus; safety 
accessories for water or gas apparatus and pipes; sanitary apparatus and installations; solar thermal collectors [heating]; 
solar water heaters; storage water heaters; taps [cocks, spigots] [faucets (Am.)] for pipes; taps [faucets]; thermostatic 
radiator valves; thermostatic valves [parts of heating installations]; ventilation [air-conditioning] installations and 
apparatus; water conduits installations; water distribution installations; water filtering apparatus; water filtering 
installations; water filtering units; water filters; water filtration and purification apparatus; water flushing installations; 
water heaters; water heaters [apparatus]; water heaters for household purposes; water heaters for industrial purposes; 
watering installations, automatic; water intake apparatus; water purification installations; water purifying apparatus and 
machines; water supply installations; water softening apparatus and installations.

Cl.17;Fiberglass for insulation; fittings, not of metal, for compressed air lines; flexible hoses, not of metal; flexible 
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pipes, not of metal; flexible plastic conduits for plumbing purposes; flexible plastic hoses for use with ventilation 
systems; flexible plastic pipes for conveying natural gas; flexible plastic pipes for plumbing purposes; flexible tubes, not 
of metal; flexible tubes of plastic; foils of metal for insulating; glass wool for insulation; hose fittings, not of metal; hoses 
of textile material; hydraulic hoses of plastic; industrial hoses of plastic; insulating materials; insulating materials for 
building; insulating tapes; insulation materials for pipes; junctions, not of metal, for pipes; insulating plaster; insulating 
refractory materials; pipe couplings and joints, not of metal; pipe couplings, not of metal; pipe fittings comprised 
primarily of plastic; pipe gaskets; pipe muffs, not of metal; plastic film, other than for wrapping; rings of metal for use as 
pipe connection seals; soundproofing materials; compositions to prevent the radiation of heat; watering hose.

Cl.37;Air conditioning apparatus installation and repair; building construction supervision; building insulating; heating 
equipment installation and repair; pipeline construction and maintenance; plumbing.

Cl.42;Architectural consultancy; consultancy in the field of energy-saving; energy auditing; engineering; research and 
development of new products for others; technological consultancy.
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Priority claimed from 12/09/2015; Application No. : 30 2015 052 988 ;Germany 

3478401    25/02/2016
[International Registration No. : 1325164]
REMA Lipprandt GmbH & Co. KG
Spichernstr. 11 53175 Bonn Germany

Proposed to be Used
IR DIVISION
Cl.6;Rung ladders and step ladders in form of hook ladders as well as travelling cables mainly out of aluminium for 
travelling cable car cabins also in the form of attachable and moveable carriages for maintenance of the travelling cables.

Cl.7;Mechanical notching, pressing and cutting tools for materials of all kinds, including hydraulic hand-operated 
pressing pliers for compression joints or plug contacts for use with cable and overhead line connections, in particular 
with removeable pressing inserts, adjusted to the compression joint or plug contact, and with single-piston, double-piston
and battery drives, and hydraulic pressing devices of this kind, namely, hydraulic pressing pliers, foot-operated with high-
pressure hose and leak-free couping, and double-piston pump with pedestal and foot activation lever, or with an electric 
drive, including hydraulic hand-operated cable cutters, including for use in overhead lines, with single-piston or double-
piston drives, in particular with shearing and folding head cutters, and hydraulic cable-cutting devices, namely, hydraulic 
cable-cutting apparatus consisting of hydraulic shears, foot-operated with high-pressure hose and leak-free coupling, and 
double piston pump with pedestal and foot activation lever, or with an electric drive, including electrically insulated 
hydraulic safety cable-cutting devices of this kind, for cutting live cables; hydraulic and electro-hydraulic pumps 
(machines), parts for the aforesaid goods; mast work platforms for high-voltage lines; mast work platforms for low and 
medium voltage masts; motors/electric motors for travelling cable maintenance cages and stacker vehicles, including 
with diesel drives, other than for land vehicles, included in this class; stacking devices (machines).

Cl.8;Hand-operated notching, pressing and cutting tools for materials of all kinds, including mechanical hand-operated 
pressing pliers, with and without ratchet drives, for compression joints or plug contacts for use with cable and overhead 
line connections, in particular with removable pressing inserts, adjusted to the compression joint or plug contact, 
including mechanical hand-operated cable cutters, with and without ratchet drives, including for use in overhead lines, in 
particular with shearing and folding head cutters and electrically insulated for live line work; mechanical hand pliers, 
including electrically insulated for live line work; assembly tools for branch terminals; isolated blades; pressing inserts 
for mechanical and hydraulic hand-operated pressing tools.

Cl.9;Special-purpose, electrotechnical articles, namely, cable and overhead line connector material, in particular electric 
connectors and junctions in the form of soldered cable lugs, clamp-type sockets, connection terminals, cable eyes, end 
splices, overhead cable terminals, insulated branch terminals for insulated conductors, terminal clamps, dead-end 
binding terminals, parallel groove clamps, branch terminals, overhead line terminals, overhead line connectors, earthing 
and current absorption terminals, suspended terminals for cathode fall arresters, slot bolt terminals, branch terminals, 
including insulated universal branch terminals, screw connector terminals, including insulated with milling screws for 
insulated sector-pattern cable conductors and insulated screw connector terminals for insulated copper and aluminium 
cables, pipe collects, including T-junction collets, soldered connector sleeves, lug contact terminals, including contact 
terminals for direct connection, earthing terminals for ceander cables, connection terminals, including flat connection 
terminals, connection terminals for flat rails, flat rail connectors, transformer terminals for multiple connectors, cable 
connection terminals for transformers, flat connection terminals for multiple connectors, aluminium/copper connection 
terminals, cone terminals, crimp-type sockets, tubular notch-type cable lugs, connector sleeves with round, flat and/or 
oval aperture cross sections, T-junction notch-type sleeves, lugs, solderless cable lugs with insulation, solderless pin-
type cable sockets with/without insulation, solderless butt connectors with insulation, flat push-on contacts with 
insulation, round contacts with insulation, tubular compression cable lugs of aluminium, compression cable lugs of 
aluminium, aluminium-copper compression cable lugs, compression connector bolts, compression cable lugs for 
pressure-resistant connectors, compression connectors, aluminium-copper compression connectors, including with 
copper bolts, tensile strength-resistant compression connectors, terminals for railway catenary systems, parallel groove 
clamps for railway catenary systems, cable eye stiffeners of copper or steel, aluminium coil bands, notch-type 
connectors, protective sleeves, wire rope clamps, come-along clamps, turnbuckles, copper-clad aluminium washers and 
sleeves, lead-coated tubular notch-type cable lugs, battery connections, battery terminals, electric connector fittings, 
electric couplers, in particular sockets, socket couplers, connectors, pin and socket connectors, including equipment 
connector and coupling devices for electric floor conveyors and parts therefor, namely, main contact sleeves, main 
contact pins, housings for equipment connectors with contact components, coding strips, strain relief clamps, grips and 
pilot contacts, electric installation switches and built-in equipment switches, in particular switches, rocker switches, tilt 
switches, control switches, rotary switches, push button switches, keyboard switches, emergency cut-off switches, pull 
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switches, slide switches and multiple switches, switching apparatus, relays, magnetic valves, all being electrotechnical 
and/or electromechanical components; apparatus, devices and instruments for conducting, switching, converting, 
accumulating, regulating and controlling electricity, namely, switchboards, distribution boxes, checking apparatus and 
monitoring apparatus, included in this class; microprocessor, apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers; calculating machines, data-processing equipment and computers; computer 
software and firmware as well as computer programs (stored and downloadable), also in form of smartphone-, tablet- and 
pc applications (apps), operating system programs, data synchronisation programs as well as programs for application 
development tools for personal computer and pocket computer, smartphones, iPhones and iPads as well as other tablet 
PCs; data management software; computer hardware; data carriers (as far as included in this class); all kind of machine 
readable programmed data carriers; computer peripherals, electric conductors, namely, electric wires and cables; sheaths
for electric cables; electric wires; safety mounts for trackless battery vehicles, distribution boards for weak-current and 
electrical engineering; winches for electric cables, delivery blocks for aerial bunched cables (ABC), fitted protective 
hoods for cable terminal cubicles (electricity), consisting of plastic, starter cables for motors and engines; electric 
controls for motor vehicles and for travelling cable maintenance cages for overhead line and cable construction, 
including for signal transmitters for power controls electric floor conveyors, and signal transmitters of this type for these 
purposes; batteries for electric vehicles, housings for batteries of this kind; coding devices, namely, electronic coding 
units; cables in the form of electric wires and cables mainly out of aluminium for travelling cable car cabins including 
attachable and moveable carriages for maintenances of the travelling cables.

Cl.12;Maintenance cages in the form of carriages being attachable and moveable on travelling cables of cable cars and 
of high voltage electricity lines in the form of electric wires and cables; motors/electric motors for travelling cable 
maintenance cages and stacker vehicles (land vehicles), electric motors for other land vehicles, stacker vehicles, 
including with electric or diesel drives, in particular fork-lift trucks and lifting cars, other than hand-operated; motor 
vehicles; parts for stacker vehicles; vehicle brakes.

Cl.17;Electric insulators.

Cl.22;Tents, not for camping.

Cl.42;Engineering services, including services as engineer or as chartered engineer of electrotechnology, information 
technology, and/or electronics, in particular in the field of process control, control engineering, power electronics, 
electrical drives, microprocessor and program development as well as technical informatics, also in the field of technical 
and planning development of devices and apparatus and of electrical/electrotechnical steering mechanism and control 
devices including computer program for control and regulation, concept and development of computer software; design, 
development, maintenance and updating of computer software for word processing, data processing and process control 
as well as application program for automation technology, manufacturing automation as well as product monitoring.

7724



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 08/10/2015; Application No. : 014650501 ;European Union 

3478409    11/03/2016
[International Registration No. : 1324934]
CHIEFMAR S.R.L.
Via Adamoli, 261 I-16138 GENOVA (GE) Italy

Proposed to be Used
IR DIVISION
Cl.7;Motors (except for land vehicles); machine coupling and transmission components (except for land vehicles); 
pumps (machines); separators; separators used in the marine industry; heat exchangers (parts of machines); parts and 
components for the aforesaid goods.

Cl.9;Apparatus for steering, regulating, dosage, surveillance, remote control and measuring; apparatus and instrument 
for remote control of separators, coolers, heating boilers, boiling vessels and water heaters; remote control apparatus for 
stack gas and apparatus for analyze of stack gas; parts and components for the aforesaid goods.

Cl.11;Apparatus and plants for heating, heat recovering, pasteurization, steam generating, cooking, boiling, 
refrigerating, cooling, drying, ventilation, water supply, district heating and for sanitary purposes; heating boilers; steam 
boilers; marine heating boilers; installations for supply (feeding) of heating boilers; heat exchangers (not parts of 
machines); plate heat exchangers; filters (parts of industrial or marine installations); stack gas filters; gas condensers, 
other than parts of machines; distillation apparatus; cooling tanks; cooling plates; water heaters; sterilization apparatus; 
desalination plants; fresh water plants; fresh water generators; water and oil sieve apparatus and installations; parts and 
components for the aforesaid goods.

Cl.37;Service, installation and maintenance of separators used in the marine industry, apparatus and instruments for 
control of process equipment, plate heat exchangers and fresh water generators.
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Priority claimed from 07/08/2015; Application No. : 17616032 ;China 

3478807    22/01/2016
[International Registration No. : 1324589]
PICOOC Technology Co., Ltd.
Deshengyuan Zone, Room 309, 3rd Floor, C Building, No. 28, Xinjiekou Outer Street, Xicheng District Beijing China

Proposed to be Used
IR DIVISION
Cl.9;Computer peripheral devices; computer programs [downloadable software]; computer software applications, 
downloadable; encoded identification bracelets, magnetic; pedometers; counters; electronic tags for goods; scales; 
weighing machines; rulers [measuring instruments]; signs, luminous; hands-free kits for telephones; mobile telephone 
cases and covers; network communication equipment; headphones; earplug ware; measuring apparatus; surveying 
apparatus and instruments; measuring instruments; stereoscopes; alarms; eyeglass frames; batteries, electric.

Cl.10;Medical apparatus and instruments; arterial blood pressure measuring apparatus; apparatus for use in medical 
analysis; body rehabilitation apparatus for medical purposes; pulse meters; testing apparatus for medical purposes; 
esthetic massage apparatus; blood testing apparatus; electrocardiographs; hearing aids; ear plugs [ear protection 
devices]; condoms.

Cl.35;On-line advertising on a computer network; advertising; business investigations; import-export agency services; 
sales promotion for others; marketing; personnel management consultancy; systemization of information into computer 
databases; accounting; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies.

Cl.38;Wireless broadcasting; message sending; communications by computer terminals; computer aided transmission 
of messages and images; providing telecommunications connections to a global computer network; providing user 
access to global computer networks; providing telecommunication channels for teleshopping services; providing access 
to databases; transmission of digital files; providing online forums.

Cl.42;Technical project studies; cosmetic research; industrial design; dress designing; software as a service [SaaS]; 
computer software design; updating of computer software; authenticating works of art; handwriting analysis 
[graphology].

Cl.44;Health care; physiotherapy; telemedicine services; health counselling; nursing home services; food nutrition 
guidance; massage; veterinary assistance; gardening; rental of sanitation facilities.
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Priority claimed from 20/10/2015; Application No. : 302015000063259 ;Italy 

3479383    12/02/2016
[International Registration No. : 1325092]
ITALPRESSE INDUSTRIE S.R.L. SOCIETA' UNIPERSONALE
Via Trento, 178 I-25020 CAPRIANO DEL COLLE (Brescia) Italy

Proposed to be Used
IR DIVISION
Cl.7;Machine tools, foundry machines; metalworking machines: presses [machines for industrial purposes], die-
stamping machines; molds [parts of machines]; hoppers [mechanical discharging], high pressure hydraulic machines and
automatic cells for the process of casting and gravity casting of light alloys; machines, peripheral devices and equipment 
for the light alloy die casting, die-casting machines; all the above-mentioned products, other than for woodworking.

Cl.37;Construction, installation, maintenance, repair services, and the related technical assistance for machine tools, 
foundry machines, metalworking machines, presses [machines for industrial purposes], die-stamping machines, molds 
[parts of machines], hoppers [mechanical discharging], high pressure hydraulic machines and automatic cells for the 
process of casting and gravity casting of light alloys, machines, peripheral devices and equipment for the light alloy die 
casting, die-casting machines, other than services for woodworking machines.

Cl.42;Research, development, design and engineering services for high pressure hydraulic machines and automatic 
cells for the process of casting and gravity casting of light alloys; industrial analysis and research services related to high
pressure hydraulic machines and automatic cells for the process of casting and gravity casting of light alloys; design and 
development of computer hardware and software for high pressure hydraulic machines and automatic cells for the 
process of casting and gravity casting of light alloys; research and development of new products for others, namely of 
high pressure hydraulic machines and automatic cells for the process of casting and gravity casting of light alloys.
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Priority claimed from 24/11/2015; Application No. : 18405236 ;China 

3479394    15/04/2016
[International Registration No. : 1324647]
SHANDONG LUYU PLASTIC INDUSTRY CO., LTD.
No. 103, No. 1 North Road, Dongying District, Dongying Shandong Province China

Proposed to be Used
IR DIVISION
Cl.12;Cable cars; luggage trucks; hand cars; luggage barrows; omnibuses; tires for vehicle wheels; bicycle tires 
[tyres]; treads for retreading tires [tyres]; pneumatic tires [tyres]; repair outfits for inner tubes.

Cl.17;Synthetic rubber; acrylic resins [semi-finished products]; synthetic resins [semi-finished products]; ebonite 
molds; rubber material for recapping tires [tyres]; junctions, not of metal, for pipes; flexible plastic tubes; plastic sheeting 
for agricultural purposes; flexible tubes, not of metal.

Cl.19;Gutter pipes, not of metal; water-pipes, not of metal; rigid pipes, not of metal [building]; rigid plastic tube for 
building; doors, not of metal; windows, not of metal; construction materials, not of metal; doors and windows 
predominantly not of metal; plastic board for construction; buildings, not of metal.
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3479672    06/05/2016
[International Registration No. : 1324656]
Nippon Paint (China) Co., Ltd.
No. 287 Chuangye Road, Jinqiao Export Processing Zone, Pudong New District Shanghai China

Proposed to be Used
IR DIVISION
Cl.2;Paints; emulsion paint; thinners for paints; primers; colorants; wood stains; printing ink; wood preservatives; 
mastic [natural resin]; food dyes.

Cl.35;Bill-posting; demonstration of goods; distribution of samples; shop window dressing; marketing studies; 
organization of trade fairs for commercial or advertising purposes; import-export agency services; sales promotion for 
others; administrative processing of purchase orders.
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3479689    05/02/2016
[International Registration No. : 1324552]
RULMENTI S.A.
Str. Republicii nr. 320, Judet Vaslui, 731130 Barlad Romania

Proposed to be Used
IR DIVISION
Cl.6;Bearing rollers, bearing rings.

Cl.7;Ball bearings, spherical roller bearings, bearing accessories; bearing cages, bushings, special-purpose bearings, 
machine tools especially for bearing elements manufacturing.

Cl.35;Commercialization services for above mentioned products in our country and abroad, service contracts, 
advertising services through catalogues, leaflet and advertising communication.

Cl.42;Research on bearings and bearings design, standardization services, technical assistance in the field of bearings.
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3482012    25/12/2015
[International Registration No. : 1325511]
KONYA SEKER SANAYI VE TICARET ANONIM SIRKETI
Beysehir Yolu Üzeri, Merkez Konya Turkey

Proposed to be Used
IR DIVISION
Cl.29;Meat; meat, preserved; fish meal for human consumption; fish, not live; fish, tinned; foods made from fish; 
poultry, not live; nuts, prepared; chocolate nut butter; soups; preparations for making soup; bouillon; olives, preserved; 
olive oil for food; milk; milk beverages, milk predominating; condensed milk; milk products; vegetables, dried; 
vegetables, cooked; vegetables, preserved; vegetables, tinned; frozen fruits; fruit jellies; fruit peel; fruit, stewed; fruit-
based snack food; fruits, tinned; peanut butter; peanuts, prepared; tahini [sesame seed paste]; eggs; powdered eggs; 
potato chips; potato crisps; potato flakes; edible oils.

Cl.30;Coffee; cocoa; tea; coffee-based beverages; cocoa-based beverages; chocolate-based beverages; pasta; ravioli; 
noodles; bread; bagels; pastries; pastry dough; puddings; rice pudding; custard; honey; royal jelly; propolis; seasonings; 
condiments; sauces [condiments]; baking powder; flour; yeast; yeast extracts for human consumption; starch for food; 
semolina; sugar; granulated sugar; cube sugar; powdered sugar; tea; iced tea; confectionery made of sugar; candy; 
chocolate; chocolate confections; biscuits; petit-beurre biscuits; crackers; waffles; chewing gum; edible ices; cooking 
salt; processed wheat for human consumption, crushed barley for human consumption, processed oats for human 
consumption, processed grains for human consumption; molasses for food.

Cl.32;Beer; beer wort; mineral water [beverages]; aerated mineral waters; carbonated mineral waters; soda water; table 
waters; spring water; fruit beverages and fruit juices; fruit-flavored beverages; non-alcoholic fruit juice beverages; 
vegetable juice beverages, non-alcoholic; vegetable juice drinks, non-alcoholic; soft drinks; non-carbonated soft drinks; 
soft drinks, non-carbonated; non-alcoholic vegetable juice beverages; non-alcoholic vegetable juice drinks; fruit juices; 
fruit nectars, non-alcoholic; isotonic beverages; lemonades; non-alcoholic energy drinks.
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Priority claimed from 13/11/2015; Application No. : 30 2015 225 602 ;Germany 

3482086    27/11/2015
[International Registration No. : 1325382]
MEDICE Arzneimittel Pütter GmbH & Co. KG
Kuhloweg 37 58638 Iserlohn Germany

Proposed to be Used
IR DIVISION
Cl.5;Medical preparations; medicines for human purposes; medicines and natural remedies; dietary preparations and 
dietary supplements; homeopathic medicines; medical dressings; pharmaceutical drugs; pharmaceutical products; 
bandages, dressing materials, masking materials; applicators (medical).

Cl.10;Compression bandages, elastic bandages.
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3482154    16/03/2016
[International Registration No. : 1325960]
Baixin E-TUU Automotive Electrical System Co., Ltd.
No.19, West of Taihu Lake Avenue, Wujin Economic Development Zone, Changzhou Jiangsu Province China

Proposed to be Used
IR DIVISION
Cl.7;Dynamos; starters for motors and engines; control mechanisms for machines, engines or motors; pumps [parts of 
machines, engines or motors]; bearings [parts of machines]; taps [parts of machines, engines or motors]; automobile 
motor crank; foundry machines; igniting magnetos; motor cylinder.

Cl.9;Solenoid valves [electromagnetic switches]; switches, electric; cell switches [electricity]; chargers for electric 
batteries; variometers; inductors [electricity]; regulating apparatus, electric; electromagnetic coils.

Cl.11;Lamps; light-emitting diodes [LED] lighting apparatus; lights for vehicles; automobile lights; electric water heater;
cooling appliances and installations; ventilation [air-conditioning] installations for vehicles; economizers (fuel -); solar 
water heaters.

Cl.12;Clutches for land vehicles; motors, electric, for land vehicles; motors for land vehicles; propulsion mechanisms 
for land vehicles; jet engines for land vehicles; electric tricycles; vehicle covers [shaped]; bumpers for automobiles; air 
pumps [vehicle accessories]; gear boxes for land vehicles.

7733



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

 

Priority claimed from 12/11/2015; Application No. : 2015-111141 ;Japan 

3482156    12/01/2016
[International Registration No. : 1325973]
Lumielina International Inc.
Ginza Yamato Building, 7-9-17 Ginza, Chuo-ku Tokyo 104-0061 Japan

Proposed to be Used
IR DIVISION
Cl.3;Shampoos; soaps and detergents; hair treatments; hair rinses [shampoo-conditioners]; hair tonics [for cosmetic 
use]; hair fixers [hair styling preparations]; hair creams; hair spray; hair coloring preparations; hair nourishers; hair care 
preparations; cosmetics and toiletries; dentifrices; perfume and flavour materials; incenses and fragrances; false nails; 
false eyelashes; adhesives for affixing false eyelashes.

Cl.8;Curling tongs; crimping irons; hand implements for hair curling; electric razors; electric hair clippers; eyelash 
curlers; curling tongs [for industrial purposes].

Cl.11;Hair dryers [for household purposes]; electric hair steamer [for household purposes]; household electrothermic 
appliances for beauty or sanitary purposes; hair dryers [for industrial purposes]; hair steamers for use in beauty salons 
or barbers' shops; machines and apparatus for use in beauty salons and barbers' shops not including hairdressing 
chairs.

Cl.44;Beauty salons; barbers' shops; consultation services relating to beauty salons and barbers' shops; providing 
information relating to hairdressing and beauty salon services; provision of bath houses; massage and therapeutic 
shiatsu massage; chiropractics; aromatherapy services; reflexology services; moxibustion; treatment of dislocated joints, 
sprains or bone fractures; acupuncture; rental of machines and apparatus for use in beauty salons or barbers' shops; 
medical services; provision of medical information; dietary and nutritional guidance.
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Priority claimed from 21/09/2015; Application No. : 30 2015 053 586 ;Germany 

3482730    15/03/2016
[International Registration No. : 1326096]
McFit GmbH
Tannenberg 4 96132 Schlüsselfeld Germany

Proposed to be Used
IR DIVISION
Cl.3;Toiletries; cosmetics; perfumery; fragrances; bath and shower gels, not for medical purposes; aftershave creams; 
shaving lotion; perfumed creams; hand creams; shaving cream; face creams for cosmetic use; skin cream; hair care 
creams; haircare preparations, including hair lotions; scented body lotions and creams; beauty lotions; lotions for face 
and body care.

Cl.9;Apparatus for recording, transmission or reproduction of sound or images; data processing apparatus; computers; 
computer software, including applications for mobile devices; music up- and downloadable provided via the Internet; 
video up- and downloadable provided via the Internet; image and sound carriers, recorded with film, video or sound or not
recorded; electronic notice boards; headphones; transmitters of electronic signals; audio-and video-receivers; sound 
transmitting apparatus; display screens; computer animation (software) for mental and physical training; video games 
(software); bracelets with integrated altimeters, compasses, pedometers, speed measuring apparatus and/or telemeters 
with speed sensors.

Cl.14;Electric clocks and watches; chronographs for use as watches and timepieces; stopwatches.

Cl.20;Furniture.

Cl.25;Clothing; footwear; headgear.

Cl.28;Gymnastic articles not included in other classes; sporting articles not included in other classes; video game 
apparatus; cardiovascular equipment (sports equipment); cardio equipment (sports equipment); machines for physical 
exercises; appliances for gymnastics; gymnastic apparatus.

Cl.35;Advertising; business management; business administration; arranging of contacts, for others, for the purchase 
and sale of films, video and audio recordings.

Cl.38;Broadcasting of films, video and audio recordings; transmission (broadcasting) of sporting, cultural and social 
events; video-on-demand transmission; provision of telecommunication access to video and audio content provided via 
an online video-on-demand services; provision of telecommunication access to films and television programs provided 
via a video-on-demand service; provision of access to an Internet portal featuring video-on-demand programs; providing 
access to and broadcasting of videos, films and television programmes using video-on-demand and pay TV services; 
continuous real-time transmission (streaming) of multimedia files, in particular audio and video files, via the Internet and 
other telecommunications systems; transmission of video and audio content and providing of access to 
telecommunications, in particular through video-on-demand transmission via the Internet and other telecommunications 
systems; providing online forums; telecommunication services of a social network namely electronic transmission of 
data, news and information; providing on-line chat rooms for social networking; providing access to information and 
providing of discussion forums [Internet chat rooms] for social networking.

Cl.41;Providing sports facilities; providing sports studios; providing sport camp; operating health and wellness clubs 
(services of fitness studios); rental of sports equipment; planning, design, production and rental of films, video and sound
recordings; recording of video and sound carriers; providing on-line music, not downloadable; providing on-line videos, 
not downloadable; provision of non-downloadable films and television programs via pay television channels; provision of 
non-downloadable films and television programmes provided via a video-on-demand service; provision of non-
downloadable films and television programs via streaming services through the Internet; provision of non-downloadable 
films and television programs; showing of films and television programs; entertainment by means of a computer database
provided online or by means of the Internet; provision of online entertainment; provision of on-line computer games; on-
line gaming services; organization or arrangement of sports competitions; arranging, organising and conducting of 
cultural and sporting events; entertainment; gymnastic instruction; music composition services; sporting activities; 
cultural activities; organising, arranging and conducting of seminars; organising, arranging and conducting of workshops 
[training]; organisation, arranging and conducting of exhibitions for cultural or educational purposes; organisation, 
arranging and conducting of concerts; arranging and organising sporting events; services of clubs.

Cl.42;Design and development of computer hardware and software.

Cl.43;Providing food and drink in pubs; providing food and drink in restaurants; providing food and drink in clubs; 
providing food and drink in bars; providing food and drink in cafés; services of pubs; services of restaurants; services of 
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bars; services of cafés; services for providing food and drink.

Cl.45;Issuing licences for franchising concepts; licensing of rights to films, television and video productions; licensing 
of industrial property; licensing the rights of films, video and audio recordings; online services provided by social 
networks (acquaintance mediation).
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Priority claimed from 27/10/2015; Application No. : 86801002 ;United States of America 

3483203    25/04/2016
[International Registration No. : 1326131]
Publishers International Linking Association, Inc.
50 Salem Street Lynnfield MA 01940 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Database management; maintaining a registry of unique digital identifiers and associated metadata describing 
scholarly research content and components for the purpose of enabling services to make the content and components 
easy to find, link, cite, assess and reuse.

Cl.41;Educational services, namely, facilitating educational and scholarly research through the provision of information 
relating to published electronic publications by maintaining a registry of metadata about, and unique digital identifiers for, 
scholarly research content and components, to enable services to make the content easy to find, link, cite, assess and 
reuse; electronic publication of metadata comprised of user-defined information about authors, titles, digital object 
identifiers, licensing, funding and other information in relation to scholarly research via computer networks and the 
internet.

Cl.42;Providing on-line non-downloadable software for accessing a searchable database of a registry of digital 
reference citation links for scholarly and research materials via computer networks and the internet; providing 
customized data feeds comprised of user-defined information about authors, titles, digital object identifiers, licensing, 
funding and other information in relation to scholarly research via computer networks and the internet; providing 
network-based infrastructure to facilitate computer to computer access to a registry of unique identifiers and associated 
metadata that can be used to define relationships between digital objects that enable services to make scholarly research 
publications and content easy to find, link, cite, assess and reuse; providing on-line non-downloadable software, to define 
relationships between digital objects that enable services to make scholarly research publications and content easy to 
find, link, cite, assess and reuse; computer services, namely, creating computer network-based indexes of information and 
metadata together with related resources. 
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3485839    02/10/2015
[International Registration No. : 1327401]
FUJIFILM Corporation
26-30, Nishiazabu 2-chome, Minato-ku Tokyo 106-8620 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations and substances for manufacturing pharmaceutical products; chemical additives for 
manufacturing medicines; chemicals for manufacturing cosmetics, skin cleansers and medicines; preservatives for 
pharmaceutical preparations; biochemicals for producing products for genetic pharmacology; genetic material (chemical 
substance) for producing products for genetic cell therapy (not medical or veterinary purposes); biotechnological material
(chemical substance) for manufacturing pharmaceutical products (not medical or veterinary purposes).

Cl.5;Medicines and pharmaceutical products; biotechnological products for medical use; biochemicals for medical use; 
genetic material (tissue) for genetic cell therapy.

Cl.40;Custom manufacture of pharmaceuticals.

Cl.42;Services of biotechnical, chemical and pharmacological laboratories, namely scientific and technological 
research relating to the production of chemicals and biotechnological products for use in preparing pharmaceutical and 
veterinary preparations, as well as providing expert advice on the subject (terms too vague in the opinion of the 
International Bureau – Rule 13(2)(b) of the Common Regulations); carrying out early evaluations in the field of new 
medicines as part of scientific research; development of pharmaceutical preparations, medicines and medicaments; 
technological services, namely technological consultation and research in the pharmaceutical and health care industries; 
evaluation of pharmaceutical products as part of scientific analysis and research; research and development in the 
pharmaceutical field; scientific research, development and analysis relating to product development of pharmaceutical 
preparations and reagents, and consultancy relating thereto; advice regarding scientific research and analyses relating to 
medicines; development of new technologies in the biotechnology sector; information with regard to scientific research in
the field of biochemistry and biotechnology; scientific research, including in the medical sector.

7738



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 08/07/2015; Application No. : 17379579 ;China 

3487096    27/11/2015
[International Registration No. : 1325460]
XING ZUO CHUAN QI (BEIJING) WANG LUO KEI JI YOU XIAN GONG SI
Room 209, 210, 211, 212, 213, Building No. 402, Baiziwan xili, Chaoyang District Beijing City China

Proposed to be Used
IR DIVISION
Cl.14;Boxes of precious metal; cloisonné jewellery [jewelry (Am.)]; silver earrings; jade carving jewelry; coins; 
ornaments [jewellery, jewelry (Am.)]; works of art of precious metal; badges of precious metal; cufflinks; rings [jewellery, 
jewelry (Am.)]; jewelry; horn, bone, tooth and shell jewelery; wristwatches; chains [jewellery, jewelry (Am.)].

Cl.16;Towels of paper; note books; printed publications; magazines [periodicals]; lithographic works of art; wrapping 
paper; office requisites, except furniture; stationery; stamps [seals]; steel pens.

Cl.18;School satchels; travelling trunks; rucksacks; pocket wallets; handbags; briefcases; bags for sports; bags; 
umbrellas; clothing for pets.

Cl.25;Clothing; layettes [clothing]; boots; shoes; headgear for wear; hosiery; gloves [clothing]; neckties; scarfs; 
girdles.
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Priority claimed from 25/09/2015; Application No. : 30 2015 054 167 ;Germany 

3487355    15/03/2016
[International Registration No. : 1325749]
Airbus Defence and Space GmbH
Willy-Messerschmitt-Str. 1 82024 Taufkirchen Germany

Proposed to be Used
IR DIVISION
Cl.2;Powder of metal.

Cl.6;Wires of metal; metal powder wires.

Cl.7;3D printers; 3D printing systems and rapid-prototyping systems, rapid-manufacturing systems, consisting of 
computerised apparatus for generating three-dimensional moulded parts; mask sintering machines for additive 
manufacturing using the selective mask sintering method; machines for manufacture using laser sintering processes, 
laser melting, laser-powder bed melting processes, electron beam melting, electron beam-powder bed melting processes.

Cl.35;Retailing via the Internet in the field of 3D printers; wholesaling via the Internet in the field of 3D printers; 
business consultancy, professional business consultancy, in particular in relation to computer science and other 
computer-related technologies.

Cl.40;3D printing of components for aircraft, launchers, satellites, space stations, helicopters, military equipment; 3D 
printing of components; 3D printing of components of metal; customised manufacture of three-dimensional objects of 
metal, ceramics, plastic, silicone, wax or combinations of the aforesaid materials through treatment of materials, for 
others; 3D printing; electron beam melting; electron beam- powder bed melting, laser sintering, laser melting, laser-
powder bed melting, in particular of metals and plastics; mask sintering, namely customised additive manufacturing 
using the selective mask sintering method; treatment of materials (customised manufacture of models, patterns, 
prototypes, tools and end products using additive manufacturing processes); treatment of materials for prototypes, 
patterns, models, moulds and small series parts and mass production parts; treatment of materials, in particular for 
producing three-dimensional objects; stereolithography (3D modelling); rental of rapid-prototyping machines and 3D 
printers; rental of 3D printers; rental of rapid-prototyping machines and 3D printers.

Cl.42;Computer-aided design; engineering in the field of software development, namely development of software for the
operation of 3D printers, equipment for rapid prototyping and/or equipment for rapid manufacturing, Digital Photonic 
Production (DPP) or Digital Photonic Manufacturing (DPM); engineering and/or industrial design in the field of 
development of electronic templates for manufacture of products using 3D printers, equipment for rapid prototyping 
and/or equipment for rapid manufacturing; design and development of computer hardware and software; computer 
programming, engineering, technical surveying, technological consultancy, computer-aided designs and design of 
models and prototypes, in particular for use in rapid-prototyping processes and 3D printing, development of rapid-
prototyping machines and 3D printers; technical consultancy in the development of electronic templates for the 
manufacture of products using 3D printers, equipment for rapid prototyping and/or equipment for rapid manufacturing; 
technical planning and project management for production processes; technological and specialist consultancy in 
relation to rapid prototyping and 3D printing; scientific and industrial research in the field of 3D printing.
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Priority claimed from 27/07/2015; Application No. : 014411409 ;European Union 

3487548    27/01/2016
[International Registration No. : 1325903]
SipraNet Oy
PL 981 FI-00101 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Checking (supervision) apparatus and instruments; character recognition equipment and apparatus; optical 
character recognition apparatus; electronic word processors; magnetic data carriers; recording discs; compact discs, 
DVDs and other digital recording media; computer software; computer database servers; data processing apparatus and 
computers; data processing software for word processing; computer software for processing, analyzing and recognition 
of data and documents; computer software for document management; software for optical character recognition; 
downloadable electronic publications.

Cl.35;Advertising; business management; business administration; office functions; corporate management 
consultancy; secretarial services; word processing; document preparation (terms considered too vague by the 
International Bureau - rule 13.2.b) of the Common Regulations); data processing; data search in computer files for others; 
compilation of information into computer databases; systemization of information into computer databases; updating and 
maintenance of data in computer databases; computerized file management; compilation of statistical information; 
outsourcing services [business assistance]; business efficiency expert services; business information; billing; business 
organisation consulting; administration of business affairs; business office services; business auditing; efficiency 
experts; collecting information for business; business consultancy services relating to data processing; collection and 
systematization of business data; consultancy relating to business document management.

Cl.38;Telecommunication; providing access to databases; providing user access to global computer networks; 
providing access to databases and computer networks; access to content, websites and portals; provision of access to 
data or documents stored electronically in central files for remote consultation; providing access to and leasing access 
time to computer databases; electronic transmission of documents (services for the -); electronic transmission of data; 
data broadcasting services; consultancy services relating to data communications; data transmission; transmission of 
digital information; electronic transmission of data; electronic communications services; electronic order-transmission; 
operation of paging systems (terms considered too vague by the International Bureau - rule 13.2.b) of the Common 
Regulations); providing user access to search engines; telecommunication services provided via platforms and portals 
on the Internet and other media; international data transmission; data communication services accessible by access 
code; transmission of written communications (electronic -); transferring and disseminating information and data via 
computer networks and the Internet; transmission and reception [transmission] of database information via the 
telecommunication network; information, consultancy and advisory services relating to telecommunications.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware; information technology [IT] consultancy; consultancy relating 
to computer database programs; consultancy relating to computer database programs; design and development of 
electronic database software; electronic data storage; maintenance of software; data conversion of computer programs 
and data [not physical conversion]; providing information on computer technology and programming via a web site; 
design and development of electronic database software; installation, maintenance and updating of database software.

Cl.45;Legal services; security services for the protection of property and individuals; intellectual property consultation; 
intellectual property watch services; consultancy relating to intellectual property management; legal services relating to 
the exploitation of intellectual property rights; registration of domain names [legal services]; legal document preparation 
services; licensing of databases.
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3494419    25/03/2016
[International Registration No. : 1326533]
ITOI Lifestyle Research Co.
861-11, Komatsuri-cho, Kishiwada-shi Osaka 596-0821 Japan

Proposed to be Used
IR DIVISION
Cl.24;Woven fabrics comprising Japanese paper; woven fabrics; linings [textile]; fabric for footwear; fabrics for textile 
use; jersey [fabric]; knitted fabrics; felt and non-woven textile fabrics; oilcloth; gummed waterproof cloth; vinyl coated 
cloth; rubberized cloth; fabric of imitation animal skins; filtering materials of textile; household linen; towels of textile; 
Japanese cotton towels [tenugui]; handkerchiefs of textile; bath linen, except clothing; Japanese ceremonial wrapping 
cloth [fukusa]; Japanese general wrapping cloth [furoshiki]; sheets [textile]; pillowcases; fitted futon covers not of paper; 
mattress covers; bed blankets; futon quilts; bed sheets; table napkins of textile; dish towels for drying; shower curtains; 
banners; flags, not of paper; fitted toilet seat covers of textile; unfitted seat covers of textile; fitted seat covers of textile; 
furniture coverings of textile; bed covers; wall hangings of textile; curtains of textile; table cloths of textile.

Cl.25;Sandals; sneakers; Japanese split-toed work footwear, namely, jikatabi; boots; footwear; shawls; socks; paper 
hats for use as clothing items; headgear for wear; sweaters; nightwear; underwear; camisoles; tee-shirts; traditional 
Japanese clothing, namely, kimono; traditional Japanese clothing, namely, sash bands for kimono, namely, obi; paper 
clothing; clothing; garters; sock suspenders; suspenders; waistbands; belts [clothing]; clothing for sports; sports shoes; 
boots for sports; masquerade costumes.
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Priority claimed from 06/11/2015; Application No. : 2015/89914 ;Turkey 

3499000    27/01/2016
[International Registration No. : 1327116]
UTKU BUYUKSAHIN
Bayar C. Degirmen S. Sisikler Sit., B Bl. D:20 Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools and industrial robots for processing and shaping wood, metals, glass, plastics and 
minerals, 3D printers; construction machines and robotic mechanisms (machines) for use in construction namely 
bulldozers, diggers (machines), excavators, road construction and road paving machines, drilling machines, rock drilling 
machines, road sweeping machines; lifting, loading and transmission machines and robotic mechanisms (machines) for 
lifting, loading and transmission purposes namely elevators, escalators and cranes; machines and robotic mechanisms 
(machines) for use in agriculture and animal breeding, machines and robotic mechanisms (machines) for processing 
cereals, fruits, vegetables and food; engines and motors, other than for land vehicles, parts and fittings therefor namely 
hydraulic and pneumatic controls for engines and motors, brakes other than for vehicles, brake linings for engines, 
crankshafts, gearboxes, other than for land vehicles, cylinders for engines, pistons for engines, turbines, not for land 
vehicles, filters for engines and motors; oil, air and fuel filters for land vehicle engines, exhausts for land vehicle engines, 
exhaust manifolds for land vehicle engines, engine cylinders for land vehicles, engine cylinder heads for land vehicles, 
pistons for land vehicle engines, carburetors for land vehicles, fuel conversion apparatus for land vehicle engines, 
injectors for land vehicle engines, fuel economisers for land vehicle engines, pumps for land vehicle engines, valves for 
land vehicle engines, starter motors for land vehicles, dynamos for land vehicle engines, sparking plugs for land vehicle 
engines; bearings (parts of machines), roller or ball bearings; machines for mounting and detaching tires; alternators, 
current generators, electric generators, current generators operated with solar energy; painting machines, automatic 
spray guns for paint, electric, hydraulic and pneumatic punching machines and guns, electric adhesive tape dispensers 
(machines), electric guns for compressed gas or liquid spraying machines, electric hand drills, electric hand saws, 
electric jigsaw machines, spiral machines, compressed air machines, compressors (machines), vehicle washing 
installations, robotic mechanisms (machines) with the above-mentioned functions; electric and gas-operated welding 
apparatus, electric arc welding apparatus, electric soldering apparatus, electric arc cutting apparatus, electrodes for 
welding machines, industrial robots (machines) with the above mentioned functions; printing machines; packaging 
machines, filling, plugging and sealing machines, labellers (machines), sorting machines, industrial robots (machines) 
with the above mentioned functions; electric packing machines for plugging and sealing of plastics; machines for textile 
processing, sewing machines, industrial robots (machines) with the above-mentioned functions; fuel dispensing pumps 
for service stations, self-regulating fuel pumps; electric kitchen machines for chopping, grinding, crushing, mixing and 
mincing foodstuff, washing machines, laundry washing machines, dishwashers, spin driers (not heated), electric cleaning 
machines for cleaning floors, carpets or floorings, vacuum cleaners and parts thereof; automatic vending machines; 
galvanizing and electroplating machines; electric door openers and closers; joints (parts of engines).

Cl.9;Measurement apparatus and equipment including those for scientific, nautical, meteorological, industrial, 
topographic and laboratory purposes namely thermometers, not for medical purposes, barometers, ammeters, voltmeters,
hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses; speed 
indicators; laboratory apparatus namely microscopes, magnifying glasses, stills, ovens and furnaces for laboratory 
experiments; apparatus for recording, transmission or reproduction of sound or images namely cameras, photographic 
cameras, television apparatus, video recorders, CD and DVD players and recorders, MP3 players, computers, desktop 
computers, tablet computers, microphones, loudspeakers, earphones; telecommunications apparatus, apparatus for the 
reproduction of sound or images, computer peripheral devices namely cell phones, covers for cell phones, telephone 
apparatus, computer printers, scanners [data processing equipment], photocopiers; magnetic and optic data carriers and 
computer software and programmes recorded thereto, downloadable and recordable electronic publications, encoded 
magnetic and optic cards; antennas, satellite antennas, amplifiers for antennas, parts of the aforementioned goods; ticket 
dispensers, automatic teller machines (ATM); electronic components used in the electronic parts of machines and 
apparatus, semi-conductors, electronic circuits, integrated circuits, chips [integrated circuits], diodes, transistors 

7743



[electronic], magnetic heads for electronic apparatus, electronic locks, photocells, remote control apparatus for opening 
and closing doors, optical sensors; counters and quantity indicators for measuring the quantity of consumption, 
automatic time switches; clothing for protection against accidents, irradiation and fire, safety vests and life-saving 
apparatus and equipment; eyeglasses, sunglasses, optical lenses and cases, containers, parts and components thereof; 
apparatus and instruments for conducting, transforming, accumulating or controlling electricity, electric plugs, junction 
boxes [electricity], electric switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical circuit 
boards, electric resistances, electric sockets, transformers [electricity], electrical adapters, battery chargers, electric door 
bells, electric and electronic cables, batteries, electric accumulators; alarms and anti-theft alarms, other than for vehicles, 
electric bells; signalling apparatus and instruments, luminous or mechanical signs for traffic use; fire extinguishing 
apparatus, fire engines, fire hose and fire hose nozzles; radar apparatus, sonars, night vision apparatus and instruments; 
decorative magnets; metronomes.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; furniture especially made for medical 
purposes; artificial limbs and prostheses; medical orthopaedic articles namely corsets for medical purposes, orthopaedic 
shoes, elastic bandages and supportive bandages; surgical gowns and surgical sterile sheets; adult sexual aids; 
condoms; babies' bottles; babies' pacifiers; teats; teethers for babies.

Cl.42;Scientific analysis services, scientific research services, industrial analysis services, industrial research 
services; engineering; engineering and architectural design services; testing services for the certification of quality and 
standards; computer services, namely, computer programming, computer virus protection services, computer system 
design, creating, maintaining and updating websites for others, computer software design, updating and rental of 
computer software, providing search engines for the internet, hosting websites, computer hardware consultancy, rental of 
computer hardware; industrial design services, other than engineering, computer and architectural design; graphic arts 
design; authenticating works of art.
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Priority claimed from 02/04/2015; Application No. : 30 2015 101 273 ;Germany 

3503177    24/07/2015
[International Registration No. : 1327469]
Semikron International GmbH
Sigmundstrasse 200 90431 Nürnberg Germany

Proposed to be Used
IR DIVISION
Cl.38;Telecommunication; information via telecommunications (especially via internet); providing access to information
via internet; providing of online forums; providing of internet chat-rooms; providing of telecommunication channels for 
teleshopping; e-mail services; electronic messaging; electronic exchange of messages via chat-lines; providing internet 
chat-rooms and forums; communication services via telephone; telefax; providing accesses to data banks; 
videoconferencing services.

Cl.42;Scientific and technological services and research and development relating thereto; industrial analysis and 
research services; design and development of computer hardware and software; consultancy in the field of energy 
saving; computer consulting services; service of a physicist; service of engineers; realization of technical tests; providing
of search machines for the internet; technical consultancy relating to product development.
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Priority claimed from 29/01/2016; Application No. : 86891079 ;United States of America 

3506805    23/03/2016
[International Registration No. : 1327231]
Atlassian Pty Ltd.
Level 6, 341 George Street Sydney NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use on computers and mobile devices for source code repository management; computer 
software for use on computers and mobile devices for use in task and project management, collaboration, development 
and release of software, computer code and user-generated content, data storage, backup and database management; 
computer software for use on computers and mobile devices for facilitating the exchange of information via the internet 
featuring collaboration tools; computer software for use on computers and mobile devices for electronic 
communications, including chats, email and discussions; electronic publications, namely, manuals, brochures, 
newsletters, technical data sheets and product specifications in the fields of computer software and information 
technology.

Cl.38;Providing online forums for transmission of messages among computer users concerning software design and 
development; providing access to databases; providing user access to computer programs in data networks; provision of 
access to a global computer network; communication services, namely, electronic transmission of data and documents 
among users of computers.

Cl.42;Providing online non-downloadable software for source code repository management; software as a service 
(SAAS) services featuring software for source code repository management; providing online non-downloadable software 
for use in task and project management, collaboration, development and release of software, computer code and user-
generated content, data storage, backup and database management; providing online non-downloadable software for 
facilitating the exchange of information via the internet featuring collaboration tools; providing online non-downloadable 
software for electronic communications, including chats, email and discussions; consulting services in the field of design 
and development of computer software and code; providing information on computer technology and software 
development via a website; providing online non-downloadable software for task and project management, collaboration, 
development and release of software, computer code and user-generated content, data storage, backup and database 
management; providing temporary use of a non-downloadable web application for sharing and collaboratively developing 
software, computer code and user-generated content.
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3506821    08/04/2016
[International Registration No. : 1326631]
MEIZU TECHNOLOGY CO., LTD.
Meizu Technology Building, Technology & Innovation Coast, Zhuhai Guangdong China

Proposed to be Used
IR DIVISION
Cl.11;Lamps; automobile lights; microwave ovens [cooking apparatus]; refrigerators; air conditioning installations; air 
filtering installations; air purifying apparatus and machines; gas scrubbing apparatus; electric fans for personal use; 
electricial drier with a blower; heating apparatus, electric; heating installations; bath fittings; solar water heater; heaters 
for baths; water purification installations; water filtering apparatus; disinfectant apparatus; radiators, electric; light bulbs.

Cl.35;Demonstration of goods; advertising; on-line advertising on a computer network; presentation of goods on 
communication media, for retail purposes; pay per click advertising; organization of exhibitions for commercial or 
advertising purposes; providing business information via a web site; commercial administration of the licensing of the 
goods and services of others; marketing studies; sales promotion for others; provision of an on-line marketplace for 
buyers and sellers of goods and services; employment agencies; systemization of information into computer databases; 
search engine optimization; web site traffic optimization; updating and maintenance of data in computer databases; 
arranging subscriptions to telecommunication services for others; accounting; rental of vending machines; import-export 
agencies.

Cl.37;Repair information; construction; upholstering; heating equipment installation and repair; installation and repair 
of electric applicance; air conditioning apparatus installation and repair; kitchen equipment installation; installation, 
maintenance and repair of computer hardware; repair or maintenance of electric lighting apparatus; interference 
suppression in electrical apparatus; motor vehicle maintenance and repair; photographic apparatus repair; clock and 
watch repair; retreading of tires [tyres]; strong-room maintenance and repair; furniture maintenance; dry cleaning; 
telephone installation and repair; burglar alarm installation and repair; repair or maintenance of amusement machines and
apparatus; construction information.

Cl.45;Monitoring of burglar and security alarms; chaperoning; clothing rental; licensing of computer software [legal 
services]; dating services; marriage agencies; online social networking services; escorting in society [chaperoning]; 
rental of fire alarms; planning and arranging of wedding ceremonies.
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Priority claimed from 29/04/2016; Application No. : 4020160032412 ;Republic of Korea 

3506824    17/05/2016
[International Registration No. : 1327427]
Landing Jeju Development Co., Ltd.
217 Nokchabunjae-ro, Andeok-myeon, Seogwipo-si Jeju Special Self-Governing Province Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Goggles; boiler control instruments; mounting devices for cameras and monitors; lenses; video conference 
system; radio transceivers; smartphones; spectacles (optics); sunglasses; cell phone cases; computer software; 
application software for smart phone; electric audio and visual apparatus and instruments; computer hardware and 
computer peripheral devices; pre-recorded music recorded on electronic media; pre-recorded non-musical electronic 
media (excluding computer software); downloadable mobile gift certificates; electronic publications, downloadable; 
helmets; photographic apparatus and instruments.

Cl.16;Glue for stationery or household purposes; stickers; printed matter; typewriters and office requisites (except 
furniture); paper patterns; stationery; books; paper; toilet paper; money clips; boxes of paper; paper covers for 
upholstery; credit cards of paper (other than magnetic); printed matter (except books and periodicals); pictures; figurines 
[statuettes] of papier mache; photographic prints; signboards of paper or cardboard; adhesives for household purposes 
(other than for stationery use); garbage bags of paper or of plastics.

Cl.18;Umbrellas, parasols and walking sticks; bags; purses; umbrellas; parasols (sun umbrellas); gut for making 
sausages; portable cosmetic cases (sold empty); clothing for pets; leather; imitation leather; boxes made of leather; 
envelopes, of leather, for packaging; leather trimmings for furniture; straps for skates; canes; feed bags for animals; 
valves of leather; harness for horses; leather leads.

Cl.20;Beds and mattresses; furniture; mirrors (looking glasses); picture frames; umbrella stands; baskets, not of metal; 
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advertising balloons; flagpoles; barrels (not of metal nor of masonry); bins of wood or plastic; plastic mailing tubes; plugs
(dowels) not of metal; wall ornaments (not of textile), not included in other classes; wind chimes (decoration); bedding, 
except linen; plastic key cards, not encoded and not magnetic; works of art of wood, wax, plaster or plastic; mannequins; 
hand-held flat fans; rice chests; non-metal locks for bags.

Cl.21;Containers for household use; cooking utensils, non-electric; tableware, other than knives, forks and spoons; 
thermally insulated containers for food and beverages; drinking vessels; non-electric pots; tumblers of non-precious 
metal; cups; apparatus for food and drink processing for household purposes (other than electric); buckets; bottles 
(except vases); ceramics for household purposes; cosmetic utensils; toothbrushes; cleaning tools and washing utensils 
(other than electric); signboards of porcelain or glass; works of art made of glass; boxes of glass; glass caps; insect 
collecting cages.

Cl.25;Clothing; shoes; caps; money belts (clothing); sports wear; overcoats (except wear for exclusive use for sports 
and Korean traditional dress); Korean traditional dress (hanbok); underwear; socks; scarfs; gloves with conductive 
fingertips that may be worn while using handheld electronic touch screen devices; winter face masks (clothing); belts 
(clothing); waterproof clothing; anoraks; leotards and tights for women, men and children of nylon, cotton or other textile 
fibers; uniforms; panties, shorts and briefs; hosiery.

Cl.28;Games and playthings; playthings; dolls; toys; games; toys for domestic pets; ornaments for Christmas trees 
(except illumination articles and confectionery); fairground ride apparatus; wax for skis; sporting articles (other than golf 
articles/climbing articles); climbers' harness; golf bags with or without wheels; golf balls; golf gloves; golf clubs; fishing 
tackle; twirling batons; lures for hunting or fishing; gymnastic and sporting articles.

Cl.35;Advertising and business management consultancy; business information and accounting advisory services; 
secretarial and clerical services; business management and transaction of office functions; retail services provided by 
hypermarkets; online comprehensive shopping mall services; supermarkets; employment recruitment services; 
advertising; accounting; business management of resort hotels; business management for hotels; providing of job 
information; compilation of information into computer databases; import-export agency services; office functions; 
auctioneering; secretarial services; rental of vending machines; arranging newspaper subscriptions for others; retail 
department store services; retail convenience stores.

Cl.41;Planning services for movies, shows, plays or musical performances; rental management of silvertowns of stage 
scenery; rental of audio recordings; instruction of agriculture skills; instruction of fishery skills; publication of books; 
nightclub services (entertainment); operation of libraries; art galleries for cultural or educational purposes; tutoring; 
model academies; nursery schools; arranging and conducting of educational events; vocational education and training 
services; providing and operating of sports facilities; providing swimming pools; providing and operating of 
entertainment centers; casinos; microfilming; news reporters services; animal training; planning of party; translation; 
operation of parks and amusement parks; operation of parks; amusement park services; gardens for public admission; 
zoological garden services; operation of woodland walks; operation of arboretum; botanical gardens; providing waterpark 
services; operation of natural recreation forest; kids theme park chains; operation of theme parks.

Cl.43;Rental of camping gear; rental of rooms; providing day-care centers for the elderly; old people's home services; 
day-care center services; providing of accommodation for animal; rental of meeting rooms; providing exhibition facilities 
in hotels; providing facilities for fairs and exhibitions; rental of function rooms; rental of cooking apparatus; rental of 
furniture for hotels; rental of kitchen worktops; child day-care centers; cart bars; providing guesthouse services; 
providing temporary accommodation in serviced apartments; temporary accommodation services provided by holiday 
camps; reservation of temporary accommodation in the nature of vacation homes; catering services for the provision of 
food and drink; restaurant services; buffet restaurants; coffee-house and snack-bar services; cafe services; Korean 
restaurants; bar services; pubs; hotel services; providing temporary accommodation in condominiums; resort lodging 
services; hotel reservations; operating of membership accommodation; accommodation bureau services (hotels, 
boarding houses); tourist home services; agency services for the reservation of temporary accommodation; temporary 
accommodation reservations; hotel accommodation services.
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3506834    27/04/2016
[International Registration No. : 1326552]
SHANGHAI GONGJIU ELECTRIC CO., LTD
No. 159, Minta Road, Shihudang Town, Songjiang District Shanghai China

Proposed to be Used
IR DIVISION
Cl.7;Elevator operating apparatus.

Cl.9;Optical apparatus and instruments; regulating apparatus, electric; measuring instruments; remote control of 
industrial operations (electric installations for the -); voltage regulator; electro-dynamic apparatus for the remote control 
of signals; frequency converter; stabilized voltage supply; automatic power controllers.
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3507104    30/03/2016
[International Registration No. : 1327775]
FUJIAN ANLIN INTELLIGENT SCIENCE AND TECHNOLOGY CO., LTD.
Guanshan Industrial Park, Wu'An Town, Changtai Zhangzhou City, Fujian Province China

Proposed to be Used
IR DIVISION
Cl.7;Hand-held tools, other than hand-operated; electric door up-rolling machine; curtain drawing devices, electrically 
operated; door openers, electric.

Cl.9;Coin-operated mechanisms for operating gates for car parks; automatic gauge; domestic remote controller.
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3507391    02/10/2015
[International Registration No. : 1327767]
ARTFAZIUM - ENGINEERING, LDA
RUA CIRCUNVALAÇÃO ALTO DE S. DOMINGOS N.º 65 P-4590-165 PAÇOS DE FERREIRA Portugal

Proposed to be Used
IR DIVISION
Cl.6;Advertisement columns of metal; aerosol containers of metal sold empty; air conditioning ducts of metal; alloys of 
common metal; aluminium; aluminium foil; aluminium wire; anchor plates; anchors; angle irons; anti-friction metal; 
anvils; anvils [portable]; arbours [structures of metal]; armored doors of metal; armour plate; armour plating; aviaries of 
metal [structures]; badges of metal for vehicles; bag closures of metal; balls of steel; barbed wire; barrel hoops of metal; 
barrels of metal; barriers of metal for pedestrian traffic control; bars for metal railings; baskets of metal; bathtub grab 
bars of metal; beacons of metal, non-luminous; beak-irons [bick-irons]; bed casters of metal; bells; bells for animals; belt 
stretchers of metal; beryllium [glucinium]; bicycle parking installations of metal; bicycle racing number plates made of 
metal; binding screws of metal for cables; binding thread of metal for agricultural purposes; bindings of metal; bird baths 
[structures of metal]; bleachers of metal [grandstands]; blooms [metallurgy]; boarding stairs of metal, mobile, for 
passengers; bolt snaps of metal; bolts (door -) of metal; bolts, flat; bolts of metal; booths of metal for spraying paint; 
bottle caps of metal; bottle closures of metal; bottle stoppers of metal; bottles [metal containers] for compressed gas or 
liquid air; box fasteners of metal; boxes of common metal; braces of metal for handling loads; brackets of metal for 
building; branching pipes of metal; brass, unwrought or semiwrought; brazing alloys; bronze; bronzes [works of art]; 
broom handles of metal; buckles of common metal [hardware]; building materials of metal; building or furniture fittings of 
nickel-silver; building panels of metal; buildings of metal; buildings, transportable, of metal; bungs of metal; busts of 
common metal; cabanas of metal; cabinet stops of metal; cable joints of metal, non-electric; cables of metal, non-electric; 
cadmium; casement windows of metal; cashboxes of metal; casings of metal for oilwells; cask stands of metal; casks of 
metal; cast iron, unwrought or semi-wrought; cast steel; cattle chains; ceilings of metal; cermets; chains of metal; chests 
of metal; chests of metal for food; chicken-houses, of metal; chill-molds [foundry]; chimney cowls of metal; chimney pots 
of metal; chimney shafts of metal; chimneys of metal; chrome iron; chrome ores; chromium; clamps of metal; clips of 
metal for cables and pipes; closures of metal for containers; clothes hooks of metal; cobalt, raw; collars of metal for 
fastening pipes; common metals, unwrought or semi-wrought; containers of metal for compressed gas or liquid air; 
containers of metal for liquid fuel; containers of metal for storing acids; containers of metal [storage, transport]; copper 
rings; copper, unwrought or semiwrought; copper wire, not insulated; cornices of metal; cotter pins of metal; couplings of
metal for chains; coverings of metal for ceilings; crampons [climbing irons]; crampons of metal [cramps]; crash barriers 
of metal for roads; crucibles of common metal and their alloys; deadbolts of metal; decorative boxes of metal; desktop 
statuary made of non-precious metal; diving boards of metal; door bells, non-electric; door closers, non-electric; door 
fittings, of metal; door frames of metal; door handles of metal; door knockers; door openers, nonelectric; door panels of 
metal; door stops of metal; doors of metal; drain pipes of metal; drain traps [valves] of metal; drains of metal for use in 
the construction of basement waterproofing systems; duckboards of metal; ducts of metal, for central heating 
installations; ducts of metal for ventilating and air conditioning installations; ear tags of metal for livestock; elbows of 
metal for pipes; electronic safes; enclosures of metal for tombs; eye bolts; fabricated metal components for building 
foundations [construction materials]; fences of metal; ferrules of metal; ferrules of metal for handles; ferrules of metal for 
walking sticks; figurines [statuettes] of common metal; filings of metal; films and sheets made from metal for use in the 
manufacture of circuit boards; fired refractory materials of metal [building materials]; firedogs [andirons]; fish plates 
[rails]; fittings of metal for beds; fittings of metal for building; fittings of metal for coffins; fittings of metal for compressed 
air ducts; fittings of metal for furniture; fittings of metal for windows; flanges of metal [collars]; flashing of metal, for 
building; flexible metal foil for use in the manufacture of pouches, bags and lids; floating containers of metal; floating 
docks of metal for mooring boats; floor panels of metal; floor tiles, of metal; floors of metal; foils of metal for wrapping 
and packaging; foot scrapers; foundry molds [moulds] of metal; frames of metal for building; framework of metal for 
building; furnace fireguards; furnace screens; furniture casters of metal; galena [ore]; gate hooks and eyes of metal; gate 
latches of metal; gates of metal; gazebos of metal; gazebos, portable, of metal; gazebos primarily of metal; general 
purpose metal storage bins; general purpose metal storage containers; german silver; germanium; girders of metal; gold 
solder; gravestone slabs of metal; grease nipples; greenhouse frames of metal; greenhouses of metal, transportable; 
grilles of metal; guard barriers of metal; guard rails of metal; gutter pipes of metal; gutters of metal; hafnium [celtium]; 
handcuffs; handling pallets of metal; hardware of metal, small; heating ducts of metal; hinges of metal; hobnails of metal; 
holiday ornaments of bronze [not tree ornaments]; holiday ornaments of common metal [not tree ornaments]; hooks for 
slate [metal hardware]; hooks [metal hardware]; hooks of metal for clothes rails; hoppers of metal, non-mechanical; 
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horseshoe nails; house numbers of metal, non-luminous; ice moulds of metal; identification bracelets of metal, for 
hospitals; identity plates of metal; indium; ingots of common metal; insect screens of metal; interior metal shutters; iron 
ores; iron slabs; iron strip; iron, unwrought or semiwrought; iron wire; ironwork for doors; ironwork for windows; 
jalousies of metal; jets of metal; joists of metal; junctions of metal for pipes; keys; keys and key cylinders; knife handles 
of metal; knobs of metal; ladders of metal; latch bars of metal; latches of metal; laths of metal; latticework of metal; lead 
seals; lead, unwrought or semiwrought; lead-free solders for the electronic industry; letter boxes of metal; letters and 
numerals of common metal, except type; limonite; linings of metal [building]; lintels of  metal; load lifting straps of metal; 
loading gauge rods, of metal, for railway waggons; loading pallets, of metal; lock bolts; locks of metal for bags; locks of 
metal for doors; locks of metal for vehicles; locks of metal for windows; locks of metal, other than electric; machine belt 
fasteners of metal; magnesium; manganese; manhole covers of metal; manifolds of metal for pipelines; masts of metal; 
materials of metal for funicular railway permanent ways; memorial plaques, of metal; metal cages for wild animals; metal 
cylinders for compressed gas or liquids, sold empty; metal expansion joints for piping and ducting; metal gates and 
fences; metal gates and fencing panels; metal name badges; metal pipe couplings and joints; metal portable piers which 
extend from a shore line out over water; metal powders used in manufacturing; metal ramps for use with vehicles; metal 
staples for construction or industrial use; metal step stools; metal storage tanks and roofs therefor; metal strapping or tie 
downs; metal suspended ceiling systems comprising panels; metal train and bus ticket holders; metals in powder form; 
modular animal houses of metal; modular silos of metal; modular stables of metal; moldings of metal for cornices; 
molybdenum; molybdenum bonded with other metals in the form of sheets, plates and foils for further manufacture; 
molybdenum iron; monuments of bronze for tombs; monuments of metal; monuments of metal for tombs; mooring 
bollards of metal; mooring buoys of metal; nails; nickel; nickel-silver; niobium; nozzles of metal; nuts of metal; oil cans of 
metal sold empty; ores of metal; outdoor blinds of metal; packaging containers of metal; padlocks; palings of metal; 
partitions of metal; paving blocks of metal; paving slabs of metal; pegs of metal; penstock pipes of metal; pergolas 
primarily of metal; pet doors of metal; pigsties of metal; pillars of metal for buildings; pins [hardware]; pipe muffs of 
metal; pipes of metal; pipework of metal; pitons of metal [mountaineering equipment]; plant hangers of metal; platforms, 
prefabricated, of metal; plugs of metal for sinks, showers and baths; poles of metal; porches of metal [building]; portable 
metal risers for public performances [platforms]; posts of metal; posts of metal for electric lines; pot hooks of metal; pre-
fabricated animal houses of metal; prefabricated houses [kits] of metal; pre-fabricated metal architectural columns; 
prefabricated or modular stables of metal; pre-fabricated silos of metal; pre-fabricated stables of metal; props of metal; 
pulleys of metal, other than for machines; pyrophoric metals; railings of metal for balconies; railings of metal for bridges; 
railings of metal for fences; railroad ties of metal; rails of metal; railway material of metal; railway points; reels of metal, 
non-mechanical, for flexible hoses; refractory blocks of metal; refractory bricks of metal; refractory castable mixes of 
metal; refractory construction materials of metal; refractory furnace linings of metal; registration plates, of metal; 
reinforcing materials of metal for building; reinforcing materials, of metal, for concrete; reinforcing materials of metal for 
machine belts; reinforcing materials of metal for pipes; rerolled steel; rings of common metal for keys; rings of metal; 
rivets of metal; rocket launching platforms of metal; rods of metal for brazing;  rods of metal for brazing and welding; rods
of metal for welding; roller blinds of steel; roof coverings of metal; roof flashing of metal; roof vents of metal for 
residential and commercial buildings; roofing of metal; roofing of metal, incorporating solar cells; rope thimbles of metal; 
ropes of metal; runners of metal for sliding doors; safes [strong boxes]; safety cashboxes; safety chains of metal; 
scaffolding of metal; screw tops of metal for bottles; screws of metal; scythe handles of metal; sealing caps of metal; 
semi-refractory bricks of metal; sheaf binders of metal; sheet metal; sheet piles of metal; sheets and plates of metal; 
shelter structures of metal; shims; shoe dowels of metal; shoe pegs of metal; shuttering of metal for concrete; shutters of 
metal; signalling panels, non-luminous and non-mechanical, of metal; signboards of metal; signs, non-luminous and non-
mechanical, of metal; signs, non-luminous and non-mechanical, of metal, for roads; silicon iron; sills of metal; silos of 
metal; silver solder; silver-plated tin alloys; skating rinks [structures of metal]; slabs of metal for building; slatted shutters 
of metal; sleeves [metal hardware]; slings of metal for handling loads; soldering wire of metal; speed bumps of metal; 
spring locks; spring-retracted hose reels of metal; springs [metal hardware]; spurs; stables of metal; stages for musical 
performances composed of primarily metal materials; stages of metal for musical performances; stair treads [steps] of 
metal; staircases of metal; staples for construction or industrial use; statues of common metal; steel alloys; steel 
buildings; steel chains; steel masts; steel pipes; steel sheets; steel strip; steel, unwrought or semi-wrought; steel wire; 
step stools of metal; steps [ladders] of metal; stops of metal; strap-hinges of metal; straps of metal for handling loads; 
street gutters of metal; stretchers for iron bands [tension links]; stretchers for metal bands [tension links]; stringers 
[parts of staircases] of metal; swage blocks; swimming pools [metal structures]; tacks [nails]; tanks of metal; tantalum 
[metal]; taps for casks, of metal; taps of metal for beer kegs; telegraph posts of metal; telephone booths of metal; telpher 
cables; tension links; tent pegs of metal; thread of metal for tying-up purposes; tile floorings of metal; tiles of metal; tiles 
of metal for building; tin; tin cans; tinfoil; tinplate; tinplate packings; titanium; titanium iron; tombac; tombs of metal; 
tombstone plaques of metal; tombstone stelae of metal; tool boxes of metal, empty; tool chests of metal, empty; tool 
handles of metal; towel dispensers, fixed, of metal; transport pallets of metal; traps for wild animals; trays of metal; tree 
protectors of metal; troughs of metal for mixing mortar; tubbing of metal; tungsten; tungsten iron; metal turnstiles; 
turntables [railways]; underground tornado shelters made of metal; uninsulated, non-electric wire; valances of metal; 
valves of metal, other than parts of machines; vanadium; vats of metal; vaults of metal [burial]; vent covers of metal for 
hvac ducts; vice benches of metal; vice claws of metal; wainscotting of metal; wall claddings of metal [building]; wall 
linings of metal [building]; wall plugs of metal; wall tiles of metal; washers of metal; water-pipe valves of metal; water-
pipes of metal; weather- or wind-vanes of metal; wheel clamps  [boots]; white metal; wind-driven bird-repelling devices 
made of metal; winding spools of metal, non-mechanical, for flexible hoses; window casement bolts; window closers, 
non-electric; window cranks of metal; window fasteners of metal; window frames of metal; window openers, non-electric; 
window pulleys; window stops of metal; windows of metal; wire cloth; wire of common metal; wire of common metal 
alloys, except fuse wire; wire rope; wire rope used for lifting and rigging; wire stretchers [tension links]; works of art of 
common metal; wrapping or binding bands of metal; wrought iron decorative artwork; zinc; zirconium.

Cl.9;Abacuses; accelerometers; accumulator jars; accumulators, electric; accumulators, electric, for vehicles; ac/dc 
power supplies; acid hydrometers; acidimeters for batteries; acoustic conduits; acoustic couplers; acoustic [sound] 
alarms; acoustic transformers; actinometers; adding machines; aerials and antennas for telecommunications networks; 
aerometers; air analysis apparatus; alarm bells, electric; alarms; alcoholmeters; alidades; alkaline dry batteries; alkaline 
zinc manganese dioxide batteries; altimeters; ammeters; ampere-hour meters; amplifiers; amplifiers for bass guitars; 
amplifying tubes; analog-to-digital converters; anemometers; animated cartoons; anode batteries; anodes; answering 
machines; antennas; antennas and components therefor; anticathodes; anti-glare glasses; anti-glare visors; anti-
interference devices [electricity]; anti-theft warning apparatus; apertometers [optics]; apparatus and instruments for 
astronomy; apparatus and instruments for microscopy; apparatus and instruments for physics; apparatus and 
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instruments for recording, transmission or reproduction of sound, data and images; apparatus and instruments for 
recording, transmission or reproduction of sound or images; apparatus and instruments for scanning ion conductance 
microscopy; apparatus and instruments for scanning ion microscopy; apparatus and instruments for scanning probe 
microscopy; apparatus and instruments for transferring, receiving and storing sound, images and data, both in digital and 
analog form; apparatus for broadcasting, recording, transmission or reproduction of sound, data or images; apparatus for 
changing record player needles; apparatus for checking the authenticity of banknotes; apparatus for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; apparatus for controlling static electricity; 
apparatus for electronic payment processing; apparatus for fermentation [laboratory apparatus]; apparatus for measuring 
the thickness of skins; apparatus for monitoring and recording the performance of machinery; apparatus for processing, 
transmitting and storing database information; apparatus for recording, storage, transmission and reproduction of 
sounds and images; apparatus for recording, transmission or reproduction of information; apparatus for recording, 
transmission or reproduction of sound, images and data; apparatus for recording, transmission, reception, processing or 
reproduction of sound, images and data; apparatus for the input, output, transmission and storage of data; apparatus for 
the recording of sound or images; apparatus for the recording, transmission, amplification and reproduction of sound; 
apparatus for the reproduction of sound or images; apparatus for the transmission of sound or images; apparatus for 
verifying data on magnetically encoded cards; apparatus to check franking; appliances for measuring the thickness of 
leather; armatures [electricity]; artificial limbs for medical instruction purposes [teaching apparatus]; asbestos clothing 
for protection against fire; asbestos gloves for protection against accidents; asbestos screens for firemen; audio and 
video mixing desks; audio- and video-receivers; audio recorders; audio recordings featuring music; audiovisual teaching 
apparatus; automated banking machines; automated teller machines [atm]; automatic indicators of low pressure in 
vehicle tires [tyres]; automatic paying-in and deposit machines; automatic solar tracking sensors; automobile stereo 
adapters; azimuth instruments; baby monitors; bags adapted for laptops; balances [steelyards]; balancing apparatus; bar 
code readers; barometers; batteries and cells; batteries, electric; batteries for lighting; battery boxes; battery chargers; 
beacons, luminous; bells [warning devices]; betatrons; binoculars; bioinformatics software; blank and formatted 
magnetic computer tape cartridges; blank and prerecorded audio and video cassettes, tapes and cartridges; blueprint 
apparatus; boiler control instruments; brackets for setting up flat screen television sets; branch boxes [electricity]; 
breathing apparatus, except for artificial respiration; breathing apparatus for underwater swimming; bullet-proof clothing; 
bullet-proof waistcoats [vests (am.)]; buzzers; cabinets for loudspeakers; cable harnesses; cables, electric; calculating 
disks; calculating machines; calibrated photovoltaic reference cells; calibrating rings; calipers; camcorders; cameras 
[photography]; capillary tubes; carpenters' rules; carriers for dark plates [photography]; carrying cases for cell phones; 
cases especially made for photographic apparatus and instruments; cases fitted with dissecting instruments 
[microscopy]; cases for CDs or DVDs; cases for sunglasses and protective eyewear; cash registers; cassette players; 
cathodes; cathodic anti-corrosion apparatus; CD-Is [compact disc interactive]; CD-ROMs containing electronic telephone 
directories; cell phone battery chargers; cell phone battery chargers for use in vehicles; cell phone covers; cell phone 
straps; cell phones having large keys and numbers that assist users having impaired vision or dexterity; cell switches 
[electricity]; cellular phones; centering apparatus for photographic transparencies; chargers for electric batteries; 
chemistry apparatus and instruments; chip coils; chips [integrated circuits]; choking coils [impedance]; chromatography 
apparatus for laboratory use; chronographs [time recording apparatus]; cinematographic apparatus and instruments; 
cinematographic cameras; circuit breakers; circuit closers; cleaning apparatus for phonograph records; clothing and 
footwear for protection against accidents, irradiation and fire; clothing and gloves for protection against accidents or 
injury for use in welding; clothing especially made for laboratories; clothing, footwear and headwear for protection 
against accidents, irradiation and fire; clothing for protection against accidents, irradiation and fire; clothing for 
protection against fire; coaxial cables; coils, electric; coin-operated mechanisms for television sets; coin-operated 
musical automata [juke boxes]; collectors, electric; color filters for liquid crystal displays; commutators; compact digital 
cameras; compact disc players; compact discs [audio-video]; compact discs [read-only memory]; comparators; 
compasses [measuring instruments]; computer chipsets; computer disc drives and drivers; computer firewall software; 
computer game programs; computer game programs; computer game software and manuals in electronic format sold as 
a unit; computer hardware; computer hardware and computer software for database management; computer hardware 
and firmware; computer hardware and software; computer hardware and software for providing secure remote access to 
computer and communication networks; computer keyboards; computer memory devices; computer network hubs; 
computer network routers; computer network switches; computer operating programs, recorded; computer peripheral 
devices; computer peripherals and accessories; computer programmes [programs], recorded; computer programs and 
software for image processing; computer programs and software for image processing used for mobile phones; computer
programs [downloadable software]; computer programs for connecting to remote computers and computer networks; 
computer software and telecommunications apparatus, including modems, to enable connection to databases and the 
internet; computer software and telecommunications apparatus, including modems, to enable connection to databases, 
computer networks and the internet; computer software and telecommunications apparatus, including modems, to enable 
connection to databases, computer networks, global computer networks and the internet; computer software and 
telecommunications apparatus to enable connection to databases and the internet; computer software applications, 
downloadable; computer software, firmware and hardware; computer software for arcade apparatus and games; computer
software for converting document images into electronic formats; computer software for data and document capture, 
transmission, storage and indexing; computer software for electronic data processing of structured and unstructured 
information for purposes of recognition, classification, and retrieval, as well as intelligent content identification and 
matching; computer software for facsimile, email, voice mail, or internet messaging; computer software for software 
design, development and testing and related computer-aided software testing tools; computer software for synchronizing 
data between handheld or portable computers and host computers; computer software for the creation of firewalls; 
computer software for transmission of sound and video messages; computer software for two or three-dimensional 
simulation for use in design and development of industrial products; computer software for use in automating and 
managing business processes; computer software for use in creating and designing web sites; computer software for use 
in providing multiple user access to a global computer information network; computer software for use in the field of 
telecommunications for providing electronic transmission of documents and facsimile transmission; computer software 
for wireless network communications; computer software for word processing; computer software, including software 
downloadable from the internet; computer software products; computer software, recorded; computer touchscreens; 
computer video game software and manuals in electronic format sold as a unit; computers; condensers [capacitors]; 
conductors, electric; connections for electric lines; connectors [electricity]; consumer video game programs; contact 
lenses; contacts, electric; containers for contact lenses; containers for microscope slides; control panels [electricity]; 
converters, electric; copper wire, insulated; cordless telephones; cords for spectacles and for sunglasses; correcting 
lenses [optics]; cosmographic instruments; counterfeit [false] coin detectors; counters; couplers [data processing 
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equipment]; couplings, electric; covers for electric outlets; covers for mobile phones; crash test dummies; crucibles 
[laboratory]; currency authentication apparatus and equipment; current rectifiers; cyclotrons; darkroom lamps 
[photography]; darkrooms [photography]; data communication apparatus and instruments; data loggers; data logging 
apparatus; data processing apparatus; data processing apparatus and equipment; data processing apparatus, 
instruments and equipment; data processing programs recorded on machine-readable data carriers; data receivers for 
recording, transferring, processing and reproduction of sounds, images or data; dc input power supplies; DC/DC 
converters; decompression chambers; decorative magnets; demagnetizing apparatus for magnetic tapes; densimeters; 
densitometers; detectors; devices for the recording, transmission and playback of sound and images; diagnostic 
apparatus, not for medical purposes; diaphragms [acoustics]; diaphragms for scientific apparatus; diaphragms 
[photography]; dictating machines; diffraction apparatus [microscopy]; digital audio and video devices; digital books 
downloadable from the internet; digital camcorders; digital mixing desks; digital music, downloadable; digital notepads; 
digital organizers; digital photo frames; digital projetors; digital signs; digital single lens reflex cameras; digital-to-analog 
converters; diode arrays; diode arrays, thyristors and integrated circuits; directional compasses; discharge tubes, 
electric, other than for lighting; disk drives for computers; disks, magnetic; display panels, control panels and keypads 
for automatic teller machines; display panels, control panels and keypads for petrol pumps; display panels, control 
panels and keypads for security alarms; display panels, control panels and keypads for ticket dispensing machines; 
display screens; distance measuring apparatus; distance recording apparatus; distillation apparatus for scientific 
purposes; distribution boards [electricity]; distribution boxes [electricity]; distribution consoles [electricity]; divers' 
masks; diving suits; dna chips; dog whistles; dosage dispensers; downloadable computer game software; downloadable 
computer games; downloadable computer security software; downloadable computer software for remote monitoring and 
analysis; downloadable electronic books; downloadable electronic newspapers; downloadable image files; downloadable 
interactive entertainment software for playing computer games; downloadable interactive entertainment software for 
playing video games; downloadable music files; downloadable podcasts; downloadable podcasts featuring music, audio 
books and news broadcasts; downloadable ring tones for mobile phones; downloadable software for instant messaging 
and electronic mail services; drainers for use in photography; drawing apparatus and instruments adapted for use with 
computers; dressmakers' measures; drying apparatus for photographic prints; drying racks [photography]; ducts 
[electricity]; dust emission monitors; DVD players; DVD players and recorders; dynamometers; ear plugs for divers; 
earphones used exclusively for connecting to hand-held games; editing appliances for cinematographic films; egg-
candlers; electric and electronic apparatus and instruments for measuring, control and supervision; electric and 
electronic control and regulating apparatus and instruments; electric and electronic effects units for musical instruments; 
electric and electronic musical effects equipment; electric and electronic switches; electric apparatus for commutation; 
electric cables, cable harnesses, connectors, terminal blocks and switches; electric door bells; electric installations for 
the remote control of industrial operations; electric loss indicators; electric or magnetic meters and testers; electric 
signboards for displaying target figures and current outputs; electric telecommunications apparatus; electrical adapters; 
electrical and electronic control apparatus and instruments; electrical and electronic control apparatus for use with 
apparatus or installations for air conditioning; electrical and electronic control apparatus for use with apparatus or 
installations for heating; electrical and electronic control apparatus for use with apparatus or installations for ventilation; 
electrical charge controllers; electrical communication machines and instruments; electrical connectors, wires, cables, 
and adapters; electrical control, testing and monitoring apparatus; electricity conduits; electrified fences; electrified rails 
for mounting spot lights; electro-dynamic apparatus for the remote control of railway points; electro-dynamic apparatus 
for the remote control of signals; electroluminescent display panels; electrolysers; electromagnetic coils; electron guns; 
electronic advertising displays; electronic agendas; electronic apparatus for the remote control of signals; electronic 
apparatus for wireless reception, storage and transmission of data and messages; electronic book readers; electronic 
broadcasting apparatus; electronic chip cards; electronic circuits and CD-ROMs recorded with automatic performance 
programs for electronic musical instruments; electronic circuits and CD-ROMs recorded with programs for hand-held 
games with liquid crystal displays; electronic components for antennas and aerials; electronic display units; electronic 
docking stations; electronic game software for cellular telephones; electronic game software for handheld electronic 
devices; electronic game software for wireless devices; electronic imaging devices; electronic load modules; electronic 
message displays; electronic navigation, tracking and positioning apparatus and instruments; electronic notice boards; 
electronic numeric displays; electronic pagers; electronic pens [visual display units]; electronic personal alarm devices; 
electronic pocket translators; electronic power supplies, converters, controllers and transformers; electronic 
publications, downloadable; electronic publications downloadable] provided from databases or the internet; electronic 
publications [downloadable] provided on-line from databases or the internet; electronic surveillance apparatus; electronic 
tags for goods; electronic telecommuninications apparatus; electronic telephone dialers; electronic telephone exchange 
apparatus; elevator control panels; embedded operating software; encoded identification bracelets, magnetic; encoded 
key cards; encoded magnetic cards; encoded prepaid magnetic cards; enlarging apparatus [photography]; epidiascopes; 
ergometers; exposure meters [light meters]; external computer hard drives; extinguishers; eyeglass chains; eyeglass 
cords; eyeglass frames; eyepieces; facsimile machines; feeder cables; fibre [fiber (am.)] optic cables; film 
(cinematographic -), exposed; film cutting apparatus; films, exposed; films (x-ray -), exposed; filters for respiratory 
masks; filters for ultraviolet rays, for photography; filters [photography]; fire alarms; fire beaters; fire blankets; fire boats; 
fire buckets; fire engines; fire escapes; fire hose; fire hose nozzles; flame detection apparatus; flash-bulbs [photography]; 
flashing lights [luminous signals]; flashlights [photography]; flat panel electroluminescent display screens; floppy disks; 
fluorescent screens; FM transmitters; fog signals, non-explosive; food analysis apparatus; frames for photographic 
transparencies; frequency meters; fuel cell electrodes; fuel cells and flow field plates for use in vehicles, portable 
electronics and stationary power units; fuel cells for generating electricity and energy; furnaces for laboratory use; 
furniture especially made for laboratories; fuse wire; fuses; galena crystals [detectors]; galvanic batteries; galvanic cells; 
galvanometers; games cartridges for use with electronic games apparatus; garments for protection against fire; gas flow 
controllers; gas flow monitors; gas leak alarms; gas testing instruments; gasoline gauges; gasometers [measuring 
instruments]; gauges; glass covered with an electrical conductor; glasses and sunglasses; glazing apparatus for 
photographic prints; global positioning system [GPS] apparatus; global positioning system [GPS] receivers; global 
positioning systems; gloves for divers; gloves for protection against accidents; gloves for protection against x-rays for 
industrial purposes; goggles for sports; GPS tracking and location devices; grids for batteries; hands free kits for 
phones; head cleaning tapes [recording]; headphones; heat regulating apparatus; heliographic apparatus; hemline 
markers; high-frequency apparatus; holders and cases for compact discs and digital video discs; holders for electric 
coils; holders for mobile telephones; holograms; home theater projetors; horns for loudspeakers; hourglasses; 
hydrometers; hygrometers; identification sheaths for electric wires; identification threads for electric wires; identity 
cards, magnetic; igniting apparatus, electric, for igniting at a distance; image and sound processing systems for the 
recording and further processing of information; incubators for bacteria culture; inductors [electricity]; in-ear 
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headphones; instruments containing eyepieces; integrated circuit cards [smart cards]; integrated circuit memory cards; 
integrated circuits; integrated software packages; interactive CDs, video CDs and DVDs; interactive compact discs and 
CD-ROMs; interactive computer game programs; interactive DVDs; interactive multimedia software for playing games; 
intercommunication apparatus; interfaces for computers; inverters [electricity]; invoicing machines; ionization apparatus 
not for the treatment of air or water; jack cables; jigs [measuring instruments]; juke boxes for computers; junction boxes 
[electricity]; junction sleeves for electric cables; kilometer recorders for vehicles; knee-pads for workers; laboratory 
apparatus and instruments; laboratory centrifuges; laboratory trays; lactodensimeters; lactometers; laptop computers; 
lasers, not for medical purposes; LCD monitors; LCD, plasma and led televisions; LCD televisions; led televisions; lens 
hoods; lens hoods; lenses for astrophotography; letter scales; level converters; levelling instruments; levelling staffs 
[surveying instruments]; levels [instruments for determining the horizontal]; life belts; life buoys; life jackets; lifesaving 
apparatus and equipment; life-saving capsules for natural disasters; life-saving rafts; light dimmers [regulators], electric; 
light-emitting diodes [led]; light-emitting electronic pointers; lighting ballasts; lightning conductors [rods]; limiters 
[electricity]; lithium batteries; locks, electric; logs [measuring instruments]; loudspeakers; low profile DC/DC converters; 
LP records; luminescence measuring devices; machine-readable data carriers recorded with programs; magic lanterns; 
magnetic and optical data carriers; magnetic and optical instruments and apparatus; magnetic data media; magnetic 
encoders; magnetic tape units for computers; magnetic tapes; magnetic wires; magneto-optical and optical data carriers; 
magnets; magnifying eyeglasses; magnifying glasses [optics]; mains chargers; marine compasses; marine depth finders; 
marking buoys; marking gauges [joinery]; masts for wireless aerials; material testing instruments and machines; material 
testing machines; materials for electricity mains [wires, cables]; mathematical instruments; measures; measuring and 
control apparatus and instruments; measuring and testing machines and instruments; measuring apparatus; measuring 
apparatus and instruments; measuring devices, electric; measuring glassware; measuring instruments; measuring 
spoons; measuring, testing or surveying machines and instruments; mechanical signs; mechanisms for coin-operated 
apparatus; mechanisms for counter-operated apparatus; megaphones; memory cards for cameras; memory cards for 
video game machines; mercury levels; metal detectors for industrial or military purposes; meteorological balloons; 
meteorological instruments; metronomes; microcircuits; micrometer screws for optical instruments; micrometers; 
microphones; microprocessors; microscopes; microtomes; milage recorders for vehicles; mirrors for inspecting work; 
mirrors [optics]; mobile phone accessories; mobile phone covers and accessories; mobile telecommunications handsets; 
mobile telephone cases made of leather or imitations of leather; mobile telephone covers made of cloth or textile 
materials; mobile telephones; mobile telephones and other mobile communications apparatus; modems; money counting 
and sorting machines; monitoring apparatus, electric; monitors [computer hardware]; monitors [computer programs]; 
mouse [data processing equipment]; mouse pads; multifunction computer keyboards; multilayer printed wiring boards; 
multimedia apparatus and instruments; multimedia projetors; multimedia software for use in creating presentations, 
managing databases and accessing and displaying information; music videos and games downloadable from the internet; 
nautical apparatus and instruments; naval signalling apparatus; navigation apparatus for vehicles [on-board computers]; 
navigational instruments; needles for record players; neon signs; nets for protection against accidents; network facsimile 
servers; network operating system programs; networking and communications equipment; night vision goggles; nose 
clips for divers and swimmers; notebook computer cooling pads; notebook computers; objectives [lenses] [optics]; 
observation instruments; octants; ohmmeters; optical apparatus and instruments; optical character readers; optical 
condensers; optical data media; optical detection, inspection, measuring and testing apparatus and instruments; optical 
discs; optical fibers [fibres] [light conducting filaments]; optical glass; optical goods; optical lamps; optical lenses; 
optical viewing and recording apparatus; oscillographs; oxygen transvasing apparatus; ozonisers [ozonators]; parking 
meters; particle accelerators; particle emission monitors; particle flow monitors; parts and accessories for spectacles; 
pattern recognition systems composed of computer chips, computer hardware and software; pdf creation and conversion 
software; pedometers; peepholes [magnifying lenses] for doors; peripheral equipment for computers and data processing 
equipment; periscopes; personal stereos; personnel tracking devices; petri dishes; phase modifiers; phonograph 
records; photocopiers [photographic, electrostatic, thermic]; photographic and cinematographic apparatus and 
instruments; photographic, cinematographic and optical apparatus and instruments; photographic, cinematographic, 
optical and teaching apparatus and instruments; photographic, cinematographic, optical, weighing, measuring, signalling,
checking and teaching apparatus and instruments; photometers; photosensors; phototelegraphy apparatus; photovoltaic 
apparatus and installations for generating solar electricity; photovoltaic cells; pince-nez; pince-nez cases; pipettes; pitot 
tubes; plane tables [surveying instruments]; planimeters; plasma display panels; plates for batteries; plotters; plumb 
bobs; plumb lines; pocket calculators; polarimeters; portable DVD players; portable media players; postage stamp 
checking apparatus; power distribution or control machines and apparatus; power mixers [audio]; precision balances; 
precision measuring apparatus; pre-recorded and blank video cassettes, DVDs, audio discs and compact discs; pre-
recorded CD-Is; prerecorded CD-ROMs; pre-recorded computer data carriers; pre-recorded DVDs; pre-recorded exercise 
DVDs; pre-recorded fitness DVDs; prerecorded music audio tapes; pre-recorded music compact discs; prerecorded music
videotapes; pre-recorded non-musical audio tapes; prerecorded non-musical videotapes; pressure gauges; pressure 
indicator plugs for valves; pressure indicators; pressure measuring apparatus; printed circuit boards; printed circuits; 
printers for use with computers; prisms [optics]; privacy protection software; probes for scientific purposes; processors 
[central processing units]; projected capacitive touch sensors; projection apparatus; projection screens; protection 
devices against x-rays, not for medical purposes; protection devices for personal use against accidents; protective 
helmets; protective helmets for sports; protective masks; protective suits for aviators; protractors [measuring 
instruments]; punched card machines for offices; push buttons for bells; pyrometers; quantity indicators; radar 
apparatus; radio and television apparatus; radio apparatus and instruments; radio frequency adaptors; radio frequency 
amplifiers; radio frequency repeaters; radio pagers; radio receiving and transmitting apparatus; radio, television, sound 
recording, sound reproducing and telecommunications apparatus and instruments; radioactivity measuring apparatus; 
radioactivity measuring instruments; radiological apparatus for industrial purposes; radiology screens for industrial 
purposes; radios; radiotelegraphy sets; radiotelephony sets; railway signal apparatus, luminous or mechanical; railway 
traffic safety appliances; range finders; rangefinders for golf; readers [data processing equipment]; receivers, 
transmitters and antennas for satellite broadcasting; record players; recorded video discs and tapes; reflecting discs for 
wear, for the prevention of traffic accidents; reflective apparel and clothing for the prevention of accidents; 
refractometers; refractors; regulating apparatus, electric; relays, electric; remote control apparatus; remote control 
apparatus and instruments; remote control transmitters and receivers; resistances, electric; respirators for filtering air; 
respiratory masks, other than for artificial respiration; resuscitation mannequins [teaching apparatus]; retorts; retorts' 
stands; revolution counters; rheostats; riding helmets; ring tones, graphics and music downloadable via a global 
computer network and wireless devices; road signs, luminous or mechanical; rods for water diviners; rulers [measuring 
instruments]; rules [measuring instruments]; saccharometers; safety nets; safety restraints, other than for vehicle seats 
and sports equipment; safety tarpaulins; salinometers; satellite broadcast receiving and decoding apparatus and 
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instruments; satellite navigational apparatus; satellite receiving and transmission apparatus and instruments; satellites 
for scientific purposes; scales; scanners [data processing equipment]; scanning software; scanning software and image 
processing software; scientific apparatus and instruments; scientific, measuring and teaching apparatus and 
instruments; scientific, optical and teaching apparatus and instruments; scientific, optical, measuring, signalling and 
checking apparatus and instruments; scientific, optical, weighing, measuring, signalling and checking [supervision] 
apparatus and instruments; scientific, photographic, cinematographic and optical apparatus and instruments; scientific, 
photographic, cinematographic, optical, supervision and teaching apparatus and instruments; screens for 
photoengraving; screens [photography]; screw-tapping gauges; secure microprocessors; semiconductor chips and 
integrated circuits; semiconductor silicon wafers; semi-conductors; sextants; sheaths for electric cables; shoes for 
protection against accidents and fire; shoes for protection against accidents, irradiation and fire; shutter releases 
[photography]; shutters [photography]; sighting telescopes for firearms; signal bells; signal lanterns; signal transmission 
apparatus and impedance buffers; signalling buoys; signalling panels, luminous or mechanical; signalling whistles; 
signals, luminous or mechanical; signs, luminous; silicon wafers for integrated circuits; sim cards; simulators for the 
steering and control of vehicles; single-crystal silicon wafers; sirens; sleeves for laptops; slide calipers; slide projetors; 
slide-rules; slope indicators; smartphones; smoke detectors; sockets, plugs and other contacts [electric connections]; 
socks, electrically heated; software for creating, facilitating, and managing remote access to and communication with 
local area networks and global networks; software for diagnostics and troubleshooting; software for internet access; 
software for searching and retrieving information across a computer network; software to be used with satellite or GPS 
navigation systems; solar batteries; solar panels for the production of electricity; solderers' helmets; solenoid valves 
[electromagnetic switches]; sonars; sound locating instruments; sound measuring apparatus; sound power amplifiers; 
sound recording and reproducing apparatus; sound recording apparatus; sound recording apparatus and equipment; 
sound recording carriers; sound recording strips; sound reproduction apparatus; sound reproduction apparatus and 
equipment; sound transmitting apparatus; sound, video and data recording and reproducing apparatus; sounding 
apparatus and machines; sounding leads; sounding lines; spark-guards; speaker mounting brackets; speaker systems 
consisting of loudspeakers and cabinets for use with loudspeakers; speakers for portable media players; speaking tubes; 
spectacle cases; spectacle frames; spectacle lenses; spectacles [optics]; spectral measuring and imaging apparatus and 
instruments; spectrograph apparatus; spectroscopes; speed checking apparatus for vehicles; speed indicators; speed 
measuring apparatus [photography]; speed regulators for record players; spherometers; spirit levels; spirit measures; 
spools [photography]; sports training simulators; sprinkler systems for fire protection; stage lighting regulators; stands 
for photographic apparatus; starter cables for motors; static grounding systems and apparatus; steering apparatus, 
automatic, for vehicles; step-up transformers; stereoscopes; stereoscopic apparatus; stills for laboratory experiments; 
straps for sunglasses or spectacles; stroboscopes; sulphitometers; sunglasses; surveying apparatus and instruments; 
surveying chains; surveying instruments; surveyors' levels; switchboards; switchboxes [electricity]; switches, electric; 
tablet computers; tachometers; tape recorders; taximeters; teaching and instructional apparatus; teaching and 
instructional apparatus and instruments; teaching apparatus; teeth protectors; telecommunication devices and 
apparatus; telecommunication machines and apparatus; telecommunications and telephonic apparatus and instruments; 
telecommunications apparatus and instruments; telecommunications apparatus for use with digital and analog signals; 
telecommunications apparatus for use with mobile networks; telecommunications devices, apparatus and instruments; 
telegraph wires; telegraphs [apparatus]; telephone adapters; telephone apparatus; telephone receivers; telephone 
transmitters; telephone wires; teleprinters; teleprompters; telerupters; telescopes; telescopic sights for artillery; 
television apparatus; temperature indicator labels, not for medical purposes; temperature indicators; terminal blocks; 
terminals [electricity]; test tubes; testing apparatus not for medical purposes; theft prevention installations, electric; 
theodolites; thermionic valves; thermometers, not for medical purposes; thermostats; thermostats for vehicles; thread 
counters; ticket dispensers; time clocks [time recording devices]; time recording apparatus; time switches, automatic; 
tone arms for record players; toner cartridges, unfilled, for printers and photocopiers; totalizators; touch sensitive display 
and control screens; traffic cones; traffic-light apparatus [signalling devices]; transformers [electricity]; transistors 
[electronic]; transmitters of electronic signals; transmitters [telecommunication]; transmitting sets [telecommunication]; 
transparencies [photography]; transponders; triodes; tripods for cameras; urinometers; usb flash drives; usb modems; 
vacuum gauges; vacuum tubes [radio]; variometers; vehicle breakdown warning triangles; vehicle locating, tracking and 
security systems comprised of an antenna and radio transmitter to be placed in a vehicle; vehicle radios; verniers; video 
baby monitors; video camera stands; video cassettes; video game cartridges; video imaging systems; video mixing 
desks; video recorders; video screens; video surveillance systems; video telephones; videotapes; viewfinders, 
photographic; viscosimeters; voltage regulators and monitors; voltage regulators for vehicles; voltage surge protectors; 
voltmeters; voting machines; wafers for solar cells; wafers [silicon slices]; walkie-talkies; washing trays [photography]; 
water level indicators; wavemeters; weighbridges; weighing apparatus and instruments; weighing machines; weighing, 
measuring, signalling, checking [supervision], life-saving and teaching apparatus and instruments; weighing scales and 
weights; weights; welding goggles; wet suits for scuba diving; whistle alarms; wind socks for indicating wind direction; 
wire connectors [electricity]; wires, electric; workmen's protective face-shields; wrist rests for use with computers; wrist 
supports for keyboards; x-ray apparatus not for medical purposes; x-ray photographs, other than for medical purposes; 
x-ray tubes not for medical purposes; x-ray producing equipment, other than for medical purposes; 3D spectacles.

Cl.17;Acrylic resins [semi-finished products]; adhesive bands other than stationery and not for medical or household 
purposes; adhesive tapes other than stationery and not for medical or household purposes; antidazzle films for windows 
[tinted films]; artificial resins [semi-finished products]; asbestos; asbestos cloth; asbestos coverings; asbestos fabrics; 
asbestos felt; asbestos fibers [fibres]; asbestos mill boards; asbestos packing; asbestos paper; asbestos safety curtains; 
asbestos sheets; asbestos slate; bags [envelopes, pouches] of rubber, for packaging; balata; rubber seals for unscrewing 
jar lids; bark coverings for sound insulation; boiler composition to prevent the radiation of heat; brake lining materials, 
partly processed; canvas hose pipes; carbon fibers [fibres], other than for textile use; caulking materials; cellulose 
acetate, semi-processed; chemical compositions for repairing leaks; clack valves of rubber; clutch linings; compositions 
to prevent the radiation of heat; compressed air pipe fittings, not of metal; connecting hose for vehicle radiators; cords of 
rubber; cotton wool for packing [caulking]; cylinder jointings; dielectrics [insulators]; ebonite [vulcanite]; ebonite 
[vulcanite] molds [moulds]; elastic threads, not for use in textiles; expansion joint fillers; fiberglass [fibreglass] fabrics, 
for insulation; fiberglass for insulation; filtering materials [semi-processed foams or films of plastic]; flexible tubes, not of 
metal; floating anti-pollution barriers; foam supports for flower arrangements [semi-finished products]; foils of metal for 
insulating; gaskets; glass wool for insulation; gum, raw or semi-worked; guttapercha; hoses of textile material; insulating 
fabrics; insulating felt; insulating gloves; insulating materials; insulating oil for transformers; insulating oils; insulating 
paints; insulating paper; insulating plaster; insulating refractory materials; insulating tape; insulating tape and band; 
insulating varnish; insulators; insulators for cables; insulators for electric mains; insulators for railway tracks; joint 
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packings; junctions, not of metal, for pipes; latex [rubber]; liquid rubber; lute; mica, raw or partly processed; mineral wool 
[insulator]; non-conducting materials for retaining heat; packing [cushioning, stuffing] materials of rubber or plastics; 
padding materials of rubber or plastics; paper for electrical capacitors; pipe gaskets; pipe muffs, not of metal; plastic 
fibers [fibres], not for textile use; plastic film, not for wrapping; plastic sheeting for agricultural purposes; plastic 
substances, semi-processed; reinforcing materials, not of metal, for pipes; rings of rubber; rubber material for recapping 
tires [tyres]; rubber, raw or semi-worked; rubber solutions; rubber stoppers; sealant compounds for joints; self-adhesive 
tapes, other than stationery and not for medical or household purposes; sheets of reclaimed cellulose, other than for 
packing; shock absorbing buffers of rubber; slag wool [insulator]; sleeves of rubber for protecting parts of machines; 
soundproofing materials; stops of rubber; substances for insulating buildings against moisture; synthetic resins [semi-
finished products]; synthetic rubber; threads of plastic for soldering; threads of plastic materials, not for textile use; 
threads of rubber, not for use in textiles; valves of india-rubber or vulcanized fiber [fibre]; viscose sheets, other than for 
wrapping; vulcanized fiber [fibre]; washers of rubber or vulcanized fiber [fibre]; watering hose; waterproof packings; 
water-tight rings; weatherstripping; weatherstripping compositions.

Cl.19;Advertisement columns, not of metal; agglomerated bagasses of cane [building material]; agricultural nets for 
erosion control; air conditioning ducts, not of metal; alabaster; alabaster glass; angle irons, not of metal; aquaria 
[structures]; aquarium gravel; aquarium sand; arbours and trellises made of wood; arbours [structures not of metal]; 
armored doors, not of metal; artificial stone; asbestos cement; asbestos mortar; asphalt; asphalt patching compounds 
with a tar base [building materials]; asphalt paving; athletic flooring [not of metal]; aviaries, not of metal [structures]; 
baffle panels in the nature of submergible fiberglass walls used to direct water flow at waste water treatment facilities; 
balsa wood; balustrading; bamboo flooring; barriers, not of metal, for pedestrian traffic control; beacons, not of metal, 
non-luminous; beams, not of metal; bicycle parking installations, not of metal; binding agents for making briquettes; 
binding agents for making stones; binding material for road repair; bird baths [structures, not of metal]; bitumen; 
bituminous coatings for roofing; bituminous products for building; bleachers, not of metal [grandstands]; blinds 
[outdoor], not of metal and not of textile; board material made of polyethelene used as a wood substitute; branching 
pipes, not of metal; bricks; building cardboard [asphalted]; building glass; building materials, not of metal; building 
panels, not of metal; building paper; building stone; building timber; buildings, not of metal; buildings, transportable, not 
of metal; busts of marble; busts of stone, concrete or marble; cabanas not of metal; caissons for construction work under 
water; calcareous marl; calcareous stone; casement windows, not of metal; cask wood; cast stone garden and household 
ornaments; cat doors, not of metal; ceilings, not of metal; cement; cement for blast furnaces; cement for furnaces; 
cement posts; cement slabs; chicken-houses, not of metal; chimney cowls, not of metal; chimney pots, not of metal; 
chimney shafts, not of metal; chimneys, not of metal; cladding, not of metal, for building; clay; clinker ballast; clinker 
stone; coal tar; coatings [building materials]; concrete; concrete bricks; concrete building elements; concrete busts; cork 
[compressed]; cornices, not of metal; coverings for ceilings, not of metal; crash barriers, not of metal; crash barriers, not 
of metal, for roads; crash barriers of concrete for roads; crash barriers of concrete, wood or plastic for roads; crash 
barriers of plastic for roads; crash barriers of wood for roads; decking, not of metal; desktop statuary made of stone, 
concrete or marble; diving boards, not of metal; dog doors, not of metal; dog houses for building sites [not of metal]; door
casings, not of metal; door frames, not of metal; door panels, not of metal; doors, not of metal; drain pipes made of 
concrete, earthenware or sandstone; drain pipes, not of metal; drain traps [valves], not of metal or plastic; duckboards, 
not of metal; ducts, not of metal, for ventilating and airconditioning installations; earth for bricks; epoxy grout; erosion 
control fabric, mats and sheeting, not of metal [geotextiles]; erosion control fencing [non-metallic building materials]; 
erosion control mats [building materials]; exterior window shades, not of metal and not of textile; fabric for underlayment 
of flooring; fabrics for use in civil engineering [geotextiles]; fair huts; felt for building; fences, not of metal; fiberglass 
reinforcement fabric for use in land, sea and aerospace applications; figures of concrete; figures of stone, concrete or 
marble; figurines [statuettes] of stone, concrete or marble; fire burrs; fireproof cement coatings; flashing, not of metal, for 
building; floating docks, not of metal, for mooring boats; floor panels, not of metal; floor tiles, not of metal; flooring 
underlay made of cork; flooring underlays [non-metallic]; floors, not of metal; folding doors, not of metal; foundry molds 
[moulds], not of metal; frames, not of metal, for building; framework, not of metal, for building; furrings of wood; gates, 
not of metal; gazebos, not of metal; gazebos, not primarily of metal; gazebos, portable, not of metal; geotextiles; 
geotextiles for use in connection with road construction, railroad construction, tunnel construction, waterway 
construction and public works construction; glass granules for road marking; glass mosaics for use in building 
construction; glass panels for building construction; glass powder for building purposes; glass powder for use as a 
partial replacement of portland cement in cement mixes; glazed ceramic floor tiles; glazed ceramic wall tiles; granite; 
grave markers of concrete; grave markers of marble; grave markers of stone; gravel; gravestone slabs, not of metal; 
gravestones; greenhouse frames, not of metal; greenhouses, transportable, not of metal; grog [fired refractory material]; 
gutter pipes, not of metal; gutters (roof -), not of metal; gutters (street -), not of metal; gypsum; hardwood decking; 
hardwood decking and flooring; hardwood flooring; heating ducts, not of metal; hips for roofing; horticultural frames, not 
of metal; huts; hydrated lime for building purposes; insect screens not of metal; insulating glass [building]; interior 
window shutters, not of metal; jalousies, not of metal; japanese sliding screens of thin paper [shoji [building]]; japanese 
style indoor sliding partitions [fusuma [non-metallic building materials]]; joists, not of metal; laminate flooring [not of 
metal]; laths, not of metal; latticework, not of metal; lengthening pieces, not of metal, for chimneys; letter boxes of 
masonry; lighting slabs; lime; limestone; lintels, not of metal; luminous paving; macadam; magnesiacement; manhole 
covers, not of metal; mantels of plaster for fireplaces; mantels of stone for fireplaces; mantels of wood for fireplaces; 
mantels of wood, plaster or stone for fireplaces; mantlepieces; manufactured timber; marble; marble figures; masts 
[poles], not of metal; materials for making and coating roads; memorial plaques, not of metal; millwork, excluding 
furniture; modular chicken houses [not of metal]; modular dog houses for building sites, not of metal; modular 
greenhouses [not of metal]; modular log homes; modular pig houses [not of metal]; modular pigsties [not of metal]; 
modular plastic decking to serve as a ground cover; modular stables, not of metal; moldable wood; moldings, not of 
metal, for building; moldings, not of metal, for cornices; mold-resistant drywall; monuments, not of metal; monuments of 
stone, concrete or marble; mooring bollards, not of metal; mortar for building; mosaic art tiles made of marble; mosaics 
for building; multilayer water conservation textiles designed for nurseries, greenhouses and garden centres; natural 
stone slabs; natural stone slabs and tiles; natural stone tiles; non-agricultural lime for use in construction; non-luminous 
and nonmechanical signs, not of metal; non-metal decorative moldings and decorative trim for use in building 
construction; non-metal fireresistant boards and panels for construction; non-metal mantels for fireplaces; non-metal, 
non-fabric valances; non-metal portable piers which extend from a shore line out over water; non-metal shelter structures 
[other than tents]; non-metal suspended ceiling systems comprising panels; olivine for building; paint spraying booths, 
not of metal; palisading, not of metal; pantiles; paperboard for building; parquet floor boards; parquet flooring; parquet 
flooring of cork and of cork-based conglomerates; partitions, not of metal; patching compounds with a tar base; paving 
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blocks, not of metal; paving slabs, not of metal; penstock pipes, not of metal; perches; pergolas, not of metal; pergolas, 
not primarily of metal; pet doors, not of metal; pig houses, not of metal; pigsties, not of metal; pilings, not of metal; pipes 
of cement; pipes of cement, earthenware or sandstone; pitch; planks [wood for building]; plaster; plastic conduits for 
drainage; plastic conduits for drainage and irrigation; plastic conduits for irrigation; plastic pipes for conveying natural 
gas; plastic pipes for plumbing purposes; plastic tiles; plastic water conduits for roofs and balconies; plate glass 
[windows], for building; platforms, prefabricated, not of metal; plywood; poles, not of metal, for electric power lines; 
polyethylene pipes used in geothermal heating and cooling systems; porches, not ofmetal, for building; porphyry [stone]; 
portable dance floors [not of metal]; portable non-metal risers for public performances [platforms]; portable stages [not of 
metal]; portable traffic barriers, not of metal; posts, not of metal; potters' clay; potters' clay [raw material]; prefabricated 
animal houses [not of metal]; pre-fabricated architectural columns, not of metal; prefabricated houses [kits]; pre-
fabricated log homes; pre-fabricated pigsties [not of metal]; pre-fabricated stables, not of metal; props, not of metal; 
quartz; railings, not of metal, for balconies; railings, not of metal, for bridges; railings, not of metal, for fences; railway 
sleepers, not of metal; raw chalk; ready to use concrete; reeds, for building; refractory bricks, not of metal; refractory 
castable mixes, not of metal; refractory construction materials, not of metal; refractory furnace linings, not of metal; 
reinforcing materials, not of metal, for building; resin-saturated fiberglass fabric for use in transportation, armoring, 
structural reinforcement, and structural repairs; rigid pipes, not of metal [building]; rigid pipes of polypropylene for the 
supply of drinking water, and heating and air conditioning systems, in houses, office buildings and industrial buildings; 
road coating materials; road marking sheets and strips of synthetic material; rock crystal; rock crystal; rock materials 
used in the manufacture of floorings, roofings, countertops, walls, claddings and fireplaces; rocket launching platforms, 
not of metal; roof coverings, not of metal; roof flashing, not of metal; roofing, not of metal; roofing, not of metal, 
incorporating solar cells; roofing shingles; roofing slates; rubber cove bases; rubber flooring; rubber stairway warning 
tiles; rubble; safety glass; sand; sand, except foundry sand; sandstone for building; sandstone tubes; sawn timber; 
scaffolding, not of metal; scantlings [carpentry]; schists; sculptures of cement, marble or stone; secondary moisture 
drainage systems consisting of non-metal troughs and collection boxes; sheet piles, notof metal; shingles, not of metal; 
shuttering, not of metal, for concrete; shutters, not of metal; signalling panels, non-luminous and nonmechanical, not of 
metal; signs, non-luminous and non-mechanical, not of metal, for roads; silica [quartz]; sills, not of metal; silos, not of 
metal; silver sand; skating rinks [structures, not of metal]; slabs, not of metal, for building; slag [building material]; slate; 
slate powder; spackling compounds; stables; stages for musical performances composed of primarily non-metal 
materials; stages, not of metal, for musical performances; stained-glass windows; staircases, not of metal; stair-treads 
[steps], not of metal; statues of stone, concrete or marble; statuettes of concrete; stone; stone busts; stone figures; 
stringers [parts of staircases], not of metal; structural and architectural members formed of pressed wood fibers; 
swimming pools [structures, not of metal]; tanks of masonry; tar; tar-based concrete and asphalt patching compounds 
[building materials]; tarred strips, for building; telegraph posts, not of metal; telephone booths, not of metal; terra cotta; 
tile floorings, not of metal; tile floorings, not of metal; tiles, not of metal; tiles, not of metal, for building; tiles of clay, 
glass, gypsum, ceramic or earthenware [for walls, floors or ceilings]; tomb or grave enclosures, not of metal; tombs 
[monuments], not of metal; tombs, not of metal; tombstone plaques, not of metal; tombstone plaques, not of metal; 
tombstone stelae, not of metal; tombstones; trellises, not of metal; tufa; turnstiles, not of metal; underground tornado 
shelters made of fiberglass; vaults, not of metal [burial]; veneer wood; vent covers, not of metal, for hvac ducts; vinyl 
doors; vinyl patio doors; vinyl siding; vinyl sliding doors; wainscotting, not of metal; wall claddings, not of metal, for 
building; wall linings, not of metal, for building; wall tiles, not of metal; wall tiles, not of metal, for building; water tanks of 
masonry; water-pipe valves, not of metal or plastic; water-pipes, not of metal; water-resistant boards and panels, not of 
metal, for construction; window frames, not of metal; window frames of wood clad in aluminum; window frames, sashes 
and casements made of wood; window glass, except glass for vehicle windows; window glass, for building; windows, not 
of metal; wood for making household utensils; wood panelling; wood paving; wood pulp board, for building; wood, semi-
worked; wood veneers; wooden floor boards; wooden posts for electric power lines; works of art of stone, concrete or 
marble; works of stonemasonry; xylolith.

Cl.20;Air cushions, not for medical purposes; air mattresses, not for medical purposes; air pillows, not for medical 
purposes; ambroid bars; ambroid plates; animal claws; animal hooves; animal horns; arm rests for furniture; armchairs; 
baby bouncers [seats]; baby changing mats; baby gates; baby gates of metal [furniture]; back support cushions, not for 
medical purposes; bakers' bread baskets; bamboo; bamboo curtains; barrel hoops, not of metal; barrels, not of metal; 
baseball and softball bat racks; baseball bat racks; baskets, not of metal; bathroom furniture; bathroom stools; bathroom 
stools; bathtub grab bars, not of metal; bead curtains for decoration; bed casters, not of metal; bed fittings, not of metal; 
bed frames of metal; bed rails; bedding, except linen; beds; beds for household pets; bedsteads of wood; beehives; 
benches for sports fields; benches [furniture]; bicycle locks, not of metal; bicycle racing number plates, not made of 
metal; billiard cue racks; bolsters; bolts (door -) not of metal; bolts, not of metal; book rests [furniture]; bottle caps, not of 
metal; bottle casings of wood; bottle closures, not of metal; bottle racks; boxes of wood or plastic; broom handles, not of 
metal; brush mountings; bungs, not of metal; busts of bone, ivory, plaster, plastic, wax or wood; busts of wood, wax, 
plaster or plastic; cabinet stops, not of metal; cabinet work; cabinets for tea services; cable clips, not of metal; carts for 
computers [furniture]; cask stands, not of metal; casks, not of metal; casks of wood for decanting wine; cast stone 
household and garden furniture; ceramic pulls for cabinets; ceramic pulls for cabinets, drawers and furniture; ceramic 
pulls for drawers; ceramic pulls for furniture; chair legs; chair mats in the nature of pillows or seat liners; chairs [seats]; 
chests for toys; chests, not of metal; chests of drawers; chopping blocks [tables]; clear plastic holders for badges; clips, 
not of metal, for cables and pipes; closures, not of metal, for containers; clothes hooks, not of metal; clothesline 
fasteners having a plastic frame and plastic gripping paws; clothesline spreaders having a plastic frame; coat hangers; 
coatstands; coffin fittings, not of metal; coffins; collars, not of metal, for fastening pipes; combination kneeler and seat 
for gardening; containers for industrial and commercial liquids, not made of metal; containers, not of metal, for 
commercial use; containers, not of metal, for liquid fuel; containers, not of metal [storage, transport]; coral; corks; corks 
for bottles; corozo; costume stands; counters [tables]; covers for clothing [wardrobe]; cradles; crates; cupboards; curtain 
holders, not of textile material; curtain hooks; curtain rails; curtain rings; curtain rods; curtain rollers; curtain tie-backs; 
cushions; deck chairs; decorations of plastic for foodstuffs; desks; desks (standing -); desktop statuary made of bone, 
ivory, plaster, plastic, wax or wood; dinner wagons [furniture]; display boards; display stands; divans; dog gates of metal 
[furniture]; dog kennels; domestic shrines, not of metal; door bells not of metal, nonelectric; door fittings, not of metal; 
door handles, not of metal; door knockers, not of metal; door stops of wood; doors for furniture; dovecotes; drain traps 
[valves] of plastic; draughtsman's tables; drawer pulls of earthenware; drawer pulls of glass, porcelain or earthenware; 
drawer pulls of plastic; drawer pulls of plastics or wood, cork, reed, cane, wicker, horn, ivory, whalebone, shell, amber, 
mother-of-pearl, meerschaum and substitutes for all these materials; drawer pulls of porcelain; drawer pulls of wood; 
dressing tables; easy chairs; edgings of plastic for furniture; embroidery frames; entertainment centers [furniture]; 
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ergonomic chairs for seated massage; fabric figurines; fans for personal use, non-electric; figures made of rattan; figures 
of bone, ivory, plaster, plastic, wax or wood; figurines of bone, ivory, plaster, plastic, wax or wood; figurines [statuettes] 
of wood, wax, plaster or plastic; filing cabinets; fire screens, domestic; fishing baskets; fishing chairs; fishing rod racks; 
fishing stools; fitted furniture covers, not of fabric; fitted plastic inserts for use as container liners; flagpoles; floating 
containers, not of metal; floating recreational lounge chairs; flower-pot pedestals; flower-stands [furniture]; fodder racks; 
freestanding partitions [furniture]; free-standing tool racks; funerary urns; furniture; furniture casters, not of metal; 
furniture fittings, not of metal; furniture of metal; furniture partitions of wood; furniture parts; furniture shelves; futon 
mattresses; futons [furniture]; garment covers [storage]; general purpose storage containers, not of metal; gift package 
decorations made of plastic; glass for use in framing art; grave markers of plastic; grooming tables for companion 
animals; gun racks; hairdressers' chairs; hampers [baskets]; hand fans; hand-held mirrors [toilet mirrors]; handling 
pallets, not of metal; hat stands; head-rests [furniture]; high chairs for babies; hinges, not of metal; hobnails, not of metal; 
holiday ornaments of plastic [not tree ornaments]; honeycombs; hooks, not of metal, for clothes rails; horn, unworked or 
semi-worked; hose clips, not of metal; hospital beds; house numbers, not of metal, non-luminous; hutches for animals; 
hydrostatic [water] beds, not for medical purposes; identification bracelets, not of metal, for hospitals; identity plates, not 
of metal; index cabinets [furniture]; indoor blinds of textile; indoor window blinds [shades] [furniture]; infant walkers; 
inflatable dolls [non-medical sexual aids]; inflatable float mattresses or pads for recreational use; inflatable furniture; 
inflatable plastic signs; inflatable publicity objects; interior textile window blinds; ivory, unworked or semi-worked; 
jewelry organizer displays; kennels for household pets; kennels with carriers; keyboards for hanging keys; knife handles, 
not of metal; knobs, not of metal; ladders of wood or plastics; latches, not of metal; lecterns; letter boxes, not of metal or 
masonry; letter boxes of plastic; letter boxes of wood; library shelves; loading gauge rods, not of metal, for railway 
waggons [wagons]; loading pallets, not of metal; lockers; locks, not of metal, for vehicles; locks, other than electric, not 
of metal; magazine racks; mannequins; massage tables; maternity pillows; mats for infant playpens; mattress 
foundations; mattresses; meat chests, not of metal; medicine cabinets; meerschaum; metal hat racks; mirror hangers, not 
of metal; mirror tiles; mirrors [looking glasses]; mobile boarding stairs, not of metal, for passengers; mobiles 
[decoration]; moldings [mouldings]  for picture frames; mooring buoys, not of metal; mother-of-pearl, unworked or semi-
worked; nap mats [cushions or mattresses]; nesting boxes; nesting boxes for animals; nesting boxes for household pets; 
newspaper display stands; non-metal and non-paper closures for containers; non-metal cylinders for compressed gas or 
liquids, sold empty; non-metal escutcheons; nonmetal handles for furniture; non-metal identification bracelets [not 
jewelry]; non-metal train and bus ticket holders; plastic trophy columns; nursing pillows; nuts, not of metal; office 
furniture; ornaments of bone, ivory, plaster, plastic, wax or wood; outdoor furniture; oyster shells; packaging containers 
of plastic; paper blinds; paper blinds [furniture]; party ornaments of plastic; pegs [pins], not of metal; pet crates; pet 
cushions; picture frame brackets; picture frames; picture frames of precious metal; picture hangers, not of metal; 
pillowforms; pillows; placards of wood or plastics; plaited straw, except matting; plant hangers, not of metal; plant 
stands; plaques of bone, ivory, plastic, wax or wood; plastic cake decorations; plastic clips for sealing bags; plastic 
drawer lining material; plastic ear tags for livestock; plastic egg cartons for commercial use; plastic handcuff strips; 
plastic handcuffs in the nature of plastic strips to immobilize the hands of individuals; plastic handles for doors; plastic 
handles for furniture; plastic holders for signboards; plastic inserts for papermill cores used to facilitate roll winding; 
plastic inserts for use as container liners; plastic key cards, not encoded; plastic lids; plastic luggage lining material; 
plastic medication containers for commercial use [packaging]; plastic mesh cushioning sheets for lining shelves; plastic 
moulds for making soap for commercial production purposes; plastic moulds for use in manufacturing furniture, bed 
liners, trailer flooring and decks; plastic safety caps for medicine containers; plastic squeeze tubes sold empty; plastic 
storage containers for commercial or industrial use; plastic suction cups [not for medical purposes]; plate racks; 
playpens for babies; plugs [dowels], not of metal; plugs for sinks, showers and baths, not of metal or rubber; point of 
purchase displays; point-of-purchase displays [furniture]; poles, not of metal; porcelain pulls; portable baby bath seats 
for use in bath tubs; portable bath seats; portable desks; pulleys of plastic; pulleys of plastics for blinds; racks 
[furniture]; rattan; reeds [plaiting materials]; reels, not of metal, non-mechanical, for flexible hoses; reels of wood for yarn, 
silk, cord; registration plates, not of metal; removable mats or covers for sinks; rice chests; rings, not of metal, for keys; 
rivets, not of metal; saddle racks; saddle stands; safety gates, not of metal, for babies, children, and pets [furniture]; 
safety gates of metal for babies, children, and pets [furniture]; saw benches [furniture]; saw horse brackets, not of metal; 
saw horses; school furniture; scoreboards for sports, other than mechanical or electrical; scratching posts for cats; 
screens [furniture];  screens made of reed or reed substitutes; screw tops, not of metal, for bottles; screws, not of metal; 
sculptures of bone, ivory, plaster, plastic, wax or wood; scythe handles, not of metal; seats of metal; sections of wood for 
beehives; settees; shaving mirrors; shelf brackets, not of metal; shells; shelves for filingcabinets [furniture]; shelves for 
storage; shoe dowels, not of metal; shoe pegs, not of metal; shoe racks; shoulder poles [yokes]; showcases [furniture]; 
shower curtain hooks; shower curtain rings; shower curtain rods; shower grab bars not of metal; shower rods; 
sideboards; signboards of wood or plastics; silvered glass [mirrors]; sink mats; slanted shelves; slatted indoor blinds; 
sleeping bags for camping; sleeping mats; sleeping mats for use by children; sleeping pads; sofas; soft sculpture wall 
decorations; softball bat racks; spring mattresses; stag antlers; stair rods; stakes for plants or trees; stands for 
calculating machines; statues of bone, ivory, plaster, plastic, wax or wood; statues of wood, wax, plaster or plastic; 
statuettes of resin; staves of wood; step stools, not of metal; steps [ladders], not of metal; stools; stoppers, not of metal; 
storage racks for athletic equipment; storage racks for athletic training equipment; storage racks for firewood; storage 
racks for paint ball guns; storage racks for ski and sports equipment; storage racks for storing works of art; storage racks
for water sports equipment; storage racks to hold vehicle mats; straw edgings; straw mattresses; straw plaits; stuffed 
animals; stuffed birds; surfboard display racks; surfboard storage racks; table leaves; table tops; tables; tables of metal; 
tack racks for equestrian equipment; tanks, not of metal nor of masonry; taps for casks, not of metal; tea carts; tent pegs, 
not of metal; tie racks [motorized or nonmotorized]; tool chests, not of metal [furniture]; tool handles, not of metal; 
tortoiseshell; tortoiseshell imitation; towel dispensers, fixed, not of metal; towel hooks, not of metal; towel stands 
[furniture]; transport pallets, not of metal; trays, not of metal; trestles for use as table supports; trestles [furniture]; 
trolleys [furniture]; troughs, not of metal, for mixing mortar; typing desks; umbrella stands; valves, not of metal, other 
than parts of machines; valves of plastic, other than machine parts; vats, not of metal; vice benches, not of metal; vinyl 
appliques for attachment to windows, mirrors, and other solid surfaces; wall plaques made of plastic or wood; wall-
mounted diaper [napkin] changing platforms; wall-mounted tool racks; washers of plastic; washstands [furniture]; water 
tanks of plastic; water tanks of plastic for agricultural purposes; water tanks of plastic for household, industrial, and 
agricultural purposes; water tanks of plastic for household purposes; water tanks of plastic for industrial purposes; 
water-pipe valves of plastic; wax figures; waxcomb for beehives; whalebone, unworked or semi-worked; wickerwork; wind
chimes [decoration]; winding spools, not of metal, non-mechanical, for flexible hoses; window blinds of fabric; window 
fittings, not of metal; wood chopping block tables; wood handles for brooms; wood handles for doors; wood handles for 
tools; wood ribbon; work benches; works of art made of plaster; works of art made of wax; works of art made of wood; 
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works of art, of wood, wax, plaster or plastic;  workstations having multi-use work surfaces for use in a wide variety of 
fields; woven timber blinds [furniture]; writing desks; yellow amber.

Cl.35;Administration of loyalty programs involving discounts or incentives; administrative processing of computerized 
purchase orders; administrative processing of purchase orders; administrative processing of purchase orders placed by 
telephone or computer; administrative services; advertising; advertising agencies; advertising and promotion services 
and information services relating thereto; advertising by mail order; advertising for others; advertising, in particular in the 
field of tourism and travel; advertising, marketing and publicity services; advertising of business web sites; advertising 
on the internet for others; advertising, promotional and public relations services; advertising services for others; advice 
relating to sales methods and techniques; advice relating to tax preparation; advisory and consultancy services relating 
to the procurement of goods for others; advisory services for business management; analysis of advertising response 
and market research; arranging advertising and promotional contracts for others; arranging advertising contracts for 
others; arranging and conducting of advertising events; arranging and conducting of auctions and reverse auctions via 
computer and telecommunication networks; arranging and conducting of auctions and reverse auctions via mobile 
telephones; arranging and conducting of commercial exhibitions and shows; arranging and conducting of promotional 
and marketing events; arranging and conducting of trade fairs for commercial or advertising purposes; arranging and 
conducting of trade shows; arranging commercial transactions, for others, via on-line shops; arranging contracts for the 
buying and selling of goods; arranging newspaper subscriptions for others; arranging of contracts for others for the 
buying and selling of goods; arranging of contracts, for others, for the provision of services; arranging of contracts for 
the purchase and sale of goods and services, for others; arranging subscriptions to telecommunication services for 
others; assistance and consultancy relating to business management and organization; auction and reverse auction 
services; auctioneering; auditing; auditing services; bill-posting; book-keeping; brand strategy services; brand testing; 
business administration and business consultancy services; business administration, in particular management of 
wholesale and retail outlets; business administration of hotels; business administration services for the processing of 
sales and transactions made on a global computer network or the internet; business advisory services relating to the 
establishment and operation of franchises; business and commercial advice and information, provided by telephone or 
provided on-line from a computer database, computer network, global computer network or the internet; business 
appraisals; business consultancy services relating to disaster planning and recovery; business information; business 
information and consultancy services; business inquiries; business investigations; business management advice and 
assistance; business management analysis; business management and organization consultancy; business management 
assistance; business management consultancy; business management for freelance service providers; business 
management of hotels; business management of performing artists; business management of reimbursement programs 
for others; business management of sports people; business management services for car parking facilities; business 
management services within the framework of franchising; business organization consultancy; business project 
management and administration; business project management services for construction projects; business record 
keeping services; business research; business services, including business management, administration and information 
services; collating of data in computer databases; commercial administration of the licensing of the goods and services 
of others; commercial information agencies; commercial information and advice for consumers [consumer advice shop]; 
commercial intermediation services; commercial or industrial management assistance; commercial or industrial 
management assistance for importation or exportation; compilation and input of information into computer databases; 
compilation and provision of business information; compilation of information into computer databases; compilation of 
statistics; computerized business record keeping services; computerized file management; computerized market 
research services; computerized online ordering services; conducting interactive virtual auctions; conducting interactive 
virtual auctions via television and the internet; conducting marketing studies and market analysis; conducting studies in 
the field of public relations; consultancy and advisory services in the field of public relations; consultancy and advisory 
services relating to personnel placement, recruitment and management; consultancy services relating to advertising, 
publicity and marketing; consultancy services relating to the administration and management of hotels; consultancy 
services relating to the management of telephone call centers; consultancy services relating to the procurement of goods 
and services; cooperative advertising and marketing; cooperative advertising and marketing for residential and 
commercial cleaning services; cost benefit analysis; cost price analysis; cost price analysis regarding waste disposal, 
removal, handling and recycling; customer relationship management; data search in computer files for others; 
demonstration of goods; design of advertising materials; development and implementation of marketing strategies for 
others; direct mail advertising; dissemination of advertising and promotional materials; dissemination of advertising for 
others via an on-line electronic communications network; dissemination of advertising, marketing and publicity materials; 
dissemination of advertising matter; distribution of advertising matter for others on-line; distribution of flyers, brochures, 
printed matter and samples for advertising purposes; distribution of samples; document reproduction; drawing up of 
statements of accounts; economic forecasting; economic forecasting and market research; efficiency experts; electronic 
stock management services; employment agencies; employment agency services relating to placement of medical and 
nursing personnel; event marketing; executive search and selection services; fashion shows for promotional purposes 
(organization of -); import-export agencies; information, advisory and consulting services related to business 
management and business administration provided on-line or via the internet; internet advertising services; interviewing 
for market research purposes; invoicing; layout services for advertising purposes; lettershop and direct mail services; 
lifecycle costing; mail order retail services for cosmetics; mail order retail services in the field of clothing and clothing 
accessories; market canvassing, research and analysis regarding waste, waste disposal, removal, handling and recycling;
market canvassing, research and analysis services; market research conducted using computer databases; market 
research consultancy; market research services regarding internet usage habits and customer loyalty; market surveys, 
analysis and research; marketing; marketing and promotional activities relating to business administration and business 
management; marketing and promotional services; marketing, market research and market analysis; marketing research; 
marketing studies; media buying services; merchandising; modelling for advertising or sales promotion; negotiation and 
conclusion of commercial transactions for third parties; news clipping services; office machines and equipment rental; 
on-line advertising and marketing services; on-line advertising on a computer network; on-line auction services; on-line 
retail store services featuring apparel, luggage, handbags, watches, jewelry, and body and beauty care cosmetics; on-line 
retail store services featuring clothing, jewelry, pet accessories, video and audio recordings, educational materials, 
printed and paper items, toys and gifts; on-line retail store services featuring cosmetic and beauty products and clothing 
and accessories; on-line retail store services featuring downloadable ring tones; operation and administration of 
customer loyalty and sales promotion incentive programs; operation and supervision of customer loyalty and incentive 
schemes; operation of customer loyalty and incentive schemes; operation of telesales centers for others; opinion polling; 
organization and management of customer loyalty programs; organization of advertising events; organization of 
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exhibitions for commercial or advertising purposes; organization of trade fairs for advertising purposes; organization of 
trade fairs for commercial or advertising purposes; organization, operation and supervision of loyalty and incentive 
schemes; organizing and conducting trade fairs, events and exhibitions for commercial or advertising purposes; 
outsourced administrative management for companies; outsourcing services [business assistance]; pay per click 
advertising; payroll preparation; personnel management and employment consultancy; personnel management 
consultancy; personnel recruitment; photocopying services; placement of temporary staff; preparation and compilation of
business and commercial reports and information; preparation of market analysis reports; presentation of companies and 
their goods and services on the internet; presentation of companies on the internet and other media; presentation of 
goods on communication media, for retail purposes; price comparison services; procurement of contracts for others 
relating to the sale of goods; procurement of contracts for the purchase and sale of goods and services for others; 
procurement of goods on behalf of businesses; procurement services for others [purchasing goods and services for 
other businesses]; production of advertising films; production of television and radio advertisements; professional 
business consultancy; professional business research; professional consultancy relating to personnel management; 
promoting and marketing the goods and services of others via the placement and distribution of advertising; promoting 
the goods and services of others over the internet; promoting the goods and services of others through advertisements 
on internet web sites; promoting the goods and services of others via a global computer network; providing and rental of 
advertising space and outdoor advertising space; providing and rental of advertising space and publicity material; 
providing business information directory services, via a global computer network; providing business information via a 
web site; providing information, including on-line, about advertising, business management and administration, and 
office functions; providing on-line commercial directory information services; provision of an on-line marketplace for 
buyers and sellers of goods and services; provision of business and commercial contact information via the internet; 
provision of business information via computers; provision of classified advertisements via an on-line directory; 
provision of commercial and business contact information; provision of commercial information on-line from databases 
or the internet; provision of commercial listings and advertisements via on-line searchable databases; provision of 
enhanced directory assistance for commercial purposes; provision of information and advisory services relating to 
ecommerce; psychological testing for the selection of personnel; public relations; publication of advertising material on-
line; publication of printed matter for advertising purposes; publication of printed matter for advertising purposes in 
electronic form; publication of publicity materials and texts; publication of publicity texts; preparation of publicity 
material; publicity film production; publicity material rental; publicity, promotional and marketing services relating to 
vehicles; purchasing of goods and services for other businesses; radio advertising; recruitment agencies; recruitment 
and personnel management services; recruitment of flight personnel, technical ground staff and non-technical ground 
staff; recruitment of highlevel management personnel; relocation services for businesses; rental of advertising space; 
rental of advertising space on the internet for employment advertising; rental of advertising space on-line; rental of 
advertising time on communication media; rental of billboards [advertising boards]; rental of photocopying machines; 
rental of sales stands; rental of vending machines; research services relating to advertising and marketing; retail music 
and record store services; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and 
medical supplies; retail sale services provided by convenience stores; retail sales services for computer software; retail 
sales services provided by clothing boutiques; retail services or wholesale services for automobiles; retail services or 
wholesale services for bags and pouches; retail services or wholesale services for bicycles; retail services or wholesale 
services for clothing; retail services or wholesale services for confectionery, bread and buns; retail services or wholesale 
services for cosmetics, toiletries, dentifrices, soaps and detergents; retail services or wholesale services for electrical 
machinery and apparatus; retail services or wholesale services for fishing tackle; retail services or wholesale services for 
food and beverages; retail services or wholesale services for foods and beverages; retail services or wholesale services 
for footwear; retail services or wholesale services for fruits and vegetables; retail services or wholesale services for 
furniture; retail services or wholesale services for paper and stationery; retail services or wholesale services for personal 
articles; retail services or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies; retail services or wholesale services for printed matter; retail services or wholesale services for rice and 
cereals; retail services or wholesale services for sports goods; retail services or wholesale services for tea, coffee and 
cocoa; retail services or wholesale services for tobacco and smokers' articles; retail services or wholesale services for 
two-wheeled motor vehicles; retail services or wholesale services for woven fabrics and bedding; retail services relating 
to the sale of engineering goods; sales promotion for others; sales promotion through customer loyalty programs, for 
others; sales promotions at point of purchase or sale, for others; search engine optimization; secretarial services; shop 
window dressing; shorthand; sponsorship search; sponsorship search consultancy services; statistical analysis and 
reporting; statistical evaluation of market research data; supply chain management services; systemization of information 
into computer databases; tax filing services; tax preparation; tax preparation and consultancy services; telemarketing 
services; telephone answering for unavailable subscribers; television advertising; the bringing together, for the benefit of 
others, of a variety of goods, enabling customers to conveniently view and purchase those goods in a retail clothing 
store; the bringing together, for the benefit of others, of a variety of goods, excluding the transport thereof, enabling 
customers to conveniently view and purchase those goods; transcription; typing; updating and maintenance of data in 
computer databases; updating of advertising material; web site traffic optimization; word processing; writing of 
curriculum vitae for others; writing of publicity texts; writing of résumés for others.

Cl.37;Abrasive cleaning of surfaces; advisory services in the fields of construction, repair, restoration, maintenance 
and installation; advisory services relating to building demolition; advisory services relating to the construction and 
repair of airports and airport facilities; advisory services relating to the construction of buildings and other structures; 
advisory services relating to the construction of public works; advisory services relating to the installation, maintenance 
and repair of mechanical and electrical equipment; advisory services relating to the installation of audiovisual equipment; 
advisory services relating to the installation of building automation equipment; advisory services relating to the 
installation of communication equipment; advisory services relating to the installation of fire prevention equipment; 
advisory services relating to the installation of heating and cooling apparatus; advisory services relating to the 
installation of hydraulic equipment; advisory services relating to the installation of lighting apparatus; advisory services 
relating to the installation of passenger elevators; advisory services relating to the installation of security and safety 
equipment; advisory services relating to the installation of telephone equipment; advisory services relating to the 
maintenance and repair of mechanical and electrical equipment; advisory services relating to the maintenance, repair and 
renovation of buildings and other structures; air conditioning apparatus installation and repair; aircraft maintenance or 
repair and providing information relating thereto; airplane maintenance and repair; anti-rust treatment for vehicles; 
application of anti-graffiti coatings; artificial snow-making services; asphalting; assembly services relating to the 
installation of machines and machine tools for treating and processing metals; assembly services relating to the 
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installation of machines, machine tools and automatic systems for treating and processing metals; assembly services 
relating to the installation of presses for processing metals; automobile body repair and finishing for others; bathtub and 
bath boiler cleaning and providing information relating thereto; boiler cleaning and repair; bricklaying; buffing and 
polishing; building construction supervision; building construction supervision services for building projects; building 
construction supervision services for real estate projects; building construction supervision services relating to shopping
centers, industrial complexes, office buildings, residential buildings and other real estate developments; building 
insulating; building maintenance and repair services provided by a handyman; building of fair stalls and shops; building 
sealing; building sealing and caulking services; burglar alarm installation and repair; burner maintenance and repair; 
cabinet making [repair]; car wash; carpentry services; chimney sweeping; chimney sweeping and providing information 
relating thereto; cleaning of airplanes; cleaning of building exteriors and providing information relating thereto; cleaning 
of building interiors and exteriors; cleaning of buildings [exterior surface]; cleaning of buildings, industrial sites and 
building sites; cleaning of buildings [interior]; cleaning of carpets and rugs, and providing information relating thereto; 
cleaning of clothing; cleaning of exhibition stands; cleaning of office buildings and commercial premises; cleaning of 
packaging materials, packing containers and transport pallets; cleaning of public areas; cleaning of residential and 
commercial properties; cleaning of surgical instruments and equipment; cleaning of urban areas; cleaning of venues 
before and after events; cleaning services in the nature of collecting trash, other than transport; clearing and cleaning 
gutters; clock and watch repair; clothing repair; clothing repair and providing information relating thereto; construction; 
construction and erection of exhibition stands, stages and booths; construction and maintenance of apartments, studios, 
bungalows, villas and cottages; construction and maintenance of building complexes, residential buildings, housing 
estates, commercial buildings, shopping centers, office buildings and parking structures; construction and maintenance 
of buildings; construction and maintenance of holiday homes, holiday camps, temporary accommodation, hotels and 
residential hotels; construction and maintenance of sports centers, health clubs, leisure centers and recreational 
complexes; construction and renovation of bridges; construction and renovation of buildings and other structures; 
construction and repair of airports and airport facilities; construction and repair of buildings and other structures; 
construction and repair of houses; construction and repair of residential buildings and houses; construction 
consultation; construction, erection, installation, repair, renovation, servicing, maintenance and dismantling of wind 
farms; construction information; construction, maintenance and renovation of buildings; construction, maintenance and 
renovation of public works; construction, maintenance and repair of conservatories and greenhouses; construction, 
maintenance and repair of heat insulation systems; construction, maintenance and repair of transportable and 
prefabricated buildings; construction, maintenance and repair of water vehicles; construction, maintenance and repair of 
watercraft; construction, maintenance and repair of watercraft, yachts, boats and water vehicles; construction of building 
interiors; construction of buildings and other structures; construction of buildings, dams and bridges; construction of 
buildings, roads, bridges and dams; construction of commercial buildings; construction of conservatories and 
greenhouses; construction of energy efficient buildings and structures; construction of industrial buildings; construction 
of office buildings; construction of residential buildings; construction of roads, sewers and water supply systems; 
construction of shopping centers; construction of trade fair and exhibition stands; onstruction of wave energy power 
plants; construction of wind power plants; construction, repair and maintenance of buildings; construction, repair and 
maintenance of buildings, and providing information relating thereto; construction services relating to the installation of 
heating, ventilating and air conditioning systems; consultancy and advisory services relating to the repair and 
maintenance of vacuum pumps and parts thereof; consultancy and information services relating to construction; 
consultancy, information and advisory services relating to the construction of public works; consultancy relating to 
installation, maintenance and repair services; consultancy relating to painting of buildings; consultancy relating to 
residential and building construction; consultancy relating to the installation, maintenance and repair of windmills and 
wind turbines; consultancy relating to the repair and reconditioning of anti-friction bearings for machines; consultancy 
relating to the repair and reconditioning of bearings, ball-bearings, roller bearings and anti-friction bearings for machines; 
consultancy relating to the repair and reconditioning of bearings for machines; consultancy relating to vehicle repair; 
consultancy services for the construction of water treatment and purification plants, solid waste treatment plants and 
other municipal infrastructure facilites; consultancy services regarding the installation and maintenance of 
telecommunications, transmission and broadcasting equipment, apparatus and instruments; conversion and tuning of 
production automobiles and their engines; custom construction and building renovation; custom installation of 
automobile interiors; custom rebuilding of existing land vehicles and structural parts therefor; damp-proofing [building]; 
decorative painting services; demolition of buildings; demolition of civil engineering structures; demolition of houses and 
buildings; diaper cleaning; disinfecting; disinfecting of telephone handsets and providing information relating thereto; 
domestic cleaning services; drain cleaning services; drilling and pumping of oil; drilling of deep oil or gas-wells; drilling 
of wells; dry cleaning; electric appliance installation and repair; elevator installation and repair; emergency roadside 
vehicle repair services; emergency servicing of apparatus for supplying electricity; emergency servicing of gas supply 
apparatus; emergency servicing of water supply apparatus; erection, installation, maintenance and repair of wind 
turbines, wind stations and other wind-powered machines; erection, installation, maintenance and repair of windmills, 
wind power plants, wind turbines and other wind-operated machines; erection of prefabricated buildings and structures; 
extermination of pests, other than for agricultural purposes; factory construction; film projetor repair and maintenance; 
fire alarm installation and repair; floor polishing and providing information relating thereto; freezing equipment 
installation and repair; fueling of vehicles; fueling, washing, cleaning, maintenance and repair of vehicles; fur care and 
repair; fur care and repair and providing information relating thereto; fur care, cleaning and repair; fur cleaning and repair;
furnace and smelter installation and repair; furnace installation and repair; furniture maintenance; furniture restoration; 
furniture restoration and providing information relating thereto; furniture restoration, repair and maintenance; garage 
services for automobile repair; garage services for the maintenance and repair of motor vehicles; harbour construction; 
heating equipment installation and repair; industrial and commercial cleaning services; information and consultancy 
services relating to vehicle repair; inspection of automobiles and parts thereof prior to maintenance and repair; 
installation and maintenance of burglar or fire alarms; installation and maintenance of computer hardware for the transfer 
of data for remote reading of electricity meters; installation and maintenance of electronic apparatus; installation and 
maintenance of hardware for computer networks and internet access; installation and maintenance of heating systems; 
installation and maintenance of industrial plant and equipment; installation and maintenance of traffic control apparatus; 
installation and maintenance of transmission and broadcasting equipment, apparatus and instruments; installation and 
repair of blinds; installation and repair of burglar or fire alarms; installation and repair of business and office machinery 
and equipment; installation and repair of door frames; installation and repair of heating, ventilating and air conditioning 
systems; installation and repair of locks; installation and repair of television apparatus; installation and repair of window 
frames; installation, changing, replacement and repair of locks; installation, construction, maintenance, servicing and 
repair of energy and power generating apparatus, equipment and installations; installation, maintenance and repair of air 
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analysis apparatus; installation, maintenance and repair of air blowers; installation, maintenance and repair of air 
conditioning apparatus; installation, maintenance and repair of air conditioning systems; installation, maintenance and 
repair of air filters; installation, maintenance and repair of air freshening apparatus; installation, maintenance and repair 
of air pumps; installation, maintenance and repair of air purifying apparatus; installation, maintenance and repair of 
alternators; installation, maintenance and repair of anemometers; installation, maintenance and repair of apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; installation, 
maintenance and repair of apparatus for authentication of documents; installation, maintenance and repair of apparatus 
for checking the authenticity of banknotes; installation, maintenance and repair of apparatus for conveying goods; 
installation, maintenance and repair of apparatus for distributing electricity; installation, maintenance and repair of 
apparatus for generating electricity; installation, maintenance and repair of apparatus for generating power; installation, 
maintenance and repair of apparatus for heating, purifying air, refrigerating, drying, ventilating, temperature control and 
air conditioning; installation, maintenance and repair of apparatus for processing metals; installation, maintenance and 
repair of apparatus for supplying electricity; installation, maintenance and repair of apparatus for supplying gas; 
installation, maintenance and repair of automated teller machines; installation, maintenance and repair of automatic 
apparatus for opening and closing fanlights; installation, maintenance and repair of automatic apparatus for opening and 
closing skylights; installation, maintenance and repair of automatic apparatus for opening and closing ventilation flaps; 
installation, maintenance and repair of automatic apparatus for opening and closing windows; installation, maintenance 
and repair of automatic apparatus for opening and closing windows, fanlights, skylights and ventilation flaps; installation, 
maintenance and repair of automatic doors and barriers; installation, maintenance and repair of automatic doors and 
gates; installation, maintenance and repair of automatic emergency exits; installation, maintenance and repair of 
automation systems; installation, maintenance and repair of ballast apparatus for ships; installation, maintenance and 
repair of batteries and accumulators; installation, maintenance and repair of blow molding machines; installation, 
maintenance and repair of boiler systems; installation, maintenance and repair of boiler systems and solar energy 
sytems; installation, maintenance and repair of broadcasting apparatus; installation, maintenance and repair of building 
automation equipment; installation, maintenance and repair of burglar alarms; installation, maintenance and repair of card
readers; installation, maintenance and repair of cash registers; installation, maintenance and repair of catalytic 
converters; installation, maintenance and repair of chassis parts and bodies for vehicles; installation, maintenance and 
repair of cleaning machines; installation, maintenance and repair of clocks and other horological and chronometric 
instruments; installation, maintenance and repair of compressors; installation, maintenance and repair of compressors, 
air pumps and vacuum pumps; installation, maintenance and repair of compressors, air pumps, vacuum pumps, air 
blowers, air filters, alternators, pressure regulators and oil separators; installation, maintenance and repair of computer 
hardware; installation, maintenance and repair of computer hardware and electronic teaching equipment and apparatus; 
installation, maintenance and repair of computer hardware and peripherals; installation, maintenance and repair of 
computer hardware for electronic data processing systems; installation, maintenance and repair of computer hardware 
for telecommunications systems; installation, maintenance and repair of computer network and information technology 
equipment; installation, maintenance and repair of computer peripherals; installation, maintenance and repair of container
filling machines; installation, maintenance and repair of cooling and air conditioning systems for temperature-controlled 
environments; installation, maintenance and repair of dental apparatus and instruments; installation, maintenance and 
repair of district heating apparatus; installation, maintenance and repair of doors and fences; installation, maintenance 
and repair of drilling and mining apparatus; installation, maintenance and repair of drilling and mining tools; installation, 
maintenance and repair of drying apparatus; installation, maintenance and repair of electrical and electronic apparatus 
and equipment; installation, maintenance and repair of electrical and electronic apparatus for use in the field of 
automation; installation, maintenance and repair of electrical and electronic measuring and testing apparatus and 
instruments; installation, maintenance and repair of electrical devices; installation, maintenance and repair of electrical 
drives and drive systems for machines; installation, maintenance and repair of electrical equipment; installation, 
maintenance and repair of electrical lighting apparatus; installation, maintenance and repair of electronic control 
apparatus; installation, maintenance and repair of electronic data processing apparatus; installation, maintenance and 
repair of electronic, electrical and mechanical apparatus; installation, maintenance and repair of electronic monitoring 
apparatus; installation, maintenance and repair of electronic regulating apparatus; installation, maintenance and repair of 
energy conversion apparatus and power plants; installation, maintenance and repair of energy conversion apparatus, 
power plants, wave energy conversion apparatus and wave energy power plants; installation, maintenance and repair of 
equipment and apparatus for use in coal mining; installation, maintenance and repair of equipment and apparatus for use 
in demolition; installation, maintenance and repair of equipment and apparatus for use in mining; installation, 
maintenance and repair of equipment and apparatus for use in mining, open pit mining and quarrying; installation, 
maintenance and repair of equipment and apparatus for use in mining, open pit mining, quarrying, ore and coal mining, 
demolition and road building; installation, maintenance and repair of equipment and apparatus for use in road building; 
installation, maintenance and repair of escalators; installation, maintenance and repair of exhaust gas reduction systems; 
installation, maintenance and repair of fiber optic networks; installation, maintenance and repair of filling machines; 
installation, maintenance and repair of fire alarms; installation, maintenance and repair of fire and security alarms; 
installation, maintenance and repair of fire and smoke barriers; installation, maintenance and repair of fire detection 
apparatus; installation, maintenance and repair of fire, smoke and heat alarms; installation, maintenance and repair of fire,
smoke and heat detectors; installation, maintenance and repair of freestanding lattice towers; installation, maintenance 
and repair of gaming machines, juke boxes and telecommunication equipment; installation, maintenance and repair of 
gas and electricity systems; installation, maintenance and repair of gas, electricity and water supply apparatus; 
installation, maintenance and repair of hardware for computer networks; installation, maintenance and repair of hardware 
for data communication networks; installation, maintenance and repair of hardware for data processing apparatus; 
installation, maintenance and repair of heat insulation systems; installation, maintenance and repair of heating apparatus; 
installation, maintenance and repair of heating systems; installation, maintenance and repair of high pressure lines, 
hosing and pipelines for hydraulic systems; installation, maintenance and repair of hydraulic equipment; installation, 
maintenance and repair of hydraulic systems for machinery; installation, maintenance and repair of hydraulic systems for 
vehicles; installation, maintenance and repair of industrial machinery; installation, maintenance and repair of industrial 
machinery and manufacturing plants; installation, maintenance and repair of ink metering apparatus for printing presses; 
installation, maintenance and repair of ink rollers for printing presses; installation, maintenance and repair of inverters, 
batteries and electrical connection apparatus for solar energy systems; installation, maintenance and repair of kitchen 
equipment; installation, maintenance and repair of kitchen furniture; installation, maintenance and repair of labeling 
machines; installation, maintenance and repair of led lighting apparatus; installation, maintenance and repair of lighting 
apparatus; installation, maintenance and repair of loading and unloading machines; installation, maintenance and repair 
of machinery for the graphics industry; installation, maintenance and repair of machinery for the printing industry; 
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installation, maintenance and repair of machines for processing plastics; installation, maintenance and repair of 
machines for use in the publishing industry; installation, maintenance and repair of manufacturing machines and 
apparatus; installation, maintenance and repair of manufacturing plants; installation, maintenance and repair of 
measuring and testing apparatus and instruments; installation, maintenance and repair of measuring apparatus; 
installation, maintenance and repair of measuring, signalling and monitoring apparatus and instruments; installation, 
maintenance and repair of mechanically operated apparatus for opening and closing fanlights; installation, maintenance 
and repair of mechanically operated apparatus for opening and closing skylights; installation, maintenance and repair of 
mechanically operated apparatus for opening and closing ventilation flaps; installation, maintenance and repair of 
mechanically operated apparatus for opening and closing windows; installation, maintenance and repair of mechanically 
operated apparatus for opening and closing windows, fanlights, skylights and ventilation flaps; installation, maintenance 
and repair of medical apparatus and instruments; installation, maintenance and repair of metalworking machines; 
installation, maintenance and repair of meteorological masts; installation, maintenance and repair of molding machines; 
installation, maintenance and repair of money counting and sorting machines; installation, maintenance and repair of 
moving sidewalks; installation, maintenance and repair of oil separators; installation, maintenance and repair of 
packaging machines; installation, maintenance and repair of passenger bridges; installation, maintenance and repair of 
passenger elevators; installation, maintenance and repair of passenger elevators, moving sidewalks, passenger bridges, 
moving stairways and stairway lifts; installation, maintenance and repair of photovoltaic cells and modules; installation, 
maintenance and repair of photovoltaic modules; installation, maintenance and repair of power plants and power grids; 
installation, maintenance and repair of pressure regulators; installation, maintenance and repair of printing machines; 
installation, maintenance and repair of printing machines and parts thereof; installation, maintenance and repair of 
printing presses; installation, maintenance and repair of printing presses and other machinery for use in the publishing 
industry; installation, maintenance and repair of printing presses and parts thereof; installation, maintenance and repair 
of pumps and pumping stations; installation, maintenance and repair of quality control apparatus; installation, 
maintenance and repair of quality control apparatus for printing presses; installation, maintenance and repair of railroad 
tracks; installation, maintenance and repair of refrigerating apparatus; installation, maintenance and repair of regulating, 
monitoring and control apparatus; installation, maintenance and repair of remote control apparatus for changing printing 
plates; installation, maintenance and repair of remote control, remote operation, remote monitoring, and control and 
regulating apparatus for printing presses; installation, maintenance and repair of rollers for machines; installation, 
maintenance and repair of rolling mills; installation, maintenance and repair of safety equipment; installation, 
maintenance and repair of sealing machines; installation, maintenance and repair of security and authentification 
apparatus; installation, maintenance and repair of security and safety equipment; installation, maintenance and repair of 
sewerage systems; installation, maintenance and repair of solar collectors; installation, maintenance and repair of solar 
energy sytems; installation, maintenance and repair of solar installations for generating power; installation, maintenance 
and repair of solar installations for generating power, solar collectors and photovoltaic modules; installation, 
maintenance and repair of sorting machines; installation, maintenance and repair of stairway lifts; installation, 
maintenance and repair of street lights; installation, maintenance and repair of surgical apparatus and instruments; 
installation, maintenance and repair of surgical, medical, dental and veterinary apparatus and instruments; installation, 
maintenance and repair of systems, machinery and apparatus for working and processing metals and sheet metal; 
installation, maintenance and repair of telecommunications apparatus and instruments; installation, maintenance and 
repair of telecommunications equipment; installation, maintenance and repair of telephone and communication 
equipment; installation, maintenance and repair of telephones; installation, maintenance and repair of temperature control
apparatus; installation, maintenance and repair of vacuum pumps; installation, maintenance and repair of ventilating 
apparatus; installation, maintenance and repair of ventilating systems; installation, maintenance and repair of veterinary 
apparatus and instruments; installation, maintenance and repair of water supply apparatus; installation, maintenance and 
repair of wave energy conversion apparatus and wave energy power plants; installation, maintenance and repair of 
weighing apparatus; installation, maintenance and repair of wind towers; installation, maintenance and repair of wind 
towers and anemometers; installation, maintenance and repair of windmills and wind turbines; installation, maintenance 
and repair services provided by a handyman; installation, maintenance, repair and reconditioning of industrial machinery; 
installation of air conditioning apparatus for use in clean rooms; installation of air conditioning systems; installation of 
apparatus for generating power; installation of apparatus for lighting, heating, steam generating, cooking, refrigerating, 
drying, ventilating, water supply and sanitary purposes; installation of apparatus for recording, transmission or 
reproduction of sound or images; installation of apparatus for the production of oil; installation of audiovisual equipment; 
installation of building automation equipment; installation of cables for internet access; installation of cavity wall 
insulation; installation of clean room systems; installation of commercial cooking apparatus; installation of 
communication equipment; installation of computer hardware; installation of control systems for air conditioning; 
installation of cooking appliances; installation of door closers; installation of door openers; installation of door openers 
and closers; installation of doors and windows; installation of drying apparatus; installation of dust extraction apparatus; 
installation of electric and electronic equipment in automobiles; installation of electric light and power systems; 
installation of electrical apparatus or generators; installation of energy-saving apparatus; installation of engines and 
motors; installation of environmental control systems; installation of environmental control systems for clean rooms; 
installation of environmental protection systems; installation of fire prevention equipment; installation of fixtures and 
fittings for buildings; installation of floor tiles; installation of foundry equipment; installation of furniture; installation of 
furniture for stores; installation of gas and water pipelines; installation of gas supply and distribution apparatus; 
installation of glass in conservatories, windows, doors and greenhouses; installation of hardware and cables for internet 
access; installation of hardware for computer networks; installation of hardware for computer systems; installation of 
hardware for internet access; installation of heating and cooling apparatus; installation of heating, lighting and cooking 
apparatus; installation of heating, refrigerating, air conditioning, drying, ventilating and dust extraction apparatus; 
installation of heating systems; installation of heating, ventilation and air conditioning [hvac] systems; installation of 
hydraulic equipment; installation of industrial furnaces; installation of industrial machinery; installation of insulating 
glass in conservatories, windows, doors and greenhouses; installation of insulating materials in buildings, roofs and 
structures; installation of kitchen appliances; installation of laundry and kitchen equipment; installation of lighting 
apparatus; installation of lightning conductors; installation of machines and machine tools for treating and processing 
metals; installation of passenger elevators; installation of photovoltaic cells and modules; installation of pipe insulation; 
installation of plumbing; installation of plumbing systems; installation of presses for processing metals; installation of 
radio systems and networks; installation of rainwater collection systems; installation of rainwater drainage systems; 
installation of rainwater harvesting systems; installation of rainwater tanks; installation of reactive power compensation 
apparatus; installation of refrigerating apparatus; installation of security and safety equipment; installation of ship 
interiors; installation of solar heating systems; installation of telephone equipment; installation of theft prevention 
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devices; installation of thermal insulation for buildings; installation of ventilation and dust extraction systems; installation 
of water pipes; installation of water supply apparatus; installation of yacht interiors; installation, repair and maintenance 
of clean room facilities and equipment; installation, repair and maintenance of heating equipment; installation services 
relating to the modernization of machines, machine tools and automatic systems for treating and processing metals; 
insulating of external walls; insulating of internal and external walls, ceilings and roofs; interference suppression in 
electrical apparatus; interior and exterior window cleaning services; irrigation devices installation and repair; kitchen 
equipment installation; knife sharpening; laundering; laundering and disinfecting of linen; laundering and providing 
information relating thereto; laundering of cloth, clothing, fabric, linen and textiles; laying of foundations; laying of 
paving; laying, repair, maintenance, replacement and refurbishment of pipelines; leather care, cleaning and repair; linen 
ironing; machinery installation, maintenance and repair; machinery retrofit and conversion services; maintenance and 
cleaning of mining equipment; maintenance and repair of automatic transmissions; maintenance and repair of 
continuously variable transmissions; maintenance and repair of control systems for radio systems and networks; 
maintenance and repair of dual-clutch transmissions; maintenance and repair of gears; maintenance and repair of 
grounded aircraft; maintenance and repair of hardware for computer networks; maintenance and repair of hybrid 
transmissions; maintenance and repair of hydrodynamic transmissions; maintenance and repair of hydrostatic 
transmissions; maintenance and repair of manual transmissions; maintenance and repair of motor vehicles and airplanes;
maintenance and repair of power shift transmissions; maintenance and repair of skis; maintenance and repair of starters 
for motors and engines; maintenance and repair of synchronized transmissions; maintenance and repair of 
telecommuncations networks, apparatus, and instruments; maintenance and restoration of works of art; maintenance of 
apparatus and installations for generating power; maintenance of aquariums; maintenance of communications 
equipment; maintenance of computer hardware; maintenance of fire alarm installations; maintenance of industrial 
machinery; maintenance of intruder alarms; maintenance of printing machines and digital printing systems; maintenance 
of telecommunications apparatus; maintenance of vehicle washing installations; maintenance of vehicles and machines; 
maintenance of water pollution control equipment; maintenance of water purifying apparatus; maintenance of welding 
machines and equipment; maintenance, repair and cleaning of apparatus and machinery for manufacturing semi-
conductors; maintenance, repair and rebuilding of furnaces; maintenance, repair and reconditioning of photovoltaic 
apparatus and installations; maintenance, servicing and repair of apparatus and installations for generating power; 
maintenance, servicing and repair of household and kitchen appliances; maintenance, servicing and repair of vehicles; 
maintenance, servicing and repair of weapon systems; maintenance, servicing, tuning and repair of motors and engines; 
masonry; mending clothing; mending clothing and providing information relating thereto; mining extraction; mining for 
diamonds; mining for diamonds, precious stones or precious metals; mining for precious metals; mining for precious 
stones; motor vehicle maintenance and repair; office machines and equipment installation, maintenance and repair; oil 
burner servicing and repair; oil well casing, tubing, and drill pipe installation; painting and rendering of interior and 
exterior walls; painting, interior and exterior; painting of metal surfaces; painting of metal surfaces to prevent corrosion; 
painting or repair of signs; paper hanging; parasol repair; pavement marking services; pavement striping; pest control, 
other than for agricultural purposes; photographic apparatus repair; pier breakwater building; pipeline construction and 
maintenance; plastering; plastering and painting of building interiors; plumbing; pressing of cloth, clothing, fabric and 
textiles; pressing of clothing; pressing of clothing and providing information relating thereto; providing advice relating to 
installation, maintenance and repair services; providing information relating to bathtub and bath boiler cleaning services; 
providing information relating to building cleaning; providing information relating to building construction; providing 
information relating to building demolition; providing information relating to building reconstruction; providing 
information relating to building renovation; providing information relating to chimney sweeping services; providing 
information relating to clothing mending services; providing information relating to clothing repair services; providing 
information relating to construction, repair, restoration, maintenance and installation services; providing information 
relating to floor polishing services; providing information relating to fur care and repair; providing information relating to 
fur care, cleaning and repair; providing information relating to furniture restoration; providing information relating to 
laundering services; providing information relating to repair and installation services; providing information relating to 
roofing installation and repair; providing information relating to safe maintenance and repair; providing information 
relating to septic tank cleaning services; providing information relating to shipbuilding; providing information relating to 
shoe repair; providing information relating to storage tank cleaning services; providing information relating to street 
cleaning services; providing information relating to the cleaning of building exteriors; providing information relating to 
the cleaning of carpets and rugs; providing information relating to the construction of buildings, and repair and 
installation services; providing information relating to the construction, repair and maintenance of buildings; providing 
information relating to the disinfection of telephone handsets; providing information relating to the installation of 
electrical apparatus; providing information relating to the installation of machinery; providing information relating to the 
pressing of clothing; providing information relating to the rental of car washing apparatus; providing information relating 
to the rental of construction equipment; providing information relating to the rental of construction machines and 
apparatus; providing information relating to the rental of electric washing machines; providing information relating to the 
rental of floor cleaning machines; providing information relating to the rental of mining machines and apparatus; 
providing information relating to the rental of mops; providing information relating to the repair and maintenance of 
furnaces; providing information relating to the repair and maintenance of spectacles; providing information relating to the 
repair of bags or pouches; providing information relating to the repair of bicycles; providing information relating to the 
repair of billiard equipment; providing information relating to the repair of fishing tackle; providing information relating to 
the repair of game machines and apparatus; providing information relating to the repair of land vehicles; providing 
information relating to the repair of personal ornaments; providing information relating to the repair of spectacles; 
providing information relating to the repair of sports equipment; providing information relating to the repair of tatami 
mats; providing information relating to the repair of toys or dolls; providing information relating to the repair or 
maintenance of agricultural machines and implements; providing information relating to the repair or maintenance of air 
conditioning apparatus; providing information relating to the repair or maintenance of aircraft; providing information 
relating to the repair or maintenance of amusement machines and apparatus; providing information relating to the repair 
or maintenance of automobiles; providing information relating to the repair or maintenance of bathtubs; providing 
information relating to the repair or maintenance of bicycle parking apparatus; providing information relating to the repair 
or maintenance of boilers; providing information relating to the repair or maintenance of bookbinding apparatus and 
machines; providing information relating to the repair or maintenance of burners; providing information relating to the 
repair or maintenance of chemical plants; providing information relating to the repair or maintenance of chemical 
processing machines and apparatus; providing information relating to the repair or maintenance of cinematographic 
machines and apparatus; providing information relating to the repair or maintenance of clocks and watches; providing 
information relating to the repair or maintenance of construction machines and apparatus; providing information relating 
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to the repair or maintenance of consumer electrical appliances; providing information relating to the repair or 
maintenance of cooking apparatus; providing information relating to the repair or maintenance of cooking apparatus and 
installations; providing information relating to the repair or maintenance of cooking pots and pans; providing information 
relating to the repair or maintenance of diving machines and apparatus; providing information relating to the repair or 
maintenance of electric cooking apparatus and installations; providing information relating to the repair or maintenance 
of electric lighting apparatus; providing information relating to the repair or maintenance of electric motors; providing 
information relating to the repair or maintenance of electronic machines and apparatus; providing information relating to 
the repair or maintenance of fire alarms; providing information relating to the repair or maintenance of firearms; providing 
information relating to the repair or maintenance of fishing machines and instruments; providing information relating to 
the repair or maintenance of fishing tackle; providing information relating to the repair or maintenance of freezing 
machines and apparatus; providing information relating to the repair or maintenance of gas water heaters; providing 
information relating to the repair or maintenance of gasoline station equipment; providing information relating to the 
repair or maintenance of industrial dishwashing machines; providing information relating to the repair or maintenance of 
industrial furnaces; providing information relating to the repair or maintenance of industrial washing machines; providing 
information relating to the repair or maintenance of laboratory apparatus and instruments; providing information relating 
to the repair or maintenance of loading-unloading machines and apparatus; providing information relating to the repair or 
maintenance of machines and apparatus for lumbering, woodworking, or veneer or plywood making; providing 
information relating to the repair or maintenance of machines and apparatus for manufacturing glassware; providing 
information relating to the repair or maintenance of machines and apparatus for manufacturing rubber goods; providing 
information relating to the repair or maintenance of machines and apparatus for processing food or beverages; providing 
information relating to the repair or maintenance of machines and apparatus for pulp-making, papermaking or paper-
working; providing information relating to the repair or maintenance of machines and apparatus for use in beauty salons 
or barbers' shops; providing information relating to the repair or maintenance of machines and instruments for making 
shoes; providing information relating to the repair or maintenance of machines and systems for manufacturing integrated 
circuits; providing information relating to the repair or maintenance of measuring and testing machines; providing 
information relating to the repair or maintenance of mechanical parking systems; providing information relating to the 
repair or maintenance of medical machines and apparatus; providing information relating to the repair or maintenance of 
metalworking machines and tools; providing information relating to the repair or maintenance of mining machines and 
apparatus; providing information relating to the repair or maintenance of musical instruments; providing information 
relating to the repair or maintenance of non-electric cooking apparatus and installations; providing information relating to 
the repair or maintenance of nuclear power plants; providing information relating to the repair or maintenance of office 
machines and apparatus; providing information relating to the repair or maintenance of optical machines and 
instruments; providing information relating to the repair or maintenance of packing or wrapping machines and apparatus; 
providing information relating to the repair or maintenance of painting machines and apparatus; providing information 
relating to the repair or maintenance of photographic machines and apparatus; providing information relating to the repair
or maintenance of plastic processing machines and apparatus; providing information relating to the repair or 
maintenance of power distribution or control machines and apparatus; providing information relating to the repair or 
maintenance of power generators; providing information relating to the repair or maintenance of power-driven floor 
cleaning machines; providing information relating to the repair or maintenance of printing machines; providing 
information relating to the repair or maintenance of printing or bookbinding machines and apparatus; providing 
information relating to the repair or maintenance of pumps; providing information relating to the repair or maintenance of 
railway rolling stock; providing information relating to the repair or maintenance of semi-conductor manufacturing 
machines and systems; providing information relating to the repair or maintenance of sewing machines; providing 
information relating to the repair or maintenance of signboards; providing information relating to the repair or 
maintenance of sporting equipment; providing information relating to the repair or maintenance of storage tanks; 
providing information relating to the repair or maintenance of telecommunication machines and apparatus; providing 
information relating to the repair or maintenance of textile machines and apparatus; providing information relating to the 
repair or maintenance of tobacco processing machines; providing information relating to the repair or maintenance of 
two-wheeled motor vehicles; providing information relating to the repair or maintenance of vehicle washing installations; 
providing information relating to the repair or maintenance of vending machines; providing information relating to the 
repair or maintenance of vessels; providing information relating to the repair or maintenance of waste compacting 
machines and apparatus; providing information relating to the repair or maintenance of waste crushing machines and 
apparatus; providing information relating to the repair or maintenance of water pollution control equipment; providing 
information relating to the repair or maintenance of water purifying apparatus; providing information relating to the setup 
or repair of locks; providing information relating to the sharpening of scissors and kitchen knives; providing information 
relating to umbrella repair; providing information relating to vermin exterminating, other than for agriculture, forestry or 
horticulture; providing information relating to window cleaning services; providing laundry washing and drying facilities; 
providing on-line information relating to repair and installation services; providing on-line information relating to the 
construction of buildings; providing online information relating to the construction of buildings, and repair and 
installation services; provision of construction information by electronic means; provision of construction information 
relating to public works; provision of information, advice and consultancy relating to cleaning; pumicing; pump repair; 
pump repair or maintenance and providing information relating thereto; quarrying services; rat exterminating; rebricking 
and rebuilding of furnaces; rebuilding and reconditioning of engines and motors; rebuilding engines that have been worn 
or partially destroyed; rebuilding machines that have been worn or partially destroyed; rebuilding of automobile engines; 
recharging of batteries; recharging of batteries and accumulators; recharging services for electric vehicles; 
reconditioning machines, motors and engines that have been worn or partially destroyed; reconditioning machines that 
are worn or partially destroyed; reconditioning motors and engines that have been worn or partially destroyed; 
reconditioning of industrial machinery; reconditioning of vacuum pumps and parts thereof; refilling of toner cartridges; 
removal of debris from buildings [construction services]; removing birds from residential and commercial buildings; 
renovation and maintenance of shopping centers, industrial complexes, office buildings, residential buildings and other 
real estate developments; renovation of clothing; renovation, repair and maintenance of electrical wiring; rental of 
bulldozers; rental of car washing apparatus and providing information relating thereto; rental of car washing installations; 
rental of cleaning machines; rental of clotheswashing machines; rental of concrete mixers; rental of concrete pumps; 
rental of construction equipment; rental of construction equipment, concrete mixers, concrete pumps and cranes; rental 
of construction machines and apparatus and providing information relating thereto; rental of construction machines and 
tools; rental of cranes [construction equipment]; rental of dish drying machines; rental of dishwashers for household 
purposes; rental of dishwashers for industrial purposes; rental of drainage pumps; rental of drilling and mining 
apparatus; rental of electric washing machines and providing information relating thereto; rental of elevating work 
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platforms for use in construction; rental of excavators; rental of floor cleaning machines and providing information 
relating thereto; rental of industrial dish drying machines; rental of industrial machines; rental of laundry washing 
machines; rental of lifting apparatus for use in construction; rental of machines, tools and apparatus for use in building 
construction; rental of mining machines and apparatus; rental of mining machines and apparatus and providing 
information relating thereto; rental of mops and providing information relating thereto; rental of road sweeping machines; 
rental of scaffolding, platforms, molds and machinery for use in construction; repair and cleaning of pallets and transport 
containers; repair and insulation of window joints; repair and maintenance of agricultural equipment; repair and 
maintenance of agricultural machines; repair and maintenance of air conditioning apparatus; repair and maintenance of 
air vehicles; repair and maintenance of airplane motors and engines; repair and maintenance of automobiles and parts 
thereof; repair and maintenance of axles and parts thereof; repair and maintenance of bicycles; repair and maintenance of 
boats; repair and maintenance of camping equipment; repair and maintenance of chassis parts and bodies for vehicles; 
repair and maintenance of compressors; repair and maintenance of computer and telecommunications equipment; repair 
and maintenance of computer and telecommunications hardware; repair and maintenance of cooling appliances and 
installations; repair and maintenance of drying apparatus; repair and maintenance of dust extraction apparatus; repair 
and maintenance of earth moving equipment; repair and maintenance of earth moving machines; repair and maintenance 
of electric vehicles; repair and maintenance of electrical apparatus; repair and maintenance of electricity generators; 
repair and maintenance of electronic apparatus; repair and maintenance of electronic display panels; repair and 
maintenance of electronic installations; repair and maintenance of electronic navigational and positioning apparatus and 
instruments, laser measuring systems, laser rangefinders and electronic display panels for use with construction and 
agricultural machinery; repair and maintenance of energy generating installations; repair and maintenance of engines for 
motor vehicles; repair and maintenance of footwear; repair and maintenance of furniture; repair and maintenance of 
garden tools; repair and maintenance of gas and electricity installations; repair and maintenance of gymnastic and 
sporting articles; repair and maintenance of hardware for data processing apparatus; repair and maintenance of hearing 
aids for the deaf; repair and maintenance of heating apparatus; repair and maintenance of heating, refrigerating, air 
conditioning, drying, ventilating and dust extraction apparatus; repair and maintenance of horological and chronometric 
instruments; repair and maintenance of industrial machinery; repair and maintenance of jewelry and watches; repair and 
maintenance of land, water, air and railway vehicles; repair and maintenance of laser measuring apparatus; repair and 
maintenance of leather goods; repair and maintenance of machines and machine tools for treating and processing 
metals; repair and maintenance of machines, apparatus and tools; repair and maintenance of machines, machine tools 
and automatic systems for treating and processing metals; repair and maintenance of medical instruments, apparatus 
and equipment; repair and maintenance of mining, earth moving, road making, agricultural and farming equipment; repair 
and maintenance of mining equipment; repair and maintenance of mining machines; repair and maintenance of motor 
vehicle cooling systems; repair and maintenance of motor vehicles and parts thereof; repair and maintenance of motor 
vehicles and parts thereof and of engines for motor vehicles and parts thereof; repair and maintenance of motor vehicles 
and their engines; repair and maintenance of motorcycles; repair and maintenance of multimedia apparatus; repair and 
maintenance of office buildings; repair and maintenance of photographic apparatus; repair and maintenance of presses 
for processing metals; repair and maintenance of public transport vehicles; repair and maintenance of radio systems and 
networks; repair and maintenance of rail vehicles; repair and maintenance of refrigerating apparatus; repair and 
maintenance of residential buildings; repair and maintenance of road making equipment; repair and maintenance of road 
making machines; repair and maintenance of ships; repair and maintenance of shopping centers, industrial complexes, 
office buildings, residential buildings and other real estate developments; repair and maintenance of spectacles; repair 
and maintenance of spectacles and providing information relating thereto; repair and maintenance of sports and fitness 
equipment; repair and maintenance of surgical instruments and apparatus; repair and maintenance of 
telecommunications apparatus, other than telephone sets, radio receivers and television receivers; repair and 
maintenance of textile goods; repair and maintenance of toys; repair and maintenance of transport containers; repair and 
maintenance of uninterruptible power supplies; repair and maintenance of upholstery; repair and maintenance of vacuum 
pumps; repair and maintenance of vacuum pumps and parts thereof; repair and maintenance of vehicle tires; repair and 
maintenance of ventilating apparatus; repair and maintenance of water vehicles; repair and maintenance of wave energy 
power plants; repair and maintenance of wind power plants; repair and maintenance of yachts; repair and reconditioning 
of anti-friction bearings for machines; repair and reconditioning of bearings, ball-bearings, roller bearings and anti-friction
bearings for machines; repair and reconditioning of bearings for machines; repair and restoration of furniture; repair and 
restoration of household articles; repair information; repair, maintenance and overhaul of automobiles; repair, 
maintenance, servicing, dismantling, rebuilding and cleaning of vehicle engines and parts thereof; repair, maintenance, 
servicing, dismantling, rebuilding, cleaning and varnishing of vehicles and parts thereof; repair of aerial navigation 
equipment; repair of air conditioning apparatus; repair of air filtering apparatus; repair of air filters; repair of air filters and 
parts thereof; repair of animal waste treatment systems; repair of apparatus and installations for generating power; repair 
of apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary 
purposes; repair of automatic livestock feeders; repair of axles for machines; repair of axles for vehicles; repair of bags or
pouches and providing information relating thereto; repair of bicycles and providing information relating thereto; repair of 
billiard equipment and providing information relating thereto; repair of biogas plants and machines; repair of brake 
systems for vehicles; repair of compressed air machines; repair of construction and agricultural machinery; repair of 
construction machines and construction equipment; repair of cooking apparatus; repair of couplings for land vehicles; 
repair of drying apparatus; repair of electrical equipment; repair of electrical equipment and electrotechnical installations; 
repair of electronic business equipment; repair of electronic cash register systems; repair of energy production plants 
and machines; repair of energy supply installations; repair of energy supply installations and of apparatus for lighting, 
heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes; repair of filters 
and parts thereof; repair of filters for machines, motors or engines; repair of fishing tackle and providing information 
relating thereto; repair of fork lift trucks; repair of game machines and apparatus and providing information relating 
thereto; repair of garbage disposals; repair of hearing aids and hearing protectors; repair of heat recovery apparatus; 
repair of heating, air conditioning and alarm installations; repair of household and kitchen appliances; repair of industrial 
machinery; repair of industrial waste treatment machines; repair of installations for use in metal production, metal 
processing and metal working; repair of intake air filters and parts thereof; repair of intake air filters for machinery; repair 
of jewelry; repair of lighting apparatus; repair of machines for treating organic waste; repair of metallurgical plants and 
rolling mills; repair of mining machinery; repair of personal ornaments; repair of personal ornaments and providing 
information relating thereto; repair of power lines; repair of refrigerating apparatus; repair of sanitary installations; repair 
of security locks; repair of spectacles and providing information relating thereto; repair of sports equipment and 
providing information relating thereto; repair of steam generating apparatus; repair of suspension systems for vehicles; 
repair of tailboard lifts; repair of tatami mats and providing information relating thereto; repair of toilet stool units with a 
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washing water squirter; repair of toilet stool units with a washing water squirter and providing information relating 
thereto; repair of tow bars for vehicles; repair of toys or dolls and providing information relating thereto; repair of trailers; 
repair of trucks; repair of vehicle washing installations; repair of vehicles as part of vehicle breakdown services; repair of 
ventilating apparatus; repair of water pollution control equipment; repair of water purifying apparatus; repair of water 
supply apparatus; repair of water supply installations; repair of water vehicles; repair or maintenance of agricultual 
machines and implements; repair or maintenance of agricultural machines and implements and providing information 
relating thereto; repair or maintenance of air conditioning apparatus; repair or maintenance of air conditioning apparatus 
for industrial purposes and providing information relating thereto; repair or maintenance of amusement machines and 
apparatus and providing information relating thereto; repair or maintenance of automobiles and providing information 
relating thereto; repair or maintenance of bathtubs; repair or maintenance of bathtubs and providing information relating 
thereto; repair or maintenance of bicycle parking apparatus; repair or maintenance of bicycle parking apparatus and 
providing information relating thereto; repair or maintenance of boilers and providing information relating thereto; repair 
or maintenance of bookbinding apparatus and machines; repair or maintenance of burners and providing information 
relating thereto; repair or maintenance of chemical plants and providing information relating thereto; repair or 
maintenance of chemical processing machines and apparatus and providing information relating thereto; repair or 
maintenance of cinematographic machines and apparatus and providing information relating thereto; repair or 
maintenance of clocks and watches and providing information relating thereto; repair or maintenance of construction 
equipment; repair or maintenance of construction machines and apparatus and providing information relating thereto; 
repair or maintenance of consumer electrical appliances; repair or maintenance of consumer electrical appliances and 
providing information relating thereto; repair or maintenance of cooking apparatus; repair or maintenance of cooking 
apparatus and installations; repair or maintenance of cooking apparatus for industrial purposes and providing 
information relating thereto; repair or maintenance of cooking pots and pans and providing information relating thereto; 
repair or maintenance of diving machines and apparatus and providing information relating thereto; repair or 
maintenance of electric cooking apparatus and installations; repair or maintenance of electric lighting apparatus and 
providing information relating thereto; repair or maintenance of electric motors and providing information relating thereto;
repair or maintenance of electronic machines and apparatus; repair or maintenance of electronic machines and apparatus 
and providing information relating thereto; repair or maintenance of fire alarms and providing information relating thereto;
repair or maintenance of firearms and providing information relating thereto; repair or maintenance of fishing machines 
and instruments and providing information relating thereto; repair or maintenance of fishing tackle; repair or maintenance 
of fishing tackle and providing information relating thereto; repair or maintenance of freezing machines and apparatus 
and providing information relating thereto; repair or maintenance of gas water heaters and providing information relating 
thereto; repair or maintenance of gasoline station equipment and providing information relating thereto; repair or 
maintenance of glassware manufacturing machines and apparatus and providing information relating thereto; repair or 
maintenance of industrial dishwashing machines and providing information relating thereto; repair or maintenance of 
industrial furnaces and providing information relating thereto; repair or maintenance of industrial washing machines and 
providing information relating thereto; repair or maintenance of laboratory apparatus and instruments and providing 
information relating thereto; repair or maintenance of loadingunloading machines and apparatus and providing 
information relating thereto; repair or maintenance of measuring and testing machines and providing information relating 
thereto; repair or maintenance of mechanical parking systems; repair or maintenance of mechanical parking systems and 
providing information relating thereto; repair or maintenance of medical machines and apparatus and providing 
information relating thereto; repair or maintenance of metalworking machines and tools and providing information 
relating thereto; repair or maintenance of mining machines and apparatus and providing information relating thereto; 
repair or maintenance of musical instruments and providing information relating thereto; repair or maintenance of non-
electric cooking apparatus and installations; repair or maintenance of non-electric cooking apparatus and installations 
and providing information relating thereto; repair or maintenance of nuclear power plants and providing information 
relating thereto; repair or maintenance of office machines and apparatus and providing information relating thereto; repair
or maintenance of optical machines and instruments and providing information relating thereto; repair or maintenance of 
packing or wrapping machines and apparatus and providing information relating thereto; repair or maintenance of 
painting machines and apparatus and providing information relating thereto; repair or maintenance of passenger 
elevators; repair or maintenance of photographic machines and apparatus and providing information relating thereto; 
repair or maintenance of plastic processing machines and apparatus and providing information relating thereto; repair or 
maintenance of power distribution or control machines and apparatus and providing information relating thereto; repair or
maintenance of power generators and providing information relating thereto; repair or maintenance of power-driven floor 
cleaning machines and providing information relating thereto; repair or maintenance of printing machines; repair or 
maintenance of printing or bookbinding machines and apparatus and providing information relating thereto; repair or 
maintenance of railway rolling stock and providing information relating thereto; repair or maintenance of semi-conductor 
manufacturing machines and systems and providing information relating thereto; repair or maintenance of sewing 
machines and providing information relating thereto; repair or maintenance of signboards; repair or maintenance of 
signboards and providing information relating thereto; repair or maintenance of snow ploughs; repair or maintenance of 
storage tanks and providing information relating thereto; repair or maintenance of telecommunication machines and 
apparatus and providing information relating thereto; repair or maintenance of telecommunication machines and 
apparatus, other than telephone sets, radio receivers and television receivers; repair or maintenance of textile machines 
and apparatus and providing information relating thereto; repair or maintenance of tobacco processing machines and 
providing information relating thereto; repair or maintenance of two-wheeled motor vehicles and providing information 
relating thereto; repair or maintenance of vehicle washing installations and providing information relating thereto; repair 
or maintenance of vending machines and providing information relating thereto; repair or maintenance of vessels and 
providing information relating thereto; repair or maintenance of waste compacting machines and apparatus and providing 
information relating thereto; repair or maintenance of waste crushing machines and apparatus and providing information 
relating thereto; repair or maintenance of water pollution control equipment and providing information relating thereto; 
repair or maintenance of water purifying apparatus and providing information relating thereto; restoration of musical 
instruments; restoration of works of art; re-tinning; retreading of tires [tyres]; retrofitting of air conditioning installations 
in buildings; retrofitting of heating installations in buildings; retrofitting of heating, ventilating and air conditioning 
installations in buildings; retrofitting of ventilating installations in buildings; riveting; road paving; road sealing; roadside 
repair of automobiles; roofing services; routine servicing of air conditioning apparatus; routine servicing of drying 
apparatus; routine servicing of dust extraction apparatus; routine servicing of heating apparatus; routine servicing of 
heating, refrigerating, air conditioning, drying, ventilating and dust extraction apparatus; routine servicing of heating, 
refrigerating, air conditioning, drying, ventilating and dust extraction apparatus at intervals stipulated by the 
manufacturer; routine servicing of refrigerating apparatus; routine servicing of ventilating apparatus; rustproofing; safe 
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maintenance and repair; sanding; scaffolding; self-service laundries; septic tank cleaning and providing information 
relating thereto; servicing and repair of elevating work platforms; servicing and repair of lifting apparatus; servicing and 
repair of mechanical access platforms; servicing, cleaning and repair of chemical apparatus; servicing of apparatus and 
installations for generating power; servicing of manufacturing machines and apparatus; setup or repair of locks and 
providing information relating thereto; sharpening of scissors and kitchen knives and providing information relating 
thereto; shipbuilding; shipbuilding and providing information relating thereto; shoe repair; shoe repair and providing 
information relating thereto; snow removal and de-icing services for airplanes; storage tank cleaning and providing 
information relating thereto; street cleaning; street cleaning and providing information relating thereto; strong-room 
maintenance and repair; supervision of building demolition; supervision of building reconstruction; supervision of 
building renovation; supervision of the construction of watercraft, yachts, boats, ships and water vehicles; swimming-
pool maintenance; telephone installation and repair; termite and pest control, other than for agricultural purposes; 
thermal insulating of buildings; tire balancing; tuning of engines for motor vehicles; tuning of motors and engines for 
automobiles; umbrella repair; umbrella repair and providing information relating thereto; underwater construction; 
underwater repair; upholstering; upholstering of vehicle seats; upholstery repair; varnishing; vehicle battery charging; 
vehicle breakdown assistance [repair]; vehicle cleaning; vehicle lubrication [greasing]; vehicle maintenance; vehicle 
polishing; vehicle service stations [refuelling and maintenance]; vehicle wash; vermin exterminating, other than for 
agriculture; vermin exterminating, other than for agriculture, forestry or horticulture, and providing information relating 
thereto; vulcanization of tires [tyres] [repair]; warehouse construction and repair; washing; washing and cleaning of 
vehicles; washing, ironing, smoothing and repairing of textile goods for reuse; washing of airplanes; washing of cloth, 
clothing, fabric, linen and textiles; washing of linen; window cleaning; window cleaning and providing information relating 
thereto; yacht and boat conversion, renovation, refit and repair; yacht building.

Cl.42;Administration of user rights in computer networks; advice and development services relating to computer 
software; advisory and consultancy services relating to computer hardware and software; advisory and consultancy 
services relating to computer software; advisory and information services relating to computer hardware; advisory and 
information services relating to computer hardware, software and computer peripherals; advisory and information 
services relating to computer peripherals; advisory and information services relating to computer software; advisory 
services relating to gene therapy research; analysis and evaluation of product design; analysis and evaluation of product 
development; analysis and evaluation of products and services with respect to possible future applications; analysis and 
testing services relating to electrical engineering apparatus; analysis for oil-field exploitation; analysis in the field of 
molecular biology; analysis of telecommunication signals; architectural consultation; architectural planning and 
consultancy services; architectural services; architectural services for the design of buildings; architectural services for 
the design of office buildings; architectural services for the design of retail premises; architectural services for the design 
of shopping centers; arranging the donation of human corpses for medical research; authenticating works of art; 
bacteriological research; biochemical research; biological and chemical research; biological laboratory services; 
biological research; building and construction drafting and consultancy relating thereto; calibration [measuring]; 
cartography services; chemical analysis; chemical and biological laboratory services; chemical research; chemistry 
services; clinical trials; cloud computing; cloud seeding; commissioned writing of computer programs, software and code
for the creation of web pages on the internet; compilation of computer programs; compilation of web pages for the 
internet; compression of data for electronic storage; computer access, authorization, authentication, encryption, 
identification and digital certificate services; computer programming; computer programming for data processing; 
computer programming for data processing and communication systems; computer programming for the energy 
industry; computer programming services for data warehousing; computer programming services for electronic data 
security; computer programming services relating to multimedia and interactive applications; computer project 
management in the field of electronic data processing [edp]; computer rental; computer security services for protection 
against illegal network access; computer services in connection with electronic data storage; computer software 
consultancy; computer software design; computer system analysis; computer system design; computer system design 
and analysis; computer technology consultancy; computer virus protection services; computer-aided industrial analysis 
services; computer-aided industrial design, research, testing and analysis services; computeraided industrial research 
services; computer-aided scientific analysis services; computer-aided scientific research services; computer-aided 
scientific research, testing and analysis services; computer-aided testing services; conducting clinical trials for 
pharmaceutical products; conducting of quality control tests; conducting of quality control tests on goods and services; 
conducting of scientific experiments; conducting of scientific studies; conducting research and technical project studies 
relating to the use of natural energy; conducting sampling and analysis services to assess pollution levels; conducting 
sampling and analysis services to check for contamination; conducting technical project studies for construction 
projects; configuration, installation, fault diagnosis, repair, upgrading and maintenance of computer software; 
configuration of computer hardware using software; configuration of computer networks using software; construction 
drafting; consultancy and information services relating to computer programming; consultancy and information services 
relating to computer software design; consultancy and information services relating to computer system integration; 
consultancy and information services relating to information technology; consultancy and information services relating to
information technology architecture and infrastructure; consultancy and information services relating to information 
technology, information technology architecture and infrastructure and computer system integration; consultancy and 
information services relating to the design, programming and maintenance of computer software; consultancy and 
information services relating to the maintenance of computer software; consultancy and information services relating to 
the rental of computer software; consultancy and research services in the fields of science, engineering and information 
technology; consultancy in connection with hardware and software for connection to, management of, operating and 
using computer networks; consultancy in the design and development of computer hardware; consultancy in the field of 
architecture and construction drafting; consultancy in the field of biotechnology; consultancy in the field of cloud 
computing networks and applications; consultancy in the field of computer hardware and software management; 
consultancy in the field of computer hardware, software and programming; consultancy in the field of computer system 
integration; consultancy in the field of computer systems analysis; consultancy in the field of energy efficiency; 
consultancy in the field of energy-saving; consultancy in the field of pharmaceutical research; consultancy in the field of 
programming and development of e-business portals; consultancy in the field of scientific and industrial research; 
consultancy in the field of security software; consultancy in the field of technological design; consultancy in the field of 
technological research; consultancy in the field of telecommunications engineering; consultancy relating to computer 
database programs; consultancy relating to geological surveys; consultancy relating to laboratory testing; consultancy 
relating to research and development in the field of therapeutics; consultancy relating to software for communication 
systems; consultancy relating to technical and scientific analysis; consultancy relating to technical and scientific 
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measuring; consultancy relating to technical and scientific monitoring; consultancy relating to technological services in 
the field of power and energy supply; consultancy relating to the creation and design of web sites; consultancy relating to 
the creation and design of web sites for e-commerce; consultancy relating to the creation of home pages and internet 
pages; consultancy relating to the design and development of computer software and hardware architecture; consultancy 
relating to the design and development of computer software programs; consultancy relating to the design and 
development of information and communications technology; consultancy relating to the design of home pages and 
internet pages; consultancy relating to the design of home pages and internet sites; consultancy relating to the design, 
programming and maintenance of computer software; consultancy relating to the maintenance of computer software; 
consultancy relating to the recovery of computer data; consultancy relating to the updating of computer software; 
consultancy services in the fields of biotechnology, pharmaceutical research and development, laboratory testing, and 
pharmacogenetics; consultancy services in the fields of science, engineering and information technology; consultancy 
services relating to research in the field of environmental protection; consultancy services relating to the design, 
development and use of computer hardware and software; consultancy services relating to the planning and design of 
travel agencies; conversion of data or documents from physical to electronic media; conversion of images from physical 
to electronic media; conversion of texts to digital format; cosmetic research; creating and maintaining customized web 
pages; creating and maintaining web sites for mobile phones; creating and maintaining web sites for others; creating, 
maintaining and hosting the web sites of others; creation and design of web pages for others; customization of computer 
software; customized design of computer hardware and software; data conversion of computer programs and data [not 
physical conversion]; design and construction of home pages and web sites; design and construction planning services 
and consultancy relating thereto; design and creation of home pages and internet pages; design and creation of home 
pages and web pages; design and creation of home pages and web sites; design and development of computer hardware 
and software for industrial applications; design and development of computer hardware and software for use in the field 
of medicine; design and development of computer hardware architecture; design and development of computer hardware, 
software and databases; design and development of computer peripherals; design and development of computer 
software architecture; design and development of computer software for evaluation and calculation of data; design and 
development of computer software for logistics; design and development of computer software for logistics, supply chain 
management and e-business portals; design and development of computer software for process control; design and 
development of computer software for reading, transmitting and organizing data; design and development of computer 
software for supply chain management; design and development of computer software for use with medical technology; 
design and development of computer software for word processing; design and development of data display systems; 
design and development of data entry systems; design and development of data output systems; design and 
development of data processing systems; design and development of data storage systems; design and development of 
diagnostic apparatus; design and development of electronic database software; design and development of electronic 
databases; design and development of electronic dictionaries; design and development of electronic greeting cards 
[ecards]; design and development of electronic language translation dictionaries and databases; design and development 
of endoprostheses; design and development of energy distribution networks; design and development of energy 
management software; design and development of home pages and web sites; design and development of information 
and communications technology; design and development of internet security programs; design and development of 
medical diagnostic apparatus; design and development of medical technology; design and development of navigation 
systems; design and development of navigation systems and route planning software; design and development of new 
technology for others; design and development of operating software for accessing and using a cloud computing 
network; design and development of operating software for computer networks and servers; design and development of 
prostheses; design and development of route planning software; design and development of software for control, 
regulation and monitoring of solar energy systems; design and development of software for database management; 
design and development of software for electronic television program guides; design and development of software for 
importing and managing data; design and development of software for inventory management; design and development 
of software for web site development; design and development of systems for data input, output, processing, display and 
storage; design and development of systems for regenerative energy generation; design and development of testing and 
analysis methods; design and development of wireless data transmission apparatus; design and development of wireless 
data transmission apparatus, instruments and equipment; design and graphic arts designing for the creation of web 
pages on the internet; design and graphic arts designing for the creation of web sites; design and hosting of web portals; 
design and maintenance of internet home pages; design and maintenance of web sites for others; design and planning 
services relating to telecommunication equipment; design and programming of web sites; design and rental of software; 
design and updating of home pages and web pages; design, creation and programming of web pages; design, 
development and programming of computer software; design, development, maintenance and updating of computer 
software for data processing; design, development, maintenance and updating of computer software for process control; 
design, development, maintenance and updating of computer software for word processing; design, development, 
maintenance and updating of computer software for word processing, data processing and process control; design of 
building interiors and exteriors; design of computer firmware; design of computer hardware, software and computer 
peripherals; design of computer peripherals; design of computer software, computer firmware, computer hardware and 
computer systems; design of diagnostic apparatus and equipment; design of home pages and internet pages; design of 
home pages and web pages; design of interior decor; design of internet pages; design of machines, apparatus and 
instruments; design of prostheses; design of software for use with printing machines; design of web pages for others; 
design of web portals; design, programming and maintenance of computer software; design services relating to printed 
matter; development and maintenance of computer database software; development and maintenance of computer 
software; development and testing of computing methods, algorithms and software; development and testing of 
computing methods, algorithms and software for generating telecommunication and navigation data; development and 
testing of computing methods, algorithms and software for processing telecommunication and navigation signals; 
development and testing services in the field of engineering; development of algorithms and computing methods for 
generating telecommunication and navigation data; development of algorithms and computing methods for processing 
telecommunication and navigation data; development of algorithms and computing methods for processing 
telecommunication and navigation signals; development of computer hardware and software; development of computer 
programs and computer game software; development of computer software for creating electronic television program 
guides; development of computer software for logistics, supply chain management and e-business portals; development 
of computer software for use with computer-controlled switching systems; development of computer software for use 
with programmable controllers; development of energy and power management systems; development of measuring and 
testing methods; development of prostheses; development of testing apparatus for electrical wires; development, 
programming and rental of data processing programs; diagnosis of computer hardware problems through the use of 
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software; diagnosis of computer software problems; diamond authentication and certification services; digitalization of 
sound and images; digitization of documents [scanning]; draftsman's services in the nature of technical drawing; dress 
designing; duplication of computer programs; electronic data back-up services; electronic data storage; electronic data 
storage; electronic data storage and data back-up services; electronic data storage for others; electronic storage and 
back-up of data in computer databases; energy auditing; engineering; engineering and chemistry services; engineering 
and scientific consultancy; engineering research and design services in the field of drilling technology; engineering 
services for the gas industry; engineering services in the field of building technology; engineering services in the field of 
communications technology; engineering services in the field of energy, building, communications and environmental 
technology; engineering services in the field of energy technology; engineering services in the field of environmental 
technology; engineering services in the field of motivepower; engineering services relating to energy supply systems; 
ngineering services relating to gas transport and supply systems; environmental assessment services; environmental 
monitoring services; evaluation of results from quality control tests conducted on goods and services; evaluation of 
standing timber (quality -); evaluation of wool (quality -); genetic engineering services; geological exploration; geological 
prospecting; geological research; geological surveys; graphic arts designing; handwriting analysis [graphology]; hosting 
and rental of memory space for web sites; hosting computer databases; hosting computer sites [web sites]; hosting 
computer software applications for others; hosting electronic memory space on the internet for advertising goods and 
services; hosting memory space on the internet; hosting multimedia entertainment and educational content for others; 
hosting of computerized data, files, applications and information; hosting of customized web pages; hosting of e-
commerce platforms on the internet; hosting of memory space on the internet for storing digital photographs; hosting of 
multimedia and interactive applications; hosting of software for use in library management; hosting of weblogs [blogs]; 
hosting on-line facilities for conducting interactive discussions; hosting platforms on the internet; hosting web portals; 
illustrators' services; implementation of computer programs in networks; industrial analysis and research services in the 
field of chemistry; industrial analysis and research services relating to automobile tires; industrial analysis services; 
industrial design; industrial research, development and testing; industrial research, testing and analysis services; 
information technology [it] consultancy; inspection of goods for quality control; installation and maintenanceof database 
software; installation and maintenance of software for internet access; installation, maintenance and updating of 
database software; installation, maintenance, updating and upgrading of computer software; installation of computer 
software; installation of database software; interior architectural services; it programming services; it project 
management; laboratory research and analysis services; laboratory research in the field of bacteriology; laboratory 
research in the field of chemistry; laboratory (scientific -) services; land surveying; maintenance and consultancy 
services relating to software used in the field of e-commerce; maintenance and updating of software for communication 
systems; maintenance of computer software; maintenance of database software; material testing; mechanical and 
electrical engineering services; mechanical engineering services; mechanical research; meteorological information; 
monitoring of computer systems by remote access; monitoring of erosion and sedimentation; monitoring of 
telecommunication signals; monitoring of water quality; off-site data backup; oil prospecting; oil-field surveys; oil-well 
testing; outsource service providers in the field of information technology; packaging design; physics [research]; 
planning and design of travel agencies; preparation of biological samples for analysis in laboratories; preparation of 
biological samples for analysis in research laboratories; preparation of biological samples for research purposes; 
preparation of biological samples for testing and analysis in research laboratories; preparation of immunohistological 
samples for analysis in research laboratories; preparation of reports relating to technical project studies for construction 
projects; preparation of reports relating to technological research; product quality control testing; professional services 
relating to architectural design; programming of computer animations; programming of computer software for electronic 
language translation dictionaries and databases; programming of computer software for evaluation and calculation of 
data; programming of computer software for reading, transmitting and organizing data; programming of customized web 
pages; programming of customized web pages featuring user-defined information, personal profiles and information; 
programming of data processing programs; programming of electronic data processing [edp] software; programming of 
energy management software; programming of internet security programs; programming of operating software for 
accessing and using a cloud computing network; programming of operating software for computer networks and servers; 
programming of software for database management; programming of software for ecommerce platforms; programming of 
software for importing and managing data; programming of software for information platforms on the internet; 
programming of software for internet platforms; programming of software for internet portals, chatrooms, chat lines and 
internet forums; programming of software for inventory management; programming of software for web site development;
programming of telecommunications software; programming of web pages; providing computer programs designed to 
the specifications of others; providing information about design and development of computer hardware and software; 
providing information about industrial analysis and research services; providing information about medical and scientific 
research in the field of pharmaceuticals; providing information about the design and development of computer software, 
systems and networks; providing information about the results of clinical trials for pharmaceutical products; providing 
information in the field of computer software design; providing information in the field of computer software development;
providing information in the field of product design; providing information in the field of product development; providing 
information on computer technology and programming via a web site; providing information on donation of human 
corpses for medical research; providing internet search engines with specific search options; providing on-line 
information about design and development of computer hardware and software; providing on-line information about 
industrial analysis and research services; providing on-line information in the field of technological research from a 
computer database or the internet; providing on-line non-downloadable software for use in database management; 
providing research information and results in the fields of technology, science and medicine from an on-line searchable 
database; providing search engines for obtaining data via communications networks; providing search engines for the 
internet; providing technical advice in the field of scientific and industrial research; providing technical information about 
computers, computer software and computer networks; providing temporary use of non-downloadable business 
software; providing temporary use of non-downloadable software applications accessible via a web site; providing 
temporary use of non-downloadable software for analyzing financial data and generating reports; providing temporary 
use of non-downloadable software to enable content providers to track multimedia content; providing temporary use of 
non-downloadable software to enable sharing of multimedia content and comments among users; providing temporary 
use of on-line applications and software tools; providing temporary use of on-line, non-downloadable computer software 
for language translation; providing temporary use of on-line, nondownloadable computer software for use in broadcast 
monitoring applications; providing temporary use of on-line non-downloadable investment software; providing temporary 
use of on-line nondownloadable operating software for accessing and using a cloud computing network; providing 
temporary use of on-line non downloadable operating software for computer networks and servers; providing temporary 
use of on-line non-downloadable software for database management; providing temporary use of on-line 
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nondownloadable software for importing and managing data; providing temporary use of on-line non-downloadable 
software for inventory management; providing temporary use of on-line non-downloadable software for web site 
development; providing temporary use of webbased applications; providing temporary use of web-based software; 
provision of computer programs in data networks; provision of information and data relating to medical and veterinary 
research and development; provision of information and data relating to scientific and technological research and 
development; provision of information concerning research and technical project studies relating to the use of natural 
energy; provision of information relating to technological research; provision of scientific information, advice and 
consultancy in relation to carbon offsetting; provision of technical information in relation to computers; provision or 
rental of electronic storage space [web space] on the internet; quality control; quality control of goods; quality control of 
goods and services; quality control services and quality control auditing in the field of information technology; quality 
control services for certication purposes; quality control testing and consultancy relating thereto; quality control testing 
of products for certication purposes; quality control testing services for agricultural machinery; quality control testing 
services for forestry equipment; quality control testing services for horticultural equipment; quality control testing 
services for industrial machinery; quality testing of products for certification purposes; recovery of computer data; rental 
and provision of computer programs for conducting financial transactions; rental of computer database software; rental 
of computer software; rental of computer software for financial management; rental of computer software relating to 
travel; rental of computers and computer equipment; rental of computers for data processing; rental of data processing 
programs; rental of internet security programs; rental of memory space on servers for hosting electronic bulletin boards; 
rental of operating software for accessing and using a cloud computing network; rental of operating software for 
computernetworks and servers; rental of peripheral devices for computers; rental of software for database management; 
rental of software for importing and managing data; rental of software for inventory management; rental of software for 
web site development; rental of web servers; research and consultancy services relating to computer hardware and 
software; research and design services; research and development for others; research and development in the field of 
diagnostic preparations; research and development in the field of microorganisms and cells; research and development 
services in the field of antibodies; research and development services in the field of antibody technology; research and 
development services in the field of bacteriology; research and development services in the field of bacteriology, 
cytology, antibody technology, chemistry, immunology and gene expression systems; research and development 
services in the field of chemistry; research and development services in the field of cytology; research and development 
services in the field of gene expression systems; research and development services in the field of immunohistology; 
research and development services in the field of immunology; research and development services relating to automobile 
tires; research and development services relating to computer hardware; research and development services relating to 
computer hardware and software; research and development services relating to fertilizers; research and development 
services relating to measuring and regulating technology; research and development services relating to solar cells and 
electricity generation; research and development services relating to vaccines; research, development, analysis and 
consultancy services in the field of engineering; research in the field of communications technology; research in the field 
of computer hardware; research in the field of computer hardware and software; research in the field of computer 
programs and software; research in the field of computer technology conducted using databases and the internet; 
research in the field of data processing technology; research in the field of environmental conservation; research in the 
field of environmental conservation and protection; research in the field of environmental protection; research in the field 
of gene therapy; research in the field of information technology; research in the fields of chemistry and biology; research 
in the fields of chemistry, biology and physics; research in the fields of materials science and electrical engineering; 
research, product development and quality control services in thefield of proteins, antibodies, microorganisms and cells, 
and consultancy relating thereto; research relating to the development of computer hardware; research relating to the 
development of computer programs and software; research relating to the development of computer software; research 
services for the development of new products; research services in the field of proteins, antibodies, microorganisms and 
cells; research services in the fields of science, engineering, information technology, medicine, ecology and the 
environment; research, testing and analysis services; scanning of images [conversion from physical to electronic media]; 
scientific analysis; scientific and industrial research in the field of photovoltaics and solar collectors; scientific and 
medical research and development; scientific and technological services and research; scientific and technological 
services and research and development relating thereto; scientific research; scientific research and analysis; scientific 
research and development; scientific research conducted using databases and the internet; scientific research for 
medical purposes; scientific research for others conducted using databases; scientific research for others conducted 
using databases and the internet; scientific research relating to hair care preparations; scientific research, testing and 
analysis services; scientific services relating to the isolation and cultivation of human tissues and cells; scientific 
surveys; scientific, technological, research and design services related to satellite signals for telecommunication and 
navigation; scientific, technological, research and design services related to telecommunication and navigation signals; 
scientific, technological, research and design services related to the field of monitoring and control of telecommunication 
or navigation satellites and signals; server administration; server hosting; software as a service [saas]; software 
engineering services for data processing programs; stem cell research; styling [industrial design]; surveying; technical 
advice in connection with energy-saving measures; technical advice relating to computers; technical consultancy and 
advisory services in the field of computer hardware and software; technical consultancy in the field of computer hardware 
and software; technical consultancy in the field of energy saving and energy efficiency; technical consultancy relating to 
product development; technical consultancy relating to the application and use of computer software; technical 
consultancy relating to the design of computer hardware, software and computer peripherals; technical consultancy 
relating to the installation and maintenance of computer software; technical design and planning of heating installations; 
technical design and planning of pipelines for gas, water and waste water; technical design and planning of power 
stations; technical design and planning of sewerage systems; technical design and planning of telecommunications 
equipment; technical design and planning of telecommunications networks; technical design and planning of water 
purification plants; technical design services; technical design services relating to cooling appliances and installations; 
technical design services relating to electricity plants; technical design services relating to heating installations; technical
design services relating to sanitary apparatus and installations; technical design services relating to water supply 
installations; technical development of structural elements, devices and systems for solar collectors and photovoltaic 
plants; technical drawing; technical measuring and testing laboratory services; technical measuring and testing services; 
technical measuring services; technical planning and consultancy in the field of light engineering; technical planning and 
technical project management for the development of lighting equipment; technical project planning; technical project 
planning in the field of engineering; technical project studies; technical project studies in the field of carbon offsetting; 
technical project studies in the field of construction; technical research; technical research projects and studies; 
technical testing and quality control services; technological analysis relating to energy and power needs of others; 
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technological consultancy; technological consultancy in the field of aerospace engineering; technological consultancy in 
the field of geology; technological consultancy in the fields of energy production and use; technological services; 
technological services and research and design relating thereto; technological services and research and design relating 
thereto in the field of data processing, data analysis and data conversion; telecommunications engineering; 
telecommunications technology consultancy; testing, analysis and monitoring of navigation signals; testing, analysis and 
monitoring of system algorithms for generating telecommunications and navigation data; testing, analysis and monitoring
of system algorithms for processing telecommunications and navigation data; testing, analysis and monitoring of 
telecommunication and navigation signals; testing, analysis and monitoring of telecommunication signals; testing of 
apparatus in the field of electrical engineering; testing of apparatus in the field of electrical engineering for certification 
purposes; testing of computer hardware; testing of computer installations; testing of telecommunication signals; testing 
services for alarm and monitoring systems; testing services for computer hardware and software used with alarm and 
monitoring systems; testing services for the certification of quality or standards; textile testing; troubleshooting of 
computer software problems [technical support]; underwater exploration; updating of computer database software; 
updating of computer software; updating of internet pages; updating of web sites; urban planning; vehicle 
roadworthiness testing; water analysis; weather forecasting; web design services; web site design consultancy; web site 
design for others.
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Priority claimed from 03/09/2015; Application No. : 86746548 ;United States of America 

3507682    24/02/2016
[International Registration No. : 1328368]
Google Inc.
1600 Amphitheatre Parkway, c/o Trademark Department Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software and mobile application software for providing access to, searching, displaying and sharing 
interactive and non-interactive geographic information, travel information, geographic maps and images of maps and 
mapped locations; downloadable computer software for providing geographic information, interactive geographic maps, 
images of maps and mapped locations; downloadable computer software for viewing and searching for information, 
photos, reviews, ratings of business and organizations; computer gaming software; cameras.

Cl.35;Advertising services.

Cl.39;Providing information for interactive and non-interactive geographic information, travel information, geographic 
maps and images of maps and mapped locations via a website.

Cl.41;Photography services; providing entertainment relating to photography via an interactive web site; editorial 
reporting services; publication of the editorial content of sites accessible via a global computer network; providing news 
in the nature of current event reporting.

Cl.42;Providing online non-downloadable computer software for providing access to, searching, and sharing interactive
and non-interactive geographic information, travel information, geographic maps and images of maps and mapped 
locations; providing online non-downloadable computer software for displaying geographic information, interactive 
geographic maps, and images of maps and mapped locations; providing on-line non-downloadable computer software for 
viewing and searching for information, photos, reviews, ratings of business and organizations.

Cl.45;On-line social networking services.
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Priority claimed from 20/04/2016; Application No. : 302016000040625 ;Italy 

3507687    22/04/2016
[International Registration No. : 1326566]
DUEMMEI S.r.l.
Via Carlo d'Adda, 9/A I-20143 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.14;Jewelry findings; rings (jewelry); rings (jewelry) made of non-precious metals; jewelry items made of semi-
precious materials; jewelry items to be worn; jewelry items; costume jewelry items; costume jewelry items made of 
precious metals; costume jewelry items made of precious stones; jewelry items for clothing; costume jewelry; bracelets 
(jewelry); chains (jewelry); pendants (jewelry); jewelry caskets; necklaces; threads of precious metals; tie tacks; wedding 
rings; tiaras; diamonds; metal threads made of precious materials; cufflinks and tie tacks; jewelry items containing 
precious stones; jewels, gold jewelry; earrings; art objects made of precious metals; jewelry ornaments; costume jewelry 
ornaments; jewelry cases; key rings made of precious metals; brooches (jewelry items); caskets for watchmaking items.

Cl.18;Bags; leather bags; canvas bags; purses, wallets, portfolio cases; suitcases; trunks; bags and haversacks; 
rucksacks; umbrellas; walking sticks.

Cl.25;Weather-resistant outerclothing; evening clothing; men's clothing; fur clothing; leather clothing; waterproof 
clothing items; women's outerclothing; shoes; parkas; jackets; coats; scarves; shrugs; hats; dressing gowns; shirts; 
blouses; tunics; belts; wind jackets; hooded wind jackets; jackets; trousers; waistcoats for men and women; skirts; 
sweaters; capes; shawls; foulards.
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Priority claimed from 26/10/2015; Application No. : 1730411 ;Australia 

3507904    07/12/2015
[International Registration No. : 1327944]
A G THOMPSON PROPRIETARY LIMITED
218 Chesterville Rd Moorabbin VIC 3189 Australia

Proposed to be Used
IR DIVISION
Cl.18;Bags, bags for sports, sport bags other than adapted to contain specific sports apparatus, bags for travel.

Cl.28;Bags specifically designed to carry bats and balls, bags adapted to carry sporting articles, sports equipment, 
sports apparatus or sports implements, cricket bags, bags for cricket bats and equipment, bags specially adapted for 
cricket equipment; sports bags adapted to contain hockey sticks and balls; field hockey stick bags and bags specially 
adapted for field hockey equipment; protective equipment for use in connection with cricket, hockey and baseball; field 
hockey shin guards, hand protectors, leg guards, kickers, chest guards, goalie throat protectors, goalie girdles, batting 
pads for leg protection in cricket, wicket keeping gloves for hand protection and leg protection, inner gloves for use 
inside padded batting gloves, personal protective pads for use in cricket, including, pads to protect thighs, forearms, 
abdomen and groin; sporting goods, sporting articles, sporting equipment; hockey sticks and hockey balls; hockey stick 
covers, hockey stick rubber grips; cricket bats, cricket balls, cricket gloves, cricket stumps and bails; cricket bat covers, 
cricket bat rubber grips; cricket sets comprised of cricket balls, cricket bats, cricket stumps and bails; sports training aids
for cricket, including, catching cradles, catching mitts and nets, and sports training aids for field hockey, including, nets; 
balls for sports; balls for baseball, softball, soccer and football; toys, games and playthings.
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Priority claimed from 24/08/2015; Application No. : 2015-080840 ;Japan 

3509236    24/02/2016
[International Registration No. : 1328051]
YOKOGAWA ELECTRIC CORPORATION
9-32, Nakacho 2-chome, Musashino-shi Tokyo 180-8750 Japan

Proposed to be Used
IR DIVISION
Cl.9;Mathematical instruments; mechanisms for coin-operated car parking gates; fire alarms; gas alarms; anti-theft 
warning apparatus; simulators for the steering and control of vehicles; sports training simulators; laboratory apparatus 
and instruments; photographic apparatus and instruments; cinematographic machines and apparatus; optical machines 
and apparatus; temperature indicators; gasometers; thermometers; water meters; pressure gauges [manometers]; level 
indicators; acoustic meters; tachometers; accelerometers; refractometers; luminous flux meters; actinometers; 
altimeters; hygrometers; illuminometers; vibration meters; noisemeters; speed indicators; calorimeters; viscosimeters; 
concentration meters; gravimeters; densimeters; dynamometers; flowmeters; precision measuring machines and 
instruments; automatic adjusting/regulating machines and instruments; material testing machines; surveying machines 
and instruments; power distribution or control machines and apparatus; control panels [electricity]; automatic 
adjusting/regulating machines and instruments for automatic control for supporting the improvement of productivity in 
manufacturing; batteries and cells; electric or magnetic meters and testers; electric wires and cables; transmission 
machines and apparatus [for telecommunication]; radio communication machines and apparatus; radio application 
machines and apparatus; remote control telemetering machines and instruments; parts and accessories for 
telecommunication machines and apparatus; computers and their peripherals; semi-conductor elements; electronic 
circuits [not including those recorded with computer programs]; computer programs; computer software, recorded; 
computer software; communication processors and computer software of computer network for automatic control 
devices for supporting the improvement of productivity in manufacturing; server computer and its computer software; 
computer programs, downloadable; industrial X-ray apparatus; magnetic object detectors; ultrasonic sensors; magnetic 
cores; resistance wires; fuel cell electrodes; downloadable music files; downloadable image files; electronic publications; 
recorded video discs and tapes.

Cl.35;Business efficiency expert services; marketing research; marketing analysis; business management analysis; 
business consultancy; provision of information concerning commercial sales by e-commerce; arranging contracts, for 
others, for the buying and selling of goods on e-commerce; computerized file management; management of computerized 
files by storing (and outputs, if necessary) the electronic data; computerized database management; systemization of 
information into computer databases; consultation about the systemization of information into computer databases; 
service management for the operation of the computer system; provision of information about the operation of the 
computer system.

Cl.37;General building contractor services; upholstering; machinery installation; electrical installation services; 
telecommunication wiring; electrical installation services for plant facilities; construction of power plants; construction of 
chemical plants; construction of food processing plants; construction of machinery manufacturing plants; construction of
steel manufacturing plants; construction of non-ferrous metal plants; construction of textile manufacturing plants; 
construction of petrochemical plants; construction of pharmaceutical manufacturing plants; construction of nuclear 
power plants, nuclear reprocessing plants and radioactive waste treatment facilities; construction of natural gas 
processing plants; construction of transportation plants; construction of heat supply plants; construction of plant 
facilities; advisory services relating to the installation or assembly services of industrial production plants; repair or 
maintenance of optical machines and instruments; repair or maintenance of computers; repair or maintenance of 
electronic machines and apparatus; repair or maintenance of telecommunication machines and apparatus; repair or 
maintenance of electric motors; repair or maintenance of power distribution or control machines and apparatus; repair or 
maintenance of laboratory apparatus and instruments; repair or maintenance of measuring apparatus and instruments; 
repair or maintenance of medical machines and apparatus; repair or maintenance of chemical processing machines and 
apparatus; repair or maintenance of semiconductor manufacturing machines and systems; repair or maintenance of 
power plants; repair or maintenance of chemical plants; repair or maintenance of food processing plants; repair or 
maintenance of machinery manufacturing plants; repair or maintenance of steel manufacturing plants; repair or 
maintenance of non-ferrous metal plants; repair or maintenance of textile manufacturing plants; repair or maintenance of 
petrochemical plants; repair or maintenance of pharmaceutical manufacturing plants; repair or maintenance of nuclear 
power plants, nuclear reprocessing plants and radioactive waste treatment facilities; repair or maintenance of natural gas 
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processing plants; repair or maintenance of transportation plants; repair or maintenance of heat supply plants.

Cl.42;Architectural services; surveying; designing of machines, apparatus or instruments [including their parts] for 
geological surveys and research, or designing of systems composed of such machines, apparatus and instruments; plant 
engineering; power plant engineering; chemical plant engineering; engineering on food manufacturing plants; 
engineering on machinery manufacturing plants; engineering on steel manufacturing plants; engineering on non-ferrous 
metal plants; engineering on textile manufacturing plants; engineering on petrochemical plants; engineering on 
pharmaceutical manufacturing plants; engineering on nuclear power plants, nuclear reprocessing plants and radioactive 
waste treatment facilities; engineering on natural gas processing plants; engineering on transportation plants; 
engineering on heat supply plants; industrial plant engineering; design services; providing information on design, 
programming or maintenance of computer programs for protecting computer systems against unauthorized access to 
computers and providing secure networks; computer programming services for the improvement of productivity; 
configuration and installation of computers and computer programs; adding and expansion of functions of computers 
and computer programs; providing information on operation and utilization of computers and the Internet through 
communications by computer terminals; advisory and consultancy services relating to design of apparatus and machines 
for the improvement of productivity; monitoring of computers and computer programs by remote access; design of 
computer automatic control apparatus; design, creation and maintenance of computer programs or systems and 
providing advice relating thereto; design and development of computer networks and consultancy services relating 
thereto; advisory and consultancy services relating to introduction of computer programs into equipment used in 
computer systems and maintenance thereof; consultancy in the design and development of computer systems; 
technological advice relating to computers, automobiles and industrial machines; testing services on machines, 
apparatus and instruments for use in testing, inspection or research of pharmaceuticals, cosmetics or foodstuffs; testing 
services in the field of preventing pollution; testing services in the field of electricity; testing services in the field of civil 
engineering; testing or inspection on agriculture, livestock breeding or fisheries; computer programming; rental of 
measuring apparatus; providing computer programs on data networks; providing computer programs designed to the 
specification of others; rental of computers; rental of measuring or testing machines and instruments; rental of memory 
space on computer servers and providing information relating thereto; rental of computer servers and providing 
information relating thereto; cloud computing; rental of laboratory apparatus and instruments; rental of technical drawing 
instruments.
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3509265    17/03/2016
[International Registration No. : 1328058]
Ines Klemm
Trottenstrasse 3 CH-8037 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.2;Dyes, colorants, pigments and edible inks, printing inks, dry inks, copying inks; thinners and thickeners for 
coatings, dyes and edible inks, printing inks, dry inks, copying inks; coatings; raw natural resins; additives in connection 
with the aforesaid goods, included in this class.

Cl.19;Building materials and building components (non-metallic); doors, gates, windows and window coverings, not of 
metal; non-metallic buildings and transportable buildings; unprocessed and semi-processed materials not adapted for 
any specific use, included in this class, namely, pitch, tar, bitumen and asphalt, stone, rock, clay and non-metallic 
minerals for building or construction, wood and artificial wood; statues and works of art, included in this class; parts and 
accessories for all the aforesaid goods, included in this class.

Cl.20;Goods, not of metal, namely, mooring buoys, locks and plastic key cards, not encoded and not magnetic, door, 
gate and window fittings, valves, not of metal, other than parts of machines, fasteners, clamps, structural joint 
connectors, not of metal and hinges to connect individual parts, not of metal, hand fans, grab bars, not of metal and bath 
rails, not of metal, bathtub rails, not of metal, clothes rails, curtain rails, flexible hinges, not of metal, hooks and fixings, 
not of metal for shelves, fixings, not of metal for furniture, identification bracelets, casting mould, not of metal and 
shaping casts, not of metal, holders for pennants, not of metal, dowels, bumper guards for furniture, not of metal, corner 
protectors not of metal and non-metal trestles for supporting furniture, curtain rings, rings, not of metal, for keys, curtain 
rods, stair rods, picture rods (frames), clothes rods, saw horses, removable mats or covers for sinks, distance rings, not 
of metal, stair rods, box springs, staves, poles, suction cups of plastic, not for medical purposes, non-metal pulleys, non-
metal tent pegs, poles and stakes, trays; statues, figurines, works of art and ornaments and decorations, included in this 
class; furniture and site furnishings; animal housing and beds; unprocessed and semi-processed materials, included in 
this class and not adapted for any specific use, namely, yellow amber, parts of animals, meerschaum, parts of plants used 
in furniture; containers, not of metal [storage, transport]; closures, not of metal, for containers; non-metal mounts for 
containers; ladders and movable steps, non-metallic; point-of-purchase displays [furniture], sales [display] stands, 
signboards of wood or plastics; parts and accessories to all the aforementioned goods, included in this class.

Cl.27;Floor coverings and artificial ground coverings; wall and ceiling coverings; parts and fittings for all of the 
aforesaid goods, included in this class.

Cl.35;Advertising, marketing and promotional services; commercial trading and consumer information services, 
namely, auctioneering, rental of automatic vending machines, intermediary services relating to commercial and business 
contacts, arranging of commercial and business contacts, collective buying, evaluations relating to commercial matters, 
organizing of business competitions, agency services for arranging business introductions, import and export services, 
negotiation and conclusion of commercial transactions for third parties, ordering services for third parties, price 
comparison services, procurement services, for others, subscription to a telematics, telephone or computer service, 
subscription to a television channel, newspaper subscriptions, arranging subscriptions to telecommunication services for
others; retail services in relation to hand-operated implements for construction, hand-operated tools for construction, 
flooring materials, wall coverings, furniture, furnishings, lighting, horticulture equipment, gardening articles, saddlery, 
articles of luggage, bags, fabrics, clothing and clothing accessories, headgear, jewellery, fragrancing preparations, 
toiletries, cleaning articles, hygienic implements for humans, implements for hygienic purposes for humans, medical 
apparatus, medical instruments, sporting articles, sporting equipment, educational supplies, printed matter, stationery 
supplies, dyes, colorants, pigments and edible inks, printing inks, dry inks, copying inks, thinners and thickeners for 
coatings, dyes and edible inks, printing inks, dry inks, copying inks, coating, raw natural resins, building materials and 
building components (non-metallic), doors, gates, windows and window coverings, not of metal, non-metallic buildings 
and transportable buildings, unprocessed and semi-processed materials not adapted for any specific use, included in 
class 19, namely, pitch, tar, bitumen and asphalt, stone, rock, clay and non-metallic minerals for building or construction, 
wood and artificial wood, statues and works of art, goods, not of metal, namely, mooring buoys, locks and plastic key 
cards, not encoded and not magnetic, door, gate and window fittings, valves, not of metal, other than parts of machines, 
fasteners, clamps, structural joint connectors, not of metal and hinges to connect individual parts, not of metal, hand 
fans, grab bars, not of metal and bath rails, not of metal, bathtub rails, not of metal, clothes rails, curtain rails, flexible 
hinges, not of metal, hooks and fixings, not of metal for shelves, fixings, not of metal for furniture, identification bracelets, 
casting mould, not of metal and shaping casts, not of metal, holders for pennants, not of metal, dowels, bumper guards 
for furniture, not of metal, corner protectors, not of metal and non-metal trestles for supporting furniture, sinks, curtain 
rings, rings, not of metal, for keys, curtain rods, stair rods, picture rods (frames), clothes rods, saw horses, removable 
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mats or covers for sinks, distance rings, not of metal, stair rods, box springs, staves, poles, suction cups of plastic, not 
for medical purposes, non-metal pulleys, non-metal tent pegs, poles and stakes, paper tissue holders, trays, statues, 
figurines, works of art and ornaments and decorations, included in class 20, furniture and site furnishings, animal 
housing and beds, unprocessed and semi-processed materials, included in class 20 and not adapted for any specific use, 
namely, yellow amber, parts of animals, meerschaum, parts of plants used in furniture, containers, not of metal [storage, 
transport], closures, not of metal, for containers, non-metal mounts for containers, ladders and movable steps, non-
metallic, point-of-purchase displays [furniture], sales [display] stands, signboards of wood or plastics, floor coverings 
and artificial ground coverings, wall and ceiling coverings; wholesale services in relation to hand-operated implements 
for construction, hand-operated tools for construction, flooring materials, wall coverings, furniture, furnishings, lighting, 
horticulture equipment, gardening articles, saddlery, articles of luggage, bags, fabrics, clothing and clothing accessories, 
headgear, jewellery, fragrancing preparations, toiletries, cleaning articles, hygienic implements for humans, implements 
for hygienic purposes for humans, medical apparatus, medical instruments, sporting articles, sporting equipment, 
educational supplies, printed matter, stationery supplies, dyes, colorants, pigments and edible inks, printing inks, dry 
inks, copying inks, thinners and thickeners for coatings, dyes and edible inks, printing inks, dry inks, copying inks, 
coating, raw natural resins, building materials and building components (non-metallic), doors, gates, windows and 
window coverings, not of metal, non-metallic buildings and transportable buildings, unprocessed and semi-processed 
materials not adapted for any specific use, included in class 19, namely, pitch, tar, bitumen and asphalt, stone, rock, clay 
and non-metallic minerals for building or construction, wood and artificial wood, statues and works of art, goods, not of 
metal, namely, mooring buoys, locks and plastic key cards, not encoded and not magnetic, door, gate and window 
fittings, valves, not of metal, other than parts of machines, fasteners, clamps, structural joint connectors, not of metal and 
hinges to connect individual parts, not of metal, hand fans, grab bars, not of metal and bath rails, not of metal, bathtub 
rails, not of metal, clothes rails, curtain rails, flexible hinges, not of metal, hooks and fixings, not of metal for shelves, 
fixings, not of metal for furniture, identification bracelets, casting mould, not of metal and shaping casts, not of metal, 
holders for pennants, not of metal, dowels, bumper guards for furniture, not of metal, corner protectors, not of metal and 
non-metal trestles for supporting furniture, sinks, curtain rings, rings, not of metal, for keys, curtain rods, stair rods, 
picture rods (frames), clothes rods, saw horses, removable mats or covers for sinks, distance rings, not of metal, stair 
rods, box springs, staves, poles, suction cups of plastic, not for medical purposes, non-metal pulleys, non-metal tent 
pegs, poles and stakes, paper tissue holders, trays, statues, figurines, works of art and ornaments and decorations, 
included in class 20, furniture and site furnishings, animal housing and beds, unprocessed and semi-processed materials,
included in class 20 and not adapted for any specific use, namely, yellow amber, parts of animals, meerschaum, parts of 
plants used in furniture, containers, not of metal [storage, transport], closures, not of metal, for containers, non-metal 
mounts for containers, ladders and movable steps, non-metallic, point-of-purchase displays [furniture], sales [display] 
stands, signboards of wood or plastics, floor coverings and artificial ground coverings, wall and ceiling coverings; online 
retail store services relating to cosmetic and beauty products, clothing; online retail store services featuring cosmetic and
beauty products, clothing and accessories; mail order retail services connected with clothing accessories; business 
assistance, management and administrative services; business analysis, research and information services; lending, 
rental and lease of objects in connection with the providing of the aforesaid services, included in this class; consultancy 
and information in relation to the aforesaid services, included in this class.

Cl.37;Building, construction and demolition; lending, rental and leasing of objects in connection with the providing of 
the aforesaid services, included in this class; consultancy and information in relation to the aforesaid services, included 
in this class.

Cl.39;Transport; packaging and storage of goods; lending, rental and leasing of objects in connection with the 
providing of the aforesaid services, included in this class; consultancy and information in relation to the aforesaid 
services, included in this class.

Cl.40;Custom manufacture and assembly services; printing, and photographic film development and cinematographic 
film development; duplication of audio and video recordings; lending, rental and leasing of objects in connection with the 
providing of the aforesaid services, included in this class; consultancy, advisory and information services relating to the 
aforesaid services, included in this class.

Cl.41;Publishing and reporting; education, entertainment and sports; translation and interpretation; lending, rental and 
leasing of objects in connection with the providing of the aforesaid services, included in this class; consultancy and 
information in relation to the aforesaid services, included in this class.

Cl.42;IT services, namely, development, programming and implementation of software, development of computer 
hardware, hosting websites, server hosting, hosting of databases, software as a service (SaaS) and rental of software, 
rental of computer hardware and installations, IT consultancy and information services, IT security services in the nature 
of protection and recovery of computer data, data duplication and conversion, data coding, computer analysis and 
diagnostics, research and development, and implementation of computers and computer systems, computer project 
management, data mining, digital watermarking, computer services, namely, creating, maintaining and updating websites 
for others, technological services in relation to computers, computer network services, data migration, updating websites,
for others, monitoring computer systems by remote access; services in the field of science and technology and research 
and development related thereto; architectural and urban planning services; testing, authentication and quality control; 
design services; services of an architect; services of a building designer, engineering services; design of interior decor; 
services of a designer, product development and development of web sites; art work design; technical consultation 
services, namely, planning and choosing lighting, surfaces and furnishing systems, building materials and facades; 
lending, rental and leasing of objects in connection with the providing of the aforesaid services, included in this class; 
consultancy and information in relation to the aforesaid services, included in this class.

Cl.43;Temporary accommodation; animal boarding; rental of furniture, linens and table settings; services for providing 
food and drink; lending, rental and leasing of objects in connection with the providing of the aforesaid services, included 
in this class; consultancy and information in relation to the aforesaid services, included in this class.

Cl.44;Agriculture, aquaculture, horticulture and forestry services; human healthcare services; human hygiene and 
beauty care; lending, rental and leasing of objects in connection with the providing of the aforesaid services, included in 
this class; advisory, consultancy and information services in relation to the aforesaid services, included in this class.
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Priority claimed from 23/10/2015; Application No. : 302015000065056 ;Italy 

3509527    30/12/2015
[International Registration No. : 1327849]
TELECOM ITALIA S.P.A.
Via Gaetano Negri, 1 I-20123 MILAN Italy

Proposed to be Used
IR DIVISION
Cl.9;Telephone equipment and instruments; apparatus and instruments for voice interaction telephone apparatus with 
automatic call distribution; computer; hardware and software for telephony; hardware equipment needed for access to a 
global telecommunications computer network; computer network servers; digital telephone and software platform; 
electrical and electronic apparatus for communications and telecommunications; apparatus and instruments for 
communication and telecommunications; electronic apparatus and instruments for processing, logging, storing, 
transmitting, recovering and receiving data; apparatus and instruments for storage, storing, handling, processing, 
recording, transmission, amplification and reproduction of data, sound, images, information or encoded data; equipment 
for the use, management and sharing of multimedia content, including consumer electronics devices for domestic and or 
personal use as personal computers, set-top box, connected TV, smartphones and tablets; apparatus and instruments for 
recording, reproducing, carrying, storing, processing, manipulating, transmitting, broadcasting, retrieving and 
reproducing software; apparatus for the integration of network services and electrical and electronic household devices; 
television receivers and televisions incorporating video recorders; software that allows users to capture, store, play and 
schedule music and audio, video, film, performances, games and amusements; software that allows users to capture and 
store texts, including newspapers, magazines, books, electronic books, electronic publications, multimedia texts; 
software and programs for analysis and management of data; software and programs for the installation of applications; 
educational software related to the world of music; educational software; electronic game software; video games 
software; e-books; software for teleconferencing, videoconferencing and videophone services; software for searching 
and retrieving data; software for access to databases; software for access to telecommunications services, computer 
networks and electronic bulletin boards; computer games software; software and telecommunication equipment including
modems and portable modem to enable connection to databases, local area networks and the Internet; software, 
applications and devices for the interconnection of telecommunications networks, computers and local area networks; 
moviecameras; videocameras; cameras; photographic instruments and apparatus; equipment, apparatus and instruments 
for image processing; readers and scanners for bar codes; television and radio apparatus and instruments; transmitters 
and receivers for telecommunications and radio and television broadcasting; equipment for access to broadcast or 
transmitted programs; holograms; data processing equipment; computer peripherals; programs recorded on electronic 
circuits; software; discs and tapes intended as magnetic data carriers; printed circuit boards; blank and prerecorded 
magnetic cards, also prepaid; memory cards; smart cards; cards containing microprocessors; cards with integrated 

7782



circuits; electronic identification cards; encoded telephone cards; pre-paid telephone calling cards, magnetically 
encoded; credit cards; encoded debit cards; cards for electronic games adapted for use with telephones; CD-ROM; DVD; 
magnetic, digital and optical data recording media; digital, optical, blank and pre-recorded recording media and magnetic 
data carriers; USB flash drives; software downloadable from the Internet; downloadable ring tones for mobile phones; 
downloadable electronic publications available on-line from databases or the Internet; downloadable music files; devices 
for playing downloaded music files; portable media players; photographs, images, graphics, image files, audio clips, film, 
video and audio-visual programs available for download on-line or from databases or the Internet or Internet websites; 
apparatus and instruments for remote surveillance; software for remote surveillance; satellite transmitters and receivers; 
telecommunications and broadcasting satellites; electric wires and cables; optical cables; telecommunications apparatus 
and telecommunication systems; terminals intended to be connected to a telephone network; telephone exchange 
apparatus; apparatus for input, storage, conversion and processing of telecommunication signals; telephone equipment; 
equipment for fixed phones, portable phones, which allow you to keep your hands free or voice-activated; multimedia 
apparatus and instruments; interactive terminals for displaying and ordering goods and services; pagers, radio pagers, 
two-way radios and radiotelephone; telephones; mobile phones; cellular phones; smartphones; tablets; computer; mobile 
telecommunications handsets; fax machines; apparatus for the transmission and receipt by fax; personal digital 
assistants [PDAs]; electronic notebooks; electronic organizers; electronic graphic tablets; electronic handheld units for 
receipt, storage and/or wireless transmission of data and messages; mobile electronic devices to allow users to store or 
manage personal information; accessories for telephones and mobile telecommunications handsets; adapters for 
telephones; phone charger; apparatus for desks or cars containing a speaker to enable the use of a telephone handset 
without the aid of hands; telephone receivers housings for use in cars; cases for containment or transport of mobile 
phones and equipment and telephone equipment; straps for mobile phones; electronic agendas; antennas; batteries; 
microbatteries; microprocessors; keyboards; modem; calculators; display screens; Global Positioning System [GPS] 
apparatus; navigation apparatus for vehicles [on-board computers], Global Positioning System [GPS] tracking and 
location devices; remote control apparatus; radio apparatus and instruments; electrical apparatus and instruments for 
control, analysis, excluding live analysis, reporting, monitoring, inspection and teaching; optical and electro-optical 
apparatus and instruments; video films; audiovisual equipment and appliances; electrical and electronic accessories and 
peripherals for computer and audiovisual equipment.

Cl.35;Promotional and advertising services; loyalty card services; organization, implementation and management of 
loyalty programs for customers; organization, management and supervision of sales and promotional incentive schemes; 
collection, systemization, compilation and analysis of business data and information stored in computer databases; 
information and advice concerning the provision and promotion and selection and display of products; business 
assistance, management and information services; retailing services in the field of telecommunications and multimedia 
items; the bringing together, for the benefit of others, of a variety of goods in the telecommunications and multimedia 
sectors, excluding the transport thereof, enabling customers to view and purchase those goods, including via the Internet 
or other global computer network; arranging and conducting of exhibitions for business purposes; advertising and 
promotional services; business assistance, management and information services; business planning and strategy 
services; economic forecasting, marketing, market research, market analysis and survey services; publication of 
advertising materials and texts; compilation of statistical information; provision of business information; directory 
services; telephone answering services; commercial information and directory agency services with the purposes of 
giving users a list of service providers in the field of Global Positioning System [GPS] navigation and tracking; providing 
information and consultancy services relating to the abovementioned services.

Cl.36;Acceptance of monetary charitable contributions [crowdfunding], also provided via a website; charitable 
fundraising services; fundraising services; venture capital services, namely, providing financing to emerging and start-up 
companies; financial sponsorship services; establishment of mutual funds on behalf of third parties; fundraising services 
for online businesses; private equity funds investment services; establishment of funds, in particular capital investments, 
financing and insurance; electronic funds transfer; establishment of mutual funds for third parties; capital investment; 
investment of own capital; venture capital financing; financial advice in relation to micro-credit; financial transactions; bill 
payment services; financial transaction services provided on-line and via wireless telecommunications apparatus and 
devices; direct debit services and payment and credit services, electronic payment services.

Cl.37;Installation, maintenance and repair of equipment and telecommunications systems, telephones, mobile phones 
and mobile telecommunications handsets, call radio devices, radio telephone equipment, computers and electronic 
agendas, hardware, satellite transmitters and receivers, appliances and electronic equipment, electronics business 
equipment, machinery and office equipment, electronic notebooks and tablet computers, television and radio apparatus 
and equipment, apparatus and equipment for photographic and imaging, communications networks; updating of 
computer hardware; information and advice relating to all the aforesaid services provided on-line from a computer 
database or via the Internet or other means; civil engineering construction, consultancy, repair and maintenance services, 
provided via a global computer network or the Internet; information and consultancy relating to maintenance and repair of 
vehicles provided through telecommunication links; providing online information relating to repair and installation 
services; updating of computer hardware.

Cl.38;Telecommunications; telecommunications services; mobile telecommunications services; telecommunication 
services provided via platforms and portals on the Internet and other media telecommunications services; Internet portal 
services; services of mobile telecommunications networks; landline telecommunications; rental of apparatus and 
instruments for communications; provision of email services; electronic sending and transferring of documents; 
videocommunication services; voice interaction telephone services; telephone exchange services and automatic call 
distribution; provision of access to broadband telecommunications; wireless broadband communication services, 
providing broadband communication services via optical fiber broadband networks; transmission services including 
services of electronic transmission of audio and video files via computer and communications networks; services of 
transmission and reception of data, information and audio and video files also related to events of a cultural nature, 
music, sports, current affairs, by electronic means such as computers, cable TV, radios, television, connected television, 
set-top box, tablets, smart phones; delivery of digital music by telecommunications; audio broadcasting and subscription 
services through the global computer network Internet; audio broadcasting of music, concerts, and radio programs of 
musical nature; audio and video streaming of content on a global Internet computer network; broadcasting services for 
television programs; transmission services relating to Internet protocol TV; Internet protocol television [IPTV] 
transmission services; providing access to the Internet; communication via computer; text messaging and email services;
information on telecommunications provided by telecommunications networks; transmission and distribution of images, 
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video and audio files, images and software, including movies, electronic books, music, games and entertainment in 
general, in digital or analog form, via a global computer network or the Internet, via radio transmission or cable and 
telecommunications; electronic transmission of audio and video files transmitted continuously and downloadable via 
electronic networks and communications; network provider services, such as rental and management of access to data 
networks and databases, in particular the Internet; providing access to a computer database; providing access to 
databases; rental of access time to a computer database; providing access to websites containing media, music, games 
and digital video on the Internet; providing access to websites on the Internet; audio and/or video streaming on a global 
computer network Internet; management services of a network of telecommunications; information and advisory services 
relating to the above; information and advice relating to all the aforesaid services provided on-line from a database or the 
Internet; information and advisory services relating to the aforesaid, available on a telecommunications network; 
providing access to computer networks; providing access via data networks to software for Internet access; providing 
access to computer programs in data networks.

Cl.39;Transport; packaging and storage of goods; travel organization; storage services.

Cl.41;Education; training; entertainment; sporting and cultural activities; interactive entertainment; electronic games 
services provided by means of any communications network; entertainment provided by means of telecommunications 
networks; information on education, training, entertainment, sporting and cultural activities available via 
telecommunications networks; news reporting services; television production services, television programming services; 
television production and television programming services provided by means of Internet protocol technology; 
entertainment by means of television and Internet protocol television; arranging of musical and sporting events; club 
services in the nature of entertainment; discotheque services; live entertainment; night clubs; rental of music venues and 
stadiums; casino services; information and advisory services relating to the aforesaid; information and advice relating to 
all the aforesaid services provided on-line from a database or the Internet; information and advisory services relating to 
the aforesaid services available on a telecommunications network.

Cl.42;Scientific and technological services and research and design relating thereto; research laboratories; research, 
design and development of products; technical research; research, design and development services in the field of 
computers, computer programs, computer systems, software application solutions, data processing systems, data 
management, computerized information processing systems, communications services, communications solutions, 
communications applications, communications systems and network interfaces; providing advice and technical 
information relating to the aforesaid services; technical data analysis services; industrial testing; preparation of technical 
and scientific reports and technical studies; consultancy services relating to the design, development and use of 
computer hardware and software; design of computer hardware; maintenance, updating and design of firmware, software 
and computer programs; computer programming; preparation and supply of information relating to computers and 
computer networks; technical consultancy in the field of information technology and telecommunications; design and 
development of computer systems and telecommunications systems and equipment; providing information about the 
design and development of computer hardware and software; advisory services for information technology [IT], relating 
to computer networks, telecommunications networks and data transmission networks; providing temporary use of online 
applications and software tools; programming services provided online; rental of computers; rental of software; rental of 
a database server to third parties; rental of computers for data processing; designing and writing of computer software 
for the creation of web pages on the Internet; creation of virtual and interactive images; design and development of 
databases, intranets and websites; creation and development of software; providing temporary use of online applications 
and software tools for computer networks and servers, telecommunications networks and local area networks; providing 
non-downloadable software that enables users the capture, storage, execution and programming of music and audio, 
video, film, performances in general, games and amusements; providing non-downloadable software that enables users 
to capture and store texts, including newspapers, magazines, books, electronic books, electronic publications, 
multimedia texts; website hosting; installation and maintenance of software; rental of web servers for Internet access; 
creation, management and maintenance of web sites, web pages and portals for uploading text, images and music 
available via computers or mobile phones; providing search engines for the Internet; cloud computing; providing 
temporary use of online non-downloadable software; computer services in connection with electronic data storage, 
computerized data storage and online data storage, as well as cloud computing services, namely, cloud hosting.

Cl.45;Legal services; security services for the protection of property and individuals; personal and social services 
provided by third parties to meet the needs of individuals; on-line social networking services; providing social networking 
services via a website.
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Priority claimed from 22/12/2015; Application No. : 30 2015 109 245 ;Germany 

3510019    21/04/2016
[International Registration No. : 1327533]
Mark Heim
Fockenbrunnen 17/1 72218 Wildberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Mobile alarm systems, in particular smoke detectors, heat detectors, flame detectors, gas detectors, water 
detectors and motion detectors.

Cl.37;Rental of equipment for the construction industry.
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3510881    13/05/2016
[International Registration No. : 1327959]
Wenker GmbH & Co. KG
Boschstrasse 14 48683 Ahaus Germany

Proposed to be Used
IR DIVISION
Cl.6;Building panels and buildings, both of metal, particularly transportable buildings; building panels and buildings, 
both of metal, for the modular construction and particularly for use as transportable residential premises or as 
commercial buildings as well as for use as portable cabins on ships; building panels and buildings, both of metal, 
particularly transportable buildings and buildings, both of metal, preferably for use as a wet room or in plant engineering 
as place of work as color spraying cabin, as enamelling cabin, as security space; building panels and buildings, both of 
metal, particularly transportable buildings and preferably in buildings for use as noise protection, as fire protection or to 
secure rooms against fire, emissions, overvoltage and/or breaking; trim panels made from metal, in particular design 
elements, in particular for building interiors and preferably for walls, ceilings, walls, parapets, lifts and living areas and 
kitchen areas and preferably for wall and ceiling paneling parts of air-conditioned spaces.

Cl.7;Housings and sheathings for machines, motors and arrangements, in particular of metal and/or of plastic and 
preferably of sheet metal.

Cl.9;Measuring and testing equipment for quality control of the surfaces of painted and unpainted semifinished and 
finished parts, in particular for quality control of car bodies and of painted and unpainted body parts; distribution cabinets
and control cabinets, preferably of metal and/or plastic.

Cl.11;Lighting installations, in particular light tunnels, and light distributors for the illumination and inspection of 
surfaces, in particular for the illumination and verification of painted and unpainted car bodies, preferably of motor cars, 
as well as painted and unpainted body parts, in particular of motor car body parts; illumination means, in particular light 
sailing reflectors for lighting means, in particular for the directed illumination and inspection of painted and unpainted car 
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bodies as well as of painted and unpainted car body parts.

Cl.19;Building panels and buildings, particularly transportable buildings, made of wood, plastic and/or stone, 
particularly for the modular construction and preferably for use as transportable residential premises or as commercial 
buildings as well as for use as portable cabins on ships, for use as wet cells, especially in monolithic lightweight and in 
ready to install form, or as security rooms; building panels and buildings, particularly transportable buildings, made of 
wood, plastic and/or stone, especially for use as noise insulation, fire protection or to protect against emissions, 
overvoltage and/or breaking, especially of rooms.
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Priority claimed from 23/11/2015; Application No. : 4227999 ;France 

3510922    18/05/2016
[International Registration No. : 1328589]
TECHNOLOGIES AVANCEES ET MEMBRANES INDUSTRIELLES
Z.A. Les Laurons F-26110 NYONS France

Proposed to be Used
IR DIVISION
Cl.7;Filtration elements as parts of machines; filtering membranes as parts of machines; inorganic filtering elements as 
parts of machines; ceramic filters as parts of machines; casings containing filtering elements as parts of machines.

Cl.11;Apparatus for purifying, treating and filtering water, industrial and household waste, and their components; filters 
as parts of domestic and industrial systems; inorganic filters as parts of domestic and industrial systems; ceramic filters 
as parts of domestic and industrial systems; housings containing filters as parts of domestic and industrial filtration 
installations; apparatus for the purification, treatment and filtration of gases and liquids and their components.
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Priority claimed from 25/06/2015; Application No. : 4192111 ;France 

3510947    23/12/2015
[International Registration No. : 1328602]
GROUPE GO SPORT, Société Anonyme
17 Avenue de la Falaise F-38360 SASSENAGE France

Proposed to be Used
IR DIVISION
Cl.9;Protective helmets for cyclists and motorcyclists, spectacles for cyclists and motorcyclists, spectacle cases.

Cl.12;Vehicles; apparatus for locomotion by land, air or water and especially cycles and bicycles; anti-theft devices for 
cycles; audible warning systems for cycles and bicycles (bells); kickstands for cycles and bicycles (parts thereof); 
tubeless tires for cycles; frames for cycles; chains for bicycles, cycles; inner tubes for cycles; brakes and brake fittings 
for all cycles and bicycles; cycle mudguards; handle bars for bicycles, cycles; saddles for all cycles and bicycles; saddle 
covers for cycles; bicycle rims; mudguards, guards for cycle, bicycle and vehicle components (other than for engines); 
grips for cycles and bicycles; motors for cycles; pneumatic tires for cycles and bicycles; air pumps; bicycle pumps; 
pedals for cycles; special baskets for cycles and bicycles; luggage carriers for cycles and bicycles and fittings thereof; 
baby carriers for cycles and bicycles; wheels of all cycles and bicycles; wheel hubs of all vehicles, cycles and bicycles; 
bicycle spokes; saddlebags adapted for cycles; cranks for cycles; gears for cycles; tyres for bicycles, cycles.

Cl.25;Clothing, sportswear and particularly clothing for cycling, headgear, footwear, footwear for sports and 
particularly footwear for cycling, underclothing and underwear; gloves.
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Priority claimed from 12/08/2015; Application No. : 1713664 ;Australia 

3511012    12/02/2016
[International Registration No. : 1329138]
Settle Transaction Exchange Pty Ltd.
Level 2, 8 Market St. Melbourne VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; managing and tracking payment 
transactions via electronic communications networks; electronic invoicing; business consulting services in the field of 
online payments; office management and accounting functions; business accounts management; business data analysis 
services; advisory services relating to e-commerce; provision of e-commerce business solutions; business information 
management; business information management including electronic reporting of payment processing; business 
information management including electronic reporting of payment authentication, tracking, and invoicing; business 
management, namely, optimisation of payments; providing information about the trading of goods and services via a 
website.

Cl.36;Financial affairs; monetary affairs; financial services; financial services, namely, electronic funds transfer; 
electronic funds transfer via electronic communications networks; clearing and reconciling financial transactions; 
payment and financial services; payment and financial services being processing and transmission of bills and payment 
of bills; credit card and debit card transaction processing services; electronic payment services; credit card transaction 
processing services; bill payment services; providing electronic mobile payment services for others; credit card and 
payment processing services; electronic foreign exchange payment processing; payment processing services; 
processing bank account payment transactions; computerised banking services; electronic banking; financial banking; 
personal banking services; personal financial banking services.
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Priority claimed from 21/10/2015; Application No. : 1729359 ;Australia 

3514011    21/04/2016
[International Registration No. : 1328751]
Macro Investments Pty. Ltd.
P.O. Box 222 Kilkenny SA 5009 Australia

Proposed to be Used
IR DIVISION
Cl.29;Alimentary preserves made of meat; baked meat; burgers (meat patties); canned meat; casseroles (prepared meal 
of meat or vegetables); chilled foods consisting predominantly of meat; chilled meals made from meat; chopped meat 
patties; cold meats; combinations of cheese and meat; cooked meals consisting principally of meat; cooked meals 
consisting principally of meat and vegetables; cooked meat; cooked meat dishes; cooked pork meats; corned meat; 
cubed meats; dehydrated crab meat; dehydrated meat balls; dried meats; extracts of meat; food pastes made from meat; 
food preparations consisting principally of meat; food preparations consisting principally of meat products; food 
preparations made from meat; food products derived from meat; food products made from meat; foodstuffs consisting of 
sausage meat; fresh meat; frozen meat; frozen meat products; frozen prepared meals consisting principally of meat; 
game products (meat); grilled meat; hamburgers (meat patties); lamb (prepared meat); luncheon meats; meat; meat based 
stock; meat broth concentrates; meat broth paste; meat burgers (meat patties); meat conserves; meat extracts; meat 
gelatines; meat jellies; meat paste; meat pates; meat preparations; meat preserves; meat products; meat substitutes 
prepared from vegetables (textured vegetable protein); meat terrines; meat, preserved; meat, tinned; meat-based dips; 
minced meat; pastes containing meat; pastry fillings of meat; pie fillings of meat; pork products being cuts of meat; 
potted meats; preparations made from meat; prepared dishes consisting principally of meat; prepared meals consisting 
principally of meat; prepared meals made from meat (meat predominating); prepared meals, predominantly of meat or 
vegetables; prepared meat; prepared meat dishes; prepared meat products; preserved meats; preserved prepared meat; 
preserves made from meat; processed meat products; processed pork meats; quenelles (meat); roasted meat; salads 
containing meat; salt meats; salted meats; sausage meat; smoked meats; smoked prepared meat; snack foods consisting 
principally of meat; snack foods made from meat; steaks of meat; tinned meats; turkey meat; vegetable based meat 
substitutes.

Cl.30;Binding preparations for meat; flavourings made from meat; meat dumplings (cooked meat in a pastry envelope); 
meat gravies; meat pies; meat substitutes prepared from cereals; meat tenderizers, for household purposes; pastries 
consisting of vegetables and meat; pelmeni (dumplings stuffed with meat); pies containing meat; sandwiches containing 
meat.

Cl.31;Fresh meat for cats; fresh meat for dogs; processed meat for cats; processed meat for dogs.

Cl.35;Retail sale of prepared meat and meat products (butcher's shop).
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3514042    28/03/2016
[International Registration No. : 1329084]
Nanjing Tuniu Technology Co., Ltd.
3rd-5th Floor, Building 6, Dongda Science Park, No. 6, Changjiang Back Street, Xuanwu District, Nanjing City Jiangsu Province China

Proposed to be Used
IR DIVISION
Cl.35;Advertising; provision of an on-line marketplace for buyers and sellers of goods and services; business 
management consultancy; presentation of goods on communication media, for retail purposes; licensing of the goods 
and services of others (commercial administration of the-); management consultancy (personnel-); relocation services for 
businesses; accounting; systemization of information into computer databases; retail or wholesale services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies.

Cl.36;Financing services; loans [financing]; lease-purchase financing; insurance; guarantees; fiduciary; real estate 
management; brokerage; lending against security; jewelry appraisal.

Cl.39;Transport; courier services [messages or merchandise]; escorting of travelers; arranging of cruises; booking of 
seats for travel; travel reservation; travel tour guide services; travel agency [except for hotel reservation]; sightseeing 
[tourism]; arranging of travel tours.

Cl.41;Competitions (organization of-) [education or entertainment]; publication of electronic books and journals on-line;
layout services, other than for advertising purposes; amusements; recreation facilities (providing-); holiday camp 
services [entertainment]; booking of seats for shows; game services provided on-line from a computer network; ticket 
agency services [entertainment].

Cl.43;Hotel reservations; accommodation reservations (temporary-); motels; holiday camp services [lodging]; 
accommodation bureaux [hotels, boarding houses]; hotels; canteens; tourist homes; rental of meeting rooms; providing 
campground facilities.

7792



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 25/01/2016; Application No. : 2016/05664 ;Turkey 

3514071    09/05/2016
[International Registration No. : 1329101]
DEHA MAGAZACILIK EV TEKSTILI ÜRÜNLERI SANAYI VE TICARET ANONIM SIRKETI
Gülbahar Mah. Avni Dilligil Sk. Çelik Is Merkezi B/Blok No:9 G.Kat Mecidiyeköy, Sisli ISTANBUL Turkey

Proposed to be Used
IR DIVISION
Cl.3;Bleaching and cleaning preparations, detergents other than for use in manufacturing operations and for medical 
purposes, laundry bleach, fabric softeners for laundry use, stain removers, dishwasher detergents, perfumery; cosmetics; 
fragrances; deodorants for personal use and animals, soaps, dental care preparations; dentifrices, denture polishes, 
tooth whitening preparations, mouth washes, not for medical purposes; abrasive preparations; emery cloth; sandpaper; 
pumice stone; abrasive pastes; polishing preparations for leather, vinyl, metal and wood, polishes and creams for leather, 
vinyl, metal and wood, wax for polishing.

Cl.5;Sanitary preparations for medical use; hygienic pads; hygienic tampons; plasters; materials for dressings; diapers, 
including those made of paper and textiles; deodorants, other than for human beings or for animals; air deodorising 
preparations.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of 
statistics; rental of office machines; systemization of information into computer databases; telephone answering for 
unavailable subscribers; business management, business administration and business consultancy; accounting; 
commercial consultancy services; personnel recruitment, personnel placement, employment agencies, import-export 
agencies; temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, a 
variety of goods, namely, bleaching and cleaning preparations, detergents other than for use in manufacturing operations 
and for medical purposes, laundry bleach, fabric softeners for laundry use, stain removers, dishwasher detergents, 
perfumery, cosmetics, fragrances, deodorants for personal use and animals, soaps, dental care preparations, dentifrices, 
denture polishes, tooth whitening preparations, mouth washes, not for medical purposes, abrasive preparations, emery 
cloth, sandpaper, pumice stone, abrasive pastes, polishing preparations for leather, vinyl, metal and wood, polishes and 
creams for leather, vinyl, metal and wood, wax for polishing, sanitary preparations for medical use, hygienic pads, 
hygienic tampons, plasters, materials for dressings, diapers, including those made of paper and textiles, deodorants, 
other than for human beings or for animals, air deodorising preparations, electric kitchen machines for chopping, 
grinding, crushing, mixing and mincing foodstuff, washing machines, laundry washing machines, dishwashers, spin 
driers (not heated), electric cleaning machines for cleaning floors, carpets or floorings, vacuum cleaners and parts 
thereof, forks, spoons, knives and non-electric cutters, slicers, peelers for kitchen use, including those made of precious 
metals, tools and apparatus included in this class for personal beauty care use, tools and apparatus included in this class 
for shaving, epilation, manicure and pedicure, electric hand implements for straightening and curling hair, scissors, 
electric or non-electric irons, steam irons, jewellery, imitation jewellery, gold, precious stones and jewellery made thereof, 
cufflinks, tic pins, statuettes and figurines of precious metal, clocks, watches and chronometrical instruments, 
chronometers and their parts, watch straps, paper towels, toilet paper, paper napkins, goods made of leather, imitations 
of leather or other materials, designed for carrying items, included in this class, bags, wallets, boxes and trunks made of 
leather or stout leather, keycases, trunks [luggage], suitcases, furniture, made of any kind of material, mattresses, pillows,
air mattresses and cushions, not for medical purposes, sleeping bags for camping, water beds, not for medical purposes, 
mirrors, display boards, frames for pictures and paintings, identification plates, identification tags, nameplates, 
identification labels made of wood or synthetic materials, ornaments and decorative goods of wood, cork, reed, cane, 
wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster, included in 
this class, namely figurines, holiday ornaments for walls and sculptures, all made of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster, hand-operated non-
electric cleaning instruments and appliances, brushes, other than paintbrushes, steel chips for cleaning, sponges for 
cleaning, steel wool for cleaning, cloths of textile for cleaning, gloves for dishwashing, non-electric polishing machines 
for household purposes, brooms for carpets, mops, toothbrushes, electric toothbrushes, dental floss, shaving brushes, 
hair brushes, combs, non-electric household or kitchen utensils, included in this class, [other than forks, knives, spoons], 
services [dishes], pots and pans, bottle openers, flower pots, drinking straws, non-electric cooking utensils, ironing 
boards and shaped covers therefor, drying racks for washing, clothes drying hangers, ornaments and decorative goods 
of glass, porcelain, earthenware or clay, included in this class, namely statues, figurines and vases, all made of glass, 
porcelain, earthenware or clay, perfume burners, perfume sprayers, perfume vaporizers, electric or non-electric make-up 
removing appliances, powder puffs, toilet cases, woven or non-woven textile fabrics, textile goods for household use, 
curtains, bed covers, sheets (textile), pillowcases, blankets, quilts, towels, artificial flowers, artificial fruits, hair pins, hair 
buckles, hair bands, decorative articles for the hair, not made of precious metal, wigs, hair extensions, electric or non- 
electric hair curlers, other than hand implements, enabling customers to conveniently view and purchase those goods, 
such services may be provided by retail stores, wholesale outlets, by means of electronic media or through mail order 
catalogues. 
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Priority claimed from 22/10/2015; Application No. : 30 2015 107 171 ;Germany 

3514689    22/03/2016
[International Registration No. : 1329079]
Leonhard Kurz Stiftung & Co. KG
Schwabacher Strasse 482 90763 Fürth Germany

Proposed to be Used
IR DIVISION
Cl.7;Machine-driven apparatus for stamping, in particular for hot stamping; machines and parts of machines (as far as 
included in this class) for applying stamping foils, transfer foils or laminating foils onto work pieces and substrates, 
particularly onto three-dimensional work pieces and substrates; machine-driven stamping tools; stamping dies as 
machine parts; stamping membranes as machine parts; stamping cushions as machine parts; stamping matrices/stencils 
as machine parts; machines for foil processing; pattern transferring machines for the transferring of patterns, decors, 
structures and/or functional surface structures that are pre-printed and/or applied on base foils onto surfaces of work 
pieces and substrates; foil overlaying machines for overlaying the surfaces of work pieces and substrates with foils with 
patterns, decors, structures and/or functional surface structures; molding machines for performing of injection molding 
and for transferring of patterns, decors, structures and/or functional surface structures onto the molded articles as well 
as molding machines for performing injection molding and for overlaying the molded articles with foils with patterns, 
decors, structures and/or functional surface structures; automatic foil feeding mechanisms (machines) and foil 
preparation mechanisms (machines) (also thermal) for use with the aforementioned pattern transferring machines; 
automatic foil feeding mechanisms (machines) and foil preparation mechanisms (machines) (also thermal) for use with 
the aforementioned foil overlaying machines; automatic foil feeding mechanisms (machines) and foil preparations 
mechanisms (machines) (also thermal) for use with the aforementioned molding machines; molds for plastic molding 
machines; parts and components for all aforementioned goods (as far as included in this class).

Cl.16;Stamping foils and transfer foils of paper or plastic for wrapping and/or packaging or for stationery purposes, as 
far as included in this class; all aforementioned goods also for application as wrapping and packaging onto textile 
material, for application wrapping and packaging onto work pieces and substrates or for surface decoration and/or 
surface coating by means of wrapping and packaging, particularly for surface decoration and/or surface coating of 
sheaths/ claddings, coverings, housing components, injection-molded components, vehicle components.

Cl.17;Stamping foils, transfer foils and laminating foils, as far as included in this class; thermal transfer foils; all 
aforementioned goods also for application onto textile material, for application onto work pieces and substrates or for 
surface decoration and/or surface coating, particularly for surface decoration and/or surface coating of 
sheaths/claddings, coverings, housing components, injection-molded components, vehicle components; laminates (semi-
finished products) in form of foils of plastics or primarily of plastics; foils (semi-finished products) of plastics or primarily 
of plastics for application onto work pieces and substrates or for surface decoration and/or surface coating, particularly 
for surface decoration and/or surface coating of sheaths/claddings, coverings, housing components, injection-molded 
components, vehicle components; laminates (semi-finished products) in form of foils of plastics or primarily of plastics 
for decoration and/or manufacturing of; sheaths/claddings, coverings, housing components, injection-molded 
components, vehicle components; thin foils with a decoration layer with decoration elements for decoration of various 
work pieces and substrates by means of hot stamping, cold stamping or by means of foil transfer; semi-finished 
products, namely self-adhesive foils, plastic laminates, as far as included in this class.

Cl.42;Technological consultancy concerning surface decoration and/or surface coating by means of stamping foils, 
transfer foils and laminating foils; technological consultancy concerning use and application of foils in surface decoration
and/or surface coating; technological consultancy concerning foil application processes in industrial production; 
technological consultancy concerning plastics molding processes; technological consultancy concerning application of 
stamping foils, transfer foils and laminating foils onto work pieces and substrates, particularly three-dimensional work 
pieces and substrates; technological consultancy concerning application of stamping foils, transfer foils and laminating 
foils onto housing components, injection-molded components and vehicle components; technological consultancy 
concerning plastics processing; technological consultancy concerning the transfer of patterns, decors, structures and/or 
functional surface structures; technological consultancy concerning transfer of patterns, decors, structures and/or 
functional surface structures and/or overlaying of articles molded from plastics with foils pre-treated with heat; 
technological consultancy concerning transfer processes, particularly foil transfer processes; technological consultancy 
concerning plastics molding and subsequent transferring of patterns, decors, structures and/or functional surface 
structures and/or overlaying of the molded articles with foils; services of an industrial designer.
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Priority claimed from 24/02/2016; Application No. : 01327448 ;Benelux 

3514816    12/05/2016
[International Registration No. : 1328975]
KOMONO, besloten vennootschap met beperkte aansprakelijkheid
Westpoort 11-15 Zwijndrecht B-2070

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, hair care preparations; dentifrices; toilet water, cosmetics, make-up 
preparations, deodorants and antiperspirants for personal use, bath oils, bubble bath, cream bath, shower foam, shower 
gels, shaving creams, beauty creams, day creams, cosmetic skin lotions, cosmetic lotions, body milk, cosmetic sun oils, 
cosmetic sun milk, wipes impregnated with cosmetic lotions, eyebrow pencils, eye liner, mascara, make-up powder, 
lipsticks, cleansing milk; blusher; liquid foundation and powder foundation; shampoo, henna [cosmetic dye], hair creams, 
hairspray, nail varnish, make-up kits.

Cl.9;Spectacles, sunglasses, spectacle lenses and frames, contact lenses, spectacle cases, chains and cords, parts and 
fittings for all of the aforesaid goods; covers for multimedia players; covers for mobile telephones; dvd jackets; jackets 
for cds; sheaths for computer cables; covers for apparatus for the reproduction of sound; covers for handheld devices, 
namely mobile phone covers, tablet covers; covers for electronic agendas; covers for video cameras and covers for 
photographic cameras.

Cl.14;Horological and chronometric instruments; jewellery, precious stones; earrings, rings, necklaces, bracelets, 
decorative pins of precious metal, shoe ornaments of precious metal, boxes of precious metal, pins [jewelry], tie clips, 
cufflinks, watch straps; key fobs of leather.

Cl.18;Hand bags; travel baggage; bank card holders, credit card holders, bank card cases and credit card cases of 
leather; leather credit card holders; wallets; file folders made of leather; travel garment covers; make-up bags, not fitted; 
sports bags included in this class; athletics bags; shoulder bags; shopping bags made of skin; school book bags; shoe 
carriers for travel [bags]; beach bags; diaper bags; rucksacks; travelling cases; canvas bags; overnight bags; trolleys 
[trunks on wheels]; satchels; vanity cases (not fitted); leather; boxes of leather; briefcases [leather goods]; harness made 
from leather; umbrellas; leather leashes.

Cl.25;Jackets; jackets [clothing]; pants; skirts; tops; topcoats; waist belts; shoulder straps for clothing; gowns; 
pullovers; denim jeans; cloaks; parkas; shirts; undershirts; cardigans; lingerie; baby doll nighties; bath robes; swimwear; 
negligees; swimming costumes; dressing gowns; shawls; sashes for wear; ties; neck ties; sweat shirts; knitwear 
[clothing]; polo shirts; tights; trousers; shorts; stockings; socks; footwear; slippers; covers for shoes other than for 
medical purposes; galoshes; clogs; soles for footwear; uppers (footwear); boots; ski boots; ankle boots; espadrilles; 
sandals; bath sandals; gloves; fingerless gloves; hats and caps.

Cl.35;Wholesale and retail services, import and export and the bringing together, for the benefit of others enabling 
consumers to conveniently compare and purchase goods, of bleaching preparations and other substances for laundry 
use, cleaning, polishing, scouring and abrasive preparations, soaps, perfumery, essential oils, hair care preparations, 
dentifrices, toilet water, cosmetics, make-up preparations, deodorants and antiperspirants for personal use, bath oils, 
bubble bath, cream bath, shower foam, shower gels, shaving creams, beauty creams, day creams, skin lotions, lotions, 
body milk, sun oils, sun milk, wipes impregnated with cosmetic lotions, eyebrow pencils, eye liner, mascara, make-up 
powder, lipsticks, cleansing milk, blusher, liquid foundation and powder foundation, shampoo, henna, hair creams, 
hairspray, nail varnish, make-up kits; wholesale and retail services, import and export and the bringing together, for the 
benefit of others, enabling consumers to conveniently compare and purchase goods, of spectacles, sunglasses, 
spectacle lenses and frames, contact lenses, spectacle cases, chains and cords, parts and fittings for all of the aforesaid 
goods, covers for multimedia players, covers for mobile telephones, dvd jackets, jackets for cds, sheaths for computer 
cables, covers for apparatus for the reproduction of sound, covers for handheld devices, covers for electronic agendas, 
covers for video cameras and covers for photographic cameras; wholesale and retail services, import and export and the 
bringing together, for the benefit of others, of horological and chronometric instruments, jewellery, precious stones, 
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earrings, rings, necklaces, bracelets, decorative pins of precious metal, shoe ornaments of precious metal, boxes of 
precious metal, pins, tie clips, cufflinks, watch straps; wholesale and retail services, import and export and the bringing 
together, for the benefit of others, of hand bags, baggage, card holders, card cases of leather, leather credit card holders, 
wallets, hand bags, travel garment covers, make-up bags, not fitted, sports bags included in this class, athletics bags, 
shoulder bags, shopping bags made of skin, school book bags, shoe carriers for travel, beach bags, diaper bags, 
rucksacks, travelling cases, canvas bags, overnight bags, trolleys, satchels, vanity cases (not fitted), leather, chests and 
boxes of leather, briefcases, harness made from leather, umbrellas, leather leashes; wholesale and retail services, import 
and export and the bringing together, for the benefit of others, enabling consumers to conveniently compare and 
purchase goods, of coats, jackets, trousers, skirts, tops, waterproof clothing, topcoats, belts for wear, shoulder straps for 
clothing, dresses, heavy jackets, sweaters, jeans, cloaks, parkas, shirts, t-shirts, cardigans, underwear, baby- doll 
nightdresses, bathrobes, swimwear, negligees, bathing suits, dressing gowns, shawls, scarves, ties, neckties, 
sweatshirts, undershirts, polo shirts, teddies, shorts, stockings, socks; wholesale and retail services, import and export 
and the bringing together, for the benefit of others, enabling consumers to conveniently compare and purchase goods, of 
footwear, slippers, overshoes, galoshes, wooden shoes, soles for footwear, boot uppers, boots, ski boots, ankle boots, 
espadrilles, sandals, bath sandals, gloves, mittens, hats and caps.
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Priority claimed from 26/10/2015; Application No. : 2015-103110 ;Japan 

3514818    24/03/2016
[International Registration No. : 1329081]
SATO HOLDINGS KABUSHIKI KAISHA
7-1, Shimomeguro 1-chome, Meguro-ku Tokyo 153-0064 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; plastic adhesives not for stationery or household purposes; chemical compositions for developing, 
printing and enlarging photographs; unprocessed plastics [plastics in primary form].

Cl.2;Pigments containing laser-sensitive components; pigments; dyestuffs; paints containing laser-sensitive 
components; paints; printing ink containing laser-sensitive components; printing ink; colors [for drawing pictures]; 
nonferrous metals in foil or powder form for painters, decorators, printers and artists; precious metals in foil or powder 
form for painters, decorators, printers and artists; agglutinants for paints and printing ink.

Cl.9;Test tubes coated with laser-sensitive components; test tubes into which laser-sensitive components are blended; 
test tubes; laboratory apparatus and instruments; laser printers and parts thereof; barcode printers; data processing 
equipment, namely, scanners; computer software.

Cl.16;Packaging containers of paper, coated with laser-sensitive components; packaging containers of paper, into 
which laser-sensitive components are blended; packaging containers of paper; food wrapping plastic film for commercial 
use, coated with laser-sensitive components; food wrapping plastic film for commercial use, into which laser-sensitive 
components are blended; food wrapping plastic film for commercial use; packaging bags of plastics, coated with laser-
sensitive components; packaging bags of plastics, into which laser-sensitive components are blended; packaging bags of
plastics; food wrapping plastic film for household purposes, coated with laser-sensitive components; food wrapping 
plastic film for household purposes, into which laser-sensitive components are blended;  food wrapping plastic film for 
household purposes; garbage bags of paper, coated with laser-sensitive components; garbage bags of paper, into which 
laser-sensitive components are blended; garbage bags of paper; garbage bags of plastics, coated with laser-sensitive 
components; garbage bags of plastic, into which laser-sensitive components are blended; garbage bags of plastic; 
baggage tags of paper, coated with laser-sensitive components; baggage tags of paper, into which laser-sensitive 
components are blended; baggage tags of paper; corrugated cardboard, coated with laser-sensitive components; 
corrugated cardboard, into which laser-sensitive components are blended; corrugated cardboard; paper and cardboard; 
plastic labels, coated with laser-sensitive components; plastic labels, into which laser-sensitive components are blended; 
paper labels, coated with laser-sensitive components; paper labels, into which laser-sensitive components are blended; 
labels, not of textiles; paper and cardboard hangtags, coated with laser-sensitive components; paper and cardboard 
hangtags, into which laser-sensitive components are blended; seals [stationery], coated with laser-sensitive components; 
seals [stationery], into which laser-sensitive components are blended; stationery.

Cl.17;Plastic film coated with laser-sensitive components, other than for wrapping; plastic film into which laser-
sensitive components are blended, other than for wrapping; plastic film, other than for wrapping; semi-processed plastic 
substances in the form of sheets, films and plates, coated with laser-sensitive components; semi-processed plastic 
substances in the form of sheets, films and plates, into which laser-sensitive components are blended; semi-processed 
plastic substances in the form of sheets, films and plates; plastic semi-worked products in the form of sheets, films and 
plates, coated with laser-sensitive components; plastic semi-worked products in the form of sheets, films and plates, into 
which laser-sensitive components are blended; plastic semi-worked products in the form of sheets, films and plates; 
plastic semi-worked products; rubber stoppers coated with laser-sensitive components; rubber stoppers into which laser-
sensitive components are blended; rubber stoppers; rubber lids and caps [for industrial packaging containers], coated 
with laser-sensitive components; rubber lids and caps [for industrial packaging containers], into which laser-sensitive 
components are blended; rubber lids and caps [for industrial packaging containers]; plastic sheeting coated with laser-
sensitive components, for agricultural purposes; plastic sheeting into which laser-sensitive components are blended, for 
agricultural purposes; plastic sheeting for agricultural purposes.

Cl.18;Leather cloth coated with laser-sensitive components; leather cloth into which laser-sensitive components are 
blended; leather cloth.

Cl.20;Plastic clips for sealing bags and packages, coated with laser-sensitive components; plastic clips for sealing 
bags and packages, into which laser-sensitive components are blended; ties for plastic bags for packaging, coated with 
laser-sensitive components; ties for plastic bags for packaging, into which laser-sensitive components are blended; 
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industrial packaging containers of wood, bamboo and plastics, coated with laser-sensitive components; industrial 
packaging containers of wood, bamboo and plastics, into which laser-sensitive components are blended; nameplates and 
door nameplates, coated with laser-sensitive components, not of metal; nameplates and door nameplates, into which 
laser-sensitive components are blended, not of metal; door nameplates, not of metal.

Cl.24;Cloth labels coated with laser-sensitive components; cloth labels into which laser-sensitive components are 
blended; cloth labels; woven fabrics coated with laser-sensitive components; woven fabrics into which laser-sensitive 
components are blended; woven fabrics; knitted fabrics coated with laser-sensitive components; knitted fabrics into 
which laser-sensitive components are blended; knitted fabrics; felt and non-woven textile fabrics coated with laser-
sensitive components; felt and non-woven textile fabrics into which laser-sensitive components are blended; felt and non-
woven textile fabrics; vinyl cloth coated with laser-sensitive components; vinyl cloth into which laser-sensitive 
components are blended; vinyl cloth; rubberized cloth coated with laser-sensitive components; rubberized cloth into 
which laser-sensitive components are blended; rubberized cloth.

Cl.35;Providing information concerning commercial sales of laser printers and their parts; providing information 
concerning commercial sales; retail or wholesale services for laser printers and their parts.
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Proposed to be Used
IR DIVISION
Cl.3;Essential oils and aromatic extracts; toiletries; perfumery and fragrances; oral hygiene preparations; body cleaning 
and beauty care preparations; cleaning and fragrancing preparations.

Cl.9;Animated cartoons; audio recordings; audio visual recordings; digital music downloadable provided from a 
computer database or the internet; electronic publications, downloadable; electronic publications, downloadable; 
instruction manuals in electronic format; cinematographic films; pre-recorded audio tapes; exposed film; digital music 
downloadable provided from mp3 internet web sites; holographic images; digital music downloadable provided from the 
internet; weekly publications downloaded in electronic form from the internet; recorded discs bearing images; 
downloadable graphics for mobile phones; downloadable publications; downloadable musical sound recordings; 
downloadable music files; musical video recordings; talking books; records [sound recordings]; audio recordings; 
recorded discs bearing sound; musical sound recordings; musical recordings in the form of discs; pre-recorded videos; 
tape recordings of music; printed publications in machine-readable form; printed publications in optically recorded form; 
printed publications in electronically readable format; animated cartoons in the form of cinematographic films; podcasts; 
computer documentation in electronic form; electronic publications recorded on computer media; training manuals in the 
form of a computer program; sensitized films, exposed; photosensitive media [films, exposed]; cinematographic film, 
exposed; video recordings; recorded data files; games software; recorded content; multimedia content and recorded 
content; software; databases (electronic); computer games programmes downloaded via the internet [software]; 
downloadable electronic game programs; downloadable computer game programs; downloadable video game programs; 
software programs for video games; programmed video games contained on cartridges [software]; recorded computer 
game programs; computer games; video game programs; computer programmes stored in digital form; computer 
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software in the field of electronic publishing; personal computer application software for managing document control 
systems; computer software downloaded from the internet; interactive computer software; interactive multimedia 
computer programs; computer software that permits games to be played; application software; education software; 
computer software downloadable from global computer information networks; children's educational software; computer 
software concerned with children's education; data recorded electronically; audio cassettes; compact discs; dvds; 
electronic data carriers; pre-recorded compact discs; information technology and audiovisual equipment; computer 
operating systems.

Cl.14;Jewels; jewellery boxes and watch boxes; gemstones, pearls and precious metals, and imitations thereof; 
ornaments, made of or coated with precious or semi-precious metals or stones, or imitations thereof; statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof; key rings [trinkets or 
fobs]; trinkets coated with precious metal; key fobs [rings] coated with precious metal.

Cl.16;Disposable paper products; decoration and art materials and media; pastes and other adhesives for stationery or 
household purposes; printed matter; paper and cardboard; books; stationery and educational supplies; works of art and 
figurines of paper and cardboard, and architects' models; bags and articles for packaging, wrapping and storage of paper, 
cardboard or plastics; drawing materials; drawing paper; arts, crafts and modelling equipment.

Cl.18;Walking sticks; luggage, bags, wallets and other carriers; umbrellas and parasols.

Cl.21;Cosmetic and toilet utensils and bathroom articles; brushes and brush-making articles; statues, figurines, 
plaques and works of art, made of materials such as porcelain, terra-cotta or glass, included in the class; tableware, 
cookware and containers; glasses, drinking vessels and barware; services [dishes]; dishes [household utensils].

Cl.24;Fabrics; textile goods, and substitutes for textile goods; linens; textiles made of flannel; textile tissues; 
household textile articles; handkerchiefs; household textiles; textiles for furnishings.

Cl.25;Footwear; hats; clothing; sports shirts with short sleeves; menswear; casual shirts; casual trousers; leisurewear; 
layettes [clothing]; swimming trunks; sports clothing [other than golf gloves]; sportswear; tops [clothing]; coats and 
socks; tee-shirts; sweatpants; socks; shorts; slipovers; blousons; long jackets; long sleeve pullovers; printed t-shirts; 
shirts; loungewear; outerclothing for men; short-sleeve shirts; short-sleeved or long-sleeved t-shirts; trousers for 
children; children's wear; skirt suits; gloves [clothing]; collared shirts; running suits; hooded sweatshirts; hooded tops; 
slacks; skirts; denim jeans; sweat shirts; sweat suits; denim jackets; sun hats; peaked headwear; caps with visors; 
bonnets; children's headwear; bonnets [headwear]; sun visors [headwear]; sun visors; caps [headwear]; pumps 
[footwear]; football boots; footwear [excluding orthopedic footwear]; footwear for men; canvas shoes; espadrilles; 
basketball sneakers; gym boots; children's footwear; running shoes; training shoes; leather shoes; footwear for women; 
slip-on shoes; booties; slippers; shoes with hook and pile fastening tapes; sandals; infants' footwear; beach shoes; 
cycling shoes; leisure shoes.

Cl.28;Fairground and playground apparatus; festive decorations for Christmas trees and artificial Christmas trees; toys,
games, playthings and novelties; sporting articles and equipment; video game apparatus; balloons; fabric toys; carnival 
caps; face masks being playthings; children's multiple activity toy; children's bicycles (other than for transport); board 
games; kites; toy hats; toy tableware; playing balls; toy sporting apparatus; toy vehicles with transforming parts; toys; 
toys simulating objects used by adults in day to day activity; masks for children for fancy dress; teddy bears; dolls; 
battery operated toys; toy figurines; counters for games; scale model vehicles; miniature car models [toys or playthings]; 
inflatable toys; building games; sports games; children's playthings.

Cl.30;Processed grains, starches, and goods made thereof, baking preparations and yeasts; ice, ice creams, frozen 
yogurts and sorbets; coffee, teas and cocoa and substitutes therefor; baked goods, confectionery, chocolate and 
desserts; sugars, natural sweeteners, sweet coatings and fillings, bee products; salts, seasonings, flavourings and 
condiments; pastries, cakes, tarts and biscuits (cookies); chocolates; bakery goods; foodstuffs containing cocoa [as the 
main constituent]; confectionery in frozen form.

Cl.32;Non-alcoholic beverages; preparations for making beverages; juices; flavoured carbonated beverages; energy 
drinks; rice-based beverages, other than milk substitutes, soya-based beverages, other than milk substitutes; other non-
alcoholic drinks; cordials; orange squash.

Cl.41;Publishing and reporting; education, entertainment and sports; translation and interpretation; news reporters 
services; news programme services; publishing of stories; publication of printed matter; publication of the editorial 
content of sites accessible via a global computer network; publishing of electronic publications; providing electronic 
publications; providing on-line electronic publications, not downloadable; publication of texts; on-line publication of 
electronic books and journals (non-downloadable); providing online non-downloadable comic books and graphic novels; 
providing on-line non-downloadable general feature magazines; music publishing and music recording services; music 
publishing services; on-line publishing services; publication and editing of printed matter; publication of printed matter 
relating to education; publication of educational books; publication of educational teaching materials; publication of 
instructional literature; publication of printed matter and printed publications; publication of newspapers, periodicals, 
catalogs and brochures; publication of books; consultation services relating to the publication of books; publishing 
services for books and magazines; publication and editing of books; publication of electronic books and journals on-line; 
electronic desktop publishing; publication of books relating to entertainment; electronic text publishing services; 
publication of electronic books and journals on-line; provision of electronic publications (not downloadable); publication 
of electronic magazines; live band performances; arranging of visual entertainment; arranging of visual and musical 
entertainment; organisation of recreational activities; provision of recreational events; providing recreational areas in the 
nature of play areas for children; provision of online information relating to entertainment from a computer database or 
the internet; entertainment services in the nature of an amusement park show; entertainment; provision of entertainment 
services through the media of video-films; provision of entertainment services through the media of publications; 
amusement centers; production of shows; entertainment, education and instruction services; video entertainment 
services; exhibition of video films; provision of recreational activities; leisure services; sporting and cultural activities; 
computer and video game amusement services; providing information on-line relating to computer games and computer 
enhancements for games; providing on-line information in the field of computer gaming entertainment; television 
entertainment; theme park services; theatre entertainment; theatre services; theater productions; adventure playground 
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services; popular entertainment services; provision of games by means of a computer based system; game services 
provided online from a computer network; provision of on-line entertainment; provision of on-line computer games; on-
line gaming services; electronic games services provided from a computer database; musical entertainment; musical 
entertainment services; performing of music and singing; live entertainment; children's adventure playground services; 
organisation of events for cultural, entertainment and sporting purposes; organization of balls; game services provided 
via the internet (non-downloadable); electronic game services provided by means of the internet; electronic game 
services and competitions provided by means of the internet; amusement park services; entertainment services; 
amusement and theme park services; amusement park and theme park services; organising of shows for entertainment 
purposes; film distribution; cinematographic entertainment services; distribution of movies; rental of motion pictures; live
entertainment, live music services; cinema presentations; electronic games services provided from a computer database 
or by means of the internet; electronic games services, including provision of computer games on-line or by means of a 
global computer network; entertainment services in the form of television programmes; entertainment services in the 
form of motion pictures; entertainment services for producing live shows; entertainment services in the form of cinema 
performances; provision of entertainment services through the media of audio tapes; provision of entertainment services 
through the media of television; providing entertainment services in the form of recorded music; provision of 
entertainment services through the media of cine-films; entertainment, sporting and cultural activities; electronic online 
publication of periodicals and books; arranging of games; organisation of games and competitions; adult training; 
electronic data processing training; education and instruction; sports and fitness; audio and video production, and 
photography; training in electronics; provision of education courses relating to electronics; english language education 
services; arranging of training courses; education services for imparting language teaching methods; provision of 
language schools and language courses; organisation of language courses; language tuition; provision of information 
relating to training; professional consultancy relating to education; educational advisory services; organising of 
educational games; advisory services relating to education; providing computer-delivered educational testing and 
assessments; provision of day-care [educational] units; educational testing; provision of training and education; 
consultancy services relating to training; provision of education courses; providing of education; education; training and 
further training consultancy; organisation of training courses; provision of training courses; development of educational 
materials; dissemination of educational material; arranging teaching programmes; provision of training facilities; 
education services relating to the development of children's intellectual faculties; education services relating to 
computers; education services relating to computer systems; conducting courses, seminars and workshops; educational 
services provided for children; educational services provided for teachers of children; training in the operation of 
software systems; training in the development of software systems; training in the design of software systems; training of 
teachers; teacher training services; education in the field of data processing; education in the field of computing; school 
courses relating to study assistance; training in the use of data processing programs; provision of instruction relating to 
data processing; training services relating to computer-aided design; providing computer assisted courses of instruction; 
instruction in the use of computers; instruction in the development of computers; services for the provision of training in 
the use of computers; provision of computer related training courses; provision of education courses relating to 
computers; organisation of computer related training courses; training services relating to computers; computer 
education training; training in the operation of computerised systems; training services relating to computer systems; 
computer training; computer training services; training in the development of computer programs; training in the 
operation of computer programs; training in the design of computer programs; provision of instruction relating to 
computer programming; training in computer programming; computer education training services; computerised training 
in career counselling; training relating to computer techniques; provision of courses of instruction in the management of 
information technology; training services relating to the use of information technology; educational services relating to 
information technology; sporting education services; sporting and recreational activities; sporting services; sports 
tuition, coaching and instruction; recreation and training services; services for the production of entertainment in the 
form of film; film production for entertainment purposes; production/distribution of movies; production of entertainment 
in the form of television programmes; production of entertainment in the form of sound recordings; animation production 
services; creating animated cartoons; production of animated programmes for use on television and cable; audio, film, 
video and television recording services.

Cl.43;Services for providing food and drink; services for providing food and drink; providing temporary housing 
accommodations; temporary accommodation; restaurant services; cafeterias; ice cream parlour services; hotels, hostels 
and boarding houses, holiday and tourist accommodation; nurseries, day-care and elderly care facilities; accommodation 
bureau services.
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Proposed to be Used
IR DIVISION
Cl.35;Advertising, including advertising on the Internet; marketing; marketing in digital networks; telemarketing; public 
relations; advertising and promotional services (for third parties); rental of advertising material; rental and provision of 
advertising space, including of advertising space on the internet; providing of commercial and business contacts, 
including on the Internet; rental and provision of advertising time on communication media; direct mail advertising; 
distribution of samples for advertising purposes; dissemination of advertising matter; duplication of documents; 
publication of publicity texts; writing of publicity texts; publication of printed matters for publicity, in particular for tour 
operator catalogues, also in electronic form and on the internet; market research including public opinion polling and 
market analysis; organization of fairs and exhibitions for commercial and advertising purposes; commercial advisory 
services for consumer; direct mail advertising to attract new customers and to maintain the existing customer base; on-
line advertising on computer networks; planning of advertising efforts; updating, maintenance, systemization and 
compilation of data in computer databases, in particular for measures of customer retention; organizational consulting 
regarding measures of customer retention; developing marketing activities that include the provision of bonuses and 
similar perks (developing marketing activities for bonus schemes); business and organizational consultancy, including 
customer loyalty programs; business consultancy; business management; business administration; office functions; 
business organization and management advisory services; bookkeeping; hotel management for others; business 
organizational preparation of building projects as a service of a building contractor; organizational and business advice 
for franchise concepts; business consultancy for franchise transaction; sponsorship, namely providing of advertising and
promotional contracts for third parties; rental of office equipment; recruitment of office staff; providing of business 
addresses for advertising purposes; auctioneering services, in particular on the Internet; provision of contracts on the 
purchase and sale of goods (for third parties) and on the use of services by teleshopping channel; procurement of 
contracts for provision of services for third parties by teleshopping channel; employment of staff for hotlines and call 
centre; order counter services by hotline and call centre; retail services in relation to the following goods, namely, soaps, 
perfumery, perfumes, scented water, eau de Cologne, deodorants for human beings, potpourris [fragrances], essential 
oils, cosmetics, cosmetic preparations for bath, skin care (cosmetic preparations for), lotions for cosmetic purposes, 
creams (cosmetic), beauty masks, make-up preparations, lipsticks, cosmetic kits, shampoos, hair lotions, dentifrices, 
mouth washes, not for medical purposes, sun-tanning preparations [cosmetics], shaving preparations, after-shave 
lotions, boot cream, joss sticks, candles (for lighting), Christmas tree candles, scented candles, sanitary preparations for 
medical purposes, dietetic substances adapted for medical use, food for babies, diapers [babies' napkins], plasters, 
materials for dressings, disinfectants, sun care preparations for pharmaceutical purposes, sunburn ointments, 
pharmaceutical products, pharmaceutical and veterinary preparations, medicine cases, portable, filled, emergency boxes, 
pockets and bags (filled), bath preparations, medicated, therapeutic preparations for the bath, goods of metal, hooks of 
metal for clothes and pockets rails, locks of metal, boxes of common metal, identity plates of metal, luggage labels, 
boarding stairs of metal, towel dispensers (fixed) of metal, letter boxes of metal, machines for agricultural purposes, 
edible pastes making machines, cleaning (machines and apparatus for -), electric, ironing machines, cleaning appliances 
utilizing steam, labellers [machines], bottle washing machines, dishwashers, die-cutting and tapping machines, electric 
hand drills, hand-held tools, other than hand-operated, high pressure washers, electric glue guns, handling apparatus for 
loading and unloading, harvesting machines, fruit presses (electric) for household purposes, electric knives, electric 
blenders for household purposes, electric tin openers, beaters (electric), whisks (electric) for household purposes, bread 
cutting machines, grating machines for vegetables, coffee grinders (other than hand-operated), kneading machines, 
kitchen machines (electric), food processors (electric), mills for household purposes (other than hand-operated), pepper 
mills (other than hand-operated), beer pumps, dynamos, motors for boats, sewing machines, lawnmowers [machines], 
electric shears, trueing machines, electric shoe polishers, automatic vending machines, hand-operated tools, cutlery, 
forks and spoons, table cutlery [knives, forks and spoons] and silver plate, vegetable slicers, can openers (non-electric), 
egg slicers (non-electric), nutcrackers, oyster openers, non-electric cheese slicers, foundry ladles [hand tools], mortars 
for pounding, sugar tongs, garden tools (hand-operated), ice scraper, side arms, scissors, borers, ratchets [hand tools], 
crow bars, files [tools], spades [hand tools], blade sharpening instruments, screwdrivers, polishing irons [glazing tools], 
razors, razor cases, shaving cases, manicure and pedicure sets, depilation appliances (electric and non-electric), pincers, 
eyelash curlers, fireplace bellows [hand tools], lawn clippers [hand instruments], sand trap rakes, flat irons, scientific, 
nautical, surveying, photographic, optical, measuring, signalling, checking and teaching apparatus and instruments, 
digital thermometers, not for medical purposes, barometers, temperature indicators, wireless meteorological station in 
essence composed of a temperature indicator, a barometer, a hygrometers as well as an indicator of date and time, data 
carriers, in particular magnetic data carriers, CD-ROMs, DVDs, magnetic cards, smart cards, phonograph records and 
other digital recording media, exchangeable digital data storage mediums, exchangeable electronic data storage 
mediums, USB-sticks, data processing apparatus and computers, hardware for data processing, computer software, 
apparatus for recording, transmission and reproduction of sound, images or data, digital cameras, cameras, camcorders, 
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telephone apparatus, in particular, mobile telephones and accessories for the above goods, calculating machines, 
magnetic data carriers, magnetic and video tapes, exposed films, computer software, mechanisms for coin-operated 
apparatus, binoculars, magnifying glasses, spectacle cases, spectacles, spectacle lenses, spectacle frames and 
sunglasses, optical goods, diving suits and masks, breathing apparatus for underwater swimming, magnets (decorative -
), helmets (protective -) for sports, tachometers, mouse pads, scales, test tubes, navigation apparatus for vehicles (on-
board computer), navigational instruments, satellite navigational apparatus, downloadable music files, sheath 
contraceptives (condoms), gloves for massages, massage devices (including for beauty care), massage devices in the 
form of balls, baby bottles, apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, 
water supply and sanitary purposes, hair dryers, cookware (electric), ovens, toasters, sandwich toasters, grills, roasting 
spits, barbecues, electric raclette sets, electric fondue sets, electric coffee makers, water boilers, water heaters, electric 
apparatus for preparing yoghurt, electric waffle irons, warmers (stoves), electric pressure-cooking saucepans, warming 
trays, apparatus for drawing up beer under pressure, automatic bread making machines, electric deep-fat fryers, 
microwave-ovens, ice-cream making machines and apparatus, freezers, refrigeration containers, air cooling apparatus, 
refrigeration cabinets, steam facial apparatus, electric lamps, pocket book lights, chandeliers, electric Christmas tree 
lighting, fairy lights for festive decoration(paper lanterns), lanterns, torches, bicycle lights, lighting apparatus for vehicles, 
flares and searchlight's, lampshade holders, lampshades, lanterns, oil-burning mantle lamps, light bulbs (for lighting), 
pocket warmers, fans (air conditioning), hot-water bottles, electric bottle warmers, foot warmers (electric or non-electric), 
radiators (heating), electric blankets, not for medical purposes, hot air apparatus, fan heaters, heat accumulators, gas 
lighters (lighters), gas lighters, petrol burners, air conditioning installations, air conditioning apparatus, water filtering 
apparatus, ornamental fountains, fountains, water intake apparatus, taps, in particular water taps, bath tub linings, 
vehicles, apparatus for locomotion by land, air or water, vehicle accessories, in particular air pumps, rear view mirrors, 
sun-blinds adapted for automobiles, bicycle baskets, bells for bicycles, pedals for bicycles, bicycle seats, dress guards 
for bicycles, spoke clips for wheels, luggage bags for two-wheeled vehicles, pumps for bicycles, handlebars for bicycles, 
mudguards, snow chains and anti-skid chains, barrows, tilting carts, golf carts, prams, parachutes, vehicles covers, 
fireworks, sparklers, firecrackers (bangers), precious metals and their alloys and goods in precious metal or coated 
therewith, jewellery, precious stones, in particular bracelets, brooches, rings and earrings, horological and chronometric 
instruments, alarm clocks, watches and watch straps, stick pins, compact cases and figurines (statuettes), all of precious 
metal, jewellery chains, tie-pins and clips, cufflinks, key rings, jewellery boxes, paper, cardboard and goods made from 
these materials, in particular nameplates, luggage labels, transfers [decalcomanias], stickers [stationery], containers for 
stationery, beer mats, paper and plastic packing bags, paper bags, pads of paper and writing paper, printed matters, 
books, leaflets, brochures, newspapers, magazines, photographs, postcards, tickets, entry tickets, calendars, cards, 
catalogues, writing instruments, in particular pens, pencils and fountain pens, artists' materials, paint brushes, office 
requisites (other than furniture), in particular drawing pins, sealing stamps and inking pads, boxes for notepads, 
instructional and teaching material (except apparatus), cardboard, paper and plastic materials for packaging, printers' 
type, paper flags and pennants made of paper, adhesives for stationery purposes, table mat of paper for glasses, mugs, 
cups, coffee and tea pots, document holders [stationery], leather and imitations of leather and goods made from these 
materials, trunks, briefcases and travelling bags, document wallets, rucksacks, bags, in particular shoulder bags, bottle 
bags, bags for camping, belt bags, beach bags, sports shoes and bath bags, wallets, purses, shopping bags and net bags 
for shopping, travel kits (leather goods), key cases, toilet bags, suitcase straps, saddlery, horse blankets and head-stalls, 
umbrellas and parasols, walking sticks, luggage tags of leather or artificial leather, boxes of leather or leather board, 
furniture, mirrors, picture frames, goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, 
mother-of-pearl, meerschaum and substitutes for these materials or of plastics, in particular cans, boxes and crates, 
wardrobe hooks and pallets, air beds and air cushions (not for medical purposes), luggage tags (nameplates) (not of 
metal), inflatable publicity objects, hand mirrors, shopping trolley tokens (not of metal), packaging containers of plastic, 
household or kitchen utensils and containers, in particular boxes, soapboxes, food storage jars and insulated containers, 
salt cellars and pepper pots, non-electric beaters, pots, frying pans, woks, non-electric fondue set, non-electric 
appliances for making yogurt, soap dispensers, soap holders, combs and sponges, brushes (except paint brushes), 
brushes for footwear, brush-making materials, toothbrushes, including electric toothbrushes, articles for cleaning 
purposes, deodorizing apparatus for personal use, unworked or semi-worked glass (except glass used in building), 
glassware, porcelain and earthenware, in particular vases, decanters, flasks and glass [receptacles], works of art made of 
porcelain, clay or glass, fruit bowls, napkin rings, cosmetic utensils, perfume vaporizers, shaving brushes, spectacle 
cleaning cloths, bottles, in particular insulating flasks, refrigerating bottles, demijohns and drinking flasks for travellers, 
non-electric fruit presses for household purposes, corkscrews, bottle openers, fitted picnic baskets (including dishes), 
non-electric cold boxes (portable), isothermic bags, services [dishes], coffee services, tea services, chopsticks, shoe 
horns, shoe trees [stretchers], coasters (not of paper and other than table linen), trivets [table utensils], table mat for 
glasses, mugs, cups, coffee and tea pots [table utensils], toothpicks, toothpicks holders, disposable table plates, flower-
pot covers, watering cans, ice buckets, garden, polishing and cooking gloves, gloves for household purposes, portable 
baby baths, baby potties for sanitary purposes, non-electric heaters for feedings bottles, bread and cutting boards, piggy 
banks, waste paper baskets, ropes, string, nets, tents, tarpaulins, sails, sacks and bags, padding and stuffing materials 
(except of rubber or plastics), raw fibrous textile materials, shoulder straps, packing rope, packing string, plastic fibres for
textile use, beach shelter tents, bags for washing knitwear, yarns and threads for textile purposes, sewing threads and 
yarn, textiles and textile goods, bed covers, bedspreads and table covers and cloths, bath towels and hand towels, 
napkins and handkerchiefs of textile, curtains and drapes of textile, pennants and flags (not of paper), printers' blankets 
of textile, bedding (bed linen), labels of textile, coasters (table linen) of textile, for jugs, bottles, glasses, mugs, cups, 
coffee pots and tea pots, shower curtains of textile or of plastic film, clothing, in particular T-shirts, trousers, gloves, 
shirts and blouses, money belts (clothing), belts, headgear, in particular hats, caps and shower caps, scarves, ties, 
overalls, raincoats, scarves, socks, headbands and jumpers, swimsuits, bathing trunks, bathrobes, footwear, in particular 
sandals, shoes for swimming and sports shoes, garment carriers(prefabricated), wet suits for water skiing, aprons 
(clothing), carnival costumes, ski gloves, lace and embroidery, ribbons and braid, buttons, hook and eyes, needles, 
artificial flowers and fruits, key straps, badges, trouser clips for cyclists, hair bands, hair clips, bows for the hair, hair 
adornments, hair slides, needle cases, sewing boxes, armlets, mats, floor mats, gymnastic mats, bath mats, linoleum, 
oilcloth, rugs, pedestal mats, reed mats, floor coverings (top floors), wall hangings (non-textile), games, playthings, 
parlour games, inflatable playthings, in particular in the form of plans and animals, gymnastic and sporting articles, 
playing cards, models and their parts, scale models, in particular of vehicles, airplanes, railways and ships as well as 
accessories therefore, scale model kits [toys], golf bags (with or without wheels), golf clubs, golf gloves, divot repair tools 
[golf accessories], pitch forks [golf accessories], landing nets for anglers, ornaments for Christmas trees, (except 
illumination articles and confectionery), candle holders for Christmas trees, confetti, puppets, plush toys, rattles, scooters
[toys], roller skates, balls for games, play balloons, puzzle, video game machine, portable games with liquid crystal 
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displays, apparatus for games, water wings, meat, fish, poultry and game, meat extracts, preserved, frozen, dried and 
cooked fruits and vegetables, jellies, jams, compotes, eggs, milks and milk products, edible oils and fats, meat, fish, 
vegetable and fruit preserves, crystallised fruit, coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and 
preparations made from cereals, bread, pastry and confectionery, ices, honey, treacle, yeast, baking powder, salt, 
mustard, vinegar, sauces (including salad dressings), spices, ice, candy, in particular fruit gums and wine gums, sweets, 
pastilles and lollipops, chocolate, advent calendars, Christmas sweets or gift bags (filled or bedecked with candy, 
chocolate goods and/or pastries), ice cream, agricultural, horticultural and forestry products and grains, live animals, 
fresh fruits and vegetables, seeds, natural plants and flowers, animal foodstuffs, beers, mineral and aerated waters and 
other non-alcoholic beverages, fruit drinks and fruit juices, syrups and other preparations for making beverages, 
alcoholic beverages (except beers), tobacco, smokers' articles, in particular ashtrays, tobacco pouches, tobacco jars, 
cigarette cases and tins, cigarillos, cigar cases and boxes, cigar boxes (with humidor), cigarettes, smoking pipes, snuff 
boxes, pipe racks, matches, match boxes, match holders and lighters for smokers; compilation of business information, 
for third parties, relating to different services, namely advertising, issuance of vouchers, insurance brokerage, health and 
travel insurance, real estate management as well as providing, leasing and renting of real estate, telecommunications, 
providing access to databases, rental of database access time, providing access to databases, rental of database access 
time, organization, booking and arrangement of travels, excursions and cruises, travel reservation, especially 
organisation of seminars and language courses, entertainment, physical education services, fitness club services 
organization of sports competitions, organization of cultural and sporting events, arranging of cultural and sporting 
events, reservation services for sporting, scientific and cultural events, game services provided on-line, organization of 
exhibitions for cultural and teaching purposes, radio entertainment, television entertainment, creation, installation, 
updating, care and maintenance of computer software, computer programming for data processing and communication, 
rental of computers and software, computer programming services for constructing and maintaining of internet portals, 
chat rooms, chat lines and internet forums, design and construction of homepages and websites, creating and 
maintaining websites for others, updating of websites, creating of websites for the internet providing temporary 
accommodation, providing of food and drinks for guests, providing hotel reservation services, providing hotel and motel 
services, catering, services of boarding houses, bar services, medical services, hygienic and beauty care for human 
beings with the purpose of facilitating customer choices; arranging of commercial transaction for third parties, including 
in the context of e-commerce; commercial administration of the licensing of the goods and services of others.

Cl.39;Transport; packaging and storage of goods; transport of persons and goods, in particular by road, rail, sea and 
air; river transport; porter services; transport of money and valuables; transportation logistics; organization, booking and 
arrangement of travels, excursions and cruises; arrangement of transport services; rental of diving suits; organization, 
booking and arrangement of excursions, day trips and sightseeing tours; sightseeing [tourism]; travel consultancy and 
escorting of travellers; rental, booking and providing of aircraft; rental, booking and providing of ships, in particular 
rowing and motor boats, sailing vessels and canoes; rental, booking and providing of motor vehicles, bicycles and 
horses; parcel delivery; organization of trips, holidays and sightseeing tours; travel agency services, in particular 
consultancy and booking services for travel, providing information about travel, arrangement of transport services and 
travel; travel reservation; transport reservation; providing information about travel, via the Internet, in particular about 
reservation and booking in the tourism and business travel sector (online travel agencies); delivery, dispatching and 
distribution of newspapers and magazines; consultation provided by telephone call centres and hotlines regarding 
travels, including business travel and in the field of transport logistics, transport and storage; tracking of passenger or 
freight vehicles using computers or global positioning systems (GPS); traffic information.

Cl.41;Basic and advanced training as well as education information; instructional services, in particular 
correspondence courses and language training; entertainment; film production, other than advertising film production; 
DVD and CD-ROM film production; production of radio and television programs; rental of films and videos; presentation 
of films and videos; theatrical ticket agency services; musical performances; circus performances; public entertainment; 
theatrical performances; arranging and conducting of concerts; ticket agency services [entertainment]; organization and 
providing of an after school children's entertainment centre featuring educational entertainment; holiday camp services 
(entertainment); physical education services and provision of courses of instruction in languages; fitness club services, 
training club and fitness club services, providing nursery schools, cinema facilities, discotheque services, providing 
museum facilities [presentation, exhibitions], amusement arcades; sport camp services; amusement park services; 
providing golf courses, tennis courts, riding facilities and sports facilities; rental of skin diving equipment; organization of 
sports competitions; organization of cultural and sporting events; arranging of cultural and sporting events; reservation 
services for sporting, scientific and cultural events; game services provided on-line [from a computer network]; rental of 
recorded data carriers (films, music, games), projector apparatus and the accessories thereof; rental of newspapers and 
magazines; writing of texts, other than publicity texts; publication of printed matter also in the form of electronic media 
including CD-ROMs, other than publicity texts, in particular books, magazines and newspapers; publication of printed 
matter in electronic form, except for publicity purposes, in particular magazines and newspapers, including in the 
Internet; publication of texts, except publicity texts, in particular of books, magazines and newspapers, including in the 
Internet; organization of exhibitions for cultural and teaching purposes; entertainment and educational services provided 
by recreation and amusement parks; services of an interpreter; services of a translator; photography; radio 
entertainment; television entertainment; consultation provided by telephone call centres and hotlines in the field of 
education, training and further training, and entertainment; consultation provided by telephone call centres and hotlines 
in the field of reservation services for sporting, scientific and cultural events; information about entertainment events, in 
particular provided via online networks and the Internet; modelling for artists.

Cl.42;Construction planning and design planning, in particular of travel agencies and hotels; services of a civil 
engineer and of an architect, in particular of an interior designer; services of a building contractor, namely technical 
preparation of building projects; creation, installation, updating, care and maintenance of computer software, in particular 
of software for the organization, reservation and procurement of transport services and business travel and for 
advertising travel on the radio and television and electronic media; computer programming for data processing and 
communication; rental of computers and software; technological consultancy in the field of EDP; technical advice for 
franchise concepts in the field of touristic services and information technology [IT]; technical consultancy by call centre 
or hotline in the field of EDP, especially for operating instructions, support and utilization of computer databases and 
computer software; computer programming services for constructing and maintaining of internet portals, chat rooms, 
chat lines and internet forums; design and construction of homepages and websites; creating and maintaining websites 
for others; updating of websites; creating of websites for the internet.
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Cl.43;Providing temporary accommodation; providing of food and drinks for guests; accommodation bureau services; 
providing and rental of holiday homes, holiday flats and apartments; providing room reservation and hotel reservation 
services; providing hotel and motel services; catering; services of boarding houses; rental of meeting rooms; bar 
services; providing of food and drinks for guests in restaurants; providing food and drinks in Internet cafés; consultation 
provided by telephone call centres and hotlines in the field of accommodation services, providing and rental of holiday 
homes, room reservation services and hotel reservation as well as accommodation and catering for guests.
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3515890    20/05/2016
[International Registration No. : 1328797]
BOROLI BENEDETTA
Via Azario, 9 I-28100 NOVARO (NO) Italy

Proposed to be Used
IR DIVISION
Cl.18;Luggage; trunks; travelling bags with or without wheels; suitcases with or without wheels; garment bags for 
travel; overnight bags; briefcases; attaché cases; handbags; shoulder bags; clutch bags; tote bags; shopping bags; 
duffel bags; backpacks; waist bags; billfolds; wallets; key cases; coin purses; purses; leather document holders; 
cosmetic bags sold empty; toiletry cases sold empty; beauty cases sold empty; umbrellas.

Cl.25;Jackets, sports-type jackets, trousers, jeans, coats, overcoats, cloaks, raincoats, waistcoats, duffel coats, 
anoraks, shirts, blouses, skirts, shorts, bermuda shorts, dresses, suits, T-shirts, overalls, sweatshirts, knit shirts, polo 
shirts, sport shirts, sport pants, sport shorts, sweaters, pullovers, cardigans, jumpers; socks, sport socks; tights; 
stockings; neckties, bow-ties; belts, sashes; hats, caps, hoods, berets, bonnets, head bands; gloves; shawls, scarves, 
headscarves; pijamas, night dresses, night shirts, nightgowns; bathrobes; lingerie, briefs, underpants and undershirts, 
boxer shorts, corsets, singlets, brassiere, culottes, bustiers, camisoles, petticoats; bathing suits, bathing costumes; 
pareos, cover-ups, sundresses; shoes, sandals, boots, slippers and sports footwear.
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Heliocentris Energy Solutions AG
Rudower Chaussee 29 12489 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.7;Apparatus and equipment for generating electrical energy on the basis of fuel cell technology, and parts therefor; 
apparatus and equipment for generating electricity (generators) through combustion of gas, diesel, petrol; apparatus and 
equipment for generating electrical energy based on wind installations.

Cl.9;Apparatus and devices for accumulating electrical energy and parts therefor, in particular batteries, accumulators, 
condensers, super condensers; electric converters, in particular rectifiers, inverters, dc-dc converters; apparatus and 
equipment for generating electrical energy based on photovoltaic, and parts therefor; cabinets and stations for hybrid 
energy supply; apparatus and equipment for uninterruptible power supply (ups) and for emergency power supply; 
electronic and electric equipment and software for monitoring and control of energy systems, in particular for control and 
monitoring of telecommunications installations, domestic and building technology, generators, battery systems, fuel 
cells, wind and solar installations, ups, rectifiers and inverters and air conditioning installations; scientific apparatus for 
teaching, lectures and practical training in schools (middle schools and secondary schools), universities, research 
institutes, vocational schools, corporate training centres and in industry; scientific apparatus with educational software 
and course programmes for providing of content for physics, chemistry, process technology, electric mobility, electric 
drive engineering, energy management and renewable energy; educational software for computerised experimentation, 
energy balancing and management, simulation of load and source profiles, driving cycle simulation and analysis, manual 
and fully automatic compensation curves, real time recording and representation of measurement values in tabular and 
graphic form; energy storage in the form of metal hydride storage (hydrogen storage); software suites for managing the 
operation and maintenance of a decentralised power supply infrastructure, including for mobile network operators, the oil 
and gas industry, the mining industry, banking, the water industry and building energy supply companies; modular 
software for managing the operation and maintenance of a decentralised power supply infrastructure, including for 
mobile network operators or the oil and gas industry, mining industry or building power supply users; software suites for 
operating decentralised power supply and storage plants, systems or devices using energy management systems, in 
particular being intended for companies in the mobile communications sector; modular software for operating 
decentralised power supply and storage plants, systems or devices using energy management systems, in particular 
being intended for companies in the mobile communications sector; modular software for controlling and optimising 
operating procedures and process flows; software suites for controlling and optimising operating procedures and 
process flows; software for remote monitoring and control of decentralised and central systems and for processing and 
analysing data of all kinds; software suites for remote monitoring and control of decentralised and central systems and 
for processing and analysing data of all kinds; modular software for identifying and analysing the overall operating costs 
of a decentralised power supply infrastructure, in particular but not limited to mobile networks, oil and gas industry 
infrastructure, mining infrastructure and building power supply systems; software suites for identifying and analysing the 
overall operating costs of a decentralised power supply infrastructure, in particular but not limited to mobile networks, oil 
and gas industry infrastructure, mining infrastructure and building power supply systems; apparatus and equipment for 
handling and for coordination of hydrogen, in particular drying, compression, pressure regulation, distribution, filling, 
safety devices.

Cl.11;Apparatus and equipment for generating and storing of hydrogen, and parts therefor.

Cl.40;Energy production, electricity generating, rental of electricity generators; information and consultancy for energy 
generation, generation of electrical energy and hydrogen, operation of energy installations, operation and maintenance of 
energy installations.

Cl.42;Technological consultancy regarding energetic and economic optimisation of generation and storage systems for 
electrical energy; planning, design and project management, in particular for creation of energy installations; technical 
data analysis and monitoring for RMS (root mean square) connector; programming of software and development of 
hardware systems for (remote) monitoring and control of decentralised systems and central systems and for data 
processing and analysis of all data; programming of energy management software, in particular of software suites for 
control of energy management systems, in particular aimed at the it sector, including for mobile network operators, the oil 
and gas industry, the mining industry, banking, the water industry and building energy supply companies; programming 
of software, in particular for use in the field of decentralised energy generation and energy storage; programming of 
modular software for control of energy management systems, in particular aimed at the it sector, including for mobile 
network operators, the oil and gas industry, the mining industry, banking, the water industry and building energy supply 
companies; programming of modular software, in particular for use in the field of decentralised energy generation and 
energy storage; programming of software for optimisation of process flows; programming of software for controlling and 
optimisation of operational procedures; programming of software for evaluation of assets and telecommunications 
operating models; consultancy for energy management and increased energy efficiency; consultancy and development of
customised solutions in relation to energy. 
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3516667    07/04/2016
[International Registration No. : 1329839]
Heliocentris Energy Solutions AG
Rudower Chaussee 29 12489 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.7;Apparatus and equipment for generating electrical energy on the basis of fuel cell technology, and parts therefor; 
apparatus and equipment for generating electricity (generators) through combustion of gas, diesel, petrol; apparatus and 
equipment for generating electrical energy based on wind installations.

Cl.9;Apparatus and devices for accumulating electrical energy and parts therefor, in particular batteries, accumulators, 
condensers, super condensers; electric converters, in particular rectifiers, inverters, dc-dc converters; apparatus and 
equipment for generating electrical energy based on photovoltaic, and parts therefor; cabinets and stations for hybrid 
energy supply; apparatus and equipment for uninterruptible power supply (ups) and for emergency power supply; 
electronic and electric equipment and software for monitoring and control of energy systems, in particular for control and 
monitoring of telecommunications installations, domestic and building technology, generators, battery systems, fuel 
cells, wind and solar installations, ups, rectifiers and inverters and air conditioning installations; scientific apparatus for 
teaching, lectures and practical training in schools (middle schools and secondary schools), universities, research 
institutes, vocational schools, corporate training centres and in industry; scientific apparatus with educational software 
and course programmes for providing of content for physics, chemistry, process technology, electric mobility, electric 
drive engineering, energy management and renewable energy; educational software for computerised experimentation, 
energy balancing and management, simulation of load and source profiles, driving cycle simulation and analysis, manual 
and fully automatic compensation curves, real time recording and representation of measurement values in tabular and 
graphic form; energy storage in the form of metal hydride storage (hydrogen storage); software suites for managing the 
operation and maintenance of a decentralised power supply infrastructure, including for mobile network operators, the oil 
and gas industry, the mining industry, banking, the water industry and building energy supply companies; modular 
software for managing the operation and maintenance of a decentralised power supply infrastructure, including for 
mobile network operators or the oil and gas industry, mining industry or building power supply users; software suites for 
operating decentralised power supply and storage plants, systems or devices using energy management systems, in 
particular being intended for companies in the mobile communications sector; modular software for operating 
decentralised power supply and storage plants, systems or devices using energy management systems, in particular 
being intended for companies in the mobile communications sector; modular software for controlling and optimising 
operating procedures and process flows; software suites for controlling and optimising operating procedures and 
process flows; software for remote monitoring and control of decentralised and central systems and for processing and 
analysing data of all kinds; software suites for remote monitoring and control of decentralised and central systems and 
for processing and analysing data of all kinds; modular software for identifying and analysing the overall operating costs 
of a decentralised power supply infrastructure, in particular but not limited to mobile networks, oil and gas industry 
infrastructure, mining infrastructure and building power supply systems; software suites for identifying and analysing the 
overall operating costs of a decentralised power supply infrastructure, in particular but not limited to mobile networks, oil 
and gas industry infrastructure, mining infrastructure and building power supply systems; apparatus and equipment for 
handling and for coordination of hydrogen, in particular drying, compression, pressure regulation, distribution, filling, 
safety devices.

Cl.11;Apparatus and equipment for generating and storing of hydrogen, and parts therefor.

Cl.40;Energy production, electricity generating, rental of electricity generators; information and consultancy for energy 
generation, generation of electrical energy and hydrogen, operation of energy installations, operation and maintenance of 
energy installations.

Cl.42;Technological consultancy regarding energetic and economic optimisation of generation and storage systems for 
electrical energy; planning, design and project management, in particular for creation of energy installations; technical 
data analysis and monitoring for RMS (root mean square) connector; programming of software and development of 
hardware systems for (remote) monitoring and control of decentralised systems and central systems and for data 
processing and analysis of all data; programming of energy management software, in particular of software suites for 
control of energy management systems, in particular aimed at the it sector, including for mobile network operators, the oil 
and gas industry, the mining industry, banking, the water industry and building energy supply companies; programming 
of software, in particular for use in the field of decentralised energy generation and energy storage; programming of 
modular software for control of energy management systems, in particular aimed at the it sector, including for mobile 
network operators, the oil and gas industry, the mining industry, banking, the water industry and building energy supply 
companies; programming of modular software, in particular for use in the field of decentralised energy generation and 
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energy storage; programming of software for optimisation of process flows; programming of software for controlling and 
optimisation of operational procedures; programming of software for evaluation of assets and telecommunications 
operating models; consultancy for energy management and increased energy efficiency; consultancy and development of 
customised solutions in relation to energy.
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[International Registration No. : 1329838]
LEONHARD KURZ Stiftung & Co. KG
Schwabacher Strasse 482 90763 Fürth Germany

Proposed to be Used
IR DIVISION
Cl.7;Stamping machines; machine-driven apparatus for stamping, particularly hot stamping or cold stamping; machines 
as well as their parts (as far as included in this class) for application of stamping foils, transfer foils or laminating foils 
onto substrates, particularly onto substrates of paper and/or plastics; machine tools for stamping; stamping dies, 
embossing dies, embossing rollers as machine parts; machines for plastics processing, paper processing and foil 
processing; printing machines and their parts; auxiliary/accessory devices for printing machines; machines for 
processing of printed products; machines for the graphics industry; packaging machines and their parts; labelling 
machines; machines and mechanisms with printing units, as parts of other machines and mechanisms or as 
auxiliary/accessory devices for other machines and mechanisms; pattern transferring machines for transferring of 
patterns, decors, structures and/or functional surface structures that are printed, vapour-deposited and/or otherwise 
applied on base foils onto the surfaces of articles or of substrates, particularly of articles or substrates of paper and/or 
plastics; foil overlaying machines for overlaying/coating the surfaces of articles or of substrates with foils with patterns, 
decors, structures and/or functional surface structures, particularly of articles or of substrates of paper and/or plastics; 
roll-up-mechanisms and/or roll-off-mechanisms (machines) for use with other machines; foil feeding mechanisms 
(machines) and foil preparation mechanisms (machines) for use with other machines; article feeding mechanisms or 
substrate feeding mechanisms (machines) and article preparation mechanisms or substrate preparation mechanisms 
(machines) for use with other machines; all afore-mentioned goods also as part of other machines or for integration as 
components into other machines; parts and components for all afore-mentioned goods (as far as included in this class); 
controls, drives, actuators, each as part of machines and of machine tools; control devices and controls for machines, as 
machine parts, particularly for all afore-mentioned goods.

Cl.16;Stickers, stamping foils and transfer foils, as far as included in this class; labels and self-adhesive labels (not of 
textiles); all afore-mentioned goods also for application onto textile materials, for application onto 
workpieces/components and onto substrates or for surface decoration and/or surface coating; self-adhesive foils and 
plastic laminates for packaging purposes, as far as included in this class.

Cl.17;Adhesive foils in form of stickers [semi-finished plastic products]; adhesive foils in form of labels [semi-finished 
plastic products]; foils [semi-finished products] of plastics or primarily of plastics for manufacturing purposes; laminates 
[semi-finished products] in form of foils of plastics or primarily of plastics; stamping foils; hot stamping foils; cold 
stamping foils; transfer foils for manufacturing purposes; thermal transfer foils for manufacturing purposes; laminating 
foils; foils, strips and bands coated with adhesives for use in production; adhesive materials in form of foils, strips and 
bands for manufacturing purposes; plastics for industrial purposes [semi-finished products]; plastics [semi-finished 
products], artificial resins [semi-finished products], particularly hardenable by means of ultra-violet radiation; plastics 
[semi-finished products], artificial resins [semi-finished products], particularly printable by means of screen printing, 
flexographic printing, gravure printing, offset printing or inkjet-printing; artificial resins and synthetic resins [semi-
finished products].

Cl.37;Installation services, customization services, set-up services (installation), maintenance services and repair 
services concerning machines for printing, stamping/embossing, hot stamping and/or cold stamping; installation 
services, customization services, set-up services (installation), maintenance services and repair services concerning 
machines for application of stamping foils or laminating foils onto substrates, particularly onto substrates of paper and/or 
plastics; installation services, customization services, set-up services (installation), maintenance services and repair 
services concerning machines for the plastics processing, paper processing and foil processing; installation services, 
customization services, set-up services (installation), maintenance services and repair services concerning machines for 
the printing industry and printing machines; installation services, customization services, set-up services (installation), 
maintenance services and repair services concerning labelling machines and packaging machines; installation services, 
customization services, set-up services (installation), maintenance services and repair services concerning pattern 
transferring machines, foil overlaying machines, foil feeding mechanisms (machines) and foil preparation mechanisms 
(machines); installation services, customization services, set-up services (installation), maintenance services and repair 
services concerning article feeding mechanisms, substrate feeding mechanisms, article preparation mechanisms or 
substrate preparation mechanisms (machines); installation services, customization services, set-up services 
(installation), maintenance services and repair services concerning conveyor belts and conveyor mechanisms (machines) 
for feeding and/or carrying-off of unprocessed and/or processed materials and goods; installation services, customization
services, set-up services (installation), maintenance services and repair services concerning roll-up mechanisms and/or 
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roll-off mechanisms (machines).

Cl.42;Technological consultancy concerning surface decoration and/or surface coating particularly by means of 
stamping foils, transfer foils and laminating foils; technological consultancy concerning plastics treatment and plastics 
processing; technological consultancy concerning paper processing and foil processing; technological consultancy 
concerning the coating of paper and of paper goods and/or of plastic goods by means of foils, particularly by means of 
stamping foils, transfer foils and laminating foils; technological consultancy concerning the transferring of patterns, 
decors, structures and/or functional surface structures, particularly onto substrates of paper and/or of plastics; 
technological consultancy concerning packaging machines and printing machines and printing processes; services of an 
industrial designer concerning foil structure and foil design as well as concerning surface decoration and/or surface 
coating, particularly of substrates of paper and/or of plastics by means of foils; technological consultancy and services of 
an engineer concerning foil technology and concerning surface decoration and/or surface coating by means of foils, 
particularly by means of stamping foils, transfer foils and laminating foils; technological consultancy and services of an 
engineer concerning foil processing; technological consultancy and services of an engineer concerning foil application 
onto articles and substrates, particularly of paper and/or plastics; technical development and technical project 
management as well as technological consultancy concerning set-up, installation, configuration, use and operation of 
machines for the graphics industry, stamping machines, foil processing machines, foil feeding mechanisms and foil 
carrying-off mechanisms, material feeding mechanisms and material carrying-off mechanisms, material preparation 
mechanisms, foil preparation mechanisms, foil overlaying machines, scaling machines, packaging machines, labelling 
machines, printing machines, laminating machines, laminators/lamination coating machines and of components and 
controls for such machines; technical development and technical project management as well as technological 
consultancy concerning set-up, installation, configuration, use and operation of installations and apparatus of industrial 
automation technology; installation, maintenance and support of firmware and of control programs for machines.
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3517061    17/02/2016
[International Registration No. : 1329929]
Rovio Animation Ltd
Keilaranta 7 FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.3;Essential oils and aromatic extracts; toiletries; perfumery and fragrances; oral hygiene preparations; body cleaning 
and beauty care preparations; cleaning and fragrancing preparations.

Cl.9;Animated cartoons; audio recordings; audio visual recordings; digital music downloadable provided from a 
computer database or the internet; electronic publications, downloadable; electronic publications, downloadable; 
instruction manuals in electronic format; cinematographic films; pre-recorded audio tapes; exposed film; digital music 
downloadable provided from MP3 internet web sites; holographic images; digital music downloadable provided from the 
internet; weekly publications downloaded in electronic form from the internet; recorded discs bearing images; 
downloadable graphics for mobile phones; downloadable publications; downloadable musical sound recordings; 
downloadable music files; musical video recordings; talking books; records [sound recordings]; audio recordings; 
recorded discs bearing sound; musical sound recordings; musical recordings in the form of discs; pre-recorded videos; 
tape recordings of music; printed publications in machine-readable form; printed publications in optically recorded form; 
printed publications in electronically readable format; animated cartoons in the form of cinematographic films; podcasts; 
computer documentation in electronic form; electronic publications recorded on computer media; training manuals in the 
form of a computer program; sensitized films, exposed; photosensitive media [films, exposed]; cinematographic film, 
exposed; video recordings; recorded data files; games software; recorded content; multimedia content and recorded 
content; software; databases (electronic); computer games programmes downloaded via the internet [software]; 
downloadable electronic game programs; downloadable computer game programs; downloadable video game programs; 
software programs for video games; programmed video games contained on cartridges [software]; recorded computer 
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game programs; computer games; video game programs; computer programmes stored in digital form; computer 
software in the field of electronic publishing; personal computer application software for managing document control 
systems; computer software downloaded from the internet; interactive computer software; interactive multimedia 
computer programs; computer software that permits games to be played; application software; education software; 
computer software downloadable from global computer information networks; children's educational software; computer 
software concerned with children's education; data recorded electronically; audio cassettes; compact discs; DVDs; 
electronic data carriers; pre-recorded compact discs; information technology and audiovisual equipment; computer 
operating systems.

Cl.14;Jewels; jewellery boxes and watch boxes; gemstones, pearls and precious metals, and imitations thereof; 
ornaments, made of or coated with precious or semi-precious metals or stones, or imitations thereof; statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof; key rings [trinkets or 
fobs]; trinkets coated with precious metal; key fobs [rings] coated with precious metal.

Cl.16;Disposable paper products; decoration and art materials and media; pastes and other adhesives for stationery or 
household purposes; printed matter; paper and cardboard; books; stationery and educational supplies; works of art and 
figurines of paper and cardboard, and architects' models; bags and articles for packaging, wrapping and storage of paper, 
cardboard or plastics; drawing materials; drawing paper; arts, crafts and modelling equipment.

Cl.18;Walking sticks; luggage, bags, wallets and other carriers; umbrellas and parasols.

Cl.21;Cosmetic and toilet utensils and bathroom articles; brushes and brush-making articles; statues, figurines, 
plaques and works of art, made of materials such as porcelain, terra-cotta or glass, included in the class; tableware, 
cookware and containers; glasses, drinking vessels and barware; services [dishes]; dishes [household utensils].

Cl.24;Fabrics; textile goods, and substitutes for textile goods; linens; textiles made of flannel; textile tissues; 
household textile articles; handkerchiefs; household textiles; textiles for furnishings.

Cl.25;Footwear; hats; clothing; sports shirts with short sleeves; menswear; casual shirts; casual trousers; leisurewear; 
layettes [clothing]; swimming trunks; sports clothing [other than golf gloves]; sportswear; tops [clothing]; coats and 
socks; tee-shirts; sweatpants; socks; shorts; slipovers; blousons; long jackets; long sleeve pullovers; printed t-shirts; 
shirts; loungewear; outerclothing for men; short-sleeve shirts; short-sleeved or long-sleeved t-shirts; trousers for 
children; children's wear; skirt suits; gloves [clothing]; collared shirts; running suits; hooded sweatshirts; hooded tops; 
slacks; skirts; denim jeans; sweat shirts; sweat suits; denim jackets; sun hats; peaked headwear; caps with visors; 
bonnets; children's headwear; bonnets [headwear]; sun visors [headwear]; sun visors; caps [headwear]; pumps 
[footwear]; football boots; footwear [excluding orthopedic footwear]; footwear for men; canvas shoes; espadrilles; 
basketball sneakers; gym boots; children's footwear; running shoes; training shoes; leather shoes; footwear for women; 
slip-on shoes; booties; slippers; shoes with hook andpile fastening tapes; sandals; infants' footwear; beach shoes; 
cycling shoes; leisure shoes.

Cl.28;Fairground and playground apparatus; festive decorations for Christmas trees and artificial Christmas trees; toys,
games, playthings and novelties; sporting articles and equipment; video game apparatus; balloons; fabric toys; carnival 
caps; face masks being playthings; children's multiple activity toy; children's bicycles (other than for transport); board 
games; kites; toy hats; toy tableware; playing balls; toy sporting apparatus; toy vehicles with transforming parts; toys; 
toys simulating objects used by adults in day to day activity; masks for children for fancy dress; teddy bears; dolls; 
battery operated toys; toy figurines; counters for games; scale model vehicles; miniature car models [toys or playthings]; 
inflatable toys; building games; sports games; children's playthings.

Cl.30;Processed grains, starches, and goods made thereof, baking preparations and yeasts; ice, ice creams, frozen 
yogurts and sorbets; coffee, teas and cocoa and substitutes therefor; baked goods, confectionery, chocolate and 
desserts; sugars, natural sweeteners, sweet coatings and fillings, bee products; salts, seasonings, flavourings and 
condiments; pastries, cakes, tarts and biscuits (cookies); chocolates; bakery goods; foodstuffs containing cocoa [as the 
main constituent]; confectionery in frozen form.

Cl.32;Non-alcoholic beverages; preparations for making beverages; juices; flavoured carbonated beverages; energy 
drinks; rice-based beverages, other than milk substitutes, soya-based beverages, other than milk substitutes; other non-
alcoholic drinks; cordials; orange squash.

Cl.41;Publishing and reporting; education, entertainment and sports; translation and interpretation; news reporters 
services; news programme services; publishing of stories; publication of printed matter; publication of the editorial 
content of sites accessible via a global computer network; publishing of electronic publications; providing electronic 
publications; providing on-line electronic publications, not downloadable; publication of texts; on-line publication of 
electronic books and journals (non-downloadable); providing online non-downloadable comic books and graphic novels; 
providing on-line non-downloadable general feature magazines; music publishing and music recording services; music 
publishing services; on-line publishing services; publication and editing of printed matter; publication of printed matter 
relating to education; publication of educational books; publication of educational teaching materials; publication of 
instructional literature; publication of printed matter and printed publications; publication of newspapers, periodicals, 
catalogs and brochures; publication of books; consultation services relating to the publication of books; publishing 
services for books and magazines; publication and editing of books; publication of electronic books and journals on-line; 
electronic desktop publishing; publication of books relating to entertainment; electronic text publishing services; 
publication of electronic books and journals on-line; provision of electronic publications (not downloadable); publication 
of electronic magazines; live band performances; arranging of visual entertainment; arranging of visual and musical 
entertainment; organisation of recreational activities; provision of recreational events; providing recreational areas in the 
nature of play areas for children; provision of online information relating to entertainment from a computer database or 
the internet; entertainment services in the nature of an amusement park show; entertainment; provision of entertainment 
services through the media of video-films; provision of entertainment services through the media of publications; 
amusement centers; production of shows; entertainment, education and instruction services; video entertainment 
services; exhibition of video films; provision of recreational activities; leisure services; sporting and cultural activities; 
computer and video game amusement services; providing information on-line relating to computer games and computer 
enhancements for games; providing on-line information in the field of computer gaming entertainment; television 
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entertainment; theme park services; theatre entertainment; theatre services; theater productions; adventure playground 
services; popular entertainment services; provision of games by means of a computer based system; game services 
provided online from a computer network; provision of on-line entertainment; provision of on-line computer games; on-
line gaming services; electronic games services provided from a computer database; musical entertainment; musical 
entertainment services; performing of music and singing; live entertainment; children's adventure playground services; 
organisation of events for cultural, entertainment and sporting purposes; organization of balls; game services provided 
via the internet (non-downloadable); electronic game services provided by means of the internet; electronic game 
services and competitions provided by means of the internet; amusement park services; entertainment services; 
amusement and theme park services; amusement park and theme park services; organising of shows for entertainment 
purposes; film distribution; cinematographic entertainment services; distribution of movies; rental of motion pictures; live
entertainment, live music services; cinema presentations; electronic games services provided from a computer database 
or by means of the internet; electronic games services, including provision of computer games on-line or by means of a 
global computer network; entertainment services in the form of television programmes; entertainment services in the 
form of motion pictures; entertainment services for producing live shows; entertainment services in the form of cinema 
performances; provision of entertainment services through the media of audio tapes; provision of entertainment services 
through the media of television; providing entertainment services in the form of recorded music; provision of 
entertainment services through the media of cine-films; entertainment, sporting and cultural activities; electronic online 
publication of periodicals and books; arranging of games; organisation of games and competitions; adult training; 
electronic data processing training; education and instruction; sports and fitness; audio and video production, and 
photography; training in electronics; provision of education courses relating to electronics; english language education 
services; arranging of training courses; education services for imparting language teaching methods; provision of 
language schools and language courses; organisation of language courses; language tuition; provision of information 
relating to training; professional consultancy relating to education; educational advisory services; organising of 
educational games; advisory services relating to education; providing computer-delivered educational testing and 
assessments; provision of day-care [educational] units; educational testing; provision of training and education; 
consultancy services relating to training; provision of education courses; providing of education; education; training and 
further training consultancy; organisation of training courses; provision of training courses; development of educational 
materials; dissemination of educational material; arranging teaching programmes; provision of training facilities; 
education services relating to the development of childrens' intellectual faculties; education services relating to 
computers; education services relating to computer systems; conducting courses, seminars and workshops; educational 
services provided for children; educational services provided for teachers of children; training in the operation of 
software systems; training in the development of software systems; training in the design of software systems; training of 
teachers; teacher training services; education in the field of data processing; education in the field of computing; school 
courses relating to study assistance; training in the use of data processing programs; provision of instruction relating to 
data processing; training services relating to computer-aided design; providing computer assisted courses of instruction; 
instruction in the use of computers; instruction in the development of computers; services for the provision of training in 
the use of computers; provision of computer related training courses; provision of education courses relating to 
computers; organisation of computer related training courses; training services relating to computers; computer 
education training; training in the operation of computerised systems; training services relating to computer systems; 
computer training; computer training services; training in the development of computer programs; training in the 
operation of computer programs; training in the design of computer programs; provision of instruction relating to 
computer programming; training in computer programming; computer education training services; computerised training 
in career counselling; training relating to computer techniques; provision of courses of instruction in the management of 
information technology; training services relating to the use of information technology; educational services relating to 
information technology; sporting education services; sporting and recreational activities; sporting services; sports 
tuition, coaching and instruction; recreation and training services; services for the production of entertainment in the 
form of film; film production for entertainment purposes; production/distribution of movies; production of entertainment 
in the form of television programmes; production of entertainment in the form of sound recordings; animation production 
services; creating animated cartoons; production of animated programmes for use on television and cable; audio, film, 
video and television recording services.

Cl.43;Services for providing food and drink; services for providing food and drink; providing temporary housing 
accommodations; temporary accommodation; restaurant services; cafeterias; ice cream parlour services; hotels, hostels 
and boarding houses, holiday and tourist accommodation; nurseries, day-care and elderly care facilities; accommodation 
bureau services.
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3517188    25/04/2016
[International Registration No. : 1329277]
LABORATOIRE DE LA MER
Avenue du Général Patton ZAC de la Madeleine F-35400 Saint-Malo France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products and/or preparations; parapharmaceutical products and/or preparations; medicines for 
human medicine; elixirs [pharmaceutical preparations]; sanitary products for medical purposes; medicinal herbs; 
medicinal drinks; medicinal infusions; medicinal tea; herbal teas; pharmaceutical or parapharmaceutical preparations 
and/or products in the nature of milk, foam, lotion, oil, serum, solution, drinkable emulsion, syrup, infusion, herbal tea, 
carbonated solution, essence, sticks, cachets, tablets, coated tablets, capsules, gel caps, chewing gum, granules, pellets, 
pills, lozenges, tissues impregnated with pharmaceutical lotions, powder for oral intake or dermal application, pomade, 
cream, gel, paste, spray, balm; biological preparations for medical use; chemical preparations for medical use; tonics 
[medicines]; remedies for human medicine; pharmaceutical or parapharmaceutical preparations and/or products made 
from marine products, essential oils, plant extracts, naturally or chemically derived products, vitamins, minerals, yeast 
and/or omega 3; therapeutic preparations for the bath; bath salts for medical use; sea water for medicinal bathing; saline 
preparations for medical use; marine extracts for medical use; algae extracts for medical use; active marine ingredients 
for medical use; salts for medical use; hypertonic marine serum; isotonic marine serum; antioxidants; immunostimulants; 
antiseptics; analgesic products; homeopathic parapharmaceutical and/or pharmaceutical preparations and/or products; 
phytotherapeutic parapharmaceutical and/or pharmaceutical preparations and/or products; parapharmaceutical and/or 
pharmaceutical preparations and/or products for the care and treatment of the hair or scalp; parapharmaceutical and/or 
pharmaceutical hair growth preparations and/or products; preparations to facilitate teething; dental mastics; fumigation 
products for medical use; parapharmaceutical and/or pharmaceutical preparations and/or products for the treatment of 
the respiratory tract; parapharmaceutical and/or pharmaceutical preparations and/or products for the care and/or 
treatment of the muscles; dietetic substances, foods, and/or beverages for medical use; dietary supplements for medical 
use; dietetic food supplements; nutritional supplements; food for babies; dietary fibers; trace element preparations for 
human consumption; mineral food supplements; nutritional supplements for cosmetic use; nutritional supplements for 
cosmetic use in solid or liquid form, and particularly milk, foam, lotion, oil, serum, solution, drinkable emulsion, syrup, 
infusion, herbal tea, carbonated solution, sticks, cachets, tablets, coated tablets, capsules, gel caps, chewing gum, 
granules, pellets, pills, lozenges, powder for oral intake; eye-washes.

Cl.10;Medical apparatus and/or instruments; dental apparatus and/or instruments; physical exercise apparatus for 
medical purposes; vaporizers for medical use; appliances for washing body cavities; brushes for cleaning body cavities; 
massage apparatus; aesthetic massage apparatus; rolling massage apparatus for applying pharmaceutical and cosmetic 
preparations for slimming purposes; apparatus intended for exercising the muscles, for medical use; apparatus for 
therapeutic muscle toning; medical apparatus for strengthening pelvic floor muscles; vaginal syringes; douche bags.
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3518813    04/05/2016
[International Registration No. : 1329172]
Kelvion Holding GmbH
Dorstener Str. 484 44809 Bochum Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for use in power stations, for generating electricity and for use in the gas and processing industries; 
separators (machines); steam engines; compressors; heat exchangers (parts of motors or engines); filtering machines; 
radiators for motors and engines; aerocondensers; housings (parts of machines); generators of electricity; machines and 
plants composed thereof for the processing of foodstuffs; machines and machine tools for the processing industry in the 
fields of foodstuffs, beverages, the brewing industry, dairy industry, chemistry, pharmaceuticals, biotechnology, 
cosmetics, oil production, oil processing, power generation, wastewater treatment and metalworking, for use in the 
marine industry, drinking water production and treatment, on oil platforms, in wine cellars, all the aforesaid goods 
included in this class; machines, apparatus, devices and parts for the processing industry in the fields of foodstuffs, 
beverages, the brewing industry, dairy industry, chemistry, pharmaceuticals, biotechnology, cosmetics, oil production, oil 
processing, power generation, wastewater treatment and metalworking, for use in the marine industry, drinking water 
production and treatment, on oil platforms, in wine cellars, all the aforesaid goods included in this class; heat exchangers 
being parts of machines

Cl.9;Regulating, checking, controlling, measuring apparatus and devices and electric or electronic switch gears; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; 
apparatus and instruments for testing, measuring and analysing liquid or powdered preparations; data transmission 
installations and equipment, data processing installations and equipment, data output installations and equipment; 
process control systems, namely, electrotechnical and electronic apparatus and equipment for process monitoring and 
process control, for the collection, processing and output of data; computers and computer software; transducers; parts 
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for the aforesaid goods (included in this class).

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; heat exchangers and fittings for heat exchangers, included in this class; separators for removing 
condensation by refrigeration; refrigerating chambers; air heating apparatus; air dryers; electric radiators; heat 
regenerators; heat accumulators; heat exchanger pipes, cooler pipes and condenser tubes, finned tubes and filter pipes 
being parts of heat exchangers; air pre-heaters being parts of heat exchangers; dry cooling systems for use in refineries, 
steel works, gas installations, power plants, in the petrochemical sector, in the steel industry and in connection with the 
industrial cooling of liquid and/or gaseous substances; dehumidifiers; chillers; machines for drying materials, also by 
using the spray drying technology; heat generation devices and heat distribution devices and plants composed thereof 
for industrial purposes; including all the aforesaid goods custom-made

Cl.35;Commercial trading and consumer information services, namely, auctioneering services, business intermediary 
and advisory services, collective buying services, evaluations relating to commercial matters, organizing of business 
competitions, import and export services, negotiation and conclusion of commercial transactions for others, ordering 
services, price comparison services, procurement services for others; retail and wholesale services, mail order services 
and online retail and wholesale services, all relating to chemicals used in industry, science and photography, as well as in 
agriculture, horticulture and forestry, relating to filtering materials, relating to building materials of metal and process 
equipment of metal, relating to machines and spare parts therefor for use in power stations, for generating electricity and 
for use in the gas and processing industries, relating to compressors and spare parts therefor, relating to aerocondensers
and spare parts therefor, relating to machines and plants composed thereof for the processing of foodstuffs as well as 
spare parts therefor, relating to machines and machine tools, apparatus, devices and parts for the processing industry as 
well as spare parts therefor, relating to heat exchangers being parts of machines and spare parts therefor, relating to 
regulating, checking, controlling, measuring apparatus and devices and electric or electronic switch gears as well as 
spare parts therefor, relating to apparatus and instruments as well as spare parts therefor for conducting, switching, 
transforming, accumulating, regulating and controlling electricity, relating to process control systems, namely 
electrotechnical and electronic apparatus and equipment for process monitoring and process control, for the collection, 
processing and output of data as well as spare parts for the aforesaid apparatus and equipment, relating to apparatus for 
lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes as well 
as spare parts therefor, relating to oil pumps being parts for cooling systems of transformers, relating to heat exchangers 
and accessories for heat exchangers as well as spare parts therefor, relating to non-metallic building materials, relating to 
filtering materials of textile; leasing and rental of objects in connection with the providing of the aforesaid services, 
included in this class; consultancy, advisory and information services relating to the aforesaid services, included in this 
class.

Cl.37;Building construction, including the installation of lighting, heating, steam generating, cooking, refrigerating, 
drying, air conditioning, ventilating, heat recovery, air filtering and water supply apparatus and of sanitary installations; 
repair of apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, air- conditioning, ventilating, 
heat recovery, air filtering and water supply and sanitary purposes, air filters and parts and accessories for the aforesaid 
apparatus and installations; construction management services; building repair; interference suppression in electrical 
apparatus and in air conditioning installations and apparatus; installation and maintenance of air conditioners and air 
conditioning installations; installation of electrical apparatus; installation of refrigerating apparatus; installation and 
maintenance of machines; construction consultancy.

Cl.42;Scientific and technological services and research and design services relating thereto; industrial analysis and 
research services; construction drafting and consultancy; engineering services; providing of expert opinion in the fields 
of heating, cooling, refrigerating and air conditioning; technological consulting services in the fields of heating, cooling, 
refrigerating and air conditioning; design, development, planning, project management and engineering services of 
industrial and machine installations, lighting, heating, steam generating, cooking, refrigerating, drying, air conditioning, 
ventilating, heat recovery, air filtering and water supply apparatus and of sanitary installations, air filters; technical 
testing; scientific research; mechanical research; design, technical development and technical planning of industrial 
installations and machines; research and development of installations, processes and products.
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3519658    17/02/2016
[International Registration No. : 1329930]
Rovio Animation Ltd
Keilaranta 7 FI-02150 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.3;Essential oils and aromatic extracts; toiletries; perfumery and fragrances; oral hygiene preparations; body cleaning 
and beauty care preparations; cleaning and fragrancing preparations.

Cl.9;Animated cartoons; audio recordings; audio visual recordings; digital music downloadable provided from a 
computer database or the internet; electronic publications, downloadable; electronic publications, downloadable; 
instruction manuals in electronic format; cinematographic films; pre-recorded audio tapes; exposed film; digital music 
downloadable provided from mp3 internet web sites; holographic images; digital music downloadable provided from the 
internet; weekly publications downloaded in electronic form from the internet; recorded discs bearing images; 
downloadable graphics for mobile phones; downloadable publications; downloadable musical sound recordings; 
downloadable music files; musical video recordings; talking books; records [sound recordings]; audio recordings; 
recorded discs bearing sound; musical sound recordings; musical recordings in the form of discs; pre-recorded videos; 
tape recordings of music; printed publications in machine-readable form; printed publications in optically recorded form; 
printed publications in electronically readable format; animated cartoons in the form of cinematographic films; podcasts; 
computer documentation in electronic form; electronic publications recorded on computer media; training manuals in the 
form of a computer program; sensitized films, exposed; photosensitive media [films, exposed]; cinematographic film, 
exposed; video recordings; recorded data files; games software; recorded content; multimedia content and recorded 
content; software; databases (electronic); computer games programmes downloaded via the internet [software]; 
downloadable electronic game programs; downloadable computer game programs; downloadable video game programs; 
software programs for video games; programmed video games contained on cartridges [software]; recorded computer 
game programs; computer games; video game programs; computer programmes stored in digital form; computer 
software in the field of electronic publishing; personal computer application software for managing document control 
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systems; computer software downloaded from the internet; interactive computer software; interactive multimedia 
computer programs; computer software that permits games to be played; application software; education software; 
computer software downloadable from global computer information networks; children's educational software; computer 
software concerned with children's education; data recorded electronically; audio cassettes; compact discs; dvds; 
electronic data carriers; pre-recorded compact discs; information technology and audiovisual equipment; computer 
operating systems.

Cl.14;Jewels; jewellery boxes and watch boxes; gemstones, pearls and precious metals, and imitations thereof; 
ornaments, made of or coated with precious or semi-precious metals or stones, or imitations thereof; statues and 
figurines, made of or coated with precious or semi-precious metals or stones, or imitations thereof; key rings [trinkets or 
fobs]; trinkets coated with precious metal; key fobs [rings] coated with precious metal.

Cl.16;Disposable paper products; decoration and art materials and media; pastes and other adhesives for stationery or 
household purposes; printed matter; paper and cardboard; books; stationery and educational supplies; works of art and 
figurines of paper and cardboard, and architects' models; bags and articles for packaging, wrapping and storage of paper, 
cardboard or plastics; drawing materials; drawing paper; arts, crafts and modelling equipment.

Cl.18;Walking sticks; luggage, bags, wallets and other carriers; umbrellas and parasols.

Cl.21;Cosmetic and toilet utensils and bathroom articles; brushes and brush-making articles; statues, figurines, 
plaques and works of art, made of materials such as porcelain, terra-cotta or glass, included in the class; tableware, 
cookware and containers; glasses, drinking vessels and barware; services [dishes]; dishes [household utensils].

Cl.24;Fabrics; textile goods, and substitutes for textile goods; linens; textiles made of flannel; textile tissues; 
household textile articles; handkerchiefs; household textiles; textiles for furnishings.

Cl.25;Footwear; hats; clothing; sports shirts with short sleeves; menswear; casual shirts; casual trousers; leisurewear; 
layettes [clothing]; swimming trunks; sports clothing [other than golf gloves]; sportswear; tops [clothing]; coats and 
socks; tee-shirts; sweatpants; socks; shorts; slipovers; blousons; long jackets; long sleeve pullovers; printed t-shirts; 
shirts; loungewear; outerclothing for men; short-sleeve shirts; short-sleeved or long-sleeved t-shirts; trousers for 
children; children's wear; skirt suits; gloves [clothing]; collared shirts; running suits; hooded sweatshirts; hooded tops; 
slacks; skirts; denim jeans; sweat shirts; sweat suits; denim jackets; sun hats; peaked headwear; caps with visors; 
bonnets; children's headwear; bonnets [headwear]; sun visors [headwear]; sun visors; caps [headwear]; pumps 
[footwear]; football boots; footwear [excluding orthopedic footwear]; footwear for men; canvas shoes; espadrilles; 
basketball sneakers; gym boots; children's footwear; running shoes; training shoes; leather shoes; footwear for women; 
slip-on shoes; booties; slippers; shoes with hook and pile fastening tapes; sandals; infants' footwear; beach shoes; 
cycling shoes; leisure shoes.

Cl.28;Fairground and playground apparatus; festive decorations for Christmas trees and artificial Christmas trees; toys,
games, playthings and novelties; sporting articles and equipment; video game apparatus; balloons; fabric toys; carnival 
caps; face masks being playthings; children's multiple activity toy; children's bicycles (other than for transport); board 
games; kites; toy hats; toy tableware; playing balls; toy sporting apparatus; toy vehicles with transforming parts; toys; 
toys simulating objects used by adults in day to day activity; masks for children for fancy dress; teddy bears; dolls; 
battery operated toys; toy figurines; counters for games; scale model vehicles; miniature car models [toys or playthings]; 
inflatable toys; building games; sports games; children's playthings.

Cl.30;Processed grains, starches, and goods made thereof, baking preparations and yeasts; ice, ice creams, frozen 
yogurts and sorbets; coffee, teas and cocoa and substitutes therefor; baked goods, confectionery, chocolate and 
desserts; sugars, natural sweeteners, sweet coatings and fillings, bee products; salts, seasonings, flavourings and 
condiments; pastries, cakes, tarts and biscuits (cookies); chocolates; bakery goods; foodstuffs containing cocoa [as the 
main constituent]; confectionery in frozen form.

Cl.32;Non-alcoholic beverages; preparations for making beverages; juices; flavoured carbonated beverages; energy 
drinks; rice-based beverages, other than milk substitutes, soya-based beverages, other than milk substitutes; other non-
alcoholic drinks; cordials; orange squash.

Cl.41;Publishing and reporting; education, entertainment and sports; translation and interpretation; news reporters 
services; news programme services; publishing of stories; publication of printed matter; publication of the editorial 
content of sites accessible via a global computer network; publishing of electronic publications; providing electronic 
publications; providing on-line electronic publications, not downloadable; publication of texts; on-line publication of 
electronic books and journals (non-downloadable); providing online non-downloadable comic books and graphic novels; 
providing on-line non-downloadable general feature magazines; music publishing and music recording services; music 
publishing services; on-line publishing services; publication and editing of printed matter; publication of printed matter 
relating to education; publication of educational books; publication of educational teaching materials; publication of 
instructional literature; publication of printed matter and printed publications; publication of newspapers, periodicals, 
catalogs and brochures; publication of books; consultation services relating to the publication of books; publishing 
services for books and magazines; publication and editing of books; publication of electronic books and journals on-line; 
electronic desktop publishing; publication of books relating to entertainment; electronic text publishing services; 
publication of electronic books and journals on-line; provision of electronic publications (not downloadable); publication 
of electronic magazines; live band performances; arranging of visual entertainment; arranging of visual and musical 
entertainment; organisation of recreational activities; provision of recreational events; providing recreational areas in the 
nature of play areas for children; provision of online information relating to entertainment from a computer database or 
the internet; entertainment services in the nature of an amusement park show; entertainment; provision of entertainment 
services through the media of video-films; provision of entertainment services through the media of publications; 
amusement centers; production of shows; entertainment, education and instruction services; video entertainment 
services; exhibition of video films; provision of recreational activities; leisure services; sporting and cultural activities; 
computer and video game amusement services; providing information on-line relating to computer games and computer 
enhancements for games; providing on-line information in the field of computer gaming entertainment; television 
entertainment; theme park services; theatre entertainment; theatre services; theater productions; adventure playground 
services; popular entertainment services; provision of games by means of a computer based system; game services 
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provided online from a computer network; provision of on-line entertainment; provision of on-line computer games; on-
line gaming services; electronic games services provided from a computer database; musical entertainment; musical 
entertainment services; performing of music and singing; live entertainment; children's adventure playground services; 
organisation of events for cultural, entertainment and sporting purposes; organization of balls; game services provided 
via the internet (non-downloadable); electronic game services provided by means of the internet; electronic game 
services and competitions provided by means of the internet; amusement park services; entertainment services; 
amusement and theme park services; amusement park and theme park services; organising of shows for entertainment 
purposes; film distribution; cinematographic entertainment services; distribution of movies; rental of motion pictures; live
entertainment, live music services; cinema presentations; electronic games services provided from a computer database 
or by means of the internet; electronic games services, including provision of computer games on-line or by means of a 
global computer network; entertainment services in the form of television programmes; entertainment services in the 
form of motion pictures; entertainment services for producing live shows; entertainment services in the form of cinema 
performances; provision of entertainment services through the media of audio tapes; provision of entertainment services 
through the media of television; providing entertainment services in the form of recorded music; provision of 
entertainment services through the media of cine-films; entertainment, sporting and cultural activities; electronic online 
publication of periodicals and books; arranging of games; organisation of games and competitions; adult training; 
electronic data processing training; education and instruction; sports and fitness; audio and video production, and 
photography; training in electronics; provision of education courses relating to electronics; english language education 
services; arranging of training courses; education services for imparting language teaching methods; provision of 
language schools and language courses; organisation of language courses; language tuition; provision of information 
relating to training; professional consultancy relating to education; educational advisory services; organising of 
educational games; advisory services relating to education; providing computer-delivered educational testing and 
assessments; provision of day-care [educational] units; educational testing; provision of training and education; 
consultancy services relating to training; provision of education courses; providing of education; education; training and 
further training consultancy; organisation of training courses; provision of training courses; development of educational 
materials; dissemination of educational material; arranging teaching programmes; provision of training facilities; 
education services relating to the development of children's intellectual faculties; education services relating to 
computers; education services relating to computer systems; conducting courses, seminars and workshops; educational 
services provided for children; educational services provided for teachers of children; training in the operation of 
software systems; training in the development of software systems; training in the design of software systems; training of 
teachers; teacher training services; education in the field of data processing; education in the field of computing; school 
courses relating to study assistance; training in the use of data processing programs; provision of instruction relating to 
data processing; training services relating to computer-aided design; providing computer assisted courses of instruction; 
instruction in the use of computers; instruction in the development of computers; services for the provision of training in 
the use of computers; provision of computer related training courses; provision of education courses relating to 
computers; organisation of computer related training courses; training services relating to computers; computer 
education training; training in the operation of computerised systems; training services relating to computer systems; 
computer training; computer training services; training in the development of computer programs; training in the 
operation of computer programs; training in the design of computer programs; provision of instruction relating to 
computer programming; training in computer programming; computer education training services; computerised training 
in career counselling; training relating to computer techniques; provision of courses of instruction in the management of 
information technology; training services relating to the use of information technology; educational services relating to 
information technology; sporting education services; sporting and recreational activities; sporting services; sports 
tuition, coaching and instruction; recreation and training services; services for the production of entertainment in the 
form of film; film production for entertainment purposes; production/distribution of movies; production of entertainment 
in the form of television programmes; production of entertainment in the form of sound recordings; animation production 
services; creating animated cartoons; production of animated programmes for use on television and cable; audio, film, 
video and television recording services.

Cl.43;Services for providing food and drink; services for providing food and drink; providing temporary housing 
accommodations; temporary accommodation; restaurant services; cafeterias; ice cream parlour services; hotels, hostels 
and boarding houses, holiday and tourist accommodation; nurseries, day-care and elderly care facilities; accommodation 
bureau services.
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3520969    23/05/2016
[International Registration No. : 1330454]
Dream Factory Worldwide Co., Ltd.
3-2-1, Nishi-Azabu, Minato-ku Tokyo 106-0031 Japan

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded video discs and tapes relating to martial arts and combat sports; pre-recorded motion picture films 
relating to martial arts and combat sports; downloadable video and audio files relating to martial arts and combat sports; 
downloadable electronic publications relating to martial arts and combat sports provided on-line via the Internet; 
computer game software.

Cl.24;Towels, not of paper; handkerchiefs, not of paper.

Cl.25;Clothing; footwear; headgear.

Cl.41;Organization of martial arts and combat sports competitions, events and entertainment shows; educational and 
training services relating to martial arts and combat sports; rental of pre-recorded video discs and tapes relating to 
martial arts and combat sports; video production services relating to martial arts and combat sports [not movies or 
television programs and not for advertising or publicity]; providing on-line electronic publications relating to martial arts 
and combat sports, not downloadable; presentation, production and distribution of films relating to martial arts and 
combat sports; production of radio or television programs relating to martial arts and combat sports; providing on-line 
videos relating to martial arts and combat sports, not downloadable.
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3522826    23/11/2015
[International Registration No. : 1331192]
Grokker Inc.
560 South Winchester Blvd., Suite 500 San Jose CA 95128 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Educational services, namely, classes and seminars in the fields of education, entertainment, fashion, sports, 
including yoga and fitness, cooking, nutrition and foodstuffs; entertainment services, namely, providing non-
downloadable audio and video presentations featuring education, fashion, sports, including yoga and fitness, cooking, 
nutrition and foodstuffs via a website; entertainment services, namely, entertainment in the nature of television shows 
regarding education, fashion, sports, including yoga and fitness, cooking, nutrition and foodstuffs provided via a website; 
entertainment services, namely, non-downloadable television shows regarding education, fashion, sports, including yoga 
and fitness, cooking, nutrition and foodstuffs played on computers, hand-held devices, mobile communications devices, 
set-top boxes, and gaming consoles; entertainment services, namely, the production and distribution of television shows 
regarding education, fashion, sports, including yoga and fitness, cooking, nutrition and foodstuffs; entertainment 
services in the nature of recording, producing, and postproduction services in the field of videos; film and video 
production; production of television programs; television programming services; multimedia production services; online 
journals, namely, blogs featuring information, data, pictures, and multimedia content regarding education, fashion, 
sports, including yoga and fitness, cooking, nutrition and foodstuffs; providing non-downloadable videos in the fields of 
education, entertainment, fashion, sports, including yoga and fitness, cooking, nutrition and foodstuffs via a website; 
providing non-downloadable audio and video presentations in the field of interior design via a website.

Cl.42;Hosting a website featuring technology that enables users to upload and share user-generated videos on a wide 
variety of topics and subjects, and rate and tag the content of the TV shows and videos, create play lists of the shows and 
videos, export, share, and monetize the shows and videos, and connect and interact with and exchange questions and 
answers, comments, information, data, pictures, and multimedia content with others and the hosts, presenters, and 
instructors of the shows and videos; providing online non-downloadable software to enable others to provide a web site 
featuring photographs in the fields of education, entertainment, fashion, sports, including yoga and fitness, cooking, 
nutrition and foodstuffs.
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Priority claimed from 23/11/2015; Application No. : 014831549 ;Andorra 

3523128    10/05/2016
[International Registration No. : 1331357]
MORPHO
11 boulevard Galliéni F-92130 ISSY-LES-MOULINEAUX France

Proposed to be Used
IR DIVISION
Cl.9;Integrated circuit cards, chip cards for the production and loading of applications and other data on user terminals; 
chip cards for mobile radio systems (particularly SIM cards, UICC cards, EUICC cards, ESIM and other similar cards for 
mobile phones and mobile terminals, modems, equipment for communication between machines for mobile networks, 
and other mobile radio systems); smart cards for access to and communication with data network users; data processing 
equipment, particularly chip card terminals, and parts for the aforesaid goods; operating systems, computer programs, 
operating systems for chip cards; integrated circuit cards, particularly telecommunication cards and other cards 
equipped with microprocessors (IC cards) for use with computer hardware, software and telecommunication systems, the 
aforementioned cards especially intended for secure networks for transferring and authenticating data; mobile radio 
terminals; data carriers containing recorded programs; computer programs; management systems and computer 
application software for such cards and computers; computer equipment, particularly semi-conductors and 
microprocessors, integrated circuits; computer servers; server operating software; computer hardware and computer 
software, telecommunication equipment and software systems, particularly for the development, installation, 
administration, use, diagnostics and maintenance of such networks; Software as a Service (SaaS) for secure remote 
control of SIM cards and/or for the secure remote control of other secure telecommunication elements.

Cl.35;Providing services for the supply and activation of SIM cards and offers of management for subscriptions to 
mobile network infrastructure connections.

Cl.38;Telecommunication services, particularly transmission, reception, processing and editing of software, data, 
graphic illustrations, video, voice and text communications; electronic transmission of information, codes, software, text 
and other data; transmission and reception of data, software, graphic illustrations, video, voice and text communications; 
information and advice, all relating to the aforesaid services, including the on-line provision of these benefits from a 
telecommunication equipment system, the Internet or intranets; providing connectivity services for mobile network 
infrastructures enabling the secure transmission of data, reception via a chip card and exchange of data stored in chip 
cards.

Cl.42;Development, installation and use of computer hardware and telecommunication equipment and software 
systems; monitoring, maintenance, remote maintenance and remote diagnostics, assistance and advice linked to 
computer equipment, to telecommunication equipment.
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Priority claimed from 28/03/2016; Application No. : 2016-034483 ;Japan 

3526781    16/05/2016
[International Registration No. : 1330832]
SANGETSU CO., LTD.
1-4-1, Habashita, Nishi-ku, Nagoya-shi Aichi-ken 451-8575 Japan

Proposed to be Used
IR DIVISION
Cl.1;Ungluing preparations for adhesives; alkaline ionized water for use as detergents; cyclohexane; industrial 
chemicals; surface-active chemical agents; contact cements; glue and adhesives for carpets; adhesives for flooring; glue 
and adhesives for industrial purposes; putty for coating; priming putty; oil cement (putty); sealing preparations in the 
nature of industrial adhesives for sealing.

Cl.17;Masking tape for industrial purposes; vinyl sheets for use in decorating walls, semi-finished products; fleece 
sheets for use in decorating walls, semi-finished products; vinyl sheets for use in manufacture; plastic films for use on 
building glass; heat shielding films for use on glass; adhesive-coated plastic films for use in decoration; adhesive-backed 
plastic films, other than for building materials; heat insulating films for use on glass; semi-worked plastic products; 
plastic films, other than for wrapping; plastic substances, semi-processed; semi-processed plastics in the form of tape; 
sealant compounds for joints.

Cl.18;Imitation leather; rawhides; raw skins; tanned leather; leather cloth.

Cl.19;Non-metallic minerals for building or construction; ceramic building materials, bricks and refractory products; 
building materials made of linoleum for fixing to existing walls or floors; plastic building materials; building materials 
made of synthetic materials; asphalt, and asphalt building or construction materials; rubber building or construction 
materials; plaster for building purposes; lime building or construction materials; building or construction materials of 
plaster; buildings, not of metal; cement; adhesive mortar for building purposes; blocks of concrete; cement mixes; 
cement mortar pipes; cement mortar roofing tiles; cement mortar slates; cement posts; cement slabs; concrete; concrete 
building materials; concrete pipes; concrete road pavement boards; wood-fiber reinforced cement boards [cement 
excelsior boards]; filling cement; building timber; building stone; vinyl sheets for use in decorating walls for building or 
construction; fleece sheets for use in decorating walls for building or construction; sheets of wood for building purposes; 
wall boards for building purposes, not of metal; building glass; vinyl flooring; vinyl floor tiles; non-metallic building 
materials for wooden flooring; wooden floor boards; slabs, not of metal, for building; ceramic building materials; ceramic 
boards for use as surfaces of furniture; sealants for building materials; putty as being building materials for use in 
surface preparation of walls, floors and other building surfaces; putty as being building materials for use in surface 
preparation of walls prior to the application of wallpapers; building seam tapes; building flashing tapes; curing tapes for 
use in temporary surface protection of walls, floors and other building surfaces; wall panels, not of metal; cushioning 
materials for use in the construction of walls, not of metal; building panels, not of metal; moldings, not of metal, for 
building; baseboards, not of metal; vinyl building materials; fireproof decorative boards of melamine resin; building 
materials made of concrete; wooden materials for use in the construction of walls; building panels of stone; decorative 
glass for building; partitions made of glass; glass panels for building; building glass for walls; building glass for use as 
materials in wall construction.

Cl.20;Indoor blinds; blinds of reed, rattan or bamboo (sudare); bead curtains for decoration; window shades; curtain 
rails; curtain fittings; metal-substitute plastic fasteners; nails, wedges, nuts, screws, tacks, bolts, rivets and casters, not 
of metal; washers, not of metal, not of rubber or vulcanized fiber; cushions (furniture); Japanese floor cushions (Zabuton);
pillows; mattresses; cushions made from Japanese paper; furniture; indoor roll screen blinds; metal-substitute plastic 
curtain holders; fabric ornaments, not tree ornaments, for use in decorating cushions; plastic ornaments, not tree 
ornaments, for use in decorating cushions.

Cl.24;Woven fabrics; seat covers of textile; wall hangings of textile; curtains; table cloths, not of paper; draperies (thick 
drop curtains); oilcloth; gummed waterproof cloth; vinyl coated cloth; rubberized cloth; filtering materials of textile; light 
shielding curtains; sofa covers; drape curtains; seat covers of vinyl; bedspreads; lace curtains; curtain fabrics; woven 
fabrics for use in upholstering seats; bed covers; knitted fabrics; felt and non-woven textile fabrics; shower curtains of 
textile or plastic; curtain tie-backs in the nature of textile curtain holders; curtain pelmets.

Cl.26;Tapes (haberdashery); ribbons; knitted raschel lace fabrics; embroidery lace fabrics; tassels, semi-finished.
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Cl.27;Tatami mats made of Japanese paper; floor mats made of Japanese paper; floor mats of paper; goza rush mats; 
Japanese rice straw mats (Tatami mats); rush mats with floral patterns (Hana-mushiro); straw mats (mushiro); straw mats; 
carpet tiles; tapestry-style wall hangings made of Japanese paper, not of textile; carpets; floor coverings; non-textile wall 
hangings; wallpaper of vinyl; wallpaper of diatomaceous earth; wallpaper of fireproof materials; vinyl wall coverings for 
use in decorating walls; fleece wall coverings for use in decorating walls; wallpaper of fleece; wall coverings of paper; 
textile wallpaper; wallpaper.
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Priority claimed from 18/01/2016; Application No. : 302016000003825 ;Italy 

3528913    10/02/2016
[International Registration No. : 1331148]
Artsana S.p.A.
Via Saldarini Catelli, 1 I-22070 Grandate (CO) Italy

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; polishing preparations; soaps; perfumery, essential 
oils, cosmetics, hair lotions; dentifrices; eau de cologne; lavender water; perfume water; ammonia [volatile alkali] 
[detergent]; aloe vera preparations for cosmetic purposes; amber [perfume]; starch glaze for laundry purposes; fabric 
softeners for laundry use; aromatics [essential oils]; flavourings for beverages [essential oils]; cake flavourings [essential 
oils]; astringents for cosmetic purposes; non-medicated lotions; bath foam; flower perfumes (bases for -); cotton sticks 
for cosmetic purposes; javelle water; laundry wax; parquet floor wax; laundry blue; colorants for toilet purposes; 
cosmetics; creams (cosmetic -); barrier creams; polishing creams; skin whitening creams; washing soda, for cleaning; 
deodorants for human use (perfumery); detergents other than for use in manufacturing operations and for medical 
purposes; heliotropine; badian essence; mint essence [essential oil]; oil of turpentine for degreasing; bergamot oil; 
ethereal essences; extracts of flowers [perfumes]; massage gels other than for medical purposes; dental bleaching gels; 
geraniol; cleaning chalk; greases for cosmetic purposes; incense; ionone [perfumery]; almond milk for cosmetic 
purposes; cleansing milk for toilet purposes; scented wood; hair lotions; lotions for cosmetic purposes; lip gloss; shoe 
wax; cosmetic masks; mint for perfumery; transfers (decorative -) for cosmetic purposes; musk [perfumery]; cosmetic 
kits; oils for toilet purposes; massage oils; essential oils; cedarwood (essential oils of -); lemon [essential oils of- ]; oils 
for perfumes and scents; oils for cleaning purposes; oils for cosmetic purposes; gaultheria oil; jasmine oil; lavender oil; 
almond oil; rose oil; cotton wool for cosmetic purposes; polishing stones; smoothing stones; pumice stone; alum stones 
[astringents]; pomades for cosmetic purposes; pot-pourri; sun-tanning preparations [cosmetics]; baths (cosmetic 
preparations for -); douching preparations for personal sanitary or deodorant purposes [toiletries]; laundry glaze; shining 
preparations; sun tan lotion; colour-brightening chemicals for household purposes [laundry]; skincare cosmetics; 
laundry preparations; antiperspirants [toiletries]; fumigation preparations [perfumes]; laundry bleach; dental rinses, non 
medicated; nail care preparations; cleaning agents for household purposes; toiletries; smoothing preparations 
[starching]; laundry soaking preparations; sachets for perfuming linen; degreasers other than for use in manufacturing 
processes; make-up removing preparations; color-removing preparations; perfumery; air fragrancing preparations; starch 
for laundry purposes; bath salts, not for medical purposes; bleaching salts; cloths impregnated with a detergent for 
cleaning; almond soap; soap; antiperspirant soap; deodorant soap; disinfectant soap; medicated soap; soaps in liquid 
form; shampoo; dry shampoos; destainers; emery; bleaching soda; furbishing preparations; breath freshening sprays; 
talcum powder, for toilet use; emery cloth; glass cloth; terpenes [essential oils]; dyes (cosmetic -); beard dyes; tissues 
impregnated with cosmetic lotions; anti-bacterial detergents; cotton sticks for cleaning ears; body creams; non-
medicated creams, namely non-medicated diaper rash creams; sun creams (cosmetic); detergents for cloths washing 
machines; cleansing milk for cosmetic purposes; skin conditioning creams non for medical use; scented sachets.

Cl.5;Pharmaceutical preparations; sanitary preparations for medical purposes; foods and dietetic substances adapted 

7826



for medical use; food for babies; food supplements for humans; plasters, materials for dressings; disinfectants; 
preparations for destroying vermin; acaricides; fly catching paper; sea water for medicinal bathing; melissa water for 
pharmaceutical purposes; goulard water; mineral waters for medical purposes; thermal water; nutritional supplements; 
dietetic foods adapted for medical purposes; nutrition for infants; starch for dietetic or pharmaceutical purposes; amino 
acids for medical purposes; anaesthetics; antiseptics; dressings, medical; menstruation bandages; absorbent articles for 
personal hygiene; sanitary pads; feminine hygiene pads; styptic preparations; oxygen baths; bath preparations for 
medical purposes; balms for medical purposes; liquorice for pharmaceutical purposes; sanitary wear; bandages for 
dressings; medicated dressings; dietetic beverages adapted for medical purposes; bicarbonate of soda for 
pharmaceutical purposes; medicine cases, portable, filled; bracelets for medical purposes; lozenges for pharmaceutical 
purposes; rubber for dental purposes; quinquina for medical purposes; chinoline for medical purposes; belts for sanitary 
napkins [towels]; eye-washes; compresses; cachets for pharmaceutical purposes; sterile gauze pads; antiseptic cotton; 
aseptic cotton; cotton for medical purposes; breast-nursing pads; decoctions for pharmaceutical purposes; deodorants, 
other than for personal use; air deodorising preparations; deodorants for clothing and textiles; depuratives; detergents 
for medical purposes; digestives for pharmaceutical purposes; disinfectants for hygiene purposes; disinfectants 
impregnated into tissues; balsamic preparations for medical purposes; eucalyptus for pharmaceutical purposes; 
eucalyptol for pharmaceutical purposes; laxatives; lacteal flour for babies; flour for pharmaceutical purposes; first-aid 
boxes, filled; milk ferments for pharmaceutical purposes; ferments for pharmaceutical purposes; fibre (dietary -); fennel 
for medical purposes; gauze for dressings; glycerine for medical purposes; plasters; insect repellent incense; medicinal 
infusions; insecticides; insect repellent incense; alginate dietary supplements; casein dietary supplements; enzyme 
dietary supplements; wheat germ dietary supplements; glucose dietary supplements; lecithin dietary supplements; yeast 
dietary supplements; pollen dietary supplements; propolis dietary supplements; protein dietary supplements; protein 
supplements for animals; mineral food supplements; iodine for pharmaceutical purposes; milk of almonds for 
pharmaceutical purposes; malted milk beverages for medical purposes; milk sugar for pharmaceutical purposes; cedar 
wood for use as an insect repellent; lotions for pharmaceutical purposes; eyepatches for medical purposes; bandaging 
material; haemostatic pencils; medicines for human purposes; medicines for dental purposes; mint for pharmaceutical 
purposes; menthol; moleskin for medical purposes; fly destroying preparations; pants, absorbent, for incontinents; pants 
(sanitary -); adhesive bands for medical purposes; medicinal oils; camphor oil for medical purposes; cod liver oil; castor 
oil for medical purposes; flaxseed oil dietary supplements; absorbent wadding; wadding for medical purposes; diaper-
pants (babies' -); incontinence pads; royal jelly dietary supplements; royal jelly for pharmaceutical purposes; 
parasiticides; jujube, medicated; pomades for medical purposes; aloe vera preparations for pharmaceutical purposes; 
preparations for topical treatment of insect bites; preparations of trace elements for human use; teething (preparations to 
facilitate -); bath (therapeutic preparations for the -); sunburn ointments; biological preparations for medical purposes; 
chemico-pharmaceutical preparations; sunburn preparations for pharmaceutical purposes; burns (preparations for the 
treatment of -); skin care (pharmaceutical preparations for -); organotherapy preparations; fumigation preparations for 
medical purposes; diagnostic preparations; air purifying preparations; mouth washes for medical use; insect repellents; 
propolis for pharmaceutical purposes; panty liners; chemical reagents for medical purposes; tonics [medicines]; 
constipation (medicines for alleviating -); remedies for perspiration; mineral water salts; potassium salts for medical 
purposes; sodium salts for medical purposes; smelling salts; salts for mineral water baths; bath salts for medical 
purposes; salts for medical purposes; syrups for pharmaceutical purposes; solvents for removing adhesive plasters; 
dietetic substances adapted for medical use; cooling sprays for medical purposes; vulnerary sponges; surgical 
dressings; sulfur sticks [disinfectants]; menstruation pads; breast-nursing pads; medicinal tea; tincture of iodine; 
tinctures for medical purposes; herbal teas for medicinal purposes; tissues impregnated with pharmaceutical lotions; 
cachou for pharmaceutical purposes; mercurial ointments; ointments for pharmaceutical purposes; medicated creams; 
anti-bacterial preparations; anti-bacterial gels for medical use; anti-inflammatory gels for gums; cold cream for medical 
use; sterile solutions for medical purposes; sterilising solutions.

Cl.6;Stove guards [of metal]; cabinet locks, wardrobe latches of metal; drawer latch; door stops.

Cl.8;Hand tools and implements (hand-operated); cutlery; silver plate [knives, forks and spoons]; whetstone holders; 
manicure sets; pedicure sets; knives; table cutlery [knives, forks and spoons]; spoons; ladles [hand tools]; scissors; nail 
scissors; table forks; rasps [hand tools]; nail files; nail files, electric; hair clippers for personal use, electric and non-
electric; nail extractors; cutlery for use by children; plastic cutlery; cutlery of silicon; manicure sets, electric; nail clippers, 
electric or non-electric; vegetable shredders; pen knives; meat choppers [hand tools]; vegetable choppers; vaporizers 
(insecticide -) [hand tools].

Cl.9;Weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and instruments; 
apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording discs; 
compact discs, DVDs and other digital recording media; data processing equipment, computers; computer software; 
precision measuring apparatus; projectors; weighing apparatus and instruments; electric apparatus (including radios); 
regulating apparatus, electric; measuring devices, electric; monitoring apparatus, electric; amplifiers; audiovisual 
teaching apparatus; diagnostic apparatus, not for medical purposes; apparatus for recording sound; apparatus for the 
reproduction of sound; apparatus for the transmission of sound; transparency projection apparatus; security surveillance 
apparatus; radios; teaching apparatus; glasses cases; automatic barriers aimed to prevent the transit; balancing 
apparatus; magnets (decorative -); smart cards [integrated circuit cards]; video game cartridges; head protection; 
protective helmets for sports; safety restraints, other than for vehicle seats and sports equipment; discs (compact -) 
[audio-video]; portable computers; measuring spoons; safety covers for electrical sockets and plugs; transparencies 
[photography]; floppy disks; recording discs; music CDs; animated cartoons; anti-interference devices [electricity]; 
ignition (electric apparatus for remote -); safety locking devices (electric); dosimeters; downloadable image files; 
downloadable music files; record players; hygrometers; temperature indicating apparatus; compact disc players; disk 
drives for computers; DVD players; readers [data processing equipment]; portable media players; cassette players; 
cameras; rules [measuring instruments]; frames for glasses; monitors; voice monitors; intercommunication apparatus; 
sunglasses; spectacles [optics]; clocks (time -) [time recording devices]; lactometers; games software; audiovisual 
receivers; telephone receivers; life jackets; computer programmes [programs], recorded; measuring instruments; sound 
recording carriers; magnetic data carriers; optical data carriers; thermometers, not for medical purposes; thermometers 
for testing water temperature; bath thermometers; encoded magnetic cards; tablet computers.

Cl.10;Medical or dental instruments and apparatus; orthopedic articles; suture materials; teething rings; aerosol 
dispensers for medical purposes; obstetric apparatus; fumigation apparatus for medical purposes; massage apparatus; 
nursing appliances; diagnostic apparatus for medical purposes; body cavities (appliances for washing -); esthetic 
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massage apparatus; hot air therapeutic apparatus; ice bags for medical purposes; water bags for medical purposes; baby 
bottles without teats; babies' bottles of polypropylene; elastic stockings for surgical purposes; wheeled trolleys adapted 
for use as walking aids; feeding bottle valves; umbilical belts; belts for orthopaedic purposes; maternity belts; droppers 
for medical purposes; abdominal corsets; spoons for administering medicine; thermal packs for first aid purposes; air 
cushions for medical purposes; cushions for medical purposes; pads (heating -), electric, for medical purposes; covers 
for baby feeding bottles; bandages, elastic; slings [supporting bandages]; corsets for medical purposes; gloves for 
massage; incontinence sheets; mouth guards for medical purposes; feeding bottles (babies' bottles); nipple shields for 
personal use; ear picks; containers for use with breast pumps; syringes for injections; hypodermic syringes; dummies for 
babies; orthopedic soles; thermometers for medical purposes; cases for thermometer probes for medical use; feeding 
bottle teats; feeding bottle teats; breast pumps; breast pumps for use by nursing mothers; draw-sheets for sick beds; 
humidifying apparatus for medical use; vaporizers for medical purposes; nasal aspirators; babies' pacifiers (teats); cups 
adapted for feeding babies and children.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating; hot air apparatus; 
microwave ovens; deodorising apparatus, not for personal use; ionization apparatus for the treatment of air or water; 
ventilation [air- conditioning] installations and apparatus; air purifying apparatus and machines; lighting apparatus and 
installations; refrigerating appliances and installations; cooking apparatus and installations; heating apparatus, electric; 
kilns; steaming apparatus (electric -) for cooking; fumigation apparatus, not for medical purposes; beverage cooling 
apparatus; disinfectant apparatus; hair driers [dryers]; electric kettles; germicidal burners; pads [cushions] (heating -), 
electric, not for medical purposes; light diffusers; driers (air -); evaporators; steam generating apparatus; chandeliers; 
standard lamps; arc lamps; electric lamps; lamps; lights, electric, for Christmas trees; lightbulbs; lamp shades; water 
heaters [apparatus]; air heating apparatus; heaters, electric, for feeding bottles; baby bottle warmers; food warmers; toilet 
seats; sterilisers; sterilisers for babies' feeding bottles; air humidifiers; humidifiers; room humidifiers; air humidifiers, 
other than for medical purposes; cooking utensils, electric; baths; electric yoghurt makers.

Cl.12;Vehicles; apparatus for locomotion by land; car sun blinds; baby carriages; security harness for vehicle seats; 
vehicle safety harness for carry cots; vehicle safety harnesses for pram bodies; bicycles; wheeled transporters for 
babies; buggies; harnesses for prams; covers for baby carriages; rearview mirrors; wheels for bicycles, cycles; safety 
seats for children [for vehicles]; vehicle seats; security harness systems for vehicle seats; stroller covers; harnesses for 
use with pushchairs; covers for prams; pushchair covers and hoods; tricycles; sun blinds adapted for automobiles; 
baskets for strollers and prams; strollers covers; vehicle seat covers (fitted); parasols, umbrellas, sun shades for 
strollers; bottle holders (parts of strollers); frames for strollers; mosquito nets for strollers.

Cl.16;Paper, cardboard; stationery; adhesives for stationery or household purposes; artists' materials; paint brushes; 
instructional and teaching material; aquarelles; scrapbooks; paper towels; drawing sets; stencil cases; stickers 
[stationery]; bibs of paper; table linen of paper; tickets; greeting cards; occasion cards; musical greeting cards; pads 
[stationery]; sketch pads; envelopes; calendars; articles of stationery; writing board erasers; song books; copying paper; 
wrapping paper; writing paper; drawer liners of paper, perfumed or not; papier mâché; cards; folders for papers; placards 
of paper or cardboard; posters; paper stationery; postcards; catalogues; tablemats of paper; letter trays; document files; 
stationery (cabinets for -) [office requisites]; glues for stationery or household purposes; compasses for drawing; 
wrappers [stationery]; covers of paper for flower pots; rub down transfers; diaries; drawings; dispensers (adhesive tape -) 
[office requisites); labels, not of textile; highlighters; handkerchiefs of paper; paperweights; figurines [statuettes] of 
papier mâché; paper bows; paper sheets [stationery]; drawing materials; writing materials; school supplies [stationery]; 
photographs [printed]; flags of paper; writing chalk; newspapers; comic strips; rubber erasers; paper-clips; pictures; ink; 
blackboards; writing slates; booklets; books; books for children; pencil sharpening machines, electric or non-electric; 
handbooks [manuals]; terrestrial globes; stencils [stationery]; modelling materials; plastics for modelling; pencils; slate 
pencils; pencil leads; adhesive tapes for stationery or household purposes; paper ribbons; modelling paste; pastel 
crayons; pens [office requisites]; nibs; writing brushes; paintbrushes; periodicals; pencil holders; penholders; chalk 
holders; boxes for pens; erasing products; printed publications; writing or drawing books; office binders; drafting rulers; 
magazines (periodicals); bags [envelopes, pouches] of paper or plastics, for packaging; paper bags; bags of plastics for 
lining refuse bins; paper wipes; boxes of cardboard or paper; paint boxes [articles for use in school]; index cards 
[stationery]; bookmarkers; inkwells; writing cases [sets]; printed matter; writing instruments; drawing instruments; 
photograph stands; notebooks; inking pads; drawing boards; writing tablets; palettes for painters; gummed cloth for 
stationery purposes; canvas for painting; pencil sharpeners, electric or non-electric; sealing stamps; place mats of paper; 
table napkins of paper; tissues of paper for removing make-up; flyers; cookery books.

Cl.18;Trunks and travelling bags; umbrellas and parasols; bags; key bags; vanity cases, not fitted; sling bags for 
carrying infants; gym bags; wallets; travelling sets [leatherware]; diaper bags; net bags; satchels; moleskin [imitation of 
leather]; slings for carrying infants; pouch baby carriers; parasols; umbrellas; net bags (handbags); haversacks; beach 
bags; baggage; bags for climbers; shopping bags; holdalls; briefcases; rucksacks; backpacks for carrying babies.

Cl.20;Furniture, mirrors, picture frames; bed fittings, not of metal; furniture fittings (not of metal); door fittings, not of 
metal; cupboards; security cabinets; coatstands; benches [furniture]; chests, not of metal; babies' playpens; expandable 
safety gates for stairs; infant walkers; chests for toys; chests of drawers; trays (not of metal); safety locks [non-metallic, 
non-electric]; child resistant security closures (non-metallic-) for containers; containers, not of metal [storage, transport]; 
bed frames, cot frames, cradle frames; cots for use by children; safety cots; cushions; support pillows for use in car 
safety seats for babies and children; pregnancy cushions; air cushions, not for medical purposes; towel dispensers, 
fixed, not of metal; divans; display stands; corner cap components, not of metal; baby changing platforms; statuettes of 
wood, wax, plaster or plastic; hooks, not of metal, for clothes rails; clothes hooks, not of metal; safety hooks, not of 
metal; clothes hangers and clothes hooks; pillows; air pillows, not for medical purposes; signboards of wood or plastics; 
beds; mattresses; changing mats; furniture; furniture for children's bedrooms; chimes (wind -) [decoration]; mattress 
(straw -); screens [furniture]; settees; armchairs for small children; book rests [furniture]; playpens; bed bases; furniture 
shelves; racks; shelves for storage; index cabinets; boxes of wood or plastic; babies' bouncing chairs; desks; sun 
loungers; chairs; babies' chairs; loungers; high chairs for babies; stools; mirrors (silvered glass); mirrors (hand-held -) 
[toilet mirrors]; mats for infant playpens; drafting tables; wooden beds; interior textile window blinds; non- metallic 
barrels; armchairs; children bed's guards; wooden dressers; cots; child seats; stove guards, not of metal; cabinet locks, 
wardrobe latches, not of metal; drawer latch; door stops; crib bumpers; anti mites mattresses, anti mites pillows; 
mattresses and pillows adapted for strollers and prams.
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Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paintbrushes); articles for 
cleaning purposes; deodorising apparatus for personal use; polishing apparatus and machines, for household purposes, 
non-electric; aerosol dispensers, not for medical purposes; basins [bowls]; beverage glassware; beakers with spouts for 
children; cups of paper or plastic; bottles; glass flasks [containers]; insulating flasks; refrigerating bottles; vacuum flasks 
for holding drinks; pitchers; straws for drinking; baskets for domestic use; waste paper baskets; heat-insulated 
containers; thermal containers for babies' bottles (non-electric); portable coolers; covers for dishes; pot lids; mixing 
spoons [kitchen utensils]; comb cases; electric devices for attracting and dispersing insects; soap dispensers; water 
apparatus for cleaning teeth and gums; milk powder dispensers; electric apparatus for killing insects; blenders, non- 
electric, for household purposes; flasks; whisks, non-electric, for household purposes; portable cold boxes [non-electric];
graters for kitchen use; basting spoons, for kitchen use; toilet cases; picnic baskets (fitted -), including dishes; cleaning 
cloth; dustbins; combs; electric combs; combs for the hair (large-toothed -); plates to prevent milk boiling over; table 
plates; serving platters; paper plates; plastic plates; disposable table plates; saucers; soap boxes; sponge holders; 
napkin holders; fruit presses, non-electric, for household purposes; drinking vessels; lunch boxes; containers for 
household or kitchen use; kitchen containers; thermally insulated containers for food; piggy banks; heaters for feeding 
bottles, non-electric; dispensers for paper towels; cookie jars; soap dishes; baby bottle drying racks; buckets; trivets 
[table utensils]; brushes; hair for brushes; nail brushes; dishwashing brushes; brushes for cleaning tanks and 
containers; brushes for cleaning feeding equipment; feeding bottle brushes; toilet brushes; toothbrushes; toothbrushes, 
electric; toilet sponges; sponges for household purposes; cake moulds; cookery molds [moulds]; cleaning instruments, 
hand-operated; cups; saucepans (earthenware -); insect traps; kitchen grinders, non-electric; cosmetic utensils; cooking 
utensils, non-electric; kitchen utensils; household utensils; toilet utensils; perfume vaporizers; baby baths, portable; baby
bath tubs; pots; vases; chamber pots; potties; diaper pails; food storage containers.

Cl.24;Bed covers; table covers; mattress covers; face towels [made of textile materials]; towels; bath linen, except 
clothing; linens; bed linen; tablecloths, not of paper; diapered linen; bed blankets; bed covers of paper; travelling rugs 
(lap robes); labels; handkerchiefs of textile; pillowcases [pillow slips]; cushion covering materials; flags, not of paper; 
washing mitts; bed sheets; drugget; sleeping bag liners; moleskin [fabric]; ticks [mattress covers]; oilcloth for use as 
tablecloths; gummed cloth, other than for stationery; shower curtains of textile or plastic; non-woven textile fabrics; place 
mats, not of paper; textile napkins; napkins, of cloth, for removing make-up; quilts; mosquito nets; cot covers; cot sheets; 
cot blankets; children blankets; linings (textile); linings (textile) for hight chairs for babies.

Cl.25;Clothing, footwear, headgear; clothing of imitations of leather; clothing of leather; clothing for gymnastics; 
gowns; bath robes; non-slipping devices for footwear; bandanas [neckerchiefs]; bibs, not of paper; caps [headwear]; 
berets; underwear; maternity lingerie; smocks; boas (necklets); teddies [undergarments]; garters; corsets; galoshes; 
sports shoes; stockings; slippers; socks; jodhpurs; short-sleeve shirts; shirts; hats; hats (paper -) [clothing]; jackets; 
hoods [clothing]; belts [clothing]; belts (money -) [clothing|; tights; shoulder wraps; detachable collars; neck warmers; 
ear muffs [clothing]; layettes [clothing]; suits; beachwear; masquerade costumes; ties; swimming caps; shower caps; 
headbands [clothing]; pocket squares; gaiters; jackets [clothing]; skirts; pinafore dresses; aprons [clothing]; girdles; 
gloves; ski gloves; mackintoshes; ready-to-wear clothing; paper clothing; knitwear [clothing]; jumpers; leg warmers; 
leggings [trousers]; singlets; hosiery; swimsuits; sweaters; muffs [clothing]; pelerines; skorts; maternity underwear; 
underpants; bathing drawers; babies' pants [clothing]; trousers; mules; parkas; pelisses; pyjamas; ponchos; pullovers; 
brassieres; nursing bras; sandals; bath sandals; infants' footwear; children's shoes; bath shoes; gymnastic shoes; beach 
shoes; ski boots; shawls; sashes for wear; topcoats; outerclothing; trouser straps; ankle boots; boots; tee-shirts; 
combinations [clothing]; visors [headwear]; wooden shoes; disposable maternity underwear.

Cl.28;Games and playthings; gymnastic and sporting articles not included in other classes; decorations for Christmas 
trees; Christmas trees of synthetic material; swings; games (apparatus for -); conjuring apparatus; video game apparatus; 
kites; pools (swimming -) [play articles]; dolls; golf clubs; hockey sticks; twirling batons; targets; electronic targets; toy 
bicycles; marbles for playing games; skittles [games]; ninepins; blocks (building -) [toys]; playing balls; soap bubbles 
[toys]; cricket bags; golf bags, with or without wheels; cups for dice; kaleidoscopes; doll rooms; bells for Christmas 
trees; paper party hats; playing cards; dolls' houses; rocking horses; confetti; toy construction kits; dice; ornaments for 
Christmas trees, except illumination articles and confectionery; flying discs [toys]; sling shots [sports articles]; darts; 
swimming floats for recreational use; toys; playthings of polyethylene, metal and wood; ride-on toys; rattles; radio-
controlled playthings; squeeze toys; stuffed toys; fabric toys; board games; ring games; building games; draughts; 
dominoes; chess games; parlour games; portable games with liquid crystal displays; pachinkos; electronic games; 
musical games; talking toys; snow globes; gloves for games; baseball gloves; golf gloves; fencing gauntlets; batting 
gloves [accessories for games]; boxing gloves; paddings (protective -) [parts of sports suits]; scale model kits [toys]; 
dolls' beds; toy cameras; bowling apparatus and machinery; arcade video game machines; marionettes; masks 
[playthings]; theatrical masks; mobiles [toys]; scale model vehicles; scooters [toys]; snow for Christmas trees (artificial -
); novelties for parties, dances [party favors, favours]; party favors; teddy bears; balls for games; knee guards [sports 
articles]; elbow guards [sports articles]; shin guards [sports articles]; roller skates; in-line roller skates; ice skates; 
plushes [toys]; toy weapons; toy vehicle tracks; dolls' feeding bottles; candle holders for Christmas trees; toy projectors; 
punching bags; jigsaw puzzles; bats for games; butterfly nets; chessboards; skateboards; sleds [sports articles]; rattles 
(playthings); skating boots with skates attached; foosball tables; tables for table tennis; play mats incorporating infant 
toys (playthings); checkerboards; trampolines; tops (spinning -) [toys]; tricycles [playthings]; toy cars; small play cars for 
children; radio- controlled toy vehicles; dolls' clothes; shuttlecocks; ride-on toy vehicles (motorised -); electronically 
operated toy motor vehicles.

Cl.35;Advertising; business management; business administration; commercial administration of the licensing of the 
goods and services of others; commercial or industrial management assistance; shop window dressing; dissemination of 
advertisements; distribution of samples; demonstration of goods; direct mail advertising; business information; business 
assistance relating to franchising; business consultancy relating to franchising; consumers (commercial information and 
advice for -) [consumer advice shop]; marketing services; exhibitions for commercial or advertising purposes; 
organisation of trade fairs for commercial or advertising purposes; fashion shows for promotional purposes (organization 
of -); presentation of goods on communication media, for retail purposes; sales promotion for others; procurement 
services for third parties (acquisition of goods and services for other companies); business management and 
organization consultancy; modelling for advertising or sales promotion; news clipping services; telemarketing services.
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3529123    08/04/2016
[International Registration No. : 1331193]
Renrendai Business Consulting (Beijing) Co., Ltd.
No. 2307, Building 8, Park 93, Jianguo Road, Chaoyang District Beijing China

Proposed to be Used
IR DIVISION
Cl.35;On-line advertising on a computer network; advertising; negotiation and conclusion of commercial transactions 
for third parties; providing business information via a web site; commercial intermediation services; commercial 
administration of the licensing of the goods and services of others; provision of an on-line marketplace for buyers and 
sellers of goods and services; sales promotion for others; personnel management consultancy; relocation services for 
businesses; compilation of information into computer databases; updating and maintenance of data in computer 
databases; book-keeping; sponsorship search.

Cl.36;Insurance information; financial information; providing financial information via a web site; loans [financing]; 
financing services; financial consultancy; investigation of credit card; organization of collections; art appraisal; real 
estate agencies; surety services; charitable fund raising; trusteeship; lending against security.

Cl.38;Wireless broadcasting; providing online forums; message sending; computer aided transmission of messages 
and images; providing access to databases; transmission of digital files; streaming of data; providing user access to 
global computer networks; communications by computer terminals; electronic bulletin board services 
[telecommunications services].

Cl.42;Technical research; quality control services for certification purposes; cosmetic research; industrial design; 
design of interior decor; monitoring of computer systems by remote access; computer software design; electronic data 
storage; conversion of data or documents from physical to electronic media.

Cl.45;Monitoring of burglar and security alarms; escorting in society [chaperoning]; clothing rental; on-line social 
networking services; dating services; lost property return; rental of safes; opening of security locks; adoption agency 
services; licensing of computer software [legal services].
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Priority claimed from 05/10/2015; Application No. : UK00003130052 ;United Kingdom 

3529155    31/03/2016
[International Registration No. : 1331390]
Caudwell Properties (109) Limited
Broughton Hall, Broughton, Eccleshall STAFFORD ST21 6NS United Kingdom

Proposed to be Used
IR DIVISION
Cl.4;Candles; scented candles.

Cl.18;Bags; luggage; travelling bags and trunks; leather bags; bags not made of leather; purses; wallets; handbags; 
evening bags; cosmetic bags; work bags; sports bags; garment bags; flight bags; carry-on bags; tote bags; rucksacks; 
suitcases; document bags; umbrellas; parasols.

Cl.19;Apartment buildings; buildings (not of metal).

Cl.20;House, garden and office furniture; upholstered furniture; kitchen furniture; fitted furniture; wine racks; racks; 
shelves; storage units; vanity units; cabinets; mirrors; picture frames; cushions; pillows.

Cl.24;Household textiles; textile items for household use; cushion covers; bed linen; bedding; blankets; duvets; duvet 
covers.

Cl.27;Carpets, rugs and floor coverings.

Cl.35;Advertising, marketing and promotion of real estate; advertising, marketing and promotion of residential real 
estate; business administration services; secretarial services; arranging for others the repair and replacement of 
residential appliances, home security systems and consumer goods; retail services connected with the sale of furniture, 
antique furniture, office furniture, outdoor furniture, garden parasols and umbrellas, carpets, rugs, textiles, curtains, 
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blinds, soft furnishings, cushions, light fittings, lights, flowers, plants, paintings, pictures, works of art made of metal, 
works of art not made of metal, decorative glassware, decorative chinaware, paint, wallpaper, wall coverings, domestic 
electrical items, kitchen appliances, refrigerators, freezers, dishwashers, machines for household use, laundry equipment,
washing machines, tumble dryers, cooking appliances, ovens, microwave ovens, barbeque grill, barbeque cooking 
equipment, food preparation implements, toasters, kettles, kitchen knives, cutlery, household and kitchen utensils, 
household and kitchen storage, glassware, crockery, china, silverware, televisions, DVD, optical and optical magnetic 
readable disc players, devices for displaying audio visual content, devices for playing audio visual content, personal 
computers, game consoles, arcade game consoles, tablet computers, e-readers, clocks, drinks bar, drinks bar furniture, 
safes, cigar humidors, musical instruments, gym equipment and apparatus, sports equipment, clothing, footwear, 
headgear, non-medicated toiletries, home office machines and equipment, office stationery, foodstuffs, meat, fish and 
poultry, bakery products, dairy products, frozen or chilled foods, ready meals, snack foods, fresh fruits and vegetables, 
confectionery, beverages, non-alcoholic drinks, beer and alcoholic drinks, cigarettes and cigars.

Cl.36;Real estate services; real estate services relating to the sale of fully furnished properties; financial services 
related to real estate and property; property management services; property portfolio management; rental of property and 
real estate; leasing and rental of property and real estate; leasing and rental of apartments; apartment lettings services; 
real estate and property appraisal; real estate and property brokerage; estate agency services; financing services relating 
to real estate and property development; insurance services relating to real estate and property; real estate and property 
consultancy; housing accommodation services; management of real estate on behalf of others.

Cl.37;Real estate and property development services; construction services; building construction services; building 
construction information; building maintenance and repair; internal and external building maintenance and repair; 
building refurbishment; interior refurbishment services; advisory services relating to building refurbishment; building and 
construction project management; cleaning services, janitor services; window cleaning; property maintenance services; 
plumbing installation, maintenance and repair; glazing installation, maintenance and repair; heating, ventilation and air 
conditioning installation, maintenance and repair; security systems installation, maintenance and repair; electrical 
installation, maintenance and repair; telecommunications installation, maintenance and repair; installation, maintenance 
and repair of electrical wiring, outlets, light fixtures, and electrical panels; installation, maintenance and repair of home 
automation systems comprising wireless and wired controllers, controlled devices, and software for lighting, heating, 
ventilation and air conditioning (HVAC), security, safety and other home monitoring and control applications; painting and
decorating services; services for the dry cleaning of clothing, valeting services relating to household cleaning; laundry 
services; carpet and rug cleaning; care, cleaning and repair of leather and goods made thereof; care, cleaning and repair 
of textiles and goods made thereof; vehicle cleaning; vehicle valeting (cleaning) services; vehicle repair and maintenance; 
onsite management of facilities in an apartment building.

Cl.39;Parking services for vehicles; parking garage services; valet parking services; provision of car parks and parking 
services; parking space rental; vehicle storage; bicycle storage and parking; car rental services; chauffeur services; 
arranging travel; transport reservations; sightseeing services; porter services; storage services; wine storage; packing 
services; delivery of goods; message delivery; parcel delivery; reservation, arranging, and information services in relation 
to travel and travel tickets for individuals in an apartment complex.

Cl.41;Provision of entertainment services; arcade amusement services; video arcade game services; entertainment 
hospitality services; health club services; gymnasium services; personal training services; provision of swimming pool 
facilities; provision of sports facilities; cinema services; film screening services; provision of golf facilities, provision of 
indoor golf facilities, provision of virtual golf facilities; translation services; reservation, arranging, and information 
services in relation to leisure, entertainment, theatre, and leisure, entertainment, theatre tickets for individuals in an 
apartment complex.

Cl.42;Interior design services; consultancy relating to interior design services; design of interior and exterior 
environment settings; furnishing design services; interior design project management; architectural design services; 
architectural consultancy services; architectural advisory services; architectural project management; testing of security 
systems.

Cl.43;Provision of temporary accommodation; provision of temporary furnished accommodation; rental and leasing of 
furniture; provision of food and drink; catering services; restaurant services; preparation of food and beverages; bar 
services; food and drink hospitality services; spa services, namely, providing temporary accommodations and meals to 
clients of a health or beauty spa; creche services; reservation, arranging, and information services in relation to food and 
restaurants for individuals in an apartment complex.

Cl.44;Horticulture, gardening and landscaping services; flower arranging; floristry services; rental of plants; gardening 
and gardener services; landscape gardening; garden and landscaping design services; beauty therapy services; health 
spa services; sauna services; making reservations and bookings for others for physical and beauty treatments at health 
spas; advisory services relating to beauty treatments; hairdressing services; pet grooming services.

Cl.45;Making personal arrangements and reservations and providing information to meet individual needs rendered 
together in a an apartment complex namely in relation to travel, leisure and entertainment tickets, theatre tickets and 
travel, leisure, entertainment and food reservations; security services; advisory services relating to security; advisory 
services relating to home security systems; home security monitoring services; emergency response alarm services; 
bodyguard services; security guard services; personal stylist services, namely, evaluating the physical attributes, 
lifestyle, and fashion styles of others and recommending clothing and accessories to achieve the personal image desired 
by the client; babysitting services.
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3530060    19/02/2016
[International Registration No. : 1331675]
Aetheris Technology (Shanghai) Co., Ltd.
Room F2002, Building 1, No. 151, Chuansha Road, Pudong District Shanghai China

Proposed to be Used
IR DIVISION
Cl.10;Thermometers for medical purposes; dental apparatus, electric; heating cushions [pads], electric, for medical 
purposes; masks; sterile sheets, surgical; masks for use by medical personnel; feeding bottles; condoms; orthopedic 
articles; suture materials.

Cl.25;Outerclothing; wet suits for water-skiing; waterproof clothing; footwear; headgear for wear; hosiery; gloves 
[clothing]; veils [clothing]; belts [clothing]; sleep masks.

Cl.42;Technical research; quality checking and testing; meteorological information; material testing; industrial design; 
dress designing; computer software design; Software as a Service [SaaS]; off-site data backup; electronic data storage.
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Priority claimed from 15/02/2016; Application No. : 15109721 ;European Union 

3530666    28/04/2016
[International Registration No. : 1331401]
HORACIO PAGANI S.p.A.
Via Artigianato, 5 I-41018 SAN CESARIO SUL PANARO (MO) Italy

Proposed to be Used
IR DIVISION
Cl.9;Satellite navigational apparatus; electronic agendas; eyeglass cases; cases especially made for photographic 
apparatus and instruments; binoculars; directional compasses; decorative magnets; calculating machines; battery 
chargers; integrated circuit cards [smart cards]; video game cartridges; protective helmets for sports; USB flash drives; 
cinematographic cameras; compact discs [audio-video]; computer hardware; laptop computers; digital photo frames; 
chronographs [time recording apparatus]; headphones; sleeves for laptops; sound recording discs; disks, magnetic; 
optical discs; compact discs [read-only memory]; animated cartoons; contact lenses; magnifying glasses [optics]; optical 
lenses; spectacle lenses; compact disc players; DVD players; readers [data processing equipment]; portable media 
players; optical character readers; electronic book readers; eyeglass frames; sunglasses; eyeglasses; goggles for sports; 
computer programmes [programs], recorded; electronic publications, downloadable; smartphones; computer game 
software; computer software, recorded; magnetic data media; tablet computers; mouse pads; camcorders; optical 
apparatus and instruments; cameras [photography]; sound reproduction apparatus; sound recording apparatus; sound 
transmitting apparatus.

Cl.12;Aeroplanes; sports cars; cars; boats; bicycles; electric vehicles; caravans; bodies for vehicles; strollers; 
mopeds; casings for pneumatic tires [tyres]; motorcycles; engines for land vehicles; motors, electric, for land vehicles; 
ships; vehicle chassis; automobile chassis; vehicles for locomotion by land, air, water or rail; yachts; gliders; helicopters; 
motorboats.

Cl.14;Rings [jewellery]; apparatus for timing sports events; plastic jewelry; bracelets [jewellery]; watch bands; chains 
[jewellery]; neck chains; ankle bracelets; charms [jewellery]; jewelry boxes; necklaces [jewellery]; commemorative 
statuary cups made of precious metal; chronographs [watches]; chronometers; diamonds; tie clips; figurines [statuettes] 
of precious metal; cuff links; precious and semi-precious gems; jewelry; movements for clocks and watches; medals; 
precious metals and their alloys; works of art of precious metal; earrings; clocks; automatic watches; watches; pearls 
[jewellery]; precious and semi-precious stones; platinum [metal]; key rings [trinkets or fobs]; dials [clock- and 
watchmaking]; clockworks; boxes of precious metal; emeralds; pins [jewellery]; statues of precious metal; horological 
instruments; chronometric apparatus and instruments; alarm clocks; topaz; sapphires.

Cl.16;Aquarelles; adhesives for stationery purposes; diaries; albums; almanacs; stationery; bookbinding material; 
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office requisites, except furniture; drawing sets; writing cases [stationery]; stickers [stationery]; tickets; greeting cards; 
pads [stationery]; drawing pads; envelopes [stationery]; calendars; trading cards; cardboard; writing paper; catalogues; 
transfers [decalcomanias]; blueprints; elastic bands for offices; labels, not of textile; paperweights; photographs 
[printed]; comic books; photo-engravings; postage stamps; rubber erasers; booklets; books; pencils; pastels [crayons]; 
pens [office requisites]; penholders; ball-point pens; fountain pens; printed publications; writing or drawing books; loose-
leaf binders; graphic representations; portraits; magazines [periodicals]; boxes of cardboard or paper; bookmarkers; note 
books; paper knives [cutters] [office requisites]; artists' materials; paper stationery.

Cl.18;Clothing for pets; saddlery; key cases; vanity cases, not fitted; trunks [luggage]; travelling trunks; bags; purses; 
handbags; kit bags; school satchels; leather, unworked or semi-worked; imitation leather; leather leashes; collars for 
animals; slings for carrying infants; parasols; umbrellas; card cases [notecases]; coin purses of precious metal; 
haversacks; boxes of leather or leatherboard; valises; suitcases; rucksacks; bags for sports.

Cl.20;Cupboards; coatstands; benches [furniture]; chests, not of metal; lockers; chests of drawers; hampers [baskets]; 
baskets, not of metal; containers, not of metal [storage, transport]; picture frames; tea carts; meat chests, not of metal; 
divans; display stands; beds; furniture; office furniture; works of art of wood, wax, plaster or plastic; table tops; 
armchairs; bottle racks; book rests [furniture]; umbrella stands; magazine racks; furniture shelves; racks [furniture]; 
ladders of wood or plastics; boxes of wood or plastic; writing desks; desks; chairs [seats]; stools; sofas; mirrors [looking 
glasses]; statues of wood, wax, plaster or plastic; trays, not of metal; showcases [furniture].

Cl.25;Waterproof clothing; clothing of imitations of leather; clothing of leather; motorists' clothing; cyclists' clothing; 
leisure suits; clothing for sports; suits; bath robes; clothing; bandanas [neckerchiefs]; Bermuda shorts; caps [headwear]; 
underwear; bikinis; braces for clothing [suspenders]; footwear; boots for sports; stockings; socks; breeches for wear; 
bathing trunks; shirts; nightgowns; bodices [lingerie]; tank tops; sports singlets; windproof clothing; hats; coats; hoods 
[clothing]; cardigans; belts [clothing]; tights; sundresses; layettes [clothing]; bathing suits; masquerade costumes; 
neckties; pocket squares; sweatshirts; jackets [clothing]; sports jackets; heavy jackets; sport coats; quilted vests; stuff 
jackets [clothing]; skirts; overalls; gloves [clothing]; ski gloves; jeans; jerseys [clothing]; leggings [leg warmers]; hosiery; 
sports jerseys; sweaters; pelerines; vests; trousers; slippers; ear muffs [clothing]; furs [clothing]; pajamas; polo shirts; 
ponchos; sandals; ski boots; shawls; sashes for wear; shorts; overcoats; half-boots; boots; soles for footwear; tee-shirts; 
footwear uppers; turbans; combinations [clothing]; uniforms; dressing gowns; visors [headwear].

Cl.28;Apparatus for games; appliances for gymnastics; video game machines; fishing tackle; machines for physical 
exercises; sports equipment; billiard equipment; golf clubs; skittles [games]; building blocks [toys]; golf bag carts; 
playing cards; toy figures; toys; games; board games; building games; chess games; parlor games; portable games with 
liquid crystal displays; golf gloves; masks [playthings]; mobiles [toys]; scale model vehicles; toy models; balls for games;
balls for sports; plush toys; body protectors for sports use; jigsaw puzzles; rackets; skis; skateboards; snowboards; toy 
vehicles; radio-controlled toy vehicles.

7835



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

3530821    01/04/2016
[International Registration No. : 1331984]
BAUSANO & FIGLI S.P.A.
Via Galluppi, 5 TORINO Italy

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools, especially machines for plastic processing, such as extrusion machines, extrusion 
screws, extrusion heads, including towing accessories and tracks being parts thereof; cutting apparatus for granules, for 
pipes and for shaped sections; punching machines, cutting apparatus for extruded materials corresponding to extrusion 
heads; screen changers, being filters for extrusion machines.

Cl.9;Software and hardware for the control of machines for plastics processing and extrusions machines.

Cl.11;Apparatus for heating, cooling, drying, filtration and ventilation, especially for the processing of plastics, such as 
air and water coolers, coolers-dryers for granules, vacuum tanks for the treatment of tubes and shaped sections; screen 
changers, being melt filtration apparatus; thermally-driven air conditioners.
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3530955    25/02/2016
[International Registration No. : 1332092]
Jokey Plastik Wipperfürth GmbH
Aug.-Mittelsten-Scheid-Str. 23 51688 Wipperfürth Germany

Proposed to be Used
IR DIVISION
Cl.20;Containers, boxes, cases, chests, packaging buckets, made of plastic materials, included in this class; covers for 
containers, boxes, cases, chests and packaging buckets, made of plastic materials, included in this class; bottle cases 
made of plastic materials, included in this class; accessories for packaging containers and packaging buckets made of 
plastic; accessories for carrying and emptying containers and packaging buckets, namely closures for containers, handle 
rollers, grips (handles), down holders made of plastic materials for keeping down objects in containers filled with liquids, 
pouring device; all aforementioned goods included in this class; furniture and furniture fittings, not of metal; mirrors; 
bathroom cabinets with mirrors; furniture and furniture fittings, not of metal, for the sanitary field, in particular for 
bathrooms, shower rooms, toilets and washrooms; cupboards, washbasin closets, washbasin tabletops, wall cupboards 
with or without mirrors; shelves and corner shelves, open or closed; storage units and containers for keeping bathing 
utensils, namely toilet brushes, toilet paper, cosmetic articles, cleaning agents and washing powder; accessories for 
bathrooms, shower rooms, toilets and washrooms, namely hooks, hook boards, holding rods, wall rods, holding handles, 
supports for bathroom and toilet items; all aforementioned goods included in this class.

Cl.21;Household or kitchen containers and receptacles (not of precious metal or coated therewith, in particular made of 
plastic materials); buckets, household buckets of plastic; covers for containers and receptacles for household and 
kitchen, buckets, household buckets, each made of plastic materials; accessories for containers, accessories for carrying 
and emptying containers and buckets, namely closures for containers, handle rollers, grips (handles), down holders made 
of plastic materials for keeping down objects in containers filled with liquids, spouts made of plastic materials, all 
aforementioned goods included in this class; accessories for the sanitary field included in this class, in particular soap 
dishes, beakers, beakers for toothbrushes, towel racks, holders for toilet paper rolls and toilet brushes, toilet brushes, 
holders for toothbrushes, holders for bathroom and toilet utensils, all aforementioned goods included in this class.

Cl.35;Retail and wholesale distribution services, including services via internet in relation to plastic products, 
especially packaging containers; retail and wholesale distribution services, including services via internet, in relation to 
furniture, furnishing articles, sanitary installations and furniture, especially for sanitary furniture, shower cabinets, sauna 
rooms, mirrored cabinets and mirrors.

Cl.40;Material treatment, namely moulding of plastic elements; processing and treatment of plastic material, especially 
plastic treatment during manufacture of plastic mouldings; applying of wear-resistant coatings on metal and plastics; 
providing of information of the processing of plastic material; recycling of plastics; custom manufacturing for other of 
tools, moulds and devices for the plastics processing industry; custom manufacturing of precision components made of 
plastics, in particular for the automobile-, electrical- and consumer goods industry.

Cl.42;Design services concerning the design of plastic products; design services in the field of CAD-construction; 
design services provided by engineers; technical project planning; research and development of new products for others 
in the field of plastic materials; computer-aided design of plastic components and moulds.
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Priority claimed from 03/02/2016; Application No. : 015073448 ;European Union 

3530969    16/05/2016
[International Registration No. : 1331986]
IVL Svenska Miljöinstitutet AB
Valhallavägen 81 SE-114 28 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.16;Instructional and teaching materials, printed matter; printed publications, books and manuals.

Cl.35;Advertising regarding conferences, congresses and seminars; compilation of information into computer 
databases; professional business consultancy; compilation, systematisation, management, data entry, processing and/or 
storage of computerised business -, organisation -, products and services information; business information services 
relating to global environmental performance.

Cl.37;Construction, repair, installation services, namely water course remediation.

Cl.38;Leasing access time to a computer database for company -, organisation -, product -, or services information.

Cl.40;Air purification; water treatment and purification.

Cl.41;Education, teaching and teaching services; arranging of conferences, congresses and seminars; organisation of 
training; arranging of competitions for educational purposes; organisation of courses.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; research and development for others; analysis of 
environmental properties and climate impact of products and services; certification [quality control] of products and 
services with respect to environmental properties and climate impact; counselling and consultancy services in the field of 
environmental- and climate impact certification; information regarding environmental- and climate certification; IT 
information and consultancy services regarding global standardization work; analysis and industrial research services; 
consultancy services (scientific -, technological - and IT -) regarding global standardisation work and information thereto.
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3531520    17/12/2015
[International Registration No. : 1332173]
Kendal Nutricare Ltd
Mint Bridge Road Kendal, Cumbria LA9 6NL United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplements and dietetic preparations; milk powder for babies; powdered milk for babies; milk powders 
[foodstuff for babies]; food for babies.

Cl.29;Dairy products and dairy substitutes; drinks made from dairy products; flavoured milk powder for making drinks; 
milk products; powdered milk; beverages having a milk base; beverages made from or containing milk.

Cl.30;Cereal-based snack food; rice-based snack food; snack food products consisting of cereal products; snack food 
products made from maize flour; snack food products made from cereal starch; snack foods consisting principally of 
extruded cereals.
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3531531    07/04/2016
[International Registration No. : 1332817]
Düsseldorfer Turn- und Sportverein Fortuna 1895 e. V.
Flinger Broich 87 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Electronic and electro-technical apparatus, equipment and instruments, included in this class; scientific, 
controlling, measuring, signalling, counting, registering, monitoring, testing, switching, and regulating devices, as well as 
similar equipment and instruments, included in this class; apparatus, instruments and equipment for 
telecommunications; apparatus for receiving, recording, transmission, processing, transforming, output and reproduction 
of data, speech, text, signals, sound and images included in this class; electronic entertainment goods, namely radio and 
television receivers, sound and/or image recording and reproduction apparatus, including such goods in portable form 
and for digital image-sound signals; electronic apparatus for interactive television; apparatus for receiving and 
transforming encoded signals (decoders); apparatus, including multimedia apparatus, for connecting and controlling 
audio, video and telecommunications apparatus and computers and printers, including such apparatus with electronic 
program guides; electronic data processing apparatus and computers, buffer storage devices, computer chips, computer 
discs, cables, drives, terminals, printers, keyboards, display devices, and other peripheral devices for computers; 
computer game equipment consisting of storage diskettes, manual controllers and television games devices for 
connection to the monitor; video, computer, and other electronic games for connection to television and other devices; 
coin-operated mechanisms for vending machines; jukeboxes (operated by token or coin); accessories for computers, 
video and computer games and similar electronic and electro-technical apparatus, namely joysticks (included in this 
class), manual controls, control apparatus, adapters, modules for expanding functions and extending memory capacity; 
voice synthesizers, light pens, electronic 3-d spectacles, machine-readable data media of all types, especially mechanical, 
magnetic, optical, and electronic data media such as gramophone records, diskettes, hard drives, USB memory sticks of 
all technological kinds, cassettes, CD-ROMs, DVDs, flash memory cards, and electronic memory chips, all the above-
mentioned goods with or without saved data, especially with or without saved images, music, videos, databases, or 
computer programs; boxes for storing data media, especially cassettes, gramophone records, diskettes, CD-Roms, DVDs, 
flash memory cards, and USB memory sticks (as long as they are included in this class); computer programs on data 
media of all types; video games (computer games) in the form of computer programs saved on data media; pre-recorded 
and blank recording media, especially gramophone records, compact discs, music tapes and music cassettes (compact 
cassettes); pre-recorded and blank image carriers (as long as they are included in this class); especially video cassettes 
and DVDs; exposed films; photo CDs; photographic, cinematographic, optical, and teaching apparatus and instruments; 
pre-recorded magnetic, magneto-optical, and optical media for sound and/or image; encoded telephone cards; optical 
apparatus and instruments, included in this class, in particular spectacles, optical glasses and spectacle frames; contact 
lenses cases, spectacle cases; parts of all aforementioned goods included in this class; empty video cases with designs; 
spectacles, spectacle frames made from precious metals or their alloys; empty cases with designs, adapted to sound and 
image carriers; magnetic data media, gramophone records; vending machines and mechanisms for coin-operated 
devices; cash registers, calculating machines, data-processing equipment and computers; fire extinguishers; computer, 
computer programs, computer software, computer peripheral devices, computer keyboards, diskettes, data processing 
apparatus, bicycle computers; magnetic tapes, video tapes, phototelegraphy apparatus, video telephones; CD players, 
compact disks; TVs, telephone apparatus, exposed films, animated cartoons, cinematographic cameras, holograms, 
cassette players, loudspeakers, loudspeaker boxes, illuminated signs, magnets, magnetic cards, radios, video recorders, 
video game cartridges, video games apparatus adapted for use with television sets, torchlight batteries, pocket 
calculators, electronic agendas, sound carriers, video cameras, video tapes; binoculars, telescopes; life jackets.

Cl.25;Footwear, scarves; neck scarves; caps; hats; baseball caps; headgear; clothing, especially caps, bonnets, hats, 
headbands, shawls, neck scarves, sports clothing, T-shirts, sports jerseys, pullovers, trousers, braces for clothing, 
girdles, combinations [clothing], aprons, shoes, boots, sports shoes and boots, socks and stockings, tights, jackets, 
overcoats, nightshirts, underwear (garments), suits, pocket squares; baby linen, swimwear, swimsuits, swimming trunks, 
bathrobes, bathing caps, bathing sandals, bathing shoes, brassieres, football boots, dress belts, gymnastics clothing, 
gymnastics shoes, neck scarves, gloves, slippers, shirt blouses, shirts, hats, ties, bibs (not made of paper), coats, hats, 
cap peaks, outer clothes, ear muffs, pelerines, pyjamas, cyclist's clothing, raincoats, skirts, sandals, shawls, nightgowns, 
underpants, suspenders for socks, sports shoes, esparto shoes and sandals, studs for football boots, beach wear, beach 
footwear, garters, stockings and socks, sweaters, ski clothing, salopettes for skiing and snowboarding, items of 
underwear; underpants, underwear, wet-suits for water-skiing, vests.

Cl.28;Playing cards and card games; games, particularly card games; dice games, board games, puzzles and table 
football tables; toys for children and adults, especially discuses, toy vehicles and toy figures; toys; gymnastics and 
sports articles, as long as they are not included in other classes, especially body-building apparatus, chest expanders 
[exercisers], bicycle home trainers, gymnastics equipment, knee protectors (sports articles); baby rattles, dice cups, 
building blocks, board games, domino games, kites, parlour games, mobiles, dolls (toys), fluffy toys, sledges, scooters 
(children's vehicles), roller skates, rocking horses, joke articles, swimming pools (toys), flippers, soap bubbles (toy), 
skateboards, snowboards (surfboards for snow), darts, discuses, targets, dice, toys for pets, toy vehicles; balls, shin 
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guards, knee protectors, elbow protectors, head protectors and jockstraps, only as sports articles; Christmas tree 
decorations; fluffy toys, teddy bears; joke articles; water wings, swimming belts.

Cl.38;Telecommunication.

Cl.41;Conducting of sports events and gymnastics courses; conducting of training sessions, especially in the area of 
football; entertainment; sports and cultural activities; operation of entertainment venues, operation of sports facilities, 
services relating to leisure activities, education and teaching, especially in the area of sport, organisation and conducting 
of cultural and/or sports events, operation of sports camps, services of a fitness studio; conducting of games on the 
Internet, issue of published and printed material in electronic form (except for purposes of publicity), also on the Internet, 
publication of periodicals and books in electronic form, also on the Internet, organisation and arranging of conferences, 
organisation and arranging of congresses, organisation and arranging of concerts, production of shows, radio 
entertainment, physical education, theatre performances, ticket sales in advance for entertainment events, organisation of 
sporting competitions, organisation of competitions (education and entertainment), rental of stadium facilities; education; 
training; entertainment; sports and cultural activities; photographic reporting.

Cl.45;Granting and exploitation (licensing) of copyrights, granting and exploitation (licensing) of television and radio 
rights; granting and negotiation of licences for industrial property rights, copyrights, and personality rights, and for 
franchise concepts; personal body guarding.
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3531539    16/03/2016
[International Registration No. : 1332818]
China National Heavy Duty Truck Group Co., Ltd.
No. 53, Wuyingshan Zhong Road, Jinan Shandong Province China

Proposed to be Used
IR DIVISION
Cl.7;Carburetor; spray paint machines; intake air filter; automobile motor cylinders; engine oil filter; pumps [machines]; 
pressure adjusting valve; lubrication machines; shock absorber; tyre building machines; machinery for geologic 
exploration, mining and ore concentration; elevating apparatus; metalworking machines; internal-combustion engine, 
other than for land vehicles; spark plug for automobile motors; compressors [machines]; belts for machines; starters for 
motors and engines; engines for boats; motors for boats; engines, other than for land vehicles; motors, other than for 
land vehicles; taps, parts of machines, engines or motors; controls (hydraulic -) for machines, motors and engines; filters, 
parts of machines or engines; bearings, parts of machines.

Cl.37;Motor vehicle maintenance and repair; washing and cleaning of vehicles; vehicle service stations [refueling and 
maintenance]; construction; building construction supervision; upholstering; retreading of tires [tyres]; spraying & 
coating services [painting]; disinfecting; burglar alarm installation and repair; repair information; rental of construction 
equipment; mining extraction; heating equipment installation and repair; machinery installation, maintenance and repair; 
rebuilding engines that have been worn or partially destroyed; airplane maintenance and repair; rustproofing.
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3531556    04/09/2015
[International Registration No. : 1332805]
Spiber Inc.
234-1 Mizukami, Kakuganji, Tsuruoka Yamagata 997-0052 Japan

Proposed to be Used
IR DIVISION
Cl.1;Cell culture medium for scientific or research use, other than for medical or veterinary use; biological cultured 
tissue, other than for medical and veterinary use; rubber reinforcing agent containing proteins; rubber reinforcing agent; 
chemical preparations containing proteins for scientific purposes, other than for medical or veterinary use; chemical 
preparations for scientific purposes, other than for medical or veterinary use; chemical reagents containing proteins, 
other than for medical or veterinary purposes; chemical reagents, other than for medical or veterinary purposes; 
industrial chemicals; protein, raw material; polypeptide, raw material; unprocessed plastics including fibers; plastics 
including fibers in primary form; unprocessed plastics, plastics in primary form; synthetic resins, unprocessed.

Cl.5;Cell culture medium for medical and veterinary use; biological cultured tissue for medical and veterinary use; 
chemical preparations containing proteins for medical and veterinary use; chemical preparations for medical and 
veterinary use; diagnostic media for bacteriological cultures; diagnostic reagents for medical purposes; biological 
chemical reagents for medical or veterinary purposes; chemical reagents for medical or veterinary purposes; biological 
preparations for medical purposes; chemical preparations for medical purposes; chemical preparations for sanitary 
purposes; pharmaceutical preparations; reagent paper for medical purposes; oiled paper for medical purposes; wrapping 
wafers for medicine doses; gauze for dressings; empty capsules for pharmaceuticals; eyepatches for medical purposes; 
ear bandages; menstruation bandages; menstruation tampons; sanitary napkins; sanitary panties; absorbent cotton; 
adhesive plasters; bandages for dressings; liquid dressings; breast-nursing pads; dental materials; diapers; diaper 
covers; cotton swabs for medical use.

Cl.9;Ear plugs for divers; lifejackets; safety nets; safety harnesses, other than for vehicles or sports purposes; fire 
escape ladders; life-saving apparatus and equipment; fire extinguishers; fire hose; fire hose nozzles; sprinkler systems 
for fire protection; safety helmets for protection against accidents; protective helmets; vehicle breakdown warning 
triangles; road signs, luminous or mechanical; breathing apparatus for divers; diving suits; laboratory apparatus and 
instruments; solar batteries; batteries and cells; electric wires and cables; magnetic cores; resistance wires; fuel cell 
electrodes; fire boats; structural parts for fire boats; parts and fittings for fire boats; satellites for scientific purposes; 
structural parts for satellites for scientific purposes; parts and fittings for satellites for scientific purposes; fire engines; 
structural parts for fire engines; parts and fittings for fire engines; dust masks; gas masks; welding masks; protecting 
masks; garments and clothes for protection against fire; disaster prevention hoods; clothing for protection against 
accidents; bullet-proof vests; bullet-proof clothing; flame-retardant balaclavas; knee-pads for workers; elbow-pads for 
workers; gloves for protection against accidents; protective helmets for sports; swim floats for safety purposes; weight 
belts for scuba diving; air tanks for scuba diving; regulators for scuba diving; wet suits for scuba diving; gloves for 
divers; buoyancy bladders for diving; shoes for protection against accidents and fire; eye glasses; spectacle cases; sun 
glasses; cases for sun glasses; goggles for sports; goggles for protection against dust; protective goggles; exposed 
cinematographic films; exposed slide films; slide film mounts; heat-protection helmets; mouth guards for sports.

Cl.10;Medical stents; medical catheters; medical tubing; suture apparatus, for medical purposes; surgical instruments; 
artificial orthopedic implants; orthopedic articles; surgical apparatus and instruments; therapeutic apparatus and 
instruments; diagnostic apparatus and instruments for medical purposes; dental machines and apparatus; veterinary 
apparatus and instruments; auxiliary medical devices; medical apparatus and instruments; suture materials for medical 
purposes; surgical sutures; pacifiers for babies; ice bag pillows for medical purposes; triangular bandages; supportive 
bandages; bandages for joints, anatomical; bandages, elastic; surgical catguts; feeding cups for medical purposes; 
dropping pipettes for medical purposes; teats; medical ice bags; medical ice bag holders; baby bottles; nursing bottles; 
finger guards for medical purposes; contraceptives, non-chemical; artificial tympanic membranes; prosthetic or filling 
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material, not for dental use; ear plugs for sleeping; ear plugs for soundproofing; ear picks; gloves for medical purposes; 
sanitary masks; ear plugs for swimming; rollator and their parts and fittings; medical and orthopeadic products, namely, 
orthopedic braces, orthopedic belt, ankle braces for medical purposes, ankle supports for medical purposes, ankle 
sleeves for medical purposes, knee braces for medical purposes, knee supports for medical purposes, knee sleeves for 
medical purposes, elbow braces for medical purposes, elbow supports for medical purposes, elbow sleeves for medical 
purposes, wrist braces for medical purposes, wrist supports for medical purposes, wrist sleeves for medical purposes, 
compression gloves for medical purposes, back braces for medical purposes, back supports for medical purposes, back 
stabilizers for medical purposes, shoulder braces for medical purposes, shoulder sleeves for medical purposes, thigh 
supports for medical purposes, thigh sleeves for medical purposes, calf/shin supports for medical purposes, finger 
guards for medical purposes, hand guards for medical purposes, neck guards for medical purposes, belts for medical 
purposes, abdominal belts for medical purposes and corsets for medical purposes.

Cl.12;Tipping apparatus, parts of railway freight cars and their parts and fittings; pusher cars for mining and their parts 
and fittings; traction engines and their parts and fittings; ropeways for cargo or freight handling; parts and fittings for 
ropeways for cargo or freight handling; puller cars for mining; parts and fittings for puller cars for mining; shafts, axles or 
spindles for land vehicles; bearings for land vehicles; shaft couplings or connectors for land vehicles; power 
transmissions and gearings for land vehicles; idling pulleys for land vehicles; reversing gears for land vehicles; reduction 
gears for land vehicles; belt pulleys for land vehicles; power transmission belts for land vehicles; toothed wheels or gears 
for land vehicles; speed change gears for land vehicles; fluid couplings for land vehicles; hydraulic torque converters for 
land vehicles; links for land vehicles; roller chains for land vehicles; shock absorbers for land vehicles; springs for land 
vehicles; brakes for land vehicles; cone brakes for land vehicles; disc brakes for land vehicles; band brakes for land 
vehicles; block brakes for land vehicles; parachutes and their parts and fittings; tankers and their parts and fittings; 
yachts and their parts and fittings; boats and their parts and fittings; tug boats and their parts and fittings; naval vessels, 
namely warships and their parts and fittings; cargo ships and boat; parts and fittings for cargo ships and boats; air-
cushion vehicles and their parts and fittings; ships' hulls; components for ships; vessels and their parts and fittings; air 
balloons and their parts and fittings; airships and their parts and fittings; gliders and their parts and fittings; helicopters 
and their parts and fittings; space vehicles and their parts and fittings; aircraft fuselages; components for aircraft; aircraft 
and their parts and fittings; funiculars and their parts and fittings; ropeways, not for cargo handling; parts and fittings for 
ropeways, not for cargo handling; ski lifts and their parts and fittings; undercarriages, for railway cars, and their parts and 
fittings; undercarriages for vehicles and their parts and fittings; bodies of railway cars; railway rolling stock and their 
parts and fittings; snowmobiles and their parts and fittings; trolley buses and their parts and fittings; fork lift cars and 
their parts and fittings; armored vehicles and their parts and fittings; bodies for vehicles; components for automobiles; 
automobiles and their parts and fittings; components for two-wheeled motor vehicles; components for bicycles; two-
wheeled motor vehicles and their parts and fittings; bicycles and their parts and fittings; luggage carriers for motorcycles;
tandem seat bags [motorcycle fittings]; electric vehicles and their parts and fittings; tires for vehicle; wheels for vehicle; 
inner tubes for vehicle tires; door panels for vehicles; seat covers for vehicles; vehicle seats; child restraints for vehicle 
seats; safety seats for children for automobiles; door panels for land vehicles; roof panels for land vehicles; holding tops 
of automobiles; remote control vehicles, other than toys; parts and fittings for remote control vehicles, other than toys; 
tires and inner tubes of tires for remote control vehicles, other than toys; carrier tricycles and their parts and fittings; tires 
and inner tubes of tires for carrier tricycles; rickshaws and their parts and fittings; tires and inner tubes of tires for 
rickshaws; sleighs and their parts and fittings; sleds vehicles and their parts and fittings; trolleys and their parts and 
fittings; tires and inner tubes of tires for trolleys; carts and their parts and fittings; tires and inner tubes of tires for carts; 
horse drawn carriages and their parts and fittings; tires and inner tubes of tires for horse drawn carriages; bicycle trailers 
and their parts and fittings; tires and inner tubes of tires for bicycle trailers; shopping carts and their parts and fittings; 
tires and inner tubes of tires for shopping carts; tires and inner tubes of tires for rollator; wheelchairs and their parts and 
fittings; tires and inner tubes of tires for wheelchairs; baby carriages and their parts and fittings; tires and inner tubes of 
tires for baby carriages; baby buggies and their parts and fittings; tires and inner tubes of tires for baby buggies.

Cl.17;Plastic semi-worked products that contains fibers; plastic semi-worked products; rubber containing fibers, raw or 
semi-worked; rubber, raw or semi-worked; asbestos safety curtains; gaskets; junctions for pipes, not of metal; packings; 
floating anti-pollution barriers; anti-dazzle films for windows; plastic film other than for wrapping; plastic films for 
shielding ultraviolet rays; fiber made from protein which is produced by genetic recombination, not for textile use; fiber 
made from protein, not for textile use; fiber made of protein, not for textile use; plastic fibers, not for textile use; chemical 
fiber, not for textile use; elastic yarns, not for textile use; fiber thread and yarn made from protein which is produced by 
genetic recombination, not for textile use; fiber thread and yarn made of protein, not for textile use; chemical fiber yarn 
and thread, not for textile use; electrical insulating materials; valves of rubber or vulcanized fiber, not including machine 
elements; washers of rubber or vulcanized fiber; rock wool; slag wool; rubber thread and covered rubber yarn, not for 
textile use; insulating gloves; rubber cords and laces; industrial packaging containers of rubber; rubber stoppers; rubber 
lids and caps for industrial packaging containers; plastic sheeting for agricultural purposes; condenser paper; vulcanized 
fiber; soundproofing materials of rock wool, not for building purposes.

Cl.18;Industrial packaging containers of leather; industrial packaging containers of imitation leather; leather cases; 
attaché cases; suitcases; trunks; card cases, notecases; briefcases; wallets; straps for luggage; rucksacks; backpacks; 
rucksacks and backpacks which are attachable to a tandem seat of motor bicycles; garment carriers or garment bags; 
shoulder bags; gladstone bags; carry-on bags; handbags; Boston bags; diaper bags; waist bags; sport bags; tote bags; 
charm bags [omamori-ire]; business card cases; shopping bags; purses; key cases; vanity cases [not fitted]; umbrellas 
and their parts; parasols, sun umbrellas; beach umbrellas, beach parasols; bags for umbrellas; umbrella covers; umbrella 
handles; metal parts of umbrellas; frames for umbrellas; walking sticks; canes; metal parts of canes and walking-sticks; 
handles for canes and walking sticks; parts of canes; saddlery; harnesses; clothing for domestic pets; leather and fur, 
unworked or semi-worked; synthetic leather; imitation leather; rawhides and raw skins; fur; faux fur; leather cloth; sashes 
for carrying babies.

Cl.20;Loading pallets, not of metal; beehives [hive boxes or honeycombs]; hairdresser's chairs; barbers' chairs; valves 
of plastics, not including machine elements; reservoirs, not of metal or masonry; containers for transport, not of metal; 
curtain fittings; metal-substitute plastic fasteners; nails, wedges, nuts, screws, tacks, bolts, rivets and casters, not of 
metal; washers, not of metal, rubber and vulcanized fiber; tent pegs, not of metal; locks, non-electric, not of metal; 
cushions; pillows; mattresses; industrial packaging containers of wood, bamboo or plastics; embroidery frames and 
hoops; nameplates and door nameplates, not of metal; flagpoles; hand-held flat fans; hand-held folding fans; stakes for 
plants or trees; beds for household pets; dog kennels; nesting boxes for small birds; step ladders and ladders, not of 
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metal; letter boxes, not of metal or masonry; hat hooks, not of metal; hand-held supermarket shopping baskets, not of 
metal; water tanks for household purposes, not of metal or masonry; hanging boards [Japanese style pegboards using 
positional hooks]; tool boxes, not of metal; towel dispensers, not of metal; furniture; indoor window blinds; blinds of reed,
rattan or bamboo [sudare]; bead curtains for decoration; window shades; wind chimes; oriental single panel standing 
partition [tsuitate]; oriental folding partition screens [byoubu]; benches; advertising balloons; upright signboards of wood 
or plastics; decorations of plastic for foodstuffs; coffins; funerary urns; household shinto alters [Kamidana]; Buddhist 
family altars [Butsudan]; lecterns; cradles; infant walkers; mannequins; costume display stands; sleeping bags for 
camping; picture frames; plaster sculptures; plastic sculptures; wooden sculptures; tusks, raw or partly worked material; 
artificial tusks; whalebones; artificial whalebones; shells and crusts; artificial shells and crusts; animal horns; artificial 
horns; ivory, unworked or partly worked material; artificial ivory; animal teeth; artificial animal teeth, other than for 
medical or veterinary use; tortoiseshells, unworked or partly worked material; artificial tortoiseshells; animal bone, 
unworked or partly worked material; artificial animal bone, other than for medical or veterinary use.

Cl.22;Raw fibrous textile materials; silk fibers and raw silk; chemical fiber for textile use; raw textile fibers made from 
protein which is produced by genetic recombination; raw textile fibers made from protein; raw textile fibers made of 
protein; raw textile fibers; ropes, not of metal; chemical fiber cordage; cordage; knitted cords; chemical fiber cord; 
chemical fiber netting; netting, not of metal; industrial packaging containers of textile; cotton waddings for clothes; 
hammocks; stuffing materials, not of rubber, plastics, paper or cardboard; mountaineering ropes; tents for 
mountaineering or camping; ground cloths; sails for windsurfing; tarpaulins, not for ships; tents, not for camping; 
awnings made of reed; awnings; wax ends; cattle hair, raccoon dog hair, and horsehair [[not for textile use, not for 
brushes]; feathers and downs; artificial feathers and downs.

Cl.23;Yarns and threads made from protein which is produced by genetic recombination for textile use; yarns and 
threads made from protein for textile use; yarns and threads made of protein for textile use; chemical-fiber threads and 
yarns for textile use; yarns and threads for textile use; mixed spun thread and yarn; silk thread and yarn; thread.

Cl.24;Woven fabrics made from protein which is produced by genetic recombination; woven fabrics made from protein; 
woven fabrics made of protein; silk fabrics; chemical fiber fabrics; woven fabrics; knitted fabrics made from protein which 
is produced by genetic recombination; knitted fabrics made from protein; knitted fabrics made of protein; knitted fabrics 
of silk yarn; knitted fabrics of chemical-fiber yarn; knitted fabrics; felt and non-woven textile fabrics made from protein 
which is produced by genetic recombination; felt and non-woven textile fabrics made from protein; felt and non-woven 
textile fabrics made of protein; felt and non-woven textile fabrics; oilcloth; gummed waterproof cloth; vinyl coated cloth; 
rubberized cloth; filtering materials of textile; towels of textile; handkerchiefs; Japanese general wrapping cloth 
[furoshiki]; household linen; woven textile goods for personal use; mosquito nets; bedsheets; futon quilts; futon quilt 
cases of textile; futon ticks, namely, unstuffed futon covers not of paper; pillowcases and pillow slips; sheets of textile; 
mattress covers; bed clothes; blankets; table napkins of textile; dish towels for drying; shower curtains; banners and 
flags, not of paper; toilet seat covers of textile; seat covers of textile; bed covers; loose covers for furniture; wall 
hangings of textile; curtains; table cloths, not of paper; table linen of textile; draperies, namely thick drop curtains; 
shrouds, namely sheets for wrapping corpses; shrouds for dressing a corpse for funeral [kyokatabirakimono]; red-and-
white striped curtains; black-and-white striped curtains; billiard cloth [baize]; labels of cloth; cloth for tatami mat edging 
ribbons.

Cl.25;Clothing; sleep masks; aprons; mufflers; socks and stockings other than special sportswear; puttees and gaiters: 
fur stoles; shawls; scarves; tabi, namely Japanese style socks; tabi covers, namely Japanese style socks covers; gloves 
and mittens [clothing]; motorcycle gloves; arm sleeves; neckties; neckerchiefs; bandanas; thermal arm sleeves; thermal 
leg sleeves; wristbands; neck warmers; hand warmers [fingerless gloves]; sports stockings; ear muffs [clothing]; 
stockings; leg warmers; cloth bibs; armpit sweat-absorbent pads for clothing; armpit sweat-absorbent pads (underwear); 
underwear; swimwear; swimming caps; headgear for wear; balaclavas; hoods; nightcaps; garters; sock suspenders; 
suspenders; waistbands; belts for clothing; footwear, other than special footwear for sports; heelpieces for shoes and 
boots; insoles for shoes and boots; shoe soles; inner soles for shoes and boots; toe caps, parts of footwear; non-slipping 
devices for footwear; masquerade costumes; clothes for sports; wristbands; underwear for sports; special footwear for 
sports; climbing footwear; trekking boots; insoles for special footwear for sports; soles for special footwear for sports; 
inner soles for special footwear for sports; gloves for fishing.

Cl.26;Shuttles for making fishing nets; hosiery loom needles; needles; eyelets for clothing; tapes, semi-finished; 
ribbons; knitted raschel lace fabrics; embroidery lace fabrics; tufts and tassels, semi-finished; braids; knitting sticks; 
sewing boxes; sewing thimbles; pin and needle cushions; boxes for needles; armband for holding sleeves; insignias for 
wear, not of precious metal; buckles for clothing; badges for wear, not of precious metal; brooches for clothing; bonnet 
pins, not of precious metal; ornamental adhesive patches for jackets; brassards; hair ornaments; hair bands; hair 
barrettes; fake hair; wigs; hair nets; buttons; beads for handicraft work; snap fasteners; slide fasteners and zippers; belt 
buckles; hooks and eyes; hook and pile fastening tapes; artificial flowers; false beards; false moustaches; hair curlers, 
non-electric; shoe ornaments, not of precious metal; shoe eyelets; shoe laces; metal fasteners for shoes and boots; 
haberdashery, except thread.

Cl.27;Bath mats for wash places; bath mats; Japanese rice straw mats [tatami mats]; goza rush mats; surface facings 
of tatami mats; bodies of tatami mats; mushiro straw mats; floor coverings; carpets and rugs; mats; wall hangings, not of 
textile; artificial turf; gymnastic mats; yoga mats; cases for yoga mats; wallpaper; carpets for vehicles.

Cl.28;Fairground ride apparatus; amusement machines, automatic and coin-operated; arcade video game machines; 
amusement machines and apparatus for use in amusement parks; toys for domestic pets; toys; dolls; toy vehicles; toy 
Christmas trees; decorations for Christmas trees; video game machines; go games; shogi games, namely Japanese 
chess; utagaruta, namely Japanese playing cards; dice; sugoroku, namely Japanese dice games; dice cups; games, 
namely Chinese checkers; chess games; checkers and checker sets; conjuring apparatus; dominoes; playing cards; 
hanafuda, namely Japanese playing cards; mah-jong; board games; parlor games; games and playthings for party; 
games; sports equipment; machines for physical exercises; gloves for games; rugby implements; bags especially 
designed for golf clubs; bags especially designed for tennis; bags especially designed for tennis rackets; bags especially 
designed for table tennis paddle; bags especially designed for badminton rackets; bags especially designed for skis; 
bags especially designed for snowboards; bags especially designed for surfboards; bags especially for sporting article; 
cases for tennis rackets; cases for table tennis paddle; cases for badminton rackets; cases for skis; cases for 
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snowboards; cases for surfboards; cases for sporting articles; protective paddings, parts of sports suits; protectors for 
sports; fishing tackle; cases for fishing tackle; accessories of fishing tackle; fishing lines.

Cl.42;Providing technical advice on introducing technology, namely biotechnology, regarding products with the use of 
fibers, fiber thread, textile fibers and thread whose material is protein; test, analysis, research and development services 
relating to technology, namely biotechnology, regarding products with the use of fibers, fiber thread, textile fibers and 
thread whose material is protein; providing technical advice on introducing technology relating to DNA and genes; test, 
analysis, research and development services relating to technology regarding DNA and genes; providing technical advice 
on introducing technology relating to biotechnology; test, analysis, research and development services relating to 
technology regarding biotechnology; providing technical advice on introducing technology relating to biology, chemistry 
and medical science; test, analysis, research and development services relating to technology regarding biology, 
chemistry and medical science; providing technical advice on introducing technology relating to pharmaceuticals, 
chemicals, cosmetics and foodstuffs; test, analysis, research and development services relating to technology regarding 
pharmaceuticals, chemicals, cosmetics and foodstuffs; research and development relating to method of producing 
chemicals, proteins and genes; providing technical advice on introducing technology relating to agriculture, livestock 
breeding or fisheries; test, analysis, research and development relating to technology regarding agriculture, livestock 
breeding or fisheries; providing technical advice on introducing technology relating to laboratory apparatus and 
instruments; test, analysis, research and development relating to technology regarding laboratory apparatus and 
instruments; research and development for others; rental of computers; rental of computer software and programs; rental 
of memory space on servers; hosting memory space on the Internet; rental of laboratory apparatus and instruments.
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3531626    02/05/2016
[International Registration No. : 1332830]
SHENZHEN TAT FOOK TECHNOLOGY CO., LTD.
BuildingA1, A2, A3-101&A4-1F, 2F&3F, Third Industrial Area of Shajing Industrial development Co., Ltd, Haoxiang Road, Shajing 
Town, Bao'an District 518104 Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Magnetic encoders; disk drives for computers; computer programs [downloadable software]; anti-interference 
devices [electricity]; surveying apparatus and instruments; optical apparatus and instruments; junction sleeves for 
electric cables; coaxial cables; transducer; electric installations for the remote control of industrial operations.

Cl.12;Electric vehicles; vehicles for locomotion by land, air, water or rail; remote control vehicles, other than toys; cycle
cars; motor cars; reduction gears for land vehicles; funiculars; air vehicles; boats; screws [propellers] for ships.

7847



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

3531976    08/04/2016
[International Registration No. : 1332816]
TOA STRING KABUSHIKI KAISHA (doing business as TOA-STRINGS CO., LTD.)
1-24 Yagumo-dori 3-chome, Chuo-ku, Kobe-shi Hyogo 651-0078 Japan

Proposed to be Used
IR DIVISION
Cl.25;Tennis clothing; tennis wear; socks; sports socks; clothing; socks for sports; clothing for sports.

Cl.28;Rackets; strings for rackets; gut for rackets; grip tapes for rackets; vibration dampeners for rackets; tennis balls; 
cases for tennis racket; cases for racket strings; carrying bags specially adapted for tennis equipment; tennis equipment; 
badminton equipment; squash equipment; lines for fishing; gut for fishing; fishing leaders; fishing tackle.
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Priority claimed from 28/03/2016; Application No. : 2016-034484 ;Japan 

3532486    16/05/2016
[International Registration No. : 1331989]
SANGETSU CO., LTD.
1-4-1, Habashita, Nishi-ku, Nagoya-shi Aichi-ken 451-8575 Japan

Proposed to be Used
IR DIVISION
Cl.1;Ungluing preparations for adhesives; alkaline ionized water for use as detergents; cyclohexane; industrial 
chemicals; surface-active chemical agents; contact cements; glue and adhesives for carpets; adhesives for flooring; glue 
and adhesives for industrial purposes; putty for coating; priming putty; oil cement (putty); sealing preparations in the 
nature of industrial adhesives for sealing.

Cl.17;Masking tape for industrial purposes; vinyl sheets for use in decorating walls, semi-finished products; fleece 
sheets for use in decorating walls, semi-finished products; vinyl sheets for use in manufacture; plastic films for use on 
building glass; heat shielding films for use on glass; adhesive-coated plastic films for use in decoration; adhesive-backed 
plastic films, other than for building materials; heat insulating films for use on glass; semi-worked plastic products; 
plastic films, other than for wrapping; plastic substances, semi-processed; semi-processed plastics in the form of tape; 
sealant compounds for joints.

Cl.18;Imitation leather; rawhides; raw skins; tanned leather; leather cloth.

Cl.19;Non-metallic minerals for building or construction; ceramic building materials, bricks and refractory products; 
building materials made of linoleum for fixing to existing walls or floors; plastic building materials; building materials 
made of synthetic materials; asphalt, and asphalt building or construction materials; rubber building or construction 
materials; plaster for building purposes; lime building or construction materials; building or construction materials of 
plaster; buildings, not of metal; cement; adhesive mortar for building purposes; blocks of concrete; cement mixes; 
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cement mortar pipes; cement mortar roofing tiles; cement mortar slates; cement posts; cement slabs; concrete; concrete 
building materials; concrete pipes; concrete road pavement boards; wood-fiber reinforced cement boards [cement 
excelsior boards]; filling cement; building timber; building stone; vinyl sheets for use in decorating walls for building or 
construction; fleece sheets for use in decorating walls for building or construction; sheets of wood for building purposes; 
wall boards for building purposes, not of metal; building glass; vinyl flooring; vinyl floor tiles; non-metallic building 
materials for wooden flooring; wooden floor boards; slabs, not of metal, for building; ceramic building materials; ceramic 
boards for use as surfaces of furniture; sealants for building materials; putty as being building materials for use in 
surface preparation of walls, floors and other building surfaces; putty as being building materials for use in surface 
preparation of walls prior to the application of wallpapers; building seam tapes; building flashing tapes; curing tapes for 
use in temporary surface protection of walls, floors and other building surfaces; wall panels, not of metal; cushioning 
materials for use in the construction of walls, not of metal; building panels, not of metal; moldings, not of metal, for 
building; baseboards, not of metal; vinyl building materials; fireproof decorative boards of melamine resin; building 
materials made of concrete; wooden materials for use in the construction of walls; building panels of stone; decorative 
glass for building; partitions made of glass; glass panels for building; building glass for walls; building glass for use as 
materials in wall construction.

Cl.20;Indoor blinds; blinds of reed, rattan or bamboo (sudare); bead curtains for decoration; window shades; curtain 
rails; curtain fittings; metal-substitute plastic fasteners; nails, wedges, nuts, screws, tacks, bolts, rivets and casters, not 
of metal; washers, not of metal, not of rubber or vulcanized fiber; cushions (furniture); Japanese floor cushions (Zabuton);
pillows; mattresses; cushions made from Japanese paper; furniture; indoor roll screen blinds; metal-substitute plastic 
curtain holders; fabric ornaments, not tree ornaments, for use in decorating cushions; plastic ornaments, not tree 
ornaments, for use in decorating cushions.

Cl.24;Woven fabrics; seat covers of textile; wall hangings of textile; curtains; table cloths, not of paper; draperies (thick 
drop curtains); oilcloth; gummed waterproof cloth; vinyl coated cloth; rubberized cloth; filtering materials of textile; light 
shielding curtains; sofa covers; drape curtains; seat covers of vinyl; bedspreads; lace curtains; curtain fabrics; woven 
fabrics for use in upholstering seats; bed covers; knitted fabrics; felt and non-woven textile fabrics; shower curtains of 
textile or plastic; curtain tie-backs in the nature of textile curtain holders; curtain pelmets.

Cl.26;Tapes (haberdashery); ribbons; knitted raschel lace fabrics; embroidery lace fabrics; tassels, semi-finished.

Cl.27;Tatami mats made of Japanese paper; floor mats made of Japanese paper; floor mats of paper; goza rush mats; 
Japanese rice straw mats (Tatami mats); rush mats with floral patterns (Hana-mushiro); straw mats (mushiro); straw mats; 
carpet tiles; tapestry-style wall hangings made of Japanese paper, not of textile; carpets; floor coverings; non-textile wall 
hangings; wallpaper of vinyl; wallpaper of diatomaceous earth; wallpaper of fireproof materials; vinyl wall coverings for 
use in decorating walls; fleece wall coverings for use in decorating walls; wallpaper of fleece; wall coverings of paper; 
textile wallpaper; wallpaper.
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3532987    18/11/2016
[International Registration No. : 1330965]
MUMUSOKR CO., LTD
601, 47 SEJONGDAERO 23-GIL JONGRO-GU SEOUL Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Cleaning preparations; soap powder; soaps for household use; cleaning preparations for household purposes; 
cakes of soap; shampoos; hair rinses; skin cleansers; cosmetics; perfumes; dentifrices; cosmetic sun milk lotions; 
cotton tip sticks for cosmetic purposes; bases for flower perfumes; air fragrancing preparations; hand cleaners; liquid 
detergents; essential oils; cosmetics for animals.

Cl.8;Razor blades; non-electric nail clippers; non-electric fingernail polishers; nail scissors; fingernail clippers; nail 
nippers; nail files; eyelash curlers; vegetable slicers; table cutlery (knives/forks and spoons); non-electric egg slicers.

Cl.9;Mouse (computer peripheral); mouse pads; calculating machines; loudspeakers; earphones; cases for spectacles 
and sunglasses; frames for eyeglasses and pince-nez; sunglasses; battery chargers; time recording apparatus; surveying 
apparatus and instruments; surveying instruments; electric wires; stands for photographic apparatus; optical mirrors.

Cl.14;Alarm clocks; clocks; alloys of precious metal; electronic clocks and watches; chronometric instruments; 
wristwatches; atomic clocks; jewelry ornaments.

Cl.16;Tissues of paper; files (office requisites); stationery; plastic film roll stock for packaging food; printing papers; 
copy paper; printed publications; pictures; ink; stamping inks; self-adhesive tapes for stationery purposes; drawing 
rulers; drawing materials; cardboard; note books; sketchbooks.

Cl.18;Purses; card cases (notecases); backpacks; shopping bags; handbags; umbrellas; canes; sling bags for carrying 
infants; leather leashes; leather and imitations of leather; leather and imitation leather bags.

Cl.21;Containers for household or kitchen use; services (dishes); soap boxes; dust bins; drying racks for laundry; 
clothes-pegs; scrubbing brushes; toothbrushes; cosmetic utensils; non-electric dusting apparatus; toothpicks; china 
ornaments, isothermic bags, insulating flasks; thermos water bottles; thermos bottle; boxes for dispensing paper towels.

Cl.24;Cotton fabrics; fabric of imitation animal skins; coasters (table linen); non-woven textile fabrics; large bath 
towels; upholstery of textile; towels of textile; blankets; rayon fabric.

Cl.25;Clothing; ready-made clothing; underclothing; drawers (clothing); footwear; caps (headwear); socks; winter 
gloves; gloves (clothing); mufflers (clothing); belts (clothing); leather belts (clothing); belts of textile.

Cl.29;Pickled fruits; crystallized fruits; dried vegetables; milk beverages with high milk content; edible oils; preserved 
nuts (other than those frozen); meat (preserved); fish-based foodstuffs; canned or bottled fruits; edible eggs; lactic acid 
bacteria drinks; lactic acid drinks.

Cl.30;Coffee; coffee-based beverages; chocolate; chocolate-based beverages; tea-based beverages; sweetmeats 
(candy); confectionery; cakes; cereal-based snack food.

Cl.32;Fruit juice; waters (beverages); soda pop; beer; beverages made from processed vegetables or fruits; soft drinks; 
cola syrup; non-alcoholic beverages containing fruit juices; peanut milk (non-alcoholic beverage); non-alcoholic 
beverages.
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3532991    15/12/2015
[International Registration No. : 1332295]
CURRIE & BROWN INTERNATIONAL LIMITED
DASHWOOD HOUSE, 69 OLD BROAD STREET LONDON EC2M 1QS United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Cost price analysis consultancy; business management consultancy; construction cost consultancy services.

Cl.36;Property and facilities management.

Cl.37;Construction project management services; building construction, repair and consultancy.

Cl.42;Quantity surveying; quality management services.
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Priority claimed from 09/11/2015; Application No. : AM 2103/2015 ;Austria 

3533041    29/04/2016
[International Registration No. : 1332835]
Biogena Naturprodukte GmbH & Co KG
Strubergasse 24 A-5020 Salzburg Austria

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical and veterinary use, in particular dietetic products for specific medical use (balanced 
diet), starch for dietetic or pharmaceutical purposes; food for babies, in particular powdered milk for babies; dietary 
supplements for humans and animals, in particular antioxidants for medical purposes; nutritional supplements and 
dietetic food supplements for sports and performance enhancement, adapted for medical use; meal replacement powders 
for sports and performance enhancement for medical use; mineral food supplements, consisting primarily of vitamins, 
amino acids, minerals and trace elements, adapted for medical purposes; vitamin preparations; preparations for making 
medicated beverages; drinks, in particular herbal teas for medicinal purposes; plasters, materials for dressings; material 
for dental fillings and dental impressions; disinfectants; preparations for destroying noxious animals; fungicides, 
herbicides.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables, in 
particular preserved, dried and cooked fruits and vegetables, as well as processed fruits and vegetables (including nuts, 
pulses) such as fruit and vegetable spreads and fruit and vegetable salads as well as processed mushrooms; vegetable 
extracts and concentrates for culinary purposes and mixes in particular for making broths and soups; jellies, jams, 
compotes; eggs; milk and milk products; edible oils and fats; dietetic food and substances, not for medical purposes, 
with a base of proteins, fats, fatty acids and with added vitamins, minerals and trace elements either singly or in 
combination, included in this class.
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Cl.30;Coffee, tea, in particular not medicinal infusions, black tea, tea essences, tea extracts, instant tea and tea 
mixtures; cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, pastries 
and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices, in particular dried or preserved herbs and spices; ice; dietetic food and substances, not for medical purposes, 
with a base of carbohydrates, with added dietary fiber, vitamins, minerals and trace elements either singly or in 
combination, included in this class.
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Priority claimed from 17/02/2016; Application No. : 302016000015529 ;Italy 

3533784    05/08/2016
[International Registration No. : 1332691]
BULGARI S.P.A.
Lungotevere Marzio, 11 I-00186 ROME Italy

Proposed to be Used
IR DIVISION
Cl.3;Perfumed water; bath foam; hair conditioners; cosmetics; deodorants and antiperspirants; eau de Cologne; eau de 
toilette; body emulsions; fragrances for personal use; foaming bath gels; cleansing gels; moisturizing body lotion 
[cosmetic]; perfumed lotions [toilet preparations]; essential oils for personal use; body oils [for cosmetic use]; scented 
oils; perfumery; body cleaning and beauty care preparations; perfumery and fragrances; solid perfumes; soap; soaps in 
liquid form; soaps in gel form; scented soaps; shampoos; shampoo-conditioners; hair spray; scented body spray; body 
talcum powder.

Cl.9;Clip-on sunglasses; optical goods; prescription eyewear; sports eyewear; eyewear; bars for spectacles; spectacle 
cases; eyeglass cases; cell phone straps; sleeves for laptops; cell phone covers; spectacle frames; eyeglass frames; 
frames for sunglasses; reading glasses; sunglasses; sports glasses; spectacle holders; spectacles chains; spectacle 
lenses; optical goods; laptop bags; laptop cases.

Cl.14;Rings [jewellery]; bracelets [jewellery]; watch straps; watch cases; watch chains; chains [jewelry]; clasps for 
jewelry; pendants [jewellery]; jewel cases; necklaces (jewellery); chronographs [watches]; chronoscopes; diamonds; 
jewellery; cuff links; medals; medallions (jewellery); ornaments (jewellery); alloys of precious metal; works of art of 
precious metal; earrings; hat ornaments of precious metal; wristwatches; watches; pearls [jewellery]; semi-precious 
stones; precious stones; key rings [trinkets or fobs]; jewelry cases [caskets or boxes]; clock dials; clockworks; boxes of 
precious metal; cases for clock- and watchmaking; cases for watches [presentation]; pins being jewelry; time 
instruments.

Cl.16;Document holders.

Cl.18;Leather goods and imitation thereof; key cases; vanity cases, not fitted; trunks [luggage]; bags; briefcases 
[leather goods]; bags of imitations of leather; bags of textile; bags for sports; beach bags; chain mesh purses; purses; 
handbags; travelling sets [leatherware]; brief bags; umbrellas; wallets; haversacks; valises; attaché cases; backpacks.

Cl.25;Foulards; clothing; footwear; headgear; waist belts; shawls and stoles; neck scarfs [mufflers]; gloves [clothing]; 
bathing suits.

Cl.35;Advertising; business management; business administration; retail services relating to perfumery, fragrances, 
books, jewels, wristwatches, bags and leather products, CD and DVD, software and computer; on-line retail store services 
relating to perfumery, fragrances, books, jewels, wristwatches, bags and leather products, CD and DVD, software and 
computer.
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3533807    16/06/2016
[International Registration No. : 1332827]
SHANDONG LUYU PLASTIC INDUSTRY CO., LTD.
No. 103, No. 1 North Road, Dongying District, Dongying Shandong Province China

Proposed to be Used
IR DIVISION
Cl.12;Cable cars; luggage trucks; trolleys; luggage barrows; omnibuses; tires for vehicle wheels; bicycle tires [tyres]; 
treads for retreading tires [tyres]; pneumatic tires [tyres]; repair outfits for inner tubes; tyres for vehicle wheels.

Cl.17;Synthetic rubber; acrylic resins [semi-finished products]; synthetic resins [semi-finished products]; vulcanite 
[ebonite] molds [moulds]; rubber material for recapping tyres; junctions, not of metal, for pipes; flexible plastic pipe; 
plastic sheeting for agricultural purposes; flexible tubes, not of metal.

Cl.19;Gutter pipes, not of metal; water-pipes, not of metal; rigid pipes, not of metal [building]; rigid plastic tube for 
construction; doors, not of metal; shutters, not of metal; building materials, not of metal; doors and windows 
predominantly not metal; plastic board for construction; buildings, not of metal.
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Priority claimed from 19/08/2016; Application No. : UK00003181325 ;United Kingdom 

3533844    24/08/2016
[International Registration No. : 1332554]
Informa UK Limited
5 Howick Place London SW1P 1WG United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; audio-visual teaching apparatus; bags adapted for laptops; cases for 
smartphones; computer hardware; computer software; data processing apparatus; disk drives for computers; 
downloadable computer software applications; downloadable electronic publications; headphones; teaching apparatus; 
USB flash drives; downloadable electronic publications in relation to academic research, accounting, agricultural science, 
agriculture, animation, anthropology, applied media, archaeology, architecture, art and visual culture, arts, audio, biology, 
biomedical science, biophysics, building and construction, built environment, business, business management, business 
studies, cell biology, chemical engineering, chemistry, civil engineering, classical studies, clean energy technology, 
communication studies, computational biology, computer engineering, computer science, criminal justice, criminology, 
culinary science, cultural studies, development studies, economics, education, educational training, electrical 
engineering, energy, engineering, environment and sustainability, environmental engineering, environmental science, 
ergonomics and human factors, events, filmmaking, finance, food, forensics, games, gaming, gender studies, genetics, 
geography, geoscience, health and safety, healthcare, heritage studies, history, homeland security, hospitality, 
humanities, immunology, industrial engineering, information technology, interactive design, international relations, 
journalism, landscape, languages, law, leisure studies, life science, linguistics, literature, management, manufacture 
engineering, materials science, mathematics, mechanical engineering, media and communication, media studies, 
medicine, mental health, microbiology, military studies, mining engineering, molecular biology, music, nanoscience, 
nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, performance studies, 
pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, polymer science, property, 
psychology, public administration, public policy, real estate, reference religion social work, science, security studies, 
social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, urban studies, veterinary 
medicine, vocational training, water science, water science engineering, web studies.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paintbrushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging; printers' type; printing blocks; booklets; 
bookmarkers; books; calendars; document files; document holder; envelopes; folders; handbooks; magazines; manuals; 
newsletters; newspapers; pads; pencils; pens; printed matter; printed publications; printed publications in relation to 
academic research, accounting, agricultural science, agriculture, animation, anthropology, applied media, archaeology, 
architecture, art and visual culture, arts, audio, biology, biomedical science, biophysics, building and construction, built 
environment, business, business management, business studies, cell biology, chemical engineering, chemistry, civil 
engineering, classical studies, clean energy technology, communication studies, computational biology, computer 
engineering, computer science, criminal justice, criminology, culinary science, cultural studies, development studies, 
economics, education, educational training, electrical engineering, energy, engineering, environment and sustainability, 
environmental engineering, environmental science, ergonomics and human factors, events, filmmaking, finance, food, 
forensics, games, gaming, gender studies, genetics, geography, geoscience, health and safety, healthcare, heritage 
studies, history, homeland security, hospitality, humanities, immunology, industrial engineering, information technology, 
interactive design, international relations, journalism, landscape, languages, law, leisure studies, life science, linguistics, 
literature, management, manufacture engineering, materials science, mathematics, mechanical engineering, media and 
communication, media studies, medicine, mental health, microbiology, military studies, mining engineering, molecular 
biology, music, nanoscience, nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, 
performance studies, pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, 
polymer science, property, psychology, public administration, public policy, real estate, reference religion social work, 
science, security studies, social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, 
urban studies, veterinary medicine, vocational training, water science, water science engineering, web studies.

Cl.38;Telecommunications; computer aided transmission of messages and images; electronic bulletin board services; 
message sending; news agency services; providing access to databases; providing internet chatrooms; providing online 
forums; providing user access to global computer networks; streaming of data; transmission of digital files; providing 
access to databases in relation to academic research, accounting, agricultural science, agriculture, animation, 
anthropology, applied media, archaeology, architecture, art and visual culture, arts, audio, biology, biomedical science, 
biophysics, building and construction, built environment, business, business management, business studies, cell 
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biology, chemical engineering, chemistry, civil engineering, classical studies, clean energy technology, communication 
studies, computational biology, computer engineering, computer science, criminal justice, criminology, culinary science, 
cultural studies, development studies, economics, education, educational training, electrical engineering, energy, 
engineering, environment and sustainability, environmental engineering, environmental science, ergonomics and human 
factors, events, filmmaking, finance, food, forensics, games, gaming, gender studies, genetics, geography, geoscience, 
health and safety, healthcare, heritage studies, history, homeland security, hospitality, humanities, immunology, 
industrial engineering, information technology, interactive design, international relations, journalism, landscape, 
languages, law, leisure studies, life science, linguistics, literature, management, manufacture engineering, materials 
science, mathematics, mechanical engineering, media and communication, media studies, medicine, mental health, 
microbiology, military studies, mining engineering, molecular biology, music, nanoscience, nanoscience technology, 
neuroscience, nursing, nutrition, occupational health and safety, performance studies, pharmaceutical science, 
philosophy, photography, physics, planning, plant science, politics, polymer science, property, psychology, public 
administration, public policy, real estate, reference religion social work, science, security studies, social sciences, 
sociology, sports, statistics, structural biology, theatre, tourism, urban design, urban studies, veterinary medicine, 
vocational training, water science, water science engineering, web studies; providing online forums in relation to 
academic research, accounting, agricultural science, agriculture, animation, anthropology, applied media, archaeology, 
architecture, art and visual culture, arts, audio, biology, biomedical science, biophysics, building and construction, built 
environment, business, business management, business studies, cell biology, chemical engineering, chemistry, civil 
engineering, classical studies, clean energy technology, communication studies, computational biology, computer 
engineering, computer science, criminal justice, criminology, culinary science, cultural studies, development studies, 
economics, education, educational training, electrical engineering, energy, engineering, environment and sustainability, 
environmental engineering, environmental science, ergonomics and human factors, events, filmmaking, finance, food, 
forensics, games, gaming, gender studies, genetics, geography, geoscience, health and safety, healthcare, heritage 
studies, history, homeland security, hospitality, humanities, immunology, industrial engineering, information technology, 
interactive design, international relations, journalism, landscape, languages, law, leisure studies, life science, linguistics, 
literature, management, manufacture engineering, materials science, mathematics, mechanical engineering, media and 
communication, media studies, medicine, mental health, microbiology, military studies, mining engineering, molecular 
biology, music, nanoscience, nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, 
performance studies, pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, 
polymer science, property, psychology, public administration, public policy, real estate, reference religion social work, 
science, security studies, social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, 
urban studies, veterinary medicine, vocational training, water science, water science engineering, web studies.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; arranging and conducting of 
conferences; arranging and conducting of in-person educational forums; arranging and conducting of seminars; 
arranging and conducting of training workshops; coaching; education information; educational examination; educational 
services; electronic desktop publishing; mobile library services; news reporters services; on-line publication of electronic 
books and journals; organization of exhibitions for cultural or educational purposes; practical training; providing non 
downloadable on-line electronic publications; publication of books and journals; publication of texts, other than publicity 
texts; teaching; vocational training; writing of texts; arranging and conducting of conferences in relation to academic 
research, accounting, agricultural science, agriculture, animation, anthropology, applied media, archaeology, 
architecture, art and visual culture, arts, audio, biology, biomedical science, biophysics, building and construction, built 
environment, business, business management, business studies, cell biology, chemical engineering, chemistry, civil 
engineering, classical studies, clean energy technology, communication studies, computational biology, computer 
engineering, computer science, criminal justice, criminology, culinary science, cultural studies, development studies, 
economics, education, educational training, electrical engineering, energy, engineering, environment and sustainability, 
environmental engineering, environmental science, ergonomics and human factors, events, filmmaking, finance, food, 
forensics, games, gaming, gender studies, genetics, geography, geoscience, health and safety, healthcare, heritage 
studies, history, homeland security, hospitality, humanities, immunology, industrial engineering, information technology, 
interactive design, international relations, journalism, landscape, languages, law, leisure studies, life science, linguistics, 
literature, management, manufacture engineering, materials science, mathematics, mechanical engineering, media and 
communication, media studies, medicine, mental health, microbiology, military studies, mining engineering, molecular 
biology, music, nanoscience, nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, 
performance studies, pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, 
polymer science, property, psychology, public administration, public policy, real estate, reference religion social work, 
science, security studies, social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, 
urban studies, veterinary medicine, vocational training, water science, water science engineering, web studies; providing 
non-downloadable on-line electronic publications in relation to academic research, accounting, agricultural science, 
agriculture, animation, anthropology, applied media, archaeology, architecture, art and visual culture, arts, audio, biology, 
biomedical science, biophysics, building and construction, built environment, business, business management, business 
studies, cell biology, chemical engineering, chemistry, civil engineering, classical studies, clean energy technology, 
communication studies, computational biology, computer engineering, computer science, criminal justice, criminology, 
culinary science, cultural studies, development studies, economics, education, educational training, electrical 
engineering, energy, engineering, environment and sustainability, environmental engineering, environmental science, 
ergonomics and human factors, events, filmmaking, finance, food, forensics, games, gaming, gender studies, genetics, 
geography, geoscience, health and safety, healthcare, heritage studies, history, homeland security, hospitality, 
humanities, immunology, industrial engineering, information technology, interactive design, international relations, 
journalism, landscape, languages, law, leisure studies, life science, linguistics, literature, management, manufacture 
engineering, materials science, mathematics, mechanical engineering, media and communication, media studies, 
medicine, mental health, microbiology, military studies, mining engineering, molecular biology, music, nanoscience, 
nanoscience technology, neuroscience, nursing, nutrition, occupational health and safety, performance studies, 
pharmaceutical science, philosophy, photography, physics, planning, plant science, politics, polymer science, property, 
psychology, public administration, public policy, real estate, reference religion social work, science, security studies, 
social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban design, urban studies, veterinary 
medicine, vocational training, water science, water science engineering, web studies; publication of books and journals in 
relation to academic research, accounting, agricultural science, agriculture, animation, anthropology, applied media, 
archaeology, architecture, art and visual culture, arts, audio, biology, biomedical science, biophysics, building and 
construction, built environment, business, business management, business studies, cell biology, chemical engineering, 
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chemistry, civil engineering, classical studies, clean energy technology, communication studies, computational biology, 
computer engineering, computer science, criminal justice, criminology, culinary science, cultural studies, development 
studies, economics, education, educational training, electrical engineering, energy, engineering, environment and 
sustainability, environmental engineering, environmental science, ergonomics and human factors, events, filmmaking, 
finance, food, forensics, games, gaming, gender studies, genetics, geography, geoscience, health and safety, healthcare, 
heritage studies, history, homeland security, hospitality, humanities, immunology, industrial engineering, information 
technology, interactive design, international relations, journalism, landscape, languages, law, leisure studies, life science, 
linguistics, literature, management, manufacture engineering, materials science, mathematics, mechanical engineering, 
media and communication, media studies, medicine, mental health, microbiology, military studies, mining engineering, 
molecular biology, music, nanoscience, nanoscience technology, neuroscience, nursing, nutrition, occupational health 
and safety, performance studies, pharmaceutical science, philosophy, photography, physics, planning, plant science, 
politics, polymer science, property, psychology, public administration, public policy, real estate, reference religion social 
work, science, security studies, social sciences, sociology, sports, statistics, structural biology, theatre, tourism, urban 
design, urban studies, veterinary medicine, vocational training, water science, water science engineering, web studies.

7859



Trade Marks Journal No: 1797 ,   15/05/2017           Class 99 
 

Priority claimed from 18/02/2016; Application No. : 015120959 ;European Union 

3533858    31/03/2016
[International Registration No. : 1332491]
MAZZONI LB S.P.A.
Corso Sempione, 212 bis I-21052 BUSTO ARSIZIO (VA) Italy

Proposed to be Used
IR DIVISION
Cl.7;Food processing machines for the confectionery industry and for processing of liquorice; food preparation 
machines for use in industry; machines and installations for production of soap, glycerine, rim blocks, detergents, rubber,
plastic materials, for the chemical industry; extruders; spraying machines; filtration machines; centrifugal separators; 
coating machines; mixers (machines); machines and installations for the chemical industry, including sulfonation 
installations, installations for the production of surfactants and installations for the production of preparations deriving 
from oleochemicals; oil mist separators; agitators for chemical processing; blending machines for chemical processing; 
filtering machines for chemical processing; filter presses for chemical processing; presses for chemical processing.

Cl.11;Sterilisers; evaporators; pasteurisers; appliances for cooking foodstuffs; distillation apparatus and equipment for 
distillation of chemical products; distillation apparatus for chemical processing; drying apparatus for chemical 
processing; evaporators for chemical processing; heat exchangers for chemical processing; recuperators for chemical 
processing; stills for chemical processing; all aforementioned goods for industrial purposes.

Cl.37;Installations, maintenance and repair, in particular of food processing machines and installations.
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Priority claimed from 20/11/2015; Application No. : 2015-114251 ;Japan 

3533860    20/05/2016
[International Registration No. : 1332502]
TOYO INK SC HOLDINGS CO., LTD.
7-1, Kyobashi 3-chome, Chuo-ku Tokyo 104-8377 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; fire retardant chemicals; chemicals for use in molding plastics; chemicals for use in 
the manufacture of color filters for liquid crystal displays; chemical agents for use in the formation of electrodes; organic 
chemical compounds for electroluminescence; chemical penetrating agents for treatment of concrete to prevent 
absorption of water; solvents; dampening water for lithography; chemicals in the form of paste for use in forming 
insulation layers; adhesives for industrial purposes; plant growth regulating preparations; soil improving agents; 
photographic supplies, namely, chemical preparations and reducing agents for used in photography, photographic 
developers, photographic emulsions, photographic paper, photographic sensitizers, unexposed photographic films and 
sensitized photographic plates; photographic sensitizers for use in the manufacture of electronic parts; photoresists; 
reagent paper; unprocessed plastics; synthetic resins, unprocessed; chemical pulp, paper pulp, wood pulp.

Cl.17;Electrical insulating materials; industrial packaging containers of rubber; plastic sheeting for agricultural 
purposes; semi-processed plastic products; synthetic resin sheets with adhesives; rubber; plastic in extruded form for 
use in manufacture; electromagnetic shielding materials; plastic films or sheets with a conductive layer; anti-reflection 
plastic films.
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Priority claimed from 25/03/2016; Application No. : 86953933 ;United States of America 

3533861    23/09/2016
[International Registration No. : 1332405]
Cree, Inc.
4600 Silicon Dr. Durham WI 27703 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Optoelectronic devices; light emitting diodes (LEDs); diodes; transistors; semiconductor devices; semiconductor 
chips; semiconductor wafers; apparatus and instruments for switching, transforming, regulating or controlling electricity; 
electrical integrated control systems for use in the fields of lighting, LED lighting, and security; electric switches, 
electrical controllers, electronic circuits and electric components for lighting, namely, electrical lighting controllers, 
electric light dimmers, sensors, electric transmitters and receivers for lighting; control software for lighting; wireless 
remote controls for lighting; calibration equipment, namely, sensors and electrical controllers for lighting; power 
supplies; electronic driver circuits; modules, namely, power modules, lighting modules, and modules and subassemblies 
in the nature of light emitting diodes (LEDs); networking hardware, namely, lighting network hardware; downloadable 
webinars in the field of lighting.

Cl.11;Lighting apparatus, including LED lighting apparatus; lighting fixtures, namely, interior and exterior lighting 
fixtures; light bulbs; LED lamps; spotlights; flashlights; lanterns; headlamps; automobile and motor vehicle lights.

Cl.36;Facilitating and arranging for financing of lighting apparatus, lighting fixtures, lighting instruments, and lighting 
systems.

Cl.37;Technical consultation in the field of installation of lighting apparatus, lighting fixtures, lighting instruments, and 
lighting systems; facilitating and arranging for installation of lighting apparatus, lighting fixtures, lighting instruments, 
and lighting systems.

Cl.39;Shipping of lighting goods, and controls and accessories therefor.

Cl.40;Manufacturing services for others in the field of semiconductor devices; technical support services, namely, 
providing technical advice related to the manufacture of semiconductor devices.

Cl.41;Educational services, namely, providing seminars and nondownloadable webinars in the field of lighting.

Cl.42;Contract foundry design, testing and engineering support services in the field of semiconductor materials and 
devices; lighting design and lighting technology specification services pertaining to exterior and/or interior commercial, 
industrial and/or residential applications; design of custom light emitting diodes (LEDs) for others.
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Priority claimed from 16/08/2016; Application No. : 015753321 ;European Union 

3533888    29/09/2016
[International Registration No. : 1332696]
EWII A/S
Kokbjerg 30, DK-6000 Kolding Denmark

Proposed to be Used
IR DIVISION
Cl.9;Solar cells and fuel cells and parts thereof; batteries, including flow batteries.

Cl.35;Distribution of advertising material via the internet; commercial market studies, research and analysis; business 
management and organization consultancy services; business assistance and consultancy relating to trading in energy of 
all kinds, including fuel cells; wholesaling and retailing of fuel cells and fittings therefor and solar cells and fittings 
therefor; commercial information and consultancy for traders and consumers; cost-price analysis and analysis of 
customer behaviour.

Cl.40;Production and processing of all forms of energy, including fuel cells, wind energy, solar energy and natural gas; 
processing of gas by electrolysis; generation of electricity from solar cells, and generation of electricity from fuel cells; 
consultancy within power (electricity) production.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; research and development projects relating to fuel cell technology, research and development of fuel cells and 
fuel cell systems; professional consultancy relating to renewable energy of all kinds, including fuel cells, consultancy 
relating to energy optimisation and energy saving.
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